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मेहर 

Index to the 

~~» Legislative Assembly Debates 

Volumes VI to IX—3ist August to l6th October, 936. 

= Tndian agitation im» Ceylon. 
2754. 

“AntiTnidian and — Anti-Malayalees 
agitation in Ceylon. 2756, 

= Construction of an overbridge at 
: the Railway level crossing in 

Protestia inertia ot on 0 
os 8 in Ceylon. मे 

की | ation of Indians in Ceylon 

ABDOOLA HAROON, SETH HAJI— 
~ _j,Questjon Te— 

o@—chistan 8 
aflicars - 2650-5. 

Baluchis from Sind and Baluchistan 
in the Indian Army Reserve of 

$ Officers. 033-34. 
Difference between the old lower 

ees. by eit 

is 

68 in case suitable 
are not available 

superior se 
Baluchistanis 

Brie loyment of local persons in the 
ior services. in Baluchistan. 

Examinat हु 
clerks in they (a 5:75: कर] 
Post Office. 3322-23. 
aminations for recruitment, of 

$s Maree Delhi General Post 

iM 

—_ Posts 

ABDOOLA” HAROON, SETH HAJI— 
contd, 

Pace! i 
‘@udstion recon 

Local rsons employed ‘in Balu 
aaa due to earthquake, 2652 

Non-eligibility of temporary Gov- 
ernment, servants to become mem- 
hers d unions and 
associations. “04-2 

Recruitment’ in the Baluchistan 
Police force. a 

Reduction of one set , of 
sections the Railway 
Service, .337-8. 

Remoyal and transfer of orderly 
ons by the Postmaster, Delhi 

aa 
Seasonal assistant “mistries in. the 

De 
ment = a 

Termination of the Ottawa Trade 
reement. 2] 

Question हल अत entary) re Indo 
Ceylon Relations. 76. 

ABDUL GHAPFAR KHAN, KHAN— 
Motion , for Adjournment 7 

2 ved pr Abt to. enter 2 North: 

as HAMID, KHAN’ BAHADUR 
sTR— 

Oath of office.’ 23; 

ABDUL» MATIN CHAUDHURY,. 
MR.— 

Indian Tea Cess Amendment) * Bill— 
Motion to consider, 2803+ 

Nomination of — to the Panel of 
9 Chairmen. है aN 
uestion re externment of one 
कं Samiullah from the 

ता एल. गण, 

A 

बि
ग]
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ABDULLA KUFI, SHATKH— ik < a >> 
Question re refusil to permit —, a Question re— न 

well-known Muallim, from entering Segauli on the Bengal and 
India. उठा. है 3 77 छा. Western Railway. 4999- 

ABDULLAH, MR. Ba xT rhein: » A —at,< the: Niluripathra collier 
Question re— ~~ ली 22. 8 आज 006 oticld. 000, 

Introduction of the ‘Communal Minor — on» the Madras and wij 
Representation Formula’ in |] Southern Mahratta Railway 
Tncome-tax Department. 2959. Pee हु 

vevention of — in constrec-, 
* of cultivation ep sage cee “Dp l. de} tion of | Buildings. 2625-26. का 

Toke tise Abe किक ies aud-acrated Railway ~ servants and passengers 

— Waters on the. Kast Tndian~and—~}-———-—-fulled _in._the  —_at__Seganli, 
~{) & North: > Western Railways. 2756. oe 3083. oO nag हे 

Tenders for the sale of ice and ous c 
d_waters of ‘the’ East’ Tndian ACCOUNTS पु 

८ Question -e— = 
|) © Bxemption,of.the East Indian Rail- 3 

Saas tiie oe from _ the है 
Question ition OF ions 7 

political Pi 
Motion_for “a 

ABYSSINTA= 

Question re— 

Question ve loss 
properties in the —.88-89, Question Ye— 

ACADEMY{TES)—» 
Question re— 

Constitution 

djournment re — of 
the’ Tariff “Board. 90- 

saad 
० adjournment re * noh-re- 

presentation of — in the meeting 

Teague, of Nations. 625,27 

Ttalo-Abyssinian Greeting we, joint. ii 

» Department 

ABYSSTNIAN/ITALO WAR— ACCOUNTS, OFRICER(S)}—.. a ¥ 
of Indian lives or 

ACCOUNTANT(S)—,- 
Question re oes 

> Tneligibility of © c 

of the. Tata 

ACCOUNTS 3 AND  PRAPFIC PE 

5 Expenses on troo) he sent from India PARTMENT wis 
ito 

| 
oe 
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s 

oh Wedon Rat Ratlwat 



EX TO LEGISLATIVE ASSEMBLY DEBATES Eg 

e de acguIMaCENCE.. =" ACT(S)—conta 
~ 

पापा॥।। allege Indian Trade Union— 

हे sed ae pee haere ee मर ve extension of the — 
e — 0 

है 
ent, 

: >Tndia in the recent political activi ae: ties of Sir Sikan ent of Wages— 
आटा 2 Cane ve working of the — in 
a Bank of India. rma. 246, 
5 ciée 

eACT(S)\— estion re application of the — 
अब ऋषि 0०७४ ५५०- के Excise Rules Delhi 

a =e. adjournment ‘re extzasion डक 94. 
bs by the Government of Bowral of Ques 3 £ the copies of — the ions of chapters TT and Non-supp! Ye ७: Be = 
a ere 7 न and of Budgets, as finally passe = ~~ TIl of the [952 ‘own by the Legislative to a, — है 4. y the Legi: Bor cats ‘ the members Assembly. 

‘ ‘ हि SEACH Cane 
3 Child Marriage Restvaint— Mattie ar arene the 
न = | duct of railway servants. 2769. 

Sto Cantonment Sea Customs— 
a Question re books confiscated under 

N 3) he —. 
Cantonments; in Central India. Tea Controk— 

Question re tea estates which ap- 
d for special treatment. under 

the —. 854. के 

ACTING ALLOWANCE— 
See ‘Allowance(s)"’ 

ACTION 

Disciplinary € Question a “ non-gazetted 
_ railway staff, “Tose. Subsidiary rules regarding disci 

Agreement y 
Government 

portion of the Delhi District é Wage in aeons which was under the Punjab Goy- ACTIVITY (IES)— 

Indian Electricit; at Motion for adjournment re alleged hoa 33 ४ th active acq of Question re" licence Dalia Macks neipall ment.of India in the recent political 
50५ — of Sir aya at, Khan, 

E ‘tame ae ioe 

Question re— 
. rn 

Amount forfeited under sections 93 the British in = to and 02 of the 42. give protection to the Indians == Authorities prescribed under sec- there. “T90, _tion TLE, (I).(4) of the —. 28 Question xe— 
g the Railway Bravery of Sikhs in — 746-47. : : pores ot tie Bish Indian _ subjects _ in ——. ox jon : of the — = Denial of facilities to ‘Tadians Notificatons regarding the cancel 

po tion, Lecession.or variation: of a 
under section 47 of the — 

Indian sepoys in --- 
Indian soliiere lini d 

८: Position of कर ected under | section Refusal of the British ~ 2844-45 ps — to protect Indians. 2048, 
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ADDIS ABABA—contd. 

Question re—contd. 

Refusal) of the British Legation to 
give protection to Indians.in —. 

Rewards given to, Indian Soldiers 
for meritorious. services in —. 
2752. 

Sufferers from Italian Gas Bombs 
446. in —. 

ADEN— की 5 

Question re duty on the. imports’ of 
=salt into India after. separation 

ADJOURNMENT(S)— 

ete de हि: कक ond’ Govetnor 
~*sallowing” Mr. Mohan Lal Saksena’s 

miotion for — ye Secrecy of vote 
in the rural areas of the United 
Provinces.. 

Message -from' His Exeellency _ th 
Viceroy and Governor General dis- 
allowing Qazi Muhammad Ahmad 
Kazmi Pe 
bition of the recital of Madhe- 
Sahaba in Lucknow. 2380. 

“Motion for —re— 

Abolition of the Tariff Board. 

PRA OMe 236.) 

jovernment of India in the re 
oe itical activities. of “Sir Sikandar 
Faget puty Governor of 
the Reserye Bank, oi, India. 

~ (Not moved. 364.) 
Alleged frivolous nature of motions 

‘North-West Frontier Province 
605. 
(Disallowed. 605. 

Arrests and detentions of public 
workers in the Punjab. 
(Disallowed, 604.) 

British policy in Palestine. 932-33. 
(Disallowed _ by the Governor 

General. 947-48.) _ 
ce; tion of Press Gallery 
7“ rrespondent of the 
Amrita Bazar Patrika, 2664-65. 
(Disallowed. 2665.) 

Control of the soldiers on the foot- 
ball ground at Annandale, 289- 
9 33. 
(Negatived. 2253.) i 

- Death of Detenu Naba  Jiban 
“Ghosh. 2345-47. ४ 

ADJOURNMENT(S)—canta, 

Momtion for rescontd. 9  छ 

(Disallowed by — the = | 

Disallow é ‘Disallowance oO ; 
motions. 4354-85. का के पर 
(Ruled out of order. 56.) | 

Election of ne provincial legislature | 
thar, 373-79. a” 

(Ruled ont of orders beg. ६६ | 
Extension by the Government: ०. 

Bengal ०६. the provisions of 
i Re and IIT of the Bengal 

Bal ‘Act, 7982, to th 
leutta andthe Dis- | — 

triets of 24-Parganas and Howrah, — 
772-74, i 
(Disallowed. कोड; 

Externment of Mr Yat eas ४; ani | 
from the Punjab. 606. - ZF 
| by the» Goyern: 

Ext r * 
from the Pun. 
(Disallowed. 

Failure of the ent of India 
i> score secréey: of  ballotdn Mie 
Punjab as recommended? by the | 

spat iat i ily. 2773.) 4 

of ersof )” 
Government “to express personals” 
opinions. 55-6l. P 

Government's 07786: 

OBL) | <a 
iment’s: ..Gurrenéy cP oli 

2097-98, . 

(Disallowed 
2 आओ, व 80०१४ 

५ ing service 
between Tndia Europe. 
45. ai 
{Ruled out of order. 2245.) 

Interference by the Government of 
the United Provinces with the 
Sunni | Maslims of Lucknow. 
604-08. ७ +. eee 
(Disallowed. 605.) 

Introduction of ad gh nom 
nation in the 

‘vil, Service 
Sal 

Mr. Subhash Chandra Bose, 38I-82: 
(Not moved 382.) 

Murder of Mail Guard Golam Sattar: 
on a Calcutta Sire j 
hetween Ranaghat and Chuadanga™ | 

to : e 
y°0. 240. 

~~ New rales for rec mae 
Tndian Civil Service. 

(Adopted 7600 
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ADJOURNMENT(S)-eontds js) ADJOURNMENT(S)—coneld. F 

3 Motion for —— re—coneld, 

ag for पल Situation in Palestine. 774-76 
प्र ion of Abyssini: 0 out hg ‘i Edad BS 

८ Strict. + neutrality...on the part o! Delonas in_ the meeti of ae z “pec cane am ae age 

५ | pleat ions, 78. 

0; (ile ‘Abd ay the Governor 

Ghaffar Khan not to enter the 3 हक अर तर 
North-West Frontier Province Strict ili on the, part of 

the’ Punjab. 52l. 0 9 9) local Governments in respect of 
provincial elections 
(Disallowed by the Governor 

General. 45' x 
Suspension of some Patwaris of the 

District © for alleged 
pare claction meeting 

$206,908 apie 
Suspen ft “Patwa 

the Aligarh District for alleged 
attending an election miceting 
3388-89. ved ) 

ion of the recital of Madhe {Ruled out, of order. 3389.) 
ahaa in Lucknow. 2347-4 Withdrawal of the Government of 
(Disallowed the Governor India from thy League of Nations, 

| General. 2580, 38 
| Protection of female ors (Not moved. 390 
] travelling in_female 77720: oe on ve withholding Of a telegrany 

of trains, 2665-67. ding mbtion for —— to discuss 
| ie ed. 2667.) the ‘conduct of the Governor of 
; — ion of the duty का British Bihar for his taking active»part. in 

“ i Ani iles without consulting the | ee parties to fight the elee- 
i tions. * 2(#म - 

30 _ os ~ Ruling on the. motion for —— rv 
(falked ont. 330) of individual members of 

Reductions.of the import duty on | cs | abe a to express... personal 
opinions. I487-58. Grey Cotton Goods on bordered के हि 

fr हे कं कर fiuled.our ०४ order... -458. 

ADJUTANT. GENERAL eee 

mio, कर, i Refusal of tie “give poislin legati नल in clerks’ of the —'s 

= in Addis Ababa’ to give ; Branch on deputation.  046 
to the Indians there. I 
(Not moved. i | सिल्क pli ५ 

sbysithe: United Pro- | Q a : , ats 
the move ‘hild Marriage Restraint Act to ‘ 

A ers public at non-regulated 5. 2७808 — and Can- 4 
tonments. 27: है is ay ; 

३४ Picea ; 
rrency ADMINISTRATION(S}— ६... य 

Question re— x 
| Se) -Artiele! entitled “= of the 

(Negatiyed. 2720!) Andamans” published in the 
= of vote in the rural areas | Madras Mail. 762. 

Uitited Provinces. 2245. | Complaints about the — of the 
हे i Central Telegraph Office, Calcutta. 

the Governor 

RStee yvincial d= 
हल 3 of Orissa from रा 

a 
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a ere OF JUSTICE— 
Demand for Excess Grant. 3259,” 

ADMINISTRATIVE OFFICER(S)— 
Quissti सर कक उस? मम 

an employee by a senior seale of 
— on State Railways. je 

See also under “‘Office(s) 

ADULTERATED TEA— 
“Pea? ; 

ADULTERATION— 
Question re 

in milk and ghee. 
— of drugs. 586-87 

ADVANCE(S)— 

“B62. 

cain re ‘rat nission 
d by the Imperial Bank of 

343-45 India and — made by it 

ADVERTISEMEN T(8)— 
Question re— e 

East Indian Railway — in 
and Pratap newspapers 826 

Railway — in. the. Indian 

paper. 76, 

ADVISER(S)— मु न 
Question re function of the unofficial 

news- 

to Government in connection | 
with the Indo-British Trade 
Agreement. © 

ADVISORY -GQUNGU gas ee o: 
: हि मर baer 

है arrived at by the Trans 

port —. 758-58. 
Conclusions arrived». at. the 
aes rt —. (5048, 

2508-06, ० | 

AERATED WATER— 
Question re— 

Contract ~ for ite «and. — on the 
East Indian Railway. 262]-23: | 

=/_ Price of — on the “East Indian 
Railway. 2969. 

Rates forthe sale. ice and — 
es the East seg North 

estern 
Tenders for the sale of ice-and — 
ae the East Indian Railway. 

“AERODROME(S)— 
Question re Janding — grou! 
runways made and. air 
eee ee for night flying 

AEROPLANE(S)— warts | , 
Question re— 

— used by Government. 256-7. j 
‘actures of — in India. 857, 

AFGHAN, REFUGEE(S)— ag | 
eee “Refugee(s)’’. 

AG@A KHAN, Hig HIGHNESS THE— 
Question ve speech of — on the 
growing criticisms in India of the 

gue of Nations. 593: 

eaaeet 

AGE(S)— 

Question re— 

Acceptance of Baptism and Univer 
sity Certificates in support of 
an} fo changes in a 

Xam aa tion for recruitment 
to the "००० ae i 
Department. 

Alteration in 
employees. 

e n 

the Bi way 
338-39. 

recorded-—_ of 

y हुक 
a, of employees on. 4 

Western Rail 

at the — of -50. 

AGE LIMIT— 

AGE OF SUPERANNUATION— 
See “Superannuation’ a 

AGENCY¥(IES)— = 
_ Question re 2५0 Sheen = 

chase of Me a 
coment of Grains Depots 

AGENCY REBELLION— 

# Rebellion’, 

Demand for ine Ge 
of “Payments to. Provii 
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3 
Question. re— 

०, न th nor General in 
* me : a order of the 

2769. 
; of see Tot 

P pore acd ‘Kumaon Railway 

Delegation. of powers by the — 
of othe East Indian Railway to 
his subordinate. 

ie att of a ie ing rainy 
the ‘ersonne: e 

fice, के ie ‘Railway. 
46-47 

Forwarding agents at the Howrah 
Goods Sheds, 

Opium —'s Office, Ghazipur. 349. 
Non-appoimtment’ of an Indian as 

Deputy — of the South Indian 
89-22 

otification aimiending the word 
= f dates rer’ the word “—” 

as used On ways. 2844, 
owers on ee of State 
Railways to m rules for 

 — t of 3367-68. 
% of Muslim in the 

है a i 5 Gthazipur 
——— कल te: Wp 
a hee a the — and 

Responsibility of the 
General-in-Gouncil for the actions 
of the — of State Railways. 
3785. 

vays. 383, 
rength of clerks in the Opiam 
8, Office, Ghazipur. 343. 
— tules regarding @iscipli- 

action framed by the —, 
Bengal Railway. 03. 

AGITATION— 

Question 7 sims 

— in Ceylon to te Mal | rales ; repatriat ala. 

= Anti-Indian Anti. . — in (6760 आह Malayalees 

हि = Anti-Indian — in Ceylon. 2754 

jon re “runnin, b: at Bent 
via 

Sete. ee 

— 

Responsibility of the Secreta ty of 
State for India in Council for the 

ः थे actions of the — ०- Sta 

AGREEMENT(S)— 
iestion ##— Z 

: — patrol His “Ma: '8 Govern- 
ment_and His Enelted Hig) yhness 

Nizam about pont referred 
to in ‘section 
ment of India Act, 2935. 002-04. 

Alleged _ monetary — _ between 

22. 
Demands to put off all मा 
अपन — between the ited 

igdom 38790 India. 

AGRICULTURAL 

cote article entitled _ "Fall 

ited ia fae अकाल Bazar Patrika. 

IMPROVE- 

AGRICULTURAL INDEBTEDNESS— 

Question re — in the Delhi Pro- 
vince. -807, 

AGRICULTURAL PRODUCE.— 
Question re insufficiency of —: 845- 

AGRICULTURE— 
Question re recommendations of the 

Royal Commission on — given effect 
to. 843-45. ‘ 

AGRICULTURIST(S}— 

Question re grievances and demands 
of the Delhi Province. 

5: 7:27 re indebtedness of — 

AHMAD NAWAZ KHAN, MAJOR 

je Marriage Validation Bill— 
sideration of clauses: 2798 

Motion for adjournment re new rules 
recruitment. Indian Civil 

Resolution re interference from public ae in the — ensuing elections. 

AHMED, MR. K.— 
Arya Marriage Validation Bill— 

Motion ‘to consider. 638-644. 
Consideration of clauses, 

2055:60, 

Motion to ider. 3077 nee ee en “पल 2 & consider. 3077, 3080, 

Sh land, France and America. ~ 
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AHMED, MR. K.—contd. 7 
Code of Criminal Procedure (Amend. 
Ton! Bill (Amendment of Section 

Motion to, continue, 630-3], 
Code of Criminal Procedure (Amend. 

के oy Bill (Amendment. of - Section 

Motion to continue. 633, 634 
Code of Criminal Procedure Amend- 
ae Bill (Amendment. of Section 

Motion to continue, 3655; 636. 
Dargah Khawaja Saheb Bill— 

tion of rca A 
jon to pass. 3405, - ye Ft 

|] of certain in 
ee put by — 80735: 

ian Companies ety Bill— 
Motion _to- consider. 

649, 788. 
$ s » 

Cousie hth 
a 77377” के of clause) 37. I99, 

Col nate ation of ‘clatise 
Consideration of पा ae 

Indian Tea Cess (Amendment) Bill— 
Motion to consider. 2899, 2900. 
Consideration of clauses. 294, 295. 

2926-27, 2929 
Maneuvres Field Firing and Actillery 

Practice Bill— 
“sa, sila sinenlete. : 327l, 3272, 

Point of order raised by — whether 
identical questions can be asked. 

- 829. 
Question. re repaits to feeder roads 
cotinecting Tie railway “stations... 

uestion (Su; ०.२] 
pom i Bear tactic provided 

for rural_areas. 208I. 
Alleged ‘brutal mas रह of Indians 

ry, the. Japanese 
authorities, 988 = 337 

Article ‘Racialism in East 
Africa’, published “in the Hindu. 

Article entitled“ and Re. 
search” published in the Hindu. 
602. 

Article entitled ‘The Crisis. in 
South Africa’) published in the 
Hindu, 597-98. 

Attachment of a third class 
for servants to “mee 4 

Railway Punjab _ Mail 
British policy 932. <e 
Case of. one. Ratnasabhapathi 

Gounder of the Coimbatore Dis- 
trict. 2936-4) 

Collection, and utilisation of public 

AHMED, MR. K.—contd, डे: 
Question (Supplementary)* re—~contd. 
Covonation ‘of King Edw Vill 

Differentiation made by the vendors ~ का 
of Tood-stuffs at Railway Stations. 
258, 2359. 2 Employment of See 2 जय ] 
“ot the 
‘Tadia. sai 

Feeling of Muslims on the Happen 

"3३. 
Giving back of the administration 

of Berar to His Exalted. High 
ness the Nizam. 594-93... 

Grant Of passports, 832-33. 
Help to the handloom 

‘2077. ७६४३2 
weavers. 

Army in India and the Indian 
Army.  62, 

Inportation. of vegetable ghee into 
India, .6ll 
80062 of Fe 

India’s withdrawal from the mem- 
bership of ns. 

se — 0766: > हक 57883. ae a 
Sa aw of the Bibar .G ” il 

(Amendment) Billsimy 
Legislative i P 

न “on industries. 
are = a 

Marks for viva voce in the India नडननल: 
Civil. Service. Exami i. a 

Negotiations with the British Gov ! 
ernment for ऋ Beycteade. _agree- 

istic Givernment of 
Soe om 842. 

the Jews  and~-their 

2 soning comes Gov 
pensioners standing 
candidates to ‘ag 

night a ; 
um religion 

ek the Delhi. Broadcasting 
Station. 4677. 

Proposed retrenchment of _ railway: —_ 
staff and the a = of wages —— 

2083. and salaries, 

~ Relief fn a — "जम 4 

areas, 6085 607... eeu कि. 
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handra Bose’s anrest. 

Suppression _ of . immoral. traffic in 
women in Delhi and. the centrally 
administered areas, 2338. 

Uniformity in the office hours in 
the Corp निशा लडकी oe ethe 
Army: juarters. 

the :५ “लक Membar on 
falisation by a protective 

7 पवन = 3m cy 

ciation’s mi 
to the Riot Tnquiry Ok 
522. 

Resolution re-— 
Sof agriculturists. 

Interference from public servants 
in the ensuing elections, -2I92, 

aed tion arisi ० th lnng oof He" Nelle = 
AINDRI— 

Question re d in enforcing the 
ie rules. in — near Simla. 

Question re— 
Provision of — depots or parks 

in. Western or Southern India 
469-70. 

Restriction of the number of — 
operating between various centres 
in India. 5 2083. 

AIRCRAFT (AMENDMENT) BILL— 
See ‘Indian —” under “Bill(s)” 

ATR “FORCE 5: tes 

estion:<re article. entitled ‘Indian 
bs pe 4 Statesman. bei 

& ot sak 
AIR GuNns)— 

mestion re practising 
5 ing with a by (० पवन 

‘of the Hindustani; Seva, Dal, -06- 
68h tx ६ 

ae 
Higher postal charges ० 

Postal charges: by, —. 224. 

atgoing 

AIR PORT(S)— 
Question, 7e-landing grounds, aero- 

dromes and runways made and 
— fitted out for night” flying, 

da, 

eat Sere 

AIRWAY(S)}— 
Question re— 

\dianisation of Ground Engineers 
+ empl cel the. saa National 

pots 
Payments “made to certain —. 

5, scree 

AIRWAYS COMPANY(IES)— =)» 
re d n 

8 the Indian National —. 7843 

AISHBAGH— - 

Question 7९ non-provision of quarters 
its Ji Bareilly and 

of the 

Qitestion re East © Indian Railway 
advertisements’ “in the — and 
Pratap newspaper. 826-27. 

AJMER— 
Question re— 

Admission of — students in the 
edi le 

‘vinces, ‘on sie! gj gee 

Tndianisation of the senior subordi- 
services in the carriage and 

| 



—_— 
अल w

er 

= re—contd, 
Prosecution of prostitutes in —, 

“© Satta gam 
pono Ta im the — city. 

Tuberculosis in —. 907, 

ALIGARH— हिसभररड 
‘Motion for Adjournment) ‘re | suspen- 

sion _ of न some Patwaris of the — 
District alleged te ae an 
election meeting. 3203-06, पर 

Question ve strike of students in the 
— Muslim University, | 2580-08 

Atgelup! A BROADCASTING SER- 

Question’ ve chan सा 
a “All Tad Radio Service” 

ALL-INDIA RADIO SERVICE— 

Question re— 

Change of the name ‘All India 
Broadcasting Service’ to ‘—’. 
850. 

News i vised by the 
Tae SS 

ALLINDIA VILLAGE INDUS. 
TRIES TATION—. 
Question re —. 278-79.-- = 

ALLAHABAD— — 
Question re— 

Appeals, or titions 
submitted oy 2 ees Gene- 
ral in Council by the staffin the 

: लि » East Indian Railway. 

Examina' ii if 
clerks in the — General Post 
Office. 3322-23 

Running of the Bombay-Calcutta 
ail via — and Benares and 

through apis sy service _ between 
Delhi and lcutta via Muttra, 
Agra, etc, 825, ae 

ALLEGATION (8)— 
Question re— जे 

न an. hh , Railway 
] जैक: oti a 

Police. Sub-Inspector 
S के » Moradabad. Hindu Re: 

. tan of the 
way, if 356. 

ALLEGATION(S)—contd. = 
Question ‘re—contd. ६ 

—. against the magisterial checking 
at Samastipur Station. on the 
Bengal and North Western Rail- 
way: 275-उ3. 
against. the Members of the Port 

Haj 
— against, the staff at the age 

| “7 सके, the Mall of the | Rohil 
on an way. 

B07, eee eS 
ALLOTMENT (S)— 

Question re— 

—_for civil aviation inthe budgets. 
042, 

of quarters in) the Moradabad 
eles Indian 

Tesi 

eutta, 2644-45, 
Racial discrimination in the — of 

quarters to railway staff. 2597- 
99. 

ALLOWANCE(S)— 

Question re— 

ck the at” ~—.0f, ¢_gxGompiny staff 
ot tings aa a Railway. 

— fixed for wives of Indian Officers _ 
in the Indian -Army Veterinary 

ih Corps. Sr 
a in. 

given to es of the 
ate AC Committees. 
9075. 

— of camp clerks in the Punjab 
and North-West Frontier Postal 
Circle. 

— of the representatives of the 
ex-King of Burma. 2824-25. 

—to detenus for replacing . uten: 
sils, beddings and warm 
ings, ete. 3266. 

Applicability of fundamental and 
aoe les to gazetted 
staff on State Railways in respect 
of pay, —, leave, etc. 2763. 

Clerks in the India Army Corps 
and the Military Boginesning ३९४० ४२४ ३ 
Services getting Short! ‘. 

= ९०९ अप तर अर at se 555. 

: mnsolidated  — of © Travelling 
> ‘) ‘Tieket:. Inspectors, ete. the 

East Indian Railway, 5 2772. 

‘to. the staf 
Locomotive Department हर Cal : 
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ALLOWANCE(S)coneldy oe ops. 
eer | Question re—ccncld ort 

— of the Relieving — to staff sent to out- 
eS ऋंशत पा Seton fo 7 welieye Station. ,Mas- 

is aol ere “signallers and clerks. 
ofthe 4} 7" oid i Nand |... Rulot and conditions “governing — 
= admissible to gazetted ‘staff on 

3 of, certain — of His Ex- State Railways. 2763. 
cellency the Viceroy’s household. Travelling — of pene ene 0 

4 509-20. meetings, of the Indian 
Grant of actin, to the employees Conference, Association... 2767-68 

of the Bast ian, Railway; Com- Travelling —. of staff. of State. Rail- 
pany taken. over by..the State. ways attending meetings,of the 

Indian Railway Conference Asso- 
Se 6 0 an — ie: i a ~ staff” on ‘Btate 

thik "meetings 
of | their «Trade Unions. 2768. 

4 268 Uniformity» of rules: for pay, —, 
गति मिड बट appeals and seniority on. State 

~— b rickshaw. — to, the Mem. Railways. 2762. 
ers of the Le; हक मह Asacmbly : ३२१ 

| in Simla. 2337- ALMORA— 
हि Halting — sanctioned to. the Inspec. Qiiéstion re 

if रु Superi "Bi of ‘Cutting’ of trees by the owners of 
‘ost Offices in ae Districts bungalows in the Cantonment 

“ime Benga ‘Girdle, Po ae ae वेट ena 

= paid ee Railway. staff at I aang of civic amenities in 
ae Seti the — Cantonment. “769. 

n-garatted staff on State AMALGAMATION 
- } 4777; है 

Mairtenance —“for the inheritants } ais tt ey and extension 
= . 5 67 the’ property under the Court a of waiting rooms at Waltair. 

~: of Wards management in Delhi 7™905. 
EG ८१5 ieee D ARGS - कांड 

) > Malaria — paid to railway staff at 2 Ke 

“Mileage — granted for crew ‘staff Mi a "Boathara 2 
: op fhe Eastern Bengal . Railway. 

i
 

P
e
x
 

cent South di OF ue Indian 

East. Indian. Railway 

| 

5 + igs 
eS of ticket checking staft Mas yee fies 

ः x ge — pia Mileage <j eMroad® van — 

. काल Paka 5० ् a 5 
Ray wid — of a i | 

Inspectors “on the Indian — 
Railway. 2777-72. iC सा छाप 

Period for claiming the travelling — 
j 2 fon “the: North Western Railway: Committee to consider — to insur. 
है ance legislation. 465: 

‘ Permanent travelling’ — for Travel G 
| Examiners: of the AMERICA— 
: East Indian 2600. Question re— a ide z 

Powers’ given’ ts of State Alleged monetary agreement — bet- 
ह Railways to modify the rules for ween England, France’: and: —. 

the gtant-of —. 3367-68. i 332, S 
very’ of overdrawn leave — vont ae ttlements in Europe “and 

+ from the inferior staff of the |, ७१५ =. pee ath के Sig 
“8 Central Telegraph ©’ Office, Cal- 3 cf 

cutta, 2 utahstue 
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AMERY TRIBUNAL— 

See “Tribunal(s)”’. 

‘AMIR ALI, MR. JUSTICE— 

Question re judgment of — repro- 
duced in the Hindustan Times. 
269, 

AMNESTY— 
Question re — to State and Political 

Prisoners ae time of aise the in- 
auguration auto- 
‘nomy. हवा, 

Ee ATI— 

Question re.protection.of » the’ m.onu- 
ments of the ancient — Buddhistic 

( » in. the Guntur’ -* District. 

AMRITA BAZAR PATRIKA— 
Motion for Adjournment re cancella 

ign of the = reas alge Pass of 
९. correspondent 

2664-65. 

ys. 
entitled “Fal Speed 

regard ne z agricultural 

Article entitled “Indian Sugar In- 
dot ” published the — 

Article entitled “Lord Linlithgow 
aa oy Cole 466? published in the 

at aa saa? 

___ Industry" published in the —. 

AMRITSAR— 
Question re— 

Embezzlement cases in the Lahore 
Enginee! Division and the — 
ba 3 अल change Office, 

Petition from the — Commercial 
Association 
land Experts for En “gs sag 
the Indian Income-tax है 
44i-42. 

ANDAMANS— 
Question re— Sate ; 

Appointment of non-official visitors 
for the Cellular Jail Convict 
Settlement in the बिक 

ANDAMAN (S)—tontd. 
Question re—contd. 

Article entitled “Administration of 
the —"’ published in the Afadras 
Mail. 762. >> 

Certain facilities provided to the 
convicts sent to the —. 985-88. 

Chittagong Armoury Raid  prison- 
: the 3069. 

Condition of health of ical 
etd in the Cellular La in 

ee —, 3063-64. 
Defects in the jail life of the 

found by the Home Member. 
28-20, 

Invitation to the member of the 
Legislative Assembly to visit —. 
750-60, acai 

convict settlement in the —. 985. 
_ Object im transporting terrorist 

* “the 990-9 
ehca 

Cellular Jail 5 
Visit of a députation of the Men — 
a g P In ern bers of the T + Si oi 

Muhammad Yamin 

ANDHRA— 
Question re Cone Mi fer 

i a, Cent छः ior — 

2:०4 टोल Beewads. 2067-8. 
ANDHRA PASSENGER'S ASSOCIA- 

ea! we ated 
Southern Railway. 

ANEY, MRM. S.— 
Arya Marriage Validation Bill— 
Motion.to consider, 638-39, 4644, 

642-45, 657. 
Consideration of clauses. _ 2664-65, 

667, , 2025-27, ad - 2037, 2038, 
2043, 2045. ete 

53l, 3 
@onsideration of clause 46. 560. 
Consideration of clause. 48. 

565- 
Code of Civil Procedure (Amendment) 

ee to consider; 306-82. 
Hindu Women’s Rights to Property 

Motion to refer .to Select Com- 
mittee. 3284. 

Ss
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je Se खा. S.—contd. 
Indian 

Bill— 
Companies (Amendment) 

to consider. 629; 704, 727, 

clause 4. 
eration of clause 37, 442- 

Insertion of new clause after clause 
40. 756. 

sree oe of clause 42, i962- 
25-26, 237-38, 2257, 2260, 

, 2275, 2292. 
Consideration: of clause 44. 2357. 
Consideration of ‘clau: 

8380, ८5 ०० read 
clause 75. 248. 

——, =" clause 8! 

Consideration of clause 97. 2452 ” 

Consideration of clause ॥77,. 2470 
2472, 2473. 

Clause 3. 2556. 
Clause ]4. 2559. 
Motich to pass. 70. 
vee _ Field 5 oe “and 

: कप 3 ractice Bi 
lotion to. circulate. 3277-79. 

— “Motion for Adjournment: re reduction 
of seal te’ wie with- 

the. rislative 
Aseem| 30... 

Non.ination of — to the ‘Panel of 
Chairmen, 09. 

Question re— 
se Agreement between His Majesty's 

Government and His © Dxalted 
Highness the Nizam about Berar 
referred to” in ‘section 47 of the 
umn of India Act, 936. 

or अप the first grade pleaders 
Central Provinces and 

ent of a cer- 
dy 2953-55. 

% = 5 So ate ion 

Nimsar Station on the East 
Indian Railway. 9235: 

British Troops in) India and their 
«ost of maintenance. 497-99. 

Carriage of mails between Kalka 
and Simla on motor lorries. 2745. 

back of the administration 
or erar to His Exalted Highness 

the Nizam. 59-93. 
Placing of preseribed books in the 

library of the Legislative Assem. 
ky 776. 

Pli of Indians in Iraq. ~ 580. 
bape of quinine’ in India. 

“ANIMAL HUSBANDRY. 

ANEY, MR.OM. S.—coneld. 
uestion (Supplementary) re—contd. 

के Recommendations of the Royal 
Commission on Agriculture given 
effect. to. 

Unemployment problem. 930, 
Resolution ré interference from pub- 

lic servanfs in the ensuing elections. 
7. 

Statement re demonstrations — against 
the ruling of the Chair. 460, 

ANGLO-INDIAN (S)— 
Question ‘re— हा 

~» Churches established certain 
> tailways: हि for the fies of their 

Reductior. of scales of pay in ‘the 
Railway and the Posts and Tele- 
graphs Departments, and ite _ 
effect_on —.. 506-06. 

Schools for the education of the 
girls. of European and — em: 
ployees maintained by the Bengal 
and North Western 
307: 

Use of the word ‘Cooly’ in respect 
of Indians and ‘Labour’ 
2 ae of Europeans and —. 
300, 

ANGLO-VERNACULAR HIGH 
‘SCHOOL— 

asain stion re— 
eduction in ee 

Indian. Ra 
t-in-aid of the 

lway —, Tundla. 

of the touching of 
Sanskrit and Persian in the 
Indian Railway —, Tundla. 98-98. 

ANIMAL(8)— 
Question re permission for dogs ani 

domestic — to travel on_ metal 
passes issted to Railway Gazetted 
staff. 339-40 के 

Question re— 
Imperial Institute of — and Dairy- 

ing at Bangalore. 330. 
Teaching staff of the Imperial 

Institute of — and Dairying at 
Bangalore. 330-3 

Transfer of the Imperial Institute 
of — and oral; from Banga- 
lore to De 

ANIMAL NUTRITION 
Question re transfer of the control of 

— section at उ53- 
उ4, 
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ape | ae T 
ANT SOCIETY OF PREVEN ANWAR-UL-AZIM, MR." MUHAM- | TION OF CRUELTY TO— MAD—coi 7 

Question re 60 F he le the owners Question re—rontd. HR 
f horse and convey- tlerks in the ~~ and ances and carte in Delhi against the North-West Frontier’ Postal Cir- 4 490-9 ‘dle Son ip to pass atest in = aoe ee Gurm 3i65:66. 

DALE— Prepondétande of Hindus in Postal Motion for Adjournment re control of 0; gids tbs id tele- ‘the soldiers on ‘the football ground es een rectorate. Sie s at —. 2I89-9l, 2224-33. ‘ हु हे लत * | | oo Recruitment of 
ANSWER(S}—— aiemiemtaior: |) Ge pas aoa es Tele 

Question re qeanen and = in’ the Reservation of a percentage for the jot House’ of mons regarding’ revi Muslims and. other minorities in | ‘ston of the: Ottawa Trade Agree the Panjab Circle. 3466-67) ment. 28-I9, Safeguarding of the interests of 
Must he ATEINDIANaGrTARION | Ahn te Ba and ae 

, ‘ re Indian के tules for recruitment. भर 

। या लिंग 

APPEAL(S)— a बन. 

AR-UL-AZIM, MR. . MUHAM Racer rs 
ANP AR AD Mo Abuses-of power in regard t¢ —— . a >> from Becta Ray on the 

ba te arrangement as Postmaste: East — y: 80. General, Patna. 363-64. es peta ete of the _ roved did ~of« h nvisional’ Su; mt on — 
न हनी £८<47#:8 eoiagatl East or cad Railway. ae 

necessful — a Beak ‘ah 3० 200 कटी दर FOI it ‘on 
88% है] ao i ilway. (2770. 

candi- | गा आयात the removal of, —— मे 
| प्र ae 

Muslim Medical “Officers and Com. 
ders, etc., on 

Bengal Railway. 478. 
__. Muslims in the Suryey of India. 

the Assam 

Bee| a of orders: regarding Non-ol 
model’ rotation by the Superinten 

Offices, 

Non-observance_of order: 8 ding ont 407१ 
to loo Engineering» Division «for the 

dent of Pi talk 
3765. 

5. cade of telephone. operators and | 

agent of a State 

hast 3800 the am petitions 
i to vernor 

“in. ० (9 the .staff in the 
Division, East Indian 

Railway... 2764... aby 
Assistance given: by . Income-tax 

Officers to. Income-tax .Commijs- 
sioners in cases of.—~ in open 

~ Dealing .of representations and — 
of siaff.in the Postsand Tele 
graphs roma 2739-40. _ a 

Disposal ig nang eet orders 0 
»» discharge on.dismissal-on State 

Railways. 2629. 
Disposal’ of — from Railway ser- 

>>| ¥ants on the East, Indian’ Raik 
way. 8l. ae 
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Ae eceman: || APPONMRNmaee— un. ie 
Question re—contd. 

~~» Period, of | sul 
3208: 

“ie 
rights 
Railway servants. 

Yr lating discipline and 
— of the . non-gazette: 

of ce 023-24. 7 
. ». Uniformity. of rules for pay, allow- 

_ ances, — and seniority on State 
की Railways. 2762, 

Question 7e— 

Refund of fees of — not admitted to 
competitive examination... of the 

| Public Servyics Commission. tin 3309. 
Rules regarding’ the eel of — 

for ‘admissio lic “Service 
examinations. 3309, 

सका 23499 -- 
== son हम no} 

0470 

Civil Service ons! Whig Tian i 
> ies, 

: -—: 

a OF 

APPLICATION. COMMITTEE— 

Ques fen re report Finan- 
ustment en x India and 

States. 64-5. 

Petre 

. RPPLCArioN FoR Ms_ 
Question अब: 6 _ 5 हू opiate the Divi 

sional Superintendent’: Office 
Moradabad. 2506-0 

~eoe APPOLNTMEN'T(S)— 

saa 2 am to .examine the 
working of the Ottawa, Trade 

“ Agreement. 758. 
Appcintment of a Sikh officer in the 
— under the control of the Home 

D ent. 396-99. 
+. = x sae and dismissal: of staff 

in the East. Indian» « Railway 
Schools. 448-49, et 

| 

APPOINTMENT(S)—contd. 
Question re—contd. 

fos ie Indian Medical Ser- 

tase the East Indian 

—_ of Muslim 
० 28% Depart- 
7 ‘Railway. 

Non-interference | of Government 
“seep with the Gommissioners of In- 
= come tax in the matter of — 

promotions _and | discipline. 
४5 ‘elegraph 

Question re— 

Appointment | “of — on | ‘the 
Indian Railway. 682.83, 

Appointment of successful technical 
ex- — of the Lillooah Workshops. 
685. 

East, 

ARAMBAGH— 
Question’ 72 allotment “isde forthe 
Burdwan--— Road 
Development Fund. -2340-44: 

ARCHAEOLOGICAL ee 
Question ré training "bf | Thdians’” i 

infield: worlesin the ==. 4040.00) 
taiodge 

oreEXCAVA- 

Question re — by: forbigners: in’ India. 

snemanorereas tem, 

eibal lawelitedts a. 
ARCHAEOLOGICAL 
TION— 

BIE 
See “Subordinate(a)’... =. का 

ARCHAEOLOGY— 

Demznd for Excess Grant’ 3259. 
Question re— 

Investigation in — in the!/@hhota 
Nagpur Division. 040; 9. * 

Departmental Fora to” the 
credit 
Gene 

०८ //क ८ अं किम of Foe - 
tae? 2974-75. Se 
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ARMY— 
Question re— 

पहल given’ to ‘the Resolution re 
t of a Joint हैं i 

— Committee. 7485. 
Indian commissioned ‘officers in the 
— passing promotion examination 
अर site fit for promotion 

id 

५ a aniset uf 

the Indian —; _ 749-95. 
Tndianisation of the —. 438-39, 

Indians ‘sent “away from the ——- 
ander War Block Scheme. 
3305. 

Mechanisation in the — in India. 
2490-9. 

tient to Post of the 
पक Adviser at -- 56. 

Uniformity in the office hours in the 
Civil ‘Secretariat’ and the — 

ARMY ORDNANCE CORPS— 

‘Question indy आ notion of the storemen 
of the 38 Assistant Store 

keepers. 

ARMY RESERVE OF OFFICERS— 

ARMY VETERINARY CORPS— 
Question re— 

Allowances fixed for wives of 
—— Officers in the Indian —. 
378. 

Indianisation of the Indian —. 
4229, 

AKRREAR(S)— 5... 
Question re — in Nazul revenue in 

Delhi. 87. 

ARREST (S)— 
“Motion for Adjournment re— 
— and detentions of public workers 

in the Punjab. 
public workers in the North. 

West Frontier Province. 605. 

ARREST (S)—contd. 
Question re— 
= and detention of cartain 

of ‘the Mohmand Tribe ec tiats 
of Peshawar District. 3322. 

— and detention of Sardar Guru- 

ran Singh 
of Mr. Subhash Chandra Bose: 

524-5. 
— of persons in connection with the 

“Agency Rebellion” in the Mad 

ebro re rT 
459. 

— entitled “Administration of the 
Andamans” published _ in the 
Madras Mail. 762. 

— entitled “Broadcasting in England 
and India” published in the 
Hindustan Times. है 

—_entitled 

carmen Wie the रस of 
State for India about Mr. 
Subhash | Chandra Bose’s. —. 

-82. 

ARTICLE(S}— 

Question re— $ 
— entitled ; 

“Developme 

rdit agricultural im, 
ments published in the 0० all 

3932-353. Bazar Patrika. 

entinel. 200% 
— entitled “Health and Nutrition” 

published in the Indian Bzpress. 

— entitled “India as a Naval 
Power’ published in the States- 
man. हवा. 

— entitled “Indian Air “Foree’’ 
published in the Stat-sman. 
492-22. ts 

— entitled’ “India’s Defence’ pub 
lished in the Statesman. 432-34. 

— entitled ‘Indians not wanted’ 
published in the National Call re- 
Gerding Indians in Ceylon. 503- 

— entitled ‘Indians. Overseas 
lished in the Hindustan Times. 

=_ itled ‘‘Indo-Japanese Trade 
Talks’ Sy press in the  States- 
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न] 008 7 /॥ 
है“ पलक Question re—concld, 

Question re—contd. la amie om Tasistenca. sky’ the. Rail Depart: 

—Sentitled ment to rchase a particular 
दि in the Hindustan Timex brand and trade mark of —. 96. 

ey ‘unemployment problem 
Ie ८: : 

— entitled ‘Kenya’ published in ARUVANKADU— 
the Hindu, व6-7. 

—_entitled ‘Madras and Neimeyer 
° Report’’ regarding borrowing 

arrangements of provinces. 655- 
56. 

rites 8 In 

entitled 

on आम pub- 

पे 
in the Bombay Senti 

__— entitled “‘Road and Rail Position 
throughout thé World” published 
in the Hindustan Times. 999- 
2000. 

जा entitled ‘Road’ Rail’ Problems’’ 
published in the Statesman. |. 

— entitled “Ryots and Research” 
बहस: eget in the Hindu. 60- 
32५४६ 

Education in 
> Tndia’ in the Hindu. 

१९8:6860%575 | netball es 
— entitled “The “in Sont 

Africa” ‘published in the Hindu. 
597-96. 

—_entitled ‘‘The Indian Steel In 

— entitled “The Madras Bada et’ 
published in the Madras ail. 
442.44 

—_ entitled. “‘The» Neimeyer Order- 
*/-in-Couneil’’ published’ in the 

Hindu. 762. 
entitled ‘The Zanzibar E; 

5 published Hindu. 
—_entitled “Transport. es 

~~ Council. भरकम regarding i. 
«Ways publish in the Roy's 

Weekly. 2467-68. 
—entitled “Unemployment” pub- 

lished in the Hindw regarding 
gincations! reconstruction. 593- 

Rates gharged for — of necessity in 
है 22 = Precints of railways. 678. 

Writing of and publi 
cation of books i Government 
servants, 336i 

— on the Indian Medical Service 
published in the Hindu. 595-96. 

— on. the Mi as of the British 
Department of Overseas Trade 
published in the Hindu, 596-97. 

airy” 

estion re resolutions passed by the 
epi Factory Labour Union, —. 

3072. 

ARYA MARRIAGE VALIDATION 
BILL— 

ee & 

Arya Marriage Validation Bill— 
Consideration of clauses. 

2796-280l, 2842, 2833. 

Indian Companies (Amendment) Bill— 
Consideration clause’ - 4422- 

Indian Railways’ (Amendment)* Bill— 
Motion to refer to Select: 

2789, 

| 288, 385, et 5: 
Motion for adjournment re— 
New rules for recruitment to the 

Reduction of the duty ‘on British 
_ textiles ut, ie 
«Legislative Assembly. 39, 327 

- Question re— 
Abolition of the Military Control of 
be: Fort Zoné Area Delhi. 

Absence of storm water and sullage 
drains in Karol Bagh, Delhi 
46] 
एक used by Government. 

Ae tural indebtedness in the 
4 Province. 

on short waves and 
travelling radio service.  899- 

Change of the name ‘‘All India 
Broadcasting Service’ to “‘‘All 
India’ Radio Service’. 850. 

Circulation. of Bills affecting 
women’s rights, 792-93, 

Complaints of the owners of horse 
and bullock-drawn conveyances 

गा and_carts. in i aa 
di 

ag Arts and Literature. 

Contamination of certain water 
reservoirs in Delhi. 907-08, 
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ASAF ALI, MR. : i 
Question re—contd. 

by “the ‘Dani Municipal 0: ५4 unicipal om. 
(908. mittee. 

‘Customs revenue realised on foreign 
radio sets. 900, 

D pment of a iii of 
common - vocabulary: of “basic 
Hindustani” »-in.” Broadcasting. 
90-02. 0 

Discontinuance of the use of castor 
es lubricant, on State Railways. 

Dra’ system of New Delhi and 
Old Thi. 909-0, 3387. 

Bstablishment of an Improvement 
Trust in Delhi: 908-09. 

Extension. of the ie cantniest 

it 

i agriculturists 2 Delhi. Pro- 
vince. 906. 

High proportion of. the number of 
medical officers: of — the British 
Army. in. Indiajand the Indian | 

462. q 

ASAF ALI, MR. M.—contd.” 
Question re—contd. 

Licence under the Indian Electri- 
city Act, applied for by the Delhi 
Municipal Committee, 93. 

Listeners’..licences and. subscribers 
to the Jndian Listener, 900. 

Manufacture’ of Cheap» radio sets in 

New rules of the Central. Public 
Works Department, about tenders. 
शा5 

News agencies . patronised by the 
All-India Radio Seryice._789- 

wae int 
है २ ee made to certain airways. 

tat? 5.3 Hee aed 
Postal charges by Air. 

Provision of drainage, 
developed areas;of Del 

Provisions of radio sets. in villages 
2788-89, 

Recommendations of the Royal 
Commission on Agriculture given 
effect: to. 843-45 

ion’ or control of broadcast- 

se arinional Engineer 
Central Public Works. Depart. 

हम of ov) ‘studios. 90! = 
Improvement of the sanitation 
ries the .. Delhi Province. 

4 | possibilities. 

oe Tagian feclings tae कि ६58 

fhe, 
tg. 

ee and: omy in the 
. Indian’ National. Airways: ‘Com 

pany. 7845-46. 
Zniianieati aihanbeatiin: of 

the Indian Army. 749-95: 7 Hi ob _agrtaniéaeadt pro 

४ duces 845-46. 
“nteteeption, of eorreepondencé. and 

हम को वन 7 नरक wakon-of Dalit 
i की of correspondence of 

‘classes ‘of persons’ 854 

rities Reinert oo the 
: ‘aecéptance tenders | the 

© Trewin’ “Hospital, “New ‘Delhi. 
AnPigighae ४१३४ 7 

- “wage grounds, aerodromes 
< सम made and air-ports fitted 

out night flying.  i856-57. 

ing by Indian Statesvand Pro- 
- vincial. Governments.) 6504 

Officer 
chti Sewage 

Shrimati 
» odnd Ratan Parkash Oar eee 

£ 54 a ni bse 
Restrictions on the n_and 

carrying ‘swords and fies pati icks 
in the Delhi Provinee: 4-45. 

Searches in connection with ‘political 
er proscribed | literature 

activities in’ Delhi 
I855-56) (00 * 

Short-comings: in-* ‘the 
cattle improvement land ५:77 खा 

al water ८ 
on Wells in the ince, 

* 904-06 को Dani Pr 
Termination” of ‘the ‘sanctions 

gainst Italy, 846-47. * 
Trank telephone call’ bills. £486. 
Utilisation “of “the rural develop- 

ment ‘gratits. 

Restraint and. externment Orders 
——
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ASAF ALI, MR. M.—coneld td. 

gislative Rao 8 ८2 ote 

~~ Attacked" a plished in ‘the 

ts or 
thern 

Provision of _ aircraft ie 
in Leone or parks 

कु lic servants 
elections. 2207, 

ee, ve demonstrations against 
the ruling of the Chair. 459, 

ASHRAM(S)— के 
Question re removal of baa ou certain 

—— in Bardoli and Surat, - 358. 

ASPERSION(S 
ase jung on the Muslim 

the Postal. Observer. 

Question re— ee 
Amount allotted to the Village 

Reconstruction Fund tur ——. 
2627-22 

Deforestation of Jamuguri Reserve 
in the Borpathar Development 
area in Golaghat, 9-20. 

Opening of recruiting depos at 
bea places er a हर 

Priv: 0} yy the inhabit- 
ants i ऋषि Mouza in —. 

Ss ‘Recommendation for a Second 
Chamber in ——. 40, 

Transfer of Borapathar Mouza in 
« the Golaghat cub division in — 

to the Mikir Hill Tracts. 98. 

ASSAM BENGAL RAILWAY— 
See “Railway(s)’’. 

Question re— 
Battalions. of the --« 678-80. 
Recruitment ‘Assamese in the 

Recruitment of Gurkhas’ in the =—; 
297-72, 

Retiretent’ of officers who have 
served their pusual. terms, in, the 

ASSAMESE— 

Question re— - 
Appointment of —— in the superior. 

service of the Assam Bengal Rail 
Eee ee a 

eruitm His _of —— in the Assam. adm”! 
ASSAULT(8)— ; हे 

Question re— ४४००७७७४६४७७ 
—— on a git] in the Bhopal Ujjain 
22075 er ‘rain. 

—— on abitants of a village 
(dubbulpore) by 

Question re part played by India in 
the meetings of the Council or ‘the- 
—— of the League of Nations after 
the conquest of Ethiopia by Italy. 
494-96, 

ASSENT— hig 

Governor General’s —— to Bills. ॥0.. 

ASSESSMENT (8)— an 
Question re— 

—— of annual value of property in» 
the Nasirabad=Cantonment. [75. 

of income-tax from Tncome-tax- 
659-60. 

ASSISTANT(S)— 
Question re— 

Classification’ of duties of —— and 
clerks in the Posts and Telegraphs 
Directorate. 2738, 

कक of ES and clerks in the- 
and Tel Directora 

2738-39. Big 
Promotions to the upper time-scale 

Bone. 5 

ASSISTANT ACCOUNTS OFFI 
‘Accounts Officer ge 

ASSISTANT COM NER zi INCOME-TAX. Bag F Zi oF 
See “Commissioner of 

ASSISTANT LOCO. FOREMEN- 
See “Loco. Foreman” 3 
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ASSISTANT MANAGER(S)— 
See Manager(s) = 

ASSISTANT MISTRIES— 
See ‘‘Mistry(ies)”’. 

ASSISTANT SECRETARY (IES)— 

See “‘Secretary(ies)’’. 

ASSISTANT STATION MASTER— 

See “Station Master(s)’’. 
TOREKEEPER( 58 

कट है. मन sotionro® the’ 
of the Indian a Ordnance Corps 

3 i 

Poy, house rent and electricity 
arges ete., paid to —— on State 

ways. 
Qualifications of —— on State Rail- 
ee 

Ratio in the recruitment, of. —— for 
Railways. 

of . non- 
i Karachi 

Division-of the North Western Rail 
way. 2645-46. 

TAs 
ASSOCIATION(S)— 

estion re— 
. All-India Village . Industries ——. 

‘Amount, paid by the Indian Railwa: 

Conference i ‘or their 
from, Delhi to 3062, 

Civil _ Liberties as by 
Pandit Jawaharlal N; 3304. 

Communication of official documents 
or inf bya Gov 
servant to his service —— Union 
or, Bederation. 3335. 

Enquiry into..the working. of the 
Cl love Growers’ —— in Zanzibar 

_ and. reservation of Kenya High. 
lands for Eu: nee 

Memorandum itted by the 
Indian National —— of Zanzibar 

“H: Binder. 900-03. 
Non-eligibility of temporary Govern- 

ment servants to members 
Of recognised unions and ——. 
3324-25. 

Petition from the Amritsar Com- 
mercial —— to the Board of 

“ASSOCIATION(S)—contd. = 
Question re—cont, 

Publication of the report of Mr. 8. 
8. Markham, Empire 
Museum ——, on the Museums in 
India. .._ /040. 

Recognised Service Unions and —— 
of the staff of the Posts and Tele 
graphs Department. 

Andhra Pas. 
‘Be the 

Madras and Southern Mahratta ~ 
‘Railwa; -80. 

Rent. paid by the Indian Railway 
Conference —— for Government 
buildings at |. 5062. 

Representation of individual cases 
by service unions and ——. 2654. 

Staff of State Railways attending 
Méetings of the Indian’ Railway 7 

हर 2768. 

pone Sof persons : 
a a | 

Travelling 
attending meetings 
Railway Conference “4 

Travelling allowances of s 
State Railways attending meetings 
of the Indian Railway Conference 

2768, 
Use of service stamps by the Indian 

Railways Conference -+-+ 47-48, 
Withdrawal of the circular prohibit. 

ing Government servants _ 4 
co-operating with cert 

ATTACHE CASE(8)— 
Question re 3 22 28588 

class passengers to carry —— and 
handbags free of charge. 929-30. 

ATTACHED OFFICE(S)— 
Question re examination for...recruit: 

ment of clerks in the Government 
et India Secretariat and ——... 3374- i 

AUDIT (RAILWAYS)— 
Demand for Excess Grant. 3263. 

AUDIT AND ACCOUNTS ‘SER- 
VICE~— > 

Question re representation of Muslims 
inthe ——=;> 27-29, bs et wa 

AUDIT OFFICE(S)— । 
Question re transfer of ion 
ae: f the wa 
~ Ran ao goon, 
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७ पल “अब इमाम सादा हिला + ३ 
4एप्रफ्ताक्षएर[88)- 

be Question 7e— 

so: under section 7I-E. 
. (l) (8), of the Indian Railways 

७२६०७, oe te pee geben onl 

‘mis penalties on ran atte on State Rail 

Kinks in the matter of grant 
of rts. 859. 

> Officer next in. —— to.a Divisional 
intendent on State Railways 

“Blatement laid on the table showing 
the objects on which the —— of 
the Petrol. Tax. Fund. was expended 

i0-i4. ; during 935-36. 

AYYANGAR,. MR. M, ANANTHA- 
SAYANAM 
Se ey Validation Bill— 

= eet clauses. 666, 2030. 
SP उठ; 2782; 

Chittagong Pt 
Motion ‘3 cont oo 

Code: of Civil Procedure (Amen i) 
Bill— 
Co: 3080. 3097 of clauses. 3085-86, 

bs 98. 
हि ] Clauses (Amend: ) Bill— 
- Motion to consider. 3036. 
Geneva Convention Implementing 

Bill— f 
Motion to consider. “2998-99. 
Consideration of Clauses. 

के 3004, 
ion Companies बट अदला है. es 

3002-03, 

der. : 
Maia: a new clause after 

Slause 2. 
Consideration of clause 3. 890-92. 
Consideration of amendment: to add 

new clauses after clause 4, 939, 

Gopaideration of ane Z, ast UE 
7 अब of clause 0% ae २७७३.. 

Consideration of clause 4. 075-76. 
Consideration of हलचल 25:-087-89. 

: deration of clause 6. 096 
जप कि 00 0 
Consideration of clause 2, 440॥ 
Consideration of clause 27. .05-06. 
ir कक 7 छ of clause 30. . 4307-09. 

AYYANGAR, )- MRM. ANANTHA- 
SAYANAM—contd t 

Indian Companies (Amendment) Bill— 
d 

3455. sone 
Consideration of claw: 523-25, 
‘bs 454: 587, ॥755-5, वा 

74: 
Consideration of clause 44...757-58. 

न ation of clause 42, 2235-24 
40, 4i, 245-52 

67, 
Insertion of new clause after clause 

52. 4-75, 
Consideration of clause 65. 2386-87. 
Consideration of- clause 68. 2394. 
Consideration of clause 69. 2398. 
Consideration of clause 70. 2399. 
Consideration of clause 75... 2399 

Ml, 2440- 
Consideration of io. 
Consideration of clause 2466, 

Insertion of new clauses after clause 
94. 2539. 
ae, Bar of clause ३73. 5 2554, 

Consideration of clause 44. . 2558, 
9559, 256I 

Consideration of clanse 476.- 2563- 
64. 

-, Consi 

2564-68, 2565: 
Consideration of हक of State 

amendments. 
Indian Railways (Amendment) -Bill— 

Motion to refer to.Select Committee 
eireul: 

Indian: Rubber Control (Amendment) 
Bill— 

५ Motion :to, consider: -30l5, 30I6. 
. Motion for. adjournment.re— 

lection है. legislature 
gee 2 कट 5 

ion female passengers 
travelling in female compartments 
of strains. 7 2665-67. 

Reduction of the duty on British 
textiles “without consulting the 
Legislative Assembly. 308. 

Revision of the Indian Currency 
and . Exchange policy... 2700-03, 
272, 2722. 

Sir Otto Neimeyer’s’ Report. “290. 
Question re— 

Abolition of the Tariff Board 96-7. 
Alleged: di: pean of air ‘mail 

letters, at 
Alleged rude ‘behaviour ofa bus 

wards an «Indian in 
London. 2630. 
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AYYANGAR, MR.M. ANANTHA- 
SAYANAM—contid. 
Question ‘Feeontd 
Alteration in the recorded age of 

the employees on the East’ Indian 
Railway. 50. 

Amalgamation’ of the Madras and 
Southert’ Mahratta and the South 
Indian Railway Companies. 269- 

 Anti-Indian “agitation and hoycott 
of oie dian Mus jayalegs in Ceylon. 

Applications’ invited for storage 
accommodation at the Howrah 
Goods Sheds. 49. 

Appointment’ of a Commission on 
th 2590. mimigra' tia in Cey! 

Ba ce 

ae pie tg 

intment of Indian the 
- i ee General, Indian Medical 

Service. 2492-93. 
Appointment of Indian Consuls and 

rade Commissioners in foreign 
countries. -66. 

Appointment of Indian Trade Com- 
missioners in Japan and 
Africa, - 

Article entitled ‘Borrowings of 
Local Bodies’’ published in’ the 
indian Finance. 2487-88. 

Article entitled ‘Indian Interests 
First’ published Megotintonn Bimbay 
Sentinel regarding 
replace the Ottawa Agree 
ment. 2304. 

Article entitled ‘Roads and Road 
published in the 

publishe Courts and 
din ‘the 

Sy adn 
Article entitled ‘The Privile; 

Article entitled ‘The Secret Agent” 
blished in the Statesman. 249I- 

Article entitled ‘“Trasteeship and 
iscrimination” published in the 
‘ind 4 

Article entitled ‘‘Unemployment”’ 
“published in the Hindy regarding 
oe reconstruction. 595, 

Bilateral Trade’ Agreements with 
oe and other countries. 

"Ria periodicals and'-films  pro- 
$ entering | India. 

» €abinet “Secretary: and duties, 
i 

AYYANGAR, MR. M. ANANTHA’ 
SAYANAM—contd, 

Question -re—contd 
Competition between certain * ship- 

ping companies plying “between 
Rangoonand ‘the ports in: Bengal. 
2496-97. 

-Gonelusions’ arrived at’ by” the 
‘Transport Advisory’ Council in 
Simla. 2504-06, 

Conclusions arrived at in the con- 
ference of financial experts in 
Simla. 89, 

Construction of a railway line 
from Tanjore to  Pattukottai. 
2306-07. 

Continuance of the ship. of क् 
हे ली of Nations by India. 

“© Conyéntion +e establishment “of a 
ina 2 nt oS i 
wages . be 

Coronation of His Majesty the 
King Emperor. 334-36, 

Cut in pay or special pay on’ the 
East Indian’ Railway. 47-42; 

Delegation of powers by the Agent 
of the East Indian Railway ts 
his subordinate, 45. 

Denial of facilities to 
Addis Ababa. 264-66 
tel 

4 

200 | 

of an All-India policy है 
for Indian Ports. 0 — 

Discontent among the: /wniversities 
of India regarding grants made 

2497-98. to i 
Draft of the Instrument of Acces- 

sion. ae ren 5 
Duties of the Deputy ent, Per- 

sonnel, and the Welfaré Officer 
oe he Eastern Bengal. Railway. 

Exhibition of Indian “products in 
the third Annual Exhibition of 
Mombasa. 336-37. 

Expenditure incurred by the Gov- 
ernment ene oe Delegates 
sent to eof ations, etc. 
449-50, : 

Expenses on troops sent from India 
to Abyssinia during the Italo- 
Abyssinian War. 

Extension.of a Pag to 
» the: ae of the 

Agent Indian Rail- 
way; 46. 
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AYYANGAR, MR. M. ANANTHA- 
SAYANAM—contd. SAYANAM—contd 

Question re—contd 
Facilities given to the staff to sit 

for the Goods Accounts Exami 
nation on the East Indian Rail- 

ac books and other Aiea 
in foreign countries caleulate 
lower India in» the eyes of the 
world. 9l. 

+. Five-ye: of broadcast 

ration of speches to. the Mem- 

their 

in respect of 
get el Treasury Bil 

+ Government’s quinine policy, 2302- 

Grant of extensions to superannuated 
persons and — re-appointment of 
velired’ Government. servants. 
2574, 

Grievances' of Indians os Malaya. 
ee. ee 
Grievances of the old East Indian 
ae staff on the oe 

under the Nerth Western’ Rail- 
ay Administration. 37-38: 5 

Subash Chandra Health of Mr 
Bose 08, 

Help sto private 
Tha 2503-04. 

impartiality of Officers in the Pro 

flying clubs in 

winces re le: ators activities of 
constitutional rties. 2684-82. 

Iniprovement- of finances and reduc- 
tion in the deficit in the railway 
finance. 7, 
० पट vation of the Federation 

iJ 

Tein gee peepee othe League of Nations. 

rato 
re 

Igdian ~ Delegation 
immigration con- study Tahour 

ditions. 2009. 
Indi: in Zanzibar. 2587-89. 
Introduction of compulsory military 

training in India 
Tntroduction of the revised scales 

Question re—contd 
Labour conditions on the Madras 
and ern Mahratia Railway. 

Leave granted to the Governors of 
Madras and the Central Pro- 

Loss of life or f of Indians 
in Abyssinia. aed 

Loss of trade suffered by India by 
Ce de, sanctions against 

Marks for Viva Voce in the Indian 
~~ Civil - Service Examination. 

“*Model  Tustrui 
2576-77. 

Negotiations for a fresh trade 
agreemént with Great Britain in 
place of the Ottawa trade agree- 
ment. 2494. 

Negotiations for a trade agreement 
in place of the Ottawa Trade 
Agreement. 

Negotiations for an Tndo-British 
‘Trade Agreement. 2504-08. 
ae otiations for an Indo-Japanese 

rade Agreement. 335-336, 

ti for the T bhad 

Observance of the procedure laid 
“» down in Rule 4 of the Railway 

Service (Classification, Control 
and Appeal). Rules, 43-44, 

Organisation of public ‘works in 
connection with the relief of un- 
employment. 256-58, 

Paddy imported from Siam to 
Tndia, 247-50. Pp to %उएिका ti 

councilors to stand for election. 
2499-2500. के 

Placing of proscribed books in the 
Se the Legislative Assem- 

the elections. . 
Post of the ‘Cabinet Secretary. 

252, 2490. 
Preparations for war by the Euro- 

pean nations. 780-82. 
Prot s acti ians i of pay onscertain State Railways ee ne pu x 

Introduction of the revised scales कम 5 328 nn कह Merah pay onthe Eastern Bengal Division of the East Indian Rail > ay, 4 " way. _ 47. i ea the Sessions Judge Production of quinine. 2586-87. of Kast Godavari in Madras in Promotion - of | employees “in the a Customs Seizure Case. 2498- Howrah Division of the East. 
ndian Railway. . 

0
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AYYANGAR,- MR... M. ANANTHA 
SAYANAM—tow 

Promotions the non-gazetted 
Staff Serfain Departments of 
the Bast) Indian Railway. 36. 

ae et treatment. of Indians in 
lon, 2500-0i. 

Proposals’ for ‘educational ref 

and measures eee ht ~ against 
कल अलग a res i 

of the ¥ of Indians 280 
65088 industry, + कक, 

2575-76,. 2579-80. 
हि of the report of Sir 

eyer. 266. 
Raising of the Rupee Loan. of 

2948-52. 665-66 
Ratification 

Lab 

"Heauolion “of 
_.the, South Indian 

Reiusal by the Posh Office to 
deliver.a post card containing 

~ Mr. Gandhi's-Picture. ee 
# 

f the International 

plinary 
railway staffs. 

Subhash Chandra 

ef sentence 

against 

“Release -of Mr. 
Bose. 

action 
49 

of one 
Ratnasabhapathi Gounder of the 

239-27. Coimbatore District. 
Remission _ of -sentence 

way. 007-08. Boat Taian Ha Es 
Re on the health of Mr. 

Subhash Chandra Bose. 2990-90. 
Reservation of one bay of No. 4 
shed within the Howrah Goods 
sheds. 3008. 

Rules regarding conduct of _ elec- 
tions under = coming weforms. 
2976-77. 

Rumoured resignation of his office 
Sir Osborne ith, Governor 

7 the Reserve Bank of India. 

suggested by the Sapru 

tickets. on 
Se) = a जज 37. 
oe ge ee! 

AYYA ae MR... M. j 
SATAN. —rontd. 
Question re—coneld. 

Sit Montague Webb's Book on the 
trade. depression’ -and’ ‘fall in 
prices in-- India: 

Situation arising out of the closing 
of the Ahmedabad Mills. 2946- 

Special. tide ear ue Sir he 
\Neimeyer " for conducting the 
Financial Bue 3 686. 

© Bpeectt of कफ: ifan on ~ fon? 
business like running of railways. 
23i2-5. 

Speeches of Members of  Govern- 
ment against the policy of the 
Government in ‘their “personal 
capacity. 2944. 

State control of the'-Madras and 
Southern  Makhratta — Railway. 

3७. ३968-69. 
ane AS Indian interests in 

Wganyika by Vellani. 
2304-05. 

Statement on the renewal of the 
Indo-Japanese it 
by Mr. M. P. Gandhi. 9305. 

Steps taken to reduce the consump- 
tion of opium in India.~ 260-6l 

०. अल of traders from Chinese 
from di 

India via Leh. 2495. 
Strike of students in the Aligarh 

Muslim Unitversity. 8 
Students trained. an 

Pibution among the 
“centres: = the Madras 
y. 6-48, 

Suppression. of immo: 
women in Delhi and the 
administered areas 7-48. 

Ticket ellers- charged a 

punished in Indiay - 25: 
Torture of an Indian and his wife 

35 दस in» Manchukuo. 

‘Trade license bye-laws passed in 
Marikburg, South Africa, cur- 
tailing Indian interests. उठा, 

Transfer of a portion of the Postal 
Andit Office. Mai . 

Use of wvice stamps by | th se 56) a v e 
Indian- 8 Conference 
Association. ‘47-48. 

Views on the ~Convenant of the 
League of Nations. 34: 

Work done by the Central Market 
ing. Boar 

ce haere, e ar Control 
‘of the Fort Zone Area in Delhi 

Afghan refugees deported from 
2820. Persia. 

४2
03

2.
 

| ' 
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न 

YY. HA. | AYYANGARs: MR.) M. ANANTHA 

bye eer) —— SAYANAM—contd 

plenién’ contd. Question: (supplementary) re—contd: 

। 25055 ॥ 00४६५ a @ Hindu girt : legation:.. Lender Ee 

: j 99. i ie 2 ea with a cone A = 
है trade; है: दफा in place 

+ 0 costa State Railwe aoe Ottawa. ‘Trade Agreement... 274 
. : a iy i : Ze 

All i the represe of Indigenous supplies ort ‘ww mate- 

the ex-King of Burma. 2624. yials for the glass industry,/y /48/. 
allo’ tite ad for e: £ of ¥ Tadian 

of Tribal, Areas © States. to join’ the _. Federation. 

“Tpdian Sugar In 
ished in the Amrita 

azar Patrik 4598. 
Article entitled ‘Ryots and Re 

search” published in the Hindu. 
02. 

Bill 22595 Indians passed 

Western “Rail Ti. ६ 
Construction of a huge Yailway— 

station 86 Jamalpur, East Indian 
pe ry: i773, 

--and function of the police 
force on railway stations. * 28i5. 

“Eeelesiastical Department of Gov- 
2826, ernment; 

Tndian Finance. शत, 
Enquiry into the grievances of the 

employees of ‘the Bengal and 
North Western: Railway. 2865, 

| Enrolment of qualified voters by 
the ‘system in operation in Great 
Brit 223-25. 

Floatation of loans.  742= 
Importation of foreign experts to 
examine the various Departments 
of Government. 599-600. 

India’s“ contribution during the 
Great War to Great Britain 

२8362, 4 
है 

om 

Jasses. of persons. 854- 

Meniber. 
Investigation to find ouby the cost 

of cultivation of crops. 276L 
Invitations to the members. of the 

Legislative Assembly to. visit 
Andamans 89-60. 

Leave rules governing. the. teachers 
in State Railway schools: 2963, 

2964. 
Letter entitled 

sory. Council 
ed in. the Boy's 

“Transport Advi- 
Meeting” publisk- 

Weekly. 392- 
29. 

Manufacture of cheap radio’ sets. 
546-4 

Measures to combat  unemploy- 
ment, 847-48. 

Negotiations for an Indo-Japanese 
Trade Agreement. 32, 270. 

New. Rules for recruitment to the 
Indian Civil Service. 3 

Non-acceptance of currency notes 
ith cracks ‘by the Currency 

Offices. _ 67 
Non-appointment of Indians in the 

3i-32. 

ae Bes 
termination of the 

~~. varnishes. 
Notice of 
Ottawa Trade Agreement.  75. 

Old: coaching and goods. carriages. 
and wagons on the Bombay, — 
Baroda and Central India Rail- 

3065. way 

Persons paid from Tadiin ™ Rev. 
nues in the United Kingdom and 

262. the British Colonies. 
Position of Indians 
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AYYANGAR, “MR. M. ANANTHA- 
SAYAN AM—coneld. 
Question (supplementary) re—coneld. 

Quota principle of regulating trade 
tetween India and Japan. 2592. 

Rail-road competition. ५५! 
Recruitment of Indians in the 
Government of India Departments, 
32. 

Reduction of third class fare 
between Bezwada and Masuli 
patam on the Madras and South- 
ern Mahratta Railway. 5 

Refugees and State Prisoners in 
Bihar and Orissa. 2820, 282l. 

Report of Sir Otto Neimeyer. 72, 
73. 

Report of the Sapra Committee on 
“> unemployment. — 36. ee = 

Report of the Special Boar: 
500-04. 

Report of the Wheeler Committee. 
242, 2939. 

Retrenchment--on railways 90l. 
Rules velating to the conditions of 

service of Government servants. 

Sale of quinine in 
other countries 

Spending of the amount — allotted 
under the head “Secret Expendi- 
ture’ 2825. 

State control of the Bengal and 
North Western Railway and the 
Madras and Southern Mahratta 
Railway. 48. = 

System of Railway Raid for detect: 
ing ticketless passengers on the 
Bengal and North Western Rail 

_ Way. 2852. 

Tax on wells in the Delhi Pro 
vince. 904-06, 

Termination of the Ottawa Trade 
Agreement. 229-30. 
मम of Chettiars in Burma. 

4 

England and 

Unemployment problem. — 930. 
University Training Corps.  86. 
Use of Broadcasting Stations for 

political propaganda. —_68. 
Visit of Sir Muhammad Yamin 

Khan and Raizada Hans Raj to 
the Andamans. 5 

Red Cross Society (Allocation of Pro- 
perty) Bill— 
Motion to consider. 303l, 3033. 

AZHAR ALI, MR.. MUHAMMAD— 
Arya Marriage Validation Bill— 

Motion to consider.  647. 
Consideration of clauses. 
280-. 

AZHAR ALI, MR, MUHAMMAD— 
contd. 

Code of Civil Procedure  (Amend- 
ment) Bill— 

Motion to consider. 3082, 3083. 

Indian Companies (Amendment) Bill— 

Consideration of clause 3. 884, 

. जल हर 
ideration of clause. 37. 44. 

Consideration of clause 42.-_ 985- 
Consideration of ‘elatise 7... 2532, 

2584: 
Consideration of clause 23. 

54. 

Moti6n ‘for 30]०प्राप्र/छक re— 
Reduction of the duty on British 

textiles withou{ consultin; the: 
Legislative Assembly. 309 

Restrictions by the United “Pro 
vinees. Government on the move 
ments of the cal public’ at 
Lucknow. — i 

Question xe— 

Absence of a shed on tke platforny 
of the Hardwar Railway Station. 
90. 

Amount forfeited under sections 95 
and 202 of the Indian Railways 
Aet. 

Amount paid by the Indian 
way Conference Associatior 
their dak from | 

the Punjab a ae 
Act and Excise Rules to the Delhi 
Province. 94. Sa 

Appointment of a Director 
village programme at. the Delhi 
Broadcasting Station. . 3330-3l, 

Appointment of a girdawar ganun— 
go ag Manager of the- Court of 
Wards. 

Arrai is for “edi i in 
ruval science in the rural areas 
of the Delhi Province. 3329. 
30. 2 

Boys peons, office’ and delivery 
peons of the Posts an Tele- 
raphs See 

‘Brakesmen. on the East Indiar 
Railway, 3200 

Claims of — Shahzada _. Saleem 
Mukammad Shah’s _ debtors 

Costs of litigation for execution of 
lecrees on the side of the Court 

of Wards. 3328-29. 
Educational assistance to the child 

yen of the Railway staff reading 
in the Hindu and Muslim Uni- 
sities.  306l. 

=
e
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AZHAR ALI, MR. MUHAMMAD- 

Question re—contd 
epee supply in 

to “rnp "ot i 

of. the Runni Staff 

from the operation of the Bees के 

© oo sof Employment Rules on | State 
Rail 2968-69. 

the East 

‘of a new grade of clerks 
for supervisory duties “in ele 
graph Offices. 33I3-74. 

Installation of ‘‘Carribr Bystem”’ 
in the Posts and. Telegraphs. De- 
partment. 2880-8I. He कर 2 tie the 

Posts and 

. heritants of the property “srider 
baie a the Court of Wards management 

¢ Delhi. 3328, 
em “allowance paid to the road 

van clerks on’ the North Western 
ilway. 306 

Noneprosecution ‘of sedhuay “fahirs 
and beggars travelling without 
tickets mS the’ East Indian‘ Rail- 

Pino | Racer 
without tickets. — 3 

Pensionary benefits for mechanics 
and mistries in the Posts and 
Telegraphs Department 

‘Promotion of clerical staff. to the 
od cit of Transportation Inspec 

and. lower gazetted _ officers. 

ER et of Muslim clerks in the 
opium Agent’s Office, Ghazipur. 

& Rent paid by the Indian’ Railway 
Conference Association for Gov- 
ernment buildings at Delhi. 3062. 

AZHAR ALI, MR: MUHAMMAD— 
coneld, 

+ Question se—concld. 

so Sale’ of. postage stamps ov holidays 
- t= ands Sundays, 3060, 

Sanitation of Shahdara, Delhi. 75. 
«Seniority... of transportation and 

है teial staff Eas' 
Indian Railway. 

Staff of the Indian Rail, Con. 
ference Association 

Strength of clerks in. the Opium ~ 
Agent's Office, Ghazipnr. 

Ticket checking staff on the East 
Indian and North Western Rail- 

industvialization in Possibilities of 
India. 8-47 

Visit of Sir Muhammad, Yamin 
Khan, and. Raizada Hans’ Raj to 
the Andamans. . 307. 

BABUGARH— — 
Question re land taken for — -Re- 

© mount Depot. 3332-33, 

BADEUZ-ZAMAN, MAUL 
Question re— 

> Basis for anticipated reduction in 
*. staff onJrailways: _. 2983-84. 

Breaches: on the Quetta Division of 
the , North’ Western Railway. 

2988 #7305:7 Ur. ot _ 
ee re कर i fi. qoilified: baw 

oa the minority 
ais age ; the Office,” North 

| 77 _Western’ soma | 2984, 
०9९०5 on 

the North Western ack due 
to economy campaign. . 

Filling up of a post of _ higker 
grade clerk in the Railway Clear- 
ing Accounts Office. 2979. 

Filling up of yacancies of. coolies 
and wiremen inthe Electric Dee 
partment of the North Western 
Railway, Delhi. 330. 

Hardship and inconvenience of the 
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PSs © MAULVI—contd. 
Question re—contd 

Joint a oe uiry by Accounts and 
Traffic Department of the North 
Western Railway in the Electric 
Department. i 

Methods’ of recruitment 
Railway Board. 2984-82. 

Promotions to the post of Sub- 
Heads in the Railway Clearing 
Accounts Offive:” 2979-80: 

Recruitment of staff for - electric 
stations to be opened’ at Meerut 
City, Muzaffarnagar and Saharan- 
pur. उठाए 

Special Ticket Examiners ~ in the 
Headquarters Office, North West 
ern Railway 

 Stoppage of recruitment of matvi- 
culates and under- 

ie the Railway ro Accounts 

Stoppage of recruitment of pension- 
ioe nds to -non-pensionable 

establishment of State Railways 

in the 

Vacancies of stenographers in 
Headquarters and Divisional Offi- 
ces on the North Western Rail- 
way. 5 

BADRUL HASAN, MAULVI— 

Question re— 
Absence of a_ waiting or 

shed at the Shula ‘Bta- 
tion on the East Indian Palle, 
2067. | के 

Contract for building 
az Bi <a fendent’s. and Overseer’s 

of 4858 | in portion 
of the Delhi District which was 
under the Punjab Government. 

Grievances of the travelling public 
against the Bengal and North 
Western Railway. — 2065-66. 

“Percentage of Bihari’ Hindus and’ 
~ Muslims in the East Indian Rail- 

=a way 

2४९ of Bihari Hindus and 
a dical 

Service. 

Reduction in the staff_of the Rail- 
ways: 2066-67. 

-BAISAKHI— 

Question re holiday for — in the 
: Government of India Offices, 98 

a Congestion on trunk ne 
“= between certain cities in the Postal 08४ 

BAJORIA; BABU BAIJNATH— 

Arya Marriage Validation Bill— 
Motion to consider, 638, 465 

55, 4658: 
Consideration | of clauses. 659, 

4660, 664, 2020-2l, 2028, 208l, 
2033, 2037, 2043, 2044, 2045, 2048- 
54, 2062, 2063, 2789, 2790, 2797. 

Tndian | Companies _ (Amendment) 
Bill— जल 
Motion to consider. 620, 645, 702 
7. 75,.354-:55, 776 

Consideration 6f clause 3. 8935, 
4-95, 896, 935, 067, . 2068. 

Insertion of new clatise after clause 
3. 937-39. 

Consideration of— 
Clause है 

_ Clause-7. . 959. 
i New ¢! 46._.094, 095. 

Clause 4203.. 
Clause 32. 4०85, W477. 
Clause 36... 494-92. 
Clause 37. 4200. 202. 
Clause 40. 4585, 4740-42. 
Clause 42.  874,. 894, 95i, 

2i09-0,, 26, 2I43, 2294, 2299. 
Clause 55... 2378, 2379. 

65... _]॥घह8९ - is 
Clause 75 39. 
Clause 8l. 2445. 
Clause 4. 
Clause 446. _ 

abolition 

Enquiry regarding working of the 
Tncome-tax. Department. 3320. 

Reduction of Telephone Trank 
ae charges. 3320-2. 

B. AI, SIR GIRJA SHANKAR— 

Indian Lac’ Gess (Second Amendment) 

Motion. for leave to introduce. 

Oath af Offic. ‘is 57 
ese 7 ¢ of agricul- 

Statement laid on the table by — re 
ata for Sugar Excise Duty to 

gar Manufacturing Provinces. 
it 

BALAMAU— 
Question re absence of sheds on the 

48 of the — Junction and 
imsar Station on the East Indian 

923-24, Railway. Suge 
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BALLOT(S)— { 
Motion for Adjournment re failure of 

the Government of India“ to 
secrecy of — in the Punjab as 
yecommended by the Assembly. 

Se 27738. कि 

ALUCHI(S)— 

Question re— 
— from Sind and Baluchistan in 

Z the Indian Army Reserve of Offi- 
( cers. 

Employment of — in Sind in supe- 
2 services in case suitable 

Baluchistanis are not available. 

Sl 
BALUCHISTAN— — 

ne Gosston pe 

=f ed harassment of local — em- 
9650. ployees by their officers. 

3 
Baluchis from Sind and — in the 

Indian Army Reserve of Officers. 

BALUCHISTANIS— 

bn Question re— 
: Employment of Baluchis in Sind in 

“= Superior services in case suitable 
== are not available. 2652 
Representation of Muslim Sindhis 
a — in railway services. 265- 

ination Gud Oeranieatons 

७9 duing the Civil Disobedience 
Movement. — 359. 

—_on Mr. Subhash Chandra. Bose. 

— on Prem Maha Vidyalaya of 
Brindaban. _ 676. 

Removal of — on certain Ashrams 
in Bardoli and Surat, 358. 

BANERJEE, DR. P. N.— 
Question re— 

‘acilities to the employees of the 
Railway Institutes in certain mat- 
ters on State Railways ‘74. 

Leave, holidays and pay, ete;, of in- 
dustrial workers of railways 853. 

BANERJEE, DR. P. N.—contd. 
Question re—contd. 

«Libraries. and insti 
State Railways. 76. 

Payment for holidays to the em 
ployees the East Indian Rail 

stitutes sul ided by 

way Press. 69. 
Works * Committee of the East 

Indian Railway Press. 69. 

BANGALORE— 

Question re— 

Extension of the Indian Trade 
Union Act to the — Cantonment. 

“-Ymperial Institute of Animal Hus- 
pandry and Dairying at —. 330. 

Purchase of Sindhi cattle for — 
Farm and issue of breeding bulls. 
उाडब, 

Strike. था the — Tobacco Factory. 

Teaching staff of the Imperial I the ria! In- 
stitute of Animal Hus! ताक and 

ag =. 

‘Transfer of the control of the Ani: 
mal N section at —. उ355- 

Transfer of the Imperial Institute 
of Animal Husbandry and Dairy- 
ing from — to Delhi 352, 

BANGALORE HUBLI SECTION— 
Question re transfer of the — of 

the Madras and Southern Mahratta 
Railway ‘to the iysore Govern- 
ment. —709. 

BANGALORE INSTITUTE— 
Question re administration of the —. 

704-05. 

BANGALORE MARRIAGES VALI- 
DATING BILL— 
See ‘Bill(s)”. 

Question re legislation to regulate -- 

BAPTISM CERTIFICATES— 

Question re acceptance of — and Uni- 
versity Certificates in. support ..of — 
applications for changes 52 ages of 
the East Indian Railway staff: 97. 

BAR SECTION(S)— 

Question re reduction in the prices of 
steel materials in — in Madras 
market by the Tata Tron and Steel 
Company, Limited 2958. 
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BARDOLI— 
Question re removal of on_cer- 

tain Ashrams in — and Surat, 358. 

BAREILLY— 
Question re— 

Condition of health of Stater Pri 
soner Bhupendra Kishofe ‘Rakshit 
Roy detained in the — Central 
Jail 3355-54. {zee oe 

Frauds in the supply of coal to the 
Departmen in —, City 

*Non-provision of quarters at Aish- 
bagh Junction, — and  Mailani 
for. the. .members. of the, Traffic 
and, Loco, Department.,....373. 

ARTLE + sel ca erat 

BARTLEY, MR.J— 
Qath of Office. ~ 597, 7899/°2409 

BATHING ARRANGEMENT— 
Question re — for Hindu and Mus- 

lim railway employees at. Sukkur, 
2646-47. 

BATHROOM(S)— 
Question ‘re ae of a= ‘and a lava- 

tory in Second Class” Waiting 
Room. at_ Moghal Sarai. . 77- 

PTA LIONS} ane ि85, 
Question r¢ — of the १९-३७ 

678-80. t 
atte 

BAR 
Question re rvation of one — of | 

No. 4 shed within the Howrah | 

) « Goods; Shed. : | 

BEAM SERVICE— 

Question re inauguration of direct 
wireless — | between India and 
Japan. 285, a ee 

BEATS— 

Question re fixation of the length of 
ese -HE bo in hilly tracts. 3350. 

BEAWAR MILES— 
« Question ve strike in the — — 85!-52. 

BED SHEETS—_ .. 

>. Question re provision — of -mosqni 
«हू curtains, mattresses and — in the 

_ tanning rooms of drivers on State 
Railways. 3865, 

BEDDING(S)— 

Question re. allowance to detenus for 
replacing utensils, — and warm 
clothings,,.ctc. . 3296. 

BEGGARS— 

Question re— 

Free journeys enjoyed by —, fakirs 
“and: sadius' on State ~ Railways 

680-8I. 
Non-prosecution of  sad/ius, fakirs 
and — travelling without. tickets 
on the East Indian Railway. 89. 

BEN ARE 

Question 

Availability of the Dufferin Bridge 
= for vehicular traffic "670- 

a 

~ Construction “6f a new Post Office 
building at Bisheshwargenj in — 
2960-6 

Provision of proper roads: and light. 
ing in the Sadda» Bazar area of 
the — Cantonment. 7767-68. 

Running of the Bombay-Calcutta 
Mail tig Allahabad and — and 
through railway service between 
Delhi and Calcutta vie Muttra, 
Agra, ete itl — 

| 

aed samme q 

losing of the level ¢ ny 
the — Railway Sto iy 
nstruction of covered pla 

4496- 

Waiting room for 
passengers at 

Station. 670. 
Want of an intermediate class wait- 

icone: las he — 

ing room at - the —_ Railway 
Station. 2745-46. 

ae 
BEN DA— : | 

~ Question’ re persons convicted in con- ॥ 
nection with fe raid on “the — 
village 

~ BENGAL— 
Question re— 

Competition between certain “ship. 
Rein companies plying between 

ugoon and the ports. in —. 

= Deveson in Shape industry of 

-» Official ‘Trustee of —.  2850-5 
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B wees Be NGAL—contd; 
Question re—contd. 

Relief given to the peasants of — 
in the famine-ridden areas, 604- 

concessions availed of in’ the 
gaara areas) in Bengal. 

7 

RENGAL AND. ASSAM POSTAL 
७० ~CIRG 

Question re— 

_ Halting allowance sanctioned to ie 
nt 

Fost Offices as Hill Districts 
at 70. ea 

iy mn of ee क [सह in 
the — and other postal circles. 
2878-79. 

BENGAL AND NORTH WESTERN 
RAILWAY— , 
Sve “Railway(s)”. 

Motion. for adj 

BENGAL, GOVERNMENT OF— 
RE - 

| ‘oa ‘Sacarit e 

BENGAL NATIONAL CHAMBER 
MERCE— 

Question re views expressed by /they=< 
on the Indo-Japanese Trade Agree 
ment....583. Oi 

BENGAL PUBLIC SECURITY. 
BEET Aa) ५. 

a JAMIN, 
on of ee DP 

St 
BERAR— 

Question re— 
Agreenient between His Maj 8 

Government and. His-' Eyalted 
Highness. the Nizam about — 
referred to in section 47 of the 
Government- of India» Act, 935. 
002.04. 

Giving back of the administration 
of — to His Exalted Highness 
the Nizam. 592-93, 

Memorial ‘of the first-grade pleaders 
of the Central Provinces. and — 
against payment of ‘a certain 
stamp duty, a 

BERTH(S)— 

Question 7९ reservation of four first 

Gass — von payment of one Fare on 
yailways. 2760-6 

BEWOOR, MR. ७. ए.-- 
Oath of office. 2409, 

BEZWADA— हे मकर 
Question #6+5 पट 

Advisability ..of  establishmg a 

Central Museum for Andhra 

Conntryin —. 2987-88. 

Construction of an overbridge at 

y Station. 2487... 
Recognition off 7 
poe geome = by the 

Madras and Southern -Mabratta 

Railway. 2079-80 
Reduction of third class: fare 

amd 
“the Madras. and... Southern 
Mahratta Railway 

wht = cari ages a 

ob an intermediate 
yoom at..—. Railway 

BHAGAVAN DAS, DR.— ‘ 
Arya Marriag dation Bui 

Motion to consider, 765] 
Consideration of clauses. 2024225; 
2027, a ae 

Resolution 76- indebtedness sof ¢agri- 
culturists: 4844, 385. 

BHAI CHAND SONT RAL 
BAHADUR SETH— 
Indian Companies (Amendment), Bill— 
Motion to consid 794-96. 
Considerati 

BHAT, MR. M. D.— 

Oath of office. 3. 

BHOJEEPURA— 

Question re absence of bri 
at the’ — Railway Station. 373 

BHONSLA SCHOOL— ee 

pie re of Military Training. 

ion of clause, 37... 7428. — 
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BHOPAL UJJAIN PASSENGER 
TRAIN— 

Question re assault. ou a girl in the 
— 322. 

BHUTTO, MR. NABI BAKSH 
ILLAHI KSH— 

jon Te— 
Appointment of qualified and 

archeologically trained © sabordi- 
3059 nates in Sind 

Bathing arrangement for संता and 
railwa at 

Sukcur. 2646-47. 
Conservation of protected कमाए 

tents in Sind. 3058. 
Conservation of protected monn 

merits in the Bombay Presidency 
and in reo 
Diode x Conservation of 

monuments Sind 

Muslitt’ ‘reptésentation in the electric 
sub-station opened at Jacobaba 

Muslim _ representation in the 
Electrical and. Accounts Depart 
ments of the North Western Rail 
Way. 2645. 

i non-Muslim 

Assistant Wiremen in the Karachi 
= of the North Western 

Railway. 2645-46 
Protected monuments in the Wes. 

tern Circle. — 3057. 

BIHAR— 
Motion for adjournment re election of 

he provincial legislature in —. 373. 

Road Develop- 

४४ dustry of 

Tntroduction of the — Cess (Amend 
ment) Bill in the — Legislative 
Council. 2-4 

Licences for guns to cultivators in 
forest areas in “Chhota Nagpur 
and —. 3069-70. 

Taxation proposals of provincial 
Sone and coal. cess in. 

ie of postal articles 
from ‘cities in — connected with 
the Bengal and North) “Western 

way. 2747. 
"Withholding of a telegram regard 

~ ing motion for adjournment to 
discuss the conduct of the 
a= of — for his taking 

s ive part in 

fight 267 to 

BIHAR AND ORISSA— 
Question re— 
Appointment of-a Muslim as a 

ner of Income-tax in 
“49. 

Determination of seniority among 
the staff of the — Income-tax 
Department. 2648. 

Gazetted Muslim officers in the — 
“Income‘tax Department. 2647. 

Refugees and State Prisoters in —. _ 
2820-2i,. 

BIHAR-BUKHTIARPUR LIGHT 
RAILWAY— 

See “‘Railway{s)™. 
BIHAR CESS 
BILL— 

See *“Bill(s)” 

(AMENDMENT) 

: BIHART(S)— 
Question re— 
— employees in the oe service 

of the Bengal and North Western 
Railway. 4 + 2 

Recruitment of — and Uniy. 
the Dead Letter Office, Calcutta. 
283-32. 

BIHARI HINDUS— 

See. “Hindu(s)". 

BIHARI MUSLIMS— ०. 

See “Trade aii a sn 

BILL(S)— 
Arya Marriage Validation— 

Presentation of the Report of | 
Select Committee. 9], = 

Motion to consider. 637-59. ~ 
Consideration of clauses: . 659-73,. 

2020-63, 274-285. 
B i farriagesValidating— 

Introduced. 934 aaa 
Considered and_ passe: 
Passed by the Council es 
3389. = ats 

Bihar Cess (Amendment)—_ 
Question: re— 
Introduction of the — in the Bihar 

Legislative Council, 2-4. 
Opinions on ‘the. —. 4-5. 

& (Amendments 

Motion to consider. . 483-80, 522-27. 
Consideration - of clauses. " 527-60, 

Motion:te pass. 936-42 
Fassed... 
Passed by the Conncil of Siate. 
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= BILL(S)—co
ntd. 

“Ohild Marri Restraint (Amend: G ].Clauses _(Amendment)— 

a: t— aS 2 Introduced, 22. 
3035-37. 

Introduced. ~ 5. 
Considered and passed, 3038-46. 
Passed by the Council of State. 

- 3389. 

Cochin Port— 
‘Assent of Governor-General. 0 

Civil Erocedure | (Amend 
Section 

Code of Criminal Procedure (Amend. 
ment) — (Amendment of “Section 

03'. 
Motion to continue, 4655. 
Adopted. 4633, sas 

Code “of Criminal हट 25%: 7 2 i = 
-. me! (Amendment i 

Motion to continue. 
Adopted. 634. 

Code of; Criminal Procedure (Amend 
agen (Amendment # Section 

Motion to continue. 635-36. 

bas 

7 Adopted. 636. 
Code of Criminal Procedure (Amend- 

t) — (Amendment of Section 

Council of State 
oe of 

a as 
e Ve, 

Decvess and Orders Validating— 
Assent of Governor-Genetal.  20. 

Durgah Khawaja Saheb— 

Passed by the Council of State 
{laid on the table) 68. 

m to consider. 3285-9, 3389- 

Consideration — of clauses. —_ 3390- 
उ40! 

Motion to pass. 340I-07: 
Passed as amended. 3407. 

a Factories (Amendment)— 

Assent of Governor-General. 6. 

Considered and passed 
Passed by Council of State. 

3988. ~— % BA ,. 

YJeneva Convention Implementing— 

Introduced. 522. 
Considered and passed. - 2904-3005. 
Passed by ‘the Council of State. 

tovernor General's assent to —. 
0 

Hindu Marriage Validity — 
Petitions laid on the table. 4627- 

29. 
Hindu Women's Rights to Property— 

Motion to refer to Select Com- 
mittee. 3284-86. 

Adopted. 3285. 
Indian Aircraft (Amendment)— 

Assent of Governor-General. 40 
Indian Companies (Amendment)— 

Presentation of the पी of the 
Select Committee. 2 

Motion rio gi consider. 606-49, - 693- 
735, 776: = 854-6. 

Adopted. = 
Consideration of— 

Clause 2. 862- 
ths cafter clause 2. 278- 

Clause 3. 885-97, 4.87 4067 
nee clause. aftersclause_ 4, .939- 

> Clause 5. 944-52. नि 
Clause 6. 
Clause 7, 952-80, 063-67, 2578. 
Clause 0. 4070-74, 
Clanse 23. -074-76. 
Clause a 30७5-77, 

Clause 36. M906. 5 
Clause. 37. 2496-I205,  [वा757, 

452-49, 577-89, ॥77- 
73-74. पु 
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BILL(S)—contd. 

Indian “Companies (Aniendment)— 
contd, : 

. Gonsideration of—contd. 
Clause 4l. 756-59 
Clause 42. _759-62, 869-96, 943- 

86, -2098-2i54, 2247-2300, . 2352. 
54. डा 

Clause 44... 2354-60. 
Clase 45, BB6V Lag «६० | 

Tnsertion of new use after 
clause»47. | -236-64. .. 

Consideration of clause 482; 2364- 
68. 

Tnsertion of new clause after 
clause 48. 2368-69. 
Consideration: of clause52. 2370- 

74, 24-48. 
Insertion of ee 
clause 52... agg 
eee of clause | 5B. 

te? 

Insertion of new clause after 
| “danse "63, 2382-83, 
Consideration of— 

2383: - Clause 64. 
Clause 65. 2386-90. 
Clause 67. 2590-92. 
Clause 68, 2392-96. 
Clause 69. 99; 

© Clause 75. 2390-2408, 243-42. 
New clause 8l. 2444-47. 

Insettion® of aw ‘clauses » after 
clause 94. — 2538-39. 

onsideration of— 

b fi 

State’ “(laid oft the table) 

Amendments made by the Council 
=. State agreed 3245-53. 

Indian Lac Cess (Amendment)— 
77 Assent of Governor-General 0. 

Rie Wd Cess (Second _Amend- 

Introduced. ie 

Assent 

of 

BILL(S)—cont?. 

Motor, Vehicles: (Amend- 
ment}— oo 

Introduced. 394. 
Motions to refer 

Indian 

to Select Com: 
394 423, mittee and to circulate. 

Motion to circulate adypted, 483 

Jaidian’ Railways’ (Amendment). — 
‘Motions to Select. Com 

yvnitiee and to circulate. 
97-222, 272-305, 383-94. 

Motion to circulate ado) ee 304. 
Trdian Rubber Control (Arnend- 

ment}— 
Tntroduced. 934. 
Considered and passed, 3005-78. 

of State. sigh 8860 by the Council 
3389. 

Tndisn Tariff. (Amendment)— 
Assent of Governor-General, 0. 

Indian. Tariff ( Amendment)— 
Assent. of Governor-Ceneral ] 

Indian Tea Cess (Amendment)- 
Considered and passed. 2884-2936. 
Passed by the Council off State 

3389. 
Indian Tea Control (Amendment}— 

Introduced. 56: 
Considered and passed. 302-29. 
Passed by ‘the 
ef 

Council cof ipate 5 

ts Frohibi- 

“tae ent of Goyernor-eneral i 
Maneuvres Ficld Firing and 
lery _Practic 

Assent of Go lio. 
Payment of Wages— 

Assent of Governor-General. 2I0. 
Question 76-- 

— affecting Indians passed in Iraq. 

affecting women’s 

in respect of 

OF cirewlation of — for 
eliciting public opinion. 705-07 

Trunk telephone call —. 486. 
Red Cross Society _ (Allocation of 

कार 

Considered and passed. 3030-34. 
cee) by the Council of State. 

Repealing and Amen — 
Introduced i नि 
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atte ILL(8)—eoneld. 

Salt Additional Import-duty  (Extend- 
— 

‘Assent. of Governor General. i0 

Trade Dispute RUE 

Motion to cir 
Adopted. 328. 

. 

BINDER(S)— 

Question ve — in the Kast Tadian 
ay 

BINDING STAFF— 
Question 76 stoppage of inerements 

of the — of the East — Indias 
Railway. Press. 

BISHESHWARGUNI—= = 
Question re construction of a new 

_ Post 0) building at — in 
Benares,_ 2960-6.. J 

BOARD(S)— 
Question re — indicating the destin- 

tious of trains. fitted son» throug!: 
compartmentson the Rast Indian 
Railway. 7489: 

BOARD OF INLAND EXPERTS— 
See “Expert(sy* = iea 

BOARD OF TRADE— 

Question re appointment — of 
Charles Innes and Sir Fredrick 
Whyte as Commissioners to assist 
the Gommercial Relations and 

Department of the — 
Negotiations. 257: 

BOGTE(S)— 
Question re attachment of a third 

class — for servants tothe Basi 
Indian. Railway Funjab Mail. 67- 
73. 

BOMB(S)— 
Question 7 sufferers from Italian Gas 

— in Addis Ababa. 2] 

BOMBAY — 
Question 7९-- 
Commitication sent by the Secre- 

tary, Indian Merchants’ Cham- 
ber to the Seeretary, Lancashive 
Tadian Cotton Committee, —. 

90. 
Kalka-Delhi-Calcutta and the 

Cal — Mails run _ between 
Howrah and Moghal Sarai. 435- 

Representations held up for claims 
of old scales of pay the Post- 
inaster General, —. 

Withdrawal of Italian Consul from 
4258. 

BOMBAY, BARODA AND CENTRAIL 
है RAILWAY— 

“Railway(s)''=~ 

ning ; 
Al bad and Benares and through 
failway service between Delhi and 
Calentta via Muttra, Agra, ete. 

BOMBAY PERSIA STEAM  NAVI- 
GATION COMPANY, LIMITED-- 

Question 76 ssubsidy paid to the —. 
3050. 3 pati 

BOMBAY POSTAL CIRCLE— 

Question re— 
Confirmations of officials and _in- 

ferior servants in the —. 450. 
Officials in the — allowed to con- 

tinue in service after attaining 
the age of superannuation. _3349_ 

BOMBAY PRESIDENGY= 
‘Question re— : 

Conservation of protected — monu- 
ments in the — and in Sind 

Grant of éoreession rate for trans- 
port of fodder by rail into 
famine-stricken areas inthe -—. 
7793. eee 

BOMBAY SHNTINEL— 
Question re— 

“Greed of Kenya- title 
Mee published in the — 
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BOMBAY SENTINEL—contd. 

Question ré—contd. 
Article: entitled “Indian “Interests 

First” published in the — re- 
vding negotiations to replace 

the Ottawa Trade Agreement. 

Article “entitled” “Railway “Coal 
Ramp” published in the २... 55. 

BOOK(S}— 
Question re— 7 

confiscated) under the Sea Cus- 
toms Act.  3300-I 

— forfeited under a certain noti- 
fication of the Finance Depart- 
ment. 674-76, = 

— inthe Cellular Jail brary. 
928-4 998. periodicals and films prohibited 

from entering India, 
अंक “डक the value af a jane 

in In urrency for sale 
of English — at the Wheelers 
stalls on Railway Stations. 2626 

Films, — and other publications in 
foreign countries calculated co 
lower India in the eyes of the 
world. 9. 

Placing of proscribed — in the 
Library the Legislative 
Assembly. _7775-77. 

‘Seizure by Customs authorities of 
certain —. d 

| Montague Webb’s — on the 
trade tapi ee fall in prices 
én India. 

Writing of articles for 05 3 
publication of — by — 
servants. 

“BOOK-BINDER(S)— 
Question re — के on eneral ia UN 

BOOKING OFFICE(S)— j 
Question #€-- 
Amalgemiili 

2 of — and om 
of waiting rooms — at. tain. 

३903-04. 
Cabinets’ of Ross Patent Ticket 
Cases ruse at the 

- Grant of an allowanee to the clerks | 
in the City — Calcutta. - 3344. i 

BORPATHAR— = 

Question re— | 

orestation of Jamuguri Reserve — 
the area in 

Golaghat, Assam. 269-20. (| 

BORPATHAR—contd. 

Question re—conta 
Privileges enjoyed by the inhabi 

tants of — Moura im Assam. 
2620. 

Transfer of — in the’ Golaghat 
Sab-Division. in Assam to. the 
Mikir Hill Tracts. 98 

BORROWINGS— 
Question: re— a 

Article — entitled ‘— of Local 
Bodies” published im the Jndian 
Finance. 2487-88. 

Article ‘entitled “Madras and 
Neimeyer Report” regarding — 
arrangements of _provinces,:/ 655- 

BOSE, MR. SUBHASH CHANDRA-- 

न for adjournment re —. 38]. 

Question 7e— 5 5 ; i 
Alleged suppression — of a Jette®9_ 

written by Pandit Jawaharlal 
Nehru to —, ] 

Arrest of —. 544-I5. 
Ban on —. 6589-9. 
Commend of the Reynold’s Weekly 

on the arrest of —;~ 427. 
Health of —. 2307. 
Internment of —. 426 
Fermission to Mr. Gandhi visit 

es sed जे 58, i 
port on the 45%... al is ‘col 

QT, 3049, 3i57-58: 
Seizure of the rt 6! 

Po 22. 
Statement “of the: pian Seer Secretary. 

of State for Tm —’s 
arrest. 58 

BOX(ES)— 
Question #6 provision of — hhalasies 

to catry the — of Trdian drivers. 

BOX KHALASINS— — 7 
“See “K, x 

= SE = 

BOY(S)—_ : 
Question re alleged throwing out i} 

from a moving train of-an Uriya 4 
= #4 ‘sn लक. Ticket Collector 
of the ur Railway. ‘agp ‘ay, 

BOY PEON— 
See “Peon(s)”. 
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= Te ? 

Anti-Indian®! ‘agitation “and »— of” 
Indian Malayalees in Ceylon. 

rs ey oe i 

BRAHMIN(S)— 
Question re representation. made on 

behalf of the — of the United 

a = हि 3 
BRAKESMAN(EN)— 

Question re— 

_ on the East. Indian “Railway. 

Soe oer 

BREACH(ES)— 
Motion for adjournment re Go vern 

ment’s — of promise.” $79 
Question 78 — on the Quetta Division 

>of the North Western Railway. 

BREACH(ES) OF TRUST 

See “Trust(s)". 

BREEDING BULL(S)— 

Question re purchase of Sindhi cattle 
for Bangalore Farm and issne of 

उ54. 

BRIDGE(S)— 
Question re— 

Availability of the Dufferin — near 
Benares. for vehicular traffic, 
670-73. 

Construction of an oyer — at the 
Gudar Junction Station. 2072-73. 

i 

BRIDGE(S)—contd, 
(Question re—contd 

Construction of an over — at ‘the 
Railway level crossing in Can. 
nanore. 7. 

Contract for the construction of the 
—. _ $7275, 763-64 

990-92. 2992-95. 
Provision of a — over the Gandak 

aver at Saidpur Ghat near Pusa 

BRINDABAN— 

Question ve ban on Prem’ Maha 
Vidyalaya of —. 676. 

BRITISH ARMY— — 2. 
Question १6 high i f the 
number of medical officers. of the — 
in India and the Indian Army. 
3642. 

BRITISH COLONIAL FOLICY. 

Question re article entitled “ 
Racial Discriminati published ‘on’” 

in the Hindu 
Highlan: 603. 

BRITISH COLONIES— 

Question re persons paid from Indian 
Revenues in the United Kingdom 
and the —. 26-62. 

BRITISH DELEGATION— 
Motion for adjournment re ‘refusal 

of the — in Addis Ababa to give 
protection to the ~— Indians there. 
Bi 

See also ‘Délegation(s)"’. 

BRITISH DEPARTMENT— 

Question re article on the working of 
the — of Overseas Trade published 
in the Hindu. - 596-9 

CONFEREN' 

Question re" held in Sotith Africa 

BRITISH GOVERNMENT— 

Question re— 
Loans.taken by the Indian States 

from the —. 768-70. 
Negotiations ‘with the — for a - 
= new trade paroeme) Sa 

ws. a ol in ee ee क 
BRITISH GUIANA— 
Question re condition of Indians 

‘Transvaal and 934. 
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meri पक... BROADCASTING DEPARTMENT INDIA — 

Question re persons prohibited from 

entering —. 3459. 

BRITISH INDIAN(S)— 
See ‘“‘Indian(s)”’. 

BRITISH LEGATION— 

estion re refusal of the — to give 

sre to the Indians im Addis 

Ababa. 

BRITISH MANUFACTURE— 

= “Manufacture”. 

BRITISH POLICY— के 

Motion for adjournment re — m 

Palestine. 932-38. 

Question re — in Palestine. ~93-32. 

BRITISH SOLDIERS— 
See “Soldier(s)". 

BRITISH TENTILES— 
Sea “Textiles”. 

BRITISH TROOP(S)— 

uestion 7¢ serving of — under the 

Nee of an Indian. 590-9, 

See also. “Lroop(s)”” 

BRITISHER(S): 

Question ve rules governing the  re- 

cruitment of — to the Indian Civil 
Service. वाएथ8:ल्- «>> < 

inet 

BROADCASTING— 

Question re— 
t of a foreign expert. to 

advise Government on —. 74: 

Article entitled “— in England and 
India” published in the Hindus- 
tan Times, 594 

— of election speeches. 779-92. 
— on short waves and travelling 

radio. service. 899- 
Change of the name ‘‘All-India — 

Service’ to “All-India Radio 
85025 Service’. 

Devel of a ini _ of 
common yoeabulary of — “basic 
Hindustani” in —. 4-02. 

Five-year programme of —.  663- 
‘ » 76. 

. Grant for —. 849-50 
Programmes issued by the Delhi — 

Station and securing of the 
seryices of Sikhs. - 399-3200. 

Regulation or control of — Indian 
tates and Provincial Govern- 

ments. 850-5. 

= | 

BUDGET(S)— — 
Question re— ai ड़ 

for Aation. in the 

BROADCASTING DEPARTMENT— | 
Question re interview of candidates 

for certain posts in the —. ‘50: 
52 

BROADCASTING STATION— x j 

Question re— 

Appointment of a Director for 
village programme at the Delhi 

3330-3], 
Appointment of Mr. Pothan Joseph 

as editor of programme at the 7 
Delhi —. > 7944-42. 

Present position held by Mr. 
Franks, formerly News Editor ir 
the Delhi —  473. 

Propaganda for Muslim — religion 
through the Delhi —. = 26]7. 

Ugg — for political propaganda. 

BRUTAL TREATMENT— 
Question re alleged of Indians. ix 
Manchuria he _ Japanese 

987-88 किस authorities. 

BUDDHISTIC STUPA— 

Question re protection of the monu- 
ments of the aneient Amaravatio— 
in the Guntur District, - 2987. 

entitled “The.Madras | 
lished in the Mf Sg अर 
44, 
2 Acts. 

the Legis 

BUILDING(S)— 
Question. re-— 

Allotment of residential —to the 
State Railway Staff. 2842. 

Construction of a new Post Office 
t B ‘wargunj in Benares 

Delay in the disposal of appeals 
regarding construction _ of 
lying in the Municipal Com 
mittee, Delhi 2 

Disposal of applications . forthe 
construction. of private — in 
Delhi. 70-02. 

Employment of the Printing Super- 
intendent as the caretaker of the 4 
head office — of the East Indian 
Railway. 09. | 
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BUILDING (S)—contd. 
estion ‘re-contd, 
पक of &-+- 700 house the 

== aes 

TAT. 
Letting out. of — ‘Connaught 

Cireus,; New Delhi, 60. 
Orders for the demolition of — 

f issued by the . Delhi Municipal 

5... ontsid = os 
for, “residential — on State 

_.,. Railways. : 
Rules governing the allotment of 

residential. — to State Railway 
staff. 2843. 

Rules - governing . the oceu eae of 
residential — on i 

“Question re supersession of of 
व the Nasirabad Cantonment. 774, — 

ह BULB(S)— : 
. Question re manufacture of electrical 

— in India. 482-83 

BULL(S)— 

Question re— 

BULLET(S)— 
Question re communiqué - issued by 

the Royal Consul General for Italy 
about the supply of Dum Dum — 
to Ethiopian troops... 745-49. 

BULLOCK(8)— 
Question re complaints of the owners 

: ~-t0f horse and — drawn conveyances 
and carts in Delhi, 490-9. 

] 
= BULLOCK CART(S)— 

See “Cart(s)”’ 

‘ersonnel Section of the Agent’s : 
Office, East Indian Railway. 46-— 

ways. 

BUNGALOW(S)— 
Question re— 

Cutting of trees by the owners of 
— in the Almora Cantonment. 
768-69. — 

Re Pos irs to private — in the Jhelum 
tonment. 7768. 

BURDWAN— 

Question re intermediate class passer 
gers travelling from Howrah to — 
and vice versa. 2952. 

BURDWAN-ARAMBAGH ROAD— 
Question re allotment. made for the — 

from the Road Development Fund. 
2340-4. 

BURMA= 

Question te— ~ 
Defence of — and Burmanization 

of the defence forces, ote, 3367, 

the Defence expenditure. 
Exclusion of — in negotia' 

for a fresh trade eement with 
Jay 3358. 

Report of the Application Com- 
~ mittee on Finance Adjustment 

between India and —. 3357. 
Report of the Committee on Finan. 

cial Settlement between — and 
the Shan States, 3357-58. 

Treatment of Chettiars in —. 277. 
Working of the Payment of Wages 

Act. in —. °466. 

BURMA, #X-KING OF— 
Question re allowances of the re- 

presentative of the —. 2824-35. 

_ BURMANIZATION— 
Question re defence of Burma and — 

of the ence forces, 3357. 

BUS(ES)— 
Question +e private — and lorries, 

835. 

BUS CONDUCTOR— 

Question re alleged rude behaviour of 
Bees towar Indian in don. 

BUSINESS— 
See “Statement of —”. 
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BUSS, MR. L. C.— 
Indian Companies (Amendment) 
Bp 

अप ७54 Cons \deration of — 
lause 7. 963-64, 066 

Glanse 32. 64. 
Clause » 40. I527,...453l, 532, 

724, 
Clause 42. 202. 
Clause 67. 2390, 259. 

BUXAR— 
Question “¥é inconvenience and hard- 

ship caused by silting up of a certain 
«waterway. between -- and-, Chausa 

. Railway “Station on the East 
Indian’ Railway.’ 2978-79. 

BYE-LAWS— 

Question re trade license — passed 
in Marikbure, Sor ‘Africa, 
curtailing Indian intere: Z 

प्र*॑उबफरप दर 

5 CABINET(S\— 
Question re— 

— of Ross Patent Ticket’ Cases pur- 
chased “for use at the Howrah 
me ce 6-77. 

ion. ०0] P oa Ticket 

onthe Eastern Bengal Ra 

CABINET SECRETARY— 
Question f the —. Ste also. महल टिका, 

CABINET SYSTEM— 
Question re deputation of Sir Eric 
eee to_England: to’ study the 

CABINMAN— 
Question re supply of n y uni 

forms for a — officiating as a guard 
eninsuld’ Rail - jon the Great, Indian, P. 

way. res 

CADET(S)— 
Question re— 

Emnlovment “of “Dufferin” —. 
85, 98-29, pix 

Emplovment: of the ‘Dnfferin’ — 
as officers. 

eed — of the 4:05 ।”, 483- | 

राज He 

CALCUTTA— >. ‘ 

Motion for adjournment re— 
Extension by the Government of 

Bengal of the provisions of chap: 
ters Il and IIE of ‘the Bengal 
Public Security Act, 932, to ths 
Town of — and. the: Districts of 
24-Parganas and Howrah. 772-74. 

~. Marder’ of Mail» _ Guard’: Golam 
‘Sattar on oa’ —! Sirajganj train 
between Ranaghat) “and Chua- 
0698: 772. 

Question “re— 
Bobk-binders inthe --२ General Post 

Office and” “its ‘Town’ Sub-Offices. 
2850-52. 

Candidate postmen पंत --:. 2830. 
Certain statements circulated by 

the Royal Con: eral for 
re Ttaly, —. © 440-4 

Close. observation by the Postal and 
ONE menage in — on the 

of the Railway Labour 

Communiqué issued ~ bythe Royal 
Consul-General ‘for Italy, —. 8-9. 

Complaints about thé administra- 
tion of the Central Telegraph 
Office, \—: 9, 

Continuance of the cut on_allow 
ances of the Railway staff at — 
and Howrah. 96. if 

Continuation of the cutoon™ al 4 
ances of the Rail taff 

er al Forms Store, —. 
ye) a 

Employment of the infétionsstafteof 
oe Library, --, 

clerical 
Extensions of to 

the staff of the Income-tax De- 
partment at —. 97. 

Grant of an allowance to the clerks 
in the City Booking ice, —. 

Grant to the Marine Club of —. 
3368. 

Industrial employees of the Rail 
«i Leoway Pressiate=. 7 26: 

Tiew scales’ of pay 
Railway 

Of Préssesent 77. ! 2623. 
Invidious treatment in the allot- 

ment of residences to the, ataff 
of the Locomotive Departmen: 

2644-45. 
Kalka-Delhit—=- and the —-Bomba: 

‘Mails run between Howrah and 
Mochal Sarai. 25-6. 

Leave rules forthe ८2५५४ 32 em- 
ploreee at the Railway 

‘ord suppliers “in the) 
96 

| ज
ा 
“
न
स
 
—
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CALCUTTA—contd. 
Question re—conta. हज 75३८ 5८-४८ दा 

hue Letters ; 
a yi Consul General of Italy, from —. 

20i2: || 

ol जेजाओ 
Posts. 

N प् fr 

in the Lower Division 
<p) ५/2829: 
१-7. Non-indrease“in the number of post 
— कर" mem iin. reat ; 

»jePremotion:iof oted employees in 
— Railway Press. 26i2. 

inferior staff on 

Recreation 
Telegraph Office, —. 

Recruitment of Biharis and Uriyas 
in Dead Letter Office, 283) 

“Club of the Central 
2659-60. 

~~ Sorti office of the Imperial 
Libra i कक 

Supe: of work. ee the Tele 
graph Master in the ‘ele- | 

उठ्हां । graph Office, — 
$ Tender, for paints invited by the | 

Indian Stores Department, — 
2332, 
invited by the Indian 

Stores Department, — Circle, for 
Paint Readymixed Lead _ White. 
2329-30. 

Traffic in» monkeys from the’ Pro. 
vinces. to. for export to foreign 

nlovees 
India Press, -—, “from tem- 
porary. to. permanent estab- 

* Tishment. . 267, 

CAT crrn a CHORD. RAILWAY— 

See “‘Railway(s)’’. 

0. Pinon i KALKA MAIL(S)— 
estionh re lavatories in. the new 
types of Second Class compartments 
of the — of the East Indian Rail- 
way 34. 

“CAMBRIDGE— 
Question re pre-historic 

ments taken = 

CAMPING PARTY (ES)— 

n leave. allow- 

Transfer of certain industrial em- _ 
of the So of © 

storie imple- i 
3040-4. ; 

CAMP CLERKS=——-" > *)' : 

“Olerk(s)"'- / 

fight against malaria 

Question re railway carriages for 
shooting and camping))—. [ 
45 

404- 

CANADA— 

Question re support of — to the 
cessation of Sanctions against Italy. 

230-32. 

. CANAL(S);; तर 

Question” re*!short-comings “in ‘the 
scheme of cattle improvement 

गाते (5 reduction“of the — water 
Wate)! 4028:7 

nate SEinae iss! ot 
CANDIDATE(S)— 

tion for adjournment re In- 
ion of the system of nomi- 

e selection of for 
Indian ‘ivil Service in Eng- 

Qui ation re— 
Approved of each community 

ae | de declared success- 
: oe the Punjab and North 

ostal Circle. 

— for Provincial» elections 
previous conviction, 2 

Communal composition of — de- 
Glared successful in the examina- 
tion. for recruitment of wireless 
operators, 339. 

Interview of for certain posts in 
the Broadcasting Department. 
2750: 

with 

Procedure for selection of — for 
Commission Ex: 

minations. scent ‘ (कक 
35 Prohibition Government 

pensi ding “as Congress 
— to the Provincial Legislatures. 
267. 

Removal ‘of ‘disqualification of — 
convicted of political” offences 
desiring to contest the’ ensuing 
elections. +-उड्श 

Selection of — by the Public Ser. 
vice Commission for admission to 
exami for certain” services, 

Selection of by’ the Public Ser- 
© vice~Commission for ‘certain exa- 

Minations- 3309. a 

D2 
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CANDIDATE(S)—conta. 
Questi: e—contd. 

Selection of — by the Public Ser. 
vice Commission for the Indian 
Audit and Accounts Service exa-_ 
mination. 3308-09, 

Summoning of — for Viva Voce 
examination by the Public Ser. 
vice Commission. © 3067- 

CANNANORE— 

Question re construction of an over. 
bridge at the Railway level - cross. 
ing in —. 2607. 

CANTONMENT(S)— 
Question re— 

ent of annual value of 
Property in the. Nasirabad —. 

— in British India and their res- pective stations, _69-97. 
Closing of the level crossing near we Benares —— Railway station. 

‘ Constraction of covered platforms 
on the Benares — Railway Sta 
tion 2356-57. 

Cutting of trees by the owners of 
bungalows in the ora —. 
768-69. 

Enhancement of water tax in the 
Nasirabad — उठ, 

Extension of the Child Marriage 
Restraint Act to — Areas. 843, Extension of the Indian 
Union Act to the 
2986-87. 

Extensions sanctioned to the engi- 
a5 of the Meerut — Board. 

Income and expenditure of each —. 
058-62. 

Increase in the water rates in the 
2059. Lahore —. 

Lands ay: by private proprietors 
in — 

Non-applicability of the © Child 
Marriage Restraint Act to — in 
Central Indias _ 2750. 

Non-applicability of the Child Mar. 
Restraint Act to non-regu- 

lated - provinces, administered 
og areas and. —. 2749-50, 

Pay of the Executive. Officer debit- 
ed to the — Fund of Muttra. 
4008-09 

Provision-of proper roads and light- 
ing in the Saddar Bazar area of 
the Benares —.- 767-68, 

Rate charged for water. supply in 
the या2. 

CANTONMENT(S)—contd. 
Question re—contd. 
Redaction of staff expenses a 
undertaking of civic amenities in 
the Almora —. 7 

Repairs to private bungalows in the 
स्फ्रशप्का ?-- 77 

Sadar Bazars- in ++. 699. 
Separation of the Deolali — Bazar 

Personen of ein फेल: Com. Su ‘ion of ie 
mittee of the Nasirabad —, ॥7: 

Taxes levied by the Dehra Dun — 
from the» inhabitants of certain. 
villages. _ 744-25, 

Water supply in —. 698-99. 

CANTONMENT BAZAR— 
Question re separation of the Deolali 

the ‘Cantonment’ Area. 763, 

CANTONMENT BOARD(S)— 

westion re’ refuni 
paid_b; ee a 
supply.of water, 

CANTONMENTS 
BILL— 

amount 

(AMENDMENT) 

5 See “Bill(s)’’. 

CAPITAL SITE— 

Question re selection of the Orissa — 
काए. 7 

CARBON BLACK READY MIXED 
PAINT— 
Question re Indian Stores Depart- 
ment contract. for —.  2948:50, 

CARD(S— 
Motion for adjournment te prohibi- 

tion of the printing of pictures of 
Mahatma Gandhi and others, ete, 

364. 
> 

on — and covers. 

CARETAKER(S)— 

Question +e employment of the 
HP cage as the — of the 

ice buildings the East Indian Railway. हो 

CARNIVAL(S)— 
Question re “stoppage of — used for 

gambling. 834. 

CARRIAGE(S)— = 

Demand for Excess Grant in respect 
of “Working Expenses—mainte- 
Dance of.) —. . and)». Wagon 
Stock”. 524, . .. 

a
.



क् Question re— पर 3 
Cleaning of — and ‘Tatrines of 

903. 

= 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 4gi: 

CARRIAGE(S)—contd: 

sare condit third Insanit ition of the r 
rag attached to the Howrah 
‘Express for a through journey 
to the Punjab. उवश, 

Inspection — used by officers on ; 
38. State’ Railways. 3387. 

Introduction of new type of ‘Third 
Class — 72-75. 

Old. coaching and) goods —) and 
wagons on the Bombay, Baroda 
and Central India Railway. 3064- 
65. 

‘Railway — for shooting and’ camp- 
ing parties. 0// 

‘Third class — built by the Bengal 
= ana North. Western Railway. 

य9ा0. 

CARRIAGE AND WAGON SHOPS— 
Question re Indianisation of the 

‘senior subordinate services in. the 
— at Ajmer. 3340. 

“CARRIER SYSTEM”— 
‘Question tion of — in the 

Depart- 

CART(S)— 
Question re complaints of the owners 

of horse and bullock-drawn con- 
ee and — in Delhi. i490- 

CASH CERTIFICATE(S)— 

Question re— 
Purchase of — by the 8 enna 
dent of ‘Offices - alpsi- 

a _ gai] ats. 

CASHEW NUT(S)— 
Question re popularising of — 
Europe and particularly in England 

CAST TRON SCRAP— : 
Question re disposal of — on the 
North Western Railway. 362-63. 

CASTOR OIL— 
Question re discontinuance of the use 
“of — as lubricant: on State Rail- 

ways. 2237-40. 

_ CENTRAL BOARD OF RURAL DE- 

CATCH(ES)— 

Question re — supplied in Railway 
Compartments for ‘“‘Lift-up’ win- 
dow shutters. 209-0. 

CATTLE(S)— 

Question re— 

Adequate supply of fodder + and, 
grazing grounds for — and im- 
provement of live stock ins 
scientific manner. ~ 755-57, 

= Dairy sections... 3432. x 
i pro’ in the breeding of — 

maintenance © of pedigree 
bulls. 360-6 aa 

Purchase of Sindhi — for Banga- 
lore Farm and issue of breeding 
bulls: - उ54 

Short-comings in the scheme, of — 
improvement and reduction of the 
canal water rate. 

CATTLE BYRE(S)— 

Question re — in New. Delhi. 272l, 
3387. 

See also ‘“Byre(s)”. 

CAWINPORE— 

Motion for Adjournment. re prohib 
tion of the assembling of five or 
more persons within a-radius of 
two miles of certain cotton mills 
at =. “ 562 

CELLULAR JAIL(S)— 

Question re condition of health of 
political prisoners in the — in the 

is \daman: 
See also ‘‘Jail(s)” 

CENSORING— 
Question re — of letters addressed to 
members of the Legislative Assem- 
bly. पएण्वा cama 

CENSUS— 

Demand for Excess Grant. 590. 

VELOPMENT— ¥ 
pp re constitution of —. 
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CENTRAL FINANCE(S)— 

Question re contribution to the 
Durand Tournament Committee from 
the —. 3525-26. 

CENTRAL FORMS STORE— 

CENTRAL RESPONSIBILITY 

Question re article entitled» ‘‘Provin- 
cial. Autonomy and the —'’ publish- 
ed in the Hindu. 3986. 

CENTRAL STANDARDS OFFICE— z 

Question ré metal sh igned Question re duties of record 
in the —, Calcutta.  265-I6, 

CENTRAL GOVERNMENT— 

Question re— 

Changés to be introduced in the — 
from the lst April, 495.. 765- 

Olassification of passes to railways 
employees on the lines of the — 

-<: ptravelling— allowances’. rules. »785- 
96: 

See also ‘‘Government/6f India’? 

CENTRAL INDIA 
Question reenon-a) plicability of». the 

Child Marriage Restraint Act to 
Cantonments in —..~ 2750. ~ हे 

CENTRAL Jar 
See ‘‘Jail(s)”’. 

CENTRAL LEGISLATURE— 

o*Degislature(s)’* 

CENTRAL MARKETING BOARD— 
estion re work done by the —, 266- 

67. 

CENTRAL MUSEUM— 
Ste “Nfisenin 3)". 

CENTRAL PROVINCES— © ~~ 
Question re— 

Leave granted to the Governors ‘of 
Madras and the — 662-63. 

Memorial: of the first grade pleaders 
of the — and Berar against 
ment of a certain stamp duty. 

55. 
Suffrage of the University ‘electorate 

of binethe 3298-99. 

WORKS . DE- 

Question re— 

aig tego far pe ५ 
: about tenders, 

See also “Public Works Department”. 

New rules of the 

the — of the Railway Board, 989. 

CENTRAL TELEGRAPH OFFICE(S)— . 
See “Telegraph Office(s)’’. 

CENTRAL UNIVERSITY BOARD— 
See ‘‘Uniyersity Board(s)”. 

CENTRALLY 
AREA(S)— 
Questi6n re— m 
Honorary” Magistrates‘ in the —. 

829-30. 

ee oe 
_ © Suppression’ of-immioral traffic ip? 
i women in» Delhi andthe —, शठा0- 

38 

| CENTRE(S)— 
Question re non-inclusion of Patna 

and Nagpur in the list of — for 
ions for ent 

public services, १048 47. की 

CERTIFICATE(S)— 2 - 

Question” re— कं RS 

ADMINISTERED 

ern 

é ua ee of Baptism and. Uniyer- 
— in support of 6 

Tndian Rik om ndian way 97, 5 
Character — for service 

ments of the Government. aaa . 
02: 

Fée' for —-of posting! — 859. 
Form of granted: to an’ employee 

on termination’ of service on ‘the 
Great “Indian: Peninsula. Railway. 
3535. 

Income-tax realised by — procedure. 
2975-74. Bas ie 

pi, eislaatogns aS 
{ CESS(ES)— . : ..... 
... ९एल्#ांठका re— 

Levy of local — on industries, 
Road — on despatches of a eb? 

railway collieriesin the “Hazarit 
bagh District. 6-7) 7 

Subjection of Railway collieries to 
oal 78. 

‘Taxation roposals of provincial © th 
| 00240 and. Coal _ —., ead 

Bihar, ॥53-34. eee के 

| 
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CESSATION : 

Question re. support of Canada to the 
— of Sanctions....against. Italy. 
230-32. 

* ee 
CEYLON: 

Question re— 

Agitation in — against Indians and 
Malayalees. 2605-06. 

है Agitation in — to repatriate Malay- 
alees. 2606-07. 

Aniti-Indian agitation and boycott of 
Indian aon 

Anfi-Indian and -Malayalees 
= ow agitation”in -+ 5 2755, 

+ Appoint: of a Commis: on 
feat jon In —. 

Ph. Appointment’ of d! Trade) Commis: 
sioner for vin India. ‘4228. 

Article: entitled: ‘Indians: nob “want. 
éd”>— ‘publishéd=din othe Wational 
ca regafdirig Indiang ime 503- 

हैँ 

=e="Governthent Railway’ contract for 
othe! supply of ‘coal!’ | 2994-92. 
‘Discrimination by Malaya ad — 

’ India. | 34 
‘Indians चाक ==, 6 73523535 
Tndo-— Trad 575-' 

“Nomination of a Malayalee to the 
ae State Council’ aid appointment of 

= a Malayalee officer’ to look after 
the pn of Malayalees in 

tT 

’ 

Proper treatment of Tridiang in —. 
:2500-02 

Proposals fof conélud 
_ trade agreement. hetveaait India 

2754-55 
Trade Agreement hetween India and 

३20. 
है. ei Erade.mmegotiations. with, >... 247. 

~ Statement 76 demonstration agaifist the 
raling of the —. °337-33, 452-56 

CHATRMAN(MEN)— 

Nomination of the*Panelof =. 09. 

HAKRAVARTI, ALOKNATH— 4 

Question re facilities for treatment ‘of 

détenw —) ०04, : 

CHALIHA, MR, KULADHAR— 
Indian Tea Cess (Amendment) Bill— 

Motion to’ consider, 
Consideration of clauses. 

Question re— 

Amount allotted to the Village Re 
construction’ Fund fot © Assdm. 

22, 
हर ia intment of Assamese” in the 
“euperion servico " ve ee of the Assam 

Arrangement for water for guards of 
the Assam Bengal bee = 

Battalions of the Assam Rifles. 678" 

Deforestation’ of Jamuguri Resérve 
in the Borpathar Development 
area in Golaghat, Assam, 264! 
20. 

Determination, of. the, quality.....of 
-varnighes) and enamels,, etc. 

Indian Tea Estates. 

tari! of .Borpathar Mouza in 
“Assam. Rn veh, at 
Railway. collision betWeen ‘Tinsukia 

and, Lumding District on the 
‘Assam Bengal Railway, 334. 

Recommendation for a. second. cham- 
ber in Assam. 40, 209-20. 

Recrtiitment’ of Assamese ‘in the 
Assam Rifles. 680. 

Recruitment of Gurkhas in'the 

Tea estates which applied for special 
treatment under | the) Tea 

is Act, 854. 
‘ermination of the dpium traffic, 
India. .. 2726-28, # 

Test of samples of readymixed red 
oxide _ paints submitted - by 
certain fi 

~fransfer of Borpathar Mouza™ in 
the Golaghat Sub-Division in 

y ea to the Mikir Hill Tracts 
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= MR. KULADHAR—contd 
Qu re—contd, 

Wagons ted black by the East 
Ind Tear 2726. 

CHAMBER(S)— 
Questi dati for a 

second — for Assam. ~ 209-20. 

CHAMBER OF COMMERCE— 

Question! re—»\. 
Letter from the South India.— to 

the Indian Railway Conference 
ofl), Association. . « 235-36. 
oWiews. © expressed by the. Bengal 

National — on the Indo-Japanese 
‘Trade Agreement. 

CHANGE(8)— 
Question re — to be introduced in the 
Central Government from the Ist 
April, 937. 765-66. 

CHANGIGARH— 
Question re death of one Zamir Ahmad 

by a train at the Devi Ni cross- 
ing near — Railway Station. 678. 

CHAPMAN-MORTIMER, MR. T.— 

Insertion of new ‘clause after clause 
2362-64. 

Consideration of— 
Clause 68. | 2393, 
Clause l]l. . 2526-27, 2528-29, 2529. 

30. 
Oath of Office. 4. 

CHARACTER. .CERTIFICATE— 
See “Certificate(s)"” 

CHARGE SHEET(S}= 

opinion Masters ” 
Railway to issue 

CHARGEMEN—. 
Question: Hate kad. denne 

of electricians and —,:etc., on the 
pet Indian. Peninsula. Railway 

CHATTOPADHYAYA, 
RENDRA NATH— 
Indian Companies (Amendment) Bill— 

Insertion’ of new ‘clause after clause 
68... 258-82, 2383. 

Indian Tea (0683 (Amendment) Bil— ° 
Motion to consider. 2904-I4 

Question re— 
Acceptance of Baptism and Univer: 

na shy pe ertifcaten in. support of 

ME AMA> 

applications for changes in ages 
of the East Indian Railway staff. 
97. 

Alleged mismanagement ‘on’ the 
Shahdara-Sah: Railway. 

389-90. 
Alleged suppression of a letter writ- 

ten by Pandit Jawaharlal Nehra 
to Mr. Subhash Chandra Bose. 

"Allotment made for the Burdwan 
Arambagh Road from the Road 
Development’ 

he 

e 

2340-4. 
Allowances fixed for wives of Indian cage 

Officers in the Indian Army: Vete- 
inary ag उ778. 

Amnesty to State and Political Pri- 
soners at the time of the inaugu- 
a of the provincial autonomy. 

Annual contract placed by the 
Indian Stores Department for the 
supply of Paint) Black Readymix- 
ed for. underframes and wagon 
bodies... 2333-34: 

‘Anonymous memoranda making false 
against Hindu and Sikh 

Railway Officers. 330-02, 
हु 7८६४३ certain. vacates 

‘ Government, pensioners. 

Applicability of the Civil Services 
(Classification, Control and Appeal) 
Rules.to the staff of the Imperial 
Library. 

Applicability of the Government Ser. 
vants’ Conduct Rules to. the staff 
on. State . Railways. 263435, 
2642-43. ee 

of a Sikh Officer in the 
appointments under the control of 
the Home Department. _ 396- 

Appointment of a Sikh officer in 
Railway Board... 392-95, 

ment pf apprentices on the 
Indian Railway. 682-83. 

Appointment of successful . techni- 
cal ex-apprentices of the Lillooah 
Workshops. . 685. 
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CHATTOPADHYAYA, 

INDEX DO" LEGISLATIVE ‘ASSEMBLY DEBATES, 47. 

MR. AMAR- 
ENDRA NATH—contd. 

Question re—contd, 
Arrangements. for the supply of 

food in the Howrah and Dinapore 

Binders. in के 8५ Indian - Rail- 
cway Press. 2608-09. 

Cabinets of Ross Patent Ticket 
Cases purchased for use at). the 
Howrah Booking Offices 76-77. 

Certain’ improvements on the East 
Indian, Eastern Bengal »~ and 
North ‘Western: Railways. — 842- 

Classification of technically trained 
‘staff 

68i-82 
Commercial “and Transportation De: 

है oe ts of the East. Indian 
न way. 2636, 
Committee to enquirs into the griev- 

ances of the East Indian Railway 
Press staff. 262. 

Committee to enquire into the work- 
ing of the Government of India 
ae and State Railway Press- 

. Congestion in the office of the Chief 
Commercial Manager, East, Indian 
Railway 2637. 

Continuance of the cut on allowances 
of the Railway staff at Calcutta 
and Howrah. 96. 

Continnation of the cut on -allow- 
ances of the Railway staff at 
Howrah and Galeutta, _030-3 

Creation. of ‘a post of Assistant Ac- 
counts Officer, travelling on the 
East Indian Railway. 3345, 

Definitions of “‘clerical”, “inferior” 
“and ‘‘menial’’ staff as applied to 
Manet servants. 

suffering 

Tisciplinary action against’ the non- 
gazetted staff on the Eastern’ Ben- 
gal-Railway. 26540-4ा. 

Disposal of appeals against orders 
of discharge or dismissal on State 
Railways. 2629 

Disposal of petitions in the East 
Indian Railway Press. 2609. 

Donations for defending defamation 
suits on the Eastern Bengal Rail- 

way. 3346 
Duties: of record suppliers. in the 

Central Forms Store, Caleutta. 
265-6, z 

CHATTOPADHYAYA, MR. AMAR- 
ENDRA NATH—contd. 
Question re—contd. 
Employment of, relatives in the 

supervisory posts in the non-gazet- 
ted railway service. 3346. 

Employment of the inferior staff of 
the Imperial Library, Calcutta; on 
clerical duties. 

Employment of the Printing Super 
intendent as the caretaker of the 
head office. buildings of the Bast 
Indian Railway, 309, 

HEz-apprentices of the Jamalpur 
East Indian eae School, 

tions. 
Extensions of service granted to the 

staff of the Income-tax Depart- 
ment at Calcutta. 97. 

Facilities for treatment of detenu 
Alokenath Chakravarti. 64. 

Farewell party to be given to the 
Assistant Superintendent, Howrah 
Goods. 024-25. 
Poway aed the Howrah 

Grant. of acting allowance to the 
employees of the East Indian Rail. 
way Company taken over by the 
Btate. —08. 

Grant of an allowance to the clerks 
in. the City Booking Offices, 
Calcutta... 3344. 

Grants from the staff benefit fund 
on the Eastern Bengal Railway. 

Halting. allowance sanctioned to the 
id 

of Post Offices in the Hill Dis- 
tricts of the Bengal and Assam 

2334. 
Industrial employees of the Railway 

Press at Calcutta. 267: 
Ineligibility of certain staff to offi- 

Indian Railway.  034-36, 
Installation of a time punching 
machine in the Railway | Board 
Office. 

Introduction of new scales of pay 
ins the amalgamated Railway 
Presses at Calcutta. 2675. 
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CHATTOPADHYAYA, MR: | AMAR- 
ENDRA NATH¢ontil 
Question re—contd. 

5 मेज: of Ross Patent Ticket 
मे binets on the Bastern Bengal 

Railway. 77 
Invidi t in the allotment 

of residences to. the staff of the 
Locomotive Department. at 
Caleutta, . 2644-45. = - 

Irregularities in charging salaries o: 
subordin: East 

» Indian Railway 60. 
Teave reserve clerks in the Jalpai 

guri and Coochbehar Head Post, 
Offices. 2878, 

Leave reserve clerks in the .Post 

a service for! insol- 
» ¥ency or habitual indebtedness. 
2089-30. 

‘Losses sustained: by Government 
through rand. or negligenee*jon 
the East Indian Railway. 028- 

Memiorandum issued every 7224 8 by 
the Educational Printing Works 
Lahore: -92, 

“Memorial of the first cr di 
a! the Central Pro pos 

jerar’ payment 
stamp duty 

Memorials from ‘the indent em. 
ai _ of the Government of 

‘or the : 
iv ४०3०2 Bore 

ry. 38-39. 
Non-ptovision of old scales of pay 
ae employees of ‘the 

Indian Railway Press,” 2607 

dtice terminating. the’ services’ of 
cee gazetted Railway Employee 

CHATTOPADHYAYA, ‘MR. AMAR: 
ENDRA NATH—conti: 

Question re—contd. +. ciel fae, 

Order’ of ‘thé District’ Magistrate of 
Midnapote’ sétved on —. 434-38 

Orders prohibiting thé” ‘sale 
jhatka” meat on the North 
sericea Railway Stations. 3i90- 

Pacts: conte into” हैं पट 2 the en the 

the Communistic: Government. of 
Soviet Russia, 84% 

Passenger, earnings 
station on the 
Railway. 02I-22, 

Passing of the Goods. Accounts 
Examination by; Goods, Clerks at 
Howrah. 34 

ion to. Mr. Gandhi to yisit 
tbhash, Chandra Bose. 

9083: of °T; tation Th 
हा ही. कह the ‘Rast 

way. 2636-37 
‘ Precatitions* for’ the 

i 5travellthg. ‘public. 

pecto: 
Indian 

safety of the 
2638. 

Preparation of aii’ establishtent 
manual “forthe | Railways Depart 
ment.’ « 4645«7, - 6 ७ why. % 

Private buses. jand lorries? 836. 
Procedures 40 «the con. 

of Selection Boards on 
the Howrah.) Division..of; the 

Programmi ‘the ‘Delhi 
Hsicatins Station and securing 
of fhe services of. Sikhs. 399 

ofa ted P 

in the Railway Press at’ Calcutta, 
262- 

Indian P 3 n the East 
Railway. 037- 

Protection of femal ore 
‘the intermediate ind 

ern ee etc., 
for non eae staff 

or © 

|
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CHATTOPADHYAYA, | MR: AMAR- CHATTOPADHYAYA,: MR, AMAR- 
हे ENDRA NATH—contd. ENDRA NATH=contd. : 

Quest: com mestion re—contd, 
Dee “i 2 Rules, on, the East Indian Railway 

Purchase, of new Siting for the Breventing the employment of 
ih ape Rat staff ring from defective 

हे 77 Bees ion to certain ij 
of stores by inviting Rules regulating ling. and 

tenders by the Indian Stores rights of appeal the..non- 
Department. _2550-3 zetted Railway servants, --025- 

Racial discrimination ee ie Bn 

के men a of the East Pea mea Runhing of businesses by the*wives 
; wal of railway servants. 334! 

7 ; Sanction of leave reserve clerks in 
i and» Assam Postal 

7 ee) 
Racial discrimination in the matter i 

_ ee “in the Howrah ३ हे 
ड़ of the’ East Indian Rail Sorting. office. of the » Impérial 

कह way: (3342-43, Library. Calcutta. 
Racial discrimination in_the Mecha Special pay of employees on ‘State 

nical Department , of. the Hast |, o Railway: 
“a Indian Railway, 2642. | Staff with defective vision employed 

‘Railwaycarriages, for. shooting, and as drivers and assistant Loco 
camping Bertieny 0I4-I5. «+ j an, etc., on State Railwaysiiv 
३ ae ent, of . retrenc! pe : 

See the waiting list of : Ch eof carnivals aed १३९ 

“of the Railway 2 Of inctements ‘of. the 
io sich के pie. 264. | beading tt of the East tages 

} Railway pss. 2608. 
hpeditendent. of | Submission of petitions of the Rails 

regal - Estat j way staff to the Governor 
Reduction. of the . salaries of t ral in Council. 020, 

supervising. staff and of _ the _ Subsidiary rules. regarding . discip 
es workers of the Hast. Indian Rail- agtion snes the 

= way Press. 26I. Agent, tern Bengal Railway. 
Courses of — Railways I ae 

पर Successful ez-apprentice mechanics 
“Release of ceviain classes of of the East Indian Railwa‘ 

3 eee on the Pi ee se - Technical School. 74, E 
ig eae yn: of y uccessful ex-apprentices 

a St 847-42. Pr spears Wonlshops श्र प5, scat 
Cement: unqualified . clerk pplementary tender for the sup 

ieee in the : ee of paints invited by the 
of India | ian Stores Department. 2328+ 

eerie Chad Beene St i ne a ae 
Revision, of ‘the 3208 eee हक 8k pat invited by hx 

on the.» East. ndian ilway. saat कि। tores. Department, - 
= 684, का eutta Circle. 2332. " 

08 for cHargirig rents” from the ender for the supply of’ paints 
te “aon loyées Bast invited’ by «the Indian 

= — cise Department. 233L, 
Tenders for contract: of motor mail 

the 
~ (oe | of sere azetted staff on 

cnet Railway. 
3022-23. 



sO INDEX TO'LEGISLATIVE ASSEMBLY DEBATES. 

शः 2 MR, AMAR- 
NDRA NATH—coneld. 

Question re—concld, 

“Penure of an officer of the Railway 
Board. 5796. 

‘Transfer of certain industrial em 
pl of the Government of 
nag Press, borg fad from the 

‘temporary — to i@ permanent 
‘establishment. . 2677. 

Treatment of railways as a com. 
‘ial. proposition. 

Uniform: Seca eer jon 'and © ap- 
plication State of 

{eebhe rules’ framed by the Railway 
Board. 64, 

Unrecorded leave granted’ to cer- 
fain , drivers..on the Easturn 
Bengal Railway. 3344-45. 

‘Use of office requisites 
benéfit of the 
a East Indian Raney Oss, oss. 

Welfare Committees on State Rail-- 
ways. 264, 

CHAUSA— 
mm ve inconvenience and hard- 

way. 

‘CHECK(S)— 
Question re— : 

— over the work oe 

Question re historical monuments at 
ear aR the Guntur. District... 2988. 

CHETTIAR(S)— 
Question — re 

Burma. 2I77. 
treatment ~of — in 

‘CHETTIAR, MR. T. 8, AVINASHI- 
GAM- 

CHETTIAR, MR. 
LINGAM—coi 
ae Motor Vehicles. (Amendment) 

i 
Motion to refer to Select Com- 

mittee and to, circulate. 
Motion for adjournment re— 

Order served on Khan Abdul 
Ghaffar Khan not to enter the 
andthe Po Frontier Province 
and the Punjab, 652], fing =o 

of the printing of 
pictures of Mahatma Gandhi and 
ghee, etc., on cards and. covers. 

T.'S. AVINASHI- 

Reduction of the duty on British 
textiles without _ consulting the 
Legislative Assembly. 272, 305 

Refusal of the British Delegation 
in Addis Ababa to. give protec- 
tion to the Indians there. 90. 

Abolition of duty on “Mimosa Ex- 

sey of the Tariff Board. 

Action taken on the Resolution re 
Pong Trade Agreement. 88. 
Allege monetary agi 

ween os oar France 
America. 22. 

Amalgamation of the London Stores 
Department with the Indian 
Stores De; 

‘of 
32. 

bet- 
and 

Candidates for Provincial elections 
with previous conviction. 3294. 

Change in the cypher code, 32. 
Contemplated . appointment of a 

European ‘as Financial Commis- 
sioner of Railways, 356-58. 

Contract for the construction, of 

tion of Sir Eric Mievillo to 
ened to study the Cabinet 

Deputation to Malaya to 
e question of Indians. “338. 

Discrimination _b; 

Effect of > pau application of sanc: 
tions*in India against Italy. 237. 

Effect of the of Burma 
on the De: 
296. 

प्र रद
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pos Ee OHETTIAR, MR. T. 8. AVINASH 
on LINGAM 

Question re—contd, 
Effect of ‘the ae of Ttaly on 

the Indians ‘set in Ethiopia 

Encouragemen' the cottage and 
_ small industries. 342 
End of the Tungabhadra Dispute. 

Foreign experts inyited to examine 
the Government of India De- 
partm 

~ ' Indian. Secretaries, Joint’ and 
Assistant Secretaries in the Gov- 

be as of the League of Nations. 
By 

‘Loss of Indian lives or properties 
“in the Italo-Abyssinian | War. 

88-89. 
“A Non-appointment. of Indians in the 

Cypher Bureau. 3]-32, 
Position of Indians in Zarizibar. 

‘of the | Private Secretary to 
the Finance Mem 

lway earnings. l: 
Indians in the Gov- 

ernment —of India Departments. 
32. 

Refusal of the British Legation to 
he give protection to the Indians in 

Addis Ababa. 
ae Release of Mr. Subhash Chandra 

Bose. 54. 
Report of the Tncome-tax Enquiry 

| 28० 
Report of the Sapru Committee on 

unemployment. . 34-36. 
a rts of 28 Wheeler Committee 

| 

| 
< Europeans. 353. 
4 Reuter’s message headed ‘Torture 

of Indians published in the 
Windu, —764. 

Scheme for the Bed a कद 
larketing Board submitte iv 

the Diwan of Cochin. 2990. 
Simla exodus.. 354-55. 

- Steps taken to improve the Rail- 
$ way Revenues and reduce the 
4 Railway Expenditure. 45 

Terrorist situation in India. 993. 
eo Prado negotiations with Coylon. 

‘CHETTTIAR, MR. पा. 8. AVINASHI. 
Beare SS : 
uestion (Supplementary) 

श्र rene of the Tariff Board. 

ete aS es 
tbe Indian” Civil Senvice in 
England. 24-2. 

Appointment of a Committee to 
enquite 2 2 finances of Rail- 
ways. 

Appointment “of the Cabinet Sec 
997, 998. 

Article entitled ‘Greed of’ Kenya 
Whites" published in the Bombay 
Sentinel. 2007, 

‘entitled Indian Sugar 
Industry published — 
Amrita Bazar Patrika. 597. 

Article’ entitled “Indo Japanese 
Trade Talks’ ‘published in the 
Statezman 

Article entitled “Proposed ‘Changes 
in eau Rates” pu plished an the 

at 

Article entitled ‘Unemployment’ 
published in the Hindu 
educational reconstruction, 750 

Bhonsla ‘School’ of Military ‘Train- 
ing. 4675. 

Classification of European pris- 
_ oners. 906. 
Collection and ‘utilisation of public 

subseriptions, 657-58. 
Differentiation made by the vendcrs 
eg stuffs at Railway Stations. 

Dismissal of cartain AS rs at 
Wialtair by the 
Railway. 770. 

ly effected by the appoint- 
ment’ of Indians’ in pee of 
Enropeans in the higher nes. 
of public service. 708, 

Effect of the amendment of section 
4 (2) of gee Indian Income-tax 

it of “Dufferin” cadets. 

Encouragement to the cottage and 
‘small 82. 

Enquiry into the condition of rail- “way finan: वश0-]., 
Fixation of time for election ६ 

the Provincial Legislatures. 66. Honorary Magistrates in the 
trally administered areas, 829-30. 

Indianisation and cee! in_ the 
Indian” National 
pan 

Instruments of accession for Indian 
Sites to join. the Federation, 

agpar- 
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\;CHETTIAR, MR. 7, 8. AVINASHL 
LINGAM: d. 

gestion’ (Supplementary) re—contd. 
for an Indo-J: 

“Trade Agreement... Il, 335-56 
supplied Na ersocere Newspapers 

fete the Cell sbi ae 
‘ganisation ic Wor! in 

t के the the..relief of 
unemployment: 267. Siam 

Paddy rted ... 5 to 
India. eS ४४2१ Pars 

aunt laging, 
a es works, . 225-26. 

ahah of weavers in. .Madras. 

४ ‘Protection $0 the handloom indns- 

“Release of Mr. Subhash Chandra 

is Release of persons detained» with: 
out trials in’ jails. 

Renewal. . of .. the. _Indo-Japanese 
ent, 220. 

cover. , 208.09. 
Share of Indians. in the quota of 

tion allowed red ३०8 into the 

‘Tenders. for the 
Quetta. 

Ticketless travellers charged and~ 
India. 

78200) cadets of the. ‘‘Dafferin”’ 
483-84. 

Uniyersity Training 0009876-84. 

“OHETTY, MR. SAMI KATA- 
CHEL' ve 
ie 

Motion to consider. 635, 697, 726- 
3 

Consideration of-claus? 3. 5895. 
Consideration of amendment to add 

Companies ¢Amendment) 

Clause 2528. 
Question re reduction in the prices 

rials in bar sections 
Madras market by the Tata 

= Steel. Company, 5 

‘CHETTY, MR . SAMI VENKA’ - 
CHELUM—contd. MED! = 

Question, (Supplementary) re ease of 
nasabhapathi under of 

the Coimbatore District. ॥5-वा, 

CHETWODE, SIR, PHILIP— 
5 i h i 9 nes signer ot Rp 2020 

‘ ent UR 
(OTA NAGPUR 

Question re= 
Archstologieal investigation” in the 
+ Di ३0940. 

Licetices for gins >to cultivators in 
forest areas in —-—~and Bihar. 
3069-70; 

€HICHOKI MALIAN— 

Quéstion “+e ‘watt of a raised plat- 
form on the branch line between 

ar ee the North Western 

CHIEF ACCOUNTS OFFICER— 
See ‘Accounts Officer(s)". © 

CHIEF COMMERCIAL MANAGER— 
Quéstion re— 

Article written by Mr 
North Western Railway, om Rail 
Road Competition. 3370. 

Congestion in the office of the — 
East Indian Railway. 2637. 

CHILD(REN}— 
Question re— 

Educational assistance to 08 -- of 
है staff a in the 

L iniversities. 
उत्हा. oe 

Educational Tata een otained 
by Railway Administra’ for 
the education of the — of their 
employees. 63-66. 

है 77022 MARRIAGE RESTRAINT 
4 

a 

RAINT 

See ‘‘Act(s)’’. >, 

व 0 MARRL MAREL Age, ESTA 
( ) 

Bier पी *। 
CHINESE: TURKESTAN— 

Capron re stoppage of traders’ from 
rom,...proceeding. to India via 

Leh. , 2495. 

CHITTAGONG -ARMOURY RAID— 
Question. re. —» prisoners im’ the 

Andamans. 3069. 2 

है
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CHITTAGONG PORT 
a LL— MENT) BI 

_ See “Bill(s)”, 

CHUNAR= 

(AMEND- 

-for re. murder 
Guard Golam Sattar on a — 

Calcutta ee train between 
Ranaghat, and —. 2. 

Question ’7é°permission for 'a*break of — 
journey at’ Mirzapur‘or —, 673. 

2४906: 
(४. Qh dan 

Resolution re indebtedness of agri 
800. culturists 

“CHURCH (ES) 
Question re — ‘by certain 

the use. of their! Euro. 

3795 

Paint 

Xi fe 
ass and ..Anglo-Indian | employees. 

95-94. 

CIRCULAR(S)—_ 
Question re— 
— issued by the Inspector General 

CIVIL AVIATION= ABEID 
Question re allotment .for.——.im) the 

Budgets. 042, 

CIVIL DISOBEDIENCE: | MOVE- 
MENT- L 

uestion re’ institutions’ and’ organisa- 
प् erie banned og 359. 

CIVIL LIBERTIES ASSOCIATION— 

Question re — started by Pandit 
cee ‘Jawahar! 3304. 

re| uniformity. in. office 
chours -in. ‘the: — and the Army 
Headquarters. - 2937. 

CIVIL SERVICES . (CLASSIFIC A- 
TION, CONTROL. ) 
RULE 
Question re applicability. ‘of ‘the — ‘to 

the staff o Imperial. Library. 

CIVIL WAR— 
See ‘“War''. 

CLAIMS, CASES OF— 
of Police, Punjab,” to 
the number of ~ passengers 
motor) buses. 2624. 

in 

—_No. I] of 932 of the Agent 
Rohilkund and Kumaon Railway. 

— re support to shipping com. 
446. paniés. 

— ‘s-regarding — © letters te 
25 ‘of leaders and slogans हर 

Siig sete ve 

Wine, rawal of the —" prohibiting 
. Government servants’ from co- 

operating with 
tions 

= CIRCULATION— 

CIVIC’ AMENITIES— 

Question” reduction of staff 
penses and undertaking of — in 

‘ora Cantonment. — 769 the 

certain’ Associa- 

4 
6x4 

» Quest re. enhai of ‘the pay 
of the Inspector appointed to in- 

ST inet Toda Matieaye See 
CLASSIFICATION— 

Question re— 

Abolition “of — of ‘political pri- 
soners.”! 3320, 

— of duties of assistants and clerks 
~wersogn the’ Posts and Tele graphs 

; 22% 2758. cas — 
add 09-२० ७ 3 pee prone. isoners. _ A 

soners. 934-36. 
Supervis t a — of - technically ne 

inz staff of the haniical De- 
partment, East Indian Railway. 

© 68.82. 
=a the ० 5, of the Imperial 

cretariat rvice. सह 
Riles for — of ‘Prisoners. 
276. Lo a 

esprit “nuidexic 

CLERICAL APPOINTMENTS— 

Question कह d pin 
intments “in the Roval. Indien ie 
rmy Service Corps, 2649. 
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CLERICAL CADRE(S)— 

Question re— 7 | है 
Age for examination for recruit- 
ment to the — in the Postal 

oo) Department. 3352. 
Difference between the old lower 

diyision and new second grade 
in the Posts and Telegraphs jDe- 
partment. 3323- 

CLERICAL STAFF— — y 

Question re— ८5 
of 2", “inferior” and 

“menial” staff as appl lied to 
Government ..servants, 

Promotion of — to the posts of 
Ti rs and 

“हल आन eee) flor promo te. ; 

"Bee also “Staff(s)”.” 
CLERICAL VACANOY(IES)— 

See “Vacancy(ies)"’. 

CLERK(S)— 
Question rg— 

Allowances का in the 
Punjab and North-West Frontier 
Postal Circle. 

Certain — of the Adjutant Gene. 
ae Branch on deputation. 

Classification of duties of assistants 

second divisions not provided 
in those. divisions. 

— in the India Army 2 क् and 
caer Ree i ices 

and allowance, 
fos. "= 

Duties of assistants and — in the 
Posts 

te. 
nt : yak = telegter hs Directo- 

luties of the second grade Postal 
262-63, 

Employment Muslim in the 
sees Agent’s Office, Ghazipur. 

em 
in the Allahabad General in e oo Post 

sei 

‘ CLERK(S)—<ontd. 
Question re—contd.” 

Examination for recruitment’ of — 
in the —_ hone Revenue Ac- 
counting Office, Delhi. 88-9. 

Examit for 

up of a post of higher 
— in the Railway Clearing 

Accounts Office. 
Grant of -an. allowance to the — 

in. the... City . Offices, 
Caleutta. 3344. 

Grant of | higher initial rates of 
pay to graduate and intermediate 
— in the Posts and Telegrap 
Department. | 2656. 

Grant ० holidays to Goods and 
art — का important Indian 

festivals days. 9-92. 
Grant of relaxation on Sundays end 

—* १:52 5 “iin ofthe the Sub- ५ ay 
डे of the Howrah 

Railwa, Service. 427 नह 
Initiation of a new 

supervisory duties in Telegraph 
Offices. ठेंख5: 

Leave reserve — in the Jalpaiguri 
and - Codchbehar Head Post 
Offices. 2878. 

Leave reserve — in the Post Offices 
in the Jalpaiguri Division. 2878. 

Mileage allowance wid to the road 
© van —on the ‘Western 
eagle 

New scales of pay introduced for 
the second grade postal — and 

Goods . Accounts: 
eet, Sub-Postmaster. 2063-64. 

‘emiehd of. the 
—_, at 

Pett Honan Real as West. Frontier 
required _ to a i 
Gurmukhi. 3465-66, 

Promotion of Third Division — in 
the Government of India Offices. 
88-89, 

Reduction of Muslim in 
ope ium Agent’s Office, Ghazipur. 

346-48. erty 

pire ge — of the Income-tax 
डा: 

Relieving allowance to staff sent to 
outstations to relieve . Station. 
Masters, signallers and —~ 3364. 

Replacement of unq 

Reserve — in the Jalpaiguri Postal 
Division. 2854. 

Rotation of duties of — in the 
Telegraph, Offices. 2657-58, 
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Question re—coneld. 
Running parcel — on the Eastern 

> Bengal Railway. 336: 
Sanction of leave reserve — in the 

Bengal and Assam Postal Circle 
= and other postal circles. . 2878-79. 

ee a —in ee Ageut’s 

Supervision of signal room’ — in 
telegraph offices. 2660-6l. 

Transfer of postal — who suffered 
in the Quetta earth ake to. the 
Punjab ‘Circle. 

Transfers of _certai —_in the 
कांड and North-West Holitier 

3362-63. 

at@hased by tl 

फिर किए 0०४ or a 

‘OLOTHING(S}— 

Question ve allowance to detenus for 
replacing utensils, beddings and 
warm —, etc. 3296, 

*CLOVE(S)— 
Question re— 2o-2oPutting = 

“import of Zanzibar’ —. 582 ६ 
बंका पल of the interests 

In re — Trade in Zanzibar 
588. 

‘CLOVE GROWER(S)— 
Question re Indian —’ interests in 

Zanzibar. 440: 

*CLOVE GROWERS” ASSOCIATION— 

Question re enquiry into the working 
of the — in Zanzibar and _reserva- 
‘tion of ४882-88 2002085 for Euro- 
‘peans. 

Question re gratit to the Marine — 
of -Calcntta, 

*COAL— 
Question re— 
Article entitled Railway — 

published in the Bombay 

“Goveriment “Railway con 
Lente for the supply 299. 

Conservation of =) 753. 
ression in the — industry of 
neal ihar. 5.6, 

Frauds in’ the supply of — to the 
Bareilly पु in 

City. 3275. 

COAL—contd. 
Question ré—contd. * 

Import and excise duties on — 
used by Railways. » 2094-95 

Purchase of — by staff from the 
railways for their own 

Recommendations of the r Gommities 
on conservation 0} 

COAL CESS— 

Spe ‘‘Cess(es)”- 

COAL MINE(S)— 

Question re ‘measures for prevention of 
fires in —; 683. 

COASTAL SHIPPING— 

See ‘Shipping’. 

COCHIN— 
Question’ re scheme for the creation 

f a Joint Marketing Board sub- 
mitted by the Diwan of — 2980. 

COCHIN PORT BILL— 

e “Bill{s)"". 

COCOANUT(S)— 
Question re protection to Indian —. 

462-63, 2575-76, 2579-80. 

CODE. OF CIVIL PROCEDURE 
(AMENDMENT) BI 
See “Bill(s)” 

CODE OF CRIMINAL PROCE- 
DURE— : 
Question .re rules. - framed the 

Governor General in Canal and 
the Local Governments- under « sec- 
tion 40। (6) of the —. 2084. 

GORE OF CRIMINAL PROCEDURE 
NDMENT) BILL= 

“Bill(sy"~ 

CODE OF CRIMINAL’ PROCEDURE 
(AMENDMENT) (AMEND- 
MENT OF SECTION  403)\— 

See ‘‘Bill(s)’’. 

CODE OF CRIMINAL. PROCEDURE 
(AMENDMENT) BILL (AMEND- 
MENT OF SECT st 
See “Bill(s)”’ 

“8 शत Sus 
if aT nn ae 206) 
See “Bill(s)"’. 

Bi
ng
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CODE OF CRIMINAL PROCEDURE 
(AMENDMENT) BILL (AMEND- 
MENT. OF SECTION 286)— 
See “Bill(s)”’ 

OOF FEE— 
Question re— 

Grant of a preference to Indian 
]257, 

Proposal to increase freight on 
tea and rubber: 

COFFEE CESS COMMITTEE(S)— 
Question re —. 85-88. 

COIMBATORE— 

Question re— 
Case of one beers ९०० i 
Gounder of the — District. tise. 

Remission of sentence of one Ratna- 
sabhapathi Gounder of the — 
District, 23794 is 

Remission of sentence passed on 
the accused in the — Extor- 
tion Case, 34-36. 

COLLECTION— oh 
Question re — and preservation of 

ageient Indian | manuscripts. 404- 

COLLEGE(S)— 
Question “re student: 
the ot ae ot the eee 

© gineering College, 
a z ite ot aa 

S Explosion in a — at Sitarampur. 
922-23. 

Road cess on despatches of coal 
from railway — in- the Hazari: 

COLLISION (S)— = 
Ey 

COLONY (IES)— 

Question re entry of Indians into 
States, Dominions and — 59, 

COMMAIND— 

Question reserving, of British troops 
under the — of an Indian, 590- 
Ol. ८ 

COMMENT(S)— 

Question re— 

— of the Reynold's Weekly on the 
arrest of Mr, Subhash Chandra. 
Bose. 427. 

Editorial —__ entitled ‘Sterling: | 
Loan” published in the Indian = 

' Finance, 2470-7l, ) 

\ 

COMMERCIAL Ba TLON 
See “Association(s)". Sine हि, 

COMMERCIAL DEPARTMENT— 

Question re— 

— and Transportation Department of | 
the East Indian Railway. 2636, 

Making of the Postal, Department 
partly a — and partly a) service हे 
department, —_If } 

COMMERCIAL GROUPS— ....... eae 
Question re appointment, for training 

the — and __ Transportation 
Senet the Western: 

COMMERCIAL MANAGER 0, 
Question re— cates 

Article written by Mr. Hawkes, 
Chief —, North-Western Railw 
on Rail-Road Competition, 

Congestion in the office of 

Tn way. 2687, 
२२०*0उ3रन्ी2 ie कि 

COMMERCIAL OPINTON(S)— 
Question re consultation of — and 

industrial opinions after giving 
notice of termination of the Ottawa. 
Trade Agreement. .. 764-55. bs, 

COMMERCIAL PROPOSITION— 
of YS as ~~ 

a—. 2639-40. 7 _ 
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COMMERCIAL ‘RELATIONS-+ 

©" Question re— 
Appointment pf /Sir.Charles Innes 
and Sir Frederick.Whyte: as. Com- 
missioners to assist the — | and 

. Treaties Jere ent of the 
yeas: i Negotiations. 

4287-38. 
"== between India and Japan. 7255. 

COMMERCIAL STAFF— 

Question 7e— 
Discharge of — 
Western Railway. 7. 

on ee East Tallon ‘Rail Railway. 0I, 
3 

sj LEY TINE 
COMMISSION (i 

Question re— 
Appointment of a — on Immigra. 

tion in’ Ceylon: 
Committees and — appointed 

during the last ten years, 227. 
28. 

Rates of — है a, 
a ee | Banko: 

4 “made by it. 3 
~  __ Report. of the — of Enquiry con- 

in Bs 

Zanzibar Tndian National Associa- 
tion’s Memorandum ~ submitted 
to the Riot Inquiry —. . 43-32, 
$i2.°° 

COMMISSIONED OFFICER(S)— 

Question re Indian — in the Army 
romotion’ ‘examination ‘and 

repiorted:fit for promotion. 3306. 

शा Tae ent ee 
Whyte as a — to 
mercial Relations and Treaties De- 
partment of the Board of Trade 
Negotiations.’ “I937-38. 

COMMISSIONER(S) _ OF INCOME. 

Question re ee - 
Appointment of a Muslim as a — 

in Bikar and One 2648-4 
० 

with the — in the matter. of! ‘ap- 

; cipline. i. ete oes अमेक: 

COMMISSIONER(S) OF , INCOME. 
TAX—cont 

Question _re—contd. 4 
of the ‘appell: juris- 

eae iction ‘of the: A’ssistant — from 
his administrative functions. 

COMMITTEE(S)— 
Presentation of the Report 

Public Accounts —. I वा, 
Question re— 

Absence of an employees’ Welfare 
— on the Rohilkund and Kumaon 

given to the Members 
of the Railway Advisory —. 
2073-74. 

Appointment of a — to enquire 
into the finances of Railways. 

.. 49-92. 
A tment of a — to 

# 3000 78 working of the policy of 
445-46, Protection, 

Appointment of a — to examine the 
of the Ottawa Trade 

738. 
75 Appointment of — similar to “Haj 

— for those going to places of 
eee ae image in India and. outside. 

vane 
Appointment of — to ‘advice the 

Indian Navigation ..Co. regard- 
pe the complaints of passengers. 
922-23. 

Coffee — —. » 85-88: 
ce का commissions appointed 

during the last ten years.  227- 

— formed for: the Posts» and Tele 
graphs Department. 3382. 
7 to consider amendments to in- 
surance legislation. 65. 

— to enquire into the ~ grievandes 
Mf it Andian Railway..Press 

. 5 -ज्ईत 

+HB: Cave: ne - है eet 

and State Railway Pe शा. 
Communication sent hy the Secre- 

tary, Indian Merchants’ Cham- 
ber, to the Secretary, Lancashire 
pe Cotton. —, Bombay. 589- 

6 a 
Army —. — 485, mer 

‘Récommendations of the Committee 
om conservation of coal, 752-53, 

erie lations ‘of the Hides —, 

£2
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“COMMITTEE(S)—contd- COMMUNAL ORDBR(S)— 

: Question re clerical vaeancies. in) the 

०800 Dacca Head Post Office filled in 
Recommendations of the Le) = ve contravention ~ of the revised —. 

Assembly on the Hi =: 9. 
Report. 899. 

Report of the — that visited a cer. 
tain school on the East Indian 
Railway. _ 3!82 

Report of the Income-tax. Enquiry 

Report of the Tstamrardars Enquiry 
3055 

tof the Misra — on the posi- 
tion and salary of travelling 
tickeb examiners on the | East 
Indian Railway, 2772. 

Report of the Sapra_—_on;unem- 
ployment. 34-36, * 

Report of the Wheeler —... -757-58. 
2938-39. 

Report of the Zanzibar Riot En- 
quiry —. 49. 

Reports of the Special Officer. (Mr. 
Hume) and Kilokri. Sewage 
Farm —. 908. 

Welfare — on State Railways. 
शव 

COMMITTEE ON FINANCEAL 370 
JUSTMENT. 
Question re report of the Application 
— between Burma and India. 3357. 

COMMITTEE ie ON 
‘SETTLEMENT— 
Question re report of the — ‘between 

Burma..and the Shan States, 

COMMITTEE ON PETITIONS— 

Appointment of the —, 709, - 

COMMONS— 

Question re question and answers in 
the House of — regarding. Revi 
sion 6f the Ottawa Trade, Agree 
ment: -49. 

FINANCIAL 

COMMUNAL COMPOSITION(S)— 

~ Question re— 

of 
ful in the examination for re- 
cruitment of wireless operators. 

— of certain Military Services. 
03-04 ‘s “a 

— of the staff inthe Simla.;Head 
Post Office. 558-9. - 

GOMMUNAL REPRESENTATION— 

tion Te ulation on Fiji and 
are Fifi gislative Council. 

COMMUNAL REPRESENTATION 
FORMULAMW 
Question re introduction 6f*the “—” 

in the Income-tax Department. 
2859 

COMMUNICATION (8)-- 

Question re— 
—_of oe doeuments or informa. 

tion -by.a Government servant to 
his or 

ee etary, Indian 
Merchants’ Chamber, to . the 
Secretary, . Lancashire Indian 

tton Committee, Bombay. 
589-90, 

COMMUNIQUE(S)— 

‘Question re— 

— issued by the Royal Conaul-Gen- 
eral for, Italy, Caleutta. 8-9 

— issued by the Royal Consul Gen- 
eral for Italy about the . supply 
of Dum Dum bullets to Ethiopian 
troops. 745-49. 

COMMUNITY(IES)— - 

Question re approved.-candidates of 
hh — examined and declared 

successful in the Punjab and North- 
West Frontier Postal Circle. उठ8. 

COMMUTED. VALUE OF .PEN- 
STONS— > 

Demand. for,Excess: Grant: 3262," 

COMPANIES (AMENDMENT) BILL— 
See “Indian —” under “Bill(s)’’. 

COMP ANY(TES)— 
Question re circular re support . to 

Shipping —. 446. 

COMPARTMENT(S)— 
Motion for Adjournment re protection 

of female passengers travelling in 
female — of trains. 2665-67. 
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a = 
4 Question re— 

7 Boards in the destinations 
of trains fitted on through — on 

यु - tte East Indian Railway. 489- 
पु 

। Catches supplied in Railway — for 
है ‘Lift-up"’ window shutters. 209 
2 40: 

हु Conditions for travelling of ser- 
~* vants with their masters in first 

4 and second class railway 
: 669-70, 

Insanitary condition of the third 
class — attached to the Howrah 
Express for a through’ ‘journey 
to the Punjab.  487. 

Tnsufficiency. of latrines in third 
class — on the East Indian Rail. 
way. ९ 

Overcrowding in railway —, उ35- 
32 ८५, 

५ Provision of fans in the third and 
हे ajipigmmediate class — of State 

<a ys. 983- 
at Provision of latrines in third class 
- — on the hdara-Saharanpur 

4 

Reservation _of some — for men 
only on railways. 660. 

pe Translations from English of the 
notices pasted on Railway Plat- 
forms and inside the’ —. 756. 

COMPENSATION PENSION— 
Question. re discharge of Provincial 

Forest Service Officers by the 
zaniab Government ‘on —_, 3296- 

COMPENSATORY  ALLOWANCE— 
See ‘‘Allowance(s)”’. jes 

CoMPETITION (sj— 
Question re— 

. Article written 
Commercial 

ne 

by Mr. Hawkes, 
Manager, 

aN North Western Railway, on Rail- 
Road —. 337 

; Moter and lorry traffic —— with 
- the railway on the occasion of 

the Kurukshetra fair. —428. 
66-67, 

Ra moval ‘aes 60, 

COMPETITIVE EXAMINATION(S)— 

Question 76 “feos. charged ‘by’ the 
lic ‘Service’ Commission for —. 

376-' 
See also ‘“Examination(s)’”. 

COMPLAINT(S)— 
Question re —. about the administra- 

tion of the Central Telegraph 
Office, Caloutta, 3379. 

COMPONENT (S)— 

Question re wireless valves and other” 
—. 7044-45. = Epes 

पु ५ 
COMPOU NDER(8)— 

Question re Muslim medical Officers 
and —, etc., on the Assam Bengal 
Railway. 478. 

COMPULSORY INSURANCE— 
See ‘Insurance’. 

COMPULSORY, , MILITARY TRAIN- 

ses “Military ry Training”. 

CONCESSION (S)— 
Question re— 

—_ telegraph rates. allowed 
Raa lea की “nda 
States. 2655-56. 

Expenditure incurred on Lee — 
assages. 3369: 

Permanent extension of the salt 
to the North Vizagapatam “Dis- 
trict. 2467. 

Railway for traisport of fodder 
to the famine-stricken areas in 

CONCESSION RATES 

See “Rate(s)”. 

CONCLUSION(S)— 5 
Question re — at by the 

ransport Advisory Council. 758- 
~ 68: 

CONCRETE— 
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CONDEMNATION— =~ = /) 
«Question re procedure fe — of an em- 

ployee on the East, Indian Railway. 
2635-36, 

CONGRESS— 
Question re prokibition against Gor 
ernment pensioners standing a 
Candidates to the Provincial Legis- 

_ atures, 267 
CONDUCT— 

Question re— CONGRESS. COMMITTEE(S)— 

Rules ‘regula: the — of Railwa: Question 76. externment order 
Servants, 2769 Mr. Ratna Prakas! r of 

Statute or Act gov pas Sen the’ of ° the Delhi Provincial 
railway servants. |. | 

CONNAUGHT CIRCUS— 

CONDUCTOR(S)— Question re letting out of buildings 
“Question re— in —, New. Delhi. 

Alleged rude behaviour of a bus TAP 
— towards an Indian in London: CONNOTATION— 

—) ne ener Question re’— of the expression 
a see ed on State Railways. colt*Railway ‘i 

22, जि का 3 

CONFERENCE(S)— ‘ Kp 

Question re— 

British Empire Forestry — held in 
South “Africa. 

Conclusions arrived at in the — of 
financial experts in Simla. 2488- 
89. : 

Deck Passengers’ — held) at 
Vizagapatam.  464.66. 

CONFIDENTIAL REPORT(S)— 
See “Report(s)’. = 

CONF TRMATION(S)— 
‘Question re— 

— of officials and inferior servants 
\-in the ..Bombay Postal Cir 

~ 450. 
“S24 of qualified “members of the 

minority community in the Chief 
Accounts Office, North Western 
Railway 

— of Special Ticket Exam’ 
= the North Western Railway. 33 

Non— of persons officiating in 
higher grades in ‘the Howrah 
Division of the East Indian Rail- 
way. 038-39. 

pees 
CONGESTION— - 

‘Question re— 

— in the office of the Chief Com: 
mercial Manager, East Indian 
Railway. 2637. 

‘— on trunk: telephone lines be- 
tween certain ‘cities in’ India. 
2409-0, 

Administration", 2978. 

CONSERVANCY PLANT(S)— 

oe ee ee 
CONSOLIDATED. -ALLOWANCE(S)— 

See “Allowance(s)’’, 

CONSTITUENCY(IES)— 
Question re freedom of speeches! to 

the Members of the Legislative As- 
sembly in their.—. 2045-46, _. 

CONSTITUTIONAL PARTY(IES)— 

Question re impartiality of Officers 
in the’ Provinces *e legitimate! acti 
vities: of —._258-62 

CONSTRUCTION— ५ 
Question re— 

—of.a new Post Office building 
at Bisheshwargunj in Benares. 
2960-6I. 

—_of an oyerbridge at the Gudur 
Junction Station. 2072-73... 

CONSUL(S)— 
Quéstion re— 7 of 

Ee Can ‘of Indian — and 
52% 76: missioners in foreign 

_ countries. 265-66. 

Ttalian, =~ Pecin 

> 
—— 

a
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CONSUL GENERAL(S)— 
Question re— 

+ Certain statements circulated by the 
ee — for Italy, Calcutta. 

. 35 : 
==» Communiqué issued by the Royal 

for Italy about the supply of 
Dum Dum bullets to Ethiopian 
troops. 745-49 

Communiqué issued by the Royal — 
for .Italy,,.Calcutta. ._ 8-9 

‘Letters issued from the Royal — of 
Traly..from Calcutta... 202. 

Propaganda made by the Royal — 
for Italy through the Post Offi- 
ces. 688-89. 

_MONSULTATION(S)— 
Question re— 
— of commercial and industrial 

opinions after giving notice of 
termination of the Ottawa Trade 
Agreement. 754-55. 

© — with Governments’ concerned in 
the Ottawa Trade Agreements re 
their continuation. 738-39. 

OONTEMPT, PRIVILEGE 
Question ze article entitled “The 

published in the Hindustan Times. 
2489-90, 

CONTRACT (S}— 
Question re— 

Amntial — placed’ by the Indian 
Stores Department for the supply 
‘of Paint Black readymixed for 

iderframes {and wagon bodies. 

Ceylon Government 
for the supply of coal. 288 92: 
for building the Postal Superin- 

tendent’s and Overseer’s quarters 
at Muzaffarpur. 2067. 

— for ice and aerated water on 
Indian Railway, 762- 

64, 
= for Ba supply of Red Oxide 

or LW railway है 28 and under 

Pp he 
grains _- for, Military.-.and the 
management,of |Grain Depots at 
certain places. - 26I7-I9. © 

CONTRACT(S)—contd. 
Indian Stores Department — for 

Carbon Readymixed 
Paint. 

Tenders for — of motor mail 
vice in the Dooars. 2877-78 

CONTRIBUTION(S)— 

Question re— 

India’s — during the Great War 
to Great Britain, 2507-08. 

India’s — to 
Nations. 2508. 

CONVENIENCE(S)— 
Question re rail-road competition and 
— for third class passengers. 2006, 

CONVENTION(S)— 
Question re— 
_ egy फंक्रललक at # Hinery 

for fixing minimum wages. 259- 

the League of 

Implementing of the — on forced 
_ labo 2622-25. 
‘Indo-Japanese — and protocol. 420- 

tat cation. of the International 
Labour — of forty-hours a week 
256. 

Ratification of the International 
Labour —_ regarding forced 
labour. ~ 2075-77. 

CONVERSION (5)— 

Question re — of the depressed 
classes. belonging to Hinduism - to 
any other religion.  2524. ~ 

CONVEYANCE(S)— 
Question re complaints of the owners 

“of horse and bullock-drawn — and 
carts in Delhi 9. 

7009एा67' (8)--७७व ३३५४ 3 
Question re— 

Appointment of ‘non-official visitors 
for the Cellular’Jail and — 
Settlement in the Andamans. 
999-4000. Bae 

Certain facilities provided, to the — 
sent to the ee rg 

— settlements in. Ei and 
America. 

— settlements in India for the re- 
clamation of Criminal Tri 
989. 

Male and female image in the 
ao 
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CONVICTION (S)— CORRESPONDENCE— 

Question re didates for “Provincial Question re— 
elections with Previous —, 3204. Interception of — tapping of 
CHBETA telephones of political COOCHBEHAR— Delhi. | 

Question re leave reserve clerks in 
the Jalpaiguri and — Head. Post 
Offices. 2878. 

cooKS— 

Question re provision of — 
drivers on the East Indian” Rail- 
way. 3365. 

COOLY(IES)— 
Question 7e— 

Abolition of the use of Pas 
44523". के -<pomtens at Rai 

stations. . 
eals st the removal of 

os Ptr on a — on State Rail- 
ways. 

Filling up of yacancies of —_ and 
witemen in. the Electric Depart- 
ment of. the North-Western Rail 
way, Delhi. — 33: 

. Use of the word ‘“—’’ in respec 
of Indians and ‘“Labour’’ in res. 
peo of Europeans and Anglo- 

gt a 

COOLY JAMADAR(8)— 
See ‘“‘Jamadar(s)” 

CO-OPERATIVE MOVEMENT— 

Question re distribution and _uliliza 
tion of-the ‘or the deyelop- 
ment of —, re 

CO-OPERATIVE SOCIETY (IES)— 
Question. grant of loans to the 

employees-by the East Indian Rail 
2972-73 way —. 

CORDITE 
UNION— 

Question. re. resolutions=passed by the 
— vankadu. (072. 

CORONATION— 

~~ Question re 
— Durbar in India. — 4232. 
— of His ne the King Em- 

peror. 
— of King Edward VIIT in India. 
व45-]44. 
Release of certain classes of pri 

_ soriers on the occasion of th 

FACTORY LABOUR 

Interception of — of certain classes 
of persons. ~-854-55. 

CORRESPONDENT(S)—. 
Motion for adjournment re cancella- 

tion of the Press Gallery Pass off 
the — of the Amrita Bazar Patrika 
2664-65. 

CORRUPTION (8)-- 

Question re alleged — in the Delhi. 
Municipal Committee.  02. 

Cost( 
Question 7९ investigation to.find out: 

the — of. cultivation of crops. 
2759-67. 

COTTAGE INDUSTRY(IES}— 

Question re— 

Action taken. on the resolution re 
protection to —. _904. 

Encouragement to the — and small 
industries. _ 8-83, 

Government — Tnstitute, Delhi. 
504-05. 

COTTON— 

Question re— 
Export of raw - ae ee — pur- 

chased by. the S Btgiom 

Giving effect to the reecommenda- 
tions of the Tariff Board on the 
— Textile Industry 

Reduction in the p 
on — and piece-goods of pata 
manufacture 

Question” 7¢ communication sent by- 
the Secretary, Indian Merchants’ 
Chamber, to the Secretary, Lanca- 
shire Indian —, Bombay. 589. 90, हि 

COTTON ‘GOoDS— 
- Motion for adjournment. re reduction: 

7 of the import duty on grey — and 
and 

from thé United Kingdom. 365 
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COTTON INDUSTRY— 
Question re interview given 

to_the in 

rare 

COTTON MILL(S)— 
Motion for adjournment re : 

tion of the ‘assembling of five or 
more» persons within a radius of 
two amilés of certain — at Cawn. 

. pore.  562 

७- borik 

COTTON TEXTILE TNDUSTRY— 
Question. re— 

Effects of the recommendations of 
the Tariff Board on the — upon 
the handloom weavers. 2078-79. 

Giving effect’ to the Recommenda 
tions of the Tariff Board on the 
— 44 

Government's action on the Report 
of the Tariff Board on the —. 

Fe “See dt &°Malayales as 

Malayalee Sma ak ater the 
oy ea of Malayalees in Ceylon. 
606. 

पद Part played by India in the Meet 
ings of thé — or the Assembly 
of the League of Nitiong after 
the conquest of Ethiopia by 
Ttaly. 494-95. 

COUNCHL (OF . AGRICULTURAL 
RESEARCH— 
See ‘Imperial —’ 

COUNCIL OF STATE— 
, Demand fot Excess Grant. 3257. 

} Speech delivered to the — and the 
= neg Assembly by His Ex- 
cellency the Viceroy 55 

tain foreign — 6, 

| couRT(s)— 
Question re assistance given’ by In- 
come-tax Officers to Income-tax 
@ommissioners in classes of appeal 
in open — 55. 

COURT OF ENQUIRY— 
| Question re —— e #8- 

trenchment of at on Railways. 
| 2624. 

| COURT OF WARDS— 
|< Question. re— 
i Appointment of Girdawar Qanun- 

|| go a= Manager of the —. 3329. 
Costs of litigation for execution of” 

decrees on the side of the —. 
3328-29. 

Maintenance allowance for the in- 
heritants of the property under 
the — management in Delhi 

COURTS AND THE EXECUTIVE— 

| Question re article entitled “The —"” 

l published in the Hindu, 2577. 

COVENANT(S)— 
f Question re views on the — of the: 

॥ League of ४०78... 3/42-45. 

COVER(S)— बा 
Motion for adjournment re probibi- 

tion of the printing of pictures of 
Mahatma Gandhi and others, ete, 
on cards and —. 

cR AIK THE HONOURABLE SIR: 

HENRY—_ 
ae Marriage Validation Bill— 

jon of . - 669. 
Code of Civil Procedure (Amend-- 

) Bil— 
‘Motion to consider. 3074-77. 
Consideration of clauses. 3085, 
3089, +93, 3094-95. 

Motion to pass. 3099. 
Motion for Adjournment re— —. 

Control of the soldiers on the foot- 

55, 57 
Rien of some Patwaris of the 

alleged” 
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= THE HONOURABLE: SIR 
HENRY—contd. 
Resolution re— 
Indebtedness of  agriculturists. 

4799, 803, 4836-58. 

Interference from Public Servants 
in the ensuing elections! ')840) 
2207, 2222, 2223, 2233-35, iat 2236, 
2668-70, 267i, 2672, 2688, %9. 

“CREW DEPARTMENT— 

Question re cancellation of the ap- 
pointments of Muslim Inspectors in 
the — Eastern Bengal Railway. 76. 

DREW STAPEF— 
Question re— 

allowance 
the Eastern Bengal... Railway. 

Recording of names of the crew 
staff who fail to collect excess 
fares from passengers on _ the 
es Bengal Railway. 

Running room arrangement for — 
pu. the Eastern Bengal Railway. 

“CREW SYSTEM— 
Question re abolition of posts of in- 

rs in the — on the . East 
5 फ्लो जब. 276! — 

ae 

- CRIMINAL INVESTIGATION DE- 
ARTMENT.- 

Question ve issue of platform tickets 
to the members of the —, 824-25, 

‘CRIMINAL LAW AMENDMENT 
(0) 

_ See “Act(s)”. 

‘CRIMINAL. PROCEDURE (AMEND- 
MENT) BILL— 
See “Code of —" under’ “Bill(s)” 

ag CRIMINAL TRIBE(S)- 
Question re convict settlements 
inde ~-for the reclamation 

CRISIS(SES)— s 
Question «re article, entitled. ‘The — 

., in South Africa’’, published.in. the 
Hindu. 597-98. 

CROP(S)— 
Question tTe— > 

Failare of — in Ahmedabad’ and 
other districts of Gujerat, 85. 

Investigation to find out the cost 
of cultivation of —. 2759-6L 

CROSSING— a : 

~ Question re death of one Zamir Ab- 
mad bya train at the Devi Nagar 
> “near: +h -Railway Sta- 
tion 678. . 

CULTIVATORS— 
Question re Licences for Guns to — 

in forest areas in Chota Nagpur and 
Behar. _ 3069- 

CURRENCY (IES}— 
Motion for adjournment re revision 

of Indian) — and Exchange 
policy. 2667-68, 2700-20. 

Question re— = ameesyh) 2s 
Fixation of the value of a shilling 

in Indian — for the ‘sale of 
English books at the Wheeler’s 
stalls on Railway Stations. 2626 

Issue of postage stamps andi)— 
with the new King’s effigy. 82%. 

GURRENCY NOTE(S)—. == 

Question Fee! lu shee 

Non-acceptance of — with cracks 
by the @urtency Offices 07. 

fi full value for torn —. 

rd ‘oot, tec 

CURRENCY POLICY. =A 
Motion for ‘adjournment re Govern- 

ment's —. 98. 

CUSTOMS— 

Question re — fevenue realised on 
foreign. radio sets. 900, . 

CUSTOMS AUTHORITY (IuS)—_ 
Question re seizure by — of certain 

books. 2309-Ii. 

CUSTOMS DUTY. i 

Question’ re exemption “of “teak logs 
from the 5558. 

CUSTOMS SEIZURE 0५४४- : 

Judge of Vast दल वह व Madras 
in a —. » (2498-99... . 
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CUT(S)\—* 
Question re— 

Continuance of allowances 
a tall at Calcutta of the eins, Rail 

ea! 

siiee of the aoe tafe at 
wrah and Calcutta. 030-3i 

—_in pay or special pay on the East 
Indian. Railway. _ 4-42. 

CUTTACK— 

Motion for adjournment 76 shifting 
oof the Frovincial Headquarters of 

Orissa from — 

CYPHER BUREAU ४75 
Question re non-appdintment 

_ Indians in — 

CYPHER CODE— 
Question re change in the —, 

of 

32, 

vention in they 
orders.  9, ० aman 

%® parryiies)_ 
Question re—" 

Cattle — sections, 332, 
Functions and. duties of the Impe- 

rial — Experts, 332-33, 
Research ..works + carried out, by) the 
१० dmperial. > -Ex, 3434-35. 

~ 

Transfer of the Imperial Tustitute 
of Animal 
from Bangalore to Delhi. 

Husbandry and — 
352. 

Railway 
their — from Dell 

है 772 Dr. R, 7. 
3 Companies (Amendment) Bill— 

785-87. ~> Motion to consider. 
Motion for being ows ye new tules 

“Indian Civil for recruitment ‘to 
Service. है 

| 

Question re lascars 
V. Ma*and 

ed on the 

Sr ” plying 
in the Rangoon Po 

Oath of 
Resolution re indebtedness of agricul 

turists. 822-27, #7 

DAS, MR. B.— : 
Chittagong Port (Amendment)! Bill— 

Motion to consid 3040-4) 

ies (Amendment) Bill— 
Motion to eens ‘he ie: a0: 

2253-54. 
Consideration of clause l]. 2464, 

Indian Tea Control (Amendment) 
Bill— 

Consideration of’ clause 4. 3024. 
3025, 3026, 3027. 

Maneuvres Field Firing and Artillery 
Practice Filled 
Motion ‘sea 3266-69, 9. 

Motion for journm re— 
“Abolition of the Marit Board, 223 
Revision of the Indian Currency and 
Exchange policy. 2703-05. 

_ Question re— 
~~ Allegations against certain employees 

of the Bengal Nagpur Railway. 

Alleged throwing out from a movin) 
train of an Oriya boy by a Travel- 
ling Ticket Collceotr of the Bengal 
Nagpur Railway. 3055-56. 

Appointment of committees similar 
to Haj Committees for those 
to places of pilgrimage in India 

— and rae 
tion (Supplementary) re— 

Accident, at the ae colliery 

0०००४, of 8 
Duty on the im of Aden 

into India after separation. 2096. 
Import. and excise ‘duties on coal 

used ‘by Railways. 2095. 
India’s contribution to the League 
of Nations. 2508. 

ment of हक ee eters, 
} ae to mport of 

ore) goods. 

Red Cross “Society (Allocation of 
scatter ४) Bill— : 

05080: 7/:/ 
Motion to circulate. गाव: 
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DAS, MR. BASANTA KUMAR— 

Indian Tea Cess (Amendment) Bill— 
7 ideration of clauses. 298-9. 

2930, :203, 29832, 2938. 
Question re— 

Cottle Dairy seotions.) : 35७& 
Functions and duties of the Impe- 

rial Dairy Ex 32-38. 
Imperial Institute’ of Animal Hus: 

bandry and Dairying at Bangalore. 

Purchase, of Sindhi — cattle for 
Farm and issue of breed 

के bulls. ५ । 
Research works carried out by the 

Imperial Dairy Expert. 3354-35 
Teaching staff of the Imperial 

Institute of Animal Husbandry 
a ‘Dairying at »  330- 

Transfer of the control of the 
Animal _ Nutrition section at 
Bangelore. 

Transfer of the Imperial Institute 
of Animal Husbandry and Dairy. 
Ee from Bangalore to Delhi 

Resolution re indebtedness of agri- 
eulturists. 804, 829-32. 

DAS, PANDIT NILAKANTA— 

DAS, PANDIT NILAKANTA—ontd. 

Intermediate class passengers. travel- 
ling from Howrah to Burdwaw 
and vice versa. 2952. 

Report on the health of Mr. Subhash 
Chandra Bose. 357-58. 

Selection of the Orissa capital site. 
7. 

~ Surplus materials: कट the Calcutta- 

Question (Supplementary) re— 
Help to the handloom weavers. 

2078. 
King George Memorial Fund. 2072. 

DAS GUPTA, MR. 8. K,— 

Indian Motor Vehicle (Amendment) 
Bi 
Motions to refer to Select Com- 

mittee and to circulate. 4i2-3, 

Oath of Office, 7; 2507. 

DATTA, MR. AKHIL CHANDRA— 

Indian Companies (Amendment) Bill— 
Consideration of clause 3. 892. 
Consideration of clause 7. 957-58. 
Consideration of clause 70, ॥07.. 

3072, 4074. 
Appointment of — to the 

on Petitions. 09. 
Arya Marriage Validation Bill— 

Consideration of genre 
Indian Companies ( ent A 

Consideration of clause 95I, 
‘Indien Railways (Amendment) Bill— 

Motion to refer to Select Com- 
eee to circulate, .97, 98, 

Indian Tea Cess (Amendment) Bill— 
Motion to consider, 2897, 2898: 

2904. 
Consideration of 

29I7, 2928-29, 2930. 
Motion for adjournment re shifting of 

2 

29i6 clauses, 
2933. 

the Provincial ea ters of 
Orissa from Cuttack. ga 

Question re— 
Adulterated tea leaves sold for 

nsumption. 65. human 
‘ Sess of sista prisoners 

ebricating and 
लए steel products in India. 

Firms manufacturing pig iron in 
eure 93. =e 
Installation time pening 
_ machines in the Railway ie 

Office. 349-50. 

tion of clause 5. 093. 
Consideration of clause 37. 426-27. 
Consideration of clause 40. 585, 

4755. 
Consideration of clause 42. ३800-70, ~ 

4876, 2358, 2%, 2253, 2280-8 

Motion to pass. 25 
Indian Railways (Amendment) Bill— 

Motions to refer to Select Com- 
mittee and to circulete, 275-79. 

Tidian Tea Cess {Amendment aio, 
Consideration. of cla auses =, 

Questi oa a 

Condition of health of State Prix 
soner Bhupendra Kishore Rakshit 
Roy detained _in_ the 
Central Jail. 3353-54. “ 

Resignation by Sir Sikandar Hayat 
Khan from the Deputy Governor, 
ship ah Reserve Bank of 

yvement of Mr. 
a Political 

exile in the i dhe States, 3297. 

v
o
 t

e 
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af = MR. AKHIL CHANDRA- 
cont 

Question (Supplement 774 की re— 
sh Chandra 

5. 
Recruitment: of Indians in the Gov- 

2 — of India Department. 

73 

Resolution re interference’ from public 
servants’ in the ensuing elections. 

2670-74, 2696, 2697. 

DEAD AMOUNT— 

See ‘*Amoutit(s)’”. 

DEAD BODY(iES)— 
i cessional rates Ho ते 

to railway servants for the carriage 
of +- 3698-39. 

DEAD LETTER OFFICE(S)— 

कलर Question re— 

Recruitment of Biharis and Uriyas 
in the —, Caleutta. 283I-32. 

DEATH (S)— 
Expressions of regret on the — of 

ae Khan. Bahadur — Mien Sir. Fazl-i 
Husain; Sir M. Ramachandra Rao 

: and Mr. W. 8, Lamb. 05-09. 
Motion for adjournment re — of 

Ee! Detenu Naba Jiban Ghosh. 2345- 
7, 

Question re — of one Zamir: Ahmad 
by a trainsat the Devi Nagar cross. 
ing near Chandigarh . Railway 

DEBATE(S)— 
Question re inclusion in the Legislative 
Astmbly —-~of speeches delivered 
bythe Governor General to. the 
Legislature. . 242-43. 

DEBT(S)—. 
= Demand “for Hxcesy ‘Grant ‘in respect 

f ‘Interest on Ordinary — and 
Reduction 6r AVoidance of “—"’ 

“DEBTORIS)— 
| जज. Question re claims. of Shahzada: Saleem 

ध् Muhammad Shah’s —. 

DECK PASSENGER(S)— 

Question re — Conference held at 
Vizagapatam. 464-66, 

DECLARATION (S)— 
Question re— 

— of policy regarding the future of 
mandated territories. 600-0l. 

Mis- — of goods on the East Indian 
Railway. 027. 

DECREE(S)— 

Question re costs of litigation for 
execution of — on the side of the 
Court of Wards. 33284 

DECREES AND ORDERS VALIDAT- 
ING BILL— 

See ‘‘Bill(s)’’. 

EFALCATION(S)— 
} Question re — pens st Quetta 

Grass Farm. 

DEFAMATION SUTT(S)— 
Quest: donati defendi 

— on the Eastern Rail ae Bengal way 

DEFECTIVE VISION— 
See ‘‘Vision(s)’’. 

DEFENCE(S)— 

Question. re— 
Article entitled ‘India's —’ pub- 
lished-in the Statesman. 432-34. 

India's’ — problems. 54-22. 

DEFENCE EXPENDITURE— 

Question re effect of the separation of 
Burma onthe —. 206l, ५ 

DEFENCE FORCE(S)}— 
५3 eae re defence of Burma and 

the ete. 3357. 

DEFICIT (S)— 

Quest i of finances 
and reduction’ in. the — inthe: rail- 
way finance. 

‘DEFINITION(S)— 
Question re — of ‘‘clerical”, ‘inferior’ 

‘menial”’ as applied to 
wernment servant ‘2684, 
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+ एण्ड ता 

3. Question re— 
Policy of recruitment to the — 
Indian Military Academy. 740-42. 

Taxes levied by the — Cantonment 
from the inhabitents of certain 
villages. 724-5. 

D ELAY(S)— 

iving of termination of 
Ottawa Trade Agreement. 

338. 

DELEGATE(S)— 

He 

Question re— cS साफ 
Advisers to — representing Indi 
Labour at the International Labour 
Conferences. 2626; 

Expenditure incurred by the Govern- 
ment of . India on. — sent 
League of Nations, etc. 449-50. 

DELEGATION— 

DELHI—contd. ' 
Question re— 

Amount paid by the Indian Railway 
Conference Association for their 
dak from —\to Simla, 3062, 

Application of the Punjab Excise 
Act and Excise Rules to the — 
Province,, ot Fs akg 

Appointment, of a Director for village 
eee 5 at the — Broadcasting. 

Appointment of Mr. Pothan Joseph 
as editor of programme at the — 
Broadcasting Station... 9]-i2. 

Arrangements for education in rural 
science in the rural areas of the 
— Province: 3329-30, te 

Arrears in Nazul revenue in. —. 
28I7. 

= Complaints of the owners of, horse 
and bullock-drawn conveyances and 

work im 
प3, ७ ers ae 

Contamination 
reservoirs in —. 

Curtailment of the existing franchise 
by the — Municipal Committee. 
3908. 

Delay in the» disposal of appeals 
regarding construction of buildings 
lying in the Municipal Committee, 
—. 3387. 

57. 
Externment order on one Mr. Ratna 

Prakash, a member of a — Pro 
7... \‘vineial Congress: ittee. 

है -३: cor tap. ५) 

a
e
 

"of orig in_.. water 
907. 
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जब DELHI—contd. 

. Question a है a 
» . Filling up of vacancies of coolies an 

wiremen in the Electric Depart- 
; ment of the North Western _— 2 

Fires in certain parts of =. 907. 
Government tage Industries 

Institute, —. 504-05, 
Grant of licentes for vending 

foreign liquor in. —. 96. 
SI Grievances», and demanis of the 

agriculturists of the — 
’ 906. 

Guards retrenched in the — Division 
of the North Western Railway. 
386 

+ of the itation of 
as in the — Province. 2755: 

di Intercep' of corr and 
tapping of telephones of political 

3 =a workers of —,  85-54. 
६ Kalka- -- -Calentta and the Calcutta- 
। Bombay Mails 

cipal Committee. 935. 
Maintenance allowance for the in- 

the Court of Wards management 
in —. 3328. 

New rules of the Central Public 
Works Department; =, “sbout 
tenders. 983. 

of the” property under — 

“i
ts
 

DELHI—coneld. I 
Question re— 

Reduction of, fare between Madras. 

y oo speeding up of the 
Grand पु! 07848, 2838-30 

न पथ on of the. North 
किक ae Toate eer 

Remo’ ind transfer - of orderly 
Sing by the Postmaster, — 

Rent paid by the Indian Railway 
Conference Association for Gov- 

3062. 

re aes f 

carrying swords and sword-sticks 
in the — Province. 254-5. 

Running.of the Bombay-Calcutta 
Mail via. Allahabad and Benares: 
and through railway service be- 
tween — snd Gale Lene via Muttra, 

7 seat कह atoge : 3 

connection with political’ 
s¥itel or proscribed literature or 

ic activities in —. -7/855- 

<tocgy Women in — and 
‘> ,8dministered areas. 2577-8. 

~ ‘Tax on wells in the — Province, 

ee
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ES 
Question re— 
— to put off all negotiations by 
fresh ents between the 
United Kingdom and India. 586. 

Grievances and — of the agricul 
torisis’ of the Delhi Province 
906. 

DEMANDS FOR EXCESS GRANTS— 
~GENERAL BUDGET— 

Administration of Justice. 3259, 
chology. 3259. 

Aviation. 
‘Census. Es 
Co ed Value of Pensions, 3262. 
‘Council of State. 3257. 
Emigration. 3260-6 

3255-56. 
Executive Council. ae 3257. 

dittre on | personnel 

Interest-free Advances. 3263. 
“Interest on Miscellaneous Obligations. 

3257. 
Interest on Ordinary Debt and Redue- 

tion or Avoidance of Deb' 3256. 
ee Assembly and Legislative 

ssembly Department. 3258. 
Lighthouses and Lightships. 3259. 
Mint. 326. 

to 
‘on account of Administration of 

cy Subjects. 
Public Health. 3280. 

Stam) 
jonéry and 

x ace the Fund. for the Econo- 

DEMOLITION— 
Question re— 
— of the superior staff quartérs in 

the Dicky Bazar in Saharanpur 
Remount Depot. 2084-86. 

Orders for the — of buildings 
issued by the Delhi. Municipal 
Committee. 450. 

DEMONSTRATION(S)— 

Question re statement ré — a . 
उतर ४ the ruling of the Chair. 

Statethent re — against the ruling of 
the Chair. 452-56. 

DEMOTION(S)— 
Question re promotions’ and — of 

electiicians and’ chargemen, ete. 
on the Great Indian Peninsula 
Railway: गा. 

DEOLALI— 

Question r¢ separation of 
mment Bazar 2 Canton- 

ment Area,  763. 

DEOLI— 
Question re— 

Detenus suffering from _tubercu- 
losis at —. .6) 

Gnanendra Chandra Majumdar, a 
detenn in-the —. Detention 
Camp. 264. 

Supply oe milk to the detenus at 

Traveling expenses to the relations 
tenus confined in the — 
ion Camp. 3295-96. 

DEPARTMENT(S)— 
Question re— - 

eter certi! 

of Rural Areas. 3262. 

DEMANDS FOR EXCESS GRANTS 
—RAILWAY BUDGET— 
Andit. 3263. 
Payments to Indian States and Com- 

panies. 
Refunds. 
Workin: xpenses — “Expenses of 

the ic Department: 3264! 
Worl — Maintenance penses 

and supply of Locomotive 

Working Experises’——* Maintenanee’ of 
08885: andl Wagon" Btodk, 

DEMAND FOR SUPPLEMENTARY 
T—RAILWAY BUDGET: 

Payments to Indian) States.and) Com: 
panies. 

cates wg 
= of the Government. 

Importation of foreign experts to 
examine- the various — pf Gov- 
ernment. _ 599-600. 

Stationery used in Government of 
India —, . 086. 

DEPARTMENTAL PUBLICA- 

3०० “Publication(s) 

DEPOSIT (S)— 
Question re ‘Government — with the 

Reservé Bank of | Indit,»,-604-03. 

DEPOT(S)— 

on re— 
Contracts of 

of “grains for, 
mani 
tain places. '7-29. 

| र 
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DEPOT(S)—contd.) 

Question re—contd. 
Placing of the form! suppliers of 

the Postal Stock» in superior 

DEPRESSED CLASS(ES)— 
Question re— 

+ Conyersion of the — belonging ‘to 
ion juism, to, any other religion. 

‘king of a rtion of the 
rural devalagnat’ guint for the 

DEPRESSION (S)— 
Question re —.in. the coal industry 

Bengal and Bihar. 5-6. 

DEPUTATION(S)— 

Question re— 
Certain clerks of ~ the” “Ad. igtent 

व General’s Branch ता — 
— of Sir Erie Mieville: to’ England 
Pe study the Cabinet System. 

wae : a to examine the ques- 
= Pe fians ae 

~ Visit’ of a — of the Members of the 
a Assembly the 

he eee est - 

ह DEPUTY AGENT(S)— 
Question re duties of the —, Person- 

nel, and the Welfare Officer of the 
Eastern Bengal Railway. 38-39. 

DEPUTY ASSISTANT CONTROL- 
LER(S)— 
“Question re discharge of nine — of 

DEPUTY DIRECTOR(S)}— 
Question re— 

Allegations against Mr. K. M. 
» Hassan, Establishment, 

Railway Board. 3295-94, 
Departmental publications to . the 

a credit of OF at General of Arch- 
= wolog: 

“See also ४2 “Director(s)”” 

DEPUTY GOVERNOR(S|— | 
~ Motion for adjournment re— 

active ani of the 
Government of India the re- 

“Salar Hapa activities. of Sir 

~ the Reserve ata J ह 

DEPUTY GOVERNOR(S)—contd. 

Question 7e— 
Resignation by Sir Sikandar, Hayat 
Khan from the —shi of 
Reserve Bank of India. 2977. 

See also under “‘Governor(s)’’. 

DEPUTY PRESIDENT, MR. ( 
AKHIL CHANDRA DATTA)— - 
Observation by — that if 

ourable Member wants to Planiet, 
he must get up in his seat. 

DESAI MR: BHULABHAI J.— 
‘Expressions of regret on the “deaths 

६ Bahadur ie Sir’ Fazli 
Husain, Sir Ramachandra 
Rao and Mr. W. 8. Lamb: 706- 
0 

Indian Companies (Amendment) Bill— 
Consideration of clause. 865. 
Consideration of clausé 3, 895, 

896, 935, 067-68. 
Consideration of amendment to add 

new clause after clause 4. 942- 
45. 

Consideration of clause i7. 960, 
7i, 065, 3066, 067 

Consideration of clause 32, 479. 
Consideration of clause 37... 454, 

4455. 4507. 
Consideration of clause 40. _5 
532, 580-83, ॥722, 725-26, 
728-29, ॥7&, 738. 

Consideration of clause 42.) i97I- 
6, 4985, 2442-I3 9, 290, 

2i2i, 2i25,, 2430, | 8/45, 2257-58, 
2259-60, 2266-67, 2268, 2270, 2293. 

Consideration of clause 44. 235’ 
Consideration of clause 65.° | 2387= 

88, 2389. 
se of Clause 75. 2437- 

= Consideration of clause 209,  2458- 

Consideration of clause Ii7. 2466, 
2529, 2530-3l, 2534, 

Consideration of clause 09.. .2545- 

Consideration of clause 75... 2556. 
Motion to pass. 2569. 

Motion for adjournment re— 
Abolition of the Tariff Board. 234- 

Control of the soldiers on~ the 
football Annandale. ball ground 

Hicthica, of the Baincial “Logisle- on # + 

ture in Biber 374, 375-78. 
Se NP ity.on the part on 
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+ MR, BHULABHAI J.ccontd. 

पक, tia a ruling’ of the Chair. 
‘482.57, 459, 460, 

DESHMUKH, DR. 6. V.— 

Arya Marriage Validation , Bill— 
Motion! to; consider. , 649, _650, 

4652, 653. 
Consideration of clauses, 2039. 

Code of Criminal d- 

DETENTION (S)—contd, 3 
Question re—contd) 

Arrest: and = of. Sardar»,Guru- 
charan Singh... 3327-28: 

Printing in time tables . the — 
period of trains at Junction 
Stations in case connecting trains 
are late. 6-I7. 

DETENTION CAMP(S)— 
Question re— 

ment) Bill (Amendment of Section 
67)— 
Motion ‘to’ continue. 632. 
id i Women’s Rights to Property 
Bill— 

«-Motion to refer to Select Committee, 
3284, . 3285 

indian Companies (Amendment) Bill— 
Consideration of clause 42. ... 255, 

2i34, 
Motion for adjournment _ re Mr. 
Subhash dra Bose. 382. 

lution re interference from. public 
op eservants in ensuing elections. 

22i5, 226. 

DESIGNATION(8)— 
Question re— 

es in ranks and — of the 
Sue on State Railways. 3056-57 
— of heads of Departments on 

State Railways.| 3056. 
__ —_of ticket checkers on the East 

Indi y- 
‘Ranks and — with scales of pay 

‘on State Railways. 

DsSOUZA, DR. F. X— 
India et Companies (Amendment) ian i ( 

nsideration of, clause 7. 975. 
Resolution re indebtedness of  agri- 

_sseeulturists.  800-03. 

DESTITUTE(S)— 
sQuestion re — treated at the Jubbul- 

pore Cantonment General Hospital. 
690-69., ५ ०२६००. ae 

Ea Bead “Sect 

DETENTION(S)\— | + 
Motions’ for Adjournment’ कह arrests 

and — of public workers in the 
ncn 603-04, a 

dra Majumdar a 
detenu in the Deoli —. 264-66. 
ravelling expenses to the  rela- 
tions of detenus ‘confined in ‘the 
Deoli —. 3295:96. 

DETENU(8)— 
‘Motion for: Adjourmment ‘re death of 

— Naba Jiban Ghosh, 2345-47. 
Question re— 

Allowance to — for replacing 
utensils, beddi ar and. warm 
clothings, étc. 

Checks applied to verify the evi- 
dence against: the —. 

— suffering from tubsrentosis at 
Deoli 

— under Regulation. Iif-of., 388. 
9-20. 

Facilities for treatment. © of). = 
Alokenath., Chakravarti:..6; 

Gnanendra Chandra .Mujam a 
— in the Deoli Detention ip. 
264-66. 

Grievances, of th a 3295. a N 
६ itations ‘received from the 

| et = rr lat meted out 

(Supply of mille ६6 ithe’— at? 065४5: 

Trayelling expenses to the. 
of — confined in the er ooo 
tion Camp. 3295 

Want 2 facilities of study for 

DEVELOPMENT — 
Question re Bok 

if gj ge 060 HIER 

eu =. Gian * 
रा nutritional research in India. 

डक the Indian. वंगप्रेप#प98, ...57.. 

आ
ओ
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DEVELOPMENT OF ROAD TRANS- 
PORT— 3 aoitens 

“See “Road Transport’) 7 a 

DEVI °NAGAR= व 
Question re death of one Zamir 
Ahmad by a train at the — crossing 
ne Changigarh Railway | Station. 

“DEY, MR. R. N.— 

Indian Railways (Amendment) Bill— 
‘Motions to. refer to. Sel ge 

mittee and) to circulate. 279. 
Oath, of Office. Ly). 

DHANBAD— ayes 
Question re— 

of the ad of Principal, 
School of Mines, —. 

Qualifications of the principal. of 
the — School. of Mines. 46,62. 

DHARAMSHALA— 

Question, re, opening, of 

quarters 
Remiount "एक, 

—in the © Saharan, 
Depot. 2089-90. 

DINAPORE— 
Question re— 
Arrangements for the supply of food 

$ aug ७ Howrah and —_ Divisions 

Remount 

Selection and promotion of guards 
in the — Division of the East_ 

92+ {Indian Railway. 
SHE (tia: haem} Satitiaitnol na 

DINING CAR(S} 

Question 76, running 0! 
on the: I7-Up an 

॥ 4४2६ between . Howrah and 
\haranpur. 

Sarr 

D Eid Ris)— 

DIRECTOR(S)—contd. 
Question _re—con 9 

tbent ‘of the Post ०. the 
+} Establishment’ II, 

ee Way Board. 3372. 
Cube Establish- 

ment IT, Ri Raley y Board.  3440. 

DIRECTOR GENERAL, 
MEDICAL SERVICE— 
Question re— 

Appointment of an Indian as the 
2492-98. 

Post of the -—. 2956. 

INDIAN 

DIRECTOR .OF .TRAFFIC— 
See “Trafic”: 

DIRECTORATE 
Question re— 

Preponderance of Hindus’ in “postal 
circles and ey posts and tele- 

67. 

ae ion re’+--pensions of Military 
ः led © during: th 

DISABILITY PENSION— 
See ‘“Pension(s)’ पे 

DISCHARGE(S)— 
Question re— 

pdintment, and»dismissal/ 

‘staff in the ‘Hast _Indian|Railway 
448-49. 

—.of Muslim employees Ok 
North Western, > faa 

— of Provincial Forest Service Offi 
by the Panjab 00 “कक 

pension. . 32 
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DISCHARGE(8)—¢ontd. 5, 
Question re—contd. ‘ i 

empo) employees in (6 
20०8 services and 

the appointment of — ex-military 
+. amen in their places on the North 

Western, Railway. 7787-88. 
Dismissal or — of an employee by 

a senior scale or administrative 
officer ०7. State: Rallye ea zat 

Disposal of appeals agai orders 
of — or dismissal on State Rail 
ways. 2629. 

DISCIPLINARY ACTION— 

Question re— 
Disciplinary action against the non- 

gazetted staff on the Eastern 
mgal Railway. 

See also under ‘‘Actioi 

DISCIPLINE— 
Question re— 

Action of — against non-gazetted 
railway staff. 036. 

Non-interference of Government 
with the Commissioners of In- 
come-tax in the matter of appoint- 
ments, promotions and —. 2648 

Rules regulating — and rights .of 
appeal of the non-gazetted Rail- 
way servants. 4023-24. 

DISCRIMINATION. 
Question re — by Malaya and Ceylon 

against India. शव, 

DISMISSAL (S)— 
Question re— i हर A 

Appointment, discharge and. — o 
staff the East “असल Railway 

DISPUTE(S)— 
Question re— 
— regarding. the कह ब्क 272 -Tiru- 

chendur Railway Line. -45. 
Negotiations for the. settlement of 

the Tungabhadra —. 602. 

DISTRICT BOARD(8)— 
‘Question re’ payment of property tax 

— and Municipalities by Railway 
Companies, 2093. 

DISTRICT MAGISTRATE(S)— 
Question re order of the — of Midna- 

pore served on Mr. Amarendra 
Nath Chattopadhyaya. 434-38) 

DISTRICT RAILWAY BRANCH 
LINE— 

Question re hardship and inconven- 
‘ence of the travelling aiken on 
the “= bra Se 
Kishungunj. 

DISTRICT SYSTEM— peace 
Question re rank of officers under 
— equivalent to ‘senior officers 
under divisional system on  Rail- 
ways. 3055-56. 

DIVIDEND(8)— 

Question. re— 
— announced bythe Tata Iron 
oe Steel ..Company, Limited. 

— declared by the Rohilkund and 
Kumaon Railway and stoppage 
of promotions in the Traffic De- 

Schools. DIVISION (8)— Discharge mee ४ A gd delegated Canto (Amendment) Bill— certain official 'y — on the motion to amend clause Board. 2978. 20. 570-7: — of certain employees of the Delhi 
Municipal Committee. ~ 707. 

— of certain scavengers at Waltair 
— the Bengal Nagpur’ Railway. 

or "Rail Gaahinkenties 
Ra 

pees lof appeals opal orders 
‘of discharge or — on’ State Rail- 

ri - 
‘State 

— on the motion to amend clanse 
0, 4573-74. 

oie Companies _ (Amendment) 

— the motion to insert a new 
885. clause after clause 2. 

"on eae to amend clause 
5 : 5. 5 5 

गा ०४ the motion to amend: clause 
32. 3. 

on the sub- 
clause (a) of seh 36. 493-94 

8 
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= DIVISION (S)—conti 

+ Indian Companies (Amendment) Bill— 

— on the motion to insert after the 

proposed, sub-section (2) of sec 

tion 83 B, a new sub-section (5) 

in clause 37 
=e ae motion to amend clause 

+ 

. 586-87. 
—.on. the motion to amend clause 

. 982-82. 
— on the motion to amend clause 

48. 208-09. 4 
— on the amendment of andit 

clause : पर कट Ballabh Pant to 

— on the amendment moved by 
Mortimer to है Mr. Ts 

lause. 68. प्क्ाफः 
— on the motion the proviso 

to: sub-section  (: ee the proposed 
section. 277-F 

Pandit 

clause 09. 2546. 
Indian Railways. (Amendment) “Bill— 

— on the) motion. to. circulate. 393- 

for Adjournment 
the — re new rules for re- 

the _ Civil 

— on the — re revision of the | 
Currency and Exchange policy. 

9. 
Resolution (s)— 

— on the — re indebtedness of 
agriculturists 839-40. 

DIVISIONAL ACCOUNTANTS— 
Question of, cece tenet to the cadre 

ढ़ Questions re ete of three or four 
; the 

हि 2.३ Res Works onto mt 

DIVISIONAL OFFICE— 
Question re vacancies of stenograph- 

ers in Headquarters and; ‘son 
the North Western Railway. 2989. 

pice ee SUPERINTEN 
हे aout 

द = उ Question reo 52 
Appeal against the discretion of the 

Tn ‘Railway. 

(82 

88 “-७ 
North 

DIVISIONAL SUPERINTEN- 
DENT(S)—contd 
Question “ré—contd. F 

A 4 2 7 of Mr. Homan as —, 
hi, 5. 

Indian 

07. 

See also.under, ‘‘Superintendent(s) 

DIVISIONAL SYSTEM— 

Question re rank of officers under 
district system equivalent to senior | 

| Faas under — on Railways. 3055- 

DEWAN(S)— | 

Question re’ scheme for the creation 

of a Joint Marketi Board sub- 
mitted by the — of Cochin. 2990. 

DOCUMENT(S)— pera 
Question ze communication of official 

tor: enon a Government 

servant to his ice Association, 

. Union or Federation. 5535. 
ayn be 
DOG(S)— . 

ion re permission for . — and 
domestic animals-to. travel om metal 
err Railway Gazetted 

staff. 

DOMESTIC ANIMAL(S)="~ 
_ See “‘Animal(s)”,, 

DOMINION(S)— 

“Railway. | 3546 

DOOARS— 
Question re tenders for coritract’ ‘of 
ppotat mail. service in 

DRAIN(S)}— मऊ 

ad lage re absence of storm eral 
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“DRAINAGE AOE DUFFERIN—contd.... = fois 
Question re— BSH BTV शेर ‘Question recontd, 

Inadequate — at. Larkana tion 
02275 | North, Western Rai oy 

Provision. of —,. etc., in the deve 
loped areas of Delhi. 93-4. 

“DRAINAGE SYSTEM— 
‘Quéstion re — of New Delhi and Old 

909-0, 3387. 
sgl 

‘DRAINAGE WORK— 
Question ‘re: conipletion’ of — in“ Shah- 

dara, Delhi, 3372-73 
DRINKING. WATER— 

— Bye ATA 
DRINKING. WATER, TAPS—_.. 

See! ‘Water Tap(s)” f 
875 é shite 

DRIVER(S)— 

Question re— os 
i inythe Jhansi Division -of | the 

f fe Indiani/Peninsula Railway. dag 
© Oat (OO. 33:56 et तक 3००२: 

! worked: BY the on the 
ikund and 

75, 
umaon Railway. 

Eres of box khalasies to carry 

“Sage Provision of 
Mattresses and bed sheets in the 
running’ Be rooms lof — | on! | State — 

lways. at at asia हे 
School estal कक ed at Caleutta ६०... 

train firemen, shunters and न tei 

388 — and Assi: Foremen, 
etc., on State Railways. 

Unrecorded leave granted to 
= on the Railway 

‘ygoe!Working ing 
between Rohriand Sibi on the 
North Western Railway, 3345. 

BST ROH T 

‘éartains, — 

Employment of the “—'t cadets as 
officers: 3299-3300. 

Trained ‘cadets of the —?. 483- 
84. 

DUFFERIN BRIDGE— 

Questions 6 availa) 7788 of the meee 

DUFTARY(IES)— 
Question re— 

Grant of house rent to — at Simla. 
2722-24. लि 

Grant of livery allowances 60 the 
in the Govertiment of India Off- 

१५ ces: 
re — of the Government of 

‘Offices. 3 iced to attend 

eet —— 
‘Su cotton” liveries 
ra of India Offices. 

DUM DUM— 

Question’ 7e commutiqué issued by the 
Royal Consul General for Italy about 
the ‘supply of — bullets to’ Etho- 
pian troops. 745-49," esl 

DURAND gees ‘TOURNA. 

Question re contribution to the — 
from the Central Finances... 3325-26. 

का of Indias in, i 
sob tesa} 

DURBAR(S)— 
Question .z¢ .coronation, —_ in... India. 

232, ‘ 

KHAWAJA . SAHEB ORGAN iM 
8७ Bille) ROD: AAEM 

lcammphsts > see Boren? 
eer <i # 

के पक or Adjournment re— 
of the —) on 

textiles without 
Legislative Assembly. ०279; - 
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aT 

DUTY (IES)—contds “YOTTAOUIe EARNING(S)—-comdig) somos 

Question re— | कट कक 775“ के oa ot 

: 3674 = increasing... and, freight. 

“Classification of 39i5, $2 

Di 
Differened in the nature of; —_ of 

certain staff on the East. Indian 

Loni clarke HinothessBoatait snd | 
‘elegraphs Directorate. 

Railway, 8. 
— of assistants and clerks in the 

Posts Telegraphs. Director- 

— and the, peat force 
he 9080 way -26. 

e+ on the ga आ ‘Aden salt into 
India afi sion.» 2096. 

Ex of teak logs from the 
eure customs —. Pee. 

ions and — of the 

Reduetion in 
cotton and » 
manufacture. 8 

Rotation’ of =" of clerke’~ in? 
‘oPelegraph Offices: 265 
Tanning industry in India and — 

free import of wattle bark ex 

er 

the 

tract. 47-48. 

Travelling of Officers on — 
when they are not on —. 

DUTY, HOURS OF= ५-० 
Question re — of telegraphists, 2655. 

DUTY PASs(Es)— 

ease. fixed “for each’ station 
Rastern Bengal Railway 

Pressure ‘ on Hicket examiners — to 

increase’ their’ —- 3053, 
Railway —. 7745, 

Reduction in the task-work — of 

foot peons of the Madras Central 
Telegraph Office. 2658. 

EARTHQUAKE@\j—" * *” 
Question re— ira 

Local persons employed.» itm 
Baluchistan. due_to,—..,, 265) 

Transfer of stal clerks . who 
to the. suffered in the. Quetta 

Punjab Circle, i 

Com- 
2497. 

594-92. 

io: : 

sai ‘Appointment of ‘Indian. Trade “a 
missioners in Japan an 

Question re judgment of the SéSsions 
Judge of — in Madras in a Cus- 
toms Seizure 4 ee ६ $ Bes 

EAST INDIAN RAILWAY— 
See “Railway(s)”. et 

EAST _ INDIAN 
PRESS(ES)— 

| See ; “Press(es)””, 

EASTERN .TIMES— 
Question ve article entitled “N. W- 

R. Lower 7 
Muslims” 

RAILWAY 

E qaesue bn 
ECCLESIASTICAL DEPARTMENT— 

| Question re — of Government. 2825- 
0 305 et of 

Article’ entitled 5, “A © Suicidal 3 (60४० = eee: 

"Dotty" Mmrita || BCONOMIC ADVISER(S)— 
Bazar Patrika “re -~ of Rail. Question’ re’ ‘post’ of — ६0 the Gov- 

ps hd —— i] ernment_of _ India._25-6,_—__ 
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EE DEVELOFMENT— 

Demand sree Excess Grant in respect 
of fer to the Fund’ for the 
— and Improvement’ of — Rural 
Areas’. 2. 

Question 78 amount. allotted for the 
— ०६ Tribal Areas. 282I-22. 

ECONOMIC IMPROVEMENT— 
Demand for Excess Grant in respect 

of “Transfer.to the Fund for the 
Economic Development and — of 

i Areas’’, 3262. 

ECONOMIC SITUATION— 

Question re India’s —, 425-26, 

ECONOMY (IES)— abel 

Avenues of — on’ the East Indian 
Railway. 20I5-I7) 

the higher branches of public 
services. 707-09. 

Indianisation and — in the, Indian 
National Airways mpa: 
843-46. 

EDUCATION—contd. 
Question re—contd. ‘ 

Article entitled — ‘Secondary ~— in 
India’’ published in the Hindu, 

65. 
Educational institutions maintained 

by Railway Administrations for 
the — of the children» of | their 
employees. 63-66. ; 

.. Schools for the — of the girls of 
_ European आते... Anglo-Indian 

employees “Maintained by the 
Bengal and North Western Rail- 
way. 3074. 

EDUCATIONAL ADVISER— 

Question re unsympathetic and anti- 
fase attitude. of>.the — f 

oil na students at Oxford. 75-76. 

|EDUCATIONAL ASSISTANCE— 

EDUCATIONAL INSTITUTION(S)— 

ECONOMY CAMPAIGN— 
Question re voluntary retirement of 

staff under — in. the Moradabad 
ee East Indian Railway. 

Z nider 
EDELE(S) A> Ao 

Question re rates of — in Indian re- 
reshment rooms on the East 

Indian Railway. 

EDITOR(S)— : — 
Question re— Fou oee 

Appointment of Mr, Franks as the 
— of the Indian Tistener. 69I- 
93. 

Appointment of. Mr. Pothany Jose; 
as — of programme at the Del 
Broadcasting » Station. ~ 99-22. 

Present position held by Mr. 
Franks, formerly News — in ‘the 

_ Delhi Broadcasting Station, ..(473. 

‘EDITORIAL NOTE(S)— 
Question re — in the Indian Finance! 

on the Pact with Japan. 799-श), 

Arrangements for — rural 
science in the rural areas of the 

EDWARD VIII, KING— 

stion re — intained by Rail. 
way Administrations for the educa: 
tion of the children of their em- 
Ployees. 63-66. 

EDUCATIONAL PRINTING 

Question. re memorandum — issued 
every month by ~~ Lahore. 

_ SI9L-92, 
EDUCATIONAL \_ .RECONSTRUC- 

Question re anil jeptillad “Un. 
employment” pul lish the 
Hindu regarding — -96. 

EDUCATIONAL. REFORMS— 

Question re proposals for — and 
measures to fight against unem- 
ployment. 263-64. (3७ 

Jaane) 

Question re Coronation ¢ of =") in 
India. 04 

EFFIGY— 
Question re issue of postage stamps 

and pubes! with the new King’s 

ELECTION(S)— 
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Ez = = 
ELECTION (S)—contd. — 

rer 

of the 
alleged 

3203- 
for 

ee P 
District: Aligarh 

attending. an —. meeting, 
06. 

“ 

+ Provin' 

द * Question te 

हट Candidates» for..Provincial.-— with 

7 previous conviction. 3294. 

i Dates for the — to the Provincial 
कि Legislature; 2485-86. © 

। 
है “Indians ai in 

nomination for —. 

Fixation. of dates for polling in the 
Frovinces a 

bag and substitution of 
254-56. 

Permission to. provincial’. executive 
‘ councillors to stand for 

2500. 
‘Political propaganda by Executive 

Coun: intending to’ contest 

disqualificati ae 

candidates convicted of. political 
desiring to-contest the 

eee regarding ‘conduct “of — 
under the coming reforms. 2976. 

= 2th 

77. 
System of enrolling the — electorate 

for the‘ forthcoming _— in the 
Provinces, 3297-98. 

System of Voting at the coming 
— by! means of 

coloured® boxes: with ' or ‘without 

Governor of Bihar taking 
+ neti part in organising) parties 

to fight the —. 2365-89. 

Resolution re interference from public 
servants in the ensuing —, 7840-वा 
292-2223;- 2233-26, 

ELECTION SPEECH(ES)— 
See “Speech(: 

ELECTORATE(S)— . fast 

न इक: 2-27 oof University = 
the tral Frovinees. 2 99. 

System. of snraliog the — for the 
)in the Pro- 

vince: = 

ov aa 

ELECTRIC BULB(S)— 

Question “re manufacture of — in 
ndia, 7482-83, 

ELECTRIC CHARGE(S)— 
Question re— — realised from Indian 

refreshment rooms “on | the East 
Indian. Railway. 

ELECTRIC DEPARTMENT— 

Question re— 
Filling up of vacancies of  coolies 
~ and wiremen in the — of the 

North Western Railway,. Delhi. 
330. = 

Joint inquiry by ants 
Traffic Department of the North 
Western Railway in the —. 298. 

ELECTRIC STATION (S)— 

Question re recruitment of staff for 

— to be opened at Meerut, city, 

Muzaffarnagar .and Saharanpur 

330-I. 

ELECTRIC SUB-STATION— 

Question re Muslim representation in 

the — opened at Jacobabad. 2646. 

ELECTRICAL DEPARTMENT. 

Question 7¢ Muslim 
the — and Accounts Departments 
ae North Western — Railway. 

ELECTRICIAN (S)— 

Question 76 promotions and demotions 

of —.and chargemen, etc., on the 

Great Indian Peninsula Railway. 
पा 

ELECTRICITY— 

Questio! 
a 2 ia 

Supaly of an 

Lieence under the Indian — Act 
applie the Delhi 
Municipal ie a 95... 

Fay, house rent, and — charges, 
etc., paid to Assistant. Surgeons 
on State Railways. 

~~ @uaition जट patting of ans4=i6n the 
nzibar cloves. 582-83. import of 
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= 
Demand for Excess Grant: 3260-6l. 

fl 

EMOLUMENT(S)— 

Question re reduction in the — and 
“ number’ of ‘certain. officers. on the 

‘East Indian Railway. | शत 

EMPEROR— 

‘Question! re speech delivered’ by the 
ex— of Abyssinia in the League 
of Nations. 2 WB as Whe Ya (५34 

ee ee 

EMPIRE— ii 5 हे 
Question re publication ‘of the Report 

Mr. 8. 8. pare a age 
tary Museum ciation, on the 
Museums in India. . 4040, , 

EMPLOYEE(8)}— 

on Ne ence of an —" Welfare Gom- 
ve yee on’ the Rohilkund» and 

umton Railway.“ 3270.» 
Alleged harassment local Balu- 

chistan — by . their — officers. 

for Bathing arrangement 
and Muslim railway — at Sukkur. 
2646-4 

Bihari Evi 
the Bengal and North .Western 
Railwa: 3 

Classification of passes to railway 
on the lines of the Central 

४ ॥॥ लत गा travelling ‘allowance 

Praia arg ४५ 
lit during the @ ‘ar. 

Discharge of Muslim — on the 
North Western Rail 998 . 

पु “20, 
orld spams 7s subordinat 

EMPLOYEE(S)—contd 
Question re—cont oe 

Discharge of temporary — in, the 
inferior and labour services ‘and 
the appointment of ‘ex-military 
men in their places on the North 
Western Railway. 7:88. 

Dismissal of certain” — of the 
~ — Delhi Municipal Committee. 70 
Dismissalor discharge of sn — by 

a senior scale or administrative 
a officer on State Railways, 7583. 7 - 

+6 Railway Administrations for 
the ‘education of ‘the children of 
their —. “63- 

discharged from ‘the: East’ Indian 
Railway on account of defective 
eye sight. 2594-96. 

“| = "in the Traffic Devartment of 
‘the Rohilkund and Kumaon same 

o 

Institutes" in: certain tatters or 

x State Railways, 74 
*e Form ofecertificate ranted to an 

eeservice’’ on. the reatio Indian 
Peninsula | Railway. 5 ० 53355. 

‘Grant 'of Loans ६0 the [hy the 
East. Indian) Railway > Go-opera- 
tive Society. 2972-75 

‘ew Industrial — 6f-the Railway’ Fress: 
+ 9) at. Calentta: 

| Joining of Railway Unions and 
||. छपरा ७ Federations, by Railwavei—. 386. 

> Leave: for- the indnstrial — of 
~ Railway ‘Press at Calcutta 

Seas 

Memorials from the industrial’ — of 
tn the Government of Ttdia Press 

> Caleutta... 266-7. 
Non-provision of old scales of pay 

for retrenched — of East 
Indian Railway’ Press. "2607-08 

Notice terminating waren 

TS-0RR pitied 8) Benes se 

HH है pcm ae stationed at 
i Simla 
| Payment a holidays to the — of 

ie East Indian Railway Press. 

Periodical eye-sight ‘tésts of the’ 
workshop) of 

OQudh and. Rohilkhand 
Hallway, 2505, 

the 

कर
े 
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EMPLOYEE(S)-—contd, aie 
ae re—contd. eile 

‘Procedure condemnati — 

Fast Indian’ Railway 

‘rohibition of money lending by 
३647 =o (railway  --+ I8. + 

“Promotion. of demoted — in the 
Railway — Fress at Caleutta. 
262-3. 

Promotion of — in the | Howrah 
+ Division of the East Indian Rail- 

on WAY 
Special pay of -——-om State Rail- 
Ways. Pos. 

‘Transfer..of certain) industrial — 
of 

, from, the » 
the permanent ~ establishment. 
2977. ॥ 

> EMPLOYMENT— 
Question re— 

-~ of | Indians in, the, India | Office. 
46 

हऋ — of Indians in the Office of the 
High Commissioner for, 

ee एफ (99 ye? कक है 
ह00५ु75 

अरे: 

Qu 
श quality of paints, 

etc: 2726: ::िजक्िसाड 

> NCLOSURE(S)-— 

> Quéstion re open — for third class 
कर फुट 80 er: Hardwar Railway 

ogo Station. * 02.03 
ENCOURAGEMENT— 

Question re — of tha gallant, ta, 
small कक 3 a ial 

7 हे ३00: * a 

Z Indianisation i of Ground — शा 
-. ~pleyed by the Indian National 

| & Airways, Limited. 3) 

| ENGINEERING CoLLEGE— 
ip Question re students from the 

‘A’ -olasss of) 

ENGINEERING DI¥ISION—contd, ८ 
Question re—contd, 
en recruited 

in the 
288... telephone 

Lahore —. 

“Non-observanes of orders tegarding 
reservation on the. fi 
the cadre of 
and mistries. 365: ! ४ 

ENGINEERING. FIRMS—. 
Question re — fabricating and assem- 
Ua epmasin products “in India. 

ENGINEERING SUPERVISOR(S)— 
Question:re reéruitment of’ Muslims 

as —,'Telegraphs. 364. 
See also under ‘‘Supervisor(s) 

ENGLAND— प्र we 
Motion for adjournment 76 introduc- 

nominia in tion of the systéeni ०: 
the selection of शक 
Indian Civil in —. 7780 

Question re— HUTAR 

Heged ry greement 
‘Wetween' —, France and America 
उठ27:92. 

Applications for tions 
Indian Civil Service_in —. वश 
2. 

Appointment “of an from’ — 
to consider wollte 
proving the railway finances. 27: 

Article entitled “Broadcasting in — 
published in) the 

Hindustan Times, 594-95. 
Bilateral] Trade Agresments with — 
_and other countries. . 947-8. 

Deput ation of Sir. Eric Mieville 

Popularising of cashew “alte in. 
urope and particularly in’ —. 

Sale of quinine in — and other 
countries. 5६ ४9. 
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" ESTABLISHMENT— : 

2 INDEX To LEGISLATIVE ASSEMBLY DEBATES 

ENGLISH BOOK(S)— ‘ 
Question re fixat of the value’ of 

a shilling in Indian Currency for 
the sale of — at the Wheeler's 

__. Stalls on Railway Stations. 2626. 

ENQUIRY (78) 
Question re— 
— into the condition of railway 

finances. 240-22. 
— into- the grievances of the em 

ployees of, the Bengal and North 
estern. 

— into the worn of the ‘Clove 
‘ion in 

and reservation of Ken: ‘4 High 
lands for Europeans. 7: 5 

— regarding . working. of . the 

2 Sindorac a Zanzibar 7 Binder’s. = ' «750. 

ENQUIRY COMMISSION— 
See “Commission(s)’’. 

ENQUIRY COMMITTEE— 

See ‘Committee(s)’’. 

tiie 

ENROLMENT. 
Question re — of qualified voters by 

the system in operation). in Great 
Britain, _223-25. 

ENVELOPE(S)—__ 

the flaps हर ८ 

be so SALT, MR. H..A. 

ite कफ 2 on 

re 
Agitation in Ceylon ‘against Indians 

- © and ~Malayalees. ' 2005-06. 
Nomination of a Malayalee to the 

©) © State Council and appointment 
छः of a Malayalee officer —to look 

after the interests of Malayalees 
m ‘Ceylon: 

Question . re— , 
ineumbent of the Post™ the ‘of 

seilig sting Director, — II, Railway 

o== "Post OF ‘the et = II 

Re-organisation of — work on the 
East Indian Railway, | l007-08., 

f justrial 

ESTABLISHMENT MANUAL— =. 4 
Question. re preparation.of an.— for 

the Railway Department. 65-7. 

। 

Question f@' opening of a passage 
direct. to»'the Dharmashala outside 

»— Railway Station. 90, 673-74. 

BPHIOFIA—si 7 है... awdtanyy: 

Question re— we 
Effect of the victory of Italy on the 

Indians settled. in. —. 338-40. 
Part played by India in the meet- 

ings of the Council) or the 
Assembly of the League of 
Nations after the conquest of — 

‘by Italy. | 494-95. 

ETHIOPIAN TROOFS— 

Question re communiqné issued by 
the Royal Consul merges for Italy 

‘about the of Dum Dum 
Bullets to = 48-40, <r फरा = 

EUROPE— 
Motion for adjournment re Indian 
owned shipping service | between 
India and —. 2242-45. 

Question re— 
Convict. settlements in. —.~ and 

American. 
Fopularising of cashew nuts in — 

eS in England. a 

Safeguard) £ the interests of Pd ‘ ing o! interests of — - 
alone by the League of Nations. 
या... भू (कसम 

EUROPEAN) 
Question re-— 

Churches established “by “ certain 
railways for the use of their, — 
and _ Anglo-Indian __ employees. 
493-94 

Classification ‘of = “prisoners, 906- 
07. seks : 

Distinghion Beh मे ween Indians and — ~~ 
aa os ‘actories. 74. aproin 

iS wnomy effected by the t- 
mént’ of Indians in»place hie 
the higher branches oof! public 
services. _ 707-09. #2F 

Enquiry - of the 
Clove gs ede Pine in 

Ras and eservation “ 
कक ह ds for —. 753-54. = 

0. me 
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EUROFEAN(S)—coned. = |: 
Question reco { 

Reservation of the Kenya High- 
lands for — and position of 
zee in foreign’ countries. 486- 

Schools for the education of the 
girls —_ an 
employees 
Bengal. and North’ Western) Rail 

a way. 93074. 

Supersession of Indians by — on the 
forth, Western — Railway. 

04. 
Use of the word, (000५7! in respect 

of; _Indians'and “Labonr’’ in_res- 
pect of — and -Anglo-Indians. 

EUROPEAN FIRM(S)— 
See ‘“Firm(s)”. 

EUROPEAN NATION(S)— 

Se Nation(s)’’ 
aS फताका 

EUROPEAN WAR— 

Beas “Indians sent overseas during the 

Money Fe the Indian E; 
spent over the 3 

EVIDENCE— 

Question re checks applied to verify 
the — against the detenus. 255. 

EXAMINATION(S)— 
Question re— 
Age for — for recruitment to the 

cadre व the. Postal clerical 

operators. ~ 339. 
Departmental — held in 922 for 
a ore Government of India offices 

_— by an expert of the financial 
‘position eat of alr Railwa; प्रठा-58 

— for in the 
Allahabad G Fost Office. 3322.23 ro oe हू ice. 

_— “Pat ene “recruitment of clerks in the 
‘ost Office. . 380 

ह © for recraitment of cler Bec the 
Government of Tndia iat 
and attached offices. '3374- 

EXAMINATION (S)—contd, : 
Question re—contd. 

५ — for recruitment of 
‘Telephone Beene 

Facilities the staff to sit 
for the ecounts — on ihe 
East Indian Railv क्क्वा 
‘ees charged ty the Public Service 

clerks in the 
Accounting 

g ake 

376-78 Gy | 
Indian commissioned officers in the 
Army passing promotion —_and 
reported fit for promotion. 3306 

Marks for viva voce in the Indian 
Civil Service —. 7 

=< Non-inclusion of Patna est 

appointment to public services, 
046-4 7 

in the list of centres for 

Passing of the Goods Accounts — 
by Goods Clerks at Howral. 

Periodical health and eye ‘sight — 
of the railway staff: 2593-94. 

Frocedure for selection of candi- 
dates for Public ‘Service Com- 
mission —. 

Procedure on State Rail for 
or reducing 

from. superior to — inferior 
rvice on failure to’ pass an —. 

78-80, 337: 
Refund. of fees of applicants not 

admitted to competitive — of th 
Public Service Commission. 3309. 

Removal of Indian Philosophy 
from the list of optional subjects 
for the Indian Civil Service —. 
777-78 

Routine grade — for recruitment to 
the Government of India Secre- 
tariat. 602-03, 

Rules regarding the selection of 
applicants for admission to 
Public ice ission —. 
3309. १2370: हि 

Selection: of pee by © ‘the 
7 3 Eublio Service jon for- 

admission to — for certain 
3354-55. 

Selection of candidates ‘hy the» 
Public Service _ Commission 
certain —. 3309. 

Selection of candidates by the 
Public Service Commission for the 
Indian Audit and | Accounte® 
Service —. 3308-09, 3327... - 

Station, Master’s — in the Morada- 
bad” Division, Indian. Rail- 
way. 

Summoning of candidates for viv 
eyo 9666 ==) by bic Service 

-» Comtnission. z 
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EXCAVATION” EXODUS— wert : 
Question re— है कल जल सम in Question re Simla “: 35455; 743-44. 

tas work at Padampur. 404. EXPENDITURE— 

saith ise ps Question re— 
EXOESS F Effect of the separation of Burma 
See’ ““Fare(s)”. on the tee ye 295: 

| | SE indiavon sent to League 
pes hae | of Nations, etc. 449-60. ० 

Motion for adjournment re revision of 
dian Curren¢y and — policy. 

2667: 

EXCHEQUER— 
Question re money from the Lovwian — 

a appt over, the last European War. 
६7 3४०9 

Ti 
Uniformity. in. Provincial Regula: 

the, tions, 7" 
Varying — rules and regulations in 

the different. Provinces. £35. 

EXGISH, DUTY (iES)— 
‘Qitestion re’ import «and -- on coal 

used ४७७ Railways. 2094-95. 
Statement laid on the table ‘re pay- 
mets fronr sagar— to» sugar’ manu 
facturing’ provinces, © (वकय2, © 

EXCISE RULES40) jo tecyn~] 
"Bee “Rule(s)"” 

EXECUTIVE COUNCTL— 

Demand for Excess, Grant. 5257. 

EXECUTIVE COUNCILLOR(S)—. 
uestion Te 

_- Permission, Winejal —-to"%stand 
ee 2499. 

et Pol propaganda + by. — intend. 
5 40 ०७०॥(856 the elections: | 2577: 

EXECUTIVE OFFICER(S)— न् 

“Question” 7ह "pay of the —°debited to 
Fund f Mattra. 

2008-09... « ae rae: oP 
bt २० 7 -sinhent emit? 0० 4 ‘ 

EXEMPTION— Hho geihel 

a — of Government’ #éFvants 
ecessity of" purchasin; 

platform ‘tickets. 676-77). \» 3 

| 

— incurred on Lee concession pas- 
Sages. 3369. 

Tncome and — of each cantenment. 
3058-62. 

Income and — of the Sales ie पथ 
ment of the North Western: Rail- 
way. » 3369-70, 

Steps taken to improve the Railway 
gisvennes and reduce the Railway 

EXPENDITURE ON RETRENCHED 
TO RE-. PERSONNEL “CHARGED. 

fea sane 

Demand for Excess Grant. 326]. 

Pea 

EXPENSE(S)— 
Question ré— 
_ incurred by Government on. cer- 

tain’ heads connected with Haj 
Pilgrimage. 

— on troops sent from India to 
Abyssinia during the Italo-Abyasi 

Reduction of staff — and andere 
ing of civic amenities in the 
Almora Cantonment. _769. 

जड़? एड (805५5 ने -.. 
Question re— r tx 
Appointment of a foreign — to 

advise Governihent’ on -broadéast- 
ings, 7045-44. 

nis from-England 

a 
of the” Railways. 

fat 
ae ~~ invited to examine the 

+ Government of, India - Depart- 
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EXPERT(S)—contd. 
jion 7e—cont x 

Spates from the Amritsar Com 
mercial Association to the Board 
of Inland — for enquiry 

7 727 aae pees 
works out by the 

Imperial Dairy —. ं: 

EXPLOSION (S)— 

Question Te— 
—_at.the ७0007, Workshop 

बल 

on oH North Western Railway. 

: Fy in e223 i colliery, at Sitarampur 

2 

EXPORT(S)— id 
Question re—  _ 5 

aut 

— of gold from India © since 
England. went. off the Gold 
Standard. 868. 

— of raw ‘cotton’ and «raw. cotton 
purchased by the | United» King- 
dom and Japan. 586. 

Traffic in monkeys from the Pro- 

rt 

serap on the North 
363. 

in foreign countries. 84, 
wet 

EXPORT beac Binsasendh 
Question re ap for. r the grant 

‘awnpeng and of. —_9: if 
other States, 4644.. 

EXPRESS TRAIN (S)— 

Rt Th jon of ‘mail and — on the 
Rohilken ae Kumaon — Rail- 

way. 
Running of cars for Indjans 

on the 47 Up and 8 down — 
between rah and Saharanp' 

EXPUNCTION(S)— ० 
— of certain in a question 

pu? by Mr, ह 6६२ Din Ahmed.” 
245. 

Motion re — of certain passages: 

he कप 8 of the Legis. 
हर Se ‘Assembly. 983. 

EXTENSION oi. oo 5 
<Question re— wxermenq to 8575० 

~ omen of Services granted to the staff 
of the Incom Department at 

400: 

vinees | to’ Calcutta’ for — to © 

| EXTENSION(S)—contd. 
Question re—cont 

— to.some of the Superin- 
200 Die Posts and Tele- 

torat 2738. 
2. & ०. | ० का ॥ 

appoi tof गा a -pe-appointmen’ yc 

4. 
Permanent — of the eet conces- 

sions to the 
District. _467. 

EXTERNMENT— हे 
Mi from H. BE, the Viceroy and 
Ge हल का ८० । the हा 22: कल 
motion of Mr. Saksena, 
regarding the — of Mr. M. R. 
Masani from the Punjab. 63. 

Motions for adjournment re — of Mr. 
R. Masani ffom the Punjab. 

606, 693. 

Question re— 

— of Indians outside India or not 
permitted to return to India for 

~ political) reasons.» (858, 
—.of Mr. ~V) OV. =Giri_ by» the 
Pondich Go 259. 'पल्पपशाटा। 

— of one Mr.»M, Samiullah.from 
the» Delhi ce, 2056-57. 

EXTERNMENT ORDER(S)— 
tO. 
vkash, 

Provincial 

—_ on ihe Mr. Ratna 
: er of the Delhi 

mgress Committee. 

See “also under “Order(s)” 

EXTORTION— © 
Question re remission of sentence 

passed on the accused in the 
Coimbatore — Case. - 4434-36, ४4 

EXTRA-DEPARTMENTAL BRANCH 
POSTMASTERS= 

See. Rostmaster(s)" 5 
ee = टला 

EXTRA iP. ) - POST 
OFFICES : ae 

Question ze, Tir 3526-27. PHI AIT AT 

EXTRA-DEPARTMENTAL ~ SUB- 
POSTMASTERS— ren 
See “Postmasters(s)’’. 

tran 
EXTRACT(S)— ; a) 

ae ae 

| 
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EYE-SLIGHT- Sie 2 

Q 
discharge 

Employes East 
of defective —. 

= test of ‘workers. 2596. 
‘Periodical — tests of the employees 

in the mechanical wore की 
the old Qudh and Roh nd 
Railway. 

Periodical health and — eXamina- 
Sons of the railway 2593. 

Recommendations of the Royal 
Commission on Labour regarding 
a = test. of _ workers 

ta F 
FACILITY(IES)— 

Question re— के 
Additional postal-— provided for 

rural areas. 208-82. 
Certain. — provided to the convicts 

sent to. the Andamans... 985 
Denial of — to Indians in. Addis 

Sas velling publi shi for the tra’ public on the 
East Indian Railwa: 25. 

— for treatment of detenu Aloke 
nath Chakravarti. 6l. 

— given to the staff to sit for the 
Goods Accounts tion on 
the East Indian alway, way. 40-4I. 

ee of — of study for detenus. 

FACTORY (IES)— 

‘Distinction between Indians and 
Enropeans in Ordnance, 74. 

Strike in the Bangalore Tobacco 

Stikes' in --; ॥858. 

FACTORIES (AMENDMENT) BILL— 

See “Bill(s)". 

FAIR(8)— 

Question re— 
Collision of trains on the occasion 

of the Kurukshetra —. 28.29. 
Hardships experienced by pilgrims 

at Baigit — on account 
-Bukhtiarpur 

FAIR(S)—contd. 
Question re—contd, 

Motor and. प्रा traffic. competition 
with the railway on the occas: 
sen of ,. the. Kurukshetra —. 

Passengers who attended.. the 
Karukshetra.—. _ 27-28. 

FAKIR(8)— 

Question re— 
Free journeys enjoyed by ‘beggars 

and. sadhi हु Railways. 
680- 

Non-prosecution of sadhius, — and 
beggars travelling without ets: 
on the East Indian Railway. 
89. 

FAMILY MEDICINE— 

‘Question re revised edition of the 
Moore's, —. 2653-54. 

FAMINE-RIDEN AREA(S)— - 
to —the 

604- 
Question re relief given: 
eee of Bengal in the —, 

FAMINE-STRIKEN AREA(S)— 

Question re— 

Grant of concession rate for trams- 
port of fodder by rail into — in 
the Bombay Presidency. 7795. 

Railway concession for transport of 
fodder to the — in Guzerat and 
Maharashtra. 2043. 

Railway concession for transport ‘of ~ 
food and fodder to the — in the 

batch, 2333. and Pachmahal 

of in the 

FAN(S)— 
Question re provision of — in the 

third and intermediate class com- 
partment of 
983-84. 

Intermediate class — on the East 
Indian Railway. 7700-0. 

Rates of passenger — and goods 
freight on ae -and Japanese 

eee ct of the crew 
रह pg | who ‘fail to collect. excess 

Paivsy. 2 3365-66. | 

ways. 

? | 

v\n
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FARE(S)—contd. 
Question re—contd. 

Reduction of — 
and Delhi and ding w ne the Grand Trank Exp 8 
39. 

Reduction of third class — between 
Bezwada and Masulipatam on 
he ~=—- Mad. and Southern 
Mahratta Railway. 2339-40. 

Radnelion of third class —on the 

क77-48. ze 
Reservation of four first class berths 

on payment of one — on © 
ways. P260-6L, a toy ४ हः 

FAREWELL PARTY(IES)— 

ion 76 — tobe given to the 
Assistant Superintendent, Howrah 
Goods. 024-25. 

FARM(S)— 

Greeti कट purchase of Sindhi cattle 
lore — and issue of 

breeding: fans अउ4. 

FAZL-I-HAt 
BAHAD 

Question re— 

PIRACHA, KHAN 
‘SHAIKH : 

Allotment of quarters near Gol 
Market, New Delhi, to non- 
migratory staff. 2943-44. 

Cancellation of the appointments of 
Muslim Inspectors in the Crew 
Department, Eastern Bengal Rail. 
way. 76. 

Money Circulating Scheme started 
$ certain firms, 2828 
Muslim refreshment rooms at cer- 

tain railway stations. 2828-29. 
Recruitment of more Indians to the 

Indian Medical 
Recruitment of Muslims in the 
> Indian Mi Service. ~ 2827. 
Refusal “to permit Shaikh Abdulla 

Kufi, “a well-known Afuallim, 
from entering India. उठा. 

Selection of candidates hy ‘the 
Public Service Commission for 

to e for 
certain services, 3354-55. 

FAZLI-HUSAIN, KHAN BAHADUR 
MIAN 3: 

Expressions of regret the death 
है Pen aad eee 
and Mr. W. 8. Lamb. 065-09, 

FEDERATION— 

Question re— ; 

“Communication of . official. docu- 
ments or information by ७ Gov- 
ernment servant to his service 
“Association, Union om —. 3335. 

Joining of पल Unions _and 
Railway employees. 

Probable date of the Inauguration 
Ss लक 

| aif 
FEE(S)— 7 5 

Question re— Paar 

— charged by the Public Service 
ive exa- 

minations, 376-78. 
+ for certificate of posting. 4859. 
Refund of — of applicants not 

to 
tion of the Public, Service Com- 
sion. 

FEEDER ROAD(S)— 

e ‘Road(s)’’, 

FEMALE(S)— 
Question re protection of the honour 

of —. using eRe hall at 

FEMALE COMPARTMENT(S)—- 

See ‘‘Compartment(s)”’. 

FEMALE PASSENGER(S)— 

See ‘‘Passenger(s)’’. 

FENCING(S)= 

Qeutsion re epee vements made in 
railway. — small stations 
check ticketless travelling. 685-86, 

FEROZEPORE— | 7 
Question ve représentation ‘made on 

behalf of the Brahmins of the 
United Provinces by the Brahmin 
Sal 2950. 9 कल्प 

FESTIVAL(S)— 
Question re grant... of polidare “to 

ds and parcel 0 rt 
mA Indian — १४8४४... 9-92. “3 

FIELD WORK— 
Question re trait of Indians in — 
ip tt ie A scloical Department. 

es a 

W
e
 “-

 । 
अकी

म
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”~
 

Question re— 
ras for Indians in —: 2004- 

Indi: in — and: substitution of 
nomination for election. 254-56. 

Population of — and communal 
epresentation in the Legisla- 

tive Council. 2068-69. 

FITTING(S)= 
‘Question re purchase of new —_for 

the motor trollies by the East 
Indian Railway. 07-8. 

¥FILM(S)— 

- Question re— 
periodicals and: og eee hibited 

— books and alice publications in 
foreign countri: calculated to 
lower India in the eyes of the 
world. 9. 

FINANCE(S)— 

Question re— 

f a Committee 
enquire into the —. 49-92. 

A tment of an expert from 
8 to consider the question 

of improving the railway —. 
27-72. 

Enquiry into the condition of rail- 
way — 

Improvement of — and reduction 
the deficit. in the railway 

270-7. 
Letter entitled ‘Railway — and 

Rail-Road Competition” published 
in the Hindu. 493-95. 

Placing of railways — on 8 proper 
‘footing. 984-85. 

‘Question of the Railway —. 773. 

FINANCE DEPARTMENT— 

Question re. books forfeited under a 
ann notification of the. —. 67! 

FINANCE MEMBER— 

Question re— 

Interview of Sir 
| uty oon 

Reserve Bank, with the —. 
of tte 

Post of the Private Secretary to 

‘Views of the — on indus tion 
by a protective policy. 

FINANCIAL ADJUSTMENT— इक 

Question re report of the 
Committee on — between 
Burma. 3357. 

INANCIAL ADVISER— . 

Question re appointment to the Post 
the — at Army Headquarters. 

peyeetion 

FINANCIAL COMMISSIONER— . 

Question re contemplated = herman 
of a European . as — of Railways. 
356-58. 

FINANCIAL ENQUIRY(IES)— 
Question re special qualifications -of 

Sir Otto Heimeyer for conducting ~ 
the — in India. 696. a 

FINANCIAL EXPERT(S)— 
See “Expert(s)”. ? 

FINANCIAL POSITION— न 
Question re— 

Examination: (by an expert of the 
— of the Railways. 737-38 

— of the Railways. 78-80. 

FINANCIAL SETTLEMENT— 

Question re— S 

Recommendations. of the Amery 
Tribunal in res) / आओ of the Indo जी 
Burma --- 5. इकन्य 

Report. of the Committee on — थे 
between Burma . (पे. the Shan 

5 States, 2357. ; 

FINANCIAL 
Q ti re 

Indo-Burma —. 32222. 

FIRE(S)— 
Question: re— 

—-in certain parts of Delhi. 907. 
_Measures_ for 7५ अल: of 

FIRE PARADES— ८ 
See: ‘‘Parade(s)” 

FIREMAN(MEN)— 
Question re— 

Discharge of certain — and shunters ™ 
ete Eastern Bengal Railway. 

School established at Caleutta to 
train —, shunters and drivers. ‘ 
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Question re— ‘ 

Engineering — fabricating and 
bli steel products in 

India. 33, manufactarin : + a ° 
७ .—— manufacturing pig iron in India. 

“Money Circulating Scheme started 
by certain —. 2828. 

Monopoly for the supply of paints 
enjoyed by certain — 27-28. 

¢ . Preferential treatment shown to a 
— in the matter of 

testing of paints. 
Refusal by the Indian Railways to 

accept paint a certain 

Test of of readymixed red 
oxide, pins sbmiind कि cova 

=e » 

-FIRST CLASS— 
(Question re reservation of four — 

berths on payment of one fare on 
railways. 260-67. 

FIRST CLASS COMPARTMENT(S)— 

See ‘‘Compartment(s)”’. 

FIRST DIVISION(S)— 
“Question re— 

Clerks in the Goyernment of India 
Secretariat, qualified” for — and 
second division not provided 
in those divisions, a 

Men _ qualified for — and. second 
divisions awaiting 

FLYING CLUB(S)— 
Question 7 help to private — in 

India. .. 2503-04. 

FODDER— हू 

Question re— 
Adequate supply of — and grazing 

for and i saree 
ment of ney in a i 
manner. 755-57. a 

Grant of concession rate for trans- 
port of — by rail into 
stricken “areas in the Bombay 
Presidency. _793. 

Railway 
basis 

for transport of 

Railwa for’ ‘transport of 

food and — to the  famine- 
stricken areas in the Jhalod 
Taluka and Panchmahal District. 
2943. 

FOOD— 

Question re— 

Arrangements for के छा of 
in 
Divisions. 843. 

Railway concession for trai पक hag 
— and . fodder-,.to the 
stricken areas in the 
Taluka and Pachmahal District. 

FOOD-STUFFS— 
Questi 

in Goyernment of India Offices 
and reeruitments made in the 
Ape and Political Department 

FISCAL .REFORM— 

Question’ 76 — State help for indus- 
|‘tries -and development. of _ the 

FIVE-YEAR PROGRAMME 7 & 5४ 
Question re — of broadcasting. 76, 

FLAP(S)— 

aiff i made by 
vendors of — at Railway Stations. 

257-59. 

FOOT OVERBRIDGE— 
See “‘Overbridge(s)”. 

FOOT 7805 (8)-- 
= See “‘Peon(s)"’. 

FOOTBALL GROUND— 
Motion for Adina’ re. control 

of the ers on the — 
Annandale. 

Question re inadequate ~ gumming 
on the — of embossed envelopes FORCED LABOUR— 

“ ame it Question re eee of the con- 
FLOOD(S)—= =~ vention on — 322. Ss 

Quentionbarashes tats Bihiedese2IB6. See also under ‘Labour’. ~ 

FLYING— FORECAST(S)— 
Question re landing grounds, aero Question re non. supply of accurate — 
dromes and runways made and air of quantities by Railway Board 
as fitted out for night “856- > eee of paints and varnishes 

<a a कड़ा 
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FOREIGN AND “POLITICAL DE- 
ARTMEN i 

Question re men qualified for first 
and second divisions awaiting 

intment in Government of India 
ices and recruitments made, in 

the —. 3I52. 

FOREIGN COUNTRY(IES)— 
Question re— 

Appointment of Indian Consuls and 
i mmissioners in —. 265- 

of Trade Commis- 

Films, books and other publications 
in — calculated to lower India 
in ffs eyes of the wo i 9. 

“ee al nder”"'Coantey को 

Question re appointment of a — to 
advise Government on broadcast- 

043-44. 
See also under ‘‘Expert(s)’’. 

_FOREIGN GOODS— 
See “‘Goods’’. 

FOREIGN GOVERNMENT(S)— 
See ‘Government(s)’’. 

FOREIGN LIQUOR— 

_ See “Liquor(s)”’. 

‘FOREIGN MUNICIPALITY(IES)— 
See “Municipality (ies)” 

FOREIGN TRADE— 

See “Trade” ; 

FOREIGNER(S)— 

Question 76 archeological 
by — in India, 3039-40. 

excavation 

FOREMAN(MEN)— 

Question: re— 

House rent paid by — and Assist. 
ant the ‘Rohilkund and 

_ .» Kumaon. Rail: 3294, 
Staff with defective vision employed 

as drivers and Assistant Loco. 
a etc., on State 898. 

FOREST 80884 (8)-- 
stion re licences for guns to culti- 

in —‘inh Chhota Nagpur and 
Bihar. 3069-70. 

FOREST SERVICE— 
Question re discharge of Provincial 
— Officers. by the Punjab, Govern- 
ment on compensation. --pension. 

FORFEITURE— 

Question re— 
— of amount under sections 93 and 

302 of the Indian Railways Act. 
उ42. 
ace books pee a certain notifi- 

of epart- 
ment.” 674-75," = 

FORM ‘OF CERTIFICAT 
See ‘Certificate(s)’”. 

FORM SUPPLIER(S)— 

Question re placing of the — of the 
ostal Stock Depot in superior 

service. 283], . 

FORT ZONE AREA— ~ 
Question re abolition of the Military 

Control of the — in Delhi 

FRANCE— 

Question re alleged monetary agree- 
ment between England, — and 
America, 3352-22. 

FRANCHISE— a 
Question re— 

Curtailment of the existing — by 
ae Dethi Municipal Committee. 

— for Indians in Fiji, 2004-06. 

“FRANKS, MR) |. 
Question re—_ 

Appointment of, — 
The Indian ree 

Present position held by =, for- 
merly» News Editor’ in the Delhi 
Broadcasting Station, - 4475. 

FRAUDS) 
‘Question: 7e— 
— cases. in respect of the 

of joint stock companies. ane 
— in ‘the supply of coal to the 

pis st sict “2700, 

‘Loco. Department in Bareilly 
City. 375. - 

Losses sustained by Government 
through. — or negligence on» the 
East Indian Railway 5 

Questions of — in conn wae with: 
Railway tickets, 2840. 

FREE PASS(ES)—_ 
See ‘Pass(es)’’. 

5 
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x FREE PASS RULES=) 9) 5 00 

Motion for adjournment re — of in- 
members of Government 

(T55- 
dividual 

© to express personal opinions 

- FREELANDGANJ— 
कै है की हक) re ‘ 

Rail 

| Sager 
ict on the a earnings of: Rajl 

ways, of .increasing fares and; + 
| 925, 
_ Proposal to increase..— on, coffee, 

tea and rubber. 228. 
Rates of. passenger fares and 

| — on Indian and Japanese 
} ways, 984. 

| ह of — on yarn the 
aa South Indian Railway. 333-34. 

| FRENCH POSSESSION(S)— « 
je Question rc negotiations’ regarding 
i] 

t 

the cession of 
३222-25 

: FRESH FRUIT(S)}— 
Question re ee: of parcels con- 

taining —. हि 

FRIDAY PRAYER— 

Question ze Home Department Cir- 
cular re the 

FRIVOLOUS NATURE— ait 
Motion for adjournment ré alleged 
— of ‘motions of adjournment. 
३245-44. 

FRONTIER(S}— 
Article entitled ‘‘On the --” pub- 

lished jn the Statesman 
; Bar ries é of the’ Mohmand 

852.53. 

“FRONTIER POST ATTACHED’— 
Question re note entitled ** pub- 

lished ‘in Statesman. 2000-0. 

“W, FRUITS)— 5 Wii 
ati '€' deli: of parcels con- Que a hal eae 2 nine 

FUNCTION(S)— it 

Question re — and_ duties 
Imperial Dairy Experts.” 3: 

FUND(8)—_ tation 

Question. 7e— एच 

‘ANotment ‘made for the ig or 
Arambagh Road from the 
Development: = eset 

Frand cases in respect of the — of 
joint stock companies: 699-4700. 

King George Memorial —.. 207-72 
Pay of the Executive Officer debited 

‘to the ‘Cantonment — of Muttra 

“si ee 

f the 

F 

the ‘inajor ports. 

Statement laid on ‘the table Showing 
the objects ‘on which ‘the Aviation 
share of the Petrol ‘Tax —_ was 

एव, expended during 7935-56. 

FUNDAMENTAL RULES— 

See. “Rale(s)” 
FUZLUL HUQ; MR. A; 

227 है the Hate Poy sf ie ction 
2674-76, incl 

G 

GADGIL, MR. N. V.— 
Arya Marriage Validation Bill— 

Motion to consider. 646, I655 
Consideration of clauses. 2036-38, 

205l, 2784, 2787, 2796. 
Cantonments (Amendment) Bill— 

Motion to consider. 487-89, 522-25. 
Consideration of clauses. 538, 547, 

$50; 563, 664, 2565. 
Code of Civil Procedure (Amendment) 
Bil 

“Motion to refer to Select Committee 
and to circulate. 400 

Indian Railways (Amendment) Bill— 

Motion to tefer to Select Committee 
and to circulate.’ 205," 2i6. 

no Se | Bil— = : 

Motion for 
| by the Government ‘of नकद ct 

provisions of 
« ee of ‘the Bengal Public Security 

i © Act Town of Calcutta 
Sand ie Distriets ‘of 24 Parganasand 

‘Howrah; 77224. 767 ; * a SiO 84) 5 
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GADGIL, MR. N. V.—contd. 

Question re— 
Allegations against a Police Sub- 

Inspector at the Moradabad 
Hindu Refreshment Room; 289. 
हर in Nazul reyenue in Delhi. 

Assessnient of annual value of prov 
perty in ‘the Nasirabad ‘Cant 

ts in British India and 
pective stations. 69I-97. 

Chi in the nomenclature of the 
Poona Bangalore Mails. 709-l] 

Cireular re support to — shipping 
446. 4 

 Destitutes ean” Goer atthe Jubbulpore 

Duty and function of the police 
ae on railway stations, 285- 

Employment of the ‘Dufferin’ 
cadets as officers. 3299-3300. 

Enhancement. of water tax in. the 
Nasirabad Cantonment. 73. 

Grant “of concession rate for trans- 
“port of fodder by rail into famine- 
stricken areas in the Bombay Pre- 
sidency. 793. 

Grant of livery allowances to the 
duftaries in the Government of 
India Offices. 3359-60. 

Lands owned 99 private proprietors 
in .cantonments. -699, 

Promotion of Sub-Assistant. 
geons of the Indian Medi 
partment, 72-2, ; 

Rate. chorged for water supply. 
the ‘Nasi d Cantonment, 7]2. 

Refund of the amount paid by the 
abad Cantonment Board for 

ogi of water. 772. 
Reserve clerks in the Jalpaiguri 

Postal Division. 
Rules for suing Government for 

breach of trust in respect to. ser- 
vice conditions, ete. 286-7. 
dar Bazars in Cantonments. 699. 

Sale of liquors before and after the 
licensed hour in Delhi. oi 287-38. 

Separation of the Deolali Canton- 
5. Bazar. the Cantonment 

2 i et \ कल 
Supersession < ‘Building Com- 

mittee of the Nasirabad. Canton- 

“Cantonment on ' 
of certain villa, 

GADGIL, MR. N. “V.—eontd. wail कट 

Question re—contd. 

Transfer of the |. Bangalore Hubli 
Section of the Madras and South- - 
ern Mahratta - Railway to the 
Mysore Government. 709. 

Use of ey aes it rooms on State 
Railways by police officials. 288- 

Question (Supplementary) re— 
Agreement between His Majesty's | 
Government and His Exalted | 
Highness the Nizam about Berar j 
referred to in section 47 of the 
Government of India Act, 935. 
3002 04, 

Ay one web of the Cabinet Secre: 
4998. 

-Article : entitled —“‘Borrowing # 
Local Bodies’’ published’ in 

“Indian Finance: 2488. 
Bhonsla School of Military Training. i 
2675. : 

Books forfeited under a certain | 
notification of the Finance Depart- | 
ment. 674-75 i 

Collection and utilisation of public 
subscriptions, / 657-58. $ 

Contracts of agen ey for purchase of iy 
grains: for. Military and the man- 
agement of Grain Depots — at हूँ 
certain places. — 269 —_z- 

Financial position of the Railways. Z 

ऋषर eruldraval from the mem 
the League of Nations. 

न अं प्ले 
Instruments of accession for Thdiase 

States to join the Federation 
65. 

Loans taken by the Indian. States | 
from the British Government. : 
768- 

Non-appointment of an Indian as 
Deputy Agent of the South Timian - 
Railway. 89-22. 

Organisation of publie works in con- 
as empty ४ relief of un- 
5 ६ rhc 6 2 श्र > 

ol ‘ihed books in the 
‘library of the Legislative Assem- 
bly. _776. 

Rates of edibles.in Indian refresh- | | 
ment rooms on the East Indiar 
Railway, 7620, व68, 9 2 
6 + न डक ea the «Royal = 
‘ommission xe 3 | giver: be 
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GADGIL, MR. N. V.—concld. ४ 7 
T tary) re—concld. 

Report of the Sapru Committee on 

Representations made by. the pri- 
> of the Cellular Ji 

Retrenchment’ on roilways. 900. 
Trained cadets of the ‘‘Dufferin” 

484 
Unemployment problem. 000-02. 
Want of a raised plaform on the 

branch line between Chichoki 
Malian via Jaranwala on the North 
Western Railway. 487. 

Resolution ve indebtedness of agri 
culturists. —820. 

GALLERY PASS(ES)— 
See ‘Pass(es)"’. 

GAMBLING— 

Question re— 
_ Satta — in Ajm 3339-40, 

e of carnivals used for —. 

GAME(8)— 

Question re out-door — allow 
prisoners in the Cellular Jail 997. 

GANDAK RIVER— 

Question re provision of a bridge over 
ies at Saidpur Ghat near Pusa. 

GANDHI, MR.— 

Motion for adjournment re prohibition 
of the printing of pictures of — 
others, ete., on cards and covers. 

m 76--- 
« Permission to — ६० visit Mr. Subhash 

Chandra Bose. 2947. 
Refusal by the Post Office to deliver 

a. posteard containing —’s picture. 
«७ --975-36. 
बी 
GANDHI, MR. M. P.— 

Question re statement al 
of the Indo-Japanese So geet 
ment- by. —.» 2305. 

GARAGE(S}— 
Question re provision of — 

etc., for ni d staff 
Railways. or 

GARDEN(S)— 
Question re clearing away of a mango 
— for the construction of quarters 

»the menial staff of the Saharan- 

pur Remount Depot. 2088- 

GARHA (JUBBULPORE)— 
Question re assault on the inhabitants 

of a village near — hy 
soldiers. 268. 

GARHI KHAIRO— 

Question re extension of the present 

railway line to Jacobabad via — im 
Sind. 48. 

GARHMUKTESAR— 

Question re arrangement for melas at 

Hardwar, — and Roorkee on the 
East Indian Railway. 2840 

GAS BOMB(S)— 

e. “‘Bomb(s)’’. 

GAYA— 
Question re damages done to Railway 

in the districts of — and 
Patna. 559-6! 

GAZETTE(S)— 
Question re — published by “Railway 

Administrations, 340, 

GAZETTED MUSLIM OFFICERS— 
See “‘Officer(s)’’. 

GAZETTED OFFICER(S)— 

Question re— 

Promotions of the relatives of — on 
the East Indian Railway. 3037-38. 

Use of .office requisites for the 
benefit of the. — on the Hast. 

» Indien Railway. 025-27 

GAZETTED POSTS— 
See. Post(s)"”. : 

GAZETTED... RAILWAY EMPLOY. 
EES— 
See “Employee(s)’’. 

GAZETTED RAILWAY Vv ICE— 
Question re employment of relatives 

in &//7-4 38228 posts in Bon- 

GAZETTED RANK— 
5 33007 कक re — for the four Head 

Indian High ' Schools. 

}
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GAZETTED STAFF(S)— 
See ‘‘Staff(s)"’. 

MENT) BILL a hn 
See ‘“Bill(s)’’, 

(AMEND- 

GENERAL POST .OFFICE(S)— 
See ‘Post. Office(s)". mothica 

GENEVA CONVENTION IMPLE- 
MENTING BILL— 
See “Bill(s)””. 

GEOLOGICAL SURVEY— = 5४ 5 
Demand for’ Brxceas ti, 3250; 

Sot ia alas. 
BER Saoting “nailed deat 

GHAZIPUR— 

Question re— ght Ae Li 

Employment of muslim clerks in the 
Opium Agent’s Office —. 4 

Low percentage of Muslims in the 

Opium Agent's “Office, — |. 

Reduction of Muslim-clerks in the 
346-49. Opium Agent's Office, —. 49. 

Strength of clerks in» the rOpiam 
Agent’s Office, —. 543. 

GHEE— = 

Question re— * SS ae 

‘Adulteration in milk and —. 3I62. 
Importation of vegetable — into 

Be TERS India. 

GHIASUDDIN, MR. M.— . 
Durgah Khawaja Seheb Bill— 

Consideration of clauses. 339l. 
Motion to pass. 2404-05. 

Expressions of regret on the deaths 
of— 
Khan Bahadur Mian Sir Bazl-i- 

Husain Sir M, Rai 
and Mr. W. 8. Lamb. 07. 

Question re recruitment! of ‘more 
Indiens to the Indian Medical 

Te, restrictions on the 
ment of —, a Political exile in the 
United States. 3297 

GHOSH, NABA JIBAN— | "Ag fo aden 

GHULAM BHIK NAIRANG, SYED—, 
Arya Marriage Validation Bill— 

Consideration of clauses.’ “2803-06, 

Durgah Khawaja Saheb Bill— 
Motion * to consider: 3285-87. 
Motion to pass. —340-03. 

Question re death of one Zamir Ahmad 
‘by a train ‘at the Devi: ee 
rsing " near’! way 
Station. 678. t 

GHUZNAVI, SiR, ABDUL HALIM— 

Expressions “of regret on‘ the deaths 
of— 

Khan Bahadur Mian Sir. Faal-i- 
Husain, Sir M. Ramachandra 
Rao and Mr,..W...§., Lamb. 08- 

99. 
Indian Componies (Amendment) Bill— 

Motion to pass. 2572 का श्र 
Indian Railways (Amen -Bil— 

Motion to refer to Select Committee 
and. to. circulate. 796-99. 

Motion for adjournment re reduction 
of the duty on British _ textiles 
without consulting the Legislative 
Assembly. 307-0. 

Question (Supplementary) re initialling 
of the, notes on, research made by 
readers by. the . Librarian of the 
Imperial Library. 362-64. 

Resolution re interference from public 
servants in the ensuing  eléctions. 

2685- : "पत्र 

GIDNEY, LIEUT.COLONEL SIR 
HENRY— —2 5. 

Question re— Se 
Grant of rickshaw allowance to the 

Members. of - the . Legislative 
Assembly in Simla. 2537-38. 

Promotions and demotions of electri- 
cians and chargemen, ete., on the 
ath Indian Peninsula Railway. 

ait 

GIRDAWAR QANUNGO—. 
Question re appointment of a — as 
pies of the Court of Wards. 

GEL, ४४. Vac Not osat उक्त 
Chittag Port (Amen 

Motion to consider. 3043, 
Indian Companies (Amendment) Bill— 

__ Consideration of — les, कर ins 

Clause 75. 

dinent) “Bill— ) 
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Question re— 
Construction of hydrants supplying 

e drinking water or urinals id 
latrines. by the 
D 90. elhi. : 

re incurred on Lee conces 
33569. 

Externment of © है the’ Pondi- 
“Government. 259. 

Grent to the Marine Club of 
Ser Caleutta: | 3368 

Implementing of the convention on 
forced ‘Iahour. 2622-23. 

Labour in force in 
2628. 

= ere अं to the 

laws India. 

velit Bengal Nagpur 
way kshops at Kharagpur. 
520-2 i 

Sunday Fees Fund at “the “major 
ports. 3368. 

Question (Supplementary) re— 
Action taken on the Resolution re 

of locomotives in constriction 
Tadia. हि 

Allegations against the staff at the 
Kamalasagar Station 

‘Dismissal of ‘certain scavengers 
Waltair. by Bengal. Nagpur 
gilway. tr 

Extension of the Indian Trade 
Union Act to the Bangalore Can- 
tonment. 

Health of Mr. Subhash Chandra 

GIRL, MR. ए. V.=ronddse पर 53 

Question (Supplementary).. recontd. 
a0 »of the. International 
vot Labour Soi Goryention .. regarding 

eon forced 2076. pai 
‘Rail rays... 928. 

so Wisits of» rap yeaa ला Yami 
~ Khan and Roeizada 

the Andamans. 507, 
Trade Disputes (Amendme: it) oF 5 
Motion to circulate. 5 or : 

GTRL(S\—, 
Question re— 

aig, at at 
Aina ae ० ax 
Assault on 9 -— in the “Bhopal 
Ujjain Passenger Train. ‘336-32.. 

Schools for tle education of the — 
of European and Anglo-Indian 

है 

employees maintained * by _ the 
Bengal and North Western Rail 
ways d074, .. हु ae 

GLASS INDUSTRY— ५ 
Question re— नया Scere 

Analg na, Supplies of raw’ materials 

Protection to the —.  विह3-64 

GLOUCESTERSHIRE “REGIMENT. 
Question re allegations: against certain 

British soldiers of the — in Madras. 
05 

GOL MARKET— 

Question re allotment’ of quarters near 
—, New Delhi, ६० non-migratory 
staff: 2945-44. 

GOLAGHAT— 

Question re— 
wey, 

the — sub-division *in) Assam to: 
the Mikir Hill Traets: 98. 

GOLAM SATTAR—_ 
Motion for adjournment १९ murder of 

mail guard — on a Siraj 
ganj train 9९ Ranaghat anc 
Chuadanga,; 772: 5+ Gs saad 
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5 Apprehension ‘of abnormally increas 
imports of sugar from Java 

due to Holland's departure: from 
the —. 

Gold exported from India — since 
England went off the -+ 3868. 

600708-. 
Question re— 

Mis-declaration of — on the East 
Indian Railway. 027-28, 

Negotiations between the Govern- 
ment of India and the Kathiawar 

_ States to regulate the import of 

~ foreign —. 240-3 

ta “right is एव and Japanese 

GOODS ACCOUNTS EXAMINA- 
TION— 
Question re— 

Facilities given to the staff to sit 
for the — on the East Indian 
Railway. 40-4] 

Passing of the — by Goods Clerks 
_-at Howrah. 2633-. 

GOODS CLERKS— 
See “Clerk(s)"’. 

60098 DUTIES— 

Question re removal of restrictions on 
on the North Western 

way for training in —. 778, 

GOODS SHED(S)— 
Question re— 

Applications — invited for storage 
at the H h —. 

49. 
Forwarding agents at the Howrah 

2635. 
Reservation of one bag of No. 4 

shed within the Howrah —. 008. 

७0078 WAGONS— 
See ‘“Wagon(s)”’ is 

GOUNDER, RATNASABHAPATHI— 
Question re— 

_ Case of one — of the Coimbatore 

GOVERNMENT(8)— 
Motion for adjournment re— 

Freedom of individual Members of 
-- ६0 express personal opinions. 
355-62 

—'s breach of promise. 379-8I. 
Interference by the — of the United 

Provinces with the Sunni Muslims 
_ of Lucknow. 604-05. 

Question 
“Aeroplanes used by —. 25]6-I7 
Attitude of the — of the Union of 

South Africa with regard. to) the 
issue of licences to Indians. 
57. 

ltati with — cerned in 
the Ottawa Trade Agreement re 
their continuation. 738-39. 
शक आकर Department. of —. 

5. 2825- 
Functions of the unofficial advisers 

with the Indo- 
British Rane ky ie 2849- 
50. 

—'s Loan Policy, 686-88. 
Importation of foreign 

examine the various Departments 
of —. 599-600. 

Tosses sustained by — through 
fraud or negligence on the East 

dian Railway. 
Raising of public. loans by certain 

foreign municipalities and —. 
हु 2740-4. 

Rules for suing — for breach of 
trust in respect to service condi- 
tions, etc. 286-7 

made by .Members. of — 
against the policy कण —- 
062-63.. ere 

Speeches of Members of => against 
the policy of the — im their 
personal capacity. 2944-45. 

Taxation proposals of provincial — 
and Coal Cess in Bihar. 453-34. 

GOVERNMENT BUILDINGS— 
See “Building(s)” sag 

GOVERNMENT COTTAGE INDUS- 
INSTITU! TRIES 

Question re —, Delhi. 50405: 

GOVERNMENT DEPOSIT(S)— 

Seep pe 77: रन 
GOVERNMENT, ORDERS— 
Quéstion re retrenchment ‘Rung: 

‘pur Postal 53898, in disregard of 
the —. 

experts to-
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GOVERNMENT ‘OF INDIA— — 
Motion for adjournment re— 

Alleged aptive acquiescence of the 
=» in the recent political activities 

© of Sir Sikandar Hayat Khan, a 
Deputy Governor of the Reserve 
Bank of India. 364. 

Failure of the — to secure secrecy 
of ballot in the Punjab as recom- 

. mended by the Assembly. 2773. 

Withdrawal of the — from the 
League of Nations. 89-90. 

Question re— 

Changes to be a. 
from: the Ist. April, + 

Clerks in the — Secretariat qualified 
for 

the — 

wr first and second divisions not 
aes provided in those divisions. 

Confidential reports on the work of 
the staff maintained in the — 
Offices. 032-33. 

Departmental examination held in 
3982. for the —— offices, 048-49. 

for of 
clerks in the —_ Secretariat and 

~ attached offices. 3374-77. 
Expenditure. incurred by. the. —.on 

Delegates sent. to League f 
Nations, ete, 449-50. 

Foreign experts invited to examine 
the — Departments, ~ 229-3l 

Grant oi livery allowances to. the 
duftaries in the — Offices. 5359- 
60. 

Holiday - for © Baisakhi in the — 
Offices. 5 

Indian Secretaries Joint and) Assist 
ant Secretaries in the —. 43-32 

ndianisation of the — Secretariat. 

Men qualified for first and second 

— Offices and iba eine a J made 
in the Foreign and Political 

* Department. _3452, 
Negotiations hetween the — and the 
Kathiawar States to regulate the 
import. of foreign. goods. 24I0-3 

Peons and duftaries of the — Offices 
vegnired .to attend fire parades 

Pes 
Promotion of third division. clerks 

+n the — Offices. 88-89. 

677. 
Recruitment of Indians: tin) the — 

Departments. 32, 

a 

GOVERNMENT OF INDIA—contd. 

Question re—contd. 
Recriitment ‘of officers from the 

provinces in the — Secretariat. 
4475-75 : 

Replacement of unqualified clerks 
by qualified ones. in the Offices. 
डा5. 

Representation of Muslims in” the 
— Offices. 28-26: 

for 
Secre- 

Supply of cotton liveries to dufta- 
3360. ries in the — joes. ie 

Uniformity in the office hours of 
the several. — Departments’/on 

2938 Saturdays. 
See also *‘Central Government’ 

GOVERNMENT OF INDIA ACT 

See ‘*Act(s)" 

GOVERNMENT 
PRESS(ES)— 
See ‘Press(es)"’. _ 

GOVERNMENT OF 
CATION (S)— 

See Publication(s)”. 

GOVERNMENT OF INDIA SECRE- 
TARIAT— 

See ‘Secretariat(s)'*. 

GOVERNMENT PENSIONER—- 

“Pensioner(s)’’. 

oF _ INDIA 

INDIA PUBLE 

See 

GOVERNMENT PUBLICATION(8)— 
See ‘‘Publication(s)". . 

GOVERNMENT SECURITIES— 
Question re amendment of the law 

governing the transactions .in — 
57. 

GOVERNMENT SERVANT(S)— 

Question re— 
Age limit for ——/ for 
ae and, Accounts 

» Bx 
Communicati of © official... docu- 

ments or information by a — to 
his service’ Association,. Union or- 

» Federation. 5 
Compulsory rétirement 

twenty-five years of service. 2724. 
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“GOVERNMENT SERVANT(S)—contd: 

Question re—cont 
Definitions of “‘clerical’’, “inferior” 

id ‘menial’ staff as applied to ies 

— debarred from making any state- 
ment, — ete., embarrassing ‘th 
relations between certain persons. 
3359. 

— exempted from the necessity of 
purchasing platform. tickets. 676. 
77. 

_. Grant, of extensions to. superannuated 
persons and re-appointment of 
retired —. 252-4. 

Non-eligibility of temporary— to 
become _. members..of._recognised 
unions and associations. 3424-25 

~ Pro} retire: — whois :have 
whined the age of fifty years. 

“Rules relating 
service of -+ 5 

‘Scheme to retire — at the age of 
50. 3327. 

the: conditions of 
54-55, 

Withdrawal of the circtlar prohibit- 
ing — from co-operating with 
certain associations, 599. 

Writing of articles for press and 
pubication of books by —. है 

‘GOVERNMENT SERVANTS’ CON- 
DUCT RULES— AMY 
Question re— 

Applicability of certain provisions 
of the — to Government pen. 
sioners. उ540-व. 

Applicability of — to the staff on 
ways. 2634-35, 2642-43. 

GOVERNOR(S)— 
Question re— 

Interview. of Sir Sikandar Hayat 
Khan, Deputy — of the Reserve 
Bank, with the Finance Member. 
2008-30. 

Leave granted to the — of Madras 
* and the Central Provinces. 662- 

63. 
Platform tickets for persons going 

to _ railway. stations ae receive 
Viceroys and —. is 

Rumoured resignation of his’ office 
‘by Sir Osborne Smith, — of the 
Reserve Bark of India: 2495-96. 
ithholding of a telegram Tegar: 
ing motion: for adjournment to 

GOVERNOR-GENERAL, HI§- EXOBL- 
LENCY THE— = 
—’s assent to Bills, 40 mF tees 
Question re— 

Appeal to the — in Council against _ 
an order of the Agent of a State 
Railway. 2769. 

themorials, or © petitions 
submit to — in, Council. by 
thes the Allahabad. Divi- 

* sion, fe ndian Railway. 
Responsibility of —— in ‘Coane 

for the actions of the Agents of 
State Railways.’ 383. 

Rules framed by — in Council and 
the Local Governments under 
section 40 (6) of the Code of 
riminal Procedure. 2084. 

Speeches delivered by: —— to the 
242. 43. 

»- Submission. of . memorials. of. Rail- 
way servants fo the —. 92: 

Submission of y sft 

See also 0 
the’’. 

GOVIND, DAS,. SETH— 
Arya’ Marriage Validation Bili— 

Consideration of clauses. 2049, 2050. 
Indian’ Companies (Amendment) Bill— 

Motion. to consider, 724-726; 
Consideration of clause 40. 275i-52 
Insertion of new clause after clause 

Consideration ‘of clause 09. 2456, 
2457. 

Question re— 
Empite Forestry Conference 

Africa. held in 
Cantonm: aT a काकश 5 India and 

their respective ‘stations. — 
Destitutes treated at the Jubbulpore 

Cantonment General Hospital 
690-9. 

Income and expenditure of each 
cantonment. 058-62. 

“Initialling of the notes on research 
made by readers by the Libratian 
of the Imperial Li! piel 5362-64. 

Interest of Indians by the 
enactment) of labour laws in Iraq 

by private proprietors 
in cantonments. 69 

N the 
of better trade relations with 
foreign ‘countries. | 202- 7 

New rules for recruitment to the 
“Indian Civil 358-60. 
“Price of production "of quinine. 

43 08 3 

Production -of quinine 5 in India. 
श5-7.. ROTTS 
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ee DAS, SETH—contd. 

Question re—contd. 

Public opinion on the report of Sir 
Otto Neimeyer. 20/ 

. Publication of the “Sea-borne ‘Trade 
and Navigation Accounts’. 67. 

of th ipal of 
the Dhanbad School of Mines 
36-62. 

Recommendations of the Amety Tri 
tinal in respect of the Indo- 

Financial ‘Settlement. 

the British ‘Délegation 
Ababa’ to. tee iadians 

‘Cantonments. 

of the University electorate 
~ Centfal Provinces. 3298- 

System of enrolling the’ electorate 
for the forthcoming elections in 
the Provinces. 3297-98. 

Termination of the Ottawa Trade 
Agreement. 2028-I9. 

नल 3.00 008 दा कह Excise 
Regulations. 

Water supply in cantonments, 698: 

Question (Supplementary) re— 
Abolition of duty om Mimosa 

Extract, 
Articie’ entitled “‘Inter-related pro- 

blems’’ published in the Hindustan 
Yomes vegardig unemployment 
problem, 499-900. 

Classification. of political pi 

scrimination by Malaya and 
Ceylon against India. 347. 

Government Cottage Industries 
Institute, Delhi. 504-05. 

ee Sh of Federation: 334. 
en taken by. the Indian States 
ae sate ‘ British Government. 

Order of the bes oy ate of 
Midnapo: ~ Ama 
rendra Nath  Chattopadhyaya. 
434-38. 

Political prisoners confined in the — 
Andamans. Cellular Jail in the 

835-4) 

GRADUATES) 7 

GOVIND DAS, SETH—coneld. 

Question (Supplementary), :re—contd. 
Reservation of four first class berths 

on payment of one fare on rail- 
ways. 260, 26l, 

Resolution re interference from public 
“servants “in lections. ose tome 

GRADE ADVANCEMENT — 

Question re non-sanction of — to the 
oa on the East Indian Railway. 

Question re— 
Grant ‘of ‘higher’ initial rates of pay 

to — and intermediate clerks. in 
the Posts and Telegraphs Depart- 
ment. 

Stoppage of the recruitment of 
ee and under- — in’ the- 

way Clearing Accounts» Office. 

GRAIN DEPOTS— 7 
Question re contracts of agency for 

purchase of grains for ities and 
the management of — at certain 

- places. 267-I9. 

GRAND TRUNK EXPRESS— 

ete reduction of fare between 
and Delhi and speeding up- 

of the —. 2338-39, = 

GRANT(S)— 

Question re— 
i Mee the universities of 

ndia x them aes ling. — made 

phy geen parr of the 
= velopment of co- 

2485-86. operative ement,. 
Earmarking of a portion of the rural 

classes. 59-20. 
— for broadcasting. 849-50, 
— from the staff benefit fund on 
at Eastern engal Railway. 

— to the Marine Club of Calcutta. 
3368. ‘ 

Reports of the Tal Governments 
upon the distribution and utilisa- 
tion of the Rural Development 

rs lisation 0: e Tura) 

—. 903-04. ANTE = 33, 
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See | IN-AID— 
Question re reduction in the — of the 

East: Indian Railway Anglo-Verna- 
cular High School, Tundla. हु 

*9835 ४७7, MR. 6. F.— 

Indian Companies (Amendment) Bill— 
Consideration of clause 7, 067. 

Indian Tea Control (Amendment) 
Bill— 
Consideration of clauses. 3027. 

Oath of Office: 

“GRASS FARM(S}— 
Question re defalcations discovered at 

Quetta —. 

“GRASS FARM DEPARTMENT— 

a bb ad ie re Indian overseers in the 

GRAZING GROUNDS— — 
Question re adequate supply of fodder 

and — for cattle and improvement 
of livestock in a scientific manner. 
755-57. 

«GREAT BRITAIN— 
Question re— 

Ban on Indian students in —. 275- 
76 

Enrolment or qualified yoters. by. the 
system in operation in —. वि 
25. 

Feelings in India regarding Indians 
not helping — in future wars. 
3307-08. 

—'s consultation with India“before 
the last War. 3307. joining 

dia’ during ~ the 
2507-08, 

‘Negotiations for a fresh trade agree 
ment with — in place of the 
Ottawa Trade Agreement. 2494 

Negotiations for bilateral trade 
agreements. with — and other 
countries, 587-88. 

Pagts entered into. between the Gov- 
ernment of — and the Communistic 
Government of Soviet Russia. 
842: 

Temporary trade agreements between 
India and —. 2i2 

८४ 72 (7 INDIAN PENINSULA RAIL- 
Ex: 

See. “Railway(s)”’. 

-GREAT WAR— 
See ‘War’. 

“GREED OF KENYA -WHITES'’'— 
Question re article entitled — publish- 
a in the Bombay Sentinel. _2006- 

GRIEVANCE(S)— 
Question re— 

Committee to enquire into the — of 
the Eee la dian Railway Press 

Enquiry into the — of the em- 
ployees of the Bengal and North 
Western Railway. 2858-63. 

— against the Bengal and North 
Western Railway. 

— and ds of the agricult 
of the Delhi Province. 906. 

— of Indians in Kenya. 3/48-49. 
— of Indians in Malaya. 2306. 
— of the detenus, 3295. 

~ — of the old East Indian Railway 
staff on the Delhi-Umbala-Kalka 
section placed under the North 
80255 Railway Administrati 

— of the travelling public on the 
Bengal and North Western Rail- 
way. 90! 

— of the travelling public against 
the Bengal. and North Western 
Railway. 2065-66. 

Redress of — of the railway staff. 

Redress of the — of third class 
passengers. 76-' 

Redress of the — of the third class 
passengers. 

FITHS, MR. P. J.— 
Ti Companies (Amendment) Bill— 

Consideration of clause 37. 202-05. 
Oath of Office. I. 

“Resolution re— 
Indebtedness — of 
386-9. 

Interference from public servants in 
the ensuing elections. 98. 

agriculturists. 

GRIGG, THE HONOURABLE SIR 
JAMES— 
era for Excess Grant in respect 

Administration of Justice. 3259. 
Archeology. 3259. 
Andit (Railways). 3263, 
Aviation. _ 3260, 
Census. 3260. : 
Commuted value of pensions. 3262. 
Council of State. 3257. 

Executive Council. 3257. 

रू
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~~ GRIGG, THE HONOURABLE SIR 
तु JAMES—contd. 

Home Department. 5258. 
Hyderabad. 3262. 
Interest-free Advances. 3263. 

« Interest on Miscellaneous Obliga- 

J tions, 7, 
हु Interest on Ordinary Debt _and 

f ction or Avoidance of Debt. 

Legislative Assembly and 42४०७ 

3267. 
है 

ai ७" 

4 i te ad to Indian States and Com- 
~ > “panies, 3263. 

Payments to Provincial Governments 
on account of Administration of 
Agency subjects. 3258. 

Public Health, 3260. 
Refunds (General). 3262. 
Refunds. (Railways). 3263. 

मु ee and Printing. 326I. 
|< ‘Transfer to the Fund for the Eco 

mic. Pond Age and_Improve- 
ment of i 

Working E of the 
j Traffic Department. 3264. 
आओ Working Expenses — Maintenance 

i : and Supply of Locomotive Power. 
~ ait a2 Expenses हद 

War 7, — Maintenance 
of Carriage and Wagon Stock. 
3264 

7 Motion for adjonrnment— 
Abolition of the Tariff Board. ss 

224, 226. : 
‘Government’s Currency _— Policy. 

Legislative. Assembly. 
Revision of the Indian Currency and 

Exchance policy. श0, 2702, 
270, 272-2. 

Presentation of the Report of the 
ies nts Committee. 246- 

Statement te— 
Demonstrations against the ruling of 

the Chair. 459, 
Postponement of the Reports of the 

Publie Accounts Committee. 3265. 

Progress of rural. development 
schemes. 3206-42. 

GROUND ENGINEERS— 

Question re Indianisation of — employ- 
ed by the Indian National Airways, 
Limited. 3478-79. 

GUARD(S)—. ... 
Question re— 

Arrangement for water for — of the 
Assam. Bengal yy. 93, 

— on the North Western Railway. 
3386-87, 

— retrenched in the Delhi Division 
of ‘the. North Western Railway. 

Promotion of — on the North West- 
“| ern Railway. 3485. 
Provision of rest rooms for Indian 
— at certain Railway stations. 
369. 

Selection and promotion of —! in 
the Dinapore Division of the East 
Indian Railway. 

Selection and promotion of — on 
the East Indian Railway. 2630-3I, 

Supply of a ecaig? uniform for 
a Cabinman a —on 

Great Indian Peninsula’ Rail- 
way. 

Supply of ‘suits to the — on the 
Rohilkund and Kumaon Railway. 

GUDUR— 
_ Question re construction of as over 

bridge at the — Junction Station. 
2072-75. 

GUJERAT— 

Question re— 

Failure of crops in Ahmedabad and 
other districts of —. 

GUM(MING)— 
Question re inadequate — on the flaps 

of embossed envelopes. 676. 

GUNS— 
Question te— 

Licences for — to cultivators, in 
_ forest, i Chota Nagpur and 

Use of spray — for painting of oo es 
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GUNTUR— 
Question re > 

iiway' Stati 

Machavaram ih the — District and 
Nidigallu in the Nellore District 
2073. 

Historical monuments at Chelrole 
in the — District, 2988, 

Prot of the 
ancient Amarayati “Buddhistic 
Stupa in the — District.” 2987. 

GUPTA, MR, GHANSHIAM SINGH— 
Arya Validation, Bill— 

Motion to consider. 658; 4639-40, 
655-58. 

Consideration’. of clauses. 659. 
| छः 2035, 2042-45, 2049, 
205l, .2053,'2782, 2783, 2793, 2794 
2805. 

+ Bangalore. Marriages: Validating 

Me pass. 302I, 
ee Motor Vehicles (Amendment) 

Motion to refer to Select: Committee 
and.to circulate. 400. 

Indian Reilways (Amendment) Bill— 
Motion to refer to select committee 

and to circulal 
Indian. Rubber Control (Amendment) 
Bill— 
Motion to consider. 3006-07, 3008, 

3009, 300, 30I2, 30I3, 30I4. 
Maneuvres Field Firing and Artillery 
Practice Bill— 
Motion to circulate. 3275-77. 

HABITUAL INDEBTEDNESS— 
Question re liability of railway ser- 

yants to be dismissed from service 
for insolvency or —. 7029-30. 

HAJ COMMITTEE(S)— 
Question re— — 

ons against Meinbers 
‘of the Port —, 3428-29: 

Appointment of committeés similar 
to — for those going to places of 
pilgrimage in India and_ outside. 
5049-50. 

Necessity for the continuation of 
Port —. 3052. 

HAJ PILGRIMAGE— 
Question re expenses incurred by Gov 

+ ernment on. certain heads. connected 
5050-5l. ... 

HALES, MR"  त 
Question re appointment of — as 

Divisional Superintendent, Rawal 
pindi Division of the North West- 
ern Railway. 337 

HALTING ALLOWANCE— 
See. ‘‘Allowance(s)’?. iashor 

HAMAL(8)— 
Question re distinction — bet 

Indians and Europeans in Ordnance 
Factories. 74. 

Question (Supplementary) Le research 
works carried ont by Imperial 

GUPTA, MR RATAN PARKASH— 
~ Question re restraint and externment 

Orderson Shrimati Satyavati of 
Delhi and —. 850-5i, 

GURCHARAN SINGH, SARDAR— 

Question re arrest and ‘detention of 
3327-28, 

GURKHA(S)— 
Question re recruitment of — in the 

Assam Rifles. 297I-72. 

GURMUKHI— 
Question 76 postal clerks in the Punjab 

and. North-West Frontier Postal 
Circle required to pass a test in —. 
365-66. 

tion re of a 
sufficient number of — these 
Bengal and North Western “Rail 

"way. 2865. 

See “Committee(s 

HANDBAG(S)— 
re 

clase passengers to carry: ‘attache 
cases and’ —*freé of- charge. 29-30. 

HANDLOOM(S)— 
Susstion re pro 

Qk syttiar 
HANDLOOM WEAVER(S)— 

Question re— 
Effects of. the. recommendations of 

ee pe Board on the Cotton 
>. Textile Industry upon the — 
207878. i 
secisttakedcttinptors. the i taken-to i ve the t of 
— प्राप्या+ 5 3 oe |; 

p
y
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Stadents passing from) the ‘A’ 
class of the’ Maclagan Engineering 
College, Lahore ger 

Tender for the supply o ate 
2 बे ous Red Oxide Pam 

» Visit of [मरे M » Namin 

AE fs रे 
HARASSMENT— 

Question 7¢ alleged’ — of Jocal Balu 
chistan employees by their officers 
2650-5. “4 

i --Question--reinconveniénve’ and = — 
—_ caused by silting up of a certain 

waterway , Brow Buxar' and 

i
f
 

Chansa 
East Indian Railway. . 2978-79. 

Ss HARDWAR— 
ह Question re— 
ole tury eXbeence # shed on the platform 

of ths Railway Station. 90. 
Arrangement for melas at —, Garh- 
muktesar and. Roorkee.on the 

_. East Indian Railway. 
— station en the East Indian Rail 

Open enclosures. for third - class 
t — Raitway Station. 

70206 4 mi 

HASSAN, MR: K. M.— 

Question re— 
a 7) Allegations: against ~—, 

“© Director, 
Deputy 

Establishment, Railway 
94. 

of Railway 

HAWKES, MR.— 
Question re article written फेए 

ea Chief Commercial, Manager, North 
Western » Railway, on Rail-Road 
Competition. 3370. 3 

‘pazMhrpaGH— 7८ 

HEAD(S) OF DEPARTMENT(S}— 
Question “re designation of on 

State Railways. oa 

HEAD OFFICE— 

Oe Superman ae toe tae 
tober of of the 
East Indian Railwoy tot 9 

HEAD POST OFFICE— 

See “Post Office(s)’”’. 

HEADMASTER(S)— 

Question re gazetted rank. for the 
four — of के 30 ts Railway 

“HEADQUARTERS . OFFICE— 
Question re— 

Special Ticket Examiners in the — 
North Western Railway. 2989. 

Vacancies of yphers in — 
and Divisional Offices 
North Western Railway. 2989. 

HEALTH _ 
Question re— 

Condition of — of _political prisoners 
in the Cellular Fail in the Anda- 
mans. 

Condition of — of ‘State Prisoner 
Bhupendra_ re Rakshit 

285८ पक 6 Le Bareilly Central 

Report on the — of Mr. Subhash 
ae Bose. 3049, 3I57-58, 

HEALTH AND NUTRITION—- 

०3255 आर 
NE; MR— 

Question re ‘appointment of -- _ as 
x on special Duty on the East 

Indian Railway. 2772-73. 



| 

ee STATION(S)— 4 ६. 
Question re Holi 

for the North 
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HIDAYATALLAH, SIR, GHULAM 
HUSS. 

हे Fogian .. Companies, _ (Amendment) 

devation. of clause 40,, .,748- 

Copsiceratiea, of clause. 42, 96l- 

ere Motor Vehieles (Amendment) 
i 

Motions! to refer’ to ‘Select Conimittee 
gu to circulate. 407-09, 462, 

Resolution re indebtedness of  agri- 
culturists. 833. ASEH 

HIDES COMMITTEE—.... 
See “Committee(s)*.') 

wins 

HIGH COMMISSIONER, .,,FOR 
Question re— = EE = 

pel 77 ent of Indians-in the; office 
ot 470- 

Qualifications ye appointment as 
— in London. 239-4. 

Statement laid’ on the table re cases 
in which the lowest tenders have 
ne been actapted hy the —.' ‘2350. 

HIGHLAND(8)— 

Question re = 
sr a into working of the 

Clove Growers’ Association 
Zanzibar and reservation’ jiof 
Kenya — for Europeans. 

Regervatiqn. of Kenya 

HIGHER GRADE— tie 
‘Question re filling चए ofa’ post of — 

clerk in Railway Clearing 
Accounts Office. 2979. 

HILL ALLOWANCE— 

Question ve — paid to Railway staff 
at Simla. 384. 

HILL DISTRICTS— 
Question re— 

Halting alloWahee sarictioned to the 

Post..Offices in the — |. of the 
Bengal and Assam Circle: 

Issue of orders regulating and res. 
tricting the tours of » supervising 
officers of the Posts and_ Tele. 

hs Departm the, 

et ७४... 

HILLY TRACTS— 

Question’ ##° fixation of the length of 
‘beats of -postmen: ins —. - 3350. 

Absence “of and Muslim: refresh 
‘mént rooms on the-Rohilkund and 
Kumaon Railway. 376. 

Allegation against a Police Sub. 
Inspector at the Moradabad — 
ne ae Room कं श्ठा' i 
Alle; kidnapping of &7 — “gir! 

2“ पर 382.90 

Seinen, agen अत Sixt 7 thar — and 9 
Railway Officers. 02: 

न Bathing Maslin a aly n 

te ear Sukkur. 
Percentage of Bihari — and Muslims 

in the East Indian Railway. 2067. 
Percentage of Bihari — and Muslims 

in the Indian: Medical “Service 
2068. 

Preponderance of — in. Postal 
Circles: and the: posts and - tele- 
gvaphs Directora' ड6फ 

HINDU— fT 

Question re— 
Article efititled “British 

Racial Discrimination 
the = yegarding 

he 46-7. P 
Article entitled th sea Changes 

in Rail Rates ished in — 
459-60. 

Article entitled ‘Provincial Auto. 
nomy and the Centre” published 
in the —. 236. 

Article entitled ‘Racialism in “Bast 
Africa’ published ini the —. 
59-92. 

- a है pad te बी 

Article entitled.“ pectin] Educa- 
tion -in_ Ij i in the 

7 
Article entitled “* Courts and 

the Executive” lished in the 

Article entitled “The Orisis in South 
, ica’” published in the’ 

Colonial 

—
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HINDU—contd. 

Question re—contd. 

Enquiry” published in the 
aI. 

“Trusteeship and 
published in the 

Avticle entitled 
Discrimination” 
—. 2590. : 

Article entitled. ‘Unemployment’ 
= published in the लि 

96. 
educational के och? a os 

ct en’ 
"pert ed in the.—, 596- 

Letter entitled ‘Railway Finance 
and Rail-Road , Gompetition’’ pub- 
lished in the —, 95. 

Renter's pct के 
HINDU MARRIAGE VALIDITY 
BILL— il S08 

5६ उतने 
et tine m 

HINDU UNIVERSITY— 

Question._re educational istance 
‘sai a. ० of the railway staff 
= im the — and Muslim Un: 

उतहा. 

nate ४ 

See “Bill(s)"" 
nt 

versity. 

HINDU WOMEN’S RIGHTS’ TO 
PROPERTY BILL— 

Sees Bill(ay’ 
= ere 

= ४ 3 toe te IT} 

Questi 
‘classes “elon; 
yeligion. 25: 

HINDUSTAN 

Question #€-- 
_Article entitled “‘Broadcasting im 

re! ged. India” published क्र 
95. 

कर 

ig to — to bis como 

TIMES— 

Article Boge ie ‘ited | 
Road VT a ‘published of 

ed in the 

Article entitled “Th Overseas” 
published. in the —. 520. 
rticle entitled “Tnter-related 
+77कक 7 phi in the — 
vegar ng unemployment — prob- 
lem. 500. Sey pe हे 

HINDUSTAN TIMES—contdsy) | (५5 
Question re—contd., at 20. । 

Report entitled “Sir | “a 
Assurance to Unionists’ Sindee blish- 
ed in the —. 200-2. 

HINDUSTANI— ore i 
peer i 4५. 4५: es 4 = आ ape ipo 

: x 2 7 
z n ५. yocabul of 
a roadcaating., 90L 

HINDUSTANI 850५4. DAL— 

Question: re “practising of Rifle ‘Shoot 
ing with an air-gun by volun 
teers of the —. 66-662. 

3 CY MTSL SS 

HIS MAJESTY'S GOVERNMENT— 

aMteR 

an the “Government of 
adi fia Act, 4935. 002-04, 

HIS MAJESTY’S SERVICE— 

»» Question re letters sent by. the Offi 
of the Postal. 

— without any Postage Stamps 
being affixed to them. 006-07. 

ay है 

HISTORY (IES)— 
Question re — of “public workers of 

Delhi. 4000: 2 

HISTORICAL MONUMENTS— 
See “Monument(s)’’ 

0274 "7 3003 t 0% 

HOLIDAY (8)-- #शउजंडसतमत 
Question re— 

Grant of —'to ‘goods and d 
éelerks"~ on ~” important tadian 
festival days. 9-92. 

Grant of — to the officials working 
in the Railway Mail 
ing offices. 74: 5७87" 

Grant of relaxations on Suan ok 
and — to the clerks. in ‘the 
Record Office of the 

Servi 
Howrah 

— an ate., of indus 
workers ase 853. “al 
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= FATES 
Question re—conte 

i ier ent’ for! — tothe eniployees of 
tee “East Indian Railway Press. 

Sale’ of Sas eterna on — and 
Sundays: 

HOLIDAY HOME 
Question r¢_— provided for the North 

ost a “Railway ‘J Hill Stations 
५.67 tae 

HOLLAND— ढ़ 
Question re apprehension of abnor. 

mally ine imports ‘of ~ sugar 
from Java ay € to —'s ‘departure 
from the gold standard. 2409. 

HOMAN, MR.— — : 
Question 74 api fa 
Divisional, dent, Karachi. 

HOME DEPARTMENT— 
Demand jfor Excess ‘Grant. 3258. 
Question re— 

Appa tment of a Sikh Officer in 
appointments under the con 

trol the — 
— Circular 7€ the Friday Prayer 

Bt 

HOME MEMBER— Fe 

Question re’ defects in the jail-life of 
the Andamans found by 
49-20; - 7 

HONORARY MAGISTRATES— 

Question re — on the Rast’ Tndian 

See also “Magistrate(s)’’. 

HONO Ree SPECIAL 
TRATE: 

MAGIS- 

See “Magistrate(s)’’. 

HORSE(S)— 
Question re. complaints of the owners 

of — and bullock-drawn conveyances 
and carts in Delhi ५ | 

HORSE GART(S)—_ 
See “Cart(s)"> = at 

HOSPITAL(S)— 

Quest: re— 
Destitutes treated at :he Jubbul- 
Re neral 
i 

— and dispensaries the — Rohil- 
kund and Kumaon Railway. 375. 

HOSPITAL(8)—rontd. AY 

Question re—eontd: Petpet? 

Irregulavities counected with the 
acceptance of tenders for the 
Irwin —, New Delhi. $40-22. 

HOUR(S)— 
Question re workin ot ~ drivers 

o» Working. between, Robai and Sibi on 
© the North W , BIB. 
HOUR(S), LICENSED=- 

56 Question resales of li 836 betors 
and after the — in Delhi. 2387-४७. 

HOURS. OF. EMPLOYMENT 
RULE(S)— कु 
रन ion कह exemption Of the running 

fromthe operation of the — 
ways. 2599- Staite Rai 2600, 2968- 

cnet gamit: Baltiny. 43 = 

OUSE OF COMMONS— 

Question re question and answer im 
the — on the 770 June, regarding 
revision of the Ottawa Trade Agree- 
ment. 28-I9. 

HOUSE RENT— _ 
Question re— te 
— paid by Foremen and Assistant 

Foremen on ८: 277 and 
Kumaon Railway. — 

Pay, — and elecirivity chargés, ete , 
“paid “to Assistant Surgeons on’ 

State Railways. 2. 
See also ‘‘Rent”’ 

by the Government of Bengal” of 
the provisions of Chapters aT and 
Til of the Bengal Public Security 
Act, 932, to the Town of Calcutta 
and the Districts 9f 24 Paraganas 
and —. 772-74. 

Question re— 
Applications: invited For “atoracy 

odation at ds accomm 

Sh 
eet ee ‘ for the supply of 
foo atte — and Dinapore Divi 

sions, 843. 
Arrangements for work on Sundays 
and Postal Holidays in the — 

___ Railway. Mail Service. 70-74 
Cabinets of Ross. Patent Ticket 

. Cases Bocking Off for use at tho 
ices. 76 77. 

Continuation of the cut on allow- 
ances of the Railway Staff at -- 
and Calentta. 96, 030-3 
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HOWRAH—contdy eit if) i 
Question re—contda.. ७४७३४६०७५ 

Contract forthe» Pee of 
the, —, Bridge.. }, 2992-93. 

HOWRAH EXPRESS— 
Question re insanitary . condition 
_ the third class compartmea: attac! 

: fora through “journey 
48, 

HUDSON, SIR LESLIE— 
Appointment of to, the Committee 

Petitions: 
Expressii of regret on the deaths Grant of relaxat n 

and holidays to the clerks in the 
Sub-Record Office of the — Rail 
way “Mail Service.) 7. 

diate class rel- 

ipa Burdwan and 

; a fone 

jon of persons. officiat 
ing in“ higher gr: ales मा the — 
Division of the East Indian Rail- 
way. 038-39. 

Passing, of the, Goods, | Accounts 
Examination by Goods Glerks at 

Reservation of one’ ee “of No. 4 
shed within the — 

008. 53K 
Running of dining cars for Indians | 
Son the 7-7 and i8-Down Ex 

between me nse — and Saharanpur. 

HOWRAH BRIDGE— 
कै re 

Question re oer 
Proceduré ‘in r to the conven- 

ing of Selection” Boards ‘on the 
of the Hast Indian Railway. 

“Procedure in the matter ot promo- 
eS Gace in the -- of the 

te “Railway. 47. 

Racial’ diserimination in the matter 
of promotions in the —+ th 
East Indian Railway. 3022-45. 

i— 
Khan Bahadur Mian Sir Fazh Hox 

sain, Sir M pes 

Clause 67 
Clause 97. 2452. 
Clause ii]. 2529, 253L 
Motion to pass. “2570-7l." 

Motion to consider Council of State 

Question Cy ode te Indisn 
labour in Malaya. 

HUME, MR— _ 
Question re reports ‘of they. Speciar 

Officer — and. Kilokhri ‘Sewage Farm 
Committee. . 

HUSK{s)— ts 
Question re’ import of rice in the — 

“—“Gin'the “Ma Presidency. 2970-' 

HYDERABAD— 

‘Démand’ for: Excess Grant," 3262. 
STARRY patent न कक 

Question : डक 0 हर व 
king urinals and 

latrines: by ithe ‘roadside’ in १ New 
Delhi. 90. pase 

I 

IcE— ‘ 
Question re—¥H4SAET 35 पल पा: 

and 8९००0व 
९ East In- 

Carriage of — by fi 
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ICE—contd. 
Question re—eontd. 

for + 
ee: z le of — and aerated 
La bs East. Indian and 
oe Western Railways. 2756- 

7. 
Tenders for the sale of — and 
“aerated waters on the East In- 
dian Railway. 2757-59. ~ 

ILLNESS— 
Question re— | F 

Employees. in the Traffic Depart- 
+) Menty>of the — Robilkund “and 

Kamuon Railway discharged on 
grounds of protracted —.  3i70. 

Leave on average pay in cases of 
+ for teachers in the Hast Indian 

Schools. 2967. 

हल्की 

Share ce! ndians in the quota of 
- — allowed into the United States 

of America, 467-69. 

IMMIGATION COMMISSION— 

“Commissign(s) '.. 

IMMORAL TRAFFIC— 

Question re suppression of -- 
or ee in Delhio and the centrally 

TB 

IMPERIAL BANK OF INDIA—.., 

Question re Standing (0: on 

IMPERIAL DAIRY EXPERT(S)— 
Question re— 

के 77:27: and duties of the —. 

Research Wovks\ carried out by the 
—. 334-35. 

it 

IMPERIAL LIBRARY— ७ 

IMPERIAL LIBRARY=—contd’ 

Question re—contd 

Employment of the inferior staff of 
the =, Calcutta, on clerical’ duties. 

Initialling ofthe notes on researcls 
made by readers by the Librarian 

MPERIAG INSTIPUTE(S)— « 
Question re— 

— of Animal Husbandry and Dairy 
ing at Bangalore 

Bor hing en of he a of Animal 
- Husbandry, an airying at 

Bangalore. 330-32. 
Faso the 55: 6 of $ Animal ts and pening from 

rat 
TETAS, % 

naERh Lat EOREPARIAT SER 

Question. re classification of the mem- 
bers the .—. 288. 

IMPLEMEN'P(S}— 
Question re pre-historic stone taken 

to Cambridge. a aegggere ft 
yi. ‘Shion 3तः stg ४ 

IMPORT (S)— 

potatoes on its indigenous pro- 
duction. 479-80. 

Appreh 3 bi alls in- 
की — af कप ‘from Java jas 
to Holland's hes titi fromthe 

कर gee s sh met we Tie 
vit ७७ the. — of हि 

ae हर i < 
at ce the husk in the Madras 

residency.  2970-7I. 
Negotiations _between».the 4-73: ea 

ment ef India and the 
States te te the — of foreign 

itm, ay weed} ri हि 
Putting of an embar; ES — ० 
~-Zanzibar~ cloves. at 

» Fanning im India and Tndustry i 
iy 4) duty free. —_of wattle 

है eeteaeh, | BIAEAE yi onl 22 
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.* See also ‘“Duty(ies)”. 

IMPORTATION— 

e Question re — of foreign experts to 
4 examine the various — Departments 

of Government, 599-600, ... 

IMPROVEMENT (S)— nf 
Question. re ५ og 

‘ ‘and’ North 

= IMPROVEMENT TRUST(S)— 
Questi ion re establishment of an — in 

Delhi. . 908-09. 

INAUGURATION— 

Question  #€-- 

-_ tion.  48, 
meet PY 

INCOME— 
Question re— 

ee. — and expenditure of each ‘canton- 
ment. 056-6 

. oes, -spendi of the ‘Sales 
Department of the North Western 

3369- 

INCOME-TA X— 

— realised by certificate procedure. 
= 2975: 
Investigation of. the 

system by experts, 

Notices sent out by — Officers to 
Toe 73 to send in their returns 

Rott ef double — by > people 
| ५ gente nouse) property in Saigon. 

| Petition trom the Amritsar) Com- 

| 

Indian = — 
2593. 

amercial.Association to the 
of LS ah ek for enquiry 

“ into the Indian — system, 44- a 2 yi 

Re-distribation. of — areas! | 2974- 

INCOME-TAX COMMISSIONER(S)— 
Question re assistance given by In. 

come-tax Officers to — in cases of 
appeal iti Gpen courts. 2255. 

See also ““Conimissioner(s) of Incoms 
a tax 

INCOME-TAX DEPARTMENT—__ 
Question re— 

Determination of seniority’ “among 
the staff of the Bihar and: Orissa 
—. 2642. 0! ve 

६25१३ ad working of the 

"Sela eared 

officers in the 
Bihar and Orissa —. 

Introduction. of the ‘Communal 
qebrcegnatson Formula’ in the 

Recruitment. tothe —. 2074-75. 
R ploym of the ater 0 
00४१7 आर clerks of the -- 348- 

tae 

INCOME-TAX ENQUIRY COM- 
MITTEE— 
Question re report of the. 243. 

INCOME-TAX OFFICE(S)— 
Question re removal of — from Hazari- 

bagh: to. Ranchi. . 2728-30. 

INCOME-TAX OFFICER(S}— 
Question 7९-- 

पा ent of income-tax from —. 

Assistance given by — to -dncome- 
tax Commissioners in cases of 
appéal in open courts. 255, 

Notices sent out. by — to) income- 
tax send in their re- 

का vig of 7085-96. . 
i ‘ od district 7772 = im the 

charge of one —. 2730-3i. 
INCONVENIENCE(S)— हा 5 

Question re -- and hardship caused by 
ing के of a certain waterwa; 

between Buxar and Chausa Railway 
Stations on the East Indian Rail. 
way. 298: 

INGREMENT(®S)= 57 
Question re— 

— for inferior Officiating servants. 
कक, के Tatts! ‘Bison Ste in the onan’ Division अ 5856 

तार of the 
‘Slopmege oe East Indian Fe me eg = 

peace 
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INDEBTEDNESS~ 0 45) ght 

INDIA— 
Question re— 

Appointment of a Trade -Commis 
sioner for Ceylon in’—. — 228. 

"> Article entitled |“ Sais पहल हे in 
peagand end” 

“PArticlé entitled “'Secondary__duca. 
blished tion in — in the 

Hindu. 

‘an yt a gia oo 
Pa the 

oak Ki and: — १ 686. 
velopment of nutritional researe 

Malaya, and 
Ceylon against — 34 

S economic situation: 425-26. 
Negotiations regarding the. cession 

_ of the French possession in —. 
4222- 

Proposals for spuclngin ling reciprocal 
trade Garecth nt 5३६ ag an 

बम, ae , cated बेर aes ee 

~ Geylon. . 220. 
Value of — as a train ing, ground 

for British troops. 496.97 

INDIA ARMY CORP(8)}— 40.) 
Question re clerks in the — and. th 

Military Engineering 
fing Shorthand allowance. rage 

INDIA “OFFICES oc So 
Question re [07 a 2 of Indians in 

INDIAN ( [8)- - 

a to the 

INDIAN (S)—contdi) ey ji) Te 
Question re— _ 

के Agitetion in "यू 

Alleged: brutal ‘treatment of — गए. 
©» Manchuria by the Japanese author 

ties. 987-88. 
Alleged rude behaViour of a bus 
capductor towards an — in Londo: 

: “iXNowancek “fixed for “wives “of — 
"Officers i the — Veterin- 

ary Corps. 378. 
न -- propaganda jabroad. .749- 

ns 322 intment of an “as | *the 
rector General, Indian Medical 

Service. 93. 

॥ — and 

Appoinemest panna an Officer to watch 

Article ‘itled uot 
published in the National Call 

egarding — in Ceylon, | 503-04 
Article entitled “—. Overseas’ pub 
“7 in the Hinduatan ... Times. 

Attitude of the Government of the 
nion of South Africa U withaceped 

to the issue of licences to 

® ae pee (passed in Iraq. 

, British: — Addis Ababa: 
spppdes 4239. 
Fe ion diate yin Transvaal and 

aa to Malaya to , examine 
question of —. 

Distinction between — and Euro 
peans in Ordnance Factories. 

Economy effected by the. appoint- 
ment St ee in ae of ie 
a higher . ranches, of _public 

nthe ~ India 
५ Ie 

“engl ot — in the Office of 
issionet for India. 

Effect’ of the Mpeg reed 
5 338- 
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‘© _ENDEAN(S)—contds 9 । (९ 
Question re—contd. ~~ 

Feelings in India 
pty Great Britain 

"3307-08: 

Grievances of —.inyMalaya. » 2306. 
— Clove Growers’ interests in 

Zanzibar. 2 
* — in Ceylon, 352-53. 

— in Fiji_and’ ee Nia 

858. 
= the’ Military Grass 

= हज Farm Department. . 666-69. 
— Secretafies, Joint and Assistant 

Secretaries’ in the Government” of 
India.  ॥5-352. 

— sent away from, the Army iinder 
War Block Scheme. 

— sent overseas during ‘the last 
07. 

हि apa Addis “Ababa.” ‘652-55. 
हि diers in Addis Ababa. 7259. 

“i Ind: —— tion of Ground Engineers 
enn loved eae i aie! 

3 wav ated” aie कि 
Injustice done to — Officers on” the 

> orth Western Railway. . 3370 
Interest of — ‘affected by’ the én: 
actment..of labour laws. in Iraq 

a
 

- 
शी 

e '360-6]. 
Loss of life or property णी +- in 

247. Abyssinia. 
Loss of — lives ov ८7६ ti the 

Italo-Abyssinian 488 88, 
Non-appointment of — in... the 

pete ‘Sys 
rb 

"ey asa आ 
Plight of — in Traq. 

F 5 aoe of — in Addis Ababa. 579 

| Position of — in ॥0४/08&0..._ 605. 
- Position of — in Iraq, . 86. 

" Pp 20%. jon of — in Zanzibar. 33-34 

P of — outside India. 604 
Problems affecting: — ‘in ‘Malaya 

7 P oe treatment of — in. Ceylon. 

*Protection-of the rights of — in 
3 Oeylon. 230 

Recruitment of — in the “Govern: 
ment of India Departments. 32. 

INDIAN(S)—contd. yee. ZA 
Question re—contd. t 

* Recruitment of more —‘to the In 
- iss, Medical Service. 7705-04, 

Refusal of the British Delegation 
at Addis ba to protect 
20: 

Refusal of the British Lelie 
give. protection to the 

baba, 340. 

mn to 
Addis 

Rent-free quarters, for 

in foreign countries. 86-87. 
Reuter’s message headed , “Tortur> 

of — published in the Hindu 
764. 

6 Running of /dining} cars for -+। oa 
the 7-Up and 8-Down Expresses 
between Howrah and Saharanpnr. 

Share of — in the quota of immigra 
tion allowedsinto | ‘the ~ United 

3४7#०है& 

“ Snpersession of -- by Eu: on 
Xi Rails 

Torture of an — and his. wife 
dupe in Manchukuo. - 7 

ल् Trade ae fon Sh 

pect of — and bour’ 
pect of. Europeans and. Anglo- 
Indians... 00. 7 

Zanzibar — Nati Association's 
Meniorandam submitted to the 
Riot Inquiry Coiamingionisii-682, 

Tes see जता 
ris 
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INDIAN ARMY— तर? 
Question re— in Rs 

High proportion of the number ०: 
medical officers 6f the British 
Army in’ India and’ the —. 622. 

of 
the —.  49-93. 

INDIAN ARMY 
CORP(S)— 
Question re promotion of the 
men of the — as Assistant 
keepers. 2336-37. 

INDIAN ARMY SERVICE CORPS— 
See “Army Service Corps’’ 

INDIAN... ARMY VETERINARY 
CORPS— वि 

ORDNANCE 

store- 
Store- 

‘Question re Indianisation of ‘the —. 

te 
INDIAN AUDIT AND ACQOUNT 
SERVIC iz 
Question ré Selection of candidates by 

the Public Service Commission for 
the — examination. 3308-09, 3327. 

INDIAN AUDIT AND ACCOUNT 
SERVICE: EXAMINATION— 
See “Examination(s)"’. 

INDIAN CIVIL SERVICE— 

Motion for adjournment r¢— 
Introduction of the system of nomi 

| nation in ion of candi- 
॥ dates for the — in  Enigland 

290. 
New rules for recruitment to the 

—. 09-0, 40-60. 

Recruitment 

‘Applications for notiinitions to the 
‘ain England, ॥27.22 

Effect of taking into the — of 
nominated persons. 425. 

Future recruitment and control of 
the =. 

Marks for Viva’ Voce in the — 
Examination. -766-67. 
New Rules for tecruitment to the 

i) ore . -24, 430, 577-78, 
ge 3, 757, .4925-26. 

Remoyal of Indian कह ९ from 
the list of opti subjects for 
the — Examination, 777-78, 
926-27. हे 

Rules governing the-reéruitivent of 
Britishers tothe —. 477-78. 

INDIAN “ COMMISSIONED © OFFI- 
CERS— 
See ‘Commissioned Officer(s)"’. 

INDIAN COMPANIES 
MENT) BILL— 
See “Bill(s)”’. 

(AMEND- 

INDIAN COTTON, COMMITTEE— 

the Seeretary, Indian’ Merchants 
Chamber, to the Secretary, Lanca- 
shire —, Bombay. 589-90. 

INDIAN CURRENCY— 
Question re fixation of the value of a 

shilling. in — for the sale ० 
Englis! i books at the. Wheeler’s 
stalls on. Railway Sta 2626. 

See also ‘Currency (ies) 

INDIAN DELEGATION. 
Question *¢ — to London in connec- 

he conclusion of a trade 
in-place of the Ottawa 

2474-74, 

|, 

INDIAN DRIVERS— 
See “‘Driver(s)’’. 

ENDIAN ELECTRICITY ACT— 

See *Act(s)"", 

INDIAN EXCHANGE— ~~ 
See, “Exchange”’. 

INDIAN BXPRRSS— 
Question “ré article entitled “Health 

and Nutrition’ published in the —. 
600. 

INDIAN PINANCE— 

Question re— 

Article entitled ““‘Borrowing of 
Local Bodies” published in the 

2487-88. 
Editorial comments. entitled. “Sterl- 

Loan” published in the. — 

Editorial notes in the — on the 
Pact with Japan. 99-20. 

NDIAN INCOME-TAX ०१ ३ gag 

पु See ‘Act(s)”. 

2] 

“INDIAN INTERESTS FIRST?— 
Question re article entitled — pub- 

lished in the Bombay Sentoet™ re- 
garding negotiations to replace the 
Ottawa Trade Agreement. 2304, 

INDIAN LABOUR—  - 
See “Labour’’. i 

Question #¢ communication sent by” 
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See “Bill(s)”. 

. Seno of Mr 
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INDIAN LAC CESS (AMENDMENT) 
65909. 2 

INDIAN LISTENER— 

Question re— 
Franks as the 

tor of the + ॥ -93. 
Listeners’ licences and subscribers 

to the —. 900. ee 

INDIAN MALAYALEE(S)—. «८ 
ng peer ise tent id 

“boycott of Ceylon.“ 2545-I6. 

INDIAN © MEDICAL = DEPART- 

©" Question ye promotion ता Sub-Assist- 
TAL-I2. ant Sargeons.of the —. 

INDIAN MEDICAL SERVICE— 
Question re— 
ड़ Ange ents made to the —. 354- 

Post of the Director ae General, — 

~ Recruitment of more Indians to the 
<< - बार ७795-04, ee 

Recruitment. of slims in the — 
2827. 

Recruitment. to 507-09. 
(7 एश्स 

INDIAN MERCHANTS’ CHAM- 

the —. 

4746९ 
msent by 

“se =e © atin +) Com. 
mittee. B 

37२77 कुक 

INPIAN MILITARY “ACADEMY— 
Question re— 

Policy of, recruitment. to the Dehra 
Dun —. 740-42 

ity of improving the quali 
aidan forthe का 

INDIAN MINES” T १00४ MHS Nave 
See “Biti(s)”. 

INDIAN MOTO: 
(AMENDMENT), BIL: 
See “Bill(s)” 

VEHICLES 

NATIONAL ~ ATRWAYS NY. 2 INDIAN 
» COMPA 

“See “Airways Conipatiy(ies)’’. 

anos 5 NATIONAL 

See“ Association(s)". 

NAVIGATION 

ASSOCIA- 

COM- INDIAN 

Q = i of i 
advise the — oe the com- 

plaints of passengers. s 
चर 3० 

INDIAN एरएएज87९ए37288-- 
See ‘Newspaper 3५.5 4६ ( pore fH SAPP ET 

ENDIAN PHILOSOPHY— 

8७६ ‘Philosophy’! 

INDIAN PORTS— 
See Portis)” 

INDIAN RAILWAY(S}— 3 

‘See “Railway(s)”. 

INDIAN RAILWAYS ACT— 

if 

““Act(s)"’. : a 

INDIAN RAILWAYS — (AMEND- 
MENT). BILL— 

€ “Bill(s) 

2220 RAILWAY CONFERENCE 

Question re— 

Amount paid the — for their 
dak x pelhi imla. 3062. 

Rent paid by the — for Government 
buildings’ at’ Delhi. * 3062. 

Staff of the —. 
Use of service stamps by the — 

Se 4649, ता /प ey” 

INDIAN REVENUE(S)— 
See ‘‘Revenue(s) 

INDIAN _ RUBBER 
(AMENDMENT) BILL— 

‘Tx 

CONTROL. 

INDIAN SCHOOL OF MINES— 
Question re filling of the post of 

an noes हर Dhanbad 588... के 

INDIAN SOLDIER(S}— के 

See “Soldier(s}” 
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-ANDIAN STATES—., ~ पु 
Demand for Excess Grant’ in! ‘respect 

| ५ to and Compan 

+ Demand ‘Supplementa: १ for, ry Grant. in 
respect of तक to Indian 
States and Companies 3264- 

> re— 
‘oncession in telegraph rates allow- 
ed to Railways, Press and 
2655-56. i 

in. -65. 
Loans taken by the from the 

British Government. 768-70. 

Instruments of accession fom = to 
the Fed 

INDIAN STORES DEPARTMENT— 
Question re— 

Amalgamation ob dba tondon | Stores 
५ =, आह: 

Annual contract by the — 
for the Black 
aadymivel हु re underframes and 
wagon hodies. 

‘loth purchased by the — for cer. 
tain Departments. 290i-02. 

— contract for Carbon Black Ready 
ane Paint. 
‘urchase of _ stores Bea ten 
ders “by the — श्र कक 

Supplementary tender ‘for’ the sup: 
Poa: a. paints invited by the —. 

‘Tender foe paints: invited’ by धार 
—, Caloutta Circle... 2332. 
sa for the supply of paints in 

vi 
Tenders for Red 0: 

cepted by the — ae 8! = 
— invited by the Calontta 

irele, for गे ि0' Readymix 
White, $y 

“INDIAN: STUDENT(S)— 
See “Student{s)’’. 

INDIAN SUGAR INDUSTRY— 
Question re article entitled  “<—” 

published in the Amrita _ Bazar 
Patrika. ~ T5964 

ptt oa TARIFF (AMENDMENT) 

LAITY See “Billfapai? ४ 

INDIAN TARIFF SECOND 
AMENDMENT) BILL— ’ ae 

=, See. “Bill(ay... 0 दो 

ANDIAN TEA © 
ILL— 

{ हर शक : 

8 (AMENDMEN'T) 
ana 4 IVE 

See “Bill(s)” joni bfoe 

Ses ae oe 
See “Bill(s)” i 

INDIAN TERRITORIAL FOR! 

Question re. sindents trained in, the 
938-9. 

INDIAN TRADE COMMIS- 
SIONER(S)— AAS A ४२१० at ey 

See “Trade Commissioner(s)’’. 

INDIAN TRADE UNION , ACT— 
86६... Act(s)”’. 

INDIANISATION— 

Question Fe! 6 | # On oe 

-- and, economy an. the Indian 
National Airways. |, Company. 
843-46. ; 

+4 )—yand mechanisation of the Indian 
Army. 

panes Ps ; neta ers employed 
"०५ ee tional, Airways, 

= the Karachi- 
Port ust "388 80. 

— of posts in the highest grades on 
84. State Railways. 

— of the Army. 438-39, 3304-05. 
— of the’ Government’ “of “° India 

Secretariat. - T2I 
—of the Indian Army’ Veterinary 

229, 
— of ‘the Indian Medical Service 

— of the Mili Assistant Surgeon 6७% ior bi 
— of the senior’ subordinate _ ser- 
“‘vites in the carriage’ and wagon 
spas. at Ajmer. 3340 

cA freedom 
Motion for adjournment re ‘tre 

of — members of Government to 
express personal’ opinions. “55-6l. 

INDIVIDUAL CASES— 

Question re representation of — by 
saree unions, and. | | associetions. 

9, aigighact? 

INDO-BRITISH "TRADE © “AGRE 

Question et ३८: 77 को, 
20250," ations for an —. 

INDO-BURMA, FINANCIAL , | SET- 
TLEMENT. 
See “Financial Settlement’ 

IN 20-BURMA FINANCIAL TRIBU- 

37209 yecommendations of the 
uu 

e
e
e
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INDO-JAPANESE” CONVENTION— | INDUSTRY (IES)—contd/ Bie 8 | 
See ‘‘Convention(3)". © 70० का f ion’ re—eontd. 

mane ३४! i ite help for — and 
INDOJAPANESE TRADE AGREE ia pees beip tox on 

«... वाठप8--: २२२ acih: the country. 
“Question i eye's ine न Gove: (१8, action “on the, 

Negotiations for a fresh — of the Tariff Cotton 
Negotiations for an —. 0-42, 335: Textile —. 240- 

36, 585, 290, 2493-94. India’s possibilities “in 384६ - 
Renewal’ of the --  220, 50. ns 3 

oa
 

Revision of the 

on the — ¥ 
“Trade Agreement(s)”’ : Se aie. Marte’ Agi (3) 

“INDO-JAPA NESE TRADE 85 

Question re article entitled. --: publish 
ed in the Statesman. 

INDUSTRIAL EMPLOYEES — 

‘ See ‘“Employee(s)”* 

INDUSTRIAL OPINION(S)— 
bape कि 23.22 tation. of of oe commercial : 

mination of 4 
ment. 754-55. 

INDUSTRIAL WORKER(S)— 
Question re— 

Health Insurance and sick leave for 

Leave, holidays and 30 
— of tailways. 

INDUSTRIALIZATION— 
Question 

y; ete., of 

Possibilities of — ia Wadia. _ fis. 
Views of the Finance 
— by a protective policy. | 427-29. 

INDUSTRY(IES)— 

ten taken on the résolution re 
० to cottage —. 904. 

Bengal 
coal, Bihar, 

Development of the Indian —. 57- 
72. 

Encouragement to the cottage and 
amall —. 8-83, 342-43. 

Effects of the recommendations of 
the Tariff Board on the Cotton 
Textile — upon the handloom 
weavers. 2078-79. 

Indigenous supplies of raw materials. 
the glass —, .. ] fi 48l. . 

Interview given by Sir Homi’ Mehta 
to ‘fanchester Guardian re- pe eee pont. <7 ELT 

: ee ‘tion to the cocoanut —. 2575~ 

Protection to the glass —. 463-64. 
Protection to the handloom —. 

460-62. 

INFERIOR SERVANT(S)— 

Question j 
Confirmation official: — in 

the Bombay Postal Circle, 450. 
Levy of water charges from 

of the Posts and sg tae) 
ge in Diehi and Delhi 

increments for — of the 
6 2007 पेट in the Konkan, 
Division.  335i न 

INFERIOR SERVICES— 
Question re— 

Discha: 

in the — and pr de services and 
the appointment of  ez-muilita 

_ Men in their places on the North 
Wi 787-88. 

INFERIOR STAFF— 
Question re— 

Definitions of ‘“‘elerical”, “—* and 
menial’’ staff as applied to Gov 

ernment. rts. 
mei the rs of the Im 

‘alcutta, > on. 

ition of working hours of me 
जल the Railway Mail Service: 72 
Recovery of overdrawn: leave allow 

ances from the — on the Centrai 
Telegraph Office, Calcutta: 2657. 
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INHERITANT(8)— 449, orre क् कप 
Question 6 ee llow ance 

the — of the rty mder 
2°98 the Court of Wards management in 

Delhi. 3328 

INITIALLING= 
Question re<— of the notes, on re- 

search made. by the 
« Librarian of t fe vipers i ibrary. 

INLAND, EXPERT 
See Experts)". 

INUAND LETTER(S)— 
esti + and ‘Question re po: rt eal eee 

BE oreo थे: = os 
ee ्यें' noite s 

INNES, SIR CHARLES— 
Question re sees intment of 

Fredrick ‘as joners 
to assist the Commercial Relations 
and Treaties Department of " the 
Boatd of Trade Negotiations, | 4237- 

९* 238: 

and Sir 

IN QUIRY(TES)— 
Question re— 

Joint — by Accounts, and. Irafiic 
Department of the North Western 
Railway in Blestric . Depart- 
ment, 

Procedure for — into the conduct 
of non-gazetted: Railway ‘staff 
67. ¢ ned 

INSPECTION—" .. 
Question re — of the Rohilkund and 
Kumaon by the Railway Member. 
B27. 

INSPECTION CARRIAGES— 

Carriage(s)". : 

HINSPECTOR($)—. 4. ... 

Question #७-- =< Yom 
Abolition of poste of — im the crew 

Fe Sara Ra ions ano; uway 

ahora! 
ts the 

of Muslim — in the Grew Depart 
ei Eastern + Bengal. Railway. 

INSPECTOR(S)—contd. MAI 
Question re—contd. ... ५ 2 

Yhecking of the work 
Masters! by! a “Praffic ++ ‘on’! the 
East Indian Railway. — 82. 

Creation of two posts aftes thy sur 

= render.of the, post, of, tr हक 672० nba 

Pay.-of the 
» Investigate cases | 
vred .against» the 

ce ndian Railway. 
600.690. wcertain 

State eee Ad 
Posts, of Special. Investi 

on the East,,...Indian 
276 

aia tation —= c- 
tioned By the East Indian Rail 

woedimay. 6) 

Railway, 

INSPECTOR 32508 

Question re circular ay ata = 
Punjab; 7 to regulate the mumber of 
passengers in motor buses. 624, 

INSPECTOR(S), OF . POST... OF- 
FIC : a = 

dents ‘of 
Districts of the Bengal and Assam 
circle, 2879. 

INSTITUTE(S)_ |- 
7- Question» re— - 

77: 

ee a 08: Prahtior 
Silty ent Cottagé Industries —, 

elhi. 
Grant of the ~stafft,. om- 
ployed in vailwa; 

Imperial — of Animal Husband: 
and: ‘Dairyin 330. 
bravies. and. +- तक है कर d by State 

‘Teaching staff of the Imper%al -— 
of rigs कर 777. 5: 38 
sing at fe eal 

Tiansfi ४ Imperial = of Ani 
and Dairying from 

Delhi. 3/32. 

INSTITUTION(S)— 

Question re ७ 5 > 
Educational — maintained hy Rail 
wayAdministrations for the edu- 
cation of othe: :children...of <heir 
empl 63-66. 
an anisations hanned) dur 
the Civil Disobedience (Mavenent: 
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= Zip LORI 
Question re ae of 

Indian Railway 

Question re— 
Draft of the —. 2579. 
Draft of the — of, Indian Princes. 

2 279-83. 
—“for Tndian ५2 6068 to ‘join’ * ५6 
ra eration, i odd "रा 

INSURANCES H. 4482 rte 

हि Question re gor fe 
> Postal and Railway Mail Service 

७ अल ay 
INSURANCE COMPANY(IES)— 

Question 7¢ life — in the provinces. 
q 78. 

j CE LEGISLATION— 
) Sgmendments ७. re committee to consider 

- eqn anents, AQ 5 365. We 2 = 

- _ INTERCEPTION— pbs! 
Question re - 2०१४ २४७05 

— of corre: 
j telephones of cient worker 

Delhi, 852 
ye — of. correspondence... of . certain 

7 classes of. persons. 854-55. 

INTEREST (S)—" 
[: कै Question re— t 

Appointment of an Officer to watch 
the — of Indians in ir. 

४ काले! Gn! Zanzi- 

हैः J 
Trade license bye-laws in’ Marik 

burg, South Africh curtgiling 
Indian —. , 557 

i INTEREST FREE * ADVANCES— 

or Excess Grant. 3263. 
हु 227बपसथ रा 

| INTEREST ON MISCELLANEOUS 
| OBLIGATIONS— +«* 

Demand for Excess Grant. 3263. 

INTEREST ON ORDINARY DEBT 
_ “AND REDUCTION 08 Avor. 

-“®ANcr OF DEBT 2 
Demand for Excess Grants” 3256. 

INTERFERENCE ITAL “I 
Motions for Adjournment ré%4=" by 

Government, of the United, Pro- 

od ‘ng wih he unni Muslims of 

INTER-LOCKING SYSTEM='—— 
Question re absenteof'— on the 
Bebpkand and Kumaon” Railway. 

at 

INTERMEDIATE(8)—ey 58 / gy) 

Question re feta eae her. em 
pay: 

clerks in the Posts and Telegraphs 
Department. 2656. 

INTERMEDIATE CLASS—°* 

Question 7 

Inconvenience felt” by = third 
on the Ease आवक R Relay 628 

fare on the Railway. 

passengers sig from How. 
rah to Burdwan and vice rersa. 

Ast sae EE third and — 
on Assam Bengal है“ नर कक 
2620-2]. 

ay. 

Permission to — passengers to carry 
attache cases and handbags free 
of charge. 929-30!0" "> 

Provision of a waiting room for — 
passengers. at. Saharanpur. 70I. 

Provision of fans in the third ani 
be 

Reservation of — and third class 
seats on the East Indian Railway. 
487-89. 

Return tickets for — and third 
class passengers on certain Rail 
ways from Simla. 38% 

Waiting room Cantonshen tet _ 2 at 
~~ the. Benares: Ament “Railway 

Station. 

pe mag A tion. 
INTERMED MEDIATE CLASS WAITING 

e “Waiting Room(s)’. 
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INTERNATIONAL - LABOUR’ CON- 
FERENCE— 
Q 

a y 

advisers to Delegates re- 
“Indian Labour ‘at the 

INTERNATIONAL LABOUR. CON- 
VENTION: 

Question re 7० 3 

Ratificatiom ofthe — of forty. hours 

धाम the ding f ti ol — regar fore 
ed labour. 2075 न 

INTERN MENT— 

Question r¢ — of Mr, ‘Subhash Chand- 
ra Bose: 

cary 

INTERVIEW(S)— 

Question res | 70 ७७७] 
ven by Sir Homi Mehta to, 

‘anchester Guardian meres 
“Indian Cotton Industry. 78 
— ‘of candidates for certain posts 

in the Broadcasting Department. 
2750-52. 

— with ee 7 th Cellular ower 
INVESTIGATION— 

"of the Indian. income-tax system 
by experts: 
to. find. out: peg eultiva- 

INVITATION (S)— 
Question re —.to the members of the 

Legislative.Assembly to visit. Anda- 
mans. 759-60. 

TRAQ= 
Question re— 

Bi piterting Indians passed i 

Interest..of Indians affected by the 
daw: 2S 

Plight of Indians in — 580. 
- Position of Indians in —. 86. 

IRON— 
Question re firms manufacturing 
— in India. 93: ees 

TRON SCRAP(S\=34: # प्र 7४7२7 

| 

Question re— न 

bs saree of cast. — on the Porth 
Western Railway. 3462-63. 

Non-observance of rules and terms” 
vegarding sale of —) at 
pura on the North Western ‘eat 
way. 559. y 

TRWIN HOSPITAL—" ५ 
tion re _ irregularities a 

with the acceptance of tenders for 
the —, New Delhi. 90-3. .. 

ISMAIL KHAN, HAJT 
URY._ MUHAMMAD— 

4 ६ a | 

- CHAUDDH- 

Question re— 

Employment of Muslims in the 
superior “services of) the Bombay, 

a and Central India Railway 

ag ee foreign esr rs jities 
ernments. 27 

ISTAMRARDARS ENQUIRY COM 

MITTEE— yeas 

Question ve report of the —. 3068, 

TTALY(IAN)— | 

Question re— ee, 

Certain statements /cireulated by the 
-Gonsttl “General for =" 

_— eutta. 440-4 4 

mmunique issued by the Royal 
General f th 

Cor i by” Mi Bor al 
— General for — tha. 
8 

Effect of the application of _sanc- 
tions in India oie inst —. 237. 

Effect of the’ vi of — on the 
22 settled in’ Ethiopia, 338- | 

3 con- 

Ee ictal ‘of =. from Celenta 
Lifting of the sanctions against —. 

4220, 
Loss of trade suffered by India by 

adopting the sanctions against - 

_, Part played by; 
‘ings of t 
bly of the League of N: 
t west =, ~ on ०! ऋफांग्फा ia by 

Be
 

~ 
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ITALY(IAN)—contd. 
Question re—contd. 
baa fo made Royal 

Rat oe canes descent ‘ae 
rt of Canada to the sages 

of sanctions against —. 
32. 

Termination of the sanctions against 
4 

Withdrawal of — Consul from Bom- 
bay. ie 

ITALIAN GAS BOMB(S)— 
See. है 

ITALIAN LOANS AND 
PROHIBITION BILL— 
See “Bill(s)”. 

TTALO-ABYSSINIAN WAR— 
Question re loss of Indian lives or 

88-89. properties in the — 
See also ‘War’ 

IVANHOE— 
- passages in ‘—" d a- 

ig to the Jews and their महक 

JACOBABAD— 

aapeom: ti t= 
sai of the present railway 
line to — via Garhi Khairo in 
Sind . -॥48 

Muslim representation in the electric 
sub-station opened at-—. 2646 

000. 
Books in the Cellular — Library. 

928, 998. 
Bringing back of prisoners unwilling 

to stay in the Cellular — and 
allowing others to work outside 

3000. the .—. 
Condition of ‘health of State Prisoner 
Bhupendra Kishore Rakshit Roy 
detained in the Bareilly Central 
—. 3353-54. 

Condition of prisoners in the Cellular 

Defects in the — life of the Anda- 
mans found by the Home Member. 
7779-090. दे 

न. a) eee 
| 

JAIL(S)—contd, 
Question re—contd. 

Interviews ‘with © prisoners in the 

i 40 prisoners a 

Out-door games allowed to ० prisoners i 
in the Cellular —. 

Overhauling of the — rules and 
ulations. — 420-27. 

Political prisoners confined in the 
gaye — in the Andamans. 

Release of persons detained without 
trials ‘in —. “7995-96. 

Representations made by the pri- 
soners of the Cellular —. 989-90. 

JALPAIGURI— 

ee आह 
22:/ बा of “departmental . partment 

offices into See de 

offices. in the — Divisi 
Leave 6 clerks in the — and 

Coochbehar Head Post Offices. 
2878. 

Leave reserve clerks in the Post 
Offices in the — Division. 2878. 

Postal Officials stationed at —. 
2950. 

Postal signallers in the.—, Postal 
Di 

Purchase of Cash Certificates by 
the Superintendent of Post Offices 
of — Division. 2868-69. 

Reserve clerks in the — Postal Divi- 
sion. | 

JAMADAR(S)— 
Question re— 

Appeals against the removal of 
~~ cooly — or & cooly on Rail 

ways. 68. 
Promotions to: the rank of a — or 
Subedar in Indianised units. 3305. 

JAMALPUR— 

Question re— 

Construction of 8 hu ay 
station at’ -- East Exdiien Rail- 
way. 772" os 

Ex of the — Technica? 
ke Hoon Indian Railway. 

a 

Workmens’ train running from and 
to — on the East Indian’ Railway. 
2743-44, 
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INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 
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JAMES, MR. F. “E.— — 
Indian Companies (Amendment) Bill— 

Consideration o! 

3 Clause "7.979. 
45,' "078-79 

ह०। 68086 37. -2422j-422,° 456-57. 
Clause 40. 532, 584, 4555, 587, 

28 797832 795,733, 
Clause! 42.” 2I24-I2, 2246-27; | 253 

2262; 

Indian Motor Vehicles (Amendment) 
i 
Motions to refer to Select. Committee 

and: to. cixculate. 465-70. 
b (Amendment) 

eS मर 
Indian Tea Cess (Amendment) Bill— 

Consideration of clauses!) 29I95 | /। 
Motion for adj 

११६०१ ५ १०-१० लाल 
Question re— fi 

Alleged brutal treatment of: Indians 
yin Manchuria» by the.— authori- 
ties. 3987-88, 

Torture ofeanjdIndian and his wife 
byja.+ in Manchukuo. <-774-75. 

JARANWALA— 
“Question rewant 6f°a raised’ platform 

on the branch line between Ohichok* 
Malian via —'on the North Western 
Railway. 487. 

JEDHE, MR RM 
Question re confirmations Of officials 
and inferior. servants in the, Bombay, 
Postal Circle... 450, WIryar 

JEHANGIR, SIR COWASJI— 

CG ee. (A 
of Rr outs on 

Assembly. 50:22. 
Resolution re interference from public 

in the ensuing el 

British textiles 
the  Legislati 

Statement re demonstration against the 
ruling of the Chair. 456. 

Appointment of Indian Trade Com 
missioners in — and East Africa. 

Co aa T telati tat 

and. —235. 
Editorial notes in the Jndian Finance 

on the Pact with —. 99-20. 
Exclusion of Burma: in the negotia- 

tions for a fresh | trade agreement 
with —. 3358. 

India 

Export of raw cotton and - 
purchased by the United Rincdon se 

Quota; principle of regulating trad 
“beta a and. 250.92. 

Rates of passengers-fares and 8 
freight. on... Indian. ee 

San —. 7 994 ¢ 

Consideration of clauses. 572. 

Indian Companies (Amendment) Bill— 
Motion to consider. 645, 624, 642, 
730, + 2792. 

Consideration of— 
Cleanse 3. 888-89, 068. 

Consideration of, amendment to add 
new clause after clause 4. we 
942. 

Consideration of— did 
Gineee 7. OES, 959, 960, SESE 

Es cd 30:<209, 440. 

Be a Taiz 
Clause -37. 4455;-- 4458-48, ..2452, 
453, 454. 

Clause 40. 5i7-8, 532-33, 535- 
36, 587, 72], 726-27, 729., /735: 
4742, .746.. 

Glausé 42. --875, 876, -893, 957- 
6, 5985,- 984, 985, 224, 242, 
2260, 2264-66. 2270. 22745) 2275, 
2278, 2284, 2288, Pre आर 
Clause 44. RE 

isa 76. 2948; 24i9. 2427, 2429- 

New clause « 82.» 2445. 
Clause I. 2473-74,2527, 2528. 
Olatuse » I46.> 2565; 

Motion to pass. 2570: 

Motion for adjournment re— 
Revision <of Currency 

andy Exchange policy... श7-8, 

AY
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JEHANGIR, SIR COWASJI—contd, _ 

Question (Supplementary) re— 
Giving back of the tio. 

{Berar to, His Exalted. Highness 

8, aes Policy. 
° correspondence of 

classes of persons.  854- 

Negotiations between — the Govern 
ment of India and the Kathiawar 
States to re if 

‘ye interference from public 
im the ensuing — elections 

JEW(S)\— 

Question ३९. passages in certain. books 
flesogatory. to the — and their reli- 

ALUKA 
Ug nee concession 

famine-stricken 
Pachmahal District. 

JHANSI— 
Question re drivers in the — Di 
of the Great Tndian Peninsula Rail. 

way. 3369. : 

JHARIA— 

Question re accident ‘at’ the - Niluri- 
pgthra colliery’ in +! 2527-22. 

JHATKA— 

Question ve orders prohibiting the sale 
Of —— meat on the North Western 
Railway Stations. . 590-9 

JHEDUE on 

Question re repairs to private bunge- 
lows in the —=Gantonment. 7768. 

JINNAH, MR. M. A.— 

Indian Companies aa Bi 
Motion to consider. 809, a 
Consideration of clause 3, 937. 

“JINNAH, MR. M. A.—contd 

new clause. after .clansd/ 4. . 94, 
: 942. * * 

Consideration 
Clause Tei 97TL 972, »-974;) 975-76, 

"Clause: 37. 7448,- 446,. 455, :7456. 
Clause 40:-34549.. , 5 > ७५% ne 

| Consideration of ‘amendment. to add 

cnt? 

Olause 42. -976-80, 205. 
2I32, 235, 2740, 2i4, 953, 2250, 
2273, 2294 

eC lause 44." 2355, 2356, 2558, 2359. 
| ६७० Cliase 75. 2427, - 2428, है 

Gianse TH EE, iat “ye. situa’ फल 
Motion sae ad. <r tion 

i in Palestine. F ५ 
Question (Supplementary) re— 

British policy in Palestine! 932. 
Recommendations of the Royal Com- 

mission on Agriculture «given 
effect to. 843-45, 

Views regarding }the British \Gov- 
ernment’s Policy ‘in » Palestine. 

Resolution re interterense Pon) public 
alge in the, ensuing election: 

JOGENDRA SINGH, SIRDAR— 

Question re— 
era cortiption in the Delhi 

nicipal Committee, 

Iya oe Committee, 

Dismissal of certain employees of 
= Delhi Municipal Committee, 

See‘ ‘Marketing Board” s 

JOINT SECRETARY(IES)— ७ 

See_“Secretary(ies)”” 

JOINT STOCK COMPANTES— 

i of — to the Committee 
on Petitions. 709. ~~ * 
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ae MR, N. M.—contd. 

Arya Marriage Validation Bill— 
Motion ie cotisider, 645, 65l. 
Consideration of clauses. 2789, 2792, 

280i, 2804, 2805, 2806. 
Chittagong Port (Amendment) Bill— 

~ Motion to consider. 304 
Code of Criminal Procedure (Amend- 
ment) Bill (Amendment of Section 
I 
Motion to continue. . 4632. ei 

Tndian Companies (Amendment) Bill— 
Motion to ‘consi 633, 645, 649, 

704, 79, 78l, 787-94, 855. 

Consideration of— 
Clause 7. 964 
Clause 5. 089, 090. 
Clause: 37. 7-2l,.  423, 3425, 

te tinr ’ 
Clause 75. 2426. 
Clause 98. 2453, 
Clause 4i5.- 2548-50, 2556, 2557. 

Indian Motor Vehicles (Amendment) 
n= 
Motion to refer to Select Committee 

and to circulate. 407, 462, 470-75 
Indian Railways (Amendment) Bill— 

Motion to refer to Select’ Committee 
and to circulate. 97, 

Motion, for adjournment re— 
Control of the soldiers.on the foot- 

hall ground at Anandale. 
Reduction. of the. duty on British 

textiles without. consulting the 
Legislative Assembly. 309, 30, 
522-24, 326, — 

re. 

Abolition of the Tariff Board. 2593 
Advisers to Delegates — iting 

indian Labour at the Internatio- 
nal Labour Conferences. 2626. 

Age for-examination for recruitment 
to the clerical cadre in the Postal 
Department. 3352. 

Appointment, discharge and dis- 
missal of staff in the East Indian 
Railway Schools. 448. 

Court of Enquiry regarding the 
retrenchment of staff on Railways. 
2624. 

Discontent among the staff of the 
Madras Telegraph Office. 3353. 

Fixation of the length of bea ts of 
postmen in hilly tracts. 

Fixation of the value of a shilling 
in Indian Currency for the ‘sale 
of English books at the Wheeler's 
stalls on Railway Stations. 2626. 

Q 

way Indian High Schools. 449. 

JOSHI, MR. N. M.—contd. 

Question re—contd, 

Government petisioners. » 045-46. 
Health insurance and sick leave for 5% 

industrial workers. 2626. 
Investigation of the Indian income- 

tax system by experts. 2593. 
Laws affecting labour. 2628. 

in the Bombay Postal Circle 
allowed to continue in service- 
after attaining the age of super 
annuation. 3349. 

Officiating increments for inferior 
servants of the Postal Department 
in the Konkan Division. 335. 

Old East Indian Railway Leave: 
Rules for the staff 85-82 ed in 
the East Indian Railway Schools. 
448. 
etude fegard to promotions of 

n and other lower grade 
i staff. 3557. 
reparations for war by 557... अब 
pean Nations. पाठ, ~ 

Prevention of accidents in the con: 
struction of buildings. 2625-26. 

Proposal to retire Government 
servants who have attained the 
age of fifty years. 3352. 

Quota principle of regulating trade 
५3885 India and Japan. 2597 - 

Representations held up for claims 
of old scales of pay by the Post- 
master General, Bombay. 3350. 

Tet cuneate on State — Railways. 

8; labour representation in the 
mec Legislative Councils. 

Speed for mail motors certain: 
lines fixed by the Postal Depart- 
ment. 3350-5I. 

Supply of necessary uniforms for a 
cabinman officiating as a guard om 
the Great Indian Peninsula Rail- 
way. 

Suppression of ‘immoral traffic. in 
women in Delhi and the cenvrally 
administered areas. 

Vernacular schools in the Railway 
colony at ndganj, District 
Pachi 28, 

Village Post Offices where delivery 
of registered letters and money 
orders is not effected by postmen 
3349. 

‘Wages in the manufacture of sugar 
and in the cultivation of sugar- 
cane. 2625. 

3 अप कक et iier wapiiasa tional postal facilities provide 
for rural areas. 208, 2082. 

4 

है 
- 
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JOSHI,.MR. N. M.—contd. 

Question (Supplementary) re—contd. 

Allegations ogainst the magisterial 
a at Samastipur Station on 

हट oo Re = 3 a and North Western 
‘Railway. 

““oArticle entitled’ “Unemployment 

3 JOSHI, MR. 5. M.—coneld. 
(8 tary) ncld. 

of public works in con- 
nection with the relief of unem- 
loyment. A 
28: retrenchment, of railway 

and the lowering of wage 8 
and salaries! हि 

Questi 

published in the Hindu 
educational — reconstraction: —594, 
4595, 596. 

«Attachment ‘of a third class bogie 
for. serva: Pega to the “East Indian 

‘Mail. 672-73. ceed न है eh ndlbien 
aacoeniens 8 

in the supply of Government 
of aia publications to the public. 

Development of the Indian indus- 
tries. 

Dufferin” ‘cadets. 

Explosion in a Colliery at Sitatam- 

Fixation of the prices of Govern 
ment publications. 867-68. 

Honorary Special Magistrates . deal- 
ing. with cases; of ticketless travel 

: ling on State ways. 85. 

forced labour. 2623. > eat 
Importation of foreign experts to 
examine the various 

Government. 599-600. 
pees tion 60 London in con- 

nection with the conclusion of a 
trade agreement in ce of the 
Ottawa Trade Agreement: 275. 

Instruments of accession 
62s tos, en 

_ Intereeption of oe. 

ie 

nee of 

55. 7 Sees VA ve #9 AIRE 
Introduction of the .Bihar Cess 
a (Amendment) Bill in the Bihar 

Legislative Council. 4. > 
Marks for viva voce in the Indian 

Civil) Service’ Examination. 4767. 

aa to combat unemployment. 

Method of circulation of Bills for 
eliciting public opinion. 

Negotiations _ betw: the Govern- 
ment of India and the Kathiawar 
States to regulate the import of 
foreign goods. 24. 

Negotiations. for an .Indo-Japanese 
rade Agreement... 4. 

m OF postmen for 
leave arrangements. -63.. eS dail 

Ratification of the” Yas 
Labour Convention. regarding 
forced labour, 2076. 

mendations of the Royal Com- 
“mission on Agriculture given effect 

ms 
3677. 

ats ikandar’s 
publish. 
Times 

at on Ee ia a aap 
Report “entitled 

Assurance to , Unionists’ 
ed in the Hindustan 
20: 

Reservation of four first class berths 
on ‘payment “of oné! fare on ‘rail- 
ways. »2]6]; 3 

Retrenchment on Railways. 929. 
Reuter’s message headed “Torture 

of Indians’* published in the 
Hindu. 764. 9 

Presidency. 
_ Supply - ०७ payment of ae te 

forms eon epost ist in 

oe radabad. 
U ion_of the a ce ent 

- grants, 904. ; 
Want of an intermediate class’ wait- 

.eoding room at the *Beneres Caziton- 
»- ment. Railway Station. 2746. 

Trade D. sa ( आम “न! Bill— 
(04- 

“Question Peabo 

Free — enjoyed by beggar: 
and sadhus on State. 7 
680-8 

‘akirs 
ways. 

53 ass ‘rules goy 
stat on State 

Permission 

Rules on the East Indian. Railway 
core alternated routes for 
nag and break po “है 

rortte 
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Question re hew scales of pay for — 
North Western Railway. 273. 

JUBBULPORE CANTONMENT— 
“Question re destitutes treated at the 

ना General Hospital. 690-9]. 

JUDGMENT(S)— 

= Question re 

५75९ Mr. Just Ali’ repro 
duced in the Hindustan Times. 
269. 

— of the Sessions Judge of East 
Godavari in Madras in a Customs 
Seizure Case. 2498-99. 

JUNCTION ‘ATION 
See “‘Station| pe 

JUSTICE, ADMINISTRATI ON 0४-- 
Demand for Excess Grant. 3259. 

K 

KAILASH BEHARI LAL, BABU— 
Indian Railways (Amendment) Bill— 
“Motions to refer to Select Commit. 

tee and ‘to circtilate, 295-99. 
Question re— 

Af deported from 
Peet 

A Scbenee in Bhat Oar 
of the ex-King of Butma. 2824- 

oe Bs: 305: 78 एच उतनयतक कक पर कू tate 
development’ of Tribal Areas. 

३ 282.22. 
Ecclesiastical Department of Govern 

ment. 2825 
Grant of loans to the employees by 

the East Indian Railway Co- 
operative Society. 2972-T3i/ 7 7 

Hardships experienced by pilgrims 
at Rajgir = 

KAILASH BEHARI LAL, BABU— 
contd. 
Questjon re— 

Refugees and State _ Prisoners im 
३५ Bihar and Orissa. 2820-2 
Spending of the amount allotted 

under the. head. ‘‘Secret Expen- 

System. of ‘ay Raid for detect- 
१७ ५ ७०8 the 

Bengal and North tern Rail- 
way. 553. 

Want of an mee ee class wait- 
ing room at Bhagalpur Railway 
Station. 2825. 

Question (Supplementary) re— | 

Question re collision of special mela 
trains at — railway station, North 
Western Railway. 284. 

KALKA— 93 
Question re. डक 

Carria; if ils betwee — 
ay Pct 2744-45. ; on. motor lorries. 

i-Caleutta, and. the, Calcutta 

Sarai. 5- 

|. 3 मुला motors ran. from “Sina 
on the 20th August, B3T3- 
74, 

KALKA-SIMLA RAILWAY— 
See “Railway(s)". 

KAMALASAGAR— /// : 
‘Question re the 

eee 
| ६ 

KARACHI— 
Soper ————\ के 

Alleg disay of air mail 
letters. at न Pian 

Appointment, of Homan as, Divi- 
sional कम —. 335. 

“Tndianisation ‘of higher services im 

७ — Port Trust. 388-89. 

De
ns
e 

Damages done to railway lines im 
the districts of Gaya and -Patna. द 

कर “Kage ), 56. हे 
_Leave,, passes, etc., of the staff on 

. oe Bengal and North Western T 

KALAGONE— 0 जि 3. ~ 
Question re lascars employs f 

को; त्त. ए. “Danidaw” and “—" 
plying in the Rangoon Port. 464. 

KALAT— 
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*  KARACHT DIVISION. 
eT 

KHAN SAHIB, DR—contd. |, 
Questio: 

Question: rep tion of M 
as Assistant Wiremen in the Karachi 
Division of the North Western Rail. 
way. "46. 

itd ०-६ 
‘KAROL BAGH— 

Question re absence of storm water and 
sullage drains in —, 6I2. 

KATHIAWAR— 

= t Article entitled ‘“‘British Colonial 
+ ह Poliey and Racial. Discrimination 

published in the Hindu regarding 
— Highlands. 603. 

Article entitled ‘—’’ published in 
the, Hindu. 46-7. 

Enguiry into the wor! ‘king of the 
? Pore Growers’ Association in 

a= and reservation of — 
=: Highlands for Europeans, 753-54. 

dians i 

in foreign countries. 
Reservation 

European: 
of — Highlands to 

8. 35d. vidi कक ae 

KHAITAN, MR.— 
Question re speech’ of "on non-busi. 

xese like running of कब) 23i2. 

Question: 7९ provision “box to 
pot the boxes of ‘Tndian 

a 

KHAN SAHIB, DR" 
Arya Marriage Validation Bill— 

है Motion to consider. 4653. 
Consideration of clauses.-. 2794. 

Firing: and. Artillery 
be sien se sill ae ८ 

Motion to circula! 
Question re— 

Arrest and detenti 
persons of the My 
residents of Peshawar 
3322. 

a
 

District. 

Passport for Indians going to Para 
chinar (Kurm). 

Q) (Supplement ) Te. 
by | the po oes of 

Indians in . Europeans in 
Series branches of public service. 

: Resolution re interference from public 

KHARAGPUR— 
ai re strike “in the Bengal 
ee Railway Workshops at --- 

shes Len a ¥ 

DR. 20-84 nies 
Marriage Validation Bill— 

Presentation of the Report of the 
Select Committee. 9) 

Motion to consider... 637-38, 652. 
Consideration. of clauses. 2022, 

2027, 2057, 2057. 

Cantonments (Amendment) Bill— 

: Consideration. of ‘lause 4. 537-38. 

Indian Companies (Amendment) Bill— 
tion to consider. 607, 804. 

Clause 37. 744ा, 450, 509. 
Clause 42. 

djournment; re Mr. Motion for 
Subhash’ Chandra Bose. 

Question re— 

Abuses at oom erin regard to appeals 

East Indian Railway. 80. 

Atting allowances of the ex-com- 
pany staff of the East Indian 

ae ‘of railway ‘quarters at 

Allotment of residential huildi eae to 
the State Railway Staffs’ 

Alteration in “the age of ~ railway 
employees. 338-39. 

Appeals against the remoyal.of, cooly 
jar.or a cooly on State Rail 

ways. 308, » 
‘angement for melas.at Hardwar, 

and. Roorkee on the 
Indian Railway. 2840. 

Arrangements for the supply of 
drinking water to passengers on 
the East Indian Railway. ऊंस्98. 
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उत्#8७+ AVITA Jas2 or 70% 

ae: présctibed under i cuthorities” 
‘TLE यू) (6) of the tidian Rail 

Changes in ranks and designations 

of the staff on State ‘Railways. 

हरि 3086-57.7 
"०० Wheck» over the’ work of travelling 

ticket  examinets jon the) North 
Western Railway 

Checking of the 
१ Masters-by a; T) Inspector 

East:/Indian Railway, 82. 

ce Rie of special mela trains at 

Kalat railway station, 2४०४ 

Western Railway. 2842.i5/* © 

Competent authority wered to 

atlas. 30 

sear । State Rail- 

Seer api किले 
Ci ४ 

लिए by the 

oGhied .....Aecount Bast । 
.. Indian Railway. Fi i 
Delegation’ of powers जी the’ Posts 

and. Telegraphs Department. 

ays, 3056 
nature ‘of duties of 

ase: Pisposl of 
CHD) servants “On a nm 

8l. 4 t 
३५ आलम supply “ineShahdara, 
(70777 का fartnst 

ecivification. of quarters. for Rail 
¥ ‘subordinates. 336. 

“Enhancement of; the pay of the 

25 Tnspector appointed to investigate 
eases of claims preferred against 
the East Indian Railway, | (400: 

Facilities for the travelling public on 
+ oo ithe Fast: Indian Railway. “ 

Filling up of. vecancieson the East 
vewiee Indian... Railway without, the 

medium of “Selection. Boards. 00 

inflict. penalties on stafi_on State | 

"93. 
Desighation of heads ‘of Departments | 

State 

ing the East Indian ~ 
} 

~KHARE,, DR. N. B.—contd. 
Question re ALS 
Grant’ of passég tothe staff employed 

in ‘railway’ institutes. 
Guards on the North Western Rail- 

way. 
Guards retrenched in the Dell 
Division of the » North .. Western 

mit i aoa 386-87 
aie: ५ nice to Railway” staff 
Ea thee 0ग स्त 

; Inadmissibility of offi res ing allow- 

| ance to non-gazetted staff on State 
Railways. 284. 

Indianisation of posts in the highest 
grades on, State. Railways..3i84 

Introduetion:of new rules on 
State Railways. 58 

Joining of Railway Unions and Fede 
} rations by Railway ~ employees. 

3 , 

| lsvoidNotification . amending the word 

_ ae (५ ६0 the: word ‘Agent’ 
| प्र 5 ५ Railways. 5 

Notification! Railway 
Board with 
officer 7 uel 

Notification of 
making rules in 

हि {| डे oes 

ect of certain 

ding the cancella 
ghey ion or Pee tie sf a 

rule under section 47 of ian 
Railw: am 

on Railways. 
Period for claiming / the 

fn En ears 
travelling 

North Western 
|| SIS ae mali 

ermission domestic 
animals to travel pia passes 
issued to Railway Gazetted Staff. 
339-40. 

Permission to. Station Masters-on the 
North, ‘Western Railway ‘to issue 
charge sheets. 3785. 

Personnel organisation on State Rail: 
ways ond the actions taker, 

5५ eae “posts in the 
_ grades’ on: State Railways. 

Posts of Transportation Tuspectors 

inti fe j 
पक बल. aise oe 

lishment IT, Railway Board, 3240. 

‘tioned 
lhw: + 

a senior | Gees eke 

Post of the Deputy Director, Estab- 

sant 

pass an order of di 
४ scale 

eget a 
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+ DR. N. B.—contd. 
Question re— 

Powers of Divisional Superintendents 
on the East Indian Railway. 67 

jure. for inquiry into, the 
f non-gazetted railway 

Procedure on State . Railways for 
punishing or veducing, the staff 
from superior to inferior service 
on failure to pass an examination. 
78-80. 

Promotion of Sfuards on the North 
Western Railway. 

Proposal to appoint ORM. 
Hassan ag Supervisor Railway 

honour of ‘females 
hall at Moradabad. 

as 

"Provision of a, library, z00 and 
Sink = ai ete., in New® Delhi. 

*Pinishment irflicted ‘under section 
प्रा-छ of the Indian RatlWays Act. 
2844-45. 

Questions of frat “in” céiinection 
Railway 2840. 

te cca district system 
Bina lent to senior officers under 

5. 

पद is North 
3, + Western Railway on iets absorp: 
zi sa ep a other, posts, . उा8, 

e ions regarding disciplinary 
action against Railway staff. 00. 

Relationship between. the १६७ 2९48 an. 
certain other staff on 
ways.» 82. है ४५ ey raed) 

“ata or 

secateled op eendnatlal 
ings from State Railway Staff and 

Report of the committee that visited ; 
a certain school on the East Indian 
Railway. 3482, 

Responsibility of the Governor Gene. 
) sfal-in-Council for the actions of the 
Agents of State Railways. 383 
fee ity of the Secretary of 

6 ‘India in Council for the 
actions of the Agents of State 
Railways. 3उा85. 

Return tickets for intermediate. and 
third class on certain 
railways from ‘Sim. 384. 

Rules for residential build: 
State Reilwave, fh Wace 

KHARE, DR. N. B.—coneld. 
Question re— 

recruited by the East Indian Rail- 
way between Ist July, 925,*and 
Ist November, 928. 80, 

Scales of, pay in force on the Fast 
Indian Railway on certain dates. 

Ol. 
anal ‘Seales = revised with effect from 

928, on ‘the East 

and ‘Old Oudh rath aoe 
Railway Staff. 82. 

Seniority of transportation and) com- 
mercial. staff. on: the: East! Indian 

soRailway. | 404, 5 
Staff in each scaletof*pay.as budgeted 

for the year 936-57 by the East 
(०८ Yadian sere छत) पल 

radal "pa Tadian 
न कट 2 है “आर LTR 
(22288 of ony ‘State Rail 

Tenure of the posts of_ Directorate 
pee a of the RailwayeDe- 

rime! 

“Transfer of sat from) itision 

North Western. ha, 
: San 5 कर ४०० २९ नम of ado nai a nate 

«. Use of the word: *Cooly” in respect 
of Thdians-and “Labour in 
of Europeans a l Argo Indians. 
00. : POA 

sina for’ press’ and 
38700 लक So i Soe ie ० 

(Supplementary) pte, के 
Honorary Magistrates it the Central- 

iv “Areas. 

Political prisoners confined 
Cellular Jail in the pg 

Views regarding the pe oe 
ment’s Policy in Palestine 8 
49, ८7 
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w a¥ ; 

KIDNAPPING— KURUKSHETTRA— 

Question ge ale alee ot « Hinda girl 

Quéstion कह -repdits of othe: Special 
Officer (Mr. Hume) and — Sewage 
_Parm ‘Committee. 908. 

KING— 

Question re— 
Coronation ‘of — “Edward VIII in 

India. 4उ-क्4 
Tssue_of postage stamps and currency 

with the new —'s effigy. 823. 

KING-EMPEROR, HIS MAJESTY 

tea ४. SEDRE अब 
KING GEORGE MEMORIAL FUND— 

~ Questién’ 7९ --... 9200-72: 

KING OF BURMA, EX— 
allow: of the 

__ tatives of the —. 2824-25. 

KISHUNGANJ— _ 

rep’ 

Question re tvelig inconyenien 

one istrict Railway Branc runni 
;. from Siliguri to. — 

z 

KONKAN DIVISION. 
for 

».vinferior servants of the Postal De- 
‘ce partment, in ithe —- “33562; 

fe Question re lack. of water arrangements 
~at»—on, the North. Western Rail. 

way. 2839-40. 

KOTLA— 
Question se. restoration of -extra-d 

Sub-Post Office at 

KRISHNA, LORD— 

Question #€ passport for Indians going 
to Parachinar (—). 2850. 

Question re— 
Collision of trains on the oteasion of 

the — fair. 28-29 
Motor and lorry traffic competition 

with the railway on the occasiom © 
of the — fair. 28. 

Passengers who attended» the — 
Fair. © 4427-28. 

LABOUR— 
Question re— 

Implementing» of the convention on: 
forced —~, 2622-23. 

Indian — in; Malaya... 349-52. 
Interest of Indians affected by the 

tof + laws in Iraq. 

ae Mi di . a Radway 
force in India, (2628-29, = 

Laws affecting —. re ae in 
Pi sal to appoint r. 
Boas as Supervisor of Railway 

Ratification of _ the International 
regarding Labour Convention 

forced —. 2075. 
Special —_ rey 

Provincial 

Use of the word “Cooly in respect 

; Europeans and Ago dians. 

Question re a 
representing. Indian. 
International. — 

LABOUR CONVENTION— 

Question 76 ratification»of the Inter- 
forced national — regarding 

» 207 
See also; ‘‘Convention(s)"” 

LABOUR IMMIGRATION— 
Question’ re" Indian’ “delegation to: 
Malaya to E study — conditions 

LABOUR, ROYAL’ (COMMISSION 

eal of the — regard- 

é ight ‘test of 
१ ““§workers. _ 2595-96. 2505.96. a, 

Recommendations of the —'regard- 
ing railways. 857-58, 2596... 

ig
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LABOUR SERVICES— 
Question re discharge of.,temporary 
employees in the inferior and — 
andthe appointment “of ex rset 

laces on the Nort! 
Western’ Railay. 87-88 

LAG CESS (AMENDMENT) BILL— 
See “Indian —’ under “Bill(s)". 

LAC ee (SECOND AMENDMENT) 

“ Than * 

gatas 
LAHIRI CHAUDHURY, MR. D. K.— 

Arya Marriage Validation Bill— 
ie consider. 657, 2 

| clauses. 66] m of 

Indian Railways (Amendment) Bill— 
Motions to refer to Select, 

mittee and to circulate. 304. 

Motion for di journment, re— 
Control. of soldiers on the foot: 

ball ground at Annandale, 223]- 

se és Golam Sattar 
on a Calentta Gaiam ee het- 

7, eee ere. 
Question re— ४ 

Arrangements for work a 
and ‘postal — holid: the 
pavast Railway il Service. 

ttagong “Armoury Raid prisoners 
idamans 

Contribution to the Durand Tourna: 
ment Committee from tral 
Finances. 3: 

ti in jon 

oR ee 

Grant of relaxations on Sandays 
and holidays to the clerks in the 
Sub-Record Office of the Howrah 
Rail Mail Service. 72, 

Officials stationed at Jalpai- 

Delhi. Pye og 7 
Standing Comiinittee on Rice of the 

Imperial Council of Agricultural 
Ri 

Question 2 aan) re re campaign 
— Ace against ja scourge. 

| LAHORE— : 
Question re— 
Embezzlement cases in the — Engi- 

n ‘Division and the Amritsar 
hh Exchange Office 367. 

Tnerease is the Aa rates in the 
Can 

Memorandum issued | every “mouth 
by the Educational” Printing 
Works, —. 39-92: 

Muslims recruited as ae 
operators jn ‘the’ En 
Division: 364-65. 

Students passing from the ‘A* class 
Ma in’ Engineering 

Task acy cll the in 
. ‘Tele ‘omen S59, "539. 4 -<tigtk aaa 

LALCHAND NAVALRAI, MR.— 
Arya Marriage Validation Bill— 

Motion to consider. 465l,  656, 
3657. ह् j , 

Consideration of clauses. 665-67- 
Code: of Civil. Procedure »{Amend- 
ग्रह): Ht 

Code Procedure (. 
ment) Bill (Amendment of Sectior 
367- 
Motion to “continie: 463-32; 

¢ pass. 
Railways (Amendment) Iill— 

Motions to refer to Com. 
pie and ‘to age 37-40, 

Question. re 
Appointment for training. in the 

Groups on the North Western 
Se cn है 

हि intment 0; Assistant ‘Secretary 
in the c ice ~Commis- 

mer 

Collision of trains on the occasion. 
of the Kurukshetra fair. 7728- 

arrived at by the 

Simla.....2342-43. “Spee at 
‘ial. Ticket. 

ge ers on the North Western 
2 way उठ: 
Defects हज thd’ jai tite “ar he 

Atidamans found by the Home 
Member. 779 

Conclusions 

क्श् 
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LALCHAND NAVALRAT, _MR.— 
cont. 

estjon Te— = 

7.0%: 
jin the inferior and labour ‘ser- 
vices. and the~appointment. of ex- 
military men in their places on 
the . North. Western . Railway. 
4787-88: 

Effect given tothe Resolution re 
appointment of a Joint Standing 
Army, (Committee... 485, 

Extension of the» present, railway 
डह्ह line. to Jacobabad Garhi 
cay, Khairo: in. Sind. 

Extension of the vailway line to 
Nowabshah in Sind. 480. 

Grant of holidays to.:goods and 
parcel clerks on oe a Tndian 

Indigenous supplies of raw materials 
for the glass industry.) 48, 

Limitation of power of discharge 
bya senior railway officer. 5. 

Maintenanée of waiting lists of the 
»-tetrenched=staft of the ‘Railways: 

< smb 
Manufacture of electrical bulbs! in 

India. © 482-83: 
Se pee traffic competition 

with t yon the ion 
of the Kurukshet 98 
0०% ined हर in || 

vier ang out rei ent, 
‘ Norte: eWstern . Railway. 

Overhauling of the jail riles* and 
= 20-27, 
sae ta on’ the North’ Western 

iy: 

noes the कै सम किस + 
Kur etra Fair. 

Promotion of Office Superintendents 
on the North Western Railway. 
356-. 

Promotions” from ‘subordinate ser 
vice to tted posts made on 
a Nani Western Railway. 

BP potaction.,08. the. xSindworle, mer: 
chants from oe 7 di of civil war in Spain. 2544-46, 

© Racial’ discrimination ead 
of pon of 058, 
tendents on the North Western 
‘Railway. 334 

LALCHAND 
contd. 

NAV. 

Question 7a— : 

Removal of restrictions “on the 
markers on the Noth Western 
Railway for 
duties, 778. 

Revision of the pass rules for the 
employees | on’ State ways 
V [7835-84 

Sind Left Bank Feeder Railways. 
786-87. 

Split! lof ‘thé ‘tlerical ~ staff’ into + 
several units on the - North 
Western Railway. 2866-67. 

Ticketless passengers travelling on 
the North Western Railway 29, J 
i 

Trained cadets of the ‘Dufferin 
3485-84. 

War Bonds 
issued during 

and Cash Certificates 
the Great War 

id. 2090-9. 

Question (Sur pplerentary) 
olition the "Tari 

Additional postal facilities provided 
for ‘rural areas. 3 

Allegations “against the staff at the 
Kamalasa Station on_ the 
Eastern Bengal Railway. 263. 

Alleged suppression of a letter 
: spt Pandit Jawaharlal 
Nehru to Subhash. Chandra 
Bose. 2948. f cell के 

हर Medical Se made to 
atl digal Service. 354-55 

ool of Military Train- 

Competition 
ping companies 

ship 
between 

Rangoon and the ports in Bengal 
2496. 

plying 

Contemplated intment of. a 
European as Financial Commis- 
sioner of Railways. 356-58. 

Coronation _ of His Se ijesty the 
5 ag Emperor. 
evelopment, an India polic 
ior coat eae 

= Rae plo; Ey from _.the 
a a ea on account 

of defective eye sight, 25094. 
Fees charged by the Public Service 

Commission “for competitive exa- 
minations. 3L76- 

+ Goverment 0 Tn 
Tostitute, Delhi S405 

ti See ae 
ee Eee 

री 

training in goods _ 

—
 
e
o
 

2. 
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Wer Se NAVALRAI,  MR.— 
contd. 

Qestion (Supplementary) re— 
indianisation of Ground Engineers 

= d by the Indian National 
rer ‘Limited, 378-79. 

Indians in Ceylon, 352-53, 
Instruments of accession for Indian 

States to join the Federation. 
63, 

Introduction of the Bihar Cess 
{aieiative Bill in the Bihar 

islative Council. 3, 4. 
Landing grounds, aerodromes and 

runways made and air-ports fitted 
out for night flying. 856:57 

Leave rules governing the teachers 
in State Railway schools. 2963. 

Marks for viva voce in the Indian 
Civil Service Examination. [767 

Negotiations for an IndoJapanese 
Trade Agreement. 24. 

New rules for recruitment to the 
Indian Civil Serviee: “577-78. 

आह 725 clots seco! posta lerks 

; and Sub-Postmaster. 264. 
730 ८7 intment of Indians in the 

ing for 32. ; 
Officers under Political 

Ageney and 2824. 
Persons paid from Indian Revenues 

in the United Kin, oe ‘and the 
British Colonies. 

Petition from the Amritsar Com- 
méreial Association to the Board 
of Inland Experts for enquiry 
into the Indian Income-tax 
system. — 44-49. 

Preparation, of an ag oe ishment 

PSomotion of the storemen of the 
Indian Army Ordnance Corps as 
Assistant Storekeepers. 2337. 

Proposed retrenchment of railway 
and the lowering of wages 

et of the International 
Labour vention ___ regarding 
forced labour. 2076, 

Recruitment_to the Indian Medical 
Service. 507. 

Remission of sentence of . one 
Ratnasabhapathi Gounder. of the 
Coimbatore District. 2320 

Rent of Indian refreshment. rooms 
eae East Indian Railway. 

LALCHAND  NAVALRAL | MR— 
coneld. 

Qestion) (Supplementary) re— 

Report of the Sapru Committee on 
unemployment. 

Seizure by Customs authorities of 
certain ks. 2577. 

$। of the recruit 
matriculates and under-graduates- 
in the Railway Clearing Accounts 
Office. 298: 

Suppression of immoral traffic in 
women in Delhi and the centrally: 
administered areas. 23i8. 

System of Railway Raid for detect- 
ing ticketless passengers on the 
Bengal and North Western Rail- 
way. (2852. 

Tenders for the re-building of 
Quetta. 285, 

Trade license bye-laws passed ine 
Marikburg, South Africa, curtail 
ing Indian interests. 337. 

Transfer of postal clerks who- 
suffered in the Quetta earthquake 
to the Pun, 

oliti 

Visit of, Sir 
Khan and Raizada Hans Raj to- 
the Andamans. 307I. 

LALJEE, MR. HUSENBHAT 
ABDULLABHAI— 

oe Companies’ _ (Amendment) 
i 

Motion to consider. 77-25, 725, 
855. 

Consideration of— 
New clause after cluase 2. 880-8. 
Clause 3. 893, 894, 935, 936. 
Clause 42. 985, 2353-34, 245. 

Question re— 
Duty on the imports of Aden salt 

India after separation. 

Entry of Indians into» States, 
Dominions and Colonies. 53-59. 

Question (Supplementary) re— 
Indian — delegation my London in 

connection with the conclusion of 
a trade agteement in place of 
the Ottawa ‘Trade Agreement. 

Planning of public works. 225.26. 

LAMB, MR. W. S.— 
pi 3 of regret on the death(s} 
ot 

Khan Bahadur Mian Sir Fazli- 
Husain, Sir M. Ramchandra Rao 
and —. 205.09. 
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= E,. INDIAN. COTTON 
MITTE 

Question re communication sent by 
the Seeretaty, Indian’ Merchants 
Chamber.) tothe Seoretary;, —, 
Bombay. 589:90. 

LAND(S)— 
Question re—., 

++ owned by private’ proprietors in 
cantonments. 699. 

— taken for Babugarh Remount 
Sie Depot. | 3332-33. 

LAND TAX— 
Question -re’ payment: of + by) Rail- 

way Companies. 2092-93. 
अएशीशत oy target 

shia 
LANDING GROUND(S)—" 77 

run. 
spe! fitted out ways) thade and air 

for night flying: 

LANGUAGE(S)— 
Question re nomenclature used in 
Government Publications in refer 
ence to’ Indian —. 859-6l. 

LARKANA— 

Question re ae drainage ‘at 
= Station_on the North Western 
Railwa: 

“LASCAR(8)— 
Question re — employed SS e Fr L. 

Vv. 
plying in the Rangoon Port. 

LATRINE(8)— कर 
Question re— 
Cleaning of carriages and — of 

trains. 
Construction of hydrants supplying 

drinking, water | or @ 
— by the roadside in New Delhi. 

Insufficiency of. — third . class 
on the East Indian 

: Railvwas 
| — for third ४ पके ee ee class 
| ssengers on the Assam Bengal 

| 3:25 2202 = 
Provision of — in peons’ aaa 

at Punchkuin Road, New De! 

Provision of — in third class com. 
९4 कल ts on Py the _ Shahdad- 
_ Saharanpur, lway. 48-i9. 

“So. 

LAVATORY (LES) 

Question re— 
— in the new type of secotid class 

compartments of the  Caleutta- 
Kalka: Mails of the East Indian 
Railway. 833 

Want; of a bathroom and a,— in 
the Second Class Wee Room 
at Moghal Sarai. 77 

LAW(S)— 
Question #€--- 

Tnterest of Indians affected by the 
enaetnient of labour — in’ Iraq. 
360-67. 
न] — in force in India, + 2628- 

+ affecting labour, 2628. | 

LEAD 7एप्ताएफ-- . a 
re tenders invited by the 

E*) Sor pate Heady Calentta 

LEADER(S)— 
Question re circular regarding letters 

bearing photos of — and _ slogans 
of boycott. 3865-66. 

LEAGUE OF NATIONS— 
Motion for, et re— 

aoe in the» meeting of the 

Withdrawal of the Gorton ——— 
India from the —. 89-90. = | 

Question 
~ Continuance: Ted bership of 

the — by India. 79. 
Expenditure ine * the ‘Gov 

ernment of India on delegates 
sent to —, etc, 449-50. 

India’s “contribution “to the — 

India’s withdrawal from the mem- 
bership of the 246, 686, 764- 

Indian’ delegation voting inst 
the a delegation the — 

Council in the meet- 
s or the Assem- 

bly of the fter the conquest 
of Ethopia by Ttaly. 494 95. 

Safegnarding of the ae of 
ui 

of Abyssinia in 
Speech of His Highness the Aga 

Khan’ on the criticism 
= in ape िल Se — 94, cy 

jews “on it of the —. — ‘ovenant of the 
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LEAVE— 

Question rep— 

licability of fundamental “and 
lementary rulés to: “gazetted 

bs State Railways in ee et 
ances, —, etc. 63. 

‘of ‘fundamental ana 
lemen' non 

mee stall on State Railways 
im respect of pay, 
—, ete. 

Health Insurance and sick — ‘for 
: industrial workers, 2626. 

पे Governors of ee to the 
adras and the Central Pro 

i 63. 
— holidays and pay, etc., of indus 
trial erat nf railways, 853. 

for teachers in” the East Indian 
Railway Schoo 

— passes, etc., of the staff on the 
Bengal and North Western Rail- 
Way... 2855-58, 

Provision of extra. postmen for — 
arrangements... IB6L. 

allowances 

Unrecorded — granted to certait; 
drivers on the Eastern Bengat 

Railway. 3344-45, 3 
Sar 

ALLOWANCE(S)— 

Sop “aaa 5 st emer 
LEAVE ee CLERK 
See “a हे 

LEAVE RULE(S)— 
अ्शुश्ड 

school,” = Ol East Indian Railway | for est. empl ‘in ‘tho East 
Indian Railwoy Schicols 448. 

LEE CONCESSION 

Saat. eS ae 
LEGISLATION— 

Question re— 
Committee to consider amendments 

to insurance —, 
—_to regulate Banking business 

— to restrict the n imbe traing 
on any railway ‘28i9. =e 

९76: expenditure incurted on 

| LEGISLATIVE ASSEMBLY— 
chine for adjournment’ te+ है! 7 0५7 

ailure of the Government of Indis 
re’ Sderecy Of ‘balidt in ‘the 

Punjab as recommended by the 
277: 

Reduction 0] 2a duty “on British 
(8, ut consulting ; 

Motion re expunttion of certain 
sages from the proceedings of 

Question re— 
Amendment ‘of rules ‘and eroding 

orders in respect of privile; 
3238. 

Censoring of letters addressed to 
members of the — हवा! 

Discussion of the report of Sir Otto 
Neimeyer in the —. 739-40. 

Freedom ‘of speeches the Mem- 
bers. of the —“in their constitu- 
encies. 2945- 

Grant of rickshaw allowarce to the 
Members of the Simla. 

i | bare: dat the Gove 

Bt 
Be oF dis members the 

— to it Andamans. 
(524 28 of Acts 
is raat 

by the — to the members ¢f the 

Plating oF eee books in the 
Library, 

‘number of yoters 
ft ete the reformed — of Madras 

ndations of the — on the Hammond Committee Report 

; arb of a deputation of the Mem- 
~ “bers of the = to the Andamans 

Demand for Excess Grant, 3258. 
LEGISLATIVE COUNCIL— 
eosin re— 

ntroduction of ‘the’! Bihar’ Cess (Amendment) «Bill “in the 

Popt on Fiji and Com: 
ee oy sprang in the en 

dabour in the i <2 representation 
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LEGISLATURE(S)—__ / 
“Motion for. adjourriment re election 

of, the proyincial in Bihar. 373- 

Question re— 
Dates for the election to the Pro- 

incial 285-86. yincial —. 4 
Prohibition against Government 

Pensioners standing as Congress 
Candidates to the Provincisl —- 
267. 

Rep’ made by Membe: 
of . Central — a Rae serious 
abuse of powers by adm inistra- 

tive officers on railways. 3335. 

Speeches delivered by the Governor 

General to the —. 7742-45. 

LETTER(S)— 
Question re— 

‘Alleged disappearance of air mai! 

— at Karachi, - 

Alleged suppression of a — written 

hy Pandit Jawaharlal Nehru to 

Mr. Subhash Chandra Bose. 

2947-48. 
Censoring of — addressed to men- 

bers of the Legislative Assembly. 

Cireular | regarding — bearing 
otos of leaders and slogans of 
yeott, Ti 

—entitled ‘‘Railway Finance and 

Rail-Road Competition” published 
. in ie ec 95. aio 
— entitled _‘“Transport i 

Council Meeting” pubmed im 
the Hoy'’s Weekly. ': 9 

— from the South India Chamber 
of Commerce to the Indian Rail- 
way _ Conference Association. 

36. 
— issued from the Royal Consul 

General of Italy from Calcutta. 
2. 2022. 

— sent by the Officers of the Postai 
Department on His Majesty's 
Service without any Postage 
Stamps being affixed to them. 
Bt 006-07. 

Postal rates for Inland — and bee 
cards in certain countries. a 
64. 

Railway  Board’s — regarding 
revised scales of pay. 3I29. 

Rules pertaining to the number of 
—-to be sent in the same cover. 

208-209. 
Village Post Offices where delivery 

of registered — and money orders 
is not effected by postmen. 

LEVEL CROSSING(S)}— 
Question re— 

Closing of the — near the Benares: 
ep Onna Railway Station. 90, 

Construction of an overbridge at. 
the Railway .—in . Cannanore- 

LHAKSAR— 
Question re malaria — allowance paid 

2336. to railway staff at — 4 

LIABILITY (IES)— 

Question re — of railway servants to 
be dismissed from service for in- 
55 '348/02 or habitual indebtedness. 

Question १९ of the 
research made by % eee “9 
— of the Tmperial i मद y. 64. ips! 

LIBRARY (IES)— 
Question re— 

ay in the Cellular Jail — 928, 

—_and institutes subsided by State- 
Railways. 76. 

Eee A Prosanies books in. the 
—_0 ie Legislativ. 
75-77. ० ee om 

Provision of a —, 200 and museum. 
3359. 

LICENCE(S)— 
Question re— 

Attitude of the Government of the 
Peon of South Africa with 
regan to the issue of — to 
Indians. 656-5 

Grant of — for vendi i 
liquor in Delhi. 96. > ad 

— for guns 8, 37 सकल te in forest. 
areas in 0 agpur — 
Bihar. 3069-70. . ee — 

— under the Indian & पलक ८ Act. 
- 2 2 for by the Delhi Munici- 

pal Committee. 9I3. 
s’ — and ibers to 

the Indian listener. 900. 
Trade — bye-laws in Marik- 

burg, South A Dames curtailing 
Indian interests. 337. 

LIFE— 
Question re loss of — 6। 
lana in. Abyattat ape 

ei
: 

Oe
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LIFE INSURANCE COMPANY 
(tES)— 

Qusction ro — in Phe provinces. 
3377-78. 

SES 9 AND “LIGHT- 
LignT HOO 

Demand for Excess Grant. 3259, 

LIGHTING— 
© Question re provision of proper ‘Yoads 

and — in the Saddar Bazar are: 
of the Benares Cantonment. 767- 
68. 

LILLOOAH— 

Question ré— 
Appoititment of “Successful “Techni 
aa ex: “abbot of. ‘the — 

jo 
ex-apprentices of the — 

Swen shops. 

LINLITHGOW, LORD— 

Question re arti entitled “~- and 
Milk lie i in the Amrita 
Bazar Pat: 3888-99. 

LIQUOR(S)— 
a Question 

Grant of licences for vending 
foreign — in 94-96. 

Sale of — before and after the 
> licensed “hour im Delhi. 2877-48 

Fate pics 

LISTENERS’ LICENCES— है 

ae subscribers to the 

LITERATURE— 
Q 

suspects | r 
terroristic —.activitie 

= 855-56. 

LITIGATION— 

Question. re cost of — for execution 
ot Wake ees on the side of the Court 

3328-29. 

m
e
 

LIV ERY (IES) = 
aa ré supply of = to 

duftaries “in ‘the Governm 
India Offices, 3360. eee ot 

~~ LIVERY ALLOWANCES— one 
hk See ‘Allowanee(s)”; ० eager 

i 

LIVESTOCK(S)-= * 

Question re adequate supply of fodder 
and grazing grounds. for cattle and 
improvement of — in a scientific 

755-5 

Cémtonments (Amendment) Bill— 
‘onsideration of claase 67. 569. 

LOADING WORK— 

‘Question re — and work 
of the railways done by the porters. 
2520-2I. 

LOAN (8)-- 
‘Question re— 2 
Floatation of —. 3754. 
Grant of — to the employees by 

the East Indian Railway Co 
operative Society, (2972-73. 

— advanced to the Jharia Water 
Board 32-33. 

— taken by the. Indian States from 
the British Government. 768-70. 

Raising of inhi 
ip. and Gov- 

= eee tarling 
aising of rupee or st =. 
डा54. 

Raising of the Rupee — of 4948-52. 
665-66. 2 

LOAN POLICY— 
Question re Government's —, 686-88. 

LOCAL BODIES~ 
Question re article entitled ‘Bottow- 

ii of —" published in the 
2 2 Finance. P0487 88. 

LOGAL CESS— 
Wee “Cess(es)"”. 

he’ distri 
bution and utilisation of the Rural 
Development Grant. 

E by oh fhe Governor * 
sgeresal ay the 
under u oth 
Code of Cri is o- = 
2084. 

LOCO. AND CARRIAGE Ril T : haces DEPAR 

Question. re sevior suboritinate 6fficers 
the, Bombay, Baroda 

ee India ilway. 2957. a 
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LOCO, DEPARTMENT— 
Question re— 

Abolition of night schools for edu 
cating the te — railway 
workers’ of the —. 3363-64. 

Frauds in the supply of coal to the 
— in Bareilly City. 5275. 

Tnvidious treatment in the  allot- 
ment of residences to the staff of 
the — at. Calcutta 

Non-provision of quarters at Aish 
bagh Junction, Bareilly and 
Mailani for the members of the 
Traffic and —. अप. 

LOCO. FOREMEN— 
Question re staff with defective vision 

employed as drivers-and t 
—, ete., on State Railways. - 2632- 

LOCOMOTIVE(S)— +&32%६7<॥ 
‘fe “vi Pah है 

Action taken on the Resolution re 
construction of — in India. 924- 

Tmposition of import pena y On rail- 
way stores and —. s 

LOCOMOTIVE POWER— 
Demand for Excess Grant in respect 

of ‘Working Expenses—Mainten- 
anee and supply ०: 3264. 

LOGS— _ ; 
Question re exemption of teak — 

from the protective custéms. 

LONDON— 
Question re— 

rude behaviour of 3. bus 
conductor towards. an Indian in 
—. 2670 

Indian ae tion. to. — in connec- 
tion with the conclusion of 4 trade 
agreement in place of the Ottawa 
Trade Agreement. 27-74 

Qualifications for appointment as 
High Commissioner for India in 

239-4. 
Sign ‘ing of the — Naval Treaty’ by 

nda, h 

LONDON STORES DEPARTMENT— 
Question amalgamation of the — 
ee the Indian Stores Department. 

LORRY (IES)— 
Question re— 

and. Sims motor 2744-45. 
Spee 

LORRY(IES)—contd.. ,.., rt 
Question re—contd | : 
Motor and — traffic competition: 

with the railway on the 9 
of the Kurukshetra fair. 28. 

Private buses and —.. 855 

LOSS(ES)— 
Question re sustaitied by Govern- 
ment through fraud or negligence 
e the East Indian Railway. 028- 

LOWER DIVISTON— 
Question re— 

Difference between the old — and 
new second grade clerical ‘cadres 
in the Posts and Telegraphs De 
partment. 3323-24. 

N of postmen in 
Caleutta in the — posts. 2829. 

GAZETTED OFFICERS— | 
See ‘‘Officer(s)” 7 

LOWER GAZETTED So 
Question re article entitled “ए' W. 

R. — and Muslims’’ published in 
the Hastern Times, 2486-87. ‘ 

LOWER GRADE STAFF— 

See “Staff’ 

LOWER GRADE STAFF UNION: 
Question re arbre and —, Delhi 

Province. 84. a 

rg ee | 
LUBRICANT— 
ee itinuance at the pas 

of “castor aia Ss — on State Rail— 
ways. 2237-40, ee | 

LUCKNOW— 4 

Message from His Excelleney the 
Viceroy and Governor General. dis- 
allowing Qazi Muhammad Ahmad 
Kazmi's motion for adjournment re 
rohibition of the recital of Madhe- 
‘ahaha in —. 2380. 

sper for Rabari 70-- 
nterference overnment of 
the Dane. 77“; with the 
Sunni Muslims -O8. 

Restrictions: iy the United Pro- 
vinces Government on the move- 
es the general public at- 

46, 
Prohibit f th if <a aa ition of the कि of Madhe- 

abe in. — 

LUMDING— 
re rail lision betw: 

Tinsukia and Zs District on the 
Assam Bengal Railway.  33]4. 
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MACHAVARAM— 

Question 76 construction of Railway 
at — in the Guntur District 

© and Nidigallu in. the Nellore Dis- 
trict. 2078. 

MACHINE(8)— 
Question ve installation of a time 

the Rail Board 
Office. 3745, 3549-50. 

MACHINERY (IES)— 
Question re obsolete railway — stores, 

stock, plant. end —, ete. 2093-94. 

MACLAGAN ENGINEERING COL- 
LEGE— 

re students passing from the “Question: 
ae =~ ec ‘class of the —, Lahore. 3302- 

है MADHE-SAHABA= 
Message from His petals the 

Viceroy and Governor dis- 
Qazi Muhammad Ahmad 

jon for adjournment. re 

MADRAS— 

Question .re— 
Allegations: against certain British ag’ Gl hive 

05. 

Ps 
regiment in —. 

Article entitled 
R rega 

ua Te ap 
Tndgment of the 8 
aEast Godavari in — in a 
Seizure Case. 99. 

Leave granted to the Governors of 
—_and the Central Provinces 
662-65. 

Z Fg it of Weavers in —.  998-99 
‘erie i prices of steel 

mai in bar sections jn the 
— market by the Tata Tron and 
Steel Company, Timited. 2958. 

Reduction in the task-work earnings 
* _ of foot peons of the — Central 

Telegraph Office. 2658. 
Reductjon fare between — and 

Delhi and sneeding un of the 
Grand Trunk Express 

MADRAS—contd. 
Question re—contd. 

Shortage in the number of voters 
for the reformed Legislative 
Assembly of 930-3) 

Transfer of a, portion of the Postal 
Audit’ Office, =) to Rangoon. 
2960-6 हे 

Wireless wheatstone system for 
working between Rangoon and --- 
3385-84. 

MADRAS AND SOUTHERN MAH- 
RATTA RAILWAY— 

See ‘Railway(s)"’: 

MADRAS MAI— 
Question re— 

Article entitled ‘‘Administration of 
the Andamans” published in the 
762: 

Article entitled ‘‘Roads and Road 
Transport’ published in the —- 
23i2. 

Article entitled ‘The Madras 
Facer published in the —. 442- 

Speech of Sir Philip Chetwode pub- 
lished in the —. 

MADRAS PRESIDENCY— 
Question re— 

Import. of rice in the husk in the 
—. 2907 

Persons arrested in connection with 
the ‘Agency Rebellion” in the 
—. 446-47. 

Subsidy for distribution 

8. 

MAGISTERIAL CHECKING— 
Question re allegations the — 

at Samastipny Station on the Bengal 
and North Western Railway: अीठा 

Centrally ad v4 

with Honorary Spesial dealing 
cases of ticketless travelling om 
State Railways. 68-84. 

MAHARASHTRA— 
Question re railway concession. for 

transport of fodder to) the  famine- 
stricken areas in Gazerat and —. 
2945. 

MAIL(S)— 

Carriage of —- between Kalka and 
Simla on motor lorries:- 2744-45_ 

x2 

among the 
sugar-eane centres in the —.- 76- 

— 
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MAIL(S8)—contd. 

Question re—contd. 

Change in the nomenclature of the 
Poona Bangalore —. ॥709-0. 

_- Kalka-Delhi-Colcutta and the 

ieatie Bombay = run between 

Howrah and Moghal Sarais. 25- 

36. 
Postal charges on — by air. 224]. 
Running of the Bombay-Galentta — 

via Allahabad and Benares and 
throagh railway service - between 
Delhi and Galentta va Muttra, 

Agra, ete. 

MAIL MOTORS— 
See ‘“Motor(s)’’. 

Catt ४ esa a 
MAIL TRAIN(S)— 

Question re introduction of — and 

express trains on the Rohilkund and 

Kumaon Railway. उं74, 

MAILANI— 

Question re non-provision of quarters 

at Aishbagh Junction, Bareilly and 

— for the members of the Traffic 

and Loco. Department. 373. 

MAINTENANCE ALLOWANCE— 
See ; “ Allowances)". ™ 

MAITRA, PANDIT LAKSHMI 

KANTA— 

Arya Marriage Validation Bil— 

Consideration of clauses... 2035, 
शा. ४४ 

Contonments (Amendment) Bill— 
Consideration of clauses. 572. 

Durgah Khawaja Saheb Bill— 
Motion to consider. 3285. 

Indian’ Companies. (Amendment) Bill— 

Motion to consider. 624, 697,700, 
709. Ti9, 792, 808,. 857. 
pee 9 of clause’ 5. 082, 

BI 
Consideration of clause 42. 2i0l. 
Consideration of clanse 75. 246. 

Motion for adjournment re— 
Control of the soldiers on the foot+ 

“ball ground at Annandale. -2224- 
2. 2228: "ai 5 

MAITRA, PANDIT LAKSHMI 
KANT A—contd, 

Motion for adjournmedt’ Fe —tenid. * ४ 

Death of detenu Naha Jiban Ghosh. 
श्उव5का, + i“ 

Suspension of some Patwaris of the 
Aligarh District for alleged -attend- 
ing an election meeting. 5388. _ 

Question re— oe 
Application of State Rail . Lieave 

ules to tenchers in » Bast - 
Indian Railway ‘Schools. 2966. 

Ceylon Government Railway contract 
for the supply of coal. 299i-92. 

‘Uburches established by certain rail- 
ways for the use of their European 
and Anglo-Indian _ - employees. 

}93-84. 
Close observation by the Postal and 

Ake bee ice Authorities, in Calcutta on 
ibers. of the Railway 

Labour. 
Condition of health of “Cain Fan 

prisoners in the | |; 
the Andamans. है 

Contract for the construction of the 
Howrah Bridge. 2992-95. 

Cutting of trees by the owners of 
bungalows in the Almora Canton- 
ment. 769. 

Depression in the coal industry .of 
Bengal and Bihar, a 

Educational institutions maintained 
by Railway Administrations for 
the education of the children, of 
their employees. 

“Soe of holidays to the — 

ee, the Railway Mail 
offices. 73: 

ent, contract: 
for eck “Mixed 
Paint. 2 aed Z 

Tnfroduction of the Bihar 0688 
(Amendment) Bill in the Bihar 

Levy of local fesé on industries. 

Loans advanced to the Jharia Water 
Board. 32-33. = 

Ach sepeses oft दा Revised State 
ilway ve Rul “se 3 hers 

of e Oakerove School. 
Opinions on-the Bihar Cess {Amend- 

ment) Be 4-5, ~ 
+ Platform tickets for petsons going 

to railway stations to 5 athe 
Viceroys and mners. 258-49. 

B
O
 

i
e
s
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MAITRA, PANDIT LAKSHME MSITRA, PANDIT LAKSHME 
ANT A—conttl. KANT A—contd. 

Question ‘re—contd. ar , 

of the” Hazaribagh and Question (Supplementary) re—contd- 

Ranchi Districts. 8. 
© Position of teachers in State Railway 

Schools. 2967. 
Ready mixed red oxide paint. pur 

chased by the North Western Rail 
way. 27. 

© Refusal by the Indian! Railways to 
accept black paint of a certain 
firm, 2736-37. 

Restraint and externment orders on 
Shrimiati Satyavati’ of Delhi and 
Ratan Parkash Gupta.  2850-52 

Read cess on despatches of coal from 
railway collieries im the Hazari 

District. 6-7. 
relating to the condition of 

‘service of the Government of 
India Secretariat Staff. © 2737 

Schools for’ the education of the 
girls of Eurgpean and ~ Anglo: 
Indian employees maintained 
the Bengal North Western 

way. 
Subjection of railway collieries to 

«७०. coal cess. 
Taxation proposals of provincial Gov 

ernments and Coal Cess in Bihar. 

Tenders for ly mixed red. oxide 
paint eat 0०" for certain rail- 

Testing of ready mixed black paint. 

७ Checking at Sam 
the Bengal and North v 
Railway. 273l, 2732, 2733 

Allegations against the staff at the 
Kamalasagar Station on the East 

_ @rn Bengal Railway. 263. 
against the staff of the 
and Kumaon Railway 

Alleged कम: 7४ Hindu girl 
in. Peshawar. 

Alleged suppression “of a letter 
written by Pandit Jal 
Nehrn to Mr. Subhash Chandra 
Bose. 7. 

Allowances: of the representatives of 
the ex-King of Burma. 2824. 

4 allotted for the economic 
Development of cribal 2822. 
Amount allotted to-the Village re- 

construction Fund for © “Assam: 
933. 

Appointment of Indian Consuls and 
‘Trade Commissioners: im foreign 
nei | 

t of Trade Commissioners 
n Foreign coutitries. 744, 

Arrest. of Mr. Subhash | Chandra 
Bose. 5h 

Anticle. entitled: “Indian’ Air Force’ 
published in . the Statesman. 
4922: 

Article entitled Unemployment 
published in the Hindu regarding 
edueational veconstruction. 595 

Attachment of a third class: bogie for 
servants to the East Rail 

ae WO 
Ban on Mre 

bee नीलम है 

॥ पी Cellular, Jail Library. 

Res 222: and, films. 2 
ite, entering : 

British Sm in, Palestine. 932. 
Broadcasting on short aN and 

travelling, radio service. 900. 
facilities to the Certain i 

sent. Pe as 

हि: 7 certificates 9 है 

‘@lassification of European Prisoners. 

the Bs Cantor Rai ie Benares Cantonment ilway 
Station, 9]57. f 

Contract for the construction of | the 
Howrah Bridge. 574 
‘ontracts of neater of 
grains Militarw ip ७: mana- 
gement Depots at certain 
places. 

Conviet Settlements: in Europe and 
America. . 

Damages done to railway. lines in 
the Districts of Gaya and Patna. 
3560, 56. 
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LAKSHMI MAITRA, PANDIT 
KANT A—contd. SY 

Question (Supp ry). 4 td. 
Dates for the election to the Provin 

cial Legislature. | 286. 
“SDesdand unclaimed amount lying 

in the Post: Office Saving Bank 
4004 06. 

Deck Passengers’ Conference held at 
.. Vizagapatam.  465-66. 
Detenus under - Regulation III of 

388. 920. i 
Development of ay) All-Indian policy 

for Indian Ports. 259. 
Discrimination by Malaya /and 

Ceylon against Tndid. उबा. 
Duties ‘of the Second Grade Postal 

Clerks. 
a and funetion of _ thé police 

ilway | stations. 
boca 

"East Indian’ Railway “advertisements 
er jiand Pratap newspapers. 

Encouragement <f the Indian Coast- 
al “Shipping. © 429-30. 

Employees discharged from the East 
Indian Railway on account of 
defective eye ‘sight 2595. 

Employment of “Dufferin 

Employment of Indians in the Office 
of the ane Commissioner , for 

cadets. 

_ Examination of the working of the 
Yepressive laws with a view to 
their revision. _233-35. 
on in a ¢olliery at Sitarampur. 

Externment order on one Mr. Ratna 
“Prakash, a midinbae oe the Delhi 
है २ Congress _. Committee. 

Fees charged i the Public Service 
petitive ex 

aminations. 376-78. 
Five-year programme of _broadcast- 

१«: 9653-65, 
Floatation of leans, 74. 
Gnanendra Majumdar a detenu in 

the Deoli Detention Camp. 265, 

Government's quinine policy, 2303. 
“Health of Mr. Subhash © Chandra 

Bose. R atk the 

Higher postal charges on outgoin; 
~ omeils by air. 7485-86. हे 

“Honorary Special Magistrates deal- 
ing with cases of ticketless travel 
vias on State Railways.  682. 

Impl 
P lementing of the on 

“forced labour. 2622, 7 
on 

MAIPRA, PANDIT, 
KANTA—contd 
Question (Supplementary) 7९-५० 

mportation of _ vegetable . ghee inito 
India. 6]). 

LAKSHME 

Improvement: of the Hargwar Rail- 
way Station. 933-44. 

Improvement of »the. Kalka Simla, 
Railway service. 274l, 27 ;: 

० ते 
the Indian Army. 49-93. ~ 

Indians in Zanzibar. 2588. 
Internment of Mr, Subhash Chandra 

3,4, 
Interviews with — prisoners im the 

Cellular Jail. 993-94, ; 
Investigation of the Indian income- 

fax system by experts, 
Tavestigetion to find out the cost of 

+.  ultivation, of _ crops. 60. 
० the members of the 

50 bly to . visit 

के otek oo ssue of. | * 
members of the है 
gation, Department. 824-25, 

Latrines for third and intermediate 
class passengers. on the 4 
Bengal Railway. 262] 

Labour conditions on the Madras 
and South Mabratta Railway. 
‘92 

Loans taken by the Indian States 
from the British Goverment 

27 electrical bull Manufacture of eal balbs in 
I 2482-83. व 

Monopoly for the supply ot pai 
ee certain ‘firms. 28. 

“New scale gat 2०, ०० for the 

aaah 
tronised “hy the News agencies” 

All-India Radio Service. "790. 
to prisoners in 

the Cellular Jail. 998-99. 

Rai 
Non: a ag eee of Indians ins the 

Cy; Bureau, 
Object in transporting Et 

Officers. under ई। Political 
me an fe To 2823, 

Open ““enclosures for thitd’ class 
passengers at Hardwar Railway 
‘Stat 

Order of the District Magistrate of 
Midnapore served Ama: 

Nath _Chattopadhyaya 
434-38, 

Orders for the demolition of build- 
ings issued by the Delhi Muni- 
cipal Committee. 450. 

- 
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MAITRA, PANDIT 
KANT A—conéd. 

Question (Supplementary) vr oconeld. 

Overhauling. of the. jail rules and 

© regulations. 20-27 
‘Payment’ of double income-tax by 

people owning house property in 

LAKSHMIT 

Saigon. 87-8. 

‘Permission to Mr. Gandhi to visit 
. Mr. Subhash Chandra’ Bose. 2947. 

Persons convicted in connection with 
the raid on the Benda ~ village 

है- i Placing of proscribed “books in the 
library of the Legislative Assembly. 
3776. 

Political prisoners confined’ in the 
Cellular Jail in the ~ Andamans. 

a 

Post of लें economic advisor to the Gov 
* ernment of India. 25- 
Preparations for wor by thé Euro 

pean Nations. 478 + 
Price of aerated water on the East 

Indian’ Railway. 2969. 
Prisoners confined in the Cellular 
aie ail. 996-97. 
Producti of quinine . in, India. 

206;. .* 
5३४ Protection of female passengers in 

the intermediate and. third class 
| compartments. on. rail 845. 

Protection of the rights of Indians 
in Ceylon. 

> Provision, of erg the. third and 

' ~ = on State Railways 

6 
a Rates of edibles in Ini 

ment rooms on the East Indian 
Railway. -6श 

Recruitment of Assamese in, the 
. ss Assam “apis é am Rifles. 680. 

> Recruitment, of Gurkhas ‘in’ the 

ait 

‘ Red faction 
Opiam 

49. 

Refugees, and. State 
= Bihar and O) 

Relief given to ‘the | of 
Sige in the” famine eee areas. 

MAITRA, PANDIT LAKSHME 
KANTA—contd 3 

Questi e—contds ) 
Removal of Indian Philosophy from 

the list of optional subjects for 
the Indian Civil-Service Examina 
tion. ॥77. शक 

Rent free quarters for Indian Rail 
way staff. 2597. 

Report of the Sapru Committee!’ on 
unemployment... 35. 

Report on the health of Mr. Subhash 
handra Bose. 299l. 

Representations made by 
Pomc of Se डक (572 

ion Policy in 7. - 
Reservation of interme ne and 

third class seats on the East 
Indian Railway. 487-89- 

Retirement of officers who have 
served their usual terms in the 
Assam Rifles. 680-82 t 

Retrenchment on Railways. 729. 
Removal of Indian Philosophy from 

the list of o 000) ‘subjects for 
ort Civil ‘Examination. 

Routine grade examination for re- 
to the Go of 

the, 4 pri- 
90. 

05.०९: (थक! be 

“or terroristic activities in Delhi. 
855-56. es 

Seizure by Customs authorities of 
books. 2340. ७० eertain rie + 

हि. of (Mr. 
Subhash Chandra. Bose Port 
Said. 42-22. 

Spending the amount _ allotted 
under the head 96200: Expendi- 
ture’’. 2823. at 

_ Steps taken to reduce the consump- 
tion of opium in India,  26l. 

Stone age of carnivals, used for 

_., Subsidy for distribution 
sugar-cane in है res 

seer ot lols Sa 

‘the opium traffic in 

3 ion in Ti 
rag ed cadets of the “Dufferin” 

Utilisation of th T tie one € rural development 
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MATPRA, PANDIT 
KANTA—oneld. 
Question (Supplementary) r¢—contd 

‘ant’ Of an intermiediate class wait 
ing room _ at Bhagalpar Railway 
Station. 

Workmen's train ronning from and 
to Jumalpur on the East. Indian 
Railway. 2743: 

Resolution. re interference from public 
servants in a 

Trade Disputes (Amendment) Bill— 
Motion to citenlate. उप: 

LAKSH ME 

UMDAR, GNANENDRA *GHANDRA” 
Question ve =, a -detenu in, the Deoli 

Detention Camp. 2764-66. 

Question. re— 
Campaign of fight against — 

seourge. 766-67 
— allowance paid to railway staff 

at Lhaksar.. 355. 

MALAVI¥A, PANDIT~ KRISHNA 
KANTL— 
a Marriage Validation Bill— 

onsideration of clauses. 2807-I0. 
} 2027-29. 2036 
Indian ies (Amendnient) Bill— 

Consideration of latte (428. 
ties ot of elause’ 75: 2435. 

In Railways (Amendment) Bill— 
ions to refer to Select Committee 

rf ae cae 
अल, adjournm 

4 ee a She 
jega,tes” in meeting of the 

League of Nations. 7625, 2626. 
Reduction of the duty on British 

textiles without ‘consulting the 
Legislative Agsembly.  3I3. 

Suspension of some Patwaris of the 
garth District for alleged 

ing an election meeting. 3206. 
Question re— 

Abolition. of posts of ber = ae in 
the system. 
Indian Railway. 276I. 

Allegations 
Inspec 

hment Room. 
Anpesl to Goyernor General. in 

founéil ‘against an order of the 
of a State y. 2769. 

rs of the 
tent on the 

East Indian Railway. 

MALAVIYA, PANDIT KRISHNA 
KANT—contd. 
Question. .re—contd. aa 

Appeals, memorials, or petitions. 
submitted to the Governor General 
in Council by the ~ staff in the 
ahabast bomee East. Indian 

Railway 
Applicability of fundamental and 

gazetted 
bei sig oth Railways. in, respect 
of pay, allowances, leave, | ete. 

Applicability of fundamental and 
supplementary, rules to non-gazetted 
staff on State Railways in respect. 
of pay, allowance, leave, ete. 

65. 
Appointment. of Mr. Heseltine as 

Officer on Special Duty on the 
Apr n Na Railway. 2772-73. 

Naml revenue. in, Delhi 
rad pet कक ३२४८ 

Consolidated allowances: of, ‘Travel 
ling | Ticl Tnspectors,, A ecg. 
the East Indiaw Railwa; 

Creation of two — posts after’ the 
surrender of the post of 
tation inspector, commercial, Kast 
Indian Railway. 2765-66. 

Designation of ticket. checkers on 
: Fb 4 East Indien Railway. 329. 

jisebility pension to military 
ployees invalided during’ the Great 
War. 

Daty and function of the — police 
force on railway stations. 285- - 

iles governiny पर, journey 
R 2764 

ae vibauk: yvern= 
“ment of India Offices; 98. 
Losses to Ruilway Reve 2766. 
Miles. ce of ticket checki 

staff on the East Indian Railway 
2769-70. 

Non-sanction of grade advancement 
to the staff on the East Indian 

_ Railway. 2762. 
Pp and allowances of TravelF'ng 

Ticket _ Tnspectors on the East 
oe Rajlway. शाप a 

8 house .... rent ricity 
istant 

a 3332. att Blate i 

Policy searing alteration of the 
age of employees on. the North 

Rail 
Posfx of nyesti, Ta 
spectors ae 6 Bast . 
way. 2767. 

Pressure on ticket exwminers to 

५ mS Assistan ae 0} t ns: 
allways. 3052, 

:
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PANDIT KRISHNA Av 

NT—contd. 

Question re—contd. 

cae Bourd’, letter अब क 

<ul seales of pay. 329. 
= recruitment of Assistant 

ar "Surgeons for Railways. 3062. 
in the and 

number of certain offiters on the 
Bast Indien Railway. 277]. 

०» Refusal to forward. appeals of staff 
‘ by Officers on State Railways. 

2766-67. 
Regulations for recruitment of 

Station Masters and Assistant 
Station | Masters on the East 

i Indian Railway... 2770-7. 
i Report of the Misra Committee on 

the position end salary of, travel- 
ling ticket examiners on the East 

ह ि Indian Railway i 
. Reserve clerks. in the . Jalpaiguri 

Postal Division. 2854. 
Rules and. conditions. _ governing 

allowances admissible to. 7200९ 
staff on State Railways. 763. 

Rules and. conditions . governing 
allowances admissible to non- 
gazetted staff on State Railways. 

Rules for suing Government for 
breach of trust in ee. to 
service conditions, ete. AT. 
ules gov cay the Mees it of 

> a H State 

” Rules the conduct of Rail- 
way. 

Salat : and“afte® the 
ur in Delhi. °2877-28. 

attending 
n oa 

on ‘the “Fast Indian Railway 
egnployed on posts other than 
those against which their pay is 
charged 62: r 

Stutute or Act governing the conduct 
69. 

MALAVIYA, “RANDPP)» KRISHNA 
KANT—coneld. 

Question re—conol. 

Bravelling allowances of staff of 
State Railweys attending meetings 
of the Indian pier Conference 

| 5 | Mssociation. 
Travelling 208 20200 कह, 

State Railways at 
ings of their Trade Unions.’ 2768 

‘Travelling of officers om duty passe: 
when they are not-on! duty. 2767. 

Uniformity of rales for pay, allow 
ances, app and seniovity on 
State Railways. 2762. 

Use of refreshment rooms on ‘State 
Railways by, police. officials. 28i8 

Voluntary retirement of staff under 
economy campaign in the Morad 
abad Division, East, Indian Rail 

way. 65. 
Question (Supplementary), r¢— 

Contracts of agency ae of 
grains for Military mana, 

Depots 

staff on 

gement of Grain ७ certain 
places. =a 

‘Tydian Secretaries. re ee 

Loading and unloading work. of the 
pulsars done by porters. 

न »» Negotiati for an, Indo-Japani 
Trade Agreement. 2, 

Retrenchment on railways. 906. 
Support of Canada to the cessatiow 

eS Sanctions against; Ttaly. 423) 

“Views regarding the British Govyern- 
menit’s Policy in Palestine. 847- 
49. 

Resolution re interference. from public 
servants in the ensuing elections. 

MALAYA— 

Question re— « 
to — to ine” the 

‘© question “of Tndians: 3436. 
‘Disdrimination by — and Ceylon 

against India,” 34l.- 00 4 
e x mai 3७७7 ४००४ का Grievances of Indians a 

~ Pic checking system on the Eest labour piacere ० ; 
| . ae a Western Rail 9 

Traffic in from the Pro- Problem: 
yvinces to Caletitta for rt ti SLL. हैः 
foreign countries, 84. a we a ....-> जेल 

Travelling — allowances - «bf persons AL EE 3) 

| ng, attending. meetings of the Indian ion-ra 
। pales Conference. Association. Agitation in) Ceylon against. Indians 

msiges8 : ; हु
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MALAY ALEE(8)+contd. 

Question re—eontd. 
‘Agritation’ in Ceylon to repatriate 

Anti-Indian agitation and ‘boycott 
of Indian — in Ceylon. 23i5-6. 

Protection. of the interests of — 
Ceylon. . 2754, 

Nomination of & — to ‘the State 
Council and appointment of a — 
officer to) look after. the. interests 
of — in’ Ceylon. . 2606. 

“MATLE(S)— 

Question re reservation of Some com- 
partments for — only on railways. 

पर: ; ; ee old ah eRe ~Sitie.tte 

MALTREATMENT— : 
Question re — of the Muslim ‘staff by 

the Postmaster, “Rawalpindi. “29.° 

“MANAGER(S)— 
Question re— 

Appointment — of as girdawar 
qanungoas — of the Court of 

___ Wards. 4 

~~ Notification amending ‘the word?—” 
to the word “‘Agent” as used on 
State Railways. 2844 

‘Reduction in the pay of the 
Assistant — of the 

and 
Dead 

MANCHESTER GUARDIAN— 
Question .7¢. interview given by. Sir 

~ Homi. Mehta to the — कण 
Indian Cotton Industry. 

MANCHUKUO— ... 
Question re torture of%an Indian and 

his wife by a Japanese in —. 774- 

MANCHURIA— 
Question re alleged brutal treatment 

of Indians in — by the’ Japanese 
authorities. _ 4987- 

MANDATED TERRITORY (88)-- 
Question | declaration 6f policy 

regarding the future of —. 600-0 

“MANGAL SINGH, SARDAR— + 
- Indian Motor Vehicles (Amendment) 

Bill— 
Motions to refer fo | Select Com! 

mittee and to circulate. . 462-65. 
Motions for Adjournment ‘re ‘arrests 

and detentions of public workers in 
the Punjab. 603-04. 

MANGAL: SINGH, - SARDAR—contd. 

Question re— 

Ave limit for Government servants 
forthe Indian Andit and Accounts 
Service Examination. 2725 

Compensatory allowance of postal 
employees stationed at. Simla. 

Cutting of trees by the owners of 
bungalows in the Almora Canton- 
ment. 768: 

New scales of pay for journeymen 
on the North. Western Railway 
72-73. 

Pay of postal employees stationed 
at Simla. 3356. 

Provision of proper. roads . and 
lighting in the Saddar Bazar area 

-» of the  Benares Cantonment. 

of staff expenses and 
of amenities in 

meritorious services in Addis 
Ababa. 2752. 

Question (supplementary) re— 
Article entitled ‘India’s = 

published in the Statesman. 
432. 

Conclusion arrived at by . the 
Transport Advisory —_ Council. 
758-59. Sa A 

- Coronation of His Majesty, thy 
~ King Emperor.” 334-365° 5 

_ + Eneoura; Sider ent of the cotiage and 
> small: tries, 342-43, 

at a of 

438-39, 
340 08. 

TIndianisation. of fhe army. 
Negotiations. for an Indo-Japanese 

Trade Agreement, 335-336, 

Political prisoners confined in the 
शत, Jail in the Andamans. 

Possibility of improving the. 
of candidates forthe In 
tary Academy. ; 

Preparations, for war by the Euro- 
pean Nations, 780. a 

: . -Provision of fans in the third and 

alit: 
dian Mil @ 

University Training Corps. 84 

MANGO: GARDEN(S)— =.) 5> 

Question 7 clea: away of a — 
or the pire 3 of 5 for 

the menial staff of the Saharanpur 
__ Remount Depét. 2088-89, 
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FIRING MANOEUVRES FIELD 
AND PRACTICE ARTILLERY 

BILL— 

ee)‘ Bill(s)”" 
J 

. -MANUFACTURE(S)— 
Question Te— 

— of aeroplanes in India. 857 
— of cheap radio sets in “India. 900. ; 

_-of, electrical bulbs in ‘India. 
3482-83. 

Reduction in the protective duty on 
cotton and piece-goods “of *British. 
—.» 485. 

ANUSCRIPT(S)— 
Question re collection and preserva- 

i tion of ancient Indian —. 704 

MARIKBURG— 
Question ze! trade license bye-laws in 

South Africa, curtailing Indian 
interests. 337. 4 

“MARINE CLUB— 

en 

MARKERS— ned 
Question re 

the — tie a omg 
ste for in goods duties. 

MARKETING BOARD— 

Question re— 
eme for the creation of a Joint aa 3,277 

Quetion re publication of the Report 
of —, Empire Secretary, Masta 
mart on the Museums in 

ate 

है 7४7 न eu Thien # Viva Voce in the 

Question re grant to the -+ of! Gail’ 
3368. 

MASANI, MR. .. R.— 

Message from H. E. the Viceroy aad 
है? 07278, the adjournment 

ohan Lal Saksena., 
regarding the externment of -- 
from the Punjab. 

Motions. for Ad. ४/९// हप है re extern- 
ment of — ninja. 

MASTER(S)— 
Question re conditions for travellin: 

of servants with:their — in first ani 
‘second ‘class railway compartments 
669-70, 

244 
MASULIPATAM— 

Question re reduction of third class 
fare between Bezwada and — on 
the Madras and Southern Mahratta 
Railway 

MATERIAL(S)— 
Question re surplus — of the Galeutta 

Chord Railway. 7904-05. 
at eat! 

MATHURADAS VISSANJI, MR.—, 
Indian ~ Companies (Amendment) 

Bill— 
Consideration of clause 2, 802, 
863. a १ 

reg 3 tis 

MATRICULATE(S}— 2 
Question re stoppage of the recruit- 

ment’ of — and undér-graduates in 
the Raney way Clearing Accounts 
Office. f 

A TTRESSES— 

Question re provision of — niosquito” 
curtains, — and bed sheets in_ the 

g tooms of drivers on State 
Railways. 3365. 

MEAL RELIBF— 

to certain telegraph staff: 2655-59. 

MEAT— 
Question re orders 

of jhatka 
prohibiting the” 
on the 

766-67. 

MARRIAGE VALIDATION BILL—., 

See “Arya'—" under. “Bill(s). 

MARRIAGES VALIDATING BILIL— 
See ‘Bangalore —" under. 8)", 

Pensionary benefits for .— and 
"छा Mistries.in the Posts and ‘Pelo- 

graphs. Department. 330l. 
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MECHANIC(S)—eonti. MWERTING(S)4 contd. ~ 4 4 
Question oe ae 

= ie Travelling allowances of perso! 
renee attending — of the Indian Rail- 

way Catia Association 
2767-68 ae 

२३2! Travellin, ie 2 कक staff of MECHANICAL DEPARTMENT 20७०९ (009 
Question re— ay astorence 

Classification of technically traced Asanciebian: pa a 
sper e staff of the) =; Rast Travelling allowances to staff on” 
Tndjan, Railway,,,,68-82. | State Ruilways for attending — 

Racial discrimiation in the — of 
the East Indian Railway; 2072. 

MECHANICAL WORKSHOP— 

See “Workshop(s)"’. 

MECHANISATION. rer 
Question re— bi enlist 

Indianisation ya — of the Indian 
Army. 

— in the Army in: India. 24909). 

MEDICAL COLLEGE(S)}— 

Question re admission of Ajmer 
students in the — of other pro 
vinces. 907. 

MEDICAL OFFICER(S)— 
Question re— 

= High propery of the namber of 

BAY” Uy, 
and! the Indian Army. i6]2, 

Muslim — aud Conmipounders, 32 
on the Assam Bengal Railway 
१478. 

“sanetionéd “to the 
engineer of the — Cantonment 
Board. 040. 

Recruitment of staff’ for eléctrie® 
stations to be opened at — City 
re and Saharanpur 

MEETING(S)— ie 
Motion for Adjournment re suspen- 

sion of some —Patwaris: of the 
Aligarh District for alleged attend- 
ing an election —.—3203-06. 

Letter entitled “Transport: Advisory 
Council —’ published in the 
Roy's Weekly. 927-! 

Staff of State Railways attending 
— of the Indian Railway 

2768. feret ssociation : 
Staff of State’ Sore as ‘Attending 
— of their ‘Prade 2768. 

“2768 Unions. of their Trade 

MEHTA, SER HOMI— 5 
Question re interview given by — to 

ber ‘ding: the Manchester Guardian 
Indian Cotton Tndustry 

esar 
the East a Oe 

Collision of special 
Kalat rail 
Western Railway. 

MEMBER(S)— 

Question re— 
Allegations against the — ; the- 

Port. Haj Committee. 
Freedom of speeches the — of 

the Legislative Assembly in their 
constituencies. 7 

jon of the Rohilk 
— Railway by the 

“the: 

Representations made by, .= _ of 
Central Legislatures regarding 
serious abuse of po है 
administrative officers” था “rail 
Ways. 3535. 

Speeches -of —~ of | Government 
against’ the poliey of the Ge - 

capacity, 

Ruling on the motion for adjourn- 
ment re freed of individual 
— of Government to express 
personal opinions. 457-58 ‘= 

against 
ment in- their 
2944-45. 

MEMBERSHIP— 

uanice of the the League 
of Nations by India. 778-79. 

“he 

tad 7 
| 
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MEMORANDUM(DA)— rit 

Question re— 

‘Anonymous — making ‘false charges 
inst Hindu and Sikh Railway 
cers. 330I-02. 

Applicability of certain notifications 
(न एज to the Staff on) State 

_ Railways, 3334. 
—— issued every. month A the 

Educational _ . Printing ‘orks, 
Lahore. 39-92. 

© — submitted by the Indian National 
Association of Zanzibar to, Mr. 
ae G. प्र. Binder. 200-05. 

Indian National Associa 
tion's — submitted to the Riot 
Inquiry Commission. वैठ-32, 52. 

MEMORIAL(S)— 
en! rea /i Gee 

Ss 2 * —, or petitions submitted 
the “Governor General in 

Council by . the. staff in. the 
Allahabad ‘Division, East Tndian 
Ree, el 2764. 

a robot of idee, 
Caleutta. 

— of the first grade pleaders of the 
Centr yovinees and Be 

inst paym mse a 
stamp sae 

Petitions ed by the 
non-gazetted staff on State 
ways. 

Submission of — of — Railwa: 
servants fo the Governor General 4 

थे a. ६6: temps se 

MENIAL STAFF— 
_ Question re— 

and 
@rmment servants. 

MERCHANT OF VENICE— 

oe passages in. ‘‘—"’ derog: 
Jews and their religion 

MESSAGE(8)— 
— from His Ex the 
gua ec 

for caper se soy a हा of vote 
in the "United 
Provinces. 

MESSAGE(S)—contd, 

from His Excellency. the Vieeroy 
and, Governor.,Genera] disallowing 
Qazi (Muhammad Ahmad Kazmi’s 
motion for adjournment 70 prohibi 
tion of the recital of Madhe-Sahaba 
in Lucknow; !, ata मल 

— from His Ex 
ani Gene: हि 
the adjournment motion of: Mr. 
Mohan ‘Lal’ Saksena, ree ag the 
externment of Mr. M. sani 
from: the Punjab. :63L 

— from His Excellency the Viceroy 
and Governor General regarding 
tile of aie. mation for 

rnment re Brit: icy in 
Palestine pei 

Pa eo 

MESSENGER(S)— 
Question re task — employed in the 

Lahore Telegraph Office. ° 339. 

METAL PASS(ES)— 
See ‘Pass(es) 

METCALFE, SIR AUBREY— 
angalore Marriages Validati Bill 

Motion for leave to introduce. i 
Motion ‘to: consider. 30I8-i9.. « 
Motion to उत्श, 

Rina 
fotion for adjournment re Govern 
ment’s breach of promise. 379, 380. 

Resolution re aptertenaice from public 
servants in the ensuing electi 
296.. 22-24. है eae 

MIDNAPORE— 
हम és ae of the District 

Magistrate of — served on Mr. 
Amarendra Nath th attopadhyaya. 
434-38 Cae 

MIEVILLE, STR ERIC— हद 

os ae re dep z of — to 
मु fo stir Cabinet 
System. . 2957. te 

MIKIR HILL TRACT(S)— 
Question re transfer of चाह 

Mauza in the Golaghat sub-Division: 
in 

MILEAGE ALL 

See “Allows 

‘Question “re introduction of nt 
of — on State Railways. 
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MILITARY— 
Question re Pee Nats pot - 

arch gtains for — and the Pp fidagaaht ‘Graing 

certain places. 267-9. 

MILITARY ACADEMY— 

Question re— 

Policy of recruitment to the Dehra 
Dun Indian —. 7! 

Possibility of improving the quality 
of candidates: for the Indian —. 
3236. 

MILITARY ACCOUNTS— 

Question re discharge of nine De 
Assistant Control lers of —. 

MILITARY ASSISTANT 
SURGEON: : 

See ‘Assistant Surgeon(s)’’. 

MILITARY CONTROL— 
Question ve abolition of the — of the 

Fort Zone Area in Delhi. 95. 

MILITARY EMPLOYEE(S) 
Question re disability pension to — 

invalided during the Great ‘War. 

See also under “Employee(s)’’. 

MILITARY ENGINEERING 
SERVICE(S)— 
Question re clerks in the India Army 

Corps and the — getting Shorthand 
allowance. 05. 

MILITARY GRASS FARM DEPTT.— 
Question re Indian overseers in the 

666-69. 

MILITARY MEN— 
Question 7९. discharge of _ temporary 
employees in the inferior and labour 
services and the appointment of ex 
— in their places onthe North 
Western Railway, ॥78-88.7 

MILITARY SERVICE(8)— 
Question re conimunal composition of 

certain —. 4035-04. 

MILITARY TRAINING— 
Question re— 

Bhonsla School of —. 62-I4. 
Introduction of com; —in 

272, = India. 

MILK— 

Question re— 

Adulteration in — and ghee... 562. 
Supply ‘of — to the detenus at 

Deoli. 6. 

MILK DIET— 

Question re article entitled’ ‘‘Lord 
Linlithgow” and —" published in 
the Amrita Bazar Patrika. 598. 
99. 

MILL(S}— 
Motion for Adjournment re prohibi 

tion of the assembling of five or 
more persons within a radius of two- 
miles of certain cotton — at Cawn 
pore, 562. 

Question re— 
Situation arising out of the closing 

the Ahmedabad —. 2946-47. 
in the Beawar —. 85-52 

MILLIGAN, MR. J. 3. 
Indian Tea Cess (Amendment) Bill— 

Motion to consider. 
2900, 290, 2903, 

Consideration: of clauses. 296 
2929, 29357, 

Motion to pass. - 2985-36. 

MIMOSA EXTRACT— 
जो 7 अल re abolition of Duty on: — 

MINE(S)— a 
Question re— 

ae up of the post of Principal 
Indian School of —, Dhanbad 

Measures for, prevention of 
coal —, Sh Ser an 

Qualifications of the principal of th 
Dhanbad School of ae . 

MINES (AMENDMENT) BILL— 

See “Indian. —'’ under ‘“Bill(s)’. 

-MINIMUM हि WAGES— z 

See “Wagile)s रत cas 
MINORITY(LES)— ~~ 

Question re reservation of a Pereent- 
age for the Muslims and other — 
in the Punjab Circle. 366-67,. ..- 

MINORITY COMMUNITY(IES)— 
Question te confirmation of qualified 
Tare the = th Chief 

Railway. 2984. etd 
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MINT - है 
Demand for Excess Grant. 

MIRZAPUR— न ‘ 
Question re pe’ on for a break 

e of journey # Chunar. 673. 

MISAPPROPRIATION. 
Question re — in tl 

Sw |e eda Viceregal 
5) 4 

MISCELLANEOUS OBLIGATIONS 
Be पक रत ली -respect 

bs S257 22°: 
3 ae! 

me ae 

326l. 

office of the 
Estate. 

woe 
MISRA COMMITTEE— 

See *Committestaytioe 

MISTRY (IES)— 
५३ « 

* Non-observance of ordérs regarding 
= veservation on the Delhi Engineer- 

ing Division for the Gadre of 
telephone operators and —. 3765. 

Pensionary benefits fer mechanics 
and — in the Posts and Tele- 

लि कारक Dene aphs tment. 
it — in the Posts 

and = Telegraphis Department. 
3324. 

MODEL ROTATION. 
See ‘Rotation’ 

MODY, SIR H. P-— 
Tndian Companies (Amendment) Bil— 
Motion»to consider. 70I, 79, 792, 

794. 8i. 
Consideration of amendment, to add 
new clause after clause 4. 943-44 

Consideration of clause 7. 953-954 
962. 

Consideration’ of clanse 

ConMderation of “clause 37. 
432. -433. . 2 

Consideration “of clause 40. 
my 4588, 737-4 

a of clause 42. 

957... 
2I3l, 255, 234, 986, 237; 2i52. 
2250, 2269 Pe a 

Consideration of Clause 45. 2360- 
6L. 
gees new clause after clapse 

Consideration of clause 52. 
Consideration of clause 55 

MODY, SIR H. P.—tontd: 
Indian. Gempanies (Amendment) Bill 
—contd. 

Consideration of clause 64. 2384. 
Consideration of clause 65. 2387, 

Consideration of Clause 75. थ्वा7, 
2426, > . 

Consideration of Clause 
Consideration of clause IL 

थ्वा, 2473, 2477, 2523, 253. 
Consideration of clause 

52. 
Consideration of clause 46, 2563, 

2566. 

Kathi States fo regulate the 
import of foreign goods. 240-5. 

Question (Supply.) re feeling of 
Muslims on the Happenings in 
Palestine. 287, 

MOGHALPURA— 
Question re explosion at the — 

‘orkshop on the North Western 
Railway. 793-85; 5). 

MOGHAL SARAT— wr 
Question re— 

Kalka-Delhi-Calcutta and the Cal- 
cutta-Bombay Mails run between 
Howrah an 245-46. 

Platform tickets at —. 772: 
Want of a bathroom and a’ lavatory 

in the Second Class Waiting 
m at —. 774-72. 

MOHMAND TRIBE(S)— 
Question re— 

Arrest’ and detention of certain 
persons of the — residents of 
Peshawar District. - 

Reported massing of the — on the 
Frontier. 852-53. 

MOMBASA— 
Question ue on of —— 

हद of — bat é 

MONEY— कु 
Question 76-- 
— from the “Indian “Exchequer 

spent over” the ast European 
War. 3307. 

— raised by voluntary contributions 
for the Great ‘War. 

MONEY CIRCULATING SCHEME— 
Question ee => started “by certain 

MONEY LENDING— 
Question re prohibition of — by rail- 

way employees. 67-I8. = 
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MONEY ORDER(S)— 

Question #6 village post: offices. where 
delivery of registered letters and — 
is mot effected hy postmen. 3349. 

MONEY ORDER FORMS— 

Question re ‘privile ge of ‘writing. some- 
thing on the back of —. क70-7. 

MONKEY(S)— 
Question re traffic” in — from the 

Provinces to Calentia for expott to 
foreign countries. 84. 

MONOPOLY(IES)— 
= ve — for the supply of 

paints enjoyed by certain firms. 

-28. 

MONTHLY TICKETS— 
See “Ticket(s)"*. 

MONUMENT(S)— 
Question 7e— 

Conservation of ‘protected — in the 
Bombay Presidency and in, Sind. 
3058-59. ‘ 

Conservation. of protected — in 
Sind. 3058. 

Historical — at Chelrole im the 
tontur District. 2988. 

Money spent. for conservation of 
protected — in Sind. 3058. ex 

Protected — in the Western Circle. 
3057. है 

Protection of -the — of the ancient» 
Amaravati Buddhistie Stupa in 
the Guntur District, 2987. 

“MOORE’S FAMILY MEDICINE— 

Question 7९ revised edition of the —. 
2653-54. 

_MORADABAD— 

Question 7e— 

Allegations against a Police — Sub- 
Inspector at the — Hindn 
Refreshment Room. 289. 

Allotment of quarters in. the — 
Division of the East Indian Rail- 
way. -5T. 

_ Option in the matter of scales of 
pay > 52 & lists in the — 
Division of the East Indian Rail- 
way. 3333-34. El ISH 

Protection of the honour of females 
ene passenger hall at —. 2840- 

Station Master's Examination in the 
= Division, East Indian Railway. 

MORADABAD—contd. 

Question re—coutd. 

Supply on payment of application 
forms for the post of a typist in 
the Divisional Superititendent’s 
Office, —. -O7. 

Voluntary retirement of staf under 
economy campaign (in a ea 
Division, East Indian ailway. 
2765. 4 

MORATORIUM— 
Question re possibility of _ further 

extension of the — in. Zanzibar. 
95. 

MORGAN, MR. G.— 
Indian Railways (Amendment) Bill— 

Motions to refer to Select Committee 
and to circulate. 35-37, 38. 

Questi (Supply) ‘ 
ee Se 53 eis to the 
-conviets sent. to the Andamans. 
985-88. ae 

Defects in the jail life of the 
Andamans found by 
Member. — 9-20. 

Resolution ve indebtedness of agri- 
culturists. 849-22. 

Trade Disputes (Amendment) Bill— 
Motion to cirenlate. 33-5. 

MOSQUITO CURTAINS=—9) 9) >> 
Question 7€ provision of —, mattresses. 

and bed sheets in the running 
rooms of drivérs on State Railways. 
3365. 8 wae 

MOTION(S)}— 
Motion for . eae ce nment- re alleged 

frivolous nature ef: adjourn- 3 
ment. 4243-44 5 sai 4 

— fe-expanction of certain passages 
from the proceedings of the» Legis- 
lative Assembly. . 933, 

MOTION(S) FOR, ADJOURNMENT— 

See “‘Adjournment(s)”’. 

MOTOR(S)— s 
Question re— ५४% - ऑल | 

= ant a le dvaffio competition with 
ther "on the cecasion of the 
Kurukshetra fair. 438. 

Speed for mail — on certain lines 
fixed by the Postal Department. 
3350-5l. ‘Ome धर 

MOTOR BUS(ES)— 
32 लक, ee fen by. the 

nspector eral 0: lice, Punjab, ae 
to ake number of ces lee = 
in —. है 
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। COMPETITION— 
mestion re remedies to meet — with 
aes 268-69. 

MOTOR LORRY (IES)— 

= See ‘‘Lorry(ies)”. 

MOTOR MAIL SERVICE— 
See “Mail Service’’. 

MOTOR TROLLY(IES)— 

MOTOR. VEHICLE(S)— ४ 

Question” re import duty on —. 

“MOVEMENT (S)— 
-Motion journment re restric 

tions by the ited Provinces Gov 
ernment on the — of. the .general 
public at Lucknow, 3244-46. 

MUA TUM 
nestion” oe “permit Shaikh 

a Abdulla a well-known — from 
‘entering Tndia. 337 

MUDALIAR, MR..G. No MUTHU: 
3 RAN 

(Amendment Indian Companies Bill : 

= Consideration of Gause l. 2463, 
2464, 

re 
» Allotment for civil aviation in the 

a tbudgets, 042. 
Appointment of a foreign ‘expert to 

advise: Gor broad 

= Collection “and preservation of 
; ancient Indians manuscripts. 

404-4 
Confidential reports on the work of 
the maintained in the Gov 
oe of India offices. 032 

3 Employment ‘of Indians in” the 
India Office. “467. 

cepa ent of Indians in the Office 
of | A He h Commissioner’ for 

Excavation work at Padampur. 
उण्वा, | कट कक, 

MUDALIAR, MR. 0. N. MUTHU- 
RANGA—contd. 

Question re—contd. 

Filling up of the vacancy of he 
hielo traffic, Railway 
Board. 378-82. 

Grievances of Indians in Kenya. 
48-49. 

Import of rice in the husk in the 
Madras Preside: 

Inauguration है es Wireless 
Beam Service between India and 
Japan. 043. 

Introduction of new scales of pay 
ee Superior Services. का, 

Introdu of new up of third 
class carriages. 472- 

Letting out of buildings in 
Connaught Cireus, New — Delhi. 
60. 

Post of the Cabinet. Secretary. 
475-77. 

Post of ‘the Director General of the 
Indian Medieal Services हि 

Pre-historic stone nen nts taken 

Publication of the Report of Mr. 
8. 8. Markham, Empire Secretary, 
Museum Association, — on 
Museums in India. 040. 

Reeruitment of al) from the 
it. SO" pro 

of India Secretariat. oe पर 
Reduetion of fare between ‘Madras 
and Delhi and as the 
Grand Trank Re कक 39 

Reduction..of third class fare het- 

Britishers tor. the लत Civil 
Service. 47778. 

Schools... for ; training का सं 
ue 4 अत * b "Dips e 

osts an elegraphs rt- rs legrap! Dapar 
ment 

Share of Indians अर quota. 
०0 seat the 
py ited "States ot América. 467- « 

‘Tanningindustry in Tndia and dut) 
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MUDALIAR, MRO. N. MUTHU 
RANGA—coneld. 
Question re—coneld, 

जे. Training, Indians in_field work 

+9) in the Ae हज ‘Department. 
I 

Uniformity. in_ the office hours in 
the Civil Secretariat, and the 

yy, Headquarters. ता 

Unifozmity. in the office hours of 
the several Government. of .India 
Departments ‘on. ys. 

Re seme T 
Visit. of a ilepnteice of the Mem- 

Legislative Assembly 
_« to the Andamans. _ 2884, 
Wireless valves and, other com- 

ponents, 5 

Question (supplementary) re— 
Tahaan of an Indian'\as_the 

ory हम ‘Médical See RET 
Service. 

-%) Beonomy effected by ‘the a) Spam 
“ment of Indians’ in place of 

in the higher branches 
of Publie Service. 708: 

Wnvitations to the members of the 
Legislative Assembly to visit 
Andatnans. © 759-60. 

Manufacture of ‘electrical bulbs in 
India. 3482-83. 

Paddy imported from ‘Siam to 
India. कर 250. 

MUDIE, MR; RB. F— 
Indian ae 

ee {oR Compt 
cire 

‘Resolution re pictues of agricul: 

“Question -re' non-observance of rules 
‘ regarding” sale of iron 

‘scrap ab Ad the North Western 

3) 786 mo 

cae AD . AHMAD KAZMI, 

Code....of.. Civil, Procedure (Amend- 
ment), Bil— 2 

Consideration of clauses. 3086-87. 
Durgah Khawaja Saheb Bill—” 

Consi ee ion: 3397-98. Sees of clauses. 3397 
= 

Indian _ Companies, - (Amendment) 

m.of clause 3 889-90. 
हि मिल of clause 5. 949-50. 

कि 
onus Bill— 
to, 

oe | a. पर MUHAMMAD AHMAD KAZMI, 
QAZI—contd. हु —_ 

Indian Railways. (Amendment) Bill— 
cont 

Message from His - Excellency the 
Viceroy and Governor, General dis- 
allowing —'s motion for adjourn: 
ment re prohibition of the recital of 
Madhe-Sahaba in Lucknow 

Motion for adjournment re— 

Government's” | Currency Policy. 

256: + कक by the Government माँ 
the United Provinces with the 
Sunni Muslims of Lucknow. 
604, 605. eae 

Prohibition of the recital of Madhe- 
Sahaba in Lucknow. |." 

Revision of the Indian 
and Exchange policy. 

an a “the of the 
aharanpor Remount » — it. 

2088-89. Dep 
Concessional rates allowed’ to Fae 

way servants for the carriage of 
dead. bodies... 648-9 

Coustruction,.of afoot overbridge 
near Hapur Railway Station. 

» 3346-47. i 
Contract for ice and wri ote 

on the East Tndian ny. 
कह्श I, 5 5५ 

Definition of ‘Running Staff’ on 
railways 

Demolition of the superior 
at sh in the Dicky Bazar in 

: Depit. 

Dicky Bazar ir Re- 
mount De 2089-90. 

Dividends given by the Shahdara 
Saharanpur Railway to its share. 

48. holders. 
eee Boni oa es vedlised from 

ent rooms on the 
East Indian Railway. (76-77 

Haeption of the ge sta: 
ees, भा operation ours of 

yment Rules on State Rail- 

coy fe t the Sah: Rail =o form at arany ilwa 
= Station 28. = ef 

‘ree journeys enjoyed by beggars, 
fakirs and -sadhus ‘on State Rail- 
ways; -3680-8 

Grant- of extensions to stiperannua- 
persons and | re-appoi it 

wof, tetired Gove ae 

क् 

जद 

a 
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MUHAMMAD»: AHMAD. KAZMI, 
९55 Hea 
Question re—cuntd. . वीक 

He pecial Magist: deal 
ing with cases of ticketless travel- 

on State Railways, 68-84. 
‘Mlicié ‘travelling on’ State Railways: 

049-57. 
Umprovements made in» railway 

fencings of small. stations, to 
heck tieketless travelling. 3985 

Inspectors’ of Station Accounts on 
Railways. 689- 

90) Se destino [t 
dass fare on the East 

Indian. Railway. ett 

MU nA MMAD AHMAD enn, ee KAZMI, 

Question re—coneld 

Rent of refreshment room ape [0- 
‘oe furniture on the North 

7 Railway mee 
Running of oes ‘or ians 

. on. the d_I8-Down Ex- 
presses and 
Saharanpur -4623, 

‘Temporary. constructions made at 
Roorkee Railway Station fi 2 ie 
sengers during the Peeran 
Fair. I7 

Ticketless apne on State Rail- 

system on State Railways.” 689. 
Band taken for Babugarh Remount 

Depot. 3332-33. 
on for third class ‘pas 

ate‘Hardwar Railway 
‘Station. -702-03. 

Opening of the telégtaph offices on 
hy Rail 

PA asbarcs = पा389/: 
te 

Youd: -créssings 
Min New ‘Delhi, I607. 5 
Payment - of full value for torn 

currency notes. — 299-92, 
allowanée for ra oe 

avelling Ticket Examiners of 
the East TI. 
Ol. 

Provision of # waiting. room for 
ediate class passengers at 

470i. 2 
oT latrines .in third ‘class 

on -the Shah 

a err fe 
Rates of edibles in Indian refresh 

ment xoomson» the East. Indian 

on 
Rail- 

travelling ticket 
-examiners, from 5: शक of ron- 

ge staff. 
Rent of Indian. refreshment rooms 

on किए ndian Railway. 

esi Ne m the Bengal and North. West- 
ern Railway 

Article entitled “Lord, Linlithgow 
and Milk Diet’ published. in the 
Amrita Bazar \/Patrika, 5 i5998 7 

Basis for आओ reduction in 

Dates for the election to 

posts in the Broadcasting Depart. 
ment. 275]. 

Leave, peste etc.. of the staff on 
the Bengal and North Western 

way 

Tatrines for third and intermediate 
class passengers on the Assam 
Bengal Railwa:; 262. 

Loading and unloading work of the 
railways done by the porters. 
252]. ests. 

"Maintenance of waiting lists of tke 
~ retrenched staff of the Railways. 

_ Greulation of Bills for 
2 कर ५ 

df ied ra ही कशक्शा 
ment on the North Western Rail: 
way 2865. ut 73 

Permission to’ provincial “ekectitive 
spunsillors to stand for election. 

» 

Rates for the sale of ice and aerated 
waters on the East Indian and 
North Western Railway. 

o«PRecognition of the Andhra Pas- 
‘sengers’ -Associati 

so by Madras ee 
Mahratta™ Railway.» . 2080. 

L2 
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EEE ee = 

Ee AHMAD ‘KAZMI, 
QAZI—contd. 

Question (Supplementary) re—contd. 

Reduction of Third Class fare be 

tween Bezwada and Masulipatam 
the Madras and Southern 

Mahratta Railway. 
Split of the clerical staff into sev 

eral units on the North Western 
Railway. 2867. 

System of voting at the coming 
Provincial elections by means of 
coloured xes with or without 

symbols.  558 
Tenders for the sale of ice and 
aerated waters on the East Indian 
Railway. 2758. 

MUHAMMAD SHAH, SHAHZADA 
दाल ५ 

of —'s debtors: — 3828. 

MUNICIPAL COMMITTEER(S)— 

Question re— 
ह Alleged corruption in the Delhi — 

Curtailment of the existing fran- 
chise by the Delhi —. 908 

Delay in the disposal of appeals re- 
garding construction of buildings 

ing in the —, Delhi. 3387, 
Dismissal of aay employees of 

ian Electri- 
city Act applied for by the Delhi 
—. . श5. 

MUNICIPALITY 88)-- 
Question - 76०० 

Orders for the demolition of फैण]१- 
ings issued by Delhi. —, 450. 

Payment of property tax to Dis- 
trict Boards and — by Railway 
Companies. 3. 

Period of supersession of the Ajmer 
= 3065-66. 

Raising of public loans by certain 
foreign — and Governments. 
शक0-वा 

URARKA PAINT AND VARNISH 
WORKS. LIMITED.— 

Question re indigenous Signal Red 
Paint manufactured by the —. 

MURDER— if 
Motion for adjournment re = of Mail 
Guard Golam, Sattar onoa Calcutta 

_.-Birajganj train 
an? Chuadanga,,  772.- 

MURID HOSSAIN QURESHI, KHAN. 

BAHADUR NAWAB MAKHDUM— 

Question re Indianisation the 

Indian Medical Service.  l6fb. 

Oath of office, || 

MURTUZA SAHIB 
MAULVI SYED— 

Appointment of — to the Committee 
on Petitions. Seed 

Arya Marriage dation » Bill— 
Consideration of clauses. 280i-05, 

Durga Khawaja Saheb Bill— 
3405-06. 

BAHADUR, 

Motion to 
Motion for adjournment re— 

Interfer by the ernment of 
the United Provinces -with the 
Suuni Muslims of -Imeknow, '604- 
05. 

Sivudtion in Palestine. TT4-T6. 

Question re— 

Clerks insthe Indian Army Co~ps- 
\ the Military neering 

pagan (> 
of ‘certain 

03-04. 
Circular ve: the 

Military Services. 
Home Department 

Friday Prayer. i 
Re-enmplayment. of the North West- 

ern Railway strikers. 402. 

MUSEUM(S)— ati 

Question re— 
Advisability of establishing’ a Cen 

tral — for Andhra Country ir 
Bezwada. 2987-88. 

. Provision of a Library, 200 and 

India. 

MUSLIM(S)— 

Motions for adjournment re— 
Interference ‘by the Government of 

the United Provinces with 
Sanni — of Lucknow. — 604-05. 

Question re— 
Absence of Hindu and — refresh- 

ment rooms on the Rohilkund and 
Kumaon Railway. 3!76. 

Appointment of a — as a Com- 
missioner of Tncome-tax in Bihar 
and Orissa. 

Article entitled “N. W. Lower 
axetted Service and publish 

ed in the Bastern Times. 2486-87. 
Aspersions. flung on the — commu- 

ity in the Postal Observer. 8- 

x 

| २
- व

्य
य 

—
_
—
—
 

| ia 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 355 

“MUSLIM (S)—contd 
Question re—contd. 

Bathing arrangement for Hindu and 

— railway employees at Sukkar. 
2646-47, 

8६ of 
partment, Eastern Bengal ~ Rail 

way. 

282 e of — employees on the 

७ = Western Railway. due to 

‘economy campaign. 

‘Emiployiment “of — dlérks in the 
Opium ‘Agent's Office Ghazipur. 
344-46. 

Employment of — in the superior 
services of the Bombay, Baroda 

and Central’ India’ Railway. 2652 

53. 
Feeling of — on the happenings in 

Palestine. | 28-87. 

_ Gazetted — officers in the Bihar and 
Orissa ~ Tncome‘tax Department 
2647. 

~ “Low Nidan ४ pf — in the Opium 
$ Agen t's ice, Ghazipur. 349. 
“Maltreatment of the -- staff by the 

Postmaster. Rawalpindi. _9. 
_ Medical Officers. and, Compoun 

ders, ete., on_ the Assam Bengal 

oo erate ‘yooms ०-८ certain 

in the electric 
railway stations. 

— representation 
sub-station opened at) Jacobabad 
2646. 

— representation in the Electrical 
and Accounts Departments of 
the North Western Railway. 

A “कहा. repienn 
Percentage of Bihari Hindus and. 
— in the Indian Medical Service 

» 2068, 
~ Promotion - of non—_as Assistant 
a Wiremen in the Karachi Division 

~ of the North Western Railway. 
2645-46. 

the Delhi ten Station 
१67. 

Reervitment of — as Engineerin 
Supervisor, Telegraphs. — 364. 

-. Recruitment of Muslims in. Port 
Trust. 

Recruitment» of — sane Indian 
Medical Service 

MUSLIM(S)—contd. . ... « page 
| SERGE og TOS जलन नकल पा 

estion. re—contd. 

Reduction of — clerks in the Opium 
Agent’s Office, Ghazipur. 346-49. 

Representation of — in the Andit 

* 20-3t 
Representation of — in the Gov. 

ernment of India Offices, 23-26. 
Representation of — in the Posts 

and Telegraphs Departments 20- 

Representation of — Sindhis and 

uchistanis in railway ‘services. 

Reservation of a Percentag for 
the — and other minorities im 
the Punjab. Cirele. 366-67. 

Safeguarding of the interests of — 
in the Posts and. Telegraphs De- 
partment. in. observance of new 
rules for recruitment. 

MU! १४32) xe ~ ant y * st 

SLIM UNIVERSITY— 6:7 
Question 7re— 
Educational _assistanee / td) 7 the 
_ children of, the railway staff _read- 

के 5 आए Soe Hindu’ University and 

Strike of students in the ligarh 
2580-98. है 

MUTTRA= iota eae. 
Pay of the Executive Officer, debit. 

ed to the Cantonment Fund’ of 

"5६8 7 =4,caigra, © 825: 
या कप वेश ager फा के: 2 

sei aes to be opened at 
Meerut y, — and Saharanp 
उठा0या, VPA 

MUZAFFARPUR— 
Question re ti 

Postal कर onl, पं re 
séer’s quarters at = 

et 2 abst 

MYSORE GOVERNMENT— 
re transfer of the 

श्र Section of the Sadia kaa 
Southern Mahratta Railway to 
= val 2 
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NAGESWARA RAO, MR. K.—— 
Question re construction of an over- 
ites at Bezwada Railway Sta 

2487. 

NAGPUR— 
Question ré non-inclusion of Patna 

and — in the list of centres for 
examinations for iment to 
public services, 0484... 

NASTRABAD— © 
Question १९-- 
Assessment of annual value of pro- 

perty in the — Cantonment. 743. 
tt .of water. tax in the 

Cantonment, 7/3 
Rate charged for water br aad in 

Refund of the amount paid by the 
= +- Cantonment Board for the 

supply of water. 72 
Supersession of the Building Com 

mittes of the — Cantonment 
गाव, 

NATHNAGAR— 

Question re provision of a waiting 
room at — Station 73. 

NATION(S)— se 
Question re preparations for war by 

the European — 80-82, 

NATIONAL AIRWAYS— 
Question re Indianisation of Ground 

employed the 
maw बा 

NATIONAL AIRWAYS. COMPANY— 
See “Airways Company(ies)"’. 

NATIONAL ART(S)— 
» Seen Art(s)” 

NATIONAL ASSOCIATION— 
Se “Association(s)’’ 

WATIONAL 047+- 
Q re article entitled 

not wanted’? publihed in the — re- 
Ceylon. 

thats = waja Saheb Bill— 
Consideration of clauses.’ — 3394. 

NAUMAN, MR. MUHAMMAD-—contd. 
Hindu Women's Rights to Property 

i— 
Motion 

mittee. 

Indian Companies (Amendment) Bill— 
Consideration of clause (427. 
28. 

“to ‘refer “to Select Com- 

Question re— 2 ; 
Appointment of a Muslim as 2 

Commissioner _ of Income-tax in 
Bihar and Orissa. 2648-49. 

Determination of seniority among 
the staff of the Bihar and Orissa 
Income-tax Department. 2648. 

Gazetted. Muslim officers in the 
~» Bihar Income-tax. 

discipline. 
Summoning of candidates for Vive 

Voce examination by the Public 
Service Commission. 7-68. 

NAVAL’ POWER—" > 
Question re article entitled 0 as 

i in the 4 
520-LL. ‘| ee. 

shia 
NAVAL TREATY 
ee ei lics)’. 

Question re 
mittees to advise the Indian — re- 
garding the complaints of the  pas- 
kengers. 28: 

NAWABSHAH— 
Question re extension of the railway 

line to) Sind. 4480... ..... 

AYDU ae: BAHADUR B 
HA 

Sab” Ate: 

NAZUL REVENUE— ie 

@ “Revemie(s)”, = 

NEGLIGENCE— 
estion “re losses by Gov- 
ernment through’ fraud er — on _ 
tlle © 028-, 

~~ SORE 



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

hee NEGOTIATION (S)— ~ 

Question re— 

Demands to put off all — by fresh 

. ts between the United 
‘Kingdom and India. 586 

— between the Government of 

India and the Kathiawar States 
to regulate the import of foreign 
oods. 240-33. 

© — for a fresh IndoJapanese Trade 

mage an. on! आटा enon 

= — for bilateral Trade Agreement. 

375-76 
- for bilateral trade agreements 

with Great Britain and other 
countries, 88. 

— for the establishment of better 
- trade relations with foreign coun. 

tries: 202-I4 
— for the settlement of the Tunga 

bhadra’ dispute. 602 
— for Trade Agreements on the 

basis of reciprocity 
— with the British Government for 

> a new trade agreement,  2069- 
7. 

NEHRU, PANDIT JAWAHARLAL— 

= Question re— 
Alleged suppression of a letter 

Mr. written: by —~ to’ Subhash 
Chandra Bose. . 2947-48, 

Civil a, Association started 

NEIMEYER, SIR OTTO— 
Mation for adjournment re —'s, Re- 

wt... 490. 

Question re 
Article entitled “Madras and —'s 

ort” regarding _ borrowing 
ments of provinces. z 

Order-in- 
findu. 

‘Discussion of the report of — in the 
Legislative Assembly. 739-40. 

ep Opinions on the Report of — 

=~ publié opinion on the of — ublié oping abe, eRe 

NEIMEYER, SIR OTTO—contd. 
Question re—contd. 

Publication of the report of — 

Report of —. _70- 
for con. 

ducting the same “Enquiry in 
Tn 686. 

Si 

NELLORE— 
Question re construction of Railway 

Stations at Machavaram in the 
Guntur District and Nidigallu in 

i the — District 2073. 
॥ fs 

NEUTRALITY— 
Motion for adjournment re strict — 

on the part of local Governments ir 
respect of. provincial elections. 365- 

NEW DELHI— ae i 

Question ‘re— 

~~ Allotment of 
Market. Bae tory 

Cattle byres in —.  272I, 3387. 
Constraction of hydrants supply 

ing drinking water or urinals and 
ae by the roadside ‘ins — 

Drainage system’ of — and’ cid 
Delhi. 909-40, 3387 ‘ 

Trregularities connected witk the 
acceptance of tenders for the 
Irwin Hospital, —. 90-2: 

Letti out of buildings. ia Con- 
it Circus, = 

Levy of water charges from the 
inferior servants of the Posts.and 
legs ee Department in Delhi 

ee g water taps at 

San ARN a 
and brary, 200 

museum, ete. in —. 3359 ~ 
Provision of -latrines.in the peoas 
phen at Panchkuin Road 

Tenders invited for the bit of 
conservancy. plants in — 

NEWS AGENCIES— 

‘Question. re.— patronised. e All- 
India Radio Service M80 
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NEWS EDITOR—. NOMENCLATURE— t 

Question re— 
Question re present “position held by res te 

— Yhange in the — of ~ the Poona 
ee eee is Bangalore Mails, 2709-Il. Delhi Broadcasting Station. 

NEWSPAPER(S}— 
Question re— 

Fast Indian Railway _ advertise- 
ments in the Aj and Pp > 

7 के ० 
Railway advertisement in _ the 

6. Indian —. 

NIDIGALLU— 

‘Sitio Gun” Machen 

Nellore District. 

NIGHT DUTY— t i 

Question re — of Assistant. Station 
Masters on the , Rohilkund and 
Kumaon Railway. 3!72. 

NIGHT FLYING— 
ee re landing grounds, aero 

Fe id runways made and ait 
perts fitted out for —. 

NIGHT SCHOOLS—.. 
See “School{a)", 7 0 

NILURIPATHRA, COLLIERY— - 
Question re accident atthe — in the 

Tharia coalfield हक 

Question re absence of on the 
platforms of the Balamau Junetion 
and — Station on the East. Indian 

923-24. Railway 

NIND; MR. W wW.— 

Gath of Office. 3845. 

NIZAM, HIS EXALTED HIGHNESS ~ 
THE— 
Question re— 
Agreement between Hig 

५३७० *s 

Government “and — aa et 
referred to in” section का of the 
Government of India Act, 935. 
3002-04. 

Giving. back of the administration 
of Berat to = 58-95. .. 

used in Goyernment Publications - 
in veefrence. to Indian languages. 

NOMINATED PERSONS— 

Question re effect of taking into tho 
Indian Civil Service of —., 425. 

NOMINATION(S)— 

— of the Panel of Chairmen” 409. 
Motion for adjourrimeny re introduc 

tion of the system of — in the 
selection of candidates” for the 
ses ‘Civil Bervice in “England 

— “to the: Indian 
_ Civil Service in. England. = a 

Indians in Fiji-and substitution of 
— for election, ... 254-56. 

— _० ७. Malayalee ... to the. Stat: 
Council and: appointment of a 

-cop Malayalee. officer to look after the 
~ interests of Malayalees in Ceylon. 

set 

NON-GAZEDTED. SPAFF- 
Sie “StuA ss ols 

क् 
4 ORY STAFE— “See Sa 

NON-OFFT omen 

: 

; 

See ‘Visitor{s) 

NON-REGULATED PROVINCE = 
Question re non-applicability 

Child > Marriage Restraint “Ad’ to 
— pens Pee areas and Canton 

49. f 

NonTH-WEST 
~ CIRCLE— ~ 

» Quéstion re— 

' Approved candidates of each com 
munity examined and declared 
successful in the Panjab and —. 
BIB. 

ments. 
Sweatt 

FRONTIER POSTAL 

Postal clerks in the Punjab and — 3 
ees he et Bs 
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4 lee FRONTIER PRv- 
INCE— rs 

Motions for 274 कवर कर re 
Arrest. of public workers in the — 

605, 
- Order served =~ on’ Khan’ Abdui 

= Ghaffar Khan not to enter the — 
and the Panjab. 522. 

NORTH-WESTERN RAILWAY— 
ad Ste “Railway a a ; 

fas wes no pen! 

mide by readers by the Librarian 
of! the Imperial Library 362. 
64. 

>=) =Sentitled. “Frontier Post Attack 
ed” published im the Statesman 

elt Dt 
* Payment of full valueofor- tor cur 

209-92: reney =, 

NOTICES} 5 

a Htati of cial and 
industrial opinions after. gi 
—4 of termniation of .the Ottawa 

>'Byade, Agreement... 754-55, 
Delay in giving of termination 

of. the Ottawa Trade Agreement 
338. 

—> sent, out. by: Income-tax , Officers 
to. incometax payers to send in 
their returns. 96. 

cei— terminating the services, of a 
5. non-gazetted Railway . Employee. 

2633-32. 

Rooks है 27 अंक under a certain — 
. ¢ Finance Department. 

674-75. 
amending. the word ‘Manager 

the, word “Agent” as used on 
ailways 2844, 

the Railway Board 
the officer 7० 
oe the 

d_making 
tules; in, respect)of certain. mat: 
ters. 44 

t>yregarding the cancellation...reces- 
sion or variationsef a;rule under 
section: 47. of the Ls 

varg Alo! 2845-46. rth उशर््श 

NOYCE, THE HONOURABLE SIR 
FRANK— 

Indian Motor Vehicles (Amendment) 
EEL — 
Motions to refer to Select Com. 
mittee and’ to circulave. — 394-99, 
409, 4i4, 463, 465, 475-83. 

Statement laid on the table by — 7e— 
Cases in which the lowest 

have not been accepted by “the 
High Commissioner for India. 
2550-58. 

Objects on which the Aviation 
shai the Petrol Tax Fund 
was expended during 935-36, 
वा60-]. के aa 

Statement _ of Business 
“3047-48, 323.24.. 

Trade Disputes (Amendment) Bill— 
Motion for leave to ‘introduce. 
Motion to circulate, 3099-304, 

3L09. 3420-23. 43 

NUTRITION ELS नम 
Question ré investigation» 
problems. 60002. st 

जौ? 

NUTRITIONAL RESEARCH— 

Question re development’ of — “in 
India, 753. 

0 

OAKGROVE— 
Question #€- non-application of the 
“Revi State Railway Leave Rules 
to teachers of the — 

“OATH OF OFFICES — 
Abdul Hamid, Khan Bahadur, Sir. 

Bhat, Mr. M. को: 2. 
Chapman-Mortimer, Mr. Ty 
Darling, Mr. Malcolm Lyall. 
DasGupta, Mr.-S. K. 

en 
Griffiths, Mr. 
Mudie, Mrs Re Bev 4, 2575; 
Murid Hossni Ques Khan Bahadur 

24 
3202 be Diwan Bahadur के. ए. Sri 

i Rao 7 ये, > s 4a es) 

9 
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OATH OF OFFICE <oned. 
Robertson, Mr. G. E. J. 2. 
Roy; Mri S 
Sen, Mr. Susil Chandra. , 3226. 
Sharma, Mr. 2, 
Sprawson,. Major-General Sir Cuthbert 

Allan 
Thorne, Mr. J. A 
Tottenham, Mr, G. R..F. 2479. 
Yeatts, Mr. M. W..W. M. 3425. 

OCEAN— fig 
Question re number and tonnage of 

Tudian. ships in the — -going traffic. 
855. 

OFFENCE(S)— 
Question re jail —. committed in the 

Cellular Jail. 994-96, 
avril eR सु आध3 Santis 

OFFIGE: HOUR(S) =e) तह कहे 
jon re— 

Uniformity in the — im the Civil 
Secretariot and the Army Head 
quarters. 2937. 

Uniformity in the — of the several 
Government of India — Depart- 
ments on Saturdays. 2938. 

OFFICE PEON— 
See *Peon(s)’’. 

OFFICE SUPERINTENDENT— 

हा ‘Superintendent(s) ies 

OFFICER(S)— 

Question re— 
 Advisability of; mot. sending -away 

_ any Thdian under the © War 
Block Scheme, 3306. 

Alleged gens: i a Balu 
chistan employees heir —. 
2650-54. 

Allowances fixed for wives of Indian 
— in the Indian Army Veterinary 
Corps. 378 

Anonymous memoranda’ making 
charges against Hindti and Sikh 
Railway --- 330-02. 

Appointment ‘of a Sikh’ — in ‘the 

Appointment of an — to watch the 
Tai: of “Indians in)“ Zanzibar. 

Discharge of Provincial Forest Ser 
कै — by the Punjab Govern 

ment on’ compensation pension 
3296-97. ५ 

Dismissal or discharge f ar em- 
ployee bya senior scale or ad- 
eats “= ०४ State Railways. 

OF FICER(S)—contd.” 
Question re—contd. 

Employment... of the . ‘‘Dafferin’” 
cadets as.—. 3299-3300. 

Gazetted Muslim — in the Bihar 
and. Orissa Income-tax Department. 
2647 

impartiality of — in the Provinces. 
re legitimate activities of consti- 
tutional parties. — 258-82, 

Injustice done to Indian — on the ~ 
North Western Railway. 3370. 

Inspection carriages used by — on 
State Railways. 3337-38. 

Issue of orders regulating and res- 
tricting the tours of supervising 
— of the Posts and. Telegraphs. 
Department in the Hill Districts, 
2879. 

. Limitation of power of discharge by 
a senior railway —. 5l. 
ai i of 2 Malayalee to Hoe 

tate Council and appointment ०: 
a Malayalee — to look after the 
interests of Malayalees in Ceylon. 
2606. 

— next in authority to a Divisional 
Superintendent on State Railways. 
96, 342. 

— rest houses at Simla. 2846-49. 
— under training for — Political 

Agency and Residencies. 
Power to pass an order of 

by a senior scale 
ways. 82-83. 

Promotion of clerical staff to the 
posts of Transportation Lo 
and lower gazetted —. 

Rank of —-under district! system 

none system bse! on. teilWays. 

Recruitment of — from the: pro- 
vinces in the Government of India 
Secretariat. 473-75. 

Reduction in the emoluments and 
number of certain — on the Kast 
Indian Railway, 20णों 

Refusal to forward appeals of “staff 
hy —‘on State Railways. 2766-67. 

Representations made by 
f iT Legi 

“Retirement of — who haye served” 
their ‘usual terms in the “Assam 
Rifles. 680-8. 

pence subordinate — in be acs 
Carriage ment, Bombay 

Baroda and Central India Rail- 
way. 2957. 

“Tenure of an = of ‘the’ © Railway 
- vad.” 39%: 
‘Travelling “of- ‘on duty passes: 

when they are tiot on duty. 2767. 

on State Rail- 

der divi- 
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OFFICER(S) ON SPECIAL DUTY— 
Question re appointment of Mr. Hesel. 

tine as — on the East Indian Rail 
Way 2772-73. 
ae 5 २2 ee 

OFFICTAL(S)— गा 
Question re— 

Confirmation, of — and _ inferior 
sérvants in the Bombay... Postal 
Circle. 

Discharge and dismisse| powers dele- 
gated 6 certains — by the Rail- 
pei 5 EE 

Grant of holidays: 
in the Railway Mar Bone 
ing offices. =m 

— in. the Postal Circle 
allowed to continue in service 

vontter attaining the age of super 
annuation. 

OFFICTAL DOCUMENTS— 
See ‘“Doeument(s)’’. 

OFFICIAL MEMORANDUM— 

See “Memorandum(a)”. — 

OFFICIAL PUBLICATION(S)— 

See “Publication(s)’””. 

OFFICIAL TRUSTEE— 

See ‘‘Trnstee(s)?". 

OFFICIATING ALLOWANCE— 

See “Allowance(s}’'. 

OLD DELHI— 
+ ‘Delhi’. 

OPERATOR(S)— =e We 
Question १5. communal composition’ of 

2 in the 
, eXamination for recruitment of wire- 

less —. 233i: 

journment re freedom of 

Consultation and 
industrial — after notice 
of termination of the . Ottawa 
Trade Agreement. 754-55. 

Method of circulation of Bills for 
4 ¢liciting public 705-07. 
at the Bihar Cess (Amendment) 

OPINION (S)—contd. 
Question re—contd, 

..-=.0n the, Report of Sir Otto Nei- 
aneyer. 655, 

Public — on the report of Sir Otto 
Neimeyer. 204. 

oPIUM— IRR SEMEL पु 
> rarest Question 7¢— 

Employment of Muslim dletks im 
the — Agent’s Office, Ghazipur- 
344-46. 

Low percentage of Muslims in othe 
Ghazi a 349. 

Metin, im clerks in the 
ie १७, Ghazipur- 346- 

Steps taken to reduce the consump- 
tion of — in India. 260-6. 

Strength of clerks in the — Agent's: 
Office, Ghazipur. 343: 

Termination of the — trafie in 
India. 2726-2! 45%, 

OPTIONAL SUBJECT(S)—.~ 
Question re removal of Indiay 

sophy from the list of — for Indian 
Cea Service Examination. 926-27. 

- ORDER(S)— | 
‘Motion for adjournment re — served 

on Khan Abdul Ghafiar Khan not 
to enter the North-West Frontier 
Province and the Punjab. 42. 

Question re— 
issue of — regulating and restrict- 

ing the tours of supervising officers 
of the Posts and Telegraphs De- 
oe in the Hill Districts. 

— for the demolition of buildings 
issued by the Delhi 
Commi 

uni¢ipal 
ittee, 

Restraint and —externment —— on 
Shrimati Satyavati of हि and 
Ratan Parkash Gupta. 850-5i. 

ORDER(S)-TN-COUNCIE— 
ore article = entitled 

“Nei =" published in 
‘The: 
the 

ORDERLY PEON(S)— wir 
See “Peon(s)". 



t
h
 

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 

ORDNANCE CORPS— 

Question re— 

Question re promotion of the storemen 
of the Indian Army — as Assist- 

“ant Storekeepers. 2336-37. 

ORDNANCE FACTORY (IES)— 
Question re disti between. Indians 
: and. Europeans in —. 74. 

ORGANISATION (8)— 
Question re 

Institutions and — banned during 
the Civil Disobedience Movement. 
359. 

_ Personnel — on State _ Railways. 

mis के माप xia 2 7S 

of ae ed "oe ‘op the 
Indian रे कह, 

ORISSA— 
Motion for adjournment re shifting of 

the Provincial Headquarters of — 
from Cuttack. | 90. 

Question, re_selection. of the — capital 
site. 7I7, 

“ORTY A(S)— 

OTTAWA’ TRADE AGREEMENT— 
contd. 

Question re—contd. 

Question and answer in the Houge 
of Commons on the l7th June, 
regarding revision of the —. 28 
I9, 

‘Terminat jee of the —. 2353-54 
2227, 

See also under “Trade Agreement(s)"’ 

OUDH. AND ROHILKHAND RAIL 
WAY 
See “Railway (9): 

OVERBRIDGE(S)—. 

Question re— 
Absence of an — at the Bhojeepura 

Railway Stetion. 39 

Construction of a foot — near Hapur 
Railway’ Station. 3346-47, 

Construction of an*°at™Bezwada 
Railway Station. 2487. 

OVERCROWDING— 

Question re — in railway _ compart- 
merits: है 532. 

OVERSEA(S)— 

Question re— >> 
Article entitled “Indians — pub 

lished in the Hindustan 7 ee 
(le ia 

Indians sent — during the last 
nm War. 3306-07. 

OVERSEAS “TRADES ee 
Question re article on the working of 

to the British Department of — pul 
workitig ‘of the —. lished in the Hindu. 596-97, 

=e Consultation of commercial and OVERSEER(S)— . 
industrial. opinions. , after, giving uestion earieer 
notice of terminationof the —. Contract’ for building ~ thy: Postal 
754-55. ‘ itendent’s at si quarters 

. Consultation with 6, at Mazaffarpur. 2067) ~ . 
.  eerned in the — re their, continua- Tndian — in the Military Tass 
#5 738-30 Farm Department. 666-69. 

_ Delay in giving notice of termination petal erent 

= the 338. OVERTIME— 

Question re — worked the drivers 
on the Rohilkund and % 
way. 375. 

uit Negotiations for fresh hae na OXFORD =a 

trade nestion re heti ante- 
Indian attitude the Educational 

.. Adviser for Indian students at —. 
%% (क 
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35 के 

PACHMAHAL— 

Question re railway concession for 
transport of food and fo the to the 

है असर areas in Jhalod 
Taluka — District. 

PACT(S)— 

Question re— 
Editorial notes in the Zndian Fin 

7 sg on the — with Japan. 929 

Soviet 

PADAMPUR— 

Sasgtion we excavation work at.—. 

Pp 
os. ve — imported. from Siam to 

India. 247. 

PAINT(S)— 

contract placed by the 
Indian Stores कल तह the 

PAINT (S)=<cpwtd. 
Question re—contd. 

Tenders for readymixed red oxide 
ired for certain Railways 

Tenders for Red Oxide — ad ‘enders 3 le tastes 

oat 
Tenders for the supply of Indi 

Oxide % genous. 
Tendets supply of — invited 

5 ae Indian Stores Department. 

Tenders invited by the  Indiaw 
Stores Department, Calcutta Cir- 
cle, wReadymixed Lead 

Testing of readymixed black —. 
2735-26, 

Use of red oxide — for painting of 
railway onnderframes. setae, os 
2869-76. 

Meth icy. ~ § 
Situation in —. 774-76. 

To supply 
for underframes and | wagon 
bodies. 2333-34. 

Determination of the quality of — 
varnishes and enamels, ete. 2726. 

Indian Stores Department contract 
for Carbon Black Ready Mixed 

indi Red — manu. 
factured by the Murarka Paint and 
Varnish Works, Limi 

Interference by the Railway Board 
in the matter of purchase of the 

en, . 
Non-supply of accurate forecasts 
ein dhe by the Railway Board 
ae ehase of an 

ritish policy 
Feeling of Muslims, on the happen- 

ings 
Views regarding the British Govern 

ment’s Policy in. —. 

PALIWAL, PANDIT SRI KRISH 
DUTTA ora 
Arya. Marriage . Validation. Bili— 

Consideration of -clatises. il 
* Indian Companies (Amendment) Bill— 

ion to consider. 620, 727, 
Cotisideration “of clause 5... 945 
Consideration of @ause 
Considertion of 

Preferential treatment shown to a 
European Firm im the matter of 

Railw, to getter fe 

Supplementary ten the supply 
invited oe the Indian Stores 

Department. 29. 
Tender for — invited by the Indian 

Stores Department, Calcutta 
Circle. A है 

Consideration 
235. = 

Consideration of clause 52. 2370- 
(2 (६ बा 

Consideration of claus> 75... 9404 06. 

‘Clause 409. 2455- 
Consideration 
Considerati 

कप पका 0 re— 
the Press 

= ‘Pass of the correspondent of th 
2665, Amrita Bazar Patri 
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PALIWAL PANDIT SRI KRISHNA’ 
DUTTA—contd. |... 

“Shape adjouriiment re—contd 
sion of some Pxtwaris of the 

+h District for alleged _at- 
y iwhding an election meeting. 

Question re— 
Certain clerks of the. Adjutant 

General’s Branch on depu' 
048. 

Clerical and store-keeping)“appoint- 
ments in the Royal In Army 

Corps: 2649 
»~@lerks imi the Government of India 

Secretariat qualified for first and 
second divisions not yet provided 

Disability pension to military em- 
eo invalided cure the Great 

ar. 

Dividends aor ed the Shahdara- 
jaharanpur way to its 

holders. 48. 
Drivers in the Jhansi Division of 
the Great Britain Peninsula Rail- 
way. 3369. 

Examinaton for recruitment of clerks 
e Government of India Sec- 

and ~ attached “ offices. 
3374-77. 

Extension of the, Western Platform, 
the Saharanpur. Railway 

Stati i8. 
ndianisation of the senior subordi 
mate services in the gees and 

(wagon. shops at_ Ajmer. 
‘Interview. of candidates: for certain 

Broadeasting Depart 

Insurance Companies in the 
provinces. 3377- 

Non-applicability. of. the’ Child 
Marriage Restraint. Act.toCan- 
tonments in. Central. India. 2750 

Non-applicability ther» Child 
co M ‘aint Act to non- 

regulated vinces, administered 
yyggereas and. ones ts. 
Ranching of a Teh of Sapa rin- 

है Soar the telegraph offices on 
Railway 

DUTTA—contd. 

Question re—contd. em 

Municipality. 3065-66. 

way Board. 3348. 
Prosecution of prostitutes in Ajmer. 

Saharanpur Railway. I8-49. 

Jalpaiguri. Division,.. 2868. 

Committee. ॥॥77. 

sional Accountants. 70. 

=) 
Shahdara-Saharanpur 
27-8. 

Committee, 
cone aes ing in Ajmer. 3339-40. 

कह #6 of the teaching of Sauskr 
it sit ae inte East Indian 

ailway Anglo-Vernacular’ H 
School,>-Teni i पक eal 

Thefts committed im 

Question (Stupplenientary) re— 
Definition of ‘‘Ruiining™ Staff’ on 

-Ssactailways 
ean ihe in connection with 

Benda’ village. 
जप ई 

0 कि appointment as 
High Commissioner for Tndia in 
London. 240, 

Use of Broadeasting statidiis for 
political Be 54 368. 

Resolution ri 
Interference from pibMe 

the ensuing elections. 

PANCHMAHALS— 
Question re Beg di in the 

way Tindgany, 

etd in 

PANEL OF CH ATRMEN— 

Nomination of the —.. 4 

PAN®, « PANDIE 
BALLABH= 

rt i 
GOVIND 

i Marriage’ Validation Bill 
H है; ae of iyees : I670, 2790. 

PALIWAL ‘PANDIT SRI KRISHNA 

Period of supersession of the Ajmer 

Promotions to the upper time'scals 
posts of Assistants in the’ Rail- 

306' 
Provision of latrines in third, class 

< partments on the Shahdaza- 

Purchase ef Cash Certificates by the 
Superintendent..of Post Offices of 

Recommendations of the “Hides 

Recruitment to the cadre of  Divi- 

Redress of grievances of the railway 
staff. 5. 

Reduction in the grant-in-aid, of the 

Report of the Istamrardars Enquiry 
3065. 
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PANT, PANDIT 
BALLABH—contd. 

Cantonments (Amendmi 
‘onsideration of cla 

ages 569-7( 

GOVIND 

otic x 
Demand for Excess Grant in respect 

of— 
Excise. » 3256. 

General ‘Clausee={Amendment) Bill— 
Motion to consider. 3037. 

Gene Convention 

है it) Bil— 
637, 74, 75, 

या ( 
oy to consider. 

Consideration of clause 2. 863, 864 
Considerati A eat 2 869, 870. 

ion of clause 3. 884, 885. 

Consideration of clause. 7) 972-75, 
97 

Consideration of clause I5. 208-85. 
Consideration of clause 30. 

Consideration of clause™ 
o> 4527, 540, 4543, 

544. 

585,._ 4887, 
745, 753, 756; 

Consideration of 
4880:: 
7970, 986,. 298, 

5 62. lause 7 

aes of lane 76.2408 

Bie: ion-of clause: 52... 2442-43 
Consideration of new. clanses /94B 

2449. 
+. Consideration of clause 2I0,. 246l 

of clause, .-.2467. 
2472, 2473, 2475, 

Mi feet to consider eo of 
tate amendments... 3245 

‘onsideration 
amendments. _ pee 

्
च
स
्
क
्
स
ि
ा
 

एफ... ७0फछछाष्ठए PANT. 
BALLABH—contd. ane 
Indian Motor Vehicles (Amendment) 
Bil 
Motions to refer to “Select Com- 

mittee’ and to ‘circulate. » 477, 478. 
a dian ‘Baities: 

Motion to 
and to 

Indian Tea Cess perc 
‘onsideration of clauses. 

Indian Tea Control (Amendment) 

clauses. “3027, 

00566 “ oo i 

i 

Consideration of 

Maneuvres Field Firing and. Artillery 
Practice Bill— 
Motion to’ circulate, .3280-8 
Externment of Mr.:M. oR: Massani 

fi 

0 San Fates oe 
“for” vecruitment to the 

Prohibition 
Sahaba in’ Lucknow: 2348-49. 

Reducttion of the duty on British 
Without)! consulting the 

शक District for alleged at 
ap an’ -eléction “meeting. 

घर is Bal 

aca uisition .of the Rohilkund and 
amaon Railway by the Sta 

in the P: a 
Discontinuanée of the - 

oil as Inbricant on Stat 
9. 

Fixation of dates for 
Provinces for the cor 

Tmproyement in the. .bi 
cattle and saint 
Bulls. 5 

“and” “organisations 
ing the Civil Disobedi 

a embnt, 
ke g ance regarding polling 
fue stations. 355. 
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— PANDIT GOVIND 
B. H—vontd. 

$ re—con 
Non-observance of rules and terms 

regarding sale o nm Serap at 
Gopanes on the North Western 

359. 
Persons ene from 

British India. 
Raising of rupee or sterling loans. 

Stales of pay. of teachers in Railway 
a tion (Sup ers -98. 
Juestion lementary) Te— 

i u class wait 
ing rooms on the Rohilkund and 
Kumaon Railway. 3775-76 

Allegations against the ‘staff of the 
Rohilkund and Kumson Railway. 

entering 

: a
i
 

‘eta the Home Tepartment. 396 
99. 

Ceylon Government Railway con- 
tract. for the supply of coal. 
2992. 

Contract’ for the ccnstruction of the 

—— Gorund 

Kamaon Railway by the Railway 
Member, 

Leave rules tie the teachers 
in State way schools. 2963 

Non cation of the Revised Stat» 
Talleey Leave Rules teachers 
of the Sagres school, 2965. 

Overtime worked Ly the driyers on 
the Rohilkund and Kumaor Rail- 
way. 

Re-distribution of mcome-tax areas 
2974, 297: 

Report on the bealth Of Mr. Subhash 
Chandra 2990-9. 

Fggignation by Sir Sikandar Hayat 
from the Deputy Governor 

ship of eserve Bank cf GA ane लक Rules regarding conduct o! 
under the eenitt 2 reforms. 2976. 

System of voting at the coming 970 
‘ -vincial . elestions eae: means of 
coloured boxes ~ or without 
symbols, 508. 3559. 

PANT, PANDIT GOVIND 
BALLABH—cneld. 

a ni ness 0. 

3804, 805, i633. 
Interference from public servants 

in the ensuin, Ren rote 2223, ~ 

PARACHINAR— 
ion re rt for Indians goin; 

to — (Kurm). 2850. ie = 

PARADE(S)— 
शिकार re peons and duftaries of the 

overnmetit of India Offices required 
to attend fire —. 3338-39. - 

PARCEL(8)— 
+e delivery of — ing 

fresh fruits. 822-23. 
ee 
PARCEL es 

See “एल ae ene 
. + Soe 

PARENT(S) 
Question 76 treatment of adoptive — 

natt on ४७98... उठ. 

PARK(S)— 
Question 7e provision of aircraft 

depots or — in Western or ०-7 
India. 469-70, of 

PARMA NAND, BHAT— 
Marriage Validation. Bill— 

of clauses, . 4672-75, 

Question re— 
Allegations 

Railway Mail Service. 
against an paeponicrs 

Allowances of camp clerks in the 
Punjab and North-West Frontier 
Postal Circle. 3362. 

Appointment for training im the 

Groups on the North “Western 
Railway. 2867- 

A of Assistant Secretary 
x ‘eh’ Pubic Service Commission 

Collision of trains on the occasiow 
of the Kurukshetra fair, 228-29. 

Defects in the jail life of the 
७ कल्प fou by the Home 

emi 
Effect given to the Resolution re 

appointment of a Joint 
Committee. 4 

। 
eae
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PARMA NAND BHAI—contd. 
Question re—contd. a 

f Extension 

h Tine to 
awabshah in Sind. ss 

Extra-Departmental — Sub-Postmas: 
ters and Branch Postmasters in 
the Punjab and North-West, Fron 
tier circle -62. 

“'Yndigenous supplies of raw materials 
OF Sse for the glass industry 

of waiting lists of the 
cretrenched ataff of the Railways 

Manufacture of electrical bulbs in 
India 83. i 

Motor and. Torey ra 

PARSI MARRIAGE AND DIVORCE 
B sit 

See: *Bill(s) 
hs tana ५ 

PASS(ES)— 3! 
i \ for pbb journment re cancella 

| otionsof the: ry — of the 
correspon: of the Amrita Bazar 
Patrilva, 6264-65, 

Question 7— |. i 
Classification of em- 

ployees on the lines of grat fs ral 
Government travelling allowance 
rules. T 

Grant of — to the staff employed in 
railway institutes. 3055. 

Interchange of — with pies yur 
.-|. Bikaner State Railways. 

with the on the occasion 
of the Kurukshetra fair. 228. 

Orders issued by the Railway Board 
for carrying out retrenchment, .on 
the North Western Railway 
2864-65. 

Overhauling of the jail rules and 
regulations. 

Passen, wl attended the 

Prohibition of money ding errs railway employees. 
Promotion of the storemen of: the 

the Government. of ‘India: “Offices. 
89. 

Propaganda) tor‘, Muslim religion 
through Delhi | Broadcasting 

pen ete 
ction in the protective duty on 

cotton and piece-goods of British 
marufacture, I 

Removal. of the portrait of Lord, 
Kris! my aia by, kas dent, 

4 i 

i » the 
ublic Service Commission for the 

Indian Audit and Accounts Ser- 
vice examination. 3327. 

Split of the clerical ‘staff into’ séveral 
units on the North Western Rail- 

T ick i के icketless passengers fexelling on 
North | Western [way 

ee cadets of ‘the Dufferin’ 

Transfer of postal elerKs ho’ 
suffered in the Quetta earthquake 
to the Punjab Circle. 

tain clerks 

PASS RULE(S)—., 

of new!’ —rules on 
State Railway. 358. 
ave) —,\etc.,of the: staff on’ the 
Bengal, andNorth Western Rail- 
way. 2855-58. 

on. the: North Western: Railway. 
oy, S3L-42, 
Penalties for irregular use, étc., of 

oH orders and — on 

Permission for dogs and domestic 
animals. to travel: on metal 
issued to Railway Gazetted staff. 
339-40. 

Revision of ‘the free + rules in the 
East Indian Railwa: है 

Travelling of Officers on duty — 
when they are not oh! duty. | 2767, 

Question’ 7 revision of the — for the 
pe on State Railways. 783- 

See also ‘utider’ ‘Rule(s)"". 
aT aye ‘i 
PASSAGE(8)— 
Motion 7९ expunction . of 

tl 5 £ the Legis- 

Expunction of aa 
tio’ by Mr, Kabeer-ud-Din 
Ahmed. 2473. 

Opening of a gee to the 
& otuside 
way Station, 90. 

P. ae eee B: 
fotion for. ent; re protection 
of fe velling in 4 ra 
ane trains. 2665-6 

22764 it. of committees | te 
vise the Indian Navigation Com: 

pany Soaring the complaints of 
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PASSENGER(S)—contd. . 
Question re—contd. 

Arrangements for the supers of drink- 
ing water to — on the East Indian 
Railway. 3428. 

PASSENGER(S)—coneld., 

Question re—contd. 

Signature of — on monthly tickets 
on the East Indian Railway. 37. 

System of Railway Raid for detect- - 
of ice by first and second ing ticketless ~ on the Bengal 

class — on the East Indian Rail- and North | Western . Railway. 
way. 828-29 9857. ti 

Circular _ issued ‘by the ated ‘Tem, 00% 8 feat uctions made at 
General of Police, ee जा हक i ‘or — 
regulate the number of — im motor te the Peeran wt Fair. - 
buses: (4624. : 702. / पं कह: 

Deck. —, Conference held at Viza Ticketless — का and punished 
gapatam Bee nrars a eth India 4 ‘cleat 
and third class through — on the 
East Indian ० “हर 

Teonvenience by third class 
on the East. Indian. Railway. 
ti eT nya 

Intermediate class — tra’ from 
Howrah to: eal vice 
versa, ‘2952. co 

Latrines for ‘third and intermediate 
class —— on the Assam Bengal 
Railway... 2620-82 

Open enclosures’ for third class — 
at Hardwar’ Railway’ Station. 

-03. 
travelling « without 

— earnings fixed for each Station 
on the Eastern Bengal Railway 
024-22. 

who attended’ the Kurukshetra 
ए_ Fair, छछा:298. 
Permission to on eae 

to carry attache 
bags free 

ion of — in the inter: 
mediate and ar class compart 

हे ments on SAURYS, B43. | 
rovision of proper wail 
is i ats is हट Delhi. 

Provision “of ‘a waiting room for 
~~ intermediate Saha: 

pur. 2॥ 
Rail-road competition and ¢onveni- 
— for third class —. 2006. 

Rai’ vide 

ass — af tan- 

servants and — killed in, the 
8. ओह. 

Rates of — fares Tra sn ight 
724 on Trdian and et ys. 

fares from — on 
Bengal Railway. 3365-66, waste . 

Heres of the grievaces of third 
class —. 76-78, 98-83, 

Return tickets for intermediate ‘and 
hivd: | — on certain 
from Simla, 3484. ~~ _ sis 

bea, 

travelling on the, North 
Western Railway. 4 

Waiting room for intermediate class 
— at the Benares Cantonment 
Railway Station. 

PASSENGER HALL(S)}— 
ee अक्ष, of the houor 

ie) 

PASSENGER TRAIN— 

“Train(s)”’ 

PASSPORT(S)— 
Question 

Final’ authority in the matter of 
f —. 859. 

Per i 
for Indians going to: Parachinar 

(Kurm). 2850. 
i Persons: reftited — for going out of 
; 5० aiidia.’! 858-59 

“Giana fet the — of Mr. Subhash 
* at’ Port Said: 42I 
sr ३ 5 ee 

PATNA— : 
Question re— 

Acting arrangement.as Postmaster 
363-64. 

Damages; done to Railway lines in 
the districts of Gaya and Cc 

Non-inclusion of —.and Nagpur in 
the list-of centres 
tions. for pr sea to public 

| PATTUKOTTAT— 
Question re construction of a’ railway 

line.from Tanjore to.—. 2306-07. 

| PATWARE(S)\—) ७०७ 

——
——
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e
 

o
e
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PAY— sets OMT 

Question re— inom ee ee 

‘Cut in — or special — onthe East 
Indian Railway. 4-42 

Enhancement of the’ — of the! In 
. spector pointed to inyestigate 

on “a 40088 हर pare 32 6 
t 

Las eae te scales of 
— on ain State Railways. 48. 

न Introduction of the revised. seales 
of — on the Esstern Bengal Rail 

Mietleaveho holidays ait toredat OF 
industrial workers of railways. 

New’ bailed" et = For journeymen' on 
9५ North Western Railway. ...72- 

— and allowances of Travelling 
Ticket {pepeciony on the, हि 

का Tndian Rai ney 
— house rent an electricity charges, 

ete., paid to pega ६ Surgeons 
<4 .98 State Rail 
— of pos बट ees stationed at 

bi Ws ‘letter. regarding 
Rone d है jes of --. with 

# and designations wil 
of ae on. State Pig tt ie 

Pte! 

for claims 
of old scales of. — by the Post: 
master General, Bombay. 3350. 

Rules governing the advancement 
“elie. non staff on State 

Me 

Breet 505-06. 
Re; vesentations “held 

ee ; by introduction of 
new GBs! ७-४ 

Seale of — applicable a 
recruited by the “ee Tndian 
हक between Ist July, ]! 

i November. 

ie Railway, on. certain.-dates. 
Scales of _— in, force on the. East 

PAY—contd. at 

Question re—contd. 

— ~ ing with effect from 
Get i go on, fhe East 

n ons a 
nf at 877 spqu. Btate 

aff ee 
a each | 

Tor “the year 936-37 wipes 
Indian Railway. 

Staff on the East Indian’ Railway 
employed on posts other than 
bite which their — is charged. 

of ee for allow. 

_ State ae ae 

PAYMENT— 

Question’ re— 
Introduction of — of का systems 

on State ways. 
for holidays to the employees of 

भर ibe Bast, Indian Railway; 

‘> ‘seomude to certain @irways, 255 

He 2 
PAYMENT OF WAGES ACT— 

“Ket (s)"* THA 

{MENT OF WAGES BILL— 
See “Bill(e)” 

PAYMENTS OS INDIAN ‘STATES 

Dem: for. Pi I PET 

npsgists 

nae PROV EcOUNT OF GOV- 

os ere hag 
१ for Exes’ Grant.” S868 | 7 

tj 

PEASANT(S)— 

Question re relief given to’ the of 
Bengal in the famine-ridder areas. 
604-07. y Me et 

ee St PEDIGREE, BELLIS jo 
See “Bull(s)"= 
eames) age Mamas) 3 

oe ee "Pons Bitton 
passengers.during the >-.~ 7702. 

L2 
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PENALTY(IES)— 
Question re— 

५ छा eathor nie : 

हक! >> हे हक on State Bail 
ways. © 335-36. 

—‘for irregular use, etc., of privi- 
lege ticket orders and passes on 

» Railways.  336: 

PENSION (8)— 
~ Question ré— 

कप of Military लक कक 
invali: during the Grea’ ar. 
020-3, 2649-50, 266-64, 2756. 

Discharge of Provincial _ Forest 
Service Officers by the Punjab 

on pel ess 

at lait shale — legray ery, Peons. 
“nating 346-47. 

and — for record sorters “9794-99 " 

PENSIONABLE ESTABLISHMEN T— 
Question re stoppage of recruitment हट 

PEON(S)—contd. 
Question re—contd. 

Reduction im the task-work _. earn- 
ings of foot — of the Madras 
Central Telegraph Office. _ 2658. - 

Removal and. transfer of » orderly 
— by the Postmaster, Delhi 
डा8. ; 

PERCENTAGE— 
a 

Question re— ~~ 
usliins in the Opium Agent’ 

Office, Ghazipur. 349. 
— of Bihari Hindus and Maslims 

in the East Indian Railway. 2067. 
— of Bihari Hindus and Muslims in 

the Indian Medical Service. 2068. 
Reservation of a — for the Muslims 

and other minorities in the Pun- 

en Cael, é ८ 
ee 3566-67 

ODICAL(8)—, 
Question re eek: — and films 

hibited from entering India... | 
03. 

pensionable hand to non- — i PERMANENT _ ESTABLISHMEN T— 

Bias Deer See पर See “Establishment”, 

Secale ae । = 
subordinate non- — on State Rail- ‘fron aia ieee 6008%5 50% 
ways. 3372." g 

PERSIAN— ban 
PENSIONER(S)— Question “re stoppage of the teaching 

Question re— - हि of Sanskrit and — in the East In- 
Applicability of certain provisions of Railway “‘Anglo-Vernacular 

the Government Servants’ Con- High | School Tundla. 98-99 
‘duct Rules Government —. 

oe "alg of ee Government pensioners. ‘045-46. Ruling on the Pe: adj 
Prohibition Government — ment re freedom _ of individual 

to -the eats ie Legislatures 

eS _COMMUTED VALUE 

Demand for Excess Grant. 3262. 

PEON(S)— 
Question re— F 

Boy peons, office and delivery 
of the Posts and Telegraphs De- 
partment. 

Pension of telegraph | delivery 
3246-47. 

— and duftaries of the Government 
uired to attend 
39. 

Provii lent of latrines in the — 
quatters at ~ Pntichkuin Road, 
New Delhi 

members of Government to express 
457-58. 

PERSONNEL ORGANISATION— 
Question ré-— on State Railways and 

the actions taken thereon the 
Railway Board. 

See also. under “Organisation” 

PERSONNEL SECTION— 
Question re extension of a’ buildin 

» house the — of the. Agent’s Office, 
East Indian Railway. 46-4 

poe 
“Q ‘Alleges fe 

i. ed kidnapping of a Hindu girt 
in — 508-99, ee eS 

‘Arrest cand ‘detention of certain 
persons of the Mohmand Tribe 
residents of — District . 

अ
ं
 
a
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PETITION(S)}— AaPETIO 
t; of the Committee.on)—. 

= to the ) 
Council by the ही या the Alla- 
habad Division, East Indian Rail 
way 64. 

Disposal of — in the East Indian 
Railway Press. 

« — and memorials submitted by the 
non-gazetted staff on State Rail- 

ways. 3335 
— from the Amritsar Commercial 

Association to the Board of ‘In- 
land Ex for a into the 
Tnland tystem. — 44: 

Submission of of the | Railway 
staff the Governor General in 
Council. 020. 

PETROL TAX— 

Statement laid on the table showing 
the Obes on which the Aviation 

> was expended 
during 935-36. ooh 

PHILOSOPHY 5 PYLE 
Question re removal of Indian from 

the list of optional subjects for the 
Indian; Civil Examinat 
777-78, 926-27. feet 

» PHOTO(S)— 

Question re circular regarding® letters 
bearing leaders and slogans 
of boycott. 865-66. ‘ 

PHULWARI SHARIF= 5५ 753 

PICTURE(S)— vii ‘saad 
Motion for adjournment re ion 

f the printing of — of 
Gandhi and others, etc., on cards 
and covers. ~ 364. 

Question re refusal by the Post Office 
= to deliver a enna containing Mr. 

'छ? --. 
= eet ait 

PIE-MONEY LINES— 
Question” re employment of ‘telegras 

ists for working on —. 2660. Ph 

PIECE-GOODS— 
| = Question re, reduction th 

/~ tive duty on cotton rire of Bt 
= manufacture. 486. 

PIG IRON— | ra 

See “‘Iron’’. 

PILGRIM(S)— | 
Question re hardships: experienced by 

Rajgir on. account “0 
rma of the Bihar-Bukhtia ee 

Railway Train Service.) / 2! 
¥ sinitesty! 

PILGRIMAGE, PLACES 07-- 
Question re appointment of committees 

similar to Ba Committes for those 
87280)! to —.in India and outside. 

PIT(S)— 
Question re provision of garages and 

—, etc., for non: Pets staff on 

State Railways. 3 

PLANNING— 

Question re + of public works... 4226- 

PLANT— 337 
Question re obsolete railway 

stock, — and machinery, 
£49 

PLATFORM(S)— 
Question re— 

Absence of a._— at. the Ranipet 
Railway Station, Madras and 
Southern Mahratta Railway. 
767-68. 

Absence. of .& shed on, the a the 

Government. eon ‘ 
othe necessity of 2. 
eee 
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PLATFORM TICKET(S)—contd. 

Question re—contd. 

Issue of — to the members of the 
Criminal Investigation Depart- 

omenty: 26. oF I 7 824-4 
See also under “Ticket(s)'. 

PLEADER(S)—  ! 
Question re memorial of the first grade 

— of the Central Provinces and 
Berar ust. payment of a certain 
stamp ey 05.55. 

POINT OF ORDER— 7 ७. 
— raised by Mr. K. Ahined” as 

to whether identical questions can 
be asked. 829. at 

POLIGR ee. Hiei: set 
MO pies Hale ras 

Close ration by and 
— Authorities in pate on the 
subscribers of the Railway 
Labour. 92. 

Circular issied by the “Inspector 
General of —, Punjab, to regu 
late the number of passengers 7 
Motor Buses. 624 

in the Baluchi — 

3 ate bs 
POLICE FORCE— 

Question re duty and. function of, the 
— on railway stations. 265-6, 

POLICE OFFI 

sore. foros. 

CTAL( S\- Say 4: ६ 
Question re use of refreshm 

on State Railways by ++> 28I8-I9 

of rding the 
 Fature of "aminddted territories. 

600-0: प् 
Development ‘of an All-India - for 
Indian ‘Ports.' 259: 
Government's Loan —. 686-88. 

| Government's Sin’ 
Treasury Bills 

fin pre et :उाट Of Trea- 
ee 506-07. 
ant 3 Uh cemeardod: ait 

POLLING HM? 6 alert 
Question re fixation ‘of 

the Provinces _for the coming 
elections. 

P ६:77“ 57% 30 
re. instructions. 

POLITICAL. ACTIVITY(IES)— | 7 
Motion for adjournment ve alleged 

active acquiescence of the Govern- 
ment of India in the recent = of 
Sir Sikandar Hayat Khan, a Deputy 
Governor of the Reserve Bank of 

3 india, “364: 
ithe eH Pa 

PULLVICAL AGENCY(IES)—_ 
Question revofficers under training for 

and lencies. 2823-24. 

POLITICAL EXILE— 

Question re restrictions, onthe _move- 
went of Mr; Sailendra. Nath Ghose. 
8 — in the United States, 5297 

POLITICAL LEADER(S)-— 
See “Leader(s)"’- 

POLITICAL OFFENCE(S)— _ 

a at rcanidtdates ee 
desiring to contest the  «nsuing 
शैल्लांणाड., . 332. 

POLITICAL PRISONERS— 
See ‘Prisoner(s)’’, 

POLITICAL PROPAGAND ASS i 

Question re— 
— by Executive Councillors intend 
ing to contest the elections 

Use of: Broadcasting stations for —. 
67-69. 

POLITICAL RRABON(S) SE! ६795 
Question re Indians outside ~ Tridia 

externed or not permitted to return 
to India for —. 858 

POLITICAL SUSPECT(S 
See “Suspect(s)” प्र 

POLITICAL WORKER(S 
Question 225० हु i ० 

ee of 

es)
 aa pd ect 

PONDICHERRY GOVERNMENT— 
Question re externment of Mr. V. ९. 

ec AT a0 

POONA BANGALORE 
See ‘“Mail(s)” 

ae 

34
3 
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POPULATION— 
* का Question re— 

— of Fiji and comm Stl Coun: 
yn | Topitinee 

bh. — of the Hazaribagh and Ranchi 
: Districts, 8. ~ “5 

PORT(S)— 
Question re— 

Competition between certain. ship- 
prs companies plyiag between 

gone and the -- in)-Bengal. 

Devel Ba ‘of an All-India — policy 
for ele 

Landing’ grounds, 
‘ ‘and air-’— fitted 

out’ for might flying. 856-57. 

Sunday Fees Fund at the major —- 
3368, 

PORT HAJ COMMITTER(S)—., 
area ged necessity for the contina 

ation 
See also under ‘‘Committee(s)".. - 

PORT SAID— 
Question re seizure of the passport of 

Mr. Subhash Chandra Bose at - 
42i-22. 5 

PORT TRUST(S/— 
Question re— 

Indianisation of higher services in 
the Karachi —  338-89 

es गाता of Muslims m — "62 

a I5¥ Fp 

ere tib 
Question re का. 

Abolition of@ the use of the word 
‘Coolie’ for — at Railway Sta- 

tions. 
Loading and unloading work of the 

railways done by the 2520-2. 
ave 

PORTRAIT(S)— 
Question fe removal of the 2807 of Lord 

ढ 
Question re— 
Employment of relatives in _ th 

su] sory — in the non-gazetted 
Seay iy service. 

from  subordi: ser 
vice to d — made on the 
North Railway. 33i7 

POST OFFICE(S)— 
Question re— 

Book-binders in’the Calcutta General 
— and its Town  Sub-Offices, 
2850-35. 

Clerical vacancies) in) (the . Dacca 
Head — filled in contravention of 
the revised communal orders. 
I9. 

Communal composition of the staff 
in the Simla Head —. 33]8-I9. 

Construction (of a new —. building 
at Bisheswargunj . in . Benares. 
2960-62 

* Conversion of departmental — into 
extra. Briere — in the Jal- 
paiguri _ Division, 

Dead and unclaimed ‘amount lying 
the "Saving Bank, 004-06. 

fi 
Le ag in : Allahabad General 

Examinati e of 
Cee in the Delhi General ~— 
डा; 

Extra Departmental—, 3326-27. 
Leave reserve clerks in Jal- 

हि किक and Coochbehar Head —. 

Leave reserve clerks ini the — in the 
Jalpaiguri Division. 2878 

Non-observance of orders regarding 
goat poteties pe She rinten- 

lent. Of —, 

Propaganda made by _ the . Royal 
Consill Italy. through 

sade gf = af Sl! 
“of the sons and 

card aie | Yanks 

Set in matters. 

Village i, Wierd 20 पक कक regis- — where Lv! 

tered letters and ney 
0-70 effected by postmen. 
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POST OFFICE(S), INSPECTOR(S) 

See “Enspector(s) of Post Office(s)’*. 

POSTAGE RATE(S)— 
Question re— 
~ Higher’ — on outgoing mails by’ air. 

x "86. 
Tssue of — जाते currency: with the 

new King’s effigy. 
Letters sent by the Officers of the 

ostal ~=- Dey on 
Majesty's Service without. mea i— 
reine affixed to them.  ]। 

on holidays and Sundays. 

POSTAL ARTICLE(8)— 

Question’ ré'transhipment of — from 
cities in connected with the 
Bengal and North Western Railway. 

fenwersue 7 

POSTAL AUDIT OFFICE— 
Question 7¢ transfer of a portion of 

the —, Madras, to Rangoon. 2960- 
6 

POSTAL AUTHORITIES— 
Question .reeclose observation by the 

Oo EES cutta su t 
४27 Labour. 92. “5 * 

POSTAL, CHARGE(S)— 
Question re— 

Higher — on outgoing tails by air. 

=-6n mails by air,» शा, 

POSTAL CIRCLE— 
Question re— us 
22 “हि eanilidates of each com 

ity ae declared 
_. suécesstul ecg nj 

. ‘West ntier — 
Confirmation’ of officials and infer. 

nat servants in the Bombay, —. 

१ 

eka 

Halting allowance sanctioned to the 
‘and 

Preponderance’ of Hindus d 
‘posts and tdegeaty Bi rector: 

POSTAL CIRCLE—contd. | , तप 
Question re—contd. 

Sanction of leave reserve clerks in 
the Bengal and Assam — and 
other —. 2878. 

POSTAL CLERKS—? 
See “Clerk(s)". 

POSTAL DEPARTMENT— __ 
Question re— 

Age for examination for recruitment 
aoe ical ‘cadre in the गे 

Letters sent by the Officers of the 
— on His. Majesty's: Service’ with- 
out any | Postage cere = being 
affixed to. them. +. 

,.,Making of the — partly, a. com- 
: id a service de- 

increments for inferior 
servants of the — in the Konkan 
Division. 335) 

Speed’ for’ mail’ ‘motors ‘on certain 
lines fixed by the —. 3360. 

POSTAL DIVISION (8)-- 
Question re— 

Postal moan Wiers in the ‘Jalpaiguri 

Reserve clerks in the Jalpaigdti —. 
2854. 

POSTAL EMPLOYERES—~ +» 4 

See “Employee(s)’’. * 

POSTAL ENQUIRY COMMITTEE— 
Question re report of the’. 2656. 

POSTAL FACILITY(IES)— 

Question re additional — provided for 
rural ९85... 208 

POSTAL HOLIDAY(S)— es 
Question re arrangements for wok on 

days and — in the Howrah 
Eattvay Mail Service wn 

POSTAL OBSERVER— 

Question re fling’ on! ‘the 
... Muslim community in the —. 38.9. 

POSTAL OFFICIAL(S)— : 
Question re— 3.05 
रा othe fie the ee - His 

lajesty’s ice 
Postage being Mixed 8.4 
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x POSTAL OVERSEER— “ay BTEOF 

ha See “Overseer थे 55 POSTMASTER(S)— #ल॥/ 
Sn re ern ee 

xtra~ rimental Sul जाप a0 

POSTAL PEON(S)— - 4 Bah in the - Punjab and 

= Question’ re provision of extra — for North-West. Frontier circle. 336- 

leave arrangements. 86]-63. 

POSTAL RATE(S)~ 

Question re — for Inland letters and 
« _posteards in certain countries.  863- 

64. Removal and -tranafes’ iof orderly 
peons by the —, Delhi, अ8. 

POSTAL SIGNALLER(S)— 
4 = POSTMAST. ERAL— 

See ‘Signaller{s}’’. esas sic oe ARG 

POSTAL STAFF— ed arrangement as —, Patna. 

Q for Representations held up for claims of 
the — and Railway Mail Service old scales of pay by  the,, —, 
Staff. Bombay. 3350. 

See also under “‘Staff’'. 779. 
POSTMEN AND LOWER GRADE 

POSTAL STOCK DEPOT(S)— BERR BNI 
॥एंकनाभ:म Led 4845 तेवर प Be on er oe 

POSTAL SUPERINTENDENT POSTS AND © TELEGRAPHS DE- 
“Superintendent(s)”. ' PARTMENT © सा 

Pons et eee a wid Question re— 
POSTCARD(S)— ५ Amalgamation of two grades’ in the 

Question re— * superior traffic service of the —. 
Advisability of increasing the size 

of embossed 824. Boy peons, office and delivery peons 
Postal rates for Inland’ letters and of the — 3300. 
sea in certain countries. 863-64, Committees formed’ for the ~ —. 
Reiusal by the Post Office to deliver 3382. 

a — containing Mr Gandhi's Delegation of powers in the —. 
picture. 95-6. 82-83. 

80.५ ES नकद pine ०० the cee ease 

POSTING ४ [५ division new “secon o 
clerical cadres the eset 

i Se ae हज “बा 24. : का 
आग आर जा पर 2 ! Grant of higher initial rates of pay 

) ‘ and __ intermediate 

POSTMAN(MEN)— के हल आर =; 2656. कक (7 

utta, 2850, the G regula 
.. Fixation. of the length beats) of a acute ees ting «लेक 

iz. मेक, tracts, ..5850. officers of the — ir the Hin D Dis- - on- 7 pointment of — in Calcutta tricts. 2879 
२४5४ Lower Division Posts. 2829. Levy of ‘water charges’ from ‘the in- 

7827४ thes umber, of. — feriot servants of the — in Delhi 
aD: 2882-85. 

‘Orders: in romotions of 
, grade staff. 

©) ‘Provision “of extra — for leave ar- 
ao 486 65: 

Village Post “Offices idea delivery 
and 

on Anglo-Indians » 505-06. 
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POSTS AND TELEGRAPHS  DE- 
PARTMENT—contd- 

Question re—contd. 

ation of Muslims in the 

“of the interests of 

for training telegraph 
signallers maintained by the —. 

Seasonal assistant mistries in the 
—. 3324. 

POSTS AND TELEGRAPHS 
ORATE— 

Question re— 
Classification of duties of assistants ; cen Sie = 9 
Dadling ० न] aud antat 
oon of staff one Ps 

DIREC 

aah ap 

‘Posts and 

Duties of assistants and clerks in a 

Duties of superintendents in ‘the —. 
2739. 

Grant of extensions to some of thé 
कण its! in the /--.€ ipe' 

Preponderance of Hindus in’ Postal 
Circles and the —.  3i67. 

2.2 5 पलक बह in the cad of 
ints in the —. 2737. 

POTATO(ES)— 
Question re adv effec: ‘ot 

port, of (गदर ४ 
ous production. 479 80, 

POTHAN JOSEPH, MR.— 
estion, 7é appointment of — +- 

tra Bel ली ene at-the Delhi 
ie 

POWER(S)— 
“Question re— 

Abuses of — in regard to 

the im 
dnligen 

appeals 
from Railway servants on the East 

+ Indian Railway. — 
Delegation of 

the East 
ent oF 

Railway. to his 
dSne 2 

the, East Indian 
कर का कर of discharge by 

fon. State 

gop Balen, 288. 

POWER(8)—contd. "| ‘ 
Question re—contd. : no 

R ions made by Membe: 
of Central Legislatures regarding 
serious abuse of — by adminis- , 
trative. officers on railways. श्र 

Restriction of the — of Superinten- 
dents of Post Offices in certain 
matters. 

PRATAP): > - 

Question re East Indian Railway ad- 
vertisements in the Aj and — news- 
paper. 

PRAYER(8)— 
Question re Home Departni Civent 

lax ve.the Friday -— 705. 

PREFERENCE— 
Question re of a to ‘Indian 

Coffee. ॥: 
ey Ta Te TRUS 

PREFERENTIAL TREATMENT— 

Question re — shown to a European 
Firm 30 the matter (of ‘testing - of 
paints. 2834-35. 

PREM MAHA VIDYALAYA— 
Question re ban on — of Brindaban- i | 

PRESERVATION — / 
Question re colléction and - of anci- - 

~ Indian manuscripts 04-42. 

BEB IG ८४ 
PRESIDENT, MR. HONOUR- 
ABLE SIR ABDU. HIM)— 

Expressions of regret on the deaths 
of Khan Bahadur Mian Sir Fazli 
Hussain, Sir M. 
and Mr. W, 8, Lam 

Expunction by — of 

242. 
Remarks by — ‘that as regards ques 

१६. 40988 on im) aati matters of policy 
whieh are the geen 

oeeement 
tire position. 
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2: PRESIDENT, MR. (THE HONOUR 
LE SIR ABDUR RAHIM)—contd 

Remarks by — that where the answer 
to a question consists only of a state 

it containing feu 
reat should not 

of that cha: 
be unstarred. 2762 

PRESS(ES)— 

‘ Question re— 

> Binders in the East Indian Railway 
—. 2608-09. 

Committee to enquire into the 
grievances of the East Indiar 
Railway — ‘staff, 

Committee to enquire ito the work 
ing of the Governm re of India 
— and State Railwa; 26 

2 Concession: “3 telegraph rates allow: 
4 » ed to Railways, — and . Indian 
पक. 5. oStates. 

Dispos#l of’ petitions inthe East 
Indian, Railway —. . 

Industrial employees of the Railway 
PT sgt 3 rite 

of new. scales of pay 
in ‘the amalgamated ay — 
at Caleutta. 

Leave rules for the’ industrial ‘ent 
ployees of ४५8 Railway _— , at 
Caleutta 2 . 

Memorials from the rial em- 
ees of the Gove! of 

Tn dia —, Calentta. 06 
Non-proyision of old scales of pay 

for retrenched employees of the 
East Indian Railway —. - 2607. 

Payment for holidays to the em- 
Soy ees of the East Indian Rail- 
way —. 

Persons suspended in the East In 

vo» Promotions .of, demoted 
जी .in-the, Railway — at... Calcutta. 

262-3. 
a ion of the Railway — Work 

ers’ Union, Calcutta. 264. 
Reduetion of the salaries of the 

» supervising, staff. and of the. work: 
evs of the East Indian | Railway 
nee POL) 

i ‘Atoupare- a increments of: the bind 
the East» Indian 

= dia 

PRESS GALLERY. PASS(ES}— «- 
See ‘Pass(es)”’. 

PRICE(S)—_ 
Question re— 

Fixation of the '— of Government 
867-68. 

Reduction 
materials in bar sections in the 
Madras market by the Tata Iron 
and Steel Company, ted. 
2958. 

Sir Montague Wetb’s Book on the 
tradé dépression and fall in’ — in 
India: °7782-83. 

PRINCE(S}— 

Question re draft of the Instrument. 
of Accession of Indian —, 79-85. 

PRINCIPAL(S)— 
कै re— 

Filling»ttp of the of — Indian 
School of Mines’ Dhanbad 583. 

Qualifications of the. — .. of 
gees School of Mines. 36i- 

PRINTING— 
Motion for adjournment re prohibition 

of the — of ures of — Mahatma 
Gandhi and 0 ete., on cards anc 
eovers.. 364. 

PRINTING— 
Question re employment of the — 

juperintendent as~ the taker of 
the head office. buildings of — the 
East Indian Railway. 0I9. 

PRINTING WORKS— 
-Question. re memorandum issued every” 

month by the. Educational —,. 
Lahore. _349-92. ‘ 

Cae 

ee 
Bringing back of — tan aig ling to 

stay in the Cellular Jai 
ing others to work a 
Jail. 000. 

Raid — in the 
3069. 

Classification of European —. 906- 

Classification’ of “political 
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PRISONER(S)—contd.) 60> tn 

Question re—contd. 

Classification of —. 906. 
Condition of health of political — 

in the Cellular Jail in the Anda- 
3063: mans. 

Condition of health of State  — 
Bhupendra Kishore Rakshit _ Ro; 
detained in the Bareilly Central 
Jail. 3353-54, 

Condition of — in the Cellular Jail 

instars with — in the Cellular 
Ji x 

Male and female — in the. convict 
settlement in the Andamans. 985. 

Newspapers supplied to — in the 
Cellular Jail. 998. 

.. “Object in. transportin, a terrors ~ 

‘Ont-door genni allowed to in 
the Cellular Jail. 997. 

Political — confined in the Celhilar 
Jail in the Andam: 836-4) 

— confined in the Cellular “Jail. 
996-97. 

‘Refugees and ‘State — in Bihar’ and 
Orissa, 289-अ 

Release of certain classes of — on 
the oceasion of the coronation of 
His Majesty tie King  Emperét 

> et ; 
Reptesentations® made 

the Cellular Jail 
Rules for classification of political 

276-77. 

‘the — of 
90. 

PRIVATE SECRETARY— .... ; 

“Question ‘re post-ef the — to ~ the 
~~ Finance Member. 295i. 

PRIVILEGE(S} 
Question re— 
Amendment of rules and. standing 

orders: in respect of of the 
Legislative Assembly. 82-33. 

— enjoyed by the inhabitants of 
Borpathar Mouza: in 

Rights and — of the _non-gazetted 
railway staff, , 3338. 

PRIVILEGE TICKET ORDER(S)— 
Question re penalties for irr Y use, 

of — an on. ihways. 

PROBLEM(S|—" 
Question se— 2d} का P| 

का wistbe, Winceeten Tims publi in the Hindustan Times 
at हर अक unemployment problem. 

Article entitled “Road fe 
published in the Statesman: 93). 

PROBLEM(S)~<ontd. | 
Question re-—contd. 

Investigation into the ition —. 

— affecting Indians in Malaya. 
85. श 

Unemployment —. 929-3i. 

PROCEEDINGS— 

Motion re expunction of certain pas- 
sages from the — of the . Legisla- 
tive Assembly, . 

PRODUCT(S)— 

Question ve exhibition of Indian — in 
the Third Annual Exhibition of 
Mombasa, 336-37. 

PROGRAMME(S)—, 
Question re 
Appointment of a Director for 

village — at<the Delhi °-Broad- 
3330-3I. 

F ve 22272 broad 663- ive-year — of casting. 
65, 762. 

— issued by the Delhi Broadcasting 
Station and) securing of the ser- 
vices. of Sikhs. 399-3200. 

PROHIBITION 

Motion for “Adjournment re — of the 
assembling of five or mote persons 
within a radius of two miles of cer: 

9 tain cotton’ mills at Cawny 862. 
uestion re — of persons enter- 
ing British Mdia. - 359. 

PROMOTION(S)— 
Question re— 

Dividend declared by the» Rohil- 
kund and Kumaon er and 
stoppage of — in the T De- 
partment. 5769. 

Todian commissioned ‘officers i} the 

/) )‘owith the Commissioners In- 
comeé-tax in the matter of ap- 

isk o—vand i 
2848. 

Orders in regard to = ys oe 
and other iene grade af, उठ. 

Procedure iri the matter of — ob- 
served inthe Howrah Divison of 

etc., on the Great In- chargemen. 
dian’ Peninsula. Railway... 7. - 
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ee A ae ee) 

Question re—contd. r zi 

— from subordinal 
raed er made'on the North 

— in the mee Tndian Railway 
Press. 2609. 

— of clerical staff to the Posts of 
Transportation Inspectors and 
lower gazetted officers... 3062. 

—_of demoted employees in the 
Railway Press at Calcutta. 2622. 

— of employees in the Howrah Divi 
sion of the East» Indian Railway. 

—-of guards on the North Western 
Railway. 385. 

—_of non- staff in certain gazetted a 
oe of the East Indian 

B 89. 36.) / 
— of non-Muslims as “Assistant 
Wiremen in the Karachi Division 
of the North Western Railway. 
2645-46. 

— of relatives of gazetted officers 
on the East Indian Railway. 7057- 
38. 

— of storemen of the Indian Army 
it 

Storekeepers. 
—) of Sub: 
Indian “Heptnent. ii 

4 = of third: division clerks in the 
es Government of India Offices, 88- 

89. 
— on the Bast Indian’ ‘Railway. 

4037. 32. 
— to the post of Sub-Heads in the 

Clearing 70 pra Accounts Office. 

— to the rank of a‘ Jamadar or 
Subedar “in Indianised units. 
3305. 

NRacial discrimination in the matter 
ई — in the Howrah Division! of 

the East Indian Railway... 3342- 
43. 

~ Racial discrimination in the matter 
<> of Office. Superintendents on 

the North Western Railway. 
33i6,. 

Rules for the 2८ हलक ti 
ing of clert staff .and the 
avenues for their — on the East 

‘ox Indian) Railway. 020. 
and — of guards in, the 

_ Dinapore. Division of the East 
Indian Railway. 92-93. 

3 »/ Selection and. — of guards the 
East Indian- Railway, . 2630 3. 

PROPAGANDA— + 
Question re— 

Be ee a — abroad. 749-0. 
= Moilip jon through the thi Broadcasting ‘Station, 767. 
— made by the Royal Consul Gen: 

eral for nade through the Post 
Offi ee ITs i 

PROPERTY(IES)— 
Question re— 

Assessment of annual valiie of — in 
_ the. Nasirabad Cantonment. 73. 
Loss of life or — of Indians in 

byssinia. 247. 
Maintenance allowance. forthe. in- 

heritants of the — under the 
Court of Wards management® in 
Delhi. 3328. 

PROPERTY TAX— 

“See “Tax(es)”. 

PROSCRIBED BOOKS— ४ 
See “Book(s)"..°> * 

PROSCRIBED LITERATURE— 
See ‘Literature’ © 

PROSTITUTE(S)— 
Question re prosecution. of _~- in 
Ajmer. 

PROTECTION(S)— 
Motion for: Adjournment re— 

— of female’ passengers travelling 
ae compatiments ‘of trains. 

Refusal of the’ British Delegation 
an Ponies Ababa ee — to the 
n Bs Aber Sie! 

Question a ड़ 
Action taken on the resolution ‘ve 
= tO — industries, 904. 

into the working of the मे brs z policy, o: 

— to Indian cocoanuts. 462-63. 
—_to the cocoanut industry. 2575-_ 
| 076,» 2579-80. 

Reduet Din oe — duty on cotton. 
and piece-goods of British mann 
facture. 485. Byrozs 

Refusal of bee diets Legation, do ५ 
give -—.to the Indians 
Ababa. 340. Heth 
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प्र PROTECTIVE DUTY(IES)— 

See “‘Duty(ies)”’. 

PROTECTED. MONUMENT (S)— 
See ‘“Monument(s)"’. 

PROTECTIVE POLICY— 

Question ve views of the Finance 

Member on industxialisation by a 
27-29. 

PROTOCOL(S)— i 
4" Indo-Japanese “C 

and +5: 420-2t, 

PROVINCE(S)}—** 

Neineyer 
‘borrowing arrangements, oS — 

56. 877 5 8३५; 
“Determination of methods of voting 

in the —. 3453. 
*Reernitment of officers from the — 

in the Government of India See- 
retariat. 473-75. 

System of enrolling the electorate 
for the foe’ elections in 
the. i 

Varying excise rules and regulations 
in the eee 

Statement laid on table. re ~ 
ments from sugar excise Gee 
sugar manufacturing —. ]7-2. 

“PROVINCIAL AUTONOMY— 
Question re— पर 

sty to State. and Political 
prisoners the the fe a the inaugs 
rat arn, BAL... 

‘Article en’ 4S sang. . the 
Centr : published, in the Hindu. 
236. 

TPROVINCIAL CONGRESS COM- 
MITTEE(S)— 

Sée" “Congress ‘Committee(s)"* 

PROVINCIAL ELECTION(S)— 
See “Blection(s)’’. 

“PROVINCIAL FOREST SERVICE— 
Question ze discharge of — Officers 
i the Punjab Government on, com: 
pensation, pension, 3296-97. 

“PROVINCIAL GOVERNMENT (S)— 
Question re i la tion ०6 control of 

broadcasting Indian States and 

PROVINCIAL LEGISLATURE 90% 
Question re dates for the election to 

the —. 85. 
See also under, “Legislature”. 

PROVINCIAL BLECTION(S)— 
Question re— 

Carididates: for-\— with | previous 
= convieti 3294. 
Fixation.of dates: for polling-in the 

3. 3200-02. 
Strict) *meutiality-on' the part of 

Local Governments in respect of 
= 365-75. 

System of voting’ at the coming — 
by means of coloured boxes with 
or without symbols,» 557. 

PROVINCIAL EXOISE  REGULA- 
TION(S)— ५ 

PROVINCIAL GOVERNMENTS— 

Demand for Excess Grant in ;respect 
a -ayments de a pe कक 

- dministration. enc} al 
jects”. 3258. é 

See also. under, ‘‘Government(s)”. 
TF é é अप -ARTERS— shot? 

PROVINCIAL HEADQUART 

Motion for adjournment re shifting of 
the -- from’ Cuttack. 490, 

PROVENGIAL 2) LEGISLATIVE 
387 

See; “Legislative: Council(s)’ 

PROVINCIAL LEGISLATURE— 
Motion for ad ee re election 

of the — im Bihar. 373-79 
Question 76 fixation. of time for elec. 

65-66. tion to the: —. 
See also under “Legislature 7:४४ 

एस 5 हे. 
Motion “for adjournment ‘re restrictions 

y the United Provinces 
"ment on. the! of” ‘the 
हि sat Tow Ww. 244.46. 

toe 

“Delay in the ae of Government 
ee Tndia ‘publications ‘to the’ —. 

Facilities for ‘the 
the East In 

a 
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PUBLIC ACCOUNTS COMMITTEE— PUBLIC WORKS— 

Presentation of the Re न ines ‘ estion re— 
Public. Accounts fron के ‘ie. ae soonecticn 
2427. panel Bois the abet of unemployment. 

. Reports of the — (Consideration post ee 265: हे क 
। poned) of public works, . 225-26. 

PUBLIC HEALTH = 
Demand for Excess Grant.” 35260 PUBLIC WORKS '‘DEPARTMEN L 

। Question re representation of Muslims 
PUBLIC LOAN(8)}— in the Central 29-35. 

it See “Loan(s)’’. नि 
हे PUBLICATION (8)-- 

ee. 3)”, Question re— 4 
Delay ii the supply of Government 

PUBLIC SERVANT(S}= / )))i/ (0 of India — to the public. 2747 49 
Resolution re interference from.— jin 

the ensuing election. 840-4, 292 
2223, '2233-36, 2668-2700. 

Sée “Service(s)” 

PUBLIC SERVICE COMMISSION— 

Question re— 

ह 

_ PUBLIC SERVICE(S)— 

E 

Fees charged by the — for compe: 

for = ‘Examinations. 
Refund of fees of -applicants not 

ad: 

tion of the —. P00 
Rules regarding the selection. of ap- 

plicants for admission. to 
my examinations. 3309. 

हे ag f candidates by. the — 
ission to examination for 

certain services. 3354-55. 
Selection of candidates, by. the — 

for certain ,examinat 
a the — 

$ 5 he ba and = Ac- 

$05.00, S527. 
Summoning of candidates for viva 
ps examination by the 3067 

PUBLIC SUBSCRIPTION(8)— 
See ““-Subsoription(s)’ : 

tht 

PUBLIC WORKER(S)—" 
Motions for Adjournment: 
Ae and detentions of — in the 

Arrests 6f — im the ...North West 
=a Frontier Province. 605. 
_ है Susetton re histories: of — of Delhi. 

Peete nd Director General of 
“Avehrology. 68-69. 

Fixation of the prices | of! Govern- 
ment — 867-68. 

Nomenclature used in )Government 
— in reference to Indian langu- 

fee H (859-6l. , 
— of th 

PUNCHING MACHINE— 
Question 76 installation of a time — 

the Railway Board Office. उा45 

PUNCHKUIN ROAD— 
Question re provision of latrines in 

je peons’ quarters at = —, Ne 

PUNISHMENT(S)— 

estion re — ‘inflicted under section 
Ti-H of the Indian Railways Act. 
2844-45. 

PUNJAB nae Aey 

Motions for ae journment re— 
Arrésts and detentions ‘of public 
workers in the —. 603-04. 

Externment of Mr. M. R. Massani 
from the —. 606; 695: (age 

Failure of the लंड अर of India 
to secure a i ae ‘the 
Se "yesonmended 0 tl ssem™m. 
“bly. 8773. ० t 
Order served on Khan Abdul Ghaffar 
Khan not to enter the © North- 
West Frontier Province and the 
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PUNJAB—contd. — 4440 
Question re— 

ved candidates of éach com- 
i ii examined and 

successful in the Punjab. and 
Noftth-West Frontier Postal Cir- 

~ op General of Police, — to 
he number of passengers in motor 
buses. 624. 5 vee 

Insanitary condition of t 
aie पका पद लीला छा the 

Howrah Express for a. through 
- journey to the ---  स्487. 

ऋ# *)Reservation of a: Percentage for the 
at Muslims and other minorities in 

ore BL65+66. 
och naibat ie : 

PUNJAB 3४७ NORTH-WESr 
FRONTIER CIRCLE— 
Question ré— >: 

Allowatices “of camp clerks m_ the 

Extra- [ele See Sub-P 
and Branch Postmasters in the 

Transfers of certain clerks in. the 
—. 3362-63. 

Wik aad 
PUNJAB. CIRCLE— 

Question re transfer postal . clerks 
who suffered in the Quetta eartir. 

quake to the —. 36. 

PUNJAB EXCISE, ACT— 
See “Act(s)" ; 

PUNJAB GOVERNMENT— 
Question re— 

Discharge of Provincial Forest ‘Ser- 
~ vite Officers. by the — on compen- 

sation» pension. 3296-97. 
Enforcement of Government of India 

Act. X of 858 in portion of the 
Delhi District which was ander 

PUNJAB MAUAS —— 08 
Question. | ere 

+ Attachmeut rot.athird class bogie 
for seryauts to the East ., indian 

shy tRailway) 207-7... 
idea toajun the — on the Jaunpur 

‘ पर कप Section - ० the 
East Indian Railway, 623-24 

PURCHASE— 5. 7 

Question 76  -- of stores by inviting 
tenders by the Indian Stores De 

partment. 2359-3 

PUSA— है 
Question re provision of a bridge over 
the. river Saidpur .Ghat 
near 3054. 

Ra SALA 
कल lat] 

Q ng 
QUALIFICATION(S}=7 248 9879 

Question re" डर 

गा आन .as High 
Commissioner for India in Lon- 
don, 239-4I. -. Pa 

-— of Assistant Surgeons.on State 
Railways. 3052. 

Special, —- of Pita imeyer 
for conducting x 
Enquiry in India 

QUARTER(S)— 
Question: re—- १३४3 

जज Alldtment of ih ‘the Moradabad 
Division’ of the East Indian Rail- 
Way. | 3336-37. 

~~ Allotment of’ néay Gol हैं 
New Delhi, ६४० fi 

maligo rden 
ruction of — for the 

anpur 

Contract for” buil he Postal 
Superintendent’s and Overseer’s — 
at Muzaffarpur. 2067. 

Demolition of the superior staff — 
in the Dicky Bazar in Saharanpyr 

mount 2084-86. 
न" Electrification «of for ~ Railway 

subordinates. * 336. 
Grant of free — or rent in lieu to 

the ticket collectors on the East 
Indtan S58: 

Non-provision . at Aishbagh 
= and Mailani for 

the members of the Traffic and 
‘Loco. Department. 

Provision of latrines in the peons 
kuin Road, New Delhi 

— for the staff-of the. Saharanpur 
70 * Reméunt Depot. 2087-88. 

d Racial discrimmation in ‘the  allot- me 
i _ment of — in the Howvah, Division 

॥ of the East Indian Railway. 3342. 

Allotmeiit of Railway — at ‘Simla. % 
3055. 

e
r
e
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QUARTER(S)—contd. 
Question re—contd. D > 

Racial discrimination in “allot- 
railway staff. 2597- 

entitled. to. rent-free 

Rent-free.— for Indian railway 
staff. 

*QUESTION(S)— 

Expunction: of certain passages in a’ — 
Bes iy Kabeer-ud-Din Ahmed. 

Question ॥6 लता and answer in the 
House of Commons on'the 7th June, 
regarding revision of. the Ottawa 
Trade Agreement. 338-9. 

QUETTA— 
Question re— 

Breaches on the — Division of the 
North Western Railway. 2908. 

Defalcations. discovered at.— Grass 
Farm. 03. 

— ३6: ic the re-building of —. 

Transfer of postal clerks. who 
suffered in the — earth to 
the Punjab Circle. 2535: 

QUININE— 

Question re— 

Price of production of —. -207. 
Production and distribution of 

the provinces. 2479-80. 
Production of in India,  205-7 

2586-87. 
Bale of —-in Bngland- and other 

countries, 

ae 
RACIAL DISCRIMINATION— 

Question re— E 

Article entitled ‘British Colonial 
Pelicy and —’ published in the 
Hindu re arding Kenya High. 
lands. : 

——inethe allotreent of quarters in 
the Heéwrah Division of the East 
‘Tndian way. 

— in the-allobrvent’ of quarters to 
railway ‘Staff, 2597-99. 

— in the Howrah Division of the 
e East Indian Railway in tao 
“matter” of pl ig certain staf 
‘under euspénsion. 020-24 

— im the matter of of 
. Office “Superintendents the 

North Western Railway. 336. 

RACIAL DISCRIMINATION contd. 

Question re—contd. 

— in the matter of promotions in the 
pee ee) Division ‘of the 

ait 

— in 3 Mothasical pore 
5 oof > the a ay. 

2642. i 

RACIALISM IN EAST AFRICA— 
Question 7é ‘article Entitled “—" pub- 

lished in the Hindu, 594-92. 

RADIO— 
Question re change of the nam bay. 

India Broadcasting Service” to “All 
India — Service’. 850. 

RADIO SERVICE— 

Question 7. broadcasting .on short 
waves and travelling —, 899-900. 

ne ee ee 

RADIO SET(S)}— 7 © fs 
Question re— न 
phe अंक realised on foreign 

Manufacture of clieap —.. 56-7. 
Manufacture of cheaps— in India. 

900. 
Provisions of — in villages. 788- 

89. 

RADIO. STUDIO(S)— 
Questicn re housing of —. 90l. 

(§)— 
Quéstion re persons convicted in 

connection with the — on the Benda 
villag: 

RAIL MOTOR(S)= 
Question re — run from Simla to 
Kalka or. 20th August, 936. 
3373-74. 

RAIL-ROAD— 
Question re—__ ६3. 

Article written ऐप - Mr. Hawkes, 
Chief Commercial ? 
North Western Railway, on — 
Competition. 

Letter entitled —‘‘Railway | 
and — Competition” published in 
the Hindu. 493-95, 

— compétition. 366-67, 
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RAILWAY (S)— - > 

Assam Bengal— 
Question re— __ 

Appointment of Assamese jin the 
superior service of the —. 33l4- 

Arrangement for water for guards 
of the —. 22, 

Latrines for third and_ intermediate 
cys passengers on the —. 2620- 

Muslim Medical Officers. and 
Ps etc., on the -, 478. 

Railway collision between Tinsukia 
7 uumding District on the —. 

4, 
Bengal and North Western— 

Bihari employees in the superior ser- 
vice of the —. 

Enquiry into the grievances of the 
employees of the —. 2858-63. 

Goods wagons of the —. 940-iL. 
Grievances Para mst the —. 
Grievances of the travelling public 

against the 2065-66. 
Grievances of the Travelling Pub- 

hie ae ae = the staff ve, passes, etc., 0 on 
the —, 2855-58. 

of a 
number of Hamals on the —. 
2865. 

Railway servants and passengers 
killed in the accident at Segauli, 

3053-54. 
Schools for the education of the 

irls o! and ee Anglo 
Fria ae 7०९५ inte by 

State control of the —. 42, 
2555. 

State control of the — and Rohil- 
kund and Kumaon Railways. 
925-26, 

State control..of the — and the 
Madras and Southern . Mahratta 
Railway. 80-8l 

System of Railway Raid for de- 
tecting ticketless passengers. on 
the 

re 
Allegations” against ae certain em- 

RAILWAY(S)—contd, 
Bengal Nagpur—contdl. 

Question re—contd. 

Alleged throwing out fiom a mov 
ing train of an Oriya Boy by » 
Travelling Ticket Collector of the- 

Dismissal of certain Oe ‘ee at 
5 Waltair by the 769" 
trike in the — Workstivps ai 
Kharagpur: 520-2i. ५3 

Bihar Bukhtiarpur Light— 
Question re navdbbips experienced 

by pilgrims at Rajgir fair om 
account of suspension of 
Train’ Service: ॥75-77, ; 

Bombay, Baroda and Central India— 
Question re— 
Action taken on the Resolution re 

State Management of the Madras 
Ko Southern Mahratta “and —. 
903. FF ae 

Employment of Muslims ants the 
superior services of the 

Old coaching and goods _ carriages 
and wagons on the —. 3064-65. 

Recruitment in’ superior grades of 

wie 32 पका officers in th» 
oe riage Department, 

Caleutta Chord— ee th 
ion ré surplus materials of the 
904-05. 

East Indian— 

‘Abolition of posts of inspectors im 
rE ee Gastbee i ue276. 

ft shed 
at Phulwari Sharif Station on the 

Absence of sheds on the platforms 
of the Balamau Junction and 
Spee Station on the —, 

Abuses of power in regard’ to 
appeals from — servants om the 

Acceptance of Baptism and Uni- 
versity Certificates in support of 
| ications. pense in_ ages 

Acting allowances’ of the e¢x-Com- 
pany staff. of the —. 8-82. 

Allotment of quarters in the 
Morada jivision of the — 

} 

+ 

e
v
 

’ 

7
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E RAILWAY(S)—contd 
East’ Indian—contd. 

Appeals ders of Divi- 
i ८४ “हे Superintendents on the -- 

Appeals, memorials, or petitions sub- 
mitted to the Governor General in 
Council by the staff in the 
Allahabad ‘Division, —. 2764. 

Application of State Railway Leave 
Rules to teachers in ‘certain — 
Schools. 
ppointment, discharge and dis- 
irs of staff in the — Schools. 

Appointment of apprentices on the 
682-83. 

we Appointment of Mr. Heseltine as 
Officer on Special Duty on the —. 
2772-73. 

Arrangement for melas at Hardwar. 
Garhmuktesar and Roorkee on the 
—. 2840 

Arrangement for the supply of 
drinking water to passengers on 
the —. 328. 

Attachment of a third class bogies 
for servants to the — Punjap 
Mail. 674-73. 

Avenues of economy on the —. 
05-I' tae 

Binders in the — 
Boards ing fal 

of trains 

jee by first and second 
828 

Certain improvements: on the —, 
Eastern Bengal «and © North 
Western. Railways. 

Checking of the work of Station 
7 by a Traffic Inspector on 
the — 

Classification of मुह रस anes 
supervising staff of the a 

4 nical Di = ent, —. 682-82. 
Commercial ad Transportation De- 

partments of the —. 
Committee to enquire into the grie- 

* ___ vances of the — Press staff, 262. 
Congestion in the office of the Chief 

Manager, —. 2637. 
है 2222“ शोक allowances of Travell- 

हे 7 Inspectors, ete., on the 

‘ounting of period spent in certain 
. capacities towards seniority bs the 

कर: Chief Accounts Officer, 38. 

East Indian—vontd, 

Question re—contd. 

Creation of two posts after the 
surrender of the post of transport- 
ation inspector, commercial, —. 

- 2765-66 
at in-pay or special on the —. 
4-42. a 

Delegation of powers by the Agent 
othe — to his subordinate. 465. 
ignation of ticket chec! on the 

329 
Difference in the nature of duties of 

certain staff on the —. i 
Disposal of appeals from Railway 
- ibs on’ the —. 8 है 
pes of petitions in the — Press. 

बह a eeaee in ee Aj and 
‘ratap newspapers. 

Electric charges ised from 
Indian refreshment rooms on the 
—. 676- 

Employees discharged from the — 
on account of defective eye-sight. 
2594-95. 

Employment of the Printing Super- 
intendent as the caretaker of the 
head office building of the — 
409. 

Enhancement of the pay of the 
to 

cases of claims preferred. against 
the —.  00. eae 

EB f 
‘Technical School. 683-86. 

of the — A its De- 
partment from the operation of 
certain instructions, 037. 

Extension of a building to house the 
Personnel Section of the Agent’ 
Office, — 

Facilities for the travelling public 
on the —. 3525. 

Facilities’ given to the staff to sit 
for the Goods Accounts Examin- 
ation on the —. कया, 

Filling up of vacancies on the — 
without the medium of Selec- 
tion Boards, 00. 

Gazetted a the four = 
masters of — Indian ig! 
Schools. 

acting allowance to the 
of the — taken over by 
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RAILWAY(S)—contd.™ 

East Indian—contd.* 

Question re—contd. के 

., Grant of Leans to the, employees by 
=, Co-operative: Societ; 

2972-75. रे 
Grievances of the old.— staff on) the 

elhi- Umbala-Kalka section 
pices, under. the North Western 

ailway Administration, «37-38. 
Bardney nation onthe — 84. 
eee Magistrates on) the —. 

9. 
Idea. to: run the. Punjab. Mails on the 

Jaunpur-Sultanpur-Lucknow... 'Sec- 
tion of the ree न न् 

Inconvenience.. | ha ९856: ree aes 
y bet Buxar- and 

= Baliway Station on the —. 

Inconvenience felt by intermediate 
and third class. through. passen- 
gers on the —. 

inconvenience , suffered by. third 
class. passengers on. the,—. 454. 

Increase in the price of the —- Time 
27. 

Inebgibility..of - certain staff to 
officiate as accountants: on the —. 

eo ae of .latrines..in_ third 
compartments: the 

.«) Intermediate class fare.on the —. 

Irregularities. in. charging salarics of ities. in. [७३ 3] 
the subordinates mr tee —» 60. 

Leave'on average 
filness for teachers... in. the — 

Losses 5 edb 

RAILWAY(S)—contd. 

East Indian—contd. 

Question re—contd, 

Old — Leave Rules forthe staff em- 
ployed in the — Schools) "448. 

Option in the matter of seales. of 
seniority listiin the 

Moradabad | Division | ofethe —. 
3333-34, aC badadaita 

Pay and. allowances + Travelling 
t Inspectors.on the —. 277- 

Percentage. of Bihari 
Muslims ,in. the 

Permanent travelling allowdnée for 
Travelling. "Ticket Examiners. of 
the —. 90.0. 

Persons ‘suspended: in the: Press 

Posts of 

Hindus and 

Special 
F the ४767. 

Tnvestigating 
Inspectors’. ee : 

Posts. uf. Anspectors 
sanctioned by the =.0°67, — 2636+ 
iT ve? 

Powers of Divisional. Superinten- 
dents ‘on the —. 67. 

Price of erated water -on the —. 
2969. 

Procedure i regafd ‘to the ¢onven: 
ing ..of . selection boards on the 
Howrah Division of the —: 83, 

Procedure in the matter of prom 
न tions, observed: "पा the ~ Howrah 

Division of the +. 47. 

employee on-the —. 
a of employees: im the 

५ Divisiow oi the —. 42- 
45, 

Pron:otions eae, 
Promotions 

staff in cevtain Departments of the 
36. 

Promotions” of the relatives of 
gazetted officers on the —. 037- 
3B. M 

3३९: 2 wi 
through fraud or negilgence on the 

028-29. 

sadhus, fakirs 038-39: 
रे) 74 कलम रद of ei दि 

and. beggars ing . without 
ते ovtickels on the —. 89. 

Non-provision of old. seales.of pay 
for employees of. ofthe — 

Ptomstio on the —. 03]-32. ¢ 
onl el cooks to drivers on the 

Purchas> of new fittings _ 
ter noter ‘trollies by “ Moir 8. 

bagi 3. नल - the sce 
ment of quarters in t Howral 
Division of the 3342. 

Racial discrimination in the Howrah 
Division of the — in the matter 

-of placing certain staff under’ sus- 

inatter 
owrah 

$ dal जा 2009 tha 
nical Department »f the —. 2642. 
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RAILWAY (S)—contd, AW ATA 

East Indian—contd. , . .. See 
Question re—contd. ... 

५ ment rooms on. the 
Reduction . in the cmoluments and 

number of certain officers gn the 
—._ 277. 

Reduction in the grant-in-aid of tha 
<= Anglo-Vernacular High School, 
Tundla, 98, 

Reduction of the » salaries of the 
supervising ‘staff and of the work 
ers of the — Press: 

* "5 Feeruil fatot 
Station Masters. and’ Assistant 
Station Masters on the —. 2770- 

bow / “आल । 
बिल charged by the — for refresh- 

ment rooms. 77. 
Rent of Indian refreshment rooms 

on the —., l677-7 
Re-organisation..of_ establishment 
work on the. 007-08. 

of the committee _ that 
yisited a certain schooi on the —. 
3i82. 

‘Report »of. the Misra Committee on 
the position and salary of . travel- 
ling’ ticket examiners on the —. 
2772, 

Reservation of . intermediate. _ and 
third class seats on the —.  448: 

Revision of: ‘the Free Pass Rules on 
684. 

‘Rules for charging rents from. the 
employees on the == 30. 

Bules' for the recruifypent.. and 
training. of clerical: staff and the 
avenues for their promotion on the 
RS ee 2 th 

 — preventing the em. 
ent -of staff eee frem 

tbe ive vision to certain posts 
3022. - 

९ Rulesvon the — re alternate routes 
for through travelling and break 
of journey.’ G74, 827-28, 

Scale! of pay- applicable. to. the: staff 
) recruited by the — between ‘Ist 

July, 7925, and ist -November 

in force on the — on 
403. न 
revised with effect 

ee | 928, on 

ion end promiation of guards 
in the Dinapore’ Division of the 

Selection em of guards on 

| RAILWAY(S)—contd. 
East’ Indian—concld. ‘ 
Question re—contd. } 

Seniority. of — and Old Oudh and 
my Railway -Siaff. 82. 

of an pena sé tation and 
t the OL 

Signal ture of passengers. on 
tickets cosy —. 6%. 

Staff each «scale of -pay: as 
pile for the year. 4956-ठ7 by 

ie —. 

Staff on the — employed or posts 
other than. those ag ainst. which 
their pay is. charge: 276-62. 

in the 
Moradabad Division, —. 82. 

Stopp: of increments. of ..the 
binding. staff of the —. Press. 

Stoppage of the teaching of Sanskrit 
and . Persian. in the —, Anglo- 
Vernacular High School, Tundla- 
98-99. 

Successful ez-apprentice. Mechanics 
of the — Technical School, . 74. 

Tank-wagons. constructed by, the — 
2969-70. 

Tenders. forthe sale of ice and 
as |. waters, on the —. 2757- 

Tenders for th2. sup, of inside 
body varnish peed by the —. 
2944-42. 

Ticket. checking staff on the — ani 
North Western Railways. 

Ticket checking “system on’ the-— 
=a North Wester’ Railways. 

Use of office requisites: forthe beno- 
fit of the yazetted” officers ‘on 
=. 025-27" 

Voluntary retirement of staff ‘wndor 
economy sampaig® in the Morada- 
bad Division, —. 27 

Wagons painted black by the —. 
2725s 

+ Workmens. train: running from, ard 
to Jamalpur on ‘the —, 2743-44. 

Eastern Bengal— = 

Question re— 
Allecations against the staff at the 
Kamalasagar Station the. — 

Ci ion of th: of 
Maslim Inspectors in tke Crew 
Department, —. 76. 

improvements on the 
Indian, — snd North Western. 
Railways: 842-43. 

Discharge cf certain firemen and 
shunters on thi 3363. 

Disciplinary action against ६ 
gazetted staff on the — 



88 INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 

RAILWAY(S)—contd) 

Eastern Bengal—cantd: 

Question re—contd. 

Donations for bvdefending” aéfarnia- tion ‘suits on the 3346 t Daties: of the Deputy Agent, “Per- 
sonnel, dnd the Welfare Officer of 
the —. 38.3 

"Grants from the stuff benefit fund on 
the —. ii 

Introduction of Ross Patent Ticket 
Cabinets’ on the -+.' 77. 

Introduction of the revised scales of 
iy on the — - 48. 

Mileage allowance granted for crew 
staff on the —. © 3366. 

Passenger earnings fixed for station 
on the —.” 402I-22. 

Recording’ of names of the crew 
who fail to collect ‘excess 

fares from passengers on the —, तन 

Reduction in working expenses” on 
the —. 336’ 

Rules for the recruitment and train- 
ae non-gazetted — on the — 
022-23. 

Running ; parcel ~ clerks on the —-. 
3367. 

Ran for 
crew staff on the ae है ; 

Subsidiary rules regarding discipli- 
nary action acide y the Agent 

Unrecorded leave granted to certain 
drivers on the — % 

Great Indian Peninsula— 
Spestion re 
ek in the Jhansi Division of 

Form of te granted to an 
employee on termination of service 
on 3335. 

-- Promotions and demotions of _ elec- 
tricilans-and chargemen, etc., on 
the — 7 

Supply of necessary uniforms for a 
cabinman officiating asa guard’ on 
the -- 85-84. 

Indian— 
Question re refusal by. the. — to 

accept black paint of a certain 
firm. i sogmeale एप्प 

Jodhpur-Bikaner olen 
‘res wntere! of passe: 
BIBL S i : 

Kalka-Simla— eat 
estion re improvement of the) -— 
service. शिव]. 

estion re— ..... 
bsence of a platform at the Rani- 

Rail Static 76 

RAILWAY(S)—conid. 

Madras and Southern Mahratta—rontd. 
Question re—contd. 

Action take’ on the “Resohition 
76 State Management of the — 
and Bombay, Baroda and Central 
India Railways. 903. 

Amalgamation of the — and’ the 
Soe Indian Railway Companies. 

ee conditions on the —. 920- 

ee accidents on the —. 902- 

Recognition of the Andhra Passen- 
gers’ Association, Bezwada, by the 
—. 2078-80, 

Reduction of third calss’ fare bet- 
wean Bi and 
on tha — 

State control of the Bengal and 
North Western lway and the 

State control of the —. 
Transfer of th कस कर Hab 

Section of the — to ४ Mysore 
Government. 709. 

North Western— 

Question re— 
Appointment for training in “the 

Commer-ial and’ ‘Transportation 
groups on the —. 2867-68, 

Appointment of Mr. Hales as Divi- 
sional Superintendent, Rawalpindi 
Division of the —. ei 

Article written by Mr. Hawkes, 
ief Commercial Manager, —, on 

Rail-Road. Competition. 3370 
on the Quetta Division | of 

Certain improvements the. East. 
Tndian, Be 
842-45. 

o)
 

Check over the work of travelling 
ticket examiners on the --+ 58 

Collision of special mela trains at 
Kalat railway  station,—.  284. 

Confirmation of qualified members. 
of the minority community in. th/ 
Chief Accounts. Office, —. 

Confirmation of Special. Ticket 
Examiners on the —, 38ll, 

Discharge of Commercial Staff on 
t 

Dischar; £ Muslim ployer on 

the — due to economy cam: 
2985. 

Discharge of tem; employees in 
the 2825) आ pee if 
andthe appointment of  ex-milf 
3 7४ in their places on the 

25 225. of cast iron scrap on the 

3333-73 * %-+204343:+44>:4444%>34 अब कीडवनाक  ee ०... ता A 



INDEX’ TO" LEGISLATIVE ASSEMBLY DEBATES. | 

RAILWAY (S)—contad; 
North Western—contd. 

हा gay “Work- 

Filling up of vacancies of —coolies 
and wiremen in the Electric De- 
partment of the —, Delhi. 330. 

‘Grievances of the old’ East’ Indian 
oes Railway staft on the Delhi-Umbala 

Kalka section placed under the — 
Administration, 37- 

‘Guards on the —. 3386-87. 
Guards retrenched in the ' Delhi 

Division of the —. 386: 
Holid: Hone provided for the — 

Hill stations, 3333. 
Thadequate drainage at Larkana 

“station on the ठ87-88. 
Income and expenditure of the Sales 

Department of the —. 3369-70. 
Injustice done to Indian’ Officers on 

a —. S570, 
Issue of single and teturn tickets. at 

reduced rates’ from Shahabad 
‘Markanda on the — to certain 
laces. न 

Joint inquiry Accounts’ and 
Department of the — in 

the Electric Depattment. 298॥ 
Lack of water arrangements ‘at Kot 

aya Kishen on the —. 2839-40. 
Meat vendors on the —, 3302. 
Mileage allowance paid to the road 
_’van clerks on the —. 
Muslim representation in the Elec- 

trical and Accounts Departments 
of the 5 

New ‘scales of pay for 
on the — 72-73. 

Non: DRE of rules and terms 
megardi: le of iron scrap at 

fa on the —, 3i59. 
of -३4-एफ and 2-Down 

trains at, ae abad-Markanda, on 
59, 

Qrders issued by the Railway Board 
for 22 कट out retrenchment on 

e --. 
‘Orders prohibiting the ' sdle — of 

jhatka meat on the — Stations. 
Sogn 690-9) 

Pass Rules on the —. उेठा32. 
ae d fon claiming the travelling 

eo ——. fees 

“Permission mt t 
— to issue he 

‘Policy regarding abate 22205 

journeymen, 

on the 

‘eof |०. on the — 
१६ आल, TES छिफअ तक on the —. 

385. 
Promotion of 

| 
4 

i} 

RAILWAY(S)—contd. 
North peer cond 

Question re—con 
°~ Ptomotion “of 58000 (अत ए७ 

Racial discrimination in the matter 
Sof 27727 ion of 

Bi a4 baad 

Rates for the sale of ice and ferated 
Fates on the East Indian and —. 

Ready mixed red ea aint pur- 
chai “th 7 

Reduction of pay of retrenched staff 
in the Delhi Divisidt of the — on 

other ~ posts. their absorption in 
काश, 

Re-employment’ of the — strikers. 
6; 

Removal of restrittions on the mark- 
ers on the — for,training in goods 
duties. 787. 

Rent, of refreshment room buildi: 
‘with furniture’ on the —  6 
76. 

Special Ticket “Examiners” in the 
Bee rs Office, —./ 2989. 

Special ticket. examiners on the —. 

Split of the clerical oat into several 
3 i or ha डक 
upersession of Indians uro- 
peans on the —. 2603 oa” 

Ticket’ checking’ staff on the East 
Indian and’ =, 3060. 

Ticket: checking system oti ‘the East 
Indian and —. 

Ticketless passengers travelling on 
the 229. 

Transfer of staff from one division 
6 another -division on the —. 

85. 
Pravelliny ticket examiners on the 

alee 
Vacanciés:of -stenographers in Head- 

5 quarters =n Divisional S On 
a7 - *पा 8३८5८: OBO Ss x acy 
“Want of a raised the 

branch line between Chichoki 
Malian via Jaranwala on the —. 

Working hours of drivers working 
bere Rohri and Sibi on the 

Oudh and. Rohilkhand— cs : 

है मत 7 मम खा eyesight tests “of the on ical eye-sig em- 
ees) int thani¢al  work- 

shop of the old —. 25 
Seniority of East. Indian Rail “and oa apie ed 
Sey brakesmen of the 
old — < 
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RAILWAY (S8)—contd. 59% 

Question re— “ oa ae 
Absence, of an, overbridge at the 

pura — Station. 75. 
remarks recorded _in.,confi- 

ened reports 
stafi on —. 

..Alteration in. the. age of —)em- 
ployees, 5438-39, 

of. non-gazetted 

ent of a Committee to en- 
wire into the finances of —. 

Article entitled “A Sui cidal iley 
blished. in _ the: Ami faz 

Pa atrika re earnings of —. 459. 
Artiele entitled ‘Coal Ramp 

published in the Bombay . Senti 
nel... 5I5. 
Article entitled ‘Transport 

Advisory: Council. Meeting” 
aed — published in the Roy’s 

» Weekly.» 26768: 
“Basis for ‘antitipated reduction in 

2983- staff on — 

Catches supplied in — Compart- 
ments for “‘Lift-up’’ window 
shutters... 209-0. 

Churches established by certain — 
for ‘tho use of their European and 
Anglo-Indian employees. — 7495-94. 

Concession in “telegraph — rates 
allowed to — Press and Indian 

* States... 2655-56 
Conditions for travelling of servants 

with their masters infirst and 
second class —.compartments. 
669-70, «© = डर 

Con templated appoint हद a 

res as cial Commis- 
mer of ——, 356-58 

~ Continuation the 
allowances of th staff 
Howrah and Calcutta. 030-3 

Court of Enquiry: regarding the re- 
hment, of staff on —. . 2624. 

Definition of ‘Running ~ Staff” 
+. 4698-88...  « 

_ Disciplinary 

cut on 

action against. non- 
at 2 कक से 

Effect on the earnin; हे — of in- 
ereasing fares and ts /945. 

Electrification of 4 for Rail 
way subordi 207: i. 

_»» Examination by. an..e: of 
» > financial. position of न. TSt- 

Extension of the present — railway 
“Jacobabad — via Garhi 

RAILWAY(S)—contd,,., A WATAE 
H 

Question re—contd. >> aie 

Extension, of. the — line to Nawab- 
shi 3480, in Sind. 

of sthe West Platf 
at the Saharanpur —.. Station. 
i248. 

Financial, position ,of the —. 78- 

fea published Pepe Adiajni 

trations. 340, = 
Grant,,of concession rate. fortrans- 

port of fodder. by — into famine- 
stricken areas in the | Bombay 

gy Presidency. :. 793, 
Hesjalie and inconvenience of the 

travelling public on the, District 
ranch ine. running from 

Siliguri to Kishungunj,, 2072-73. 
Hill»allowance paid to — staff at 

2004.5. on coal 
used. 

Improvements made: in — fencings: 
of small stations: to check ticket- 
less travelling. 685-86 

Tnsanitary condition of the. third 
class — compartment attached to 
the Howrah Express for a, through 
journey to, the..Punjal 3487. 

oduction, of new scales of pay 
» «in the amalgamated — Presses at 

Calentta. 
Joining of —,Unions and Federa- 

tions by — employees... 
Leave, holidays and pay ० f 

dustrial workers of —. 853-54. 
nm to restrict the number 

ins on any —. 9. 
के Fem ei fo + —,servants to be. dis- 

Bei 
or _ habit 
30. 

Loading and unloading work of the 
— done by’ the porters. -2520-2 

Maintenance of waiting lists ‘of the 
ene staff of the — 2865- 

f 
Motor and lorry -traffic competition: 

with the ce nthe occasion of 

Jar nse, ‘ete. 
of Behilezs fs a orders and’ 
passes on —. : 356: 

_ Permission. for and. domestic 
to, 

staff, 

- 
. 

Pp 

A
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~-stion with —, 2268-69. 

RAILWAY (S)—contd, 

Question re—tontdegs 4 so 

Labo Sil 
~“'Pyotection of female passengers. in 

the intermediate and third’ class 
compartments on —. 

Provision of rest rooms for Indian 
at certain’ — stations. 

Purchase of coal by staff from the 
for their own’ use- 

+- carriages for shooting and camp- 
ing parties. 034-L 

— earnings, % 
— saloons supplied to the «members 

of the Government of India. 677. 
Rank of officers under district sys- 

tem equivalent to senior © officers 
under divisional’ system _on —. 
3055-56. 

Rates charged for articles» of neces- 
ey in the preciviets of —,  678- 

Rates of passengers fares and goods 
freight on Indian and Japanese 

984. 
Ratio in the recruitment of Assis- 

tant Surgeons for —, 3052. 
chod 

pel 
sons borne on the waiting list of 
— 262. 

Recommendations. of the .. Royal 
Commission on Labour pertaining 
to. —. 857-58,; 2596. 

Reduction inthe -staff of the —. 
2066. 

5 Reduction. of 56668 - of pay. in: the 
— and the Posts:and Telegraphs 
Departments and _ its, effect on 
Anglo-Indians,, 505-06... 

Refresher Courses of-—. 3346. 
to -meet motor. -competi- 

R tations by Members 
of Central Legislatures regarding 
serious abuse- of. powers by 
administrative officers on); 3335. 

Reservation of " four’ first © class 
berths on payment’ of ore fare on 

‘ets ing rooms: on the —. 

79. 
sth itals “and. dispensaries 

=. BATSS कट 
«> House rent: paid» by Foremen’ and’ 

RAILWAY (S)—contd.... 5) yer [7 5.7 

Question re—contd. Pa 

8) eet ch of Mr. Khaitan on mnon- 
मर less like running of —. 252: 

Submission of 
staff to the Rivets Gen in’ 
Council. 7 

Tenders for readymixed red oxide 

aah otis of | — 

paint required for certain. —. 
2734-35. 

Translations from English of the 
notices pasted - on “+- Plat 
forms and inside - the ‘compart- 
ments.’ 46. 

Treatment of adoptive parents as 
natural patents on —. 3437. 

Treatment’ of — as a commercial 
proposition. ©» 2639-40. 

Rohilkund and Kumaon— 
Question re— 
Absence of an employees’ Walfare- 
Committee on the —> 3470: 

Absence of Hindu and Muslim 
rooms on the —. 

6. 
Absened:of .inter-locking tem on 

the —. 7: oe 
Absence of: intermediate  class.-wait- 

3075-76. 
Acauisition of the — by the State. 

3353-54. 
- Allegations against! the staff of the 

of 932) of \ the 
270. i 

Dividend-declared . by the — and’ 
stoppage. of . promotions. in  the- 

3i69. 
Employees.in the Traffic Depart- 

ment of the — discharged on 
erounds .of protracted - «illness. 
ay 

on the- 

Assistant Foremém'> on th 

Insvection of the — hy the Railway 
Members 3472-73- 

of mail ‘and express Reservation of some. compartment, 
for,men-only.on —. 000. 

Retrenchment on. 927-29, 900- 
Hibsoerginy: fir 

Return tickets for- intermediate and 
ae. on certain 

: 
trains on the:—3! GI74. 

chit re ig 
f control of the. Ben: and 

North Western and —. 26. 
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RAILWAY (S)—coniil: EVITA RAILWAY (8)—contd, 
Shahdara-Saharanpur— State—contd, 
‘Question re— Question re—contd, 

2 ees, ‘Wismanagement on the — 

Diyidends given by the — to its 
Shareholders, 78. 

Opening of the. telegraph offices on 
the — to the public, I249. . .. 

Provision of latrines in third’ class 
compartments on, the —, 

Reduction of third class fz re 

Feeder— ... ‘Bind Left B: 
Question re —. 786-87. 

South Indian— 
Question: re— 
Amalgamation of «the Madras and 

Mabratta and 
Companies, . 269-70. 9. > 

Non-appointment of an Indian’ as 
Deputy Agent of the —:..89-22. 

Redan freight on yarn onthe 

to the — Staff, 2849. 
Appeal to the Governor Général in 

Councils against an order of the 
Agent of a —. 2769. 

«Appeals against the removal. of 
‘cooly Jamadar or a cooly on staff 

: Applicabi uty of certain ‘notifications 
: ial Memoranda ‘to the Staff 
er laity ‘of UBamaeneniat ead 

allowance, lea’ 
Applicability of the Government 

Servants’ Condnet Rules to the 
staff on —. 2634-35. 43. 

‘Changes in» ranks and designations 
hee the: staff.on =. 3056. 

ommittee to enquire into the work- 
७! atig the Government of India 

Presses and — Presses, 
i 

inflict Penalties» on staff on — 

. Conductors employed ped ak ae 
resignation of head. epart- one ign? ee: r 

Discontinuance ef the use on a 

ployee by a oo or 
ive officer on —. 83. 

Disposal, of appeals against. orders 
हे discharge or dismissal on —. 

29, 
Exemption of the running staff from 

the operation of Hours of Employ- 
ment Rules on >>... 2599- 

Facilities to the employees of the _ 
Railway Institutes in 

costes on ore 
reé journeys enjoye iy gars, 
falirs and sadhus on —. 680. 

certain 

Free pass rules) governing the 
journey of staff on —, 2764. 

Honorary Special Magistrate. deal- 
ing with cases of ticketless travel- 

~ Ting on —. . 68-84. 
Hlicit: travelling on —. - 049-57. 
Inadmissibility of officiating 

allowance to. non-gazet staff 
on — 284: 

Indianisation of posts 
highest grades on —. 

in’ the 
84, 

Inspection carriages used by 
officers on —. 37-38. 

“Inspectors of Station Accounts 
on certain —. 689-90. 

Introduction of new pass rules on 
338. 

Introduction of payment of mile- 
ay stem on 2689. 

Introduction of the revised scales 
of pay on the certain — 

Leave rules governing the teachers 
in — schools. 296!- 

subsided 

मु 67 sub- 
ordinate non-pensionable servants 
on —. 972. 

Notification” amending the word 
“Manager” to the word ‘Agent’ 
as used on —. 

Officer next: in-authority to a. Divi- 
sional, Superintendent on —. (6. 
Bu 

Pay, -house rent, and electricity 
9. ५०.५ paid 

Surgeons on —. 
Personnel agement nisatior 

“Pe ion on — and 
the actions taken thereon by the 
Railway Board. 447. 

Petitions and memorials submitted 
by. the: non- staff on 

ge सन of abolition of posts in the 
mn grad डा8584. les; On. 

Falcon of ‘teachers in — Schools. _ 
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cs RATLWAY(S)—contd. 
Es 

= 

State—contd. 
Question re—contd. 

an’ order 
senior 

Powers given to Agents of — to 
modify the rules for the grant of 
allowances, 3367-68. 

Procedure on — for punishing or 
reducing the staff from superior 

* to inferior serviee on failure to 
pass an Examination. 78-80, 
337l. 

Provision of fans in the third and 
intermediate class compartments 
on — 8A. 

Provision of garages and pits, etc., 
on for non-gazetted staff 

3343- 
Frovision of mosquito curtains, 

mattresses and hed sheets in the 
rumming rooms of drivers on —. 

65. 
Qualifications of Assistant’ Sur- 

geons on —. 3052. 
Ranks and designations with scales 

of pay on —. 
‘Refusal to forward if 

staff rs-on —. Bee 6 
Relationship between the Agent 

and certain other staff on —. 82 
Rent recovered for _ residential 

buildings from — staff and ont- 
siders. 

Responsibility of the Governor 
General-in-Council for the 
attions of the Agents of —. 

Responsibility’ of the Secretary of 
State for India in Council’ for 
ee of the Agents of —. 

Retrenchment of surplus staff on 

Retrenchment on 2624-25. 
~ Revision of the rules for the 

employees on the 7783-84, 
Rales “and conditions adil 

aflowances, admissible to gazett 
staff on —. 2753. 

Rules and conditions _ governing 
allowances admissible to  nda- 
gazetted staff on —. 2763. 

les for residential buildings on 
3064. 7 

थे sot tui 
Rules governing the allotment of | bal ६ reeidential 

* 2843. 
governing the oceupati: 

oT i eo 
i 

| RAILWAY(S)—contd. 

State—contd. 
Question re—contd. 
oo pay of employees on — 

Staff of — poten’ meetings’ of 
the Indian Conference 

Staff of — at nang meetings of 
their Trade U. 

Staff -with® "defective “vision | ém- 
ployed as drivers and Assistant 
Loco Fovemen,; etc., on —. 2632 
33. 

Sto) of recruitment of pen 
pion levhands to non-pensionable 
establishment of —, © 2982:83. 

Strength of staff'on -5 056. 
seca travelling on —..) 2684- 

staff of ‘Travelling allowances of 
— attending © meetings’ ‘of the 
Indian ailway Conference 
Association. 2768. 

Travelling 20026 to staff 
— for attending meetings o! 
the} 2768, onpli 

and applica- 
tion the 
framéd by the Railway “Board. 
6 

Uniformity of rales for pay 
allowances, appeals and seniority 
on —. 2762. 

Use of refreshment rooms on -— 
by police officials, 288-9. 

Welfare Committees. on —.  >्श्धवा 
Tinnévelly-Tiruchenur— 
Question re dispute regarding the 

ne. 444-45, 

RATLWAY ADMINISTRATION (8)— 
Question. re— 

of the expression 

RAILWAY ADVERTISEMENTS— 
See “Advertisement(s)’. 

ADVISORY | .COM- RAILWAY 
MITTEES— 

RAILWAYS (AMENDMENT) कर 
BILL— 

See “Indian —’’ under “4 a 
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RAILWAY BOARD» 

Question re— 4 
Allegations aired Pais K. an 

, Deput; inector, Estal 
lishment, —. 3995 9: 

हु 2 aceraggt ofa Sikh © officer» in 
ot 3492-95; 
Discharge and’~ dismissal. . powers 

delee ated cere officials... by 
==. 

Filling up of the vacaney of the 
Director of Traffic, —. -378-82. 

Incumbent of the Post of the 
Deputy Director, Establishment 

3372. 
ti punching 

fice. .343. 

punching 
Office. 349- 

= inp ‘the 
the red 

eee designed in the 
(“पदक सके Office of the 

Methods of recruitment in the —. 

Ni air on-filling of a t of Superin 
».tendent. in the = 3348. . 
Non-supply of accurate forecasts cf 

uantities by the — re purchase 
of paints and varnishes. 2876-77. 

Notification investing the — with 
the power of the officer referred 
to in section 47 of the Indian 
Railways Act. 2843. 

Notification of the == making. miles 
के बह respect of certain matters 

Orders issued by the for carry- 
ing out retrenchment on the 
ra Western Railway. 2864-. 

Personnel organization ‘on State 
+ -Railwa id actions». taken 

_ thereon by the — 447, 

“Post, of. the Deputy Director, 
Establi +: 3, 3740. 

Promotions to the upper time-scale 
posts of Assistants in the 

of pay 
. Tenure ofan officer of athe , 

Uniform eee appli- Bulways "of 

the Rules framed by the 6. 

RAILWAY CARRIAGE(S)— 
“Carriage(s)"’ 

RAILWAY CLEARING. ACCOUNTS:: 
OFFICE— 
Question re— 

Filling up of a post.of higher grade 
clerk in: the.—. 79. 

Promotions to the Sub 
Heads in are a pls 

Stoppage: 0० 8 Tecruitment o! 
डी 0एो०४९७ खाते under-graduates 
in the —. 

RAILWAY COLLIERY(IES}— 
See’ *‘Colliery(ies)’’. 

RAILWAY COLLISION— 

See “Collision’’. 

of post 
2979. 

RAILWAY COLONY(TES)— ~ 
Question re— |; 
Vernacular soils 3 a 

Pos hs Freelandganj, istrn 

the. —; at 
Fanch- 

RAILWAY COMPANY(IES)— 6 
Question re— 

Payment of land tax by —. 2092- 

Payment of property tax to District 
Boards Ste Ma icipalities by —. 
2095. 

RAILWAY CONCESSIONS—. 
See ‘“Concession(s)’’. 

RAILWAY CONFERENCE ASSOCTA- 
TION. 

Question te letter, from the South 
‘Chamber of Commerce to 

the Indian —. 5) 
See also under “In 

RAILWAY. CONTRACT. 
Question. re Ceylon Government, 

for. the supply. of coal, 299-92. 

RAILWAY DEPARTMENT— ! 

juestion re— 
Laci by -purchase 

articular brand.and trade mark 
articles. 96, 

Preparation of an establishment 
manual for the —, 6l 

Tenure of the posts of Directorate 
establishment of the.—, 739. 

| RATLWAY EARNING(S)— 
| Question re article entitled 57 “A * हा 

mrita pd d —— 
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RAILWAY EMPLOYEE(S)— / .l) .! 

Question 7e prohibition of money 
lending by —. 67-8, 

See also under “‘employee(s)”” 

RAILWAY FINANCE(S)— 
Question re— 
Appointment of an expert from 

England to consider the question 
« _ of improving the —. 27I-72. 

Improvement of finances and «res 
duction in the deficit in the —. 
270-7 

]75. 
See also under ‘‘Finance 

RAILWAY INSTITUTE(S)— 
Question re— 

Facilities to the employees of th> 
+ in certain’ matters on State 
Railways. 74, 

*"Grant of passes to the staff em- 
ployed in — 55. 

RAILWAY LABOUR— 

Question re close observation by. the 
Postal and. Folice Authorities in 
Calcutta on the. subscribers of 

oe «92. 

RAILWAY LEVEL CROSSING— 
See ‘Level Crossing’. 

RAILWAY LINE(S)— 
Question re— 

fuction of a =~ from Tanjore 
to Pattukottai 07, 

Damages done to — in the districts 
of Gaya and Patna. 734559-6/ * 

RAILWAY MAIL SERVICE— 

ements for work on Sunday 
@nd postal holiday in the Howra 

Compulsory insurance for the 
postal and — Staff. 779. 

Wixsation of working hours of -in- 
«co» _ferior staff in the —. 

“Grant of holidays to the officials 
aking in the — sorting offices. 

Grant- of relaxations on Sundays 
and holidays to the clerks 
Sub-Record Office of the Howrah 

oa 2. 
Reduction of one set of 

r _ sections of the —. 
Removal of the portrait of Lord 

ie Krishna. by the §& dent, 
—, “L” Division. 

certain 

RAILWAY, MEMBER . 
See “Member(s)’’ 

RAILWAY MIDDLE SCHOOLS— 
See “School(s)”. 

RAILWAY OFFICERS— ~~ 
Bee! १०86७" क्ठ RG 

RAILWAY PRESS=! 
See ‘‘Press(es)’’ 

RAILWAY PRESS ‘WORKERS’ 
UNION: 

Question ré recognition of the — 
Calcutta, 2624. 

RAILWAY QUARTERS— 

See ‘‘Quarter(s)’’. 

RAILWAY RAID(S)— 

Question re system of — for detect- 
ing ticketless~ “passengers: the 
Bengal and North: Western Rail 
way. 2865]. 

RAILWAY RATE(S)— x 
Question re article entitled 

posed Changes in 
dn the Hindu. ~ 4459:60. 

RAILWAY REVENUE(S)— 
See “Revenue(s)’’. 

RAILWAY*SERVANT(S)— 
Question re— 

Abuses of power in regard to 
appeals from — on the East Indian 
Railway. 80. 

Concessional rates allowed to — for 
ue carriage of dead bodies. 468- 

Dis of from 
Beat ESQ Tea a ay. 

Bio. 
published 

North W. Soon Bs “3 
Paes Derek the conduct of 

Running Of busingsee: by the wives 

Statute or Act governing the con 
r duct of — 269. | 

RAILWAY SERVICE(S)— 
Question re— 
Employment of relatives in the 

supervisory “posts in’ the  -non- 
gazetted —. 3346. 
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RAILWAY SERVICE(S)—coned, 
Question re—contd. 

Representation . of Muslim , Sindhis 
and Baluchistanis in —. 265-52. 

Special class apprentices of superior 
—. 3303-04. 

RAILWAY _ SERVICHS.) (CLASSI- 
FICATION. NTROL AND 
APPEAL) LES— 

See ‘Rule(s)”’. 

RAILWAY STAFF— 
Question re— 

Period. of submission of appeals 
from subordinate —, . 

Periodical health and eye si; et 
examinations of the —. - 2593-94. 

— entitled to rent-free quarters. 
2596, 

Rights and Brivlegy ig of the non- pee ; 

“RAILWAY STAFF=, 
See also “Stafi” 

RAILWAY STATION(S)— 

Qnestion re— 
Abolition of the use of the word 

“Coolie” for porters at —. 653. 
Construction of a huge — at Jamal. 

pur, East Railway. 772- 
74. 

Death of one Zamir Ahmad by a 
train at the Devi Nagar crossing 

Changigarh —. 678. 
Fixation of the value of a shilling 

in Indian Currency for the sale 
ef English books at the Wheeler’s 
talls 2626. 

Im na of the Hardwar —. 

0; pening of a passage direct the 
ps outside the Etawah 

Platform tickets for persons goin; 
to — to . receive पलटा an 
Governors. 

Waiting room for intermediate 
class passengers at the Benares 
Cantonment: — 

See also under ‘‘Station(s)”’ 

RAILWAY STORE(S)— 

se n SS - 
position import on — 
and locomotives. ०2008: ag 

Obsolete -—, ‘stock, plant and 
machinery e 2093-94, 

RAILWAY: TICKET(S)— 
See “Ticket(s)” 

RAILWAY UNDERFRAME(S)— 
See ‘“Underframe(s)”’ 

RAILWAY WAGON— 
See ‘Wagon(s)’’. 

RAILWAY WORKERS— 
6: ‘Worker(s)’’, 

RAJGIR FAIR— 
Question re hardships expérienced 

by pilgrims at — on account of 
suspension of the Bihar-Bukhtiar- 
pur Light Railway Train Service. 
वग5-7, 

RANAGHAT— 
Motion for adjournment re murder 

of Mail Guard Golam Sattar on 
a Calcutta Sirajganj train betweon 
— and Chaudanga. 772. 

RANCHI— 

Question re— 
Populatii 

Removal of income-tax. office’ from 
Hazaribagh to —. 2728-30. 

RANGA, PROF. N. G.— 

Cantonments (Amendment) Bill— 
Seen of clause 

Consideration of clause 34. 556-57. 
Consideration of clause 48., 564-65, 

566, 
Consideration. ofclause 0. 567, 

568, 569. 
Chittagong. Port. age foe > अल 

Motion to consider. 
Code of Civil Procedure (Amend- 
ment) Bill— 
Motion to consider. 3076-78. 
rarer of clauses, 3090, 

Demand for Excess Grant in respect 
of— 
Excise. 3253, 3254, 3255; 

‘Consideration of clause 2 87I, 

Consideration of ‘clause 5. 945-46. 
Consideration of clause 7. 954, 

956-57, 967, 968. 
207 eng of clause 45. 089- 

Copeertion of clause 30; व6- 

Cosideration of clause 32. ह॥ ८: 
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Question re—contd. 
| Cleaning of carriages and. latrines. 

अप the. Indi | 
ian 

, Conder Stores” Dean certain, 
ta of clause 40. 746- Cam हि तल se se “मन 

Consideration of clause 42. 945, ment servants after twenty-five 
years of service. 2724. ° 

. Construction of an. overbridge at 
e Considexagisn of clause 09. 2543 oa inion Skin tthe. 

Bie Bsr Bis Ch lanes Lisi OO Construction of Railway. Stations. 
P clause 246. at Machavaram in the Guntur 

Consideration . of cil , of State pred and vere 
- amendments. Nellore District. 

ian Motor Vehicles (Amend- Contracts of agency for. purchase: of 
; ment) Bill grains for Military and. the 

bo Motions to refer to Select _Com- Management of Grain Depots at 

y mittee and to circulate. 47L certain places. _267-9. 

_ Indian Railways (Amendment) Bill— Deck Passengers’ Conference held. 

Motion to refer to Select. Committee 
and to circulate, 202, 207, 2i9. 

Indian Tea Cess (Amendment), Bi _ Bill. 
Consideration of clauses,  292l-; 

Motion, 
Conside’ 

3026. 
Manoeuvres Firing and हे a, 

४ Artillery Practice Bill— 
_ जे Motion to circulate. 3283. 

Wg Motion for adjournment re— 
~ A of the ‘Tariff Board: 

” "3. 
Revision of the Indian Currency 

and Exchange policy. 2707-ll 
Question re— 

Action taken on the Resolution re 
fe te cottage industries 

xy A Siege ‘on the Resolution 7e 

ition, 

Additional postal facilities provided 
थे for rural areas, 2087.82. 

‘Advisability of 
@entral Museum for . Andhra 

Fears ry in Bezwada. 2987-88. 
" Allegations 

establishing a 

at Vizagapatam. 
Distribution, and. utilisation of the- 
grant’ for the development. of co- 

Effects of Yecommendations 
to » the Tariff Board Cotton 

न Textile, Indastry ae m. the hand; 
loom weavers. 279, 

mites Ack to the Eangaince Gan. nion to the an- 
tonment. 2986-87. 

Failure of crops in Ahmedabad and 
other districts of Gnjerat. 25. 

Filling up of the -wacaney of the- 
ctor of . Traffic, Railway: 

Board: 3 
Grant of house-rent to duftries at 

Simla: 3722-24, 
Help. to the handloom weavers. 

2077-78. 
Historical Monuments at Chelrole- 

in the Guntur District. 2988, 
Lascars employed on the FL. V. 

“Danidaw'"" wad - < Rdeponk’* 

plvitig in’ the Rangoon Port. 

Minor accidents on the van 
मम Mahratta Mee way. 

Peons and duftries of the Govern- 
ment of India Offices required to 
attend fire parades. 3338-30. 

Permanent extension of the salt 
i to the North Vizaga 

2:25 certain British 
soldiers of | hire 

iment in Madras. _05. 
Allowances given to the members of 

Rai Advisory % the 
@nittees. 2075-74. 

Amalgamation of Booking» Offices 
and extension oes waiting rooms 

Delhi. आशा, 
Ge 

— at Walfair 
७ ५. Cattle byres in New 

S387. 

patam District.  467. 
P arrested in connection with 

the “A, “Rebellion” in the 

Production. and distribution ह अ 
quinine in the provinces. 2479-80 

Proposed: retrenchment of railway 
staff and the lowering. of. wages 
and salaries, 2082.84. 
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RANGA, PROF. N. G.—contd. 
Question re—concld. 

Protection of the ts of the 

RANGA, PROF. N: G.—contd. 

Question (Supple 
Abolition of the ‘Lariff- Board. 

22- 
ancient Amaravati Buddhistic 

Stapa’ in» the Guntur District. 
298/ 

Railway concession for ‘transport of 

fodder to “the famine-stricken 

areas in Guzerat and-Maharashtra. 

2943. 
for 

food and fodder to the RR 
stricken areas in Thalod 

*Yaluka and Panchmahal District 
2943. 

‘Ratification of the International 
Labour — Convention regarding 
orced labour. 2075-77. 

"Recognition: of the Andhra Passen 

‘Southern 

to Railways. 857- 
Recruitment to the Income-tax De 

partment. 2074-75. 
WRelief given to the ~ peasants of 

Ben the famine-ridden 
areas, i 604-07, 

¥ sg oe the Wheeler Committee. 

Reports of the Local Governments 
upon ‘the’ distribution and atilisa- 
tion of the Rural Development 
‘Grant. 2480-85. 

“Retirin ion for tedérd sorters 
a 2I2L-22. 

other countri 
‘Salt concessions availed of in the 

famine-siricken areas in ngal. 

Strike in the Bangalore Tobacco 
Factory. 2984-86 

Strike inthe Beawar Mills. 85l- 
2. 

Uniformity in’ the office’ hours in 
the Civil ‘Secretariat “and the 
Army Headquarters. 

“Uniformity in the office hours of 
several Government of India 

Depa on 

“‘Unsympathetic and \_.anti-Indian 
-» attitude -the Educational 

.. Advisor for Indian students at 
Oxford. 75-7 

Visit ३2 a deputation of the 
> Mem “of the Legislative 

Assembly to the Andamans. 2284. 

Working “of _—_ the_ Payment of 
Wages ‘Act urma. 24466. 

AU against the staff of the 
Rohilkund and Kumaon’ Railway 
370-72, 

Anti-Indian propaganda ~~ abroad. 
749. 

Applications’ ई० the grant © of 
export quotas of tea by tho 
‘Tawnpong and other’ States. 
65. 

Appointment of a Committee to 
advise the Indian Navigation 
Company regarding (06 compidinis 
of the passengers.” 923. 

Ay it of ४6०6, itt 
enquire’ into the’ finances of Rail 
ways. 49I-92. 

Appointment of a Sikh officer in the 
ypoititments under the control 

=e the Hi Department. 

Article led” कद 20 win of 
Local Boilies” published~im the 
Indian Finance. 2488, 

Article entitled “Development of 
Road Transport” published in the 
Hindustan Times.  924, 

Article“ entitled’ ~ “Full” “Speed 
जाते! “regarding” ‘agrica!tural 
improyeménts published —in the 
Amrita Bazar Patri 933. 

Article entitled “Indian Air foree'2 
published in the Statesman 
922. 

Article ‘entitled ‘India’s Defance’’ 
published in _ the Statesmun. 

‘Trade 
Statesman 

Article “entitled *Inter-relatod 
problems published in the 
Hindustan Times regarding — un 

loyment ‘problem. 499-500, 
Arti¢l entitled ‘Road Rail 

Problems’ है ४०7२3: in 5 the 

‘Article path : “Ryots and 
Rese " ed it he 

Article entitled - ‘‘The ~ Madras 
Budget” published in the M/adras 
Mail. 442-44. 

~ Article entitle ae Secret Agent’ 
published in 0... Statrsinan. 

-* 9498. 
Article entitled- ‘Unemployment 

published in the Hindu. regard- 
ing educational reconstruction. 
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RANGA, PROF. N. G—contd, 
Question (( Supplementary); 

notification of Soy ee ped 

films, 
wir a : one India. 

Books, 
hibited 
2603. 

Campaign of fight against. malaria 

scourge 
e Change inthe nomenclature of the 

Poona Bangalore Mails. 7l. 
Cireular issued by Inspector 

Police, Punjab, to 

eee the 2" of passengers 
in motor buses. ६३ 7 जय थे अल 

‘Circulation au of ills affecting 
१... women’s ¥ और * 
57 ला arrived at by the 

"Transport Advisory Council in 

‘Simla. 
Convention re establishment of a 

* machinery for fixing minimum 
wages. 260. 

Consultation of commercial, and 
industrial opinions after’ giving 
peblanas ak pegenination of ae 

for the election to the Pro- 
286. incial 

Dead -and unclaimed amount lying 
in te Post. Office Saving Ban 
004: 

Delay in the supply of Government 
of India publications to the public. 

= ‘Details of certain allowances of His 
the Viceroy’s House 

hold *508-20 
Development of an All-India policy 

for Indian Ports. 259] 
Discrimination y ते 

pepin ndia. 

a Sp tee मरा Nagper Hs fair 3 agpur 
Railway, 7770. ee 

Duty and function of the police 
orceon railway stations. 28I6. 

Duty on«the imports of Aden salt 
nto’ India after separation. 2096. 

Effect of taking into the Indian 
Civil Service of nominated persons 

mics, loyment of Indians in the Offic 
A Commissioner fo 
India. Wn. 

Enconragement of the cottage and 
gual industries. 
neouracement to the 660 and 
{mall industries. 82. sais 

Explosion in a colliery at. Sitaram- 
pur, 4923. 

Financial position of the Railways 

हि 

RANGA, PROF, N. ७.--००४४४. 

Question (Supplementary) re—contd. 
the prices of Goyern- 

nities "867-68, 

ae tie Government Cott ga ndustries 
Institute, “De: sta 

ores iti hag 

Reserve of a. 
Grant for aaah 849-50. 
Grievances and demands of the agri 

culturists of the Delhi Province. 
906. 

Help to private flying clubs in 
India. 2504. 

Honorary . Magistrates in the 
Centrally administered _ areas. 
829-30. 

Improvement of 
Railway service. 2742. 

Indian delegation to London in con: 
nection with the conclusion of a 
trade agreement in place of the 
Ottawa Trade Agreement. 2I72, 
275. 

Indian delegation voting against the 
British delegation in the League 
of Nations. 252. 

India’s Defence problems. 5it-2. 
Initialling of the notes on_research 

made by readers by the Librarian 
of the Imperial Library. 362-64. 

Inspection of the accounts of the 
Steel Company, 

. Depart- 

Investigation to find out the oat of 
cultivation of crops. 

Invitations to the members of the 
Legislative Assembly to” visit 
Andamans. 759-60, 

Issue of postage stamps and currency 

King George Ralemorial.. und. 
श्णा 

Lahour conditions .on the Madras 
and 

-22. 
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Ee PROF. N. G.—contd. 
Question (Supplementary) re—contd. 

passes, .» of the staff on 
the Bengal and "North Western 
Railway. 7. 

Letter entitled “Transport Advisory 
Council Meeting’ asl कु in the 
Roy's Weekly. 

Loading and work of the 
railways done by the porters. 
2520. 

Loans taken by the arg an States 
Bho _ the British vernment. 

>> पंप of the Postal Department 
party a commercial and partly a 
service department. 770. 

Measures to combat unemployment. 

“Mechantisation in the Army in India 

“Method of Gitctilation “of bills for 
~ eliciting public’ opinion, 

Negotiation for an In 
: “ih rade Agreement. 439-40. 
Neg ‘otiations for Indo-British 

rade Agreement. | -02. 
Neg otiations for an 

Picea 

an 

Indo-Japanese 
rade Agreement. I2, 335-36, 

Negotiations for the establishment 
of better trade relations with 
foreign countries. 203. 

Negotiations for the Tungabhadra 
Project. ० 

New rales for recruitment. to the 
indian Civil Service... 423-24, 577- 

4926. मे 
Non-applicability of the Child 
Marriage ‘aint. Act to non- 

‘regulated provinces, a 
ateas and Cantonment. 2750. 

Non-suppiy of the copies of Acts 
and of Budgets, as finally passed 
by the Legislative Assembly to the 
Members of the Assembly. 866- 

Object in ‘transporting _ terrorist 
Andamans, 990- prisoners to the 

9 
Officers under training for Political 

Agency and Residencies. 2894 
Order ofthe District Magistrate of 

Midnapore served on M 
Amarendra Nath Ghattopadhyaya. 

Organisation of pu works in 
connection. with ed telicf of 
unemployment. “257-58. 

Qvercrowding in railway compart- 
ment. 32. 

Pacts entered poe ae Sd 
ermment of vats in and the 
Communistic Government —_of 
Soviet Russia. 842. 

RANGA, PROF. N. Gi—contd. 
( contd. 

Paddy Le orted from Siam’ to. 
Indi पु रे 

Permission to Provincial executive 
Councillors to stand for election. 
2498. 

Planning of public works. 4925-26. 
Plight of weavers in Madras. 

Political prisoners 
a ain? is 

. 
Possibilities of industrialization 

India. 578-7: 
Production of quinine ‘in India 
906 

Progress made in the village uplift. 
ntrally adminis- 

ed in the 
‘Andamans 

in 

work in ti 
tered areas. 239. 

Prohibition of moneylending by rail~ 
: employees. 
Baa) ct the cocoanut industry 

Protection to Te न निलहनाततकधलर 
462. 

Provision of extra postmen, for leave: 
arrangements, . 386-65, 

Quota principle of regulating: trade 
between India and Japan. 2592. 

Rates of commission charged by the 
wpa eld of India andi 
advances made by | ee 45. 

Rates of edibles in In@intr refresh! 
ment rooms on the East India 
Railway. 7620, 62 

Recommendations of thé) -Royalee— 
Commission on Agriculture ‘given. . 

843.45. effect to, 
Re-distribution of income-tax areas: 

3 Re 

Paes the» grievances the- 
baa lass passengers, 77, 78, 
989 

Reduction of fare between Madras: 
and Delhi and speeding up of the 

rand Trunk Express. 
Redugtion of third ‘class fare | het- 

ween Bezwada and) Masul’patam 
on the Madras “and. Southern. 
Mahratta, Railway, 2340. 

Release of Mr. Subhash ChanJrx 
Bose, 258. 

Report of Sir Otte Neimeyer. 77. 
Revort of the Tstamrardars Enquiry 

Committee. 306: 
Representations made h 

prisoners of the Cellular Jail 
989-90. 

Reservation of intermediate and 
third class ‘seats on the Bast a“ 
Indian Railway. 487. = 

Reservation of Kenya Highlands <o 
uropeans. 353. 

y
s
 

wy
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Ley, ec as 
१ RANGA, PROF, N. G,.—econtd. RANGA, PROF. N. G.—coneld. ~ 

re—coneld. Red Cross लक (Allocation. of 
plein corre रह rules for the _ Property), B 

a ees on Consideration भा है; हक न: 3032. 

हे कक कक Fonda Ob election Resolution. re ein ied, iBablie under re mp. ‘servants: in. मु ix 
Rumoured बह 20 of his office 999. esa bee mess 

by Sir Osborne Smith, Governor 
~ mee Reserve Bank of India. RANGOON— 

: | Question re— j 
n prs geet ie eggs ploy Competition between certain ship- =a ping शा 0३8 mh between — 

Seizure Customs authorities of pee and the in 
certain 9000... 257, ४088. employed 9 

Share of Indians in the quota of Danidaw” an Port 

ener ee: ee ree ee ot हल अल, the Postal 
बा वि 28 ete आग 7 365. Audit Office, Madras, to —. 2960- 

“a Signing of any  Indo-Japanese 6i 
= < i Agreement | in, , England. hhc be sepia pig ied i 

“ Situation arising out, of the closing 3385-84. . 

7 abe emcee कर RANGPUR POSTAL DIVISION— 
Madras and uestion ve retrenchmen’ 

ap, Mahratta Railway. : disregard of the Goyernmen| yey 
7 taken to improve ight कल 3 १ 

Weavers. _ 
Subsidy for? distribution among the 

ugar-cane centres in the Madras 
Presidency. 77-8. iz 

Supply of suits to the guards on the 
Rohilkund and Kumaon Railway. 
3269. 

Fad 

+ System. of Railway Raid for detect- 
कब ing ticketless~ passengers on the 

997 Bengal-and North Western Rail 
way. - 2865; 

Tax on wells in the Delhi’ Province. 
904-06 

Taxation. proposals -of | provincial 
eles and Coal a Cess in 

4242-45. 
Termination of the sanctions. against 

Italy 
«> Unemployment. problem, 000-02. 

Uniformity of rules for pay, allow 
appeals and seniority on 

एरान्टमक शी कक Omi जुहव 
i Views regdtding the: British Govern- 

e Ment’s Policy in ‘Palestine. 847. 
49. 

Visit of Sir Muhammad ., ¥; 
ea Khan and Raizada Hans Raj to 

है the Amlmans. 30077]: 
Work done’ hy the Central Markat- 

ing Board. 267: 

RANIPET— 
Question re absence of a platform at 

the — Railway Station, Madras and 
Southern Mahratta Railway. 767- 
68. ‘ 

RANK (8)-- 

Question re— 
Changes in’ — and ‘designations of 

the staff on State Railways. 
3056-57 

जात and designations with scales o 
vay on State Railways. 3056. 

+ of officers under district system 
equivalent to senior officers 
divisional on Railways. 

RAO, SIR M: RAMACHANDRA— 
Expressions of regret on’ the déath/s) 

of Khan Bahadur Mian Sir Fazli 
Husain, — and Mr. फ. 8. “Lami, 
05-09, 

RATE(S)— : 
Question re— pet 
Consens > yee to railway 

carriage of dead fodie i689. 
concession — for transport 

ied oo by rail into लक 
ricken areas in the Bomb, 

Presidency. 7795. - se 
Increase in the water — in the 

Caritonment. | 009. 

02 

३) 
, "
है
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RATE(S)-contd.2 0 
Question ‘re—contd: 

Issue of single and return tickets at 
ced from Shahabad 

Markanda“on the* North-Western 
Railway to certain places.» 2839. 

— charged for articles of necessity 
in the precincts of railways 
3678-680. 

RATIFICATION(S)— 
हर आल) 2: 75: 

— of the International Labour 
Convention of forty hours a week. 

— of the International Labour Con- 
ce base bid - labour. 

RATIO(S)— Sibel 
Question re — in the recruit 

Assistant Surgeons for Railways. 

RATNA PRAKASH. MR.— 

Question ve externment order on one 
Mr. —. a meni pet of the Delhi 
Pp, 

994-95. 

RAV, MRP. R— 
Demand for Supplementary Grant in 
respect. of — 
Payments to Indian States and Com 

panies. 3264-65. 
Oath of office. 899. 

RAV. MR, P. 8.-- 
Indian Railways (Amendment) Bill— 

Ronee ae cet Select 
I34-425, mittee and to circulate. 

Oath of office. 2. 

RAW MATERIAL(S)— 
Question re indigenous stipplies | of 

raw — for the glass industry. 48%. 

RAWALPINDI— 
Question re— 

ppointment of Mr. Hales as Divi- 
sional Superint कक = Division 
of the North Western Railway. 
उठा07. 

Maltreatmient of the Muslim staf 
by the Postmaster, — 

READER(S)— 
Question re initiallin, notes on 

REBELLION (S)— 

Question .re persons arrested in 
nection with the ‘Agency —"" In 
the “Madras Presidency... 446-47. 

RECIPROCAL TRADE  AGREE- 
MENT(S)—" = 
See ‘Trade Agreement(s)"’. 

RECIPROCITY— ७४ उकल्क 
Questidh re negotiations for Trade 

Agreements on the basis of —. 
60. 

RECLAMATION— 

Question re convict settlements in 
India for the —-of Crimhinal Tribes 
989. 

on the Cotton Textile 
upon the handloom 
2078-79. 
iving effect to the — of the Tariff 

on the Cotton Textile 

weavers. 

Industry. 444, 4 
— for a second chamber for Assam 

Tribunal in respect 
‘Burma ral 

Settlement. 20I4-5. 
— of the Committee on conservation 

of coal. 752-53. 
— of the Hides Committee. . 77]7. 
— of the Indo-Burma Financial 
Tri = 

— of the Legislative Assembly 
ea ee Committee Report 
Ii 

— of the Royal Commission on 
agriculture given ‘effect to. 843- 
45. 

—_of the Royal Commission on 
Labour pertaining to Railway. 
3857-58. हि 
Bee Pe weer on 

[7 re ‘ing periodical 6! 
set oe of eds ‘2595. ee 

RECONSTRUCTION FUND— 
Question re amount allotted to the 

~ 9 village —‘for Assam. 262-22. , 

RECORD(S)— 
peer ae maintenance of — of 

» research made by: pa the Libi 
of the Imperial Library, 362-64. on State Railways. 3372. 

Industry ' हे rhea .
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RECORD SORTER(S)— 

Question re Bee eS 

and. duftries 

RECORD SUPPLIBR(S)— 900) 

‘Question re duties: of — in the Central 

Fotms Store, Calcutta, 265- 

RECOVERY (IES)— 

Question re,—_of overdrawn leave 

allowances from the inferior — s' 

of the Central Telegraph Office, 
Calcutta. 2657. 

A 

Question re" — of ‘the Central. ‘Tele- 
graph Office, Caleuttas 9659-60. 

RECRUITING DEPOT(S)— 
re opening of — at certain 

places in Assam 2972. 

RECRUITMENT(S)
— 

ion 7¢— P Questior i Ba Sie 

of can 

oer a wireless BB. PRO 

— of in 
Post Office. 3980. 

Examination for — of. clerks: im the 
6 , हट लत उक्त कक 

रण iat 

anid attached offices. 3374-77. 

Examination for — of clerks in the 

Office, Delhi. 828-I9. ae 
Fattre — and control of the Indian 

Civil Service. 288. 

Men qualified for first and. secoad 

divisions awaiting appointment ir 

Government. of India Offices ind 

__ made in the Foreign and Politi- 

Examination for 
Delhi General 

Department, * 352. 
Methods of — in the Railway Board. 

New Rules for — to the Indian 
बढ Civil Service. 40-60, '358:60,  483- 

430, 577-78, 578-79, 742,43. 

75ST, 925-26. : 
__- of persons during the last 

War. 3307. 
Policy of — to the Debra Dun 

Indian Military Academy. 740- 

i
 

Offi 
Yelatives (of Postal staff. 
in superior grades of the 
Baroda: and Central: «India 

clerks in the. 

Se
 

ae SF 

Question re—contd. 

— of a Sikh in the office of the 

Superintendent of ... - Viceregal 

Estate 
-— of Assamese in the Assam Rifles. 

शा 
of more Indians to the Indian 

Medical Service. 2827. 
— a Muslims as बा 

(% Supervisor, ‘Telegraphs. L64. 
Muslims telephone 

operators. in the 
ing Division. 364-65. 

_— of Muslims in the Indian Medical 
Service. 2827. 

— of officers from the provinces 0 

he Government of India Secre- 

tariat. 473-76. 
of staff for electric stations to be 

opened at Meerut City, beter 
nagar i. 

' to . the ‘of Divisional 
= ede Parte a 
a come-tax partment. 

a ‘the Indian Medical Service. 
lations for — of Station 

a and Assistant Sta’ 
Masters on the East Indian Rail- 
way. 70.7 

Routine grade examination for — to 
the Government of India Secre- 

Rales for the — and training of 
clerical staff and-the avenues for 
their promotion on the East Indian 
Railway. 7020. 3 

Rules for the — and training ‘of 
* nen-gazetted staff on the Eastern 

Bengal Railway. 022-23. 

Re ee ndian Civil Service, x ice. 

4477-78. -- डऊाउ 

56 “हक the peer ue Pole- 
graphs Department in_ol 
of new rules for —. 3I67-68. 

Stoppage of the — of matriculates 
and under-graduates in the Rail- 
way Clearing » Accounts Office. 
2980-87. 

of — of ble hands 
3 Pees wee blishment: 

RECRUITMENT RULES— 
“Rule(s)” 
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RED CROSS ‘SOCIETY {ALLOCA- 
TION OF PROPERTY) BILL— 
See ‘Bill(s)’ 

RED OXIDE PAINT— 

Contract for the supply of for 
reins wagons and underframes. 

Interference by the Railway Board 
im the matter of purchase of the 

43, 
‘Tender for the supply of. Indigenous 

उठा235. 
Tenders for°— accepted by the 

tion ‘Stores Department. 233!- 
32. 

See also under “Paint(s)’’. 

REDUCTION , 

Motion f on Gry ag re —“of the 
import, ue ‘Gre; ) _ Goods 
on bordered and tton 

imported from the Gnited 
roe 

Question re— 
Basis for. an' He ated — in staff on 

railways. 84. 
—,in_ the siaff of the — Railways. 

—_of freight on yarn. on the South 
Indian Railw: 

—_of one set es certain sections of 
the Railway Mail Service. -उठा7 

— of pay of retrenched staff in the 
Division 

Western Railway 
tion” in other posts. 387: 

— of 2074 Trunk Call chargos. 

REFORM(S)— 

शक el State help for industries 

of the country. 2i2, 
Rules ing conduct of elections 

under the coming —, 2976-77 श्र 

REFORMED LEGISLATIVE: ASSEM- 

Question re shortage in the number of pa for the — of Madras. 930- 

REFRESHER COURSE(S§)— 
Question re — of Railways, 3346, 

REFRESHMENT ROOM(S)— 
Question re— 

Absence of Hindu and Muslim — 
on the Rél ‘Kumaon 
Railway. 376 

REFRESHMENT ROOM(S)—contd, 
Question. re—contd. 

Allegation against a Police 
Inspector at the | Moradabad 
Hindu -5 289. 

Electric \ charges. realised. from 
Indian — on the | East Indian 
Railway. 676-77. 

Muslim — at certain railway stations, 
2828. 

Bates of edibles in. Indian — on 
the Indian Railway. 69-2i 

Rent charged hy the East. Indian 
Railway for —. 77. 

Rent of Indian — on the Kast 
Indian Railway. 677-78. 

Rent of — buildings with furniture 
on the North | Western Railway. 
675-76. 

Use of — on ‘State Railways by 
Police officials. 2848-I9, 

| REFUGER(S)— - 
Question rea Bedi i का 

Afghan -- deported — fror " 2879-20 
- and State Prisoners in Bihar and 

Orissa, 2820-2 

REFUND(S)— 
Question re — of the amount paid by 

the. Nasirabad Cantonment. 
for the supply of water. 272, 

REFUNDS (GENERAL) 
‘Demand for Excess Grant. 3262. 

Demand eS Excess 

REGISTERED. LETTERS— 

See “Letter(s)”, ¢ 

REGULATION(8)— क्र ह 
Question’ re— 
Paes under — ITT of 488, 99- 

कक ing of the jail rules and —. 

—_ regarding disciplinary action 
against railway staff, 400. 

baie Provincial Excise —. 

Varying) excise rules. and — in the 
different Provinces. 585-86, 
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RELATION(S)— 

Question re— 

indo-Ceylon Trade —. 575-76. 
¢ Travelling expenses to the 

detenus. confined Deoli 
Detention Camp. 3295-96. 

Employment of — in the’ supervisory 
posts in the non-gazetted railway 
service. 334 

Promotions of the — of gazetted 
officers on the East Indian Rail. 
way. 4057-38. 

RELEASE— 
Question re— 

— of certain classes of prisoners on 
the occasion of the coronation of 

हवा -42. 
* — of Mr. Subhash Chandra Bose. 

252:53, 353-54, 58, 744-45, 4995-96. 

RELIEF— 
Qu 

yjesty the King-Emperor. 

given to the peasants 
of Bengal in the famine-ridden 
areas. 604-07. 

RELIEVING ALLOWANCE 

See ‘‘Allowance(s)’’. {) छल्ले 

REMARK(8)— 

Question re adverse — recorded in 
Confidential Reports of non-gazetted 
staff on railways. 359 

REMISSION— 

Question re — of sentence passed on 
the accused in the 
Extortion Case. 34-36 

REMODELLING. — > 
Question re — of the Howrah Railway 

Station. 46 

fat rat 

REMOUNT DEPOT— 

Question re— 
Clearing away of a mango garden;for 

construction of quarters for 
ae staff of the Saharanpur 

s Superior .. staff 
quarters ‘the Dicky Bazar in 
Saharanpur —. OAs 

ranpur —. Dicky Bazar in i tet 
2089-90. 

Land taken for Babugarh +.  3332- 
उठ. f 

Quarters for the staff of the Saha- 
Yanpitr —. 2087-88, oo. 

RENT— 

Question re— 

Grant of free quarters or — in lieu 
th the 

Simla. A 
Railway staff entatled to. — -free 

quarters, 2596, i 
charged by the East Indian Rail- 

way for refreshment rooms.. 77, 
-— of Indian refreshment rooms on 

the East Indian. Railway... 677- 

si refreshment. room: buildings 

with furniture. on the 
Western Railway. 675-76. 

— paid by the Indian Railway Con- 
ference _ Association for Govern 
ment buildings at Delhi. 3062. 

— recovered for residential buildings 
from State Railway. staff . and 
outsiders. 2843. 

Rules for charging from the 
employees on the Hast’ Indian 
Railway. 2630, 

SBE eyright 
REPATR(S)— 

Question re — to feeder roads éonnect- 
‘ing’ the’ railway” stations. 2752-54. 

REPEALING AND AMENDING 
BILL— 

See “Bill(s)’*. 

REPORT(S)_ 

Motion: for . adjournment re Sir Otto 
Neimeyer’s —. 490; 

Presentation of the. Report. of the 
Public Accounts Committee. ~ 
4427. 

Question re— 

Adverse ees recorded in ae 
ential — ०. gazetted 

aa a ; en ilo eat 
pe oe ,_ regan 
es 

Cotifidential — onthe work ‘of the 
staff maintained in the ern- 
iment of India offices. 032-33. 

Discussion ‘of ‘the of Sir’ | Otto 
Neimeyer,in the Legislativa Assem. 
bly, 739-40. 

Government's action on the — of 
the Tariff Board on the Cotton 
Textile Industry. 2240-48 | 

व — of Sir Otto etaeyer ०० 
Public opin inion on the — of Sir Otto 

Neimeyer. 204. 
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REPORT (S)—contd. 

Question re—contd. 
Publication. of the — of Mr..8. 8. 
Markham, Empire Secretary, 
Museum -Association, on the Mu- 
seums, in India... 3 

Publication of the — of’ ‘Sir Otte 
Neimeyer, 266 

dations of the Legis. 

Assembly on the Hammond Com 
mittee -- 7 3899. 

oo = entitled “Sir Sikandar’s Assur- 
\ ance to Unionists” published in 

the Hindustan Times. 2040-2. 
© = of Sir Otto Neimeyer. 70-73. 

— of the Application Committee on 
Financial Adjustment between 

«-) India and Burma. 3357. 
= Commission of Enquiry 

the» Riot “Zanzibar. 

—_6f the Committee “on Financial 
Settlement between — Burma and 
the Shan: States. 3357-58. t 

— of the Committee that visited a 
certain school on the East: Indian 
Railway. 382. 

— of the Income-tax Enquiry Com- 
mittee... 2 

— of the Istamrardars Enquiry Com 
mittee. 3065. 

= of the Local Governments upon 
the distribution and utilisation: of 
the Rural Development . Grant. 
2480-85. 

— of the Misra Committee on the 
position and salary of travelling 
ticket: ‘aminers on the East 
Indian Railway. 2772. 

~°— of the Postal Enquiry Com- 
mittee. 2656. 

— of the Sapra Committee on un- 
employment. 

Special Officer (Mr. Hume) 
on Sewage Farm . Com : vice, : 

- — of the Special Tariff Board. 
500-04. em 

-.— of the Wheeler Committee. 24- 
43, 244-45, 757-58, 2938-39. 

_.— ot the Zanzibar Riot — Enquiry 
Committee. 497, 

= on the health of Mr.: Subhash 
~~ Chandra 2090-9I.. 
— of the Pubile “Accounts Com. 
ace (consideration ~ postponed) 

REPRESENTATION(S)— 
Motion for adjournment re non-— of 

“of the League of Nations... -625-27. 

REPRESENTATION (8)—contd. + 

Question re— ; 

Dealing of — and appeals of staff 
in the, Posts and  Telegraphs 
Directorate. 2739-40. 

Muslim — ‘in’ the | Electrical’ and “ 
Accounts -Depurtments 6 the 
North ‘Western’ Railway. 2645. 

— held. up for claims of- old, scales. 
~ of pay by the Postmaster General, 

Bombay. 3350. 
-—,made by Members. of Central 

Legislatures, 6 rding _ serious. 
abuse of powers by administrative 
officers on railways. 5 

— made by the prisoners.of the 
Cellular Jail. 989-90. 

— made on behalf of the Brahmins 
of the United Provinces by the 
Brahmin Sabha, Ferozepur. 2950. 
of Indians in Ceylon on the Immi- 
gration Commission. 2754-55, 
received from the detenus regard 

3295. = 
Special labour — in the’ Provincial 

Legislative Councils. 2627. 

REPRESENTATIVE(S)— 

Question re allowances of the — of the 
ex-King of Burma. 2824-25. 

REPRESSION— 

es 

कह #6 — Policy in India... 4965 

REPRESSIVE LAW(S)— 

Question re examination of the work- 
ing of the — with a view ‘to 
revision. I23B-35.. #.. 

REQUISITE(S)— = 
Question re use of office — for the 

benefit of the gazetted! officers’ on: 
_ the Eost Indian, Railway. 025-27. 

RESEARCH(ES)— 2 
Question re— ! 

Development ० nutritional — im 
dia. 753. 

: Thitialling of the bg s — made 
by. Librarian of 

"the Ry Beary. 362-64. 
« — works carried out by the Imperial 

_. Dairy Expert. - 33455. 

RESERVATION(S|—_ 7 
Question re— vi 
e:Enquiry into the working ot ‘the 
oe Growers’ 

_ i anzibar and — of-Kenya h- 
Tands for Europeans. ee 

See का... 

—
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RESERVATION (S)—contd. 
Question ze—contd. 

; A Seger ee = ee Se Se a 

~ of. intermediate: third class 
seats on the Kast Indian Railway. 
487-89. 

— of Kenya Highlands to Europeans 
353 

— of one bay of No.'4 shed ‘within 
the Howrah Goods sheds. 008. 

— of some compartments for: men 
only on railways. 660. 

RESERVE BANK OF INDIA— 

Motion for adjournment re alleged 
active acquieseence of the Govern 

” ment: of India in the recent, political 
activities of Sir Sikandar Hayat 
Khan, a Deputy Governor of the —. 
36: 

Question re— 
Demand made by the — on scheduled 

bank. 255-56, 

Government ‘deposits with the — 

Interview of Sir Sikandar. ‘Hayat 
han, Deputy Governor of the 

— with the, Finance 
2008-0, 

ship of the —. one 
Rumoured resignation of ee office 

| RESIGN ATION(S)—conta’ 
Question re—contd.. 

Rumouved— of his. office by Sir :: Rumouved: 
li Osborne Smithy Governor of the 

| -omoReserve: Bank of India, ,.2495-96, 

aa 

है Question re— 
Action taken ‘on ‘the + 5 re coristruc~ 
son of locomotices jin India. 924- 

Action taken on the) 22) 767 Ottawa 
Trade Agreement. -.88, 

Action taken on the — re protection 
to cottage, industries. - ॥904. 

Action taken, on the — 76 State 
management of the Madras 
Southern Mahratia and Bomba: 
Baroda and Central India Rail- 
ways. 903. 

Effect given to the — re appoint- 
ment of a Joint Standing Army 
Committee. 485. 

— passed by the Cordite ble 5 
Labour Union, Aruvankadu, 78 

7३ le a agriculturists. Tp Fea 
795-46 

ree re officers — at Simla, 2846- 

REST ROOM(S\— 
by Sir Osborne Smith. 
of the —. 2495-96. 

RESERVE. CLERK(S)— 
See “Clork(s)”’. 

RESIDENCE(S)— 
Question 5 4 4 ee i in 
the कसा तक staff of 

Locomotive Department vat 
Calentta. 2644-45 r 

nN 
RESIDENCY(TES)— 

Question. re officers under bee for 
Political Agency and —. 2823-24. 

RESIDENTIAL BUILDINGS— 

Question re rules for — on State Rail 
ays. 

See also under “Building(s)”” 

RESIGNATION (S)— 
Question re— 

aN ae a: etn of 9. iY: rn if 
ऊ . Bank of Teac 7. 

for Indiam 
muards at certain Railway stations. 

RESTRAINT ORDER(S)— _ 

See “Order(s)”* 

RESTRICTION(S)— 7 
Motion for adjournment re — by the 

United Provinces Government on 
Pema, eae + वा बा eral, public 

; re Brags 

Sailendra Nath Ghose, a Political. 
exile in the United States. 3297. 

RETIREMENT(S)— 

Question re— 
Ce ry tt of Go 

vants after twenty-five’ years 
be करत 2724,~ 

Proposal forthe — of Government 
servants who have attained the 
age of fifty years. 3352. 

- of officers. who. have served. their~ 
ater terms in the Assam Rifles. 

Ber- of 
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5 

Question re—contd, 

— of Government servants at the 
an of 

Voluntary — of staff under economy 
campaign in the Moradabad Divi 
sion, East Indian’ Railway. | 2765, 

RETIRING PENSION— 
See ‘Pension(s)’’. 

RETRENCHED CLERK(S)— 
See “Clerk(s)” 

RETRENCHED PERSONNEL— 
Demand for Excess Grant in’ respect 

of “Expenditure on — charged to 
Revenue”. 3267. 

RETRENCHED STAFF _ 
Seo “Staff” 

RETRENCHMENT— 
Question® re— 

of Enquiry regarding the — 
of staff on railways. 2624. 

Orders issued by the Railway Board 
for कर 472९. out. — on the North 
Western way. 

Proposed — of railway, steff and the 
lowering of wages and salaries. 

Himon 

— in the Rangpuf Postal Division 
f th in gard of the Go 

orders, 
ना of surplus. staff on State Rail 

ways,» 3337. 
— on railways. 927-29, 900-0I. 
— on State Railways. 2624-25. 

RETROSPECTIVE EFFECT. 
Question re — to concessions granted 

to railway staff. 3366. 

RETURN(S)—- 
Question re— 

Indisng ‘outside India externed or 
not permitted to — to India for 
politital reasons. 858. 

Notices sent out by “Tneome-tax 
officers to incomeé-tax payers to send 
in their —. 

RETURN TICKET(S)— 

railways from Simla, 3784 
also, under ‘‘Ticket(s)’’ “A 

REUTER— 
Question “re —'s message ‘headed 

“Torture of Indians’ published in 
the Hindu, 7764, 

REVENUE(S)— 
Question re— 

Arrears in Nazul — in Delhi. 287. 
Customs — realised on foreign redio 

sets. 
Losses to Railway —. 2766 
Persons paid from Indian — in the 

United Kingdom and the British 
Colonies. 26-62. enon 

Steps taken to improve way 
— and reduce the Railway Expen- 
diture, © 245, 

| 
REVISED SCALES OF PAY— 

See “Pay”. 

REVISION— 

Question re— 
—_of the Free Pass Rules on the 

East Indian Railway. 684. 
— of the  Indo-Japanese Trade 

Ay ro «4239-40. le 
—of tl pene sole for the employees - 

00 State | 

REWARD(S)— 

Question re — given to Indian soldiers 
for meritorious services in, Addis 
Ababa, 

REYNOLD’S WEEKLY— 

Question १६ comment of the — om the 
arrest of Mr. Subhash _ Chandra 
Bose. 427. at 

RICH— 

Question re— 

Imperial Council of है Agricult) ural 
Research. 3068-69. > #ब्का 

RICKSHAW ALLOWANCE 

e ““ANowance(s)”. 

RIFLE SHOOTING— a 

Question 76 a of — with an 
air-gun by the teers of the 
Hindustani Seva, 664-62. 

RIOT(S)\— 
Question 

Report of the Commission of En- 
the — in Zan 

Van gee =. <
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ROAD(S)— 
Question re— 

Allotment» made for the, Burdwan. 

is 

Paucity of drinking water taps at 
street corners or — crossings in 
New Delhi. 34607, 

Provision of proper — and lighting 
© in the Saddar Bazar area of the 

Benares Cantonment. .767-68. 

_— ting th . Re to feeder connecting the 

“ROAD AND RAIL ON 
THROUGHOUT THE WO! 
Question re article entitled — published 

in the Hindustan Times. 999. 

AND TRANS “RO. ROAD 
PORT” 
Question re article entitled. — spublish- 

ed. in the. Madras, Mail. 

ROA 
See’ “Cess(es)” : 

ROAD DEVELOPMENT FUND— 
Question re allotment made for the 
Burdwan- Road es 7; iin i from 

ROAD DEVELOPMENT SCHEME(S)— 
Question re alleged ‘neglect of — in 

‘Bihar. 

De@ESg aS ५००५६ Joa 
anger ‘a 

Leet 

ROAD-RAIL PROBLEMS— 

See_“Problem(s)"’- 

RO. er oe Ser a 758 ; 
दर ticle ent Devel 

Hindus Pima, 

ROAD ‘VAN CLERKS— 
See: *Clerk(s).: 

ROBERTSON, MR. 6. E. J.— 
Indian Companies (Amendment) Bill— 
“Consideration of clause 22. 04. 

of 966-67. 
Consideration of clause 453-54. 
berry se, of ‘clause 40: 78-20, 

iderstion of clause 42. 204 
7-48, 2I2, 2259. 

Consideration of clause 44. 2354-55. 
Consideration of clause 97. 2450-5. 

Oath of office. 4. 

_ ROHILKUND AND KUMAON RAIL... 
WAY— 
See ‘‘Railway(s)’’. 

ROHRI- 
Question re working. er! 

North ‘Western nel 
ROHTAK— fs 

Question re non-observance of or 
regarding model rotation by 
Superintendent of Post Offices, —. 
3I66. है 

ROORKEE—* 
Question re— 

Arrangement for melae at Hardwar, 
Garhmuktesar and — on East 
Indian Railway. 2840, 

Temporary constructions made at — 
Railway Station. for passengers 
oes the- Peeran Kaliar Fair. 
3702. 

ROSS PATENT TICKET CABINETS 
aia 

a edie ees of only 

ROSS PATENT TICKET CASES— _ 
See “Ticket Coses Se. 

ROTATION— aap 

of orders. Question re non इन Sueno 
regarding model — e Superin- 

“ tendent of Post ५ *. Ranta. 
365, pita 

ROUTINE GRADE— 
xamination for recruit- 

= to the Government of India 
~ Secretar 

ROY, MR. BHUPENDRA KISHORE 
RAKSHIT 

ROY MRO BEN * 

Oath. of office. 4 i, 

ROYAL COMMISSION ON. AGRI- 
CULTURE— ai 
Question re recomm of the 
— given effect to. 84545... « 

ROYAL COMMISSION ON LABOUR— 
Question 
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ROYAL COMMISSION ON LABOUR 
—contd. 

Question re—contd. 

pene ene of the ie remands 
ing periodi eyesight test 0: 

» workers. "2595-96. 
Recommendations of the — regarding 

railways. 

ROYAL CONSUL GENERAL— 

é “Consul General’. 

ROYAL INDIAN ARMY SERVICE 
CORPS— 
See “Army Service Corps”. 

ROY'S, WEEKLY— 

Article entitled “Transport Adv 

aero the 26 “© ways) published’ in the —, 267-68. 
-Better ransport Adviso' 

Council Meeting” published in the 
_ -- 4927. 

RUBBER— 
Question. re proposal to increase freight 

on coffee, tea and —. 228. 

" RUBBER CONTROL (AMENDMENT) 
BILL— 
See “Indian —” under ‘‘Bill(s)’’. 

RULE(S)+—, दे 
Motion for adjournment w — for 

ruitment to the Indian — Civil 
209-20, 40-60. 

Question re— 
+ ration the Indian Civil. Ser. 
og Vie Recruitme 237 

कर आर स्कोर of “certain provisions 
oars Government Servants’ Con- 

Government pensioners. 

3 Epaleabiity of fundamental and 

on State Railways in f 
pay, allowances, leave, etc. 2763. 
pplicability of fpndamental and 

staff on State Railways in respect 
ts pay, allowance, leave, ete. 

Application of the Punjab Excise Act 
a Excise» —» = Delhi Pro- 
vince. 94, 

Classification of passes to railways 
_ प employeeson_ the 

Gor ent 
wances —. 

‘Delay in ६८८ ee 5: the a 

RULE(S)—contd. 

Question re—contd. 
Exemption of the running staff from 

the operation of Hours of Sapir 
ment — on State’ Railways. 
2600, 2968-69. 

Free pass — governing the journey’ 
of staff on State Railways. 2764 

Introduction of new pass — on State 
Railways. -338, 

New — for recruitment, to the Indian 
Givil ‘Service. 358-60, 423- 

" 57748; 578-79, 742-43, 757, 925-26. 
New — of the Central Publie Works s 

Department about. tenders. 943. 
Notification” of the Railway Board 

making — in _ respect of certain 

matters. 2843- 
Notifications regarding the cancella- 

, fion, recession or variation of a — 
under section 47 of the Indian हर 
Railways Act. 2845-46. : 

“ i ed se ‘e of the procedure laid 3 
down in — 34 of a the Railway 

Control 

मम East Indian R 
for the staff employed in the East 
Indian Railway Schools. | 448. : 

Overhauling of the jail — and regu- की 
lations. 20. 

Pass — on the North Western Rail- 
way. 33l 

Powers given to fy the == of State 
Railways to mod for the 
grant of allowances. 68. 

Reyision, of the Free Pass — on the 
East Indian © Railway. i 

— and conditions governing allow- 
ances admissible to ted staff 
on State Railways. res. 

— and conditions governing allow- 
ances ted 
staff on State HH 

— for charging rents from the em- 
ployees on the East Indian Rail 
way. 2630, ¥ 

"=" for ५८८ tag of political pri- 
soners. 6-77. 

for residential buildings op State 
Railways. 8, 3054. 

— for suing Government for breach 
of trust in respect to service condi- 
tions ete, 28I! 

for the rectaisilk and training : 
f clerical sand. the avenues. हू 

for their promotion, on-'the. East 
Indian Railway. _ 020. 

— for the recruitment and training 
of non-gazetted staff on the Eastern . 

Lose framed: bythe Governor General 

~tments under section 404 (6) of the _+ 
= patel “> of (Criminal) Procedure. _- — 
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Be SETA 

Question re—coneld. - ag. ie = 

— governing the’ advancement of pay 
दे ff gazetted staff on State 
ह॑ का Railways. | 

— governing the allotment of resi- 
dential buildings to State, Railway 
staff. 2843. 

— governing the occupation of resi- 
> dential buildings on State. Rail- 

ways, 7 2 
—_ governing the recruitment | of 

Britishers the ndian Civil 
Service. 4 Railway 

— on the East Indian Raih 
venting the employment 

e vision to suffering from 
certain posts. 022. 

— on the East Indian Railway re 
alternate routes for through travel- 
ling and break of journey, 674. 

© =: 827-28. 
— pertaining to the number of letters 

to be sent in the same 
208-09. 

cover. 

3309. 
— regulating discipline and rights of 

appeal of the non-gazetted railway 
023-24 servants. 

— regulating the conduct of railway 
> Servants. 2769 

__ — relating to the conditions of ser- 
‘vice of Government. servants. 
2854-55. 

— relating to the conditions of 
service of the Government of India 
Secretariat 

Subsidiary. — regarding disciplinary 
action framed by the Agent, East. 
ern Bengal Railway. 033-24. 

Uniform interpretation and applica- 
tion on all State Railways of the 

framed hy the Railway Roard 
iL 

Uniformity of — for pay, allowances 
appeals and seniority on State 
Railways. 

Varying excise — and regulations in 
dhe different provinces. 585-86. 

RULE/(S) AND STANDING ORDERS— — 
Question re amendment of — पक res- 

* pect of privileges of the islative 
Assembly. 32-33. 

RULING(S)— 

— By, Mr, Presipenr (THE Honovnaste 
Sm Aspur Ranrt)—cont, 

Amendment(s) to Bill(s)}— 
Nothing except'a verbal amendment 

can be allowed in an —. 297! 
Bill(s)— us . $ 

Without the sanction of the Goy- 
ernor General, the Honourable 
Member cannot pro anything 
for adding to taxation.  297. 

Expression(s)— 
An — like ‘‘Rickshaw Assistant’ 

must be withdrawn if objected to. 

Calling an Honourable Member. to be 
briefless while he is a practising 
barrister is unparliamentary. १8 

Indian Companies (Amendment) Bill— 
An amendment, proposing insertion 

of a new clause containing a refer- 
ence to protected industries in the 
wat oye note but not in the bi 

is deenied meaningless, ped 
, is” ruled out of order. 

_ Language— Z 
= word ‘Traitor’? should not be 

used by an Honourable Member. 

Lai ge, unparliamentary. 
word “liar’’ cannot be used in 

the Cham 2698. 
Miscellaneous— 

An Honourable Member cannot refer 
he speech made by the Deputy 

President so long as is in the 
Chair. 2693. 

Ag i Merriher a8 entitled 

to quote from any authority he 
likes, but he should give transla. 
tion in a language understood by 
the House. 5 

Hi 

personally. 
Bargaining for votes across-the floor 
ofthe House cannot be allowed 

Discussion of all the recommenda- 
tions of a icular committee 
cennot.be Pet during the 
nestion hour, —26. 

Tf any Honourable Member wants to 
~ १ Taise any question of _ privilege 

(e.g., attacks made in newspapers), 
“there are other ways open than 

the question while speaking 
on an amendment to a Bill. 2056. 
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RULING(S)—contd. 
— py Mr. Present (THe Honovnaste 

Sir Asptr Ranim)—covtd. 
. Question(s)—contd, 

‘“Miscellaneous—contd. 
If Government think that it is not 

in. the public interest to, disclose 
the of 
in reply to a been. they may 
refuse to do so. 

Tf the Honourable Member (Mr. 
Das) wishes to, pif any question, 
he must rise in his’ seat. 308. 

‘The Chair is the sole judge of time 
in the Chamber. 2698. 

There can be no point of order on 
a ruling. 2672, 

To insinuate that an Honourable 
Member is dishonest: See 

sing in: integrity is notin” 
2694. . oie ate 

Motion for adjournment— 
The proper time at which the Gov- 

ernor General is expected to pass 
an Order, if he 80. chooses, dis 
allowing a motion, notwithstand 
ing that it has heen consented to 
by the President, is after the 
consent of the President has been 
given, $5-5! 

Question(s}— 
Identical — ought not to be asked. 

if it can be ayoided. 8I9. 
Tnterminable discussion cannot be 

allowed» during — "hour. Honour- 
able Members cam ask — only to 
obtain information. 4787. 

Legal opinion cantiot be asked in a 
supplementary -+++ ॥79. 

Neither the Chair nor any Honour 
--ahle: Member can" compel any 
Member of Government =to answer 
any —. 

= ought tobe put in order to elicit 
information on certain specified 
points, and it should be 

RULING(S)—coneld. 

— sy Mr. Present (THe Honouraate 
Sim Aspur. Ranpt)—coneld. 

‘Question(s)—contd. 
When statements appearing in news- 

papers’are referred to in —, copies 
thereof need not be supplied in 
the case of well-known newspapers. 

estions and Answers— 
No details of a matter can be dis- 

against the — of the Chair. 33-33, 

Select Committee— 
Proceedings of the — cannot be dis- 

cussed during the discussion of a 
Bill. 727. 

Supp mentary questions— 
asked on matters 

i 

notice 
tions should be 
to putting —. 995, 

RUNAWAY(S)— 
Question, 76 landing grounds,  aerodro- 

mes and — made and air-ports fitted 
ent for night flying.) 856-57. 

RUNNING PARCEL CLERKS— 
See Olerk(s)?") 

RUNNING ROOMS— 
Question ‘re. = 

Provision of mosquifo curtains, 
mattresses and bed ‘sheets in the 

‘cens= of drivers on State Railways. 

= arrangement sta 22] on the 
Eastern sore 

RUNNING STAFF— 

५ Question re— 
Definition of “=” on railways. 

4686-88: 
॥2/ 

to refer to newspapers to ask for 
information. Tn most ‘cases, it 
should be possible for Members 
to mention exactly what they 
want. ~ 582. 

The Honourable Members putting a 
— on a newspsper “article should 
formulate the ‘points’ on which he 
wants information, so thet other 
Honourable Members may know 
eH poirits on which — are asked. 

When an Honourable Member says 
‘that he has answered the — pre- 
viously. it is open to any Honour- 

| roa Member to ask him when. 

E of the — from the opera- 
tion of Hours of Employment 
Rules on State Railways. 2599. 

Removal of the travelling ticket 
examiners from the list of —. 
688-89. 

See also under ‘Staff’. 
RUPEE LOAN(S)— 

Question re— 
Raising of — or sterl 27 2545 354, 
Raising of the — of 4948-52. 665-66. 

RURAI, AREA(S)— 
Demand for Excess Grant in ect 

of “Transfer to the Fund ee the 
id 

ment of 3262. sad 
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RURAL AREAS—contd, SAFETY— 

Message from. दम Excellency the Question re precautions for the — of 
Viceroy aad ( 0 General dis- travelling public. ; 
ee» Mr 3 ae Lal Saksena's 

a adjournment re Secrecy 
CR ec, Wake ae Wek Uatet || PRE ARRERDES 

P: 2280. Question re— | ed 

‘Motion for adjournment te secrecy of Clearing away of a ० garden 
in | fe construction of quarters. vote in the — of the United Pro- 

vinees. AT. 
. Question re— 

Additional postal facilities provided 
208!-82. 

for education in rural 
the — of the Delhi 

vince.” 

RURAL DEVELOPMENT— 
Question re— 

Constitution of Central Board of —. 
876-77. 

७ Earmarking of a portion of the — 
grant for the depressed — classes. 
59-20. 

Utilisati 903-04. i tilisation of lke seat 

< sce re rue 4 ee Gon 
ernments upon the distribution and 
utilisation of the —. 2480-85. 

RURAL DEVELOPMENT  SCHE- 
ME(§)— if Sr 
Fs Statement re progress of —. 3206-42. 

URAL SCIENCE— 
_ See “Science”’. 

RYOTS AND RESEARCH— 

Question re-article entitled “—" pub- 

ache खिल | 

बढ 8 ४ 

SADDAR BAZAR(S)— 
Question re— 

Provision of proper roads and light 
sing in the — atea of the Benares 

5 ‘Cantonment. 767-68. 
sa in’ Cantonments. 699. 

SADHU(S)—» « 
Question re— 

Free dpueteys enjoyed by beggars 
State Railways. 

Non-prosecution of = fakirs and 
: beggars travelling withont tickets 

on the East Indian Railways. 80. 

Remount Depot. 
Demolition of the superior staff 

quarters in the Di Bazar in — 
Remount Depét 

Z Bazar in the Remount 
Depét. 2089-90. 

Extension of the Western Platform 
at the — Railway Station. 8 

Provision of a waiting room fcr 
intermediate class passéngers at 
—. ए0. 

Quarters for the ‘staff 
Remount Depot. 

Recruitment. of staff for electric 
stations to be opened “at Meerut 

Haas Hit, ‘Muzaffarnagar and =. 

ees of dining cars for India: 
a ए7-एफ and 8 Down 

Beer between’ Howrah and 

of the — 
"88; 

SATDPUR GHAT— ~ 
Question re provision ofa bridge over 

he river at — near Pasa. 

SAIGON— 
Question re payment of - double 
income-tax by people owning house 

_. property.in —. . 87-8. 

SAKSENA, MR. MOHAN LAL— 

Cantonments. (Amendment) Bill— 
Consideration clause 4. 528-29 
io als BH, 

Motion to pass. 938-4 
Chittagong Port (Amendment) Bill— 
HEAR न ताक लि STA as 

3044 
Indiah Companies (Amend: t' a 
Consideration of Clai ne) oe 
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EE
 MR. MOHAN » -LAL— 

contd, . ; 

Indian ‘Rabber Control (Amendment) 

ill. 
60 to consider, , 3007-08, .30l0, 

eo 30! 3024, 305, 306 
Motion to pass. 307-8. 4 

Indian, Tea (९३ (Amendment Bill— 

Consideration. of clauses. 
Manoeuvres Field Firing and Artillery 

Governor General dis. 
allowing —s motion for adjourn- 
ment re Secrecy of vote in the rural 
areas of the United Provinces. 2280 

Motion for adjournment 7e— 

Message from His cellency the 
iceroy 

Extension. Fl the) Government of 

char 
Pi 
the and of 
he District of 24 Parganas and 

Howrah... 772-74. 
Externment of Mr. M. R. Massani 

from the Punjab, 606. 
Failure of the Government of India 

to secure secrecy of ballot in the 
Punjab as recommended by the 
Assembly. 2773. 

Prohibition of the assembling of five 
or more .persons within. a radius 
of two miles of certain cotton 
mills at Cawnpore. 562. 

'Seerecy of -vote in the rural areas of 
the United Provinces. 2246-47. 

Suspension of some Patwaris of the 
Aligarh District for alleged 7 )at- 
tending an election meeting. 

‘Question 
Abolition of classification of poli- 
tical pee 

Absence of an Employees’ 
fare Committee on the Rohilkund 
and Kumiaon Railway. 3270. 

Absence. ofan overbridge at) ihe 
Bhojeepura. Railway Station. 
373. 

Absence of Hindu and Muslim re- 
freshment rooms on the — Rohil- 
kund and Kumaon: Railway. 3i76. 

Absence of inter-locking system on 
the Rohilkund: and -Kumaon: Rail- 

ing rooms on*the Rohilkund and 
Kumaon Railway. 375-76. 

Absence of sheds on the platforms 
of the. Balaman Junction and 
Ni Station on the Hast In 
dian Railway. 923-24. 

Action. taken on he Resolution re 

India. 924-25. 

SAKSENA, MR. MOHAN LAL— 
contd. 

Question re—contd. ~$ : 

Advisability of, not’ sending away 
“Indian officer ८ under the . War 
Block Scheme. 5306 

Allegations against the staffof che 
hilkund and~Kumaon Railway 

3i70-72. 
Allowance to detenus for replacing 

utensils, beddin; and... warm 
clothings, etc. भर 

Appointment to 
advise the Indian. Navigation 
Company regarding the. com- 
plaints of the. passen; ger 922-23. 

Appointment of non-official visitors 
for the Cellular )Jail and Convict 
Settlement in the Andamans. 
999-4000. 

Books confiscated. under the Sea 
Customs Ai 3309- 

y in the Gellular 
allowing others to work 
the Jail, 2000. 

Certain facilities provided to the 
convicts sent to the Andamans. 

Checks applied to verify the evidence 
against the detenus. छू 

Circular No. का of उछठ2 ‘of the 
Agent, Rohilkund and Kumaon 
Railway, 3270. 5. e 

Circular regarding letters bearing 
photos of leaders’ and ‘slogans of 
boycott. 865-66, 

Civil Liberties Association started 

80 eimai Nebr 
Condition of prisoners” in “the 

Cellular Jail. 992-93. 
Convict settlements in Europe and 
America. f 

Convict settlements in India for the 
een sof Criminal Tribes. 

© 
Disnosal of cast iron scrap on the 

North Western Railway. 5 
Disposal of export scrap ‘on ‘the 

North way. 363. 
Dividend declared by the Rohilkund 

and Kumaon Railway and. stoppage 
of promotions in the Traffic 
Department. 369. 

Employees discharged from the East 
Indian Railway. on. account: of 
defective eye sight. 2594-95. « 

Employees in. the _ Traffic Depart- 
ment of the Rohilkund and 
Knomaon Railway. discharged on 

i spend of protracted — illness.+ 

-
 

a
r
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Be = “Se saxseny, (MR. MOHAN (LAL~ SAKSENA,) MR. MOHAN © & 
u contd. contd. 

Question re—contd — Question re—contd; 

° 

wars. 
Fees charged by the Public Service 

; : ‘Commission for competitive 
examinations. 376-78. है 

"© Final authority मी thé” matter ० 
रे grant of passports. 859. 
‘ ay 3 prices of Govern- 

a wat ५ 

a extensions to. super- 
‘#mnuated. persons and re-appoint- 
ment of retired Government 
servants, 252-I: er 

Great . Britain) Sint te consultation ~ with 
aor er" i last: War, 

aie enon 385 shi 

= Rion ॥ बे the pS 
Hospitals and Anes son th 
Robin and oe न 

shabibegg 
House rent paid: by Foremen. | and 

Assistant Foremen on the Rohil- 
kund: and seein tn % 

Improvement of + rdwar Rail 
/soway Station, 922-5. 

Increase’in the price of the East 
Tables 

व 
Indian ‘Railway Time 

ret ०8 ger : hist 

tion, 

Britisk ne awe के पं of 

Indians “outside pe lee or 
not permitted to to India 
for political’ reasons, 858. 

“= Tndians sent away from the Army 
3 emiider War Block Scheme 

06. 
Indians sent overseas during ‘the last 
Bai ‘ar. 
Tndianisation of 
Todiats | the 

War to पलट ain. Great 

Tn cae s contribution “to the “Teague 
2508. of Nations. 

Tnsnection of the Rohilkynd and 
_ Railway Krminon Railway by the 

° Member, उआ72-5. 

Mail and female prisoners 
convict. settlement in the 
mans, 

Money from the Indian Exchequer 
if over the last European 

ह Money raised by Asi ol bu. 
‘ions for the Great We 

the 
Anda- 

N mn 
268-89. 

Assistant Station 
Rohilkund and 

the € ella a dail. 
Night duty of 

Masters on the 
Kumaon Railway. 

Nomenclature used in Government 
Publications in reference to Indian 

Non-supply of the copies of Acts 
and of final 

pani कर to the 
members of the Assembly. 866. 67. 

Number of Detenns. 3294-95. 
Number of ns reeruited during 

Object in transporting 
तीन to पी 990. 

arse ne ee & prisoners 

Overtime worked by the drivers on 
the Rohilkund and Kumaon Rail- 
way दि 7. 
a of telegraph delivery peons. 

hop the ol 
khand Railway. 

Periodical “health गाते 485५4 
examinations of the raib 

Permission to intermediate _ class 
passengers to carry attache. oases 
and__ handbags. ree charge. 
929-30. wre 

Persons infused patapgrts for goin 

4670 हा railway finance on a 

Sonat avising of cashew, nuts in 
Enrone and particularly. in 
England. 3304. 

¥ 
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Be है 
contd. 

Question re—eontd, 

» Postal rates. for 
postcards pi 

MR, MOHAN «LAle~ 

Inland. letters ‘and 
Panes certains! Countries. 

Prisoners confined in the Cellular 
Jaw 996 97. 

: Procedure: fon-selection of candidates 
for Publiec Sexyiee - Commission 
Ex: tions. 

Progress made, in. the. village. uplift 
work in the Pea ally adminis 

हे pe ar 29338- 
Promotions to the rank of a Jamadar 

or Snbedar in Indianised =nnits 

x eae for leave 

sa Seg 
fans. कद the third and 

Provision of ‘ 

Fee tees: heel’ 

oie tlt ‘eo. eq oe 
Racial discrimination the -allot- 

ment_of quarters to railway. staff. 
25 

Railway 
quarter's. 

Rates of commission charged ;by ‘he 
, Imperi: Bank 

staff,entitled, to + rent-free 

of oe and 

fares and goods 
~ and. Japanese 

tegarding 
of workers. 

ae = 
_ Commissio 7343 La’ 
“yailways. 
Redress of the . grievances 
‘Tir Class faasengers 

Re-employment : He 
hed. 

of .. the 

~“Refiamnd va . 
adimitfed to comipeti 

Public 

of the Cellular Jail! 

SARSEN 4. / {MRL = MOHAN ८ TAL 
contd, 

Question re—contih 
Representations 

stems regar 
4 out. to; ther 
Retretichmebt Railways. 927-29. 
Rules regarding «the. sel 

ambi) 

ed from 4 the 
Be treatment meted 

applicants for admit to Pi 
. Sexviee Commission examinations. 

the Publi- 
a certain 

“by the 
Commission for. the 

dit. ‘Boat Accounts Service 
examination. 

State control of the Bengal — and 
North WeStern “and md 
and’ Kumaon wa: 925: 

Strikes in raves 7858 
Suits to the guards on’ the 

Kumaon Railway 

: Supply on पर 
forms for the 
the Divisional perintendent’s 
कक, -Motadabad... 2506-07 

S¥item.of- voting af the Gomin 
nly pitovineialy elections “by means' o} 

coloured boxes with 
atl Tee a 4 

ings of! ti unemployment 
Be aie 4859. 5 x 

Ta y expenses tothe relations 
i लाल: मे म सवा 2क ‘in the Deoli 
ose, Detention: : 

_— problem. 000-02. 
Village t. Offices opened during 

ast, two years. 
le ities “of sthdy¥ for 

War Block Scheme: 
tion (supplementary) 7é— 

ithout 

at 

2 
Allegations, against. the.stafi.at the Kam tation on alasagar Stati 

tern 

“‘Appointment for training 
see ueritton 

re Ray ‘estern 

ae Indian as! the 
General. ‘Indian. Medical 

Dery 

= r.. Subhash. Chandya. Bose. 

Books forfeited _ under certain 
notification of the Finance Depart- 
ment “75. 

Books. periodicals and films probibi- 
-- sted ¥ ndia. 2602. 
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Se “MR. MOHAN oRADH 
contd. 

‘Question (supplementary) ré“conitd. 

Clearing away of a miatigo garden 
“* \ for ‘the’ @onstruction of rters 

tor the menial staff of the ett 
. pur Remount Depét. “2089. 

Condiictors émployed ‘on State’ Rail 

Sew @htting Vf trees bythe owners of 
ade ‘Canton- 

ihent. “4960 te xbael ol? 
Delay in the supply of Government 

है of India publications tothe: public 
Eesage= (2448-49. 
cs ge ae at mtiof an All-Indian policy 

= = Wor Ports. छा 
strilution “arid Utilisation of — the 

ee giant for the development of co 
Operative movement 

#Extornment. order onvone Ma ‘Ratna 
Prakash, a memberof the Delhi 

ardships experienced » by“ pilgtims 
at Rajgir fair on account of 
suspension of the» Bihar-Bukhtiar- 
pur Light Railway Train Service. 

ete py A TG. pee ae 
setiod नि मा Sabhash Chandra 

Be. 
Higher = postal charges.-on. outgoing 

mails by ‘air. i 
८. Honeratly Magistrat ee othe East 

pur-Lacknow: 
tidn_of the-East Indian Railway. 

Impartiality of Officers in the 
Provinces re legitimate activities 
of constitutional parties. 258] 

Tmplementing of the convention on 
teed labour. 

Mian delegation to London in 
with ‘the 

a trade agreement in place of 
“-Agréement, 73 

छः 
Interception of cotresponidaiice and 

if 
workers of Delhi. 48554. 0 7 

“SAKSENA( HMR. “MOHAN HAL 
contd. 

plea web. 
७) 

40» 8 ‘yee lof candidates for. certain 

: po the Broadcasting De; 
ment. 58०... 

Ber करत ae 

Leave; a etc. 
the Bei 
Railway: 2857. 

Loaditig and. unloading” worl of the 
: ae dorie  liy “the — porters. 

? uscd ait : 

“’Mechanisation’ in the Army in India 
249 

Nexotiations foi an 
Trade Agreement. 

: Officers utider He ing for Political 
Agency and eee 2823 
Old coaching ani carri: 
ee 
‘Baroda er Central Tndia Rail 
wi 

ne sie i] rales and 

2 ipersession. of the Ajmer 

3066 : 
Permission to Mr. Gandhi to visit 

Mr. Subhash Chandra 2947. 
Permission to. proyingial executive 

stand. for electi 

Indo-Japanese 
270, 2494, 

councillors 0५ 
2499, 2500, 

Political prisoners confined in the 
Cellular Jail in the Andamans 

Pattie litical propaganda” by’ Executive 
Councillors intending — to” «contest: 
the elections. 

Post of the. Cabinet. Secretary. 
2490. zt 

and distribution of 
quinine in the provinces: 

Provision of proper —roads and 
lighting in the Saddar Bazar area 
of the, Benares Cantoriinént: 768 

Punishment inflicted under“! section 
ie. of the: Indian Railways Act, 

Qualifications “bf ate sf कप ि si BO Stirgeons 

0 30 आल: 4 

iigt 
Ratification ० i certain classes. of. persons, 2854 Labour, eee entail 

« =—55. forced lahowt 2076. 

P.2 
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SAKSENA,!\MR. MOHAN- | LAL— 
contd. \ 
Quest: by ;, supplem tas nbd. i 

red. oxide paint. pur- 
ithe, North Western 

# Revognition......of _ the . Andhra 

by the Madrasand .. Southern 
Mahratta Rail 

Recruitment 6: urkhas in the 
les. 2972, 

Remission of | of ae 
Bojnasshbengs Romie 9 e 
Coimbatore District. 2326 

“Removal of income-tax- office from 
Hazaribagh to Ranchi. 2730, 

Ae irs, to, feeder roads connecting 
the railway stations. 2754. 

Report of the dars Enquiry 

‘Mr. Subhast Se 
the. distribution and 

Rural 
til 

tion of the Development 
Grant 

Réservation of four first class berths 
on payment of one fare on rail 
way. 

Hegteaiht ag पी fier 2 
fe पक ityavati a an 
an Parkash Gu 

Retrenchment on” railways. 
Rules for classification “of political 

prisoners ar 
“Salevof liquors before and ‘after the 

icensed 
Sir Montague Webb's Book on the 

trade depression 
in I oan 7 

Spending of the Amount allotte 
under the head ‘“Seerét “Expendi 

2823. 
State control of कर Bengal 
% North oo Ratlwway. 
jtoppage 0: 
gambling. 834. 

System of: Railway Raid for detect 
ing ticketless. Ts on the 
Bengal. and North Westen Rail- 

2853, 
Teaching of the Iniperial 

Institute of Animal Husbandry 
yt Dairying»at Bangalore. 330 

Tenders for. sotitraét of motor mail 
Service in the Dooars. 2878. 

Tenders for |. ved. “oxide 
painé required: for .certain Rail- 
ways. 2735. 

Tindets ‘for ‘the sale of 
aerated waiters on thé East Indian 
Railway. 2758, 2759. 

Termination of the Ottawa Trade 
Agreement: © 209. 

३ 

and 
2, 

used’ for 

SAKSENA, MR. MOHAN. LAL— 
conel 

Question (supplementary) re—concld 

_ Ticket. checking. system. on the, Hast 
erplndian and, North Western Rail 

ways. 3053. 
Uniformity. inthe office hours: in the कट 

Civil Secretariat and the Army 

room at. the 
_ Cantonment _ Railway. Station. 

2745, 2746. smash 
War Bonds and (ash Certificates 

issued» during, the Great | War 
paid. 209, 

Withholding of a telegram regard 
ing motion for adjourmment to 
discuss’ the ,;conduet of _ th> 

ois Governor of Bihav for his taking 
tin, organising ae 5 

to Jamalpur on ndian 
Railway. 2744 

Resolution re interference fyomi public 
servatits in the @nsning élections 
2669. 

SALARY(TES)— 

Question re— 
PIES 

Tere panes in’ charg 
subordinates on the 

60. 
Bast 

Railwa: 
Proposed retrenchment of railway 
cat and! the lowéring of wages 

ving alta pd aoc 
ast Thien ees: way 7285 

of the 
Indian 

ofthe’ Misra: Committee 
ss ie position and — of travelling 

ket examinérs. on. the East 
Indian Railway... 2772.0 -— - 

a= 
SALE(S)— 

Question 7४ — of qui land 
and other २3० मद 27 

ee 
SALES DEPARTMENT. 

Question “ré income and _ expenditure 
of the — of the North Western Rail 
way. 70. 

We SALOONS} 7 ५ - * 
Question re aegis — supplied to the ae 

India. 677. - 
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INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 249. 

SALT— 5 

Question re— Me ae ““: 
Duty on kgs gto 00 of Aden salt 

cue ie Res Vintiigien  “vessions to 6! 
District. 467. 

~ concessions availed of in ~the 
famine-striken ‘areas -‘in ~ Bengal. 

. 2486. 

SALT ADDITIONAL IMPORT DUTY 
(EXTE! 9) B ४ 
See “Bi te 

SAMASTIPUR— i a8! 
Qiiestion” ve allegations “against the 

Magisterial checking at — Station 
Gn the’ Bengal and North Western 
Railway, | डा 33 

SAMIULLAH, MR, M.— 

Question 76 externment ers 

the Delhi soningo.. 206657 
EGE. Rte be =f 

SAMPLE(S}— 

Question re test Of — of readymixed 
red ०; submitted by 
certain ‘firms. § 

SANCTIONS— th a अर 
Question ~— वि 
लक (of the application of -- in 

India;against, Italy. 237 
netting: of the 

Loss of trade suffered by India by 
adopting the —- »against Italy. 

iy. 237. 
— against Italy. 

/Support of Canada 
“ef Sanctions ‘against, Italy. | 230 

Termination of the — against I 
mle se 

SANITARY RULES—; 
See *Rule(s)"’. 

SANITATION— 
Question reo aoe) : 

Improvement of the — peta Ly 
in the है 6 

—of acer 722 APB?! T 

Question ve stoppage of the teaching 
of —and Persia 2 the East: i 

School, Tundla.- 98-99. 

ment) Bill. 
367)-- 
Motion \to continue. 

Code of Criminal Procedure (Amend- 
ment) Bill (Amendment, of Section 

629-30. 

(बह Qi 
Motion to. 4655, 

Code of .C Procedure (Amend- 
ment) Bill (Amendment of Section 

Motion. to continue. » 4635. 
Expressions of regret on the death of 
Khan Bahadur Mian» Sir, Fazl- 
Hussain, Sir M. Ramchans Rao 
and Mr. W. 8. Lamb. 

Comparing (Amendment) Bill— 

‘Clause 40, 62 9; 362%. | 

Motion fr 
Control of the soldiers on the foot 

Annandale. , 290, 

New rules for recruitment to the 
Indian Civil 49.50. 

Question 
Abolition. of the cadre of Station 

389-90. rotate बम, 
Alteration, in the Indian Civil 

Service Recruitment, Rules. 237- 

Amalgamation. of two grades. in the 
Superior service of the Posts 
and —_ Telegraphs .  Departm 

ag 9 ofa Sikh officer in the 
‘ay Board. 

Spee made Indian 

cr i go of * st > if ion 

iad fa Singh, "3827 28. 
cle written by Mr. . 

<2 Chief Commercial ee North 



220. INDEXETO LEGISLATIVE/ASSEMBLY DEBATHS. 

SANT SINGH,’ SARDAR-oontd:) - 

Question! re—>eonitd. न VW 4 
Bi aft Sikhs in Addis Ababa 

= Ae formed? for the Posts 
: and  ‘Télegraphs Department. 

3382. 
Complaints al na the administration 

of the Geir ‘Telegtaph’ 
Calentta: 3379)" bese he 

Cone in _..tel ph rit 
ene stu ‘Piess) and 

Defaleation® “di ss at Quetta 
Grass. Farm be ay 

_ Delay in enforcing ४ sanitary 
tales in “Aindii Rae Siinla; है 

Soe ibs desea ‘elegrarh 
Ofte 338 

Duty “hours 6f telephone operators 
2660. 

Employment of —telegraphists. for 
working on pie-moriey lines: 2660. 

Expenses inturred by Governinerit 
on certain heads connected” with 

४४४86... 3050-54. 
Explosion at the Moghalpara Work 

a) 5a 2 on the North We Rail 
793-96. cabal 

Grant. of higher initial Tater 

Sie the! in the Posts ahd Tele mph 
Departm, “2656: 

“Hears ‘of duty’ of! felégraph 
Treanessnds 4 ह 

Ticome and expenditure 
Sales De; eet of the’ North 

Tian overseers in “ithe: Miitaey 
TASS Departme: 

+ ee ys from ‘the 
: of > the League of 

Nations. 246 
Injustice done to Indiay on ‘Offideirs 

the Nofth* Western '"Railway 
3370. , 

| Ansanitary éondition ‘of the’ third 
“7 हु (मकलअ+ 6-०२ . ears th 

Howrah ress" ६6४ a ‘ugh 

ion of lth ati iéor- 
me in some’ ph 

SANT SINGH, SARDAR—contd., 

Question re—contd. ran Oe 

, Memorandum issued every mouth by 
sone the, ducational, Printing Works. 

~ $92-92, 
Necessity for -the continuation of 

‘ort Haj Committees. 
bi s in the 

Telegraph Department, | 2654-55. 
Nou-stoppage of l-Lp and. 2-Down 

trains at Shahabad Markanda oi: 

कक Western: Railway 
Orders prohibiting the sale of jhatka 

meat on the North Western Rail- 
way Stations. 390-9l. 

Outturn of the staff inpa first class- 
Telegraph Office on certain points. 

_ Preferential treatment. shown to & 
Firm in the matter of 

2834-36. 

part ae 

of India. 62, apres 

Provision for adequate meul relief 
to certain telegraph staff. 2658- 
59. 

मं of Bituminous solution. 

SF Gunton tee 

High Commissioner for India in 
London. 239-4]. 

Raising of service limit for reeruit- 
ment to the cadre of En 

“Supervisors “of the " Telegiiiph 
Engineering Branch. +3382: 

% “i Service Unions’ 

ment. हि De न = 
Recovery of overdrawn leave allow- 
mmces fyom! thevinferior _»staff< of 

WS ithe /'Central “Telegraph” Office, 
‘aleutta. 2657. 

Club Of the Cental Tele: 
graph Office, Calentta. 269-60. 

‘Baduct the: task wore 

का हे न peons he | the (.) Madras = 
‘entral Telegrap! 

Report of soci 007 

Representation of individual ca: 
by service unions and-associations. 

wre, aa 
Safeguard: the interests of rope" slons by és the Teague’ i 

me ‘Byes dilivered tlie = 

FE tsa 
Nations. 
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SANT SING, SARDAR—conclil.; «| 

Question re—concld. anite 

F . 
aan from: ‘Italian (8: “Bombs 

in’ Addis Ababa. -246.'" 
Supersession of “Indians by  Euro- 
peans on the: North Western Rail- 
way. 2605-04. 

Supervision’ of) signal room. clerks 
in télegraph offices. 

Supervision of work by the.’ Tele 
i in ithe Central Tele 

, Calentta. 338L. 

हिल >०«--त-+ क्तरउता मनन वाआाााउकााधनपआततत अबतक >नन _नाएफरन।%३ था>-न्न्ऩ््नजेसम भाषा यंग जम 

SATTA~ 
Question re ++ gambling 

Question 7é uniformity in’ ‘the office 
several Government of 

rtm: 2938. 

Arya Marriage Validation Bilk= 
Motidit ‘to “considev. 640-47, 644. 
OeRREL. 25020" ४३०४४ 

© 4667-72, of clauses. Sha हर 

Cantonments, (Amendment), Bill— Tenure of an, officer of: the 

an a ag saad 007 6 painting of 

‘agons. 
Want of araised platform on/ the 

० branch आर ~between .. Chichoki 
Malian _ via Jaranwala|i:on the 
North Wester, Railwaye 4487. 

Wiveless....wheatstone, 

Jes ee 
Question. (Supplementary) ! 

Case of one Ratnasabhapathi- Goun- 
der of the:-Coimbatore. . Distri 
356-44 ee er aes 5) 

Government, Cottage ..j Industries 
Institute, -Delhis. 504-05. 

छह >' 
hak 49: 77777 77 7 ai 

rate 

5 Schemes for the relief’ of’ dneinploy 
: it suggested “hy “the “258: 

AB tanh), ait 
SARM. SRINIV. 

Motion’ for 
of the | fon pa 

seembly. 
Question, 

Rai 
* the Coimbatore District. +486-4: 

(Supplementary) \resease of 

antor i 
Consideration of clauses?) 567-69. 

4575. 

Tndian  Companiés”(Amendment) Bill— 
Motion to consider. 6l4, 646, 647, 

649, "7il, 73-5.'~ 776)" ५. 804, oy 859. cae 

Clause 33. 

Lege 4529-50 Ee. Es ),, 4555, 
3539 

4 se, jt, 8 962-56 
epic) A957 4965,, 4968. 970, 7982, 8/05 
Reb ae 

Indiai’ Railways! (Amendiment) Bill— 
| Métibh to! tefer’ to Select Commi 
and’ to” citculate 40. 

220. 282. 

Motion for adjournnient 7 
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SATYAMURTI, a S.—contd. 

Motion for adjournment re—contd, 

Control of the soldiers on ‘the foot- 
ball ground at Annandale. 2790 
2227. 

“Extension by the Government of 
Bengal of _ the provisions _ of 
Chapters If and LIT of, the Bengal 
Publie Security Act, 4932, to the 
Town of Calentta and the Districts 
of 24 ‘arganas and Howrah. 
772-74. 

Freedom of individual members of 
Government to express personal 
opinions, /56, 457-6, 

Government's breach of \ promise. 

Government's Curreney "Policy. 

New rules for recruitment ३6. the a १0044 

0७७ है rs Report. 
Situation in "Palos festine. 774-76. 
Strict neutrality on the part of 

Local Governments in’ respect of 
provincial election. 365-68, 372. 
3735, 452. 

Withdrawal of the Government of 
ie from the Teague of Nations. 

Nomination of == to the. Panel of 
Chairmen, 09. 

Question re— 
Abolition of the military wontrol of 
the Fort Zone Area in Delhi. 

aes tae Tariff Board.  2%6: 

Absence of a platform at the Rani 
.. Pet Railway Station, Madras and 
~~ South _Mahratta’ Railway. 2% Pi bes 

Action “ander” the “Criminal 
Law Amendment Act, 935. 7494, 

Adequate — supp fodder and 
gmazing ‘grounds for dattle and 
improvement of livestock in a 
scientific manner. 755-57. 

Adulteration of di 586-87. 
Adverse effect of the im 300 ri of 

foreign ay its indigenous 
production 

Agreement between His M: 
Government and His रात 

“| Highness’ 
referred to im section 47 of the 
Government’ of Indis; Act; 955 
002-04. i 

Agricnl indel e: th 
‘ ehli ce, ‘or ol 

All-India Village Industries “Asso. 
ciation. ” 

SATYAMURTL») MRy /S.—con td. 
Question re—contd. 

Allegations) against the staff atuthe 
East: Kamalasagar. Station on. the: 

ern Bengal Railway. 262-63 
Alleged: brutal treatment of: Indians © 

in Manchuria. by the: » Japanese 
authorities. .987. 
Alleged Kidnapping of a Hindu girl 

in Pesha‘ 
»~ Alleged rude» behaviour ofa “bus. 

conductor towards an Indian in 
London. 2640... - 

Aniendment: of the 0७. governing 
हा transactions ih Government 
séciirities. 547. 

Anti-Indian agitation and. “boycott 
of! Indian ~Malayalees in Ceylon 
235-6, 

Anti-Indian propaganda » abroad. 
49-50. 

of Applications for nominations 6 the 
# ere ८-57: im England 

7 ae jundield, 
Appointment 4 ron Regi i 

Immigration in Céylon. iP 
Appointment of a Committee to 

enquire into. the finances of Rail- 
ways. 49-92. 

Appoints of a 6 sof i to 

enquire into: thé working -of the 
policy ‘of protection. 445-46. 

Appointment of a 

General, Indian’ Medical 

ointment: officer to: watch 
the a of Tn के Zanzi. 
haa 

Appointment of Indian Trade Com 
aeons in Japan and East 
A 

intment of. Mr, Franks as, the 
Waitor of the Indian Listener. 
69-95. 

, Appointment of Sir Charles Innes 
and Sir Frederick Whyte. as: Ce 

c Relations and anata Depart- 
ment Trade. Nego- 
tiations. 

Appointment of the Cabinet Secre: 
tary. 996-98. 

Appoin ent, of Trade igor is- 
$I 

Arrest. oh Bs Subhash Chandra 

Article entitled A Suicidal Policy” 
ge in ‘the’ ta 

— 

ie 
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SATYAMURTI, r
E
 

Si—contd. 2 

Question re—contd) *+ sui? 

Borrowings of 
jublished in the 

2487: 
“British Colonial 

g Boides’ 
“indian: Finance 
Article entitled 
Policy and Racial Discrimination 
published in the’ Hindw regarding 
Kenya Highlands. “608. 

Article entitled * Broadcasting in sit “England ‘and ‘Tndia” 

Hi imnes. 
Article "entities psa 

Road Yop 
Hindustan Times. sed 

Article entitled’ “Full Speed Ahead” 
™ Yyevarding agricultural’ tmprove- 

ments published in the | 4mrita 
Bazar Patrika.  932-33. 

Article entitled Greed of Kenya 
bie ol published in the Bombay 
Sen i 

Article entitled ‘End’ 
>> in th i 

“Indian Interests 
published in the Bombay 

to 
#5 yeplace the Ottawa Trade Agree- 

Article entitled 
First 

व हल ३६ 

Hindustan Times. 

‘India’s. Defence” Article. entitled 
publishéd in the Statesman. 
432-34 

Article entitled ‘Indo _; Japanese 
rade Talks’ — published in the 

- Article’ entitled ‘‘Inter-related 
problem Enel inthe 
Hindustan” st Opn. 
employment problem. he 

“Article entitled ‘Kenya’ published 
in the Hindu 

Article entitled ‘Lord , Linlithgow 
and Milk Diet’’ published th 
Amrita Bazar Patrike. pe हे 

SATYAMURTI MR. S:—+ontd. 

Question re—contd 

‘Article’ eiititled ‘““Madrés and Nei- 
‘Report regarding borrow- 

4 

arrangements ff provin 
4 4४54 छह pr een hs EE fe 

published’ in Pgs 589. 
Article entitled ‘Proposed 7275 

in Rail Rates’ in | 
Hindu. J 5 

Article entitled  ‘Provinicial Auto- 
nomy and thé Ceitre” published 

aah the Hindu. 236. 
iele entitled iy हद in East 

ies Lin the -Biedu. 
“Railway Coal 

Ramp” published’ in ‘the Bombay 
Sentinel. 55. 

i entitled Road and Rail 
Position throughout the World” 
published in the Hindustan, Times 
ll 

Arti titled ‘ 
= = हि पं आह] in liane. 

fs, a al a a. Spal ei in 
Madre, Wait 232, 

A mtitied “‘R: and Re 
eae published pig Hindu 

Article entitled ‘Secondary Educa: 
tion “in India’? published’ in the 
Hindu. 7 

Article entitled’ "The Courts and 
the Executive” published in the 
Hindu, 

Td published the 4 ndustry’’ in the Amrita 
Bazar 70 274.75. < 

we Article Neimeyer 
Order-in-Council’’ published in the 

Article entitled “The Privilege of 
Contempt” the 
Hindustan Times ris 0. 

Article entitled “‘The Secret Agent’’ 
puplished’ in the Stafexman.- 249: 

ai 
« A entitled. “The Zanzi 

Soe published, in the Hindu. 

Article entitled “Transport Ad 
Council Meeting’ regarding 
ays in the Roy's 
Weekly. 26768. #? ९! 
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SATYAMURTI, MR; S--contd, 
Question re—contd, 

‘Trusteeship and 
published in the 

‘Aiticle entitled “/Unemployment 
published in pile, Hindi regarding 

val ng 

nah Tray 
» published in, the Hindu. 596.97. 
Agsault. on fhe inhabitants of a 

village near Garha (Jubbulpore) 
uo, by. British. soldiers. 2i68, 
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& ae हु 

7... Subhash Chandra Bose. 
689 

British Indian subjects imsAddis 
A 

British troopsin India andy their 
cost of maintenance. 497-095 
roadeasting:: on | short... w: gand 

‘he rtain ents. cireulated, ¢ by 
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Coffee Cess Committees 85-88: 

Committees ‘a id nae commissions 
. =appoin jointed! ‘during’ "the हट ee लक 
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into. the; condition..of, rail 

way finances. 220-l 
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Government’s quinine policy. 2302- 

Grant of a preference to Indian 
4257. 

4Grievances'and ‘demands of the) agvi- 
culturists’ of the’ Delhi. Province. 
906. 

‘Grievances of Indians in Malaya. 
2306. 

‘Health of Mr. Subhash Chandra 
2307. 

Help pe 5 अनु क flying clubs in 
India. » 9803.04 
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the Divisional os ineer of- ithe 
Central. Public orks ©. Depart 
ment. 

Housing of radio studies: ? 90L. 
if papers in» the Pro 

५ bait ल ७5. -258-82. = 
‘Import and excise duties on! coal 

used by Railways. 2094-95. 
Import duty on motor vehicles 

Iniportation of foreign experts to 
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‘Imposition of import. duty on rail- 
“way stores and locomotives. 2092, 
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Indian Clove Growers” interests in 

Zanzibar. 440. 
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wa Trade Agreement. शेप - 
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3239. 
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Indianisation of the Indian Army 

eterinary 229, t 
Indians in Z 2587. 
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750. 

a Nego tiationsfor..a fresh Indo- 
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agreement with Great Britain in 
Place of the Ottawa trade agre2 

‘gpment. 2494, 
ae Negotiations for a’ trade agreement 

bd in place of the - Ottawa Trade 
Agreement, 2582-85. 

> Negotiations for. an) Indo-British 
2502-03. 

Agreement... 75-7 
Negotiations for bilateral trade 

agreements with Great Britain and 
other “countries. . 587-88, 

Negotiations for the settlement of 
the Tungabhadra dispute. 602. 

‘Negotiations for. Trade Agreements 
the basis of reciprocity. - 60/ 

ee regarding the’ cession of 
e French possession in» India. 

New rules of the Central Public 
fe ae Department about tenders. 

ar) 
Non-appointment» of an Indian as 

Deputy Agent is the South Indian 
Railway. 89- 

* Note entitled “Frontier — Post 
“Attacked” “published in the 

~~ Statesman 

Notice of termination ‘of the Ottawa 
Trade. Agreement. -75. 

= Number and tonnage of Tadian ships e in the ocean-going traffic. 853 
Obsolete railway stores, stock, plant me हे and machinery, etc, 2093-04, 
Opinions, on the Report of Sir Otto . Neimayé 655. st 
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2092-93. 
Payment of property tax to District 
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2499-2500. 

Petition. drom the Amritsar Com- 
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'0प्लाप्९। to contest 
the. elections. 40. 
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Position..of Indians. in. Durban. 
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Position of Indians in Drag. 786. 
‘osition, of Indians - in. Zanzibar 
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Post of the Cabinet Secretary, 232 
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Production of quinine, 2586-87, 
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Proposals: for concluding reciprocal 
ment between India 

and Ceylon. © 422-23. 
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/ Protection to the handloom Industry 
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Se) -of Commons on: the I7th June. 
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428-9: 
Railway “Finance. 

Rail-road competition. 66-67. 
Recommendations of the Committee 

on conservation ‘of besa "762-53. 
‘Recommendations “of the Indo- 

Burma Financial’ “Tribunal. _222. 
Recruitment to the Indian Meédical 

Service, 507-09. 
8 of othe: grievances of third 

476-' lass 98387; 78. 
Reduction: of scales “of “pa h 

Railway andthe Posts ‘Tele 
graphs Departments and 8 effect 
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Release of Mr. Subhash Chandra 

si. SSL, 744-45. 

‘Release of 
हा trials is in 
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268-69.. 

Coimbatore District,  239-27; 
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for 
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‘Civil r626'2 
Renewal of the inde ere 
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es ef? ०-7० 
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Assu to Unio ished 
का कल Hindustan (6-42. 

हर eer of Sir Otto Neime’ yer, -70- 

Report of the Commission of En- 
bal ste conce! the “Riot in 
५ Litvizibar.” 7495-5 

‘Report of the Special Tatift’ Board, 
600-0: 

Be alas the Wheeler ‘Committee 

Report of the Zanzibar Riot ‘Enquiry 
के seu Committee. 

Rep rt on the health’ 6f My. Subhash 

Repitession policy a. {96-I8 
Requivementsof' cement and con- 

$e eretes! 80५: 
Reservation of the Kenya Highlands 

and position of रू १५ ० So 
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pe a अदा of the Otta 
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Shortage in the ऑफ्फिरए- of voters 
r eke reformed ~ Legislative 

Assembly of Madras. 930-3l 
Signing of any Tndo-Japanese Trade 

= Agveement/in’ England? '75-52. 
7 A tnd. Hig of the London Naval Treaty 

y India. 

a Highness 
Khan on of Hie ear oes 
India “ofthe League ‘of Nations. 
593-94. 

Speech of Mr. Khaitan on non-busi 
हर © 0 inesselike tanning © of railways 

Bpesch of Sir Philip Chetwode pub 
= lished ‘in the Madras “Mail. 522 

I 

personal capacity. 
2944-45” 2 

State — control of the Bengal | and 
North Western Railway’ and the 
Madras and Southern Mahratta 
Railway. 5780-88. 

Statement df the Under-Secretary 
of State for India “about Mr. 
wee ‘Chandra’ Bose's arrest, 

State on “Indian interests in 
Tanganyika — by Mr.H. Vellani. 
304-05, 

Statement .on the f’ the 
wey ent 

hy Mr. M. Ps Gandhi; 2305, 
a ieee to improve plight 

= Stoppalt of traders front Chinese 
kestan proceeding to 

India via Leh, 24 = 
Strike of students in the Aligarh 

Muslim University.’ 2680. 
Support’ of ‘Canada to the ‘cessation 

: ot sanctions against’ Ttaly. 230. 

35 009 wells in the Delhi Province 

trade ag ‘betaveen हू India and Great Britain, 249-25, _ Tenders for “the ‘re. building of 
Quetta, “2493-85. 

Termination of the Ottawa Trade Be eement. 229 
Terrorist: situation in India. i992 eS 

SATYAMURTT. MR. 8S. epitd. 
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Sand (5 = jor. 

between ) India 
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Unemployment problem. -929-5. 
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Use of Broadcasting pane for 

ia. aeolian pro 
TY ition ‘of: the rural development 

कं ts. 9035-04; । 
‘Hasta India as a training ground 
for British troo 496. 

Watying excise + mies and regulations 
in the different Provinces: '585-86. 

Views expressed. ~by the — Bengal 
‘National Chamber of Commerce 
ou! the Indo-Japanese. Trade 
Agreement. 583. 

Views of the “Finanee Member on 

ae Of the cirenlar ‘prohibit- 
oe os Py Govertinent ‘servants’ from 

ting: with -certadin -Associa- 
‘tions. 599. 
Zanzil bar Indian’ \ National Associa- 

tion’s Memoraiidum © submitted to 
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दि 493-32, 548; 
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. अंकित कट the Tariff Board. *96. 

Absence of sheds on the platforms 
©) कि: the Balamau’ Jumetion | and 

Nimsar Station on the East 
Tadian Railway: = 924. : 5 oAction taken on the Resolution re हटकर) of locomotives in 

Administration of “the Ban «Institute, © 2705. galore 
Indian” Civil the: 

Service Recruitment rules, 258. 

Applications for the grant of export quotas of tea th whpeng ind other ‘States. 644, 46I5, 
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countries. oe 

A pig Se the Post of the - Financial Adviser at Army Head quarters. 355-56. 
te entitled “Development of anspor published Hindustan Wines eiabed: in the 
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Article -entitled.“Full Speed Ahad" 

SATYAMURTL, MR. Smmetratd. yyy 
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Foreign experts invited to. ‘ine 
{ the Government of India. 7S ~ 

it 

¢ 

agr 
ments, published in the Amrita 
Bexar Patrika. | I932.33 

Article “entitled ‘Indian. Aix, Force’ 
published in ‘the Statesman. स्927. 

Article entitled ‘‘Road Rail pro- 
blems’! . published inthe, Statea- 

Books forfeited, ex. a 
fication of the Finance Depart: 

ment. 674-7: 
Books in the Cellular Jail.Library 

998. 

in motor buses. 624. ड़: : 
Classification. of Europeans — pri- 
sone 3906-07. 

Classification of ‘political, prisoners 
i 

Collection and atilisation .of | public 
ription. -58. 

ooo Condition of Indians in Transvaal 
; 3954; and. British: Guiana. 
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के ments. 429-3], 
ree, journeys) enjoyed. byte a's, 
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J i Military, Assist. 
4783! - tl 
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India’s..withdrawal from th 
bership-of the League of Nations 

‘ 4765, 766. 
nterception of correspondence and 
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di of 
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ee af 
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Le Council. 4. European as Fit 
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778. 

jon, of ‘Running: Stafi’’ 
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tion_of wa ‘Trade Agres- 

Detenas under Regulation TIT of 
920. 

"Differentiation made by the vendors 

Effect ont the’ earnings 
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Question re—contd. 

Opinions on the Bihar Cess (Amend. 
* 9) ment): Bill. 5. 

Overhauling © of the jail’ rules and 
regulations. 20. ; 

»Placing of proscribed books in‘ the 
library of ‘the. Legislative Assem- 
bly वए76:-37ए 

° © Position’ -of Indians in Zanzibar. 
33-34. 

Post of the Cabinet Secretary. 
_. ववा5-77. 

Preparations’ for -war ae the: Euro- 
peon Nations. ॥78&: 

Prisoners’ confined in the Cellular 
Jail. 996-97. 

Publication of the 
Otte Neimeyer 

Qualifications of the Principal of the 
‘Dhanbad’ School of Mines, 36 

report of Sir 

कि 62. 
Railway saloons — suppliedto the 
members ‘of th ent of 
India. 677, 

coy in the Goy- 
~~ ernment “of T. its. 

Recruitment “of officers from te 
tl 

Enis Secretariat. 473-75. 
Recruitment to the Intome-tax De- 

partment. 
Redress of the grievances of the 

third class passengers. 98-83 
~~ Refusalof the British Legation to 

give protection to ‘the Indians in 
Addis Ababa. 340. 

Removal-of Indian Philosophy from 
list of Optional subjects’ for 

Indian ‘Civil Service:@xamination. 

on 4678. 
“Report of the Sapra ‘Committee on 
= unemp! nt. 36. 
be oe the Wheeler Committee 

Reported massing of the Mohmand 
Tribes on the Frontier. 852-53. 

“Representations made by the pri- 
— of the Cellular Jail, 989- 

si pe Policy in India. 926- 

Requirements of cement and, con- 
crete: 87. 

Restraint and — externment Orders on Shrimati “Satyavati of Delhi Ratan’ Parkash Gupta. 4850. 

e  Retrenchment on Railways: = 3900. = 

SATYAMURTI, MR. 8. (SUPPLY.)— 
coneld. 

Question re—concld. 

Share of Indians in the quota of 
immigration allowed into the 

States of America, 468- 
69. 

Sir Mont: Webb's Book a the 
trade पका 28 
prices in India. 

State control of the ae and 
North. Western and Rohilkund 
and Kumaon Railways. 

State control of the Madras and 
Southern Mah: 

Sufferers from Italian Gas. Bombs 
in Addis Ababa.  46, 
Termination of the Ottawa Trade 

Agreement. . 208, 
Unemployment 7००७४... 7930. 
Uniformity in Provincial Excise 

Regulations, 45-6. 
Views regarding the British Gov- 
ernment’s Policy in. Palestine 
847-49. $ 

Resolution re— 
Indebtedness _ of » 

3808, 805, 48Il, 485, 85, 86, 

Interference from public servants 
in the ensuing elections. 2204, 

Sta 
re i against 

the ruling of the Chair. 333, 457, 
458. 

SAVING(S)— 

by 
tion’ of new meas of “pay. 50. 

SAVINGS BANK— 

Question re dead unclaimed 
amount lying in the Post Office —. 
3004 

SCALES OF PAY— rice gale 
Introduction” of new — in the 
amalgamated Railway Presses at 
Calcutta. »-263. 

Introduction of the revised — on 
the Eastern Bengal Railway... 48 
ew. '—»for soe et en on the 
North: Western Railway... 72-73 

New — introduced. for’ the second 
ae postal. clerks, and Sub- 

stmaster. 63-64, 
Non-provision of — old 

wenched: employees of the + East 
Indian Railway Press, 2607-08. 

ion. in-the matter of —- and 
Hority lists in. the Moradabad 

Division of the Fast Rail- 
way. 3333. 2 

for re- 

— यु 
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SCALES OF PAY—contd. 

Question re—contd. 
- Railway Board’s letter regarding 
~.. revised —. 

Ranks and designations with — on 
State Railways. 

Representations held up for. claims 
of old — by the Postmaster 
General, Bom ay . 

Savings expected by introduction 
of new —. 50. 

— applicable the staff recruited 
by the East Indian Railway 
between Ist July, 3925, and Ist 
November, 7928. 80. 

— in force on the East Indian 
Railway on certain dates. 0I. 

—_of teachers in Railway Middle 
Schools. 97-98. 

एक, 4928, on the East Indian 
Railway. 

Staff in each budgeted for 
he year 936-37 by the East 

Indian Railway. 80. = 

SCALE OF PAY— 
See also under “Pay”. 

SCAVENGER(S)— 
ere ux ie nay of certain-— at 

tair by Bengal Nagpur 
Railway.  769-70. es ses 

SCHOOL(S)— 
Question re— 

Abolition of night — for pene 
the illiterate railway workers 
the Loco. Department. 

Application of State Railway Leave 
Eales to teachers in certain East 
Indian Railway —. 2966. 

“Appointment, discharge and dis. 
missal of staff in the East Indian 

448. Railway —. 
Bhonsla — of Military Training. 
6I2-4. 

Ezx-apprentices of the Jamalpur 
Technical —, East Indian Rail- 
way. 683-84, 685. 

Gazetted rank for the four Head- 
masters of the East Indian Rail 
way Indian High —. 449. : 

‘Leaye on average pay in cases 0} 
* illness: ee ‘in the East 

Indian way — 
Leave rules governing the teachers 

in State Railway —. 2964-64. 
Non-application of the Revised 

State Railway Leave Rules to 
teachers of the Oakgrove —. 
2965. 

* Old East Indian Fg Bes Leave 
Rules for the staff em) ais in 
the East Indian Railway —. 
448. 

SCHOOL (S)—contd.» \ 

SEA-BORNE TRADE AND NAVI 

SEA CUSTOMS ACT— ऊँ 

Question re—contd. 

Position of teachers in State Rail- 
way है : 

f f a 
ie “Dhanbad! =-*).cfasMinee >26t- 

Reduction’ in the ek in-aid ‘of 
the East Indian way Anglo- 
Vernacular High —, Tundla. 98. 

Report of the committee | that 
visited a certain — on the East - 
Indian Railway. 3482, 4 

Scales of of teachers in Rail dale way Mi — 
— established jat Calcutta to train - 
as, shunters and drivers. “ 

— for the education of the gals 
of European and Anglo-Indian 
employees maintained by. the — _ 

d North Western Rail- 

d by 
Telegraphs Department 

Stopp; age of..the 
Sanskrit and. Persian 

Vernacular — in the Railway 
colony at Freelandganj,. District 
Panchmahals. 2627-28. 

SCIENCE— 

Question re arrangements for educa- $ 
tion in rural — in the rural areas 9 
of the Delhi Province. 3329-30. s 

SCOTT, MR..J. RAMSAY— 
Motion for पा किक 6, reduction : 

of the ails 5५ eae = 
without consulting the Le; tive | 
Assembly. F 

Question ze apprehension of abnorm- ; 
ally increased imports of sugar 
from Java due to Holland’s » | 
ce rture from the gold stand(rd. 

SCRAP(S)— 
Question rei— z 
Danes of cast iron. — on the 

estern Railway. 3462. 

Disposal of export — on th 
North Western Railway. 363 

GATION ACCOUNT: 

Question re publication of the ‘Sea 
le and Navigation 

Accounts”. 67. 

See ‘‘Act(s)”— 
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SEARCH(ES)— [४807 # पु 
Question re — in connection with poli: li. 

tical suspects or proscribed 
or__ terroristic ‘activities. in Delhi 

9४: 

ह ‘ASSISTANT ~~ MIS- 

See ‘‘Mistry(ies)” 

SEAT(S)— 
* Question re reservation of inter 

mediate and third class — on the 
East. Indian Railway. . 487-89. 

SECOND CHAMBER—° 

Question re recommendation for a — 
in Assam. 40, : 

See also ‘‘Chamber(s)"* 

SECOND CLASS— 

Question re— 
¢ Lavatories in the new type of ~ 

compartments of the  Caleutta- 
Kalka Mails of the Hast 
Railwa; 
कट acts a bathroom and a lavato’ 

“in Room es 
Moghul Sarai, 77I-72.5 

SECOND CLASS COMPARTMENT— 
See ‘‘Compartment(s)"’. 

SECOND DIVISION— 

Clerks in the Government of India 
Secretariat, qualified for first and 

-— not yet provided in those divi- 
sions. 854. 

Question ve men qualified for first 
and ‘— awaiting appointment in 
Government of India Offices and 
recruitments made in the Foreign 
and Political, Department.~ 352. 

Question ve difference between the 
“old lower division and 
cPrical cadres in the Posts and 
Telegraphs Department. 3323-24. 

SECONDARY EDUCATION— 

iysstion re ; article 
श्र नह published © in 

65. 

entitled. — in 
the Hindu 

SECRET AGENT— 
Question re article entitled “The — 
pm he Stat शा 

पु 

“SECRET EXPENDITURE”— 
Question re nding of ‘th t 

« allotted wide the head Ess “BOS 

5 SECRETARIAT(S)— : 

Question re— pa 
Clerks in the Government — of 

India — qualified for first and 
second di ४: “अप not = provided 

कटा, those divisions. as 

/74-' 
Indianisation. of the Government 

of India —. 429. 
Recruitment of — officers from ths 

provinces in the Government. of 
India —. 478-7 

Routi Grad i fi 
recruitment to the Goyt. of Indis 

602-603. 
Rules relating to the condition of 

service of the Government of 
India — Staff. 

in the office hours: in 
e C — and the Army Head 

quarters. 2937. 

SECRETARIAT STAFF(S)— 
See “Stafi(s)"”. ; 

SECRETARY(IES)— 
Question. re— 

ma oh of Assistant — in the 
ublic- Service Commission. 

2864. 
Appointment of the Cabinet —. 

996-98, 
Cabinet — and his duties. 2587. 
Communication. sent by the —, 

Tndian Merchants’ Chamber, 

Secretaries in the Government of 
32. 

Post of the Cabinet --२ 7475-77. 
pee of the report of |Mr. 

SECRETARY OF STATE FOR 
DIA— = 

Question re responsibility of the -—— 
in Council for the actions of the 
Agents of State Railways, 383 

SEGAULI— 

Question re— 
Accident at_— on the Bengal and 
Nous Western Railway. 909- 

Railway servants and passen; 
killed un the ही at = 
Bengal an ० estern Rail- 
way. 3053-54. है 
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SELECTION BOARD(S)— 
uestion. .Te— [ । 

हैक 72662 of yacancies on the East 
Indian. Railway without _ the 
medium of —. 700. 

Procedure in regard to the conven 
mB of — on the Howrah Division 

the East Indian Railway. 
83. 

SEN, MR. SUSHIL CHANDRA— 
bec Companies (Amendment) 

Motion to consider. 708-7; 64). 
Consideration of. 

Clatise 2... 870. 
Clause 3. 892. 

06-07. 
ao 2409-20, 62. 

35. 7788, i89, 490. 
40. 53i, 532; 583-85, 

व72-22, 2573-74. 
Clause 42. 876,  2260:6, 2284, 

2285. 
Clause 44. 
Clause 48. 
Clause 52. 
Clause ae 2390-9. 

2397 
75: 2402-04, 2428, 2440 

श््वा, 
New Clauses’94B and 940, 2449. 

Insertion of new clauses after 
elause 94. 2538. 

Conisidération of— 

Cove ge 
Chinas 406, 208 BS bs 

~~, Clause ५ 2425, ngage -28, 
2530, (2535, ५ 

Clause © aes 
Clause 36. 2567. 

h of 0866. 3, 325, 

SENIOR SUBORDINAT. 
OFFICERS— EDINSEB 

Sée “Officer(s)” 

SENIOR SUBORD: 
SERVICES— Ae 
See ‘Subordinate Services’?, 

ROR Sa 
Question re— 

Indian Railway. 

SENIORITY—contd. 
Question re—contd. ey 

Determination of — among the 
staff of the Bihar and — Orissa 
Income-tax Department. 2648. 

— of East’ Indian Railway and Old 
Oudh and Rohilkhand Railway 
Staff. 82. 

— of transportation and 
staff on the East Indian Rail 
way. 70 42. 

Uniformity of rules-for pay, allow- ~ 
State ances, appeals and — on. 

Raikways. _ 2762. 

SENIORITY LISTS— 

Question re option in the matter of 
scales of pay and — in the Morada- 

Todian bad Division of the, East 
Railway. 34. 

SENTENCE(S)— 
Qu 

- Reniission— 
sabhapathi ~ 
Coimbatore 

Remission , of the 
accused in the Coimbatore. Ex. 
tortion Case. 434-36. 

SEP ARATION— 
Question re effect of the — of Burma 

on the Defence expenditure. 2952. 

SEPOY(S)— 
Question re Indian — in Addis 

Ababa, 65- 

SERVANT(S)— 
Question: 7e— of 6 third as ogo 

Attachment ली 
for — to the East Indi I- 
way Punjab Mail. 67-73. 

Uonditions for travelling of — with 
7. their masters in first and. second 
oe railway comparsmgate. 

SERVICE(S)— 
Question 7€-- = 

Character certificates: for — in De- 
20208: of the Government. 

Compulsory retirement of Govern- 
ment servants after’ twenty+five 
years. of —. 2724. 

Economy effected by. the appoint- 
Tent of Indians in place of 
Europeans in the higher branches 
of public —,  707-09. 

Form -of ‘cértificate “granted ‘to an 
employee «pn. ..termination.of 

th ie Indian, Peninsula - 
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SERVICE(S)—contd. | \* 
Question re—contdy — 

terminating ea 

N ting the 

election of candidates by ‘the 
Public Service Commission 2 
dmi. or 

certain —. 3354-55. 

* SERVICE ASSOCIATIONS 
See. “Association(s)”’. 

SERVICE CONDITION(S)— _ 
Question re— 

Rules i Figs aa, for 
के of .trust in 2 

at a ~2876-47. 

Rules relating to the — of Govern 
= ment servants. 2854 

° % Rules: relating to, the,—)of the 
~ Government of . India. Secretariat 

Staff. 2737. |; 
7 “SERVICE! DEP Cusrecaioly 

ARTMENT— 
estion re making of 
Department _ partl. 
and partly a —. 

SERVICE. LIMIT- 

; Question re of — for recruit- 
ry ment to ans of Engineering 
a Supervisors of the Telegraph Engi 

हु neering Branch. 3382. 

Question. ve, judgment of the — of 
adras ~ it last. Godavari in Mad in a 

Customs Seizure Case. 2498-99. 

; SETTLEMENT(S)— 
Question re— 

nevi. = in Europe’ and’ America 

Gonviet — in India. for. the. recla- 
5 mation. of Oriminal Tribes. 989 
= = epebishons for the — of the 

ungabhadra dispute. 602. 

x: SEWAGE FARM. COMMITTER— 
ion 76 reports of the ial 
so fume). and xian =
 

SHAHABAD. MARKANDA— 
Question re— 

= Issue of Je and return tickets 
rates from — on the 

Nori wee rat Railway to cer- 

Non-stoppage of 7-0 and 2-Down 
trains at — on the XK Western 
Railway. 2837-39. 

SHAHDARA— 

Question re— 
“8 ompletion of drainage work in —, 

गे Delhi. 3372-73. 
Electric supply sin Shahdara, Delhi 

Electricity ply in the town 
of the Delhi Province: (447. 

Sanitation of —, Delhi. 75. 

SHAHDARA-SAHARANPUR RAIL 
WwAY— 

See ‘Railway(s)’*. 

Motion to continue. 4634, 
Indian Companies) (Amendment) Bill— 

fons, 5075, -Memoran: 
the Staff on State. Railways. 

Character: certificates for service in 
80 8 लक of the: Government. 
260: 

Circular issued by: the Inspector 
Cousme oe Police, Punjab, to 
regulate the number of: passengers 
in: motor buses. 3624: 

Classification of the’ members of 
the Imperial, Seeretariat Service. 

2; 5 zis 

Communication of _ official 
ments or information by = Gor 
‘ernment हटाए A 
Association. Uni or Federation. 

Me
)
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SHAM LAL, MR—contd. 
Question re—contd. 

Dischar, Be of Commercial Staff on 
the North Western Railway. 

Discharge of nine Deputy Assistant 
Controllers of Military Accounts. 
2939-40. 

Extensions sanctioned to the Engi 
neer of the Meerut Cantonment 
Board. 040. 
‘orm of certificate granted 
employee on termination of ser- 
vice on the Great Indian Penin- 

Railway. 3335. 
Holida; Home provided for the 
Nort! Weta. Railway at Hill 

on State Railways. arse 
Interchange of passes with Jodh- | 

Stal ys: pur: 

Malaria allowance paid to railway 
staff at Lhaksar. 

Misappropriation in the office of 
the ' Superintendent, Viceregal 
Estaté 3, 279-80. 

Option in the matter of scales of 
(a and | seniority lists in the 

a dabad Division of the -East — 
3333-34. dian Railway. 

Be of the — Executive * Officer 
eb Cantonment Fund 
f Muttra. 

Period of submission of appeals — 
from” subordinate railway staff. 
3538. 

Personnel organisation’ on State 
Railwa; 
दि 3 हक ‘memorials’ submitted 

non-gazetted” staff on 
6 Railways. 3335. 

Representations made by Members 
Central Legislatures regarding 

serious abuse of powers 
administrative officers on atte 
ways. 3335. 

Retrenchment of am lus staff on Railways. 3337. -) — State ways 
Rights and privileges of the non- 

gazetted railway staff. 
ial ticket examiners on the 

Tank. ected by th 
ay es ndian Railway. 206970, = 

SHAREHOLDER(8)— 
Question re dividends given by) the 

Sha 3६ नल Gea / Railway its 
वव8. 

SHARMA, MR.. D.— 
Oath of ‘office. 2. 

SHAUKAT ALI, MAULANA— 

Arya Marriage’ Validation Bill— 
Motion to consider. १। . 
Consideration of clauses. 2787-89, 

2800, 2804, 2808, 28-3. 

as Convention Implementing 
Bi ek 
Motion to consider. 3000. — 

Indian Companies (Amendment) Bill— 
epetion of new clause after clause 

nmment re— be 
of the 234, 

Governm ‘Wreaths ofespromize.. 
उ80-8 

Question (Supplementary) re— 
British: policy in Palestine. , 932. 
Memorandum submitted by _ the 

Indian National “Association of 
Zanzibar Mr. 6. प्र: Binder. 

Resolution re interference fr ue >>“ 
servants in the oe 
2208 

SHED(S)= 
Question re— 

ce of a — on the platform 
es the Hardwar Railway Station. 

siting ७७23: 
Absence of a waitin ncn 

at the Phulw Shariff Station 
on the East Indian Railway. 

Absence of — on the platforms of 
the Junction and 
N; Station on the ast 
Indian Railway. 923-24. 

Reservation of one bay of No. 4 
— within the Howrah Goo 
Sheds. 008. 

SHER MUHAMMAD KHAN, UAP- 
TAIN SARDAR— 
Cantonments (Amendment) Bill— 

Consideration of clause 4. 537. 
Indian panies (Amendment) Bill— 

Consideration 
Question (Supplementary) re Univer- 
Resol ‘Training tert 

aia me थक between 
furma and the —. 3 डक खा, "agre, “MEME elestions. 
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SHILLING— के 

ti fixation of the value of a 
= ng Tia Currency for the sale 

of En; ee ‘Wheeler's 

SHIP(S)— 
“Question re number and tonnage of 

Indian. — in the ocean-going traffic. 
3. 

* SHIPPING— 

Question re— 
Cc re support to — com- 

- 36 226: of the. Indian 
Coastal —. 429-30. 

SHIPPING COMPANIES— 
ore t; cer. 

tain lying between Rangoon 
and the _— in Bengal. 2496-97. 

SHIPPING SERVICE— 

Motion fi edjogenmans re Indian: 
cme India and 

we 

SHOOTING— 
Question re— 

Practising of rifle — with an air. 
gun by the volunteers of the 
Hindustani Seva : 66-62. 

Railway carriages for — and camp. 
ing, parties. 04- 

SHORT WAVE(S)— 
Question 7é broadcasting on — and 

travelling radio service. 899-900. 

SHUNTER(S)— 

>>. Dischatge of certain ‘firemen and 
*_.— ० the Eastern Bengal Rail 

Sere Way. 3363, 

"School established at Calcutta to 
train. firemen, — end vers, 
3364. 

SIAM— 

Question re paddy imported from — 
© -to India: 247-50. 

SIBI— 

Question re working hours of drivers 
working between Rohri and on 
the North Western Railway. 33i6. 

SIDDIQUE ALI KHAN,” KHAN 
SAHIB WAB— 

Cantonments ini ae Bill— 
Motion to pass. 937. 

DDIQUE ALI KHAN, KHAN 
ROOTS NAWAB—oontd. 

D Khawaja, Saheb  Bill— 
ie (३१878 of clauses 
Motion to pass. है 

tion #6--+ nm 

“आज ft the Muslim 
पक ee in th ie Postal Observer. 

Classification of duties of assistants 
and clerks in the Posts and Tele- 
graphs Directorate, | 2738. 

Clerical _ vacancies in the Dacca 
Head Post Office filled in contra- 
vention of the revised communal’ 

pene 9. 
lea 

'Sgppeals Of 866 in the “Boats 
i कक legraphs Directorate. 
Departmental publications to the 

credit of ‘the Deputy | Director 
General of Archeology. 68-69. 

Duties of assistants and clerks in the 
Posts and Telegraphs Directorate 
2738-39, 

Duties of, superintendents in the 
हम Telegraphs., Directo- 

“Grant. of extens 
peeulendents in the Posts and 

Directorate. 2738, 
Issue of orders regulating and 

restricting the tours of supervi- 
bas officers a the Posts and 
‘elegraphs epartmént in the 

Hill’ District: 2879. 
Maltreatment of the Muslim staff 
i the ~ Postmaster, Rawalpindi. 

quallersin the Jalpaiguri 
Postal Division. 2853.54. 

ition of Muslims the 
हि and Accounts Service. 

Re; eee gig aft Muslims 
ent ‘ublic Works De 29.37. om 

sis hy Sere a i in the 
ts ani ‘el Depart- ment. 20-23, sath = 

Soperanmetari¢g in the cadre 
ssistants in the Posts and’ Tele- 

graphs Directorate. 2737. 

SIGNAL(S)— essa 
Question re 2 7 का of & distin. 

— r trunk lephone 
ti ४ ि 

SIGNAL ROOM CLERKS— ४ 
See “Clerk(s)” 
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‘SIGN ALLER(S)— न् 
Question, 

tal — in the Jalpaiguri Postal 
Division. .2853-54 

Relieving allowance to staff sent to 
outstations to relieve.» Station 

)Masters, — and clerks. 

Schools ‘for fraining telegraph — 
maintained Bon the Posts and 
‘Telegraphs artment 

SIGNATURE(S}— 
Question re — 

monthly 
of senge on 

ickets on (rectal Tadian 
Railway. 4 

SIKANDAR. HAYAT KHAN, SIR— 
sMotion _ for adjournment re! alleged 

. | aetive acquiescence of the Govern- 
ment of 38 inthe Ate कर itical 

८ - activities 
>, of the Reserve Bar 
हरा vent? 

Interview of —, Deputy Governor 
of ‘the Reserve “Bank, ‘with the 
Finance’ Member, 2008-0. 

Resignation by — from the Deputy 
Governorship of the Reserve 
Bank of India. 2977. 

‘STKH(S)— 
Question re— 
-Anonymous,...memoranda “makin, 

false charges Hindu an 
— Railway ones 330i-02. 

Appointment. of a.— officerin the 
appointments under the (control 

: fh the; Home .Depariment. “396. 

‘Appeitmennt a a — officer in the 
way.Board 92-95. 

are of — in Addis Ababa. 

grammes Leos 
curing 

of the 
© * Proportion of — in certain Depart- 
= merits ‘under the Government of 

India. 7-52. 
Recruitment of a + inthe ‘office 
‘of the Superintendent’ of Vice. 

~ regal Estate. उछ05ा. 

SmIGURI— 
Question re hardship and_inconyeni 

ence of the travelling public on the 
District Railway Branch Tine run. 
ane from. — fo  Kishungunj. 

SIMLA— 
Question re— - a na 2 ty 
eae ‘Railway quarters at 

SIMLA—vontd. 

‘Question re—conta. 

Amount: paid by the Indian Rail- 
way Conference Association for 
their dak from Delhi to — 
3062. 

Carriage of mails between Kalka 
and — on motor lorries. (2744-45, 

Comininal ‘composition of the staff 
in the — Head Post ~ Office. 
338-9. 

Compensatory allowance’ of postal _ 
employees stationed at’ —. »3365- 

Conclusions arrived at by the 
Transport! Advisory Council in 

06. 
Conclusions arrived at in the con. 

ference of. financial experts ,.in 
—, 2488-89. 
iw enforcing the sanitary 

OS ‘Grant tguee in Aindri near —. 2836-37. 
rent to daftries at- 

Grant of rié 
Members of 
Assembly in — 

Hill allowance-paid to -Railway 
staff at —. i84 

Officers rest houses at Simla. 2846 

Pay of postal employees stationed 
3355. 

Rail Motors run from — to Kalka 
on the 20th August, 7986. 3375- 

Return ‘ticketis_ for intermediate 
and third class passengers on 
certain Railways ‘from -5. 84 

— exodus. 354-55, 743-44. 

SIND ee 
Question re— TEES PH 

Appointment of qualified and arch- 
xo! eee trained subordinates 

४ peti ae =p Baluchistan 
in the Indian Army Reserye_ of 
Officers: 033-34 J ig 

Conservation © tected — monu- 
ments in —. 

Conservation of protected घ- 
ments in the Bombay Pre 3.) 5 
vand. in: Ped 

Employment of luchis: in — in 
superior services in case suitable 
fais are not available. 

Extension of the present railway 
py) aes (2 d via Garhi 

ion कक छल जी msion of the. railwa: to 
TAN awabe in. — 0. 
Money spent for conservation of 
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SIND LEFT BANK FEEDER RAIL- 
WAYS— GAFARLY 
Jee ‘‘Railway(s)”’ छल 

SINDHI(§)— 5 0... 
urchase of — cattle for Tesi ere 
Farm and issue’ of bree 
334. 

४०४ resentation of Muslim — and 
aluchistanis in railway ‘services. 

265I-52. 

SINDWORK MERCHANTS— 

f the — from 
= 20 ange eee in § pain. 

BINGH, MR. RAM NARAYAN— 
at Marriage ‘Validation ‘Bill— 

iF jon of clauses.  202-22, 

lore Marriages Validating Bill— 
3020-2 Motion to consider |; 

Cantonments (Amendment). Bill— 
Consideration. of clauses. 569. 

Excess soeDemand for Grant. in’ respect 
angle ate ant 

rest on Miscellaneous: Obliga- 
tions, 3257. H 

~Andian Com: s (Amendment) Bill— 
Consideration of clause 5, . 95: 

Indian Tea Cess (Amendment) Bill— 
‘otion to consider, -2977- 

~ Motion for adjournment re situation 
in Palestine. 774-7 

Question “re— 
Accident at _ the Niluripathra en in the Jharia coalfi 

aie against the discretion of the visional Superintendent on the East Indian Railway, 3372. 
Completion of nee 5 

ty Board. 
oe दीपक 5 Railway ‘lines in 

e districts of Ga: « है pea oe ya and Patna. 

Tievances against the Bengal | North Westend Railway. i 358" 
Tncome-tax. realised = by certificate 

procedure. 2973-7 
Incumbent | of the Post of the z puty Director, Establishment 

TI, Railway Board. 3372, 
dian 349-52, dos ir in Malaya. 

Indians, jon. 

George. Memorial. Fund King 
2077 

Higetces for guns ap (मय कक पा; 0705६ areas | and Bihar. 3068-70," NSSPUT Maintenance of Records of subordi- 
nate sr er servants on | 

ays. 3372, 

SINGH, MR. RAM ~NARAYAN— 
contd. 

Question re—contd. 

Negotiations with the British Gov- 
ernment for a new trade agree- 
ment, 

Placing of each district’ in_ the 
chats of one Ineome-tax’ Officer. 
27 

Population of Fiji and communal 
representation in the Fiji Legis- 
lative Council. 2068-69, 

Procedure’ on “State Railways for 
punishing or reducing the staff 
from superior to inferiér’ service 
‘on failure to pass an ¢xamina- 
tion. उा, 

Rail Motors —run_ fi 
“oo” Kalka on the 20th August, 936. 

74, 
Re-distribution of income-tax areas 

5. 
Removal’ of income-tax office from 

Hazaribagh to Ranchi. 2728-30. 
Report ort of the Wheeler Committee. 

॥ ‘of the appellate juris- 
‘diction of the Assistant Commis- 

administrative functions. — 
State ‘control of the Bengal and 

North Western Railway. 442. 
Tenders invited for the supply of 
conservancy plants in New Delhi. 

Visit of Sir Muhammad. Yamin 
‘Khan and Raizada Hans Raj 
the Andamans. 3070-7L. 

Question | (Supplementary) re— 
tions. agains’ 

on the Benga 
Railwa; 

Amount allotted for the economic 
development of Trib: 

Article entitled “Development of 

Article ‘Madras. 
eimeyer Report’? _ regarding 

Borrow ise arrangements of pro- 
vinces. : 

Collection and utilisatiom af public 
subscriptions, 657-58, 

Effect..on, the earnings. of Railways 
of increasing fares and freight. 
39I5 ita sease 

Five-year programme’ of’ br 
ig. 663-66. के 

Foreign experts invited to examine 
Government of India Depart- 

ments. 5 2429-3: 
Grant for broadcasting. 849-50. 
Grievances of the था 

he 
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SINGH, MR. RAM NARAYAN— 
coneld. 

Question (Supplementary) ‘re—contd. 

Hardships experienced by pilgrims 
॥ Rajgir fair on account of sus- 
pension of the Bihar-Bukhtiar 
pur. Light. Railway Train Ser- 
vica  76. 

Introduction of the | Bihar Cess 
(Amendment! Bill se the Bihar 

zhi Association to the Board 
. of Inland Experts for enquiry 

into the Indian Income-tax 
system, 447 42, 

Rent. of Indian refreshment rooms 
on the East Indian . Railway. 

&+5५.. 978 
Revision of the Ries 

ड़ loyees. on कर 

Sale of liquors before and after the 
licensed hour in Delhi. 28: 

Views of the Finance Member on 
by & protective 

policy, 427-29; 
Views regarding the British Gov- 
7 Policy..in Palestine. 

Want of aw intermediate class 
| Waiting room at Bhagalpur Rail- 

way Station. 

Resolution ve interference from public 
 S8ervarits in ensuing elections 

. Statement re di strations against 
_ the ruling of the Chair. a 

‘SINGLE TICKET(S)— 
“See “Vicket(s)”. 

SINHA, MR _ ANUGRAH 

the Calcutta 
General Post Office’ and its Town 

28535, 
Candidate postmen in Calcutta. 

2830. 
‘Connotation of ~ the expression 

way Administration”, ~ 2978. 
: ee of a new Post Office 

uilding shwargunj in 
Benares. 2960-6. = के 

Contract for the supply of Red 
‘Oxide for gong Radin and 
underframes. HL. 

Discharge and dismissal 
deli 

pow 

57.23“ Se 

SINE. 30 0: ५4 
NARAYAN—contd 

Inconyvenience and hardship caused 
by silting up of a certain water- 
way between Buxar and Chatisa 
Railway Stations-.on the. East 
Thdian Railway. | 2978-79, 

Interference: by the Railway Board 
in the matter of purchiase of the 
red_ oxide paint. 2942-43, 

ANUGRAH 

Calcutta in the Lower:-Division 
Posts. = 
on-inerease «i the, ;namber. of 
postmen in Calcutta. 2830. 

Placing ‘of ‘the form suppliers’ of 
the Postal Stoék Depot in 
superior service. 283]. 

Postmen and Lower Grade_ Staff 
Union, Delhi Province. “84-85. 

Reertitment in Post. Offices of’ the 
ns: and ‘relatives of Postal) staff. 

BL 

Reduction “in the SSeS 
Managers’ and the 
Managers of the Dead Letter 
Offices. 

Rights and privileges of ‘the staff 
oi the Dead Letter Offices. 2832. 

Tender for the supply of inside 
body varnish eer roved uth 
East Indian way. 

SINHA, MR. SATYA NARAYAN— 

“©Motion for adjournment re disallow- 
atice — of ~ adjournment motions. 

¥ Election. . ० Bhat thes provincial legisla- 
ture in Bihar, 374, s 

Question re— के 
Allegations against the magisterial 

sae Samastipur Station 
on the gal and North Western 
Railway. 273L 

Coronation of King Edward V#II 
in India. 7745- 

Floods. in Bihar... 356. hi 

Giving effect to the Recommend 
tions of the Tariff Board on the 

Textile Industry. 44. 

bable date of the inauguration 
of Fedetation, 43. ae 

Selection and promotion of guards 
in’ the Division of the 
East Indian Railway. 92-93. 

State ‘control of the Bengal ‘und 
North Western Railway. 2336. 

Submission of memorials of Rail- 
way. servants to th 
General. 5 92. i 

Governor 
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=a SATYA NARAYAN— | SINHA, 
td. 

Question re—contd. 
Withholding of a telegram regard- 

ing motion for adjournment to 
. discuss the conduct’ of the . 

Governor of Bihar for his taking 
active part in organising parties 
to fight the elections, 6-7. 

Resolution re interference from public 
servants in the ensuing elections. 

कल NDAR’S 
UNIONISTS” 

uestion re report entitled — pub. 
ened in he Hindus Times 

200-I2. 2 

ASSURANCE 

; - SIRAJGANI— 
- Motion for adjournment re murder of 

= mail guard Golam Sattar on a 
= Caleutta:— train between Ranaghat 

: and Chuadanga. 772s 

“SIRCAR, THE HONOURABLE SIR | 
NRIPEND i 
Arya Marriage Validation Bill— | 

464, 646-47, , otion to consider. 

Consideration of clauses, 662-64 
¢ 3666, 669, 204i-42, 2054. 

2057, 2060. 's 
a Expressions of regret on the ‘deaths | 
ef of Bahadur Mian Sir’ Fazli. 

— Husain, Sir. M. Ramachandra Rao 
~»-,and Mr, W. 8. Lamb. . 05-06 

General | Clauses sirens Bill— 
et for _leaye, to introduce. 

Hindu Women's Rights to Property . 

Motion to refer to Select Com. 
mittee. 

alndi 6 
Bill— 
Presentation of the 

Select Committee. 
Moiion __to_ consider. 

(Amendment) 

rt of the 

862-63, 864, 865, 867, ‘ a 874, See 88, 882. 
lause 885, 887-88, 

97 937. 
Consideration of amendment to add 

new clause after clause 3. 939 
Consideration of amendment to add 
new clause after clause 4. 944 

SIRCAR, THE HONOURABLE SIR 
NRIPENDRA—cont; 
Indian Companies (Amendment) Bill— 

Consideration of— 

Clause. 7. 956,958, 
962, 965, 
4067. 

‘Clause 30. - l07I, 3072. 
Clause I3. 2076. a 
Clause 4. 076. 
Clause —5. 079, 4080,  085-87, 

093. 
Clause 6.,.095, 096, 098. 
C 02, 

rae z Tie, 00 His) 2263 
Clause: 32. ५ 467, 469, 465, 7 

470, ॥7, ॥777, 4479-80, 
Clause’ 33. प्र&4; 85-86. 
Clause 36. 7792-93. 
ole 399,. 508, 509, 

35: 
Clause 40. ३&% 35I9-20, 522, 

526, _529, 533, 

4587, wae _[720:2, 723, 726, 

Clause 4i.-756; 757, 4758, 

883,  885,"4894; 

2326, & 
235, 258, 239,5 240, 246, 

- “249-60, 2249, 225] 5 2253,. 
toe ५ "2256-57; 2268, 

2274-73; 2278, 228, 
2283, 2287-88, 2289, 2290, 299, 

72293, , » 2298-99, 2500, 
2352-53, 2354. 

Clause 44. 2356, 2359, 
use 48. 2365, 
use 92... 2877, 

Clause 65. 
Clause 68. 
Clause 75. 240॥ 2407-08, 2434- 

20, 2420, 245, 2432, 2433-34, 
2435. 

Tnsertion after- of new clauses 
clause 94. - 2539. 

Consideration of— 
Clause 09. 2456, 2457-59, 2460. 
Clause ]0,. 2467, 2462. 
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SIRCAR, THE HONOURABLE’ SIR 
NRIPENDRAconcld. 
Indian Companies (Amendment) Bill— 

coneld. 

Motioti' to ‘pass: 2567-69, 257l, 2573 
‘Motion’ to consider Council of State 

amendmants. 
Consideration of Council of 

amendments. ty 

Indian Railways (Amendment) Bill— 
‘Motion to zefer to Select, Committee 

and to circulate. ~2i 
Motion for adjournment *€-- 

British policy in Palestine. 933. 
Control of the soldiers on the foot 

ball ground at Annandale. 289. 
90, 293, 223: 

Deas of Detenu Naba Jiban Ghosh. 
7. 

«Sac eae age 
oso) Externment of Mr. 

Freedom of individual members of 
Governmeat to express personal 
opinions. © 455-67, 789, 6l. 

Interferenze ly the Government of 
the United Provinces with the 
Sunni’ Muslims of Lucknow. 604 

Mr, Subhash Chandra Bese. 32-82 
Prohibition of the recital of Madhe- 

Sahaba in Lucknow, 2347. 

Stat: 

on. the mé ts of 
the general public at Lucknow. 
244- 

Secrecy of vote in the rural arzas of 
the United) Provinces. 2246 47. 

Strict neutrality on the part of 
‘Local Governments im ‘respect of 
provincial clection. 370-73. 

Resolution ré interference from public 
servants in the ensuing elections. 
“2204-08. 

Statement, of Business by —. 489, 

St nent, 72 i ene 
the suling .of the Chair. 

_SITARAMPUR— 
Question re explosion-in a colliery at 

3922-, 

against 
460. 

SITE(S}— 

SITUATION (S)— 
be re-Yndia's economic —. 425- 

Restrictions by the United Provinces | 

SLEEPER(S)— 
Question re metal — designed in the 

Central Standards Office the 
Railway Board. 98y. 

SLOGAN (S)— 
Question re circular regar:iing letters 

bearing photos of ‘leaders and — ० 
boycott. 

SMITH, SIR OSRORNE — 
re rumoured ignation of 

his office by —, Governor of the 
Reserve Bank of India, 2495-96 

SOLDIER(S)— 
Motion for Adjournment re control 

of the — on the Football Ground 
at Annandale. 2i89-9i, 2224-23. 

certain British- 
Teginent 

a eu gg 
Assault on the inhabitarts of @ vil 
lage near Garha (Jululpore), by 
British —. 268 

Indian — in Addis Ababa. 689, 
239 

Rewards given to Indian — for 
meritorious services in Addis 
Ababa. 2752. 

SOM, MR. SURYYA KUMAR— 
Arya.Marriage Validation Bill— 

Consideration of clauses. — 2034. 
Indian’ Companies ee Bill— 
Motion ‘to consider. » 78l, °784, :859. 
Consideration’ of a new clause after 

clause 2. 878, 879, 882. 

Consideration of— 
3077, 078. 
525-26. 

‘ 77-78, 
Motion to consider Council of State 
amendmen’ 

Question ze— 
० पल Ay grade postal 

Fraud ‘cases in respect of the funds 
“ef joint stock companies, 699- 

Gnanendra Ch. Majumdar, a detenu 
. the Deoli Detention Camp. 264- 

New ‘scales oe yy introduced. for 
the second clerks ‘and 
Sub-Postmaster. मय 

Purchase, of. Cash aise cates. by the 
Fapenniendent of Offices of - 

guri Division. 2868-69. 
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SORTING OFFICE(S)— 

Question re— 

Grant of ,holidays to the ~ officials 
working invthe Railway Mail 
Service —,- 73- 

— of the Imperial Library,  Cal- 
_ eutta, 2639. 

SOUTH AFRICA" 
Question! re— 4 

Atticle entitled “The Crisis in —” 
oe Tidhed 4 the Hindu 597-98. 

Attitude of the Government of the 
Union of — with regard. to the 
issue-of licences to Indians 
656-57 

British Empité Forestry’ Confer: 

SOUTH INDIA CHAMBER OF COM- 
MER 
Question re letter from the — to the 
Andian Railway Conference. Associa- 
tion. 235-36. 

SOUTH INDIAN RAILWAyY— 
966 “Railway(s)”. 

“Cueto rpg af cat I 

VIBE RUSSLA— 
Question re paéts entered into between 

the Government of Great Britain 
ahd the Communistic Government of 

sPAIN— 
Question re— 

Indians in —. 
Protection of the Sindwork mer- 

chants from the danger of Civil 
War in 2344-45. 

SPECIAL INVESTIGATING IN. 
SPEOTOR(S)= : 
See ‘Tnspector(s)’’. 

SPECIAL OFFICER(S)— 
Question त८ reports of the: — Esai 

Hume) and Kilokhri Sewage ne. 
Committee. 908. 

dpetivgatin 5 

SPECIAL PAY— 
“Bay”. 

SPECIAL TICKET EXAMINERS— 
e ‘Ticket. Examiner(s)’’. 

SPEECH(ES)— 

Question re— 
Broadcasting “of election --- 7779-92. 
Freedom ats i i " 

the Legislative in their 
Sorat karate वह पर 

— delivered by the ez-Emperor of 
Abyssinia in the League of Na- 
tions. 52-53: 

— delivered by. the Gonemnoy, Ga Gener- 
al to, the.Legislature.. 4 

— made Le members of Government - 
policy of Gov- 

ernment, . ]| Pome न 
-- ० His: Highness the Aga Khan 

on the growing criticism in apie 
of the League of Nations. 94, 

— of Members of Government 
against the policy of the Govern: 
‘tment in their personal capacity. 
2944-45. 

— of Mr. Khaitan on non-business. 

SPENCE, MR. G.. H.— 

Arya Marriage Validation Bill— 

Consideration of clauses. 2789-90. 
Cantonments (Amendment) Bill— 

Consideration of clausé~ 7. 576, . 
577. पर 

(६०७०-54. 527, Seeman? 
N 538. हे 

Chittagong Port’ (Amendment) Bill— 
Coonacratten of clauses, 3046. 
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SPENCE, MR. 6: H—contd: SRI PRAKASA, MR--contd. } 
Questi 

€ode of Civil Procedure: (Amendment) 

Consideration of Clauses. 3099. 
General Clauses (Amendment) Bill— 

Motion to consider. 3035-36, 5037 
Motion for Adjournment re revision 

of the Indian Currency and Ex- 
change policy. 7-68. 

SPORT(S)— 
Question re out-door — allowed to 

prisoners in the Cellular Jail. 997. 

SPRAWSON, MAJOR-GENERAL SIR 
CUTHBERT ALLAN— 
Oath of Office, 207. 

SPRAY _GUN(S)— 
See “Gun(s) 

SRI PRAKASA, 
Arya Validation Bill— 

Consideration of clauses. 666, 2049, 
id 

Bangalore Marriages Validating Bill— 
Motion to consider.  30i9-20. 

Durgah Khawaja Saheb Bill— 
Motion to 3285. 

Geneva | Convention Implementing 
Bill— 

Motion to consider— 
Consideration of clauses. 2995-98, 

2999. 
Indian Companies (Amendment) Bill— 

Motion to consider. 62 645, 
644, 645, aa 647, 777, 779, 78l, 

Clause 75. 2432. 
Clause 97. 245i, 2452. 
Clause 05. 2455. 
Clause Iil. 2525. 

Indian Railways (Amendment) Bill— 
Motions to refer to Select Committee 

and to circulate, 20-22, 23-32, 
2i7, 280, 304. 

Indian Tea Cess (Amendment) Bill— 
Motion to consider. 2892. 

Consideration of clauses. 2925-26. 
Motion re expunction of certain pas- 

sages from the शक 5 Of the 
Legislative Assembly. . 

Objection raised by — to the moving 
of amendment to clause 69 of the In- 
dian Companies (Amendment) Bill 

Chandra Sen.  2396- oh 

Abolition. of the use of the word 
‘Coolie’ for porters at Railway 
stations. 659. 

Admini of the galore In- 
stitute. 704-05. 

Advisability of increasing the size 
of embossed postcards. ; 

Assessment of income-tax from In- 
come-tax Officers. 659-60. 

Assistance given Ke Income-tax 
Officers to, Income-tax __ Commis- 
sioners in cases of appeal in open 
courts, 2565. 

Attachment of a third class. bogie 
for servants to the East Indian 
Railway Punjab Mail. 67-7. 

Availability of the Dufferin Bridge 
near Benares for vehicular traffic. 
670य. 
बा Prem a Vidyalaya — of 

destinations 
La 

partments on the East 
Railway. 489-90. 

Books forfeited under a certain noti- 
fication of the Finan Depart- 
ment. 674-76. 

Carriage of ice by first. and second 
class passengers on the East In- 
dian Railway 

Carriage of mails between Kalka 
and Simla on motor lorries. 2744- 
45. 

Catches supplied Railwa; - 
partments for “Lift-up’’ window 
shutters. 209-2 
ys es the level crossing near 

Station. 
Collection and utilisation of public 

subscriptions. 657-58. 
Conditions for travelling of servants 

with their masters in first and 
second class railway compartments. 
669-70. 

Construction of a huge railway sté- 
tion at Jamalpur East Indian Rail. 
way. _772-7 

Construction of covered platforms on 
the Benares Cantonment Railway 
Station, 256-5' 

Dead and unclaimed amount lying 
in the Post Office Saving Bank 
004-06. 

Delivery of parcels containing fresh 
822-95 a fruits. 

Demand made by the Reserve Bank 
eee on sched) banks. 

Differentiation made by vendors of 
ions at Railway Stations. 
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SRI PRAKASA, MRi—<contds 5 tz SRI PRAKASA, MR,.—contd, 

Question re—eontd | fect, Question re—concld. 

certain yenge ee at Non: tance of currency notes 
—- Waltair by the Bengal ‘agpu> ee care by Currercy 

° 

ated aes 76070, खक 
East Indian Railway advertisements 

in the 4j and Pratap newspaper. 

Economy effected by the appoint- 
ment of Indians in place of Euro- 
peans in the higher branches of 
public service. 4/07-09. 

Government servants exempted from 

Non-supply of accurate forecasts of 
quantities by os A Board 

urchase of paints and varni 
ee 2876-77. 

Notices sent out by  Income-tax 
Officers to income-tax pe fi ers to 
send in their returns 96 

Opening, of a passage direct to the 
Dharmasha! ais the mirchinsiyt la outside the Etawah 

vera ere ie 8378 Railway Station. 673-74. 
xtensio! ran railway compart Grant of to sup 0 ‘ay. 

~~ Railway. 833-34 

ed persons and re-appointment of 
retired Government servants. 254. 

Grant of passports. 832-33. 
Honorary Magistrates in the Cen- 

trally administered areas. 829-30. 
Idea run the Punjab Mails on 

the Jaunpur-Sultanpur-Lucknow 
Section of the East Indian Rail 
way. 

vegetable ghee into 
cael 607-I2. 
Improvement of the 

lway service. 274]-42. 
Inadequate on the flaps 

é ee intermediate 
and third class t et 
on the East Indian Railway. 

Inconvenience suffered by third class 
passengers on the East Indian 
Railway. 54. 

Insnafficiency of latrines in third class 
Compartments on the East Indian 
Railway. 207. 

Issue of platform tickets to the 
Sion, Depertinaae Bone he Tn 

pores 25. 
3 2 stamps and cur- 

rency with the new King’s effigy. 

Kalka-Delhi-Caleutta and the Cal 
cutta-Bombay Mails run. between 
Howrah and Moghal Sarai. 5- 
46. 

Lavatories in the new type of second 
class compartments of the Calcutta 
Kalka Mails of the East Indian 

Letters sént by the Officers of the 
Postal on His Majes- 
ty’s Service without any Postage 
Stamps being affixed to them 

« 2006-07. 
Loading and unloading work of the 

railways done by the porters 
2520-2I. 

Method of circulation of Bills for 
eliciting public opinion. 705-07. 

in 
= ments. et 32. F 

‘assages in certain books dero; न anatd 
to the Jews and their religion. 
83: 

Permission for a break of journey at 
Mirzapur or Chunar. 673, 

Persons convicted in connection with 
the raid on the Ben village. 

-62. 
ieee tickets at Moghal Sarai. 

Platform tickets for persons going 
to railway stations to receive 
Viceroys and Governors, 25i7-9. 

Practising of rifle shooting with aa 
air-gun by the volunteers of 
Hindustani Seva Dal. 66-62. 

Price of aerated water on the East 
Railway. 2969. 

Printing. in time tables the deten 
tion period of trains at. Junction 

tions in case trains 
are late, I6-7. 

Privilege of writing mething on 
the back of Money Order forms 
770०7. 

Railway advertisements in the In- 

supplied to the 
४४५ + व of the Government of 
India. 677. 

Reservation of four first class berths 
on payment of one fare on rail- 
ways. 260-67. 

Reservation of _ intermediate and 
third class seats on the East In- 
dian Railway. 487-89, 

Reservation of some compartments 
or men: only aoe 

Rules on the East Indian  Railwa: 
re alternate ‘or धन 

and break of 
Sa are ee 

Rules pertaining to the number of 
letters to he sent in the same 
cover. 208-209. 
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SRI PRAKASA, MR.—contd. 

Question re— 

SRI PRAKASA, MRi—coneld: 
Question (Supplementary) re— 

‘Running of the bay‘Calentia 
“Mail via Allahabad and Bénares 
and _ throu, gh railway service 
between Delhi and Calcutta va 
Mitt¥a; 825. 

Speeches delivered eed Governor 
core to the turé) 42- 

Stationery used in Goverrinient of 
India Departments.’ 2006. 

“Transhipment of postal articles from 
cities in Bihar connected — with 
the Bengal and North Westera 
Railway. 2747. 

Translations from English of _ the 
Hotices pasted on Railway  Plat- 
forms and jitside the compart- 

Waiting room for intermediate class 
passengers at the Benares Canton- 
ment Railway Station: 670. 

Want of a bathroom and a lavatory 
in the Second Class’ Waiting Room 

ghal Sarai. 774-72. 
Want of an intermediate class wait- 

ing’ room at the Benares Canton- 
thent Railway Station. 2745-46. 

Workmen's ‘train Bg from and 
to Jamalpur ‘on the st Indian 
Railway. 274344 (oe 

Question supplementary re— 

Agvet a te ras the ex-King of ‘Burma. हु 
Appoint of the Cabinet 86076 

Case of one. Rathasabhapathi Goun- 
det of the 'Coimbatére” “District 
वक्ष a 

Certain facilities provided ‘to the 
convicts ‘sent * Andaman: 
985 
ee Bills affecting women's 

92: 
Conclusions arrived at‘by the’ Trans- 

port: Advisory’ Cotneil in “Simla 

Condition of priséners “in the Cellu 
‘992-93. t Jail 
“ice “and ted water 

on the Rast Indian’ Railway. 623. 
Defects in the jail life"of the Anda 
mans‘found by the Home Membel 
49-20. 

“Giving back of the “administration 
of Berar to His Exalted Highness 
the Nizam. 59-93. 

Increase inthe price! of the»|- Last 
Indian Railway ८ Time Tabtes. 

हु 

Inte: t of Mr. Subhash Chandra 
4. Bose. 4. 

Introduction of the Bihar .. Cess 
(Amendment) Bill in the  Bibar 
Legislative Council. 3, 

pale नाक to the eae of 
gislatiye Assembly to visit Au- 

damans. 759+ 
‘Leave, passes, etc,, of the staff on 

‘the Bengal and North Western 
Railway. 2858. 

Loans taken by the Indian States 
from the British . Government, 
68-70. 

Male and female prisoners in the 
convict settlement in the Anda- 

een db ews agencies patronise raat? AIL 
India Radio Service 

pro 
meat on the ५ 
way Stations. 3. fT 

Permission to provincial executive 
councillors to stand for election. 
2500. 

potiiigel propagands by Executive 
Councillors intending to contest 
the elections. 2578. 

Protection to the cocoanut industry. 
2580. 

es ee of radio sets in villages. 

Racial discrimination in the allot 
2 quarters to railway staff. 

Treat of Chettiars in Burms 
77. 

Unem ployment 
Resolution re,interference from publi: 

peal in the ensuing elections. 

STAFF— 
Q 

‘Acceptance “Of Baptism and Univer- 
sity Certificates in support of ap- 
plications for changes in agea of 
the Fast’ Tidian Railway —— 97. 

‘Acting allowances of the ex-Com- 
pany — of the Hast Indian Rail 

yy. 8-82. 
AS Tele teens recorded in Confi 

ential ports, of non-gazetted — 
on Railways: 3739. 

Allegations against the — of the 
Rohilkand and Kumaon Railway. 
370-72. 

Allotment of quarters near Gol 
Market, New Delhi, to non-migra- 

2945-44. tory. -+ 
Allotment of ‘residential buildings 

to the State Railway —. ५ 
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EE Fats 
Question re—contds 5 5 4 

ह ppg, ; हि 4 हे i aan 

= mn, Hast, Indian 

eee of certain. notifications 
ficial Memoranda to the — 

on State Railways. 3334. 
Applicability of fundamental and 

supplementary. rules 
— on 

to, gazetted 
State Railways) in respect of 

re leave, etc. _ 2763. रा 
of > 

(Classifica ixol and Appeal) 
ules to the pee the, Imperial 

» Applicabi of Government 
ea or Rules to the 
= on, State, Railyways. 2634-35, 
2642-43, 

Appointment, discharge and.digmissal 
of —.in.the East. Indian Raily ay 
Schools... 448-49, 

Basis for anticipated. reduction. in — 

STAFF—contd. 

Question re—contd. 
. Disciplinary action pening the -non- 

— on. astern. Bengal 
57.25 yy. 2640-47. 

8 Mode nt among the — of the 
_ Ma aft ‘elegraph Office. 3353 ५ raph. 

to the child. 
ren. of the, 
the Hindu and Masiim. Universi- 
ties... 5067. 

Exemption of the Banning — from 
the operation of the Ho 
Employment Rules on State Rail- 

2968-69 
F कै न given to the — to sit for 

the. Goods, Accounts Examination 
on.the.East Indian Railway. 40- 
4 

Free pass rules. governing ~ the 
journey of — on State Railways. 
2764 

Inad: bility. .of . officiating allow- 
ance to non-gazetted — on. State 
Railways. 2847. 

Tneligibility of certain — to offi- 
ciate as accountants on the East 
Indian Railway, 034-36.. 

allotment 

WAYS. 
Changes in ranks and designati.ns 
oes the — on State Bway 

; 
Committee to, enquire into the grie- 

vances of the East Indian Railway 
Press —. 2. 

Communal composition of the — in 
the Simla,Head Post. Office. 338 

Gonfidontial reports. on the work of 
maintained. in the Govern- 

ment of dndia offiees. 032-33 
Continuance of the cut on allowances 

of the Railway — at Caleutta and 
Howrah, 96; x 

on allo fe 

in the 
of residences to the — of the 
Locomotive Department at. Cal- 
eutta, 2644-45. 
ave, es, 4 0f the — on: the 
Bengal. and_North Western, Rail- 
way. 2855-58, 

Maintenance: of. waiting lists. of the 
retrenched — of the Railways. 

66. 
Malaria allowance paid to tailway 

aksar. 5336: 
Milage all of ticket checki 
S500 the East) Indian Railway. 
2769-70. 

पुर at Howrah and 

Court of Enquiry Pgs ie re- 
trenchment. of — on ways. 
2624, 

Dealing of representations, and ap- 
peals, of. — in, the Posts-and Tele- 
graphs Directorate. 2739.40. 

Definitions of “clerical; ‘‘inferior” 
and ‘menial’ — as applied to 
Government servants, 2644. 

Determination of seniority among the 
the, Orissa In- 

come-tax Department. 2648. 
© Difference in. the: natureof’ duties of 

‘ainy — on. the East. Indian 
Railway. 8: 

Disciplinary 
gazetted railway —. 

against  non- 
40%... 

ई grade advancement 
to the — on the East Indian Rail. 
way, 

Scr 746 a 

१ ५2762. 
Orders: in rege to» promotions of 

| te मद grade 

~ Outturn of the — in a first” class 
telegraph. office on certain points. 
33586. 

Period of submission of appeals from 
subordinate railway —. 3338. 

Periodical health and eye-sight-exam- 
2593- pions of the Railway. >रू। - 4 

Darmisaion: dont dogs: enti 
animals to travel on metal passes 
a to. Railway — 

Petitions and ‘memorials. 
by the oe 
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STAFF—contd. 

Question re—contd> 

Procedure for inquiry into the con- 
os" dutt of non-gazetted’ Railway —. 

67. 
di on Sta ilways for 

punishing or reducing the from 
superior to inferior “ service on 
failure to pass an examination. 
78-80, उठ, है 

of ti ited. 
in certain Departments of the East 
Indian ane 

Proposed retrenchment of railway — 
and the lowering of wages and 
salaries. 84. 

Provision of garages and pits, etc., 
for non-gazetted — on State Rail- 

‘Racial discrimination in the’ allot- 
ment of quarters to railway —. 

"99. 
Railway — entitled to “rent-free 

quarters. 2596. 
Recognised Serviee Unions and As- 

= sociations of the — of the Posts 
me Telegraphs Department. 3384- 

» Recruitment in Post Offices of the 
sons and relatives of Postal —. 
283. पर 

-+ Recriitment of —° for electric sta- 
“ew-tions to be opened कं हज City, 

M an 

उठ0-. हर 
Redress of grievances of the Rail- 

Reduction in the — of the Railways. 
2066: 

Reduction of ee retrenched — 
in the Delhi Division of the North 
Western Railway their absorp- 
tion in other posts. 3! 

Refusal to forward appeals of — by 
eee on State Railways. 2766- 

Regulati as hee 

ee against Railway Staffs. 29, 

qbeistionship betwen. the <r tt and 
certain other — on State Railways 

Relieving allowance to — sent 
outstations to relieve ~ Station 
ged signallers and clerks. 

Rent-free quarters-for Indian rail- 

aire Sone 
“~~ outsiders. 

ef fo sresidential build- 
way — and 

STAFF—contd. 

Question re—contd. 

Retrenchment of stirplus — on State 
Railways. 3337. 

Retiospective’ effect to concessions 
granted railway —. 3366. 

Rights and privileges of the non- 
gazetted rail se? 3338, 

Rights and privileges of the — of 
the Dead Letter Offices. . 2832. 

'-Rules and conditions governing allow- 
ances eee Pon 
State Railways. Mi 

Rules for the recruitment and train- 
ing of clerical — and -the avenues 
for their promotion on the East 
Indian Railway. हि 

Rules governing the advancement of 
pay of non-gazetted — on State 
Railways. 2762. 

©‘Riiles governing the allotment of 
s to State Rail 

Rul: 
88 e of 
dia Secretariat —. 2787. 

Seale of pay applicable to the — 7 
eruited by the East Indian Rail 
way between Ist July, 925, and 
Ist November, 4928. - 80. 

Seniority of East Indian Railway 
and Old Oudh and Rohilkhand 

+e ih 
Split of the clerical into several 

units on the North Western Rail- 
way. 2866-67. 
in each scalecof pay as budgeted 

for the year ate by the 
Indian Railway. . 

ee दंड dan ways attending meet- 
ings 0} Railway. Con- 
ference A: 

— of State Railways 
ings of their Trade Unions. 2768. 

— of the Indian Railway. Confer- 
ence Association. 3060. 

— on the East Indian Railway em. 
ployed on posts er than thosé 
against which their pay is charg- 
ed.  2763-62.--« 

— with defective vision employed as 
drivers and Assistant Loco Fore- 
men, etc,, on State Railways. 2632- 

है 

Strength of — on State Railways. 

Submission of petitions of the Rail- 
way — to the Governor’ Gen: 
in Council... ॥020. TPL. se 

Travelling allowances of — of State Railwa: ditig cietitige of 

the Indian Railway... Conference 
Association. » 2768, पक] 

| 
a 
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न STATE(S)—contd. 

ag eee ; between the Govern- 
nf पु “the the 727 cater 

| जन to. the import.  </ 2 ia eer ign goods, . 240-3, 
economy campaign in tl ora Regula NOY COI hroadcast- vision Bee ing by Indian — and Provincial tbad Division, Bast Indian Railway. 
2765. 

° 
> STAFF BENEFIT FUND— 

See ‘Fund(s)": 
BRS: ome 2 

STAMPS—, es 
| Demand for Excess Grant. 3256. 

नल jon #6-- 
Letters sent by the Officers of the 

2 Postal Department on His Majes- 
ty’s Service’ without any Postage 

a? —heing affixed to them. 006-07. 
* °) Use of Service — by the - Indian 

4 Railways Conference» Association. 
47-4 

STAMP DUTY 
See ‘TNuty(ies)”, 

STANDING COMMITTER FOR THE ARM 
Question re effect given to the Resolu- 
oe 76 appointment, of a-Joint —. 

“a . STANDING COMMITTEE ON RICE 
Bi mre — of the Imperial Council 

cultural Research, 3068-69 

STANDING ORDERS— _ 
Question 
ine 

<< ८० Legisl. 

STATE(S)— « 
Qutstion: re 

Acquisition “Of the Rohilkhand and 
Kumaon Railway “hy the — ठ53- 

4. 

ve Asseml (see 

_ Applications for the grant of export ; Quotas of tea by the Tawnpeng 
and other —. i64-5 

Entry of Indians into —, Dominions 
and Colonies, 53- 

Fiscal reform, — help for industries 
and ते of 
of the country. .2i2 

Guant of acting’ allowance to the em- 
ployeesof the Bast Indian Rail. Ty way eer taken over by the 

a ५ Iustraments of ‘Accession for Indian 4 — to join the Federation. . 6-65. 

Governments. 850-5: 

STATE CONTROL— 

Question re— 
— of the Bengal and North Western 

and Rohilkhand and Kumaon 
Railwa: 

— of the Bénpat and North West- 
“ern Railway. 442, 2335, 
— of the’ Madras and Southern 

Mahratta Railway. 268-69. 

STATE COUNCIL— 
Question re ion oF a कि; 

to the — and appointment of a 
after Malayalée officer to look 

है आज of walees in Ceylon 

STATE MANAGEMENT. 
Question re action taken. on the Reso. 

lution re — of the Madras and 
Southern Mahratta and Bombay, 
since and. Central India’ Railways. 

STATE, PRISONER(S)}— 

See ‘Prisoner(s)’*. 

STATH RAILWAY— 
See” “Railway(s)”. 

STATE RAILWAY LEAVE RULE(S)— 

Question re— 
Gh 3. Uy toachenaeih os 

tain East Indian Railway Schools. 
2966. 

Non-application of the Revised — to 
teachers 8 Oakgrove. school 

STATEMENT(S)— 
Question re— 

Certain — circulated by Royal 
Consul General for “Italy, Cal- 
cutta. 440.4 

Government sel 

sons. 3359, 
—_of the Under-Secretary of State 

76 for India about Mr. Subl = 

by Mr. H. Vellani 

कं s2
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STATEMENT(S)—contd. STATION(S)—contd. .. 

Question re—contd, 

— on the renewal of the Indo-Japa- 

Question re—contd. 

Absence of था. overbridge at the 
उा75 nese Trade Agreement by Mr, Bhojeepura Railway —. 

P: Gandhi Abgenbe of sheds on the forme” 
Demonstration ee the ruling of of the Balamau Junction and 

the Chair. imsat — on the East Indian 
Demonstration against the ruling of ilwa; 

the Chi 458. Allegations against the magisterial 
Progress of rural develop — on the 

schemes. 3206, Bengal and North Western Rai* 
. way. 273-33. 

STATEMENT(S) LAID ON THE Collision of special mela trains at 
T LB Kalat railway —, North Western 

Railway 284. 
Question re— 
— cases in which the 
ders haye not, been 
sb h_. Commissioner for 

adoring 3055 8. 

STATEMENT OF BUSINESS— 

lowest ten- 
ted by the 

India. 

— showing the 

ogi was €X) 

04 BS 

— by “the” Honourable ‘Sir Frank 
Noyce. 3047-48, 525-24 

— by the हि 30778: Sir Nripendra 
Sirear. ~ 4549, 4897, 2494-92. 

STATESMAN— 
Question re— 

Article: entitled ‘India as a Naval 
Power’? published in the —. 50- 

Article entitled “Indian Air Force” 
published in the —. 923- 

Article entitled “India’s 
published in the — 5 

Article entitled __‘‘Indo-Japanese 
Trade Talks” published in the —. 

जी entitled “On the Frontier” 
published in the 589. 

Article entitled ‘Road Rail — Pro- 

Defence” 

blems’? published in the —: 93 
Article entitled “The Secret Agent” 

published in the —. 249-92. 
Note entitled” ‘Frontier Post 

Attacked’’ published in’ the —. 
2000-0. 

STATION(S)— 
Question re— 

Abolition sof the-use of the word 
Coolie’ “for porters at) Railway 

659. 
Absence of १8 platform the Rani 

pet Rai ay —, Madras and 
a ith lway. 767- 

Absence’ of a waiting room ot shed 
Sharif —*on the East 

Indian Railway. 2067. © ४ - 

Construction of an overbridge at the 
Giudur junction —. — 2072-73. 

Construction of covered platforms om 
the ese Cantonment’ Railway 

_<- ६ C6nstructi of Railway — at 
*)* “Machavaram in the. Guntur Dis- 

‘in th Nellore 

Death of one Zai 
train at the Devi 
near Changigarh 
678. 

Nagar crossing 
Railway — 

Differentiation made by vendors of 
foodstuffs at Railway —. थ957- 
59. 

Duty and function of the police 
‘on railway —. 28I5-I6. 30507 3 

Extension of the western platform 
st A the Saharanpur railway —. 

Bar 
Inconvenience and hardship. caused 

by silting up of a certain waterway 
5 sae Buxar and Chausa_ Rail- 

= a East Indian Rail- 
wa: “ae ; 

Muslim ref ms at certain 
tailway —. 2828-29. 

Passenger ‘earnings fixed for each — 
on the Eastern Bengal Railway 
4924-22. 

Printing in time tables the deten- 
tion period of trains at, Ivnctiow 

connecting trains are: 
late. 46-7. 

Programmes issued ay the Delhi 
of 

ais. 

the services of Sikhs. 399-3200. 
“Provision: of rest rooms for Indian 
eee at certain Railway —. 

Repairs. to. feeder roads connecting 
the railway —.-. 2752-64.).- 

Waiting room for intermediate class 
passengers at the Benares Canton- 

- 57 ment Railway —. 670. 

Want of an eds 
waiting room at. 

2825. 

class 

“agle 

_ 

o
e
:
 

|ज
2
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हा ee 

भा STATION(S)- concld. 3 STENOGRAPHER(S}= 

Question re—concld. Rncstiee re— eT ee 

oe ee ie (coherent eee narters an | 0 Gent Beibway! =e 2748-46; ve बा 0 00 | North 

STATION ACCOUNTS— Westen Ral a “9 
Question re inspectors of — on cettain STERLING LOAN(S)— 

State Railways. 689-90. uch ० कलर) SROs 

SLATION SES published in the Indian Finance 
id Question. re— 270-7L. 

sooChecking of,),the work of — by a Raising of rupee or —. 354. 
-..Rraffie ron the . East 

Indian Pay fe TONE(S)— 

Night. duty of Assistant: 00 tha Question re pre-historic — implements Beh lkund and Kumaon Railway. बंद 6589५ bridge. .040- # |! ;72. Caml vgs 

: cag TOE ea i aed STORAGE ACCOMMODATION— festern Railway to issue charge 
लए» sheets. 385. Question ve applications invited’ for -- 

. © Regulations for recruitment of ra at the Howrah’ Goods Sheds, 49 

4 and Assistant — on the East In- 8 
= dian Railway. (c2770-7h STORE(S)— 

Relieving allowance®to’ staff sent to Question re + 
outstations to relieve —, signallers Obsolete rail , stock, plant and 
and clerks. machinery, ts 3093. 04. 

— Examination in the . Moradabad Purchase of — inyiting tenders 
Division, Indian Railway. by the Indian Stores Depart- 
82, ment. 3. 

STATION SERVICE _ TELEGRAPH- STORE-KEEPING APPOINT. 
ISTS— MENTS— Sar 

> Question re abolition of the cadre of uestion -re clerical and — i ane 

a SBD. भरत Indian Army Service Corps. 

STATIONERY(IES)— is 
‘Question! कहें — nsed in Government of STO! N)— 

India Departments. ॥। a mo voters yo 

STATIONERY AND PRINTING— 
ते for Excess Grant. 326l. 

STATUTE(S)— 2 
Question re — or Act governing’ the 
‘onduct of railway sei mA ints. 2769. 

STEEL INDUSTRY— 
Question re article entitled “The 

७. Indian —’” published in the Amrita 
Bazar Patrilea: 2474-75. 

STEEL MATERLAL(s) 
Question re reduction in the prices of 
— ir section Madras. 
market by the Tata Iron dnd Stéel 
Gompany, Limited. 

STEEL PRODUCTS— 
Question ve engineering firms Te 

< ° ing and assembling = in In 94. 

STORES. DEPART MENT— 
See “Tidian 2 +- 
See “London —?. = फिख 

STORM WATER DRAIN(S)— 
Seé “Drain(s)”. 

STREET(S)— 
Question re paucity of drinking water 

taps at — corners or crossings 
in New Delhi. 760, हु 

see 
STRIKE(S)— 
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ES Reba 
Question re—contd. 

— in the Be Na Railway 
न कर Teteranour 520- 

— of students in t! eee th Mus- 
lim University. 

STRIKER(S)— 3 
हि the 

North Western Railway —. 02. 

STUDENT(S)— 

Question re— 
Admission of Ajmer — in the Medi- 

cal Colleges of other provinces. 
907-08. 

Ban on Indian — in Great Britain. 
2t' 

spon fom te 7४) कल . College, 
Lahore. 
trained in the Indian Territorial 

Force. 948-9. 
Training of Indian — in certain 

Forsign countries. 6-62. 
कक बाते... anti-Indian 

of the Edi mal Ad- 
viser for Indian — at Oxford, 

T ‘75-76. at 

STUDIO(S)— : me 

Question ré housing of ‘radio’ —. 
90l, eee 

STUDY(IES)— 5८ 
Question 7€ -want of facilities of — for 

>.. detenus. 3295. 

Question re protection of the monu- 
ments of | thé’! aficient © Atmaravati 
Buddhistic — in the Guntur , Dis- 
trict. 2987. ३ 

SUB-ASSISTANT; SURGEON (8)-- . . « 
Question re promotion of — of the 
ers Medical Department. ग7- 

* “Question moti to the post cf 
ay Clearing Accounts 

SUB-OFFICE(S)— . ..... 
Question re book-binders in the Cal- 

cutta General Post Office and ~ its 
Town —. iL. 

SUB-POST OFEICE(S)— a 

See **Post Office(s)"’. 

SUB-POSTMASTER— 
See ‘Postmaster(s)’”’. 

SUB-RECORD OFFIGE(S}— 
Question rz grant of ‘relaxations on 

Sundays and holidays to the ~ clerks 
in the — of the ‘Howrah Railway 
Mail Service, 7. 

SUBEDAR(S)— 

Question १6 promotions to the rank of 
3 Jamadar or — in Indianised units. 

em TRE: 
Question re British 

Ababa. 8259. 

SUBORDINATE(S)— 

Question re— 
Appointment 0"... qualified and 
archaeologically trained — in 

3059 
Electrification of quarters for | Rail 

way —. 3/36. > 
Trregularitiessim ¢harging salaries’ cf 

the — on the East. Indian Rail- 
way. 60. 

ATE if 

See “Pensionable Servant! (=) 
ATs TS Pe 

SUBORDINATE OFFICERS— 

See ‘‘Officer(s)”* 

SUBORDINATE RAILWAY STAFF— 
See “Railway Staff’ 

NON-PENSION- 

SUBORDINATE SERVICE(8)— > 

Quest 
: २2० tion, af the seniotas in the 

carriage wagon ps at 
Aj 3340, 

Promotions _ fro 
posts made on the North Western 

6 «Railways, 3327, 

Question -re— 
Close observation by the Postal and 
Police Authori in Calcutta 
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= eee * 
Question re—contd, .. ७.७: > 

+ Question 7९7 collection’ and — utalisation 
of public —2 657-58. 

SUBSIDIARY RULE(S)— 

See Rule(s)*’. 

SUBSIDY (LES) 
4 petihsictl acl 

for distrib; 
ae centres in the Ma “Ma ray Pret 

cy: s 

paid “to the Bombay © Persia 
Steam Navigation Company, 
Limited. 3050. 

SUFFERER(S)— 

Question “re — from Ttalian ‘ Gas 
Bombs in Addis, Ababa, 446. ep 4:7४ 

creased imports of — from Jaya 
due to Holland's departure, from 
the gold standard. 2469. 

Wages in the manufacture of — and 
in the cultivation of sugar-cane. 

Statement laid on the-table re, pay 
ments from — excise duty: to — 

manufacturing. provinces. . i-2. 

SUGAR-CANF(S)— 

Question re— 

Subsi 

नस 

आय the 
— centres in the Madras — Presi- 
dency. 6-8. 7 

Wages in.the manu sf r 
«» »and in tho cultivation of /2695 

SUGAR INDUSTRY— = = 
Question re_article, entitled ‘Indian 

’ =>) published in the Amrita Bazar 
Patrika. 4596-98. 

SUGAR MANUFACTURING PRO- 

VINCES= 
ies La laid on the atk 46: pay 

ments from sugar ise duty to —. 
li4-2, a, 

SUIT(S)— 
Question re— — 

eS के | me defending defamation 
mae istern Bengal ‘Railway. 

SUIT(S)—contd. Penis 

Question re—contd, 
+) Supplyof — to the guards on: the 
Son Rohilkund Kumaon._ Railway- 

SURKUR fire : 
Question re bathin, arena? pent. for 

eat Hindu and Muslim 
ployees at —. 2646-47. 

SULLAGE DRAINS— 

See “Drain 

SUNDRY Gs Se trent 
Question re— 
Arrangements for work -on — and 

postal “holidays in the Howrah 
Railway Mail Service. 70-7: 

Grant of relaxations on — and holi- 
days to the clerks in« ithe: Sub- 
Record Office .of the Howrah 
Railway Mail Seryice, 7 

Sale “of postage stamps on holidays 
and —. 

—_Feés' Fund at the ~ major 7 ports: 
3368. 

SUNNI(S)= 
Motions for Adjournment r#“interfer- 
ence by the Governm 

नकल with fi 
lims of Lucknow. 604-06. 

SUPERANNU. 
Question re grant of/ extensions to = 
‘and — re-appointment, of _ retived 

* Goverment servants, : 25]2-74. 

SUPERANNUATION— 
Question fe Officials in “tab” Sa 

‘ostal Circle ed to. continue 
service after attaining the:age of —. 

SUPERINTENDENT (S)— 
Question re— 

Appeals against the orders of the 
Divisional — on the East Indian 
Railway. 270. ee 
फए० it of Mr. या 3 Divi- 
sional —, Karachi, 33955. 

Contract हैक b ilding the Postal —’s 
“tamu verseor's quarters ts 

hi fi 2067. 

Posts and Tele- 
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SUPERINTENDENT (8S) contd. 

Question re—contd. 

* Farewell party to be given to : 
Assistant —, Howrah Good: 
३024-25. 

Grant of extensions to some of the 
— in the Posts and —Telegraphs 
Directorate. 2738. 

Gee 2० 38 in the office of the 
‘iceregal Estate, 3779-80. 

Non-filling i a post of — in the 
Railway Board. 3348. 

Non-observance 6f orders regarding 
model rotation by the — of Post 
Offices, Rohtak. 365. 

Promotion of Office — on the North 
Western Railway. 336-7 

Racial discrimination in the » matter 
of promotion of Office — on’ the 
North Western Railway. 

of ६ Sikh in the office 
‘of the — of Viceregal Estat 
350-52. 

‘Remoyal of ‘the portrait of Lord 
Krishna by the —, Railway Mail 
Service, “LL Division. .3360-6 

SUPERINTENDENT(S) OF POST 
OFFI{CE(S)— 
Question re— 

Halting allowance sanctioned to: the 
pectors and — in the Hill Dis- 

tricts of the Bengal and Assam 
2879, 

‘Restriction of the ok 
certain matters. 

See also ‘‘Superintendent(s)”’ 

SUPERIOR GRADE(S)— 
‘Question re recruitment in — of th 
Bombay, ecole and ‘Central India 

ers of — in 

SUPERIOR RAILWAY SERVICE— 

a ae re ous class apprentices of 

SUPERIOR SERVICE(S)— 
Question re— 
mei ree of ~~ inthe — 

Railwa; 
33i4-I5. 2 

iployees» in . the — of the 
Bengal and North Western Rail 
way. 4909, 

Employment of Baluchis in Sind in 
— in caso snitahle. Bab 
‘are pot available. 266. 
ee of Muslims in the — of 

Central 

+ dintroduetion. of new. scales iof pay 
for —  47T.g0 sro a 

SUPERIOR SERVICE(S)—contd. 
Question re—contd. 

Placing of the form suppliers of the 
Postal Stoek Depo 

Procedure on State Railways for 
punishing or reducing the staff 
from —» to inférior «service | on 
failure to pass an éxamination. 
78-80, 337l. 

SUPERIOR TRAFFIC SERVICE— * 
Question re amalgamation of two 

grades in the — of the Posts and 
Telegraphs Department. 3382-83. 

SUPERNU MERARY(IES)— 
Question re — in the cadre of Assist. 

& in the; Posts and .Telegraphs 
Directorate. 2737. 

SUPERSESSION. 

pality. 3065-66. Ans 5237 a aa 
— of Indians by Europeans on the 

North Western Railway. 2603 
04 

—,ot the Building Committee of the 
Nasiribad Cantotiment. 724. 

‘SUPERVISING OFFICER(S)— 
See ‘“*Officer(s)’*. 

SUPERVISING STAFF— 
Question re— 

~ Classification’ of technically trained 
= off ae M ical Department, 

the ‘salaries of 
and of the workers of 
Indian Railway, Press. oe. 

SUPERVISOR(S)— 
Question re— 

Proposal to appoint Mr. K. M« 
Hassan as — of Railway Labour. 
385-86. 

Rai ‘of serviee limit for reeruit. 
thent ‘De rane 
— of T ph Engineering 
Branch. 3382. 

SUPHERVISOR-OPERATOR 
HEME— 

Question re introduction aS 4 
some telegraph offices. 

SUPERVISORY DUTY(IES)— 

ow 
&



हि 

INDEX TO LEGISLATIVE ‘ASSEMBLY DEBATES. 255 

SUPERVISORY POSTS—" =” Y 
See * 5008 ee TANGANYIKA— 

Saree uestion 7¢ statement_on Indian in- 
SUPPLEMENTARY RULES— gree 28: 5 a ae aia पर मिल 

See: "Rule(s)”” : 05. 

TANJORE— ‘SUPPLEMENTARY TENDER— 
Sée '*Tendér(s)’*. 

SURAT— 
~eQtestion re: removal of ban on» certain 

Ashrams in Bardoli and 3i58. 

SURPLUS— 

Question re — materials of the Cal- 
cutta Chord Railway. 904-05. 

SURVEY OF INDiA— 
Question re Muslims in the —. 3356. 

SUSPECT(S)\— 

Question re. Seare in connection 
With politica proscribed litera- 
ture or terroristie activities in Delhi 
855-56. 

SUSPENSION— 

‘Motion “for Adjournment re — of 
some Patwaris of the Aligarh Dis. 
trict for alleged  ditten’ Sine an 
election meeting. 3203-06. 

Question r¢e— 
© Racial discrimination in the Howrah 

oo of the East Indian 
ailway in the matter of placin; 

eértain लक 327 — = 
— of persons. in East. Indian 

Railway Press. 2623. 

SWQRD(S)— _ हे 
Question re restrictions on the posses 

sion and. carrying — and sword 
कप in the Delhi Province. 254- 

Question re restrictions on the posses: 
sion’ atid vcarryitig Swords and — ia 

; the Delhi Province, 254-5, 

SYMBOL(S)— __ 
Question re system of voting at the 

ions by 
०0 Tose with or 

Bena fs a 

“Question Ye construction of a railway 
line from — to Pattukottai. 2306- 
07. 

TANK-WAGON(S)— 
Question re — constructed by the Hast 

Indian Railway. 2969-70. 

TANNING INDUSTRY— 
Question re — in India and duty free 

import of wattle bark extract. उाका- 
48. न 

TARIFF(S)— 
oe ee vetliatling of the Indian 

6409. 5 
TARIFF (AMENDMENT) BILL— 

See “Indian —’ under: ‘*Bill{s)”’ 

TARIFF BOARD— 

Moti ‘or adjournment re. abolition 
o. : डा 9l, 222-36, 

Question re— 

Abolition of the Tariff Board. 96- 
7, 59 eee 22%- 2595. 

Cotton Textile In 
handloom weavers 

Giving effect to the recommendations 
~~ of the — on. the Cotton Textile 

Industry. 
Government's action on the Repo! 
‘of the — on the Textile bi 

Report of the Special —. 500-0. 

TARIFF SECOND AMENDMENT 
BILL— 
See “Indian —’ under ‘“Bill(s)’’. 

TASK MESSENGER(S)— 

Question re — employed in the Lahore 
elegraph 

See “Warings” ¥ 
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TATA TRON AND STEEL COM- TEACHER(S)— >> ap 
= PANY, LIMITED— : Question: re— 

Question re— : Application of State Railway peeve 
Dividends ‘announced by the -- 243. Rules to — in certain East In 
Inspection of the accounts of the Railway Schools.” 2966. mi 

—. 244, रे Leave on average pay वह cases of 
Reduction in the prices of steel illness for — in the East Indian 

materials in bar sections in’ / the Railway. Schools. 5 
Madras market by the —. 2958. Leave rules governing the — in. 

3 State Railway schools. 296-64. 
TAWNPENG— न Non-application of the Revised Stato 

Question re applications for the grant Railway Leave Rules to — of, the 
ste Oakgrove School. 2965. of export quotas of. tea by the Positi f in»-Btate. -cRail@n 

ह and other States. 64-5, i ila lI ig ay 
: Schools. 297. 

TAX(ES)— Scales of pay of — in Railway 
9 Middle Schools. 97-98... - 
uestion re— 
Ephancament of water <- iu ; the TEACHING STAFF— 

‘itabad Question re — of the Imperial Insti- 
tute f Animal _ Husbandry पक 

at Bangalo 

= Sas sirabad Cantonment 
Payment of ‘land — by 

: Companies. 2092-93. 
Payment of property — to District 

Boards and Municipalities “by 
Railway Companies. 

=e wells in the Delhi Province. _
—
 

TECHNICAL EX-APPRENTICE(S)— 
— levied by the Dehra Dun.Canton- 

ment from the inhabitants of cer- See ‘“Apprentice(s)’’. 

Sok Silay TECHNICAL SCHOOL(S)— 
TAXATION— ] Question re successful ex-apprentice 

Sesion re — proposals of aoe 3 a of the, Hast Indian ail- 

oe oe 4 See.also_ under: ‘School(s)’’ 

TEA— | TELEGRAM(S)— 
0५४ None : { Saale 
Question: 7e— | ( re withholding of a — re 

dulterated garding motion ‘for adjournment to 
; es leaves’ 3% for discuss terse ct of the Governor री 
‘human consumption. 3062-65. ५ पु की tacidgealives part 

f in organising parties to fight the 
elections: 35456 47, 

मत अत छल, TELEGRAPH(S)— 

a 2 i Question re— 
TEA CESS (AMENDMENT) BILL— i Embezzlement cases in Eas 5८ (कब 

See “Indian: —” under “Bill(s)'*, 367 

_ TEA. CONTROL _ACT— = + 346- 

TaseAMWY “a0 FR ।- - ! $ Recruitment of Muslims as Engineer 4 

5572 4 Ag पर: (AMENDMENT) ing Supervisor, —. = 

a 7 72 55: कम " TELEGRAPH DEPARTMENT __ 
Seen ae eas! | Question re nén‘pensionable appoint- 

TEA ESTATE(S)— ee i mente in: che = 

3.3 Se aA ENGINEERING 
Indian —. q 

— which applied) for — 
ment under the Tea 
854. 
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TELEGRAPH EXCHANGE— r TELEGRAPHIST(S8)— rcyes 

Question re embezzlement cases in pre Question re— : 
Lahore ey. an *_ Aboliti f th a f Station: the Seeks — Office. 3467: ‘Sarat ot a, = 

aad Empl 
TELEGRAPH MASTER(S)— z 

Question re—_ 

Supervision of work. by the — in the 
Central Telegraph Office, Calcutta. 
338L 

— in. Telegraph. Offices. 3385-86. 

‘TELEGRAPH OFFICE(S)— : 
Question re— 35 2 

Complaints about the administration 
of the Central —, Calcutta. 3379. 

Discontent among the: ‘staff of the 
Madras:—. 3353 

Duration of-duties:in —. उठ8ा 
Tnitiation of @ new grade of clerks 

for supervisory duties in —. उठ3- 
उव. 

TST 

Introduction _of “>the ~supervisor- 
operator scheme in some —. 3380. 

Opening of the — on the ' Shahdara. 
पक कम Railway to, the public. 
a 

Outturn of the ‘staff in. a first. class 
— on certain points. 3286. 

Recovery of overdrawn leave allow 
©...) 8nees from the inferior staff on the 

ential aleutta. 
Recreation Club of the Central —, 

है Ci 9-60. 
कं Reduction the. task-work earnings 
— peons of the Madras 

Rotation of duties of clerks in the 
2657-58. ; < आर z 

Supervi 

by the Sige Tele- 
phi Master in ‘the ‘C — 

७. - Task messengers employed’in the 
Lahore -33l9. 

‘<Telegraphs Masters in — 3385.86. 

TELEGRAPH RATES— 

‘ Question re concession in — allowed 
Railways, Press and Indian 

States. 2655-56. 

= TELEGRAPH SIGNALLERS— 
See “Signaller(s)”’ 

Question sole हे 
| i . meal reli 2658: 

‘of — for working on 
ple-money lines. 2660. 

Hours of duty of 2 2655. 

TELEPHONE(S)— 
Question re— न 

vf id 
tapping of — litical workers 
of Delhi. 85: nas 

oe jon of a 

duction pai runk Call charges. 

Trunk — call bills. 4486. 

distinguishing: 
589. 

TELEPHONE LINE(S)— 

Question re congestion on trunk — 
between certain cities in India. 
2409-0. 

Question ré—. + brat 
¢ 

Duty hours of — 2660. 
Muslims recruited. as — in 

hore Engineering ~~ Di 

Non-observance of orders 
reservation on the Delhi. Engineer- 
ing Division for the cadre of — 
and mistries, - 3065. ५ 

कक HONE REVENUE ACCOUNT- 
9 OFFI 

; Question re examination for’ “recruit- 
ment of clerks in the —, Delhi. 88&- 
i9. 

~EQUPRELLSSI 

TEMPORARY ESTABLISHMENT— 

'_“Trregularities’’ connected the- 
“acceptance of — for the Irwin 

Hospital, New Delhi, 0-22. 
Purchase of stores by inviting — by- 

the Indian Stores . Department. 

seat em 
e.-- शा 

ze a *Doverinat कद ae 

* Circle. sp 
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TENDER(S)—contd. 

Question re—contd. 

— for readymixed red oxide paint 
ee for certain. Railways. 

“38. 
— for Red Oxide Paint accepted by 

the Indian Stores Department. 
233: 

— for the re-building of Quetta. 
283-85, 
forthe sale of ice and aérated 

waters the East Indian Rail- 
way. ors. ii _ 

— for the supply of indigenous red 
oxide paint. 332-3. और 

— for the supply of inside body 
varnish approved ie 
dian Hawa! 294: 

— for the supply of paints invited 
Department. ae Indian 

rae अप 
eae Calen' ie “for 

aint Readymixed Lead ite. 

— invited for the ape y of conser- 
vaney plaints in New Delhil 93. 

Statement laid on the Table re éases 
in which the lowest — have not been 

TERRITORY(IES)\— | | 
‘Question’ re declaration of policy. re. 
ae future of mandated —. 

TERRORIST (S)— a 
Question re— 

Object in transporting — prisoners 
the Andamans. 9: 

Searches in connectidn with political 
suspects or proscribed literature or 

“0S activities of' im Della, 855- 
— situation in India. 992-94. 

TEST(S)— 
Question, re— 

Eye-sight —-of workers. 2596. 
Postal clerks in the Punjab and 
North-West, Frontier Postal 

required to pass a — in 

oxide paints submitted 
firms. 2726. 

TEXTILES— 

Motion for Adjournment re reduction 
of the duty on British — without 

accepted th h O soe > tee Hig) 

“TENURE 

Question Fen: 

—_of an officer of “the " Rail: 
Board. कक, == 

7 +- of the posts of Directo bs. 
lishment. of Railway bees. = 
gre 59, 

“TERMINATION— 

Consultation of commercial and’ in- 
dustrial opinions after ving 
notice of — of the cy 
Agreement. 754-55, 

Dalby aiving notice of — ee 

Notice of — of. the Ottawa Trade 
Agreem 

29 “of the Ottawa Trade Agreement. 

‘SS of the sanctions against Italy. 
846-47, vad 

»: TERRITORIAL FORCE— 

Question re students traitied in the 
Indian —. 98-I9. 

sulting the Legislative Assembly. 
272, 305 

uestion re— 
bas ag to the Recomniendations® 

‘ariff Board on Cotton 
— Industry. 444. ane 

. Government's, action on the Report 
the Tariff Board on the Cotton 

— Industry. 240-42. 

TEXTILE INDUSTRY 
Question re— 

Effects of the-recommerdations of 
the Tariff Board on the Gotton — 
upon the handloom weavers, 2078- 
79, 

=] 

Giving effect; to the recommendatiotis 
f os riff Board on the Cotton 

THEFTS— 
Question 7¢ — committed in the Ajmer 

city. 

THEIN MAUNG; DR.— - 
Question -re— 

Applications for the grant of expért 
motas 0! oy the ‘Tawnpeng 

Saif other States 
35. Endianisatior Mi Assist- 
“ant Surgeon Class. ey a 
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THEIN MAUNG, U—. 

Question re— 

Defence of Burma and Burmaniza- 
of the defence forces, etc 

Exclusion of Burma in the negotia- 
tions for a fresh trade agreement 
with Japan. 3358. 

Exemption of teak logs from the 
protective customs dat 

Report of the Application Committee 
on Financial Adjustment between 
In Burma. . 3357. 

मे a the ttee on Finan- 
"Ga siden "pum le : Burma 

and the . 3067-58. 

THIRD CLASS— 
Question re— 

Attachment of a — bogie for servants 
to the East Indian Railway Punjab 
Mail. 67-73. 

Inconvenience felt by intermediate 
and — thro * eas pe on the 
East Taian Be 

Inconvenience suffered by as 
seigers on the East tation Raal- 
way. 54. 

Introduction ‘of new type of — 
carriages. 472-73. 

Latrines for — and 
class passengers on 
Bengal Railway. 2620-2L. 

Open fi asseng' 
at Hardwar Railway _ Station. 
2702-03. 

intermediate 
Assam 

Provision of fans in the — and in- 
termediate class compartment _ of 
State Railways. : 

Redress of the g 

da and Masulipa‘ 
Madras and ‘Southern. . Mahrat 
Railwa: हु 

= tion of intermediaie and — 
A Pages onthe East Indian Railway: 

487-89. 
Return tickets for intermediate and 
— passengers on certain Railways 
from Simla. 384 

न 
THIRD CLASS CARRIAGE(S}— 

Question re yndition of the 
— attached to the~ ress 
for a through Slee oe the Punjab. 

* See also under “Carriage(s)"’. 

THIRD CLASS COMPARTMéNT(S)— 
‘See “Compartment(s)”’ ® 

THIRD CLASS FARE—_ eon 
See ‘Fare(s)’’. 

THIRD CLASS PASSENGER(S)— 
See ‘‘Passenger(s)’’. 

THIRD DIVISION— 
Question re promotion of — clerks in 

the Government of India Offices 

THORNE, MR. J. AS- 

oe cf Civil Procedure (Amendment) 

Consideration of clauses. 3088, 3097. 
jon re interference from public- 

servants in the ensuing — elections. 
2680. 

Oath of Office. 7. 

THROUGH COMPARTMENT (5)— 
See ‘‘Compartment(s)” 

गली nove TRAVEL. ey i 
THRO T G— “QR 2 o's Baal “Yiliam 

Railwa: gs alternate routes 
_of journey. 827-28. 

See also under ‘‘Travelling” 

TICKETS) — 
Question re— 

जम हन् लक शक cd OE ai from: 
@ necessity of “purchasing plat- 

form —. 676-77. हे 
Issue-of platform — to the members. 

Issue of single and return — at, re- 
duced rates from Shahabad Mar. 
kanda on the North Western Rail 
way to’ certain places. 2339, 

Non-prosecution of Sadhus,. fakirs 
and. beggars Pavel emit = 

ss on the East pie lways. - 
Passengers detected velling with- 

et out, 3I40-44 - ९: :/*क #- डे 
aeons for irregular use, etc., of 

privilege — orders and passes on 
Railways. 336. 

Platform — at Moghal Sarai, 772, 
Platform — for persons going’ to 

railway stations to receive Viceroys 
and - Governors. .. 257-9. 

Questions of fraud. in... connection- 
with Railway —.. 2840. 

Return — for intermediate and third’ 

pe ge कक ways 
Signature of i organ on monthl. 

o<>= on the Bast Ind lian 7 लटक 

रक्त _ Ne हक कह without ae forth» 
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छा हा 
“TICKET CABINET(S)— 

Question re introduction of Ross Pat- 
ent — on the Eastern Bengal Rail- 
way व ee 

; “TICKET CASES— 
Question re cabinets of Ross Patent, — 
अल for use at. the , Howrah 

king Offices. 76-77. 

~“-PICKET-CHECKER(S)— 
Question’ re designation of — on the 

East Indian Railway. 3I29. 

“TICKET CHECKING STAFF— 

“TICKET CHECKING SYSTEM— 

Question re — on the East Indian and 

North Western Railways. 5053. 

“TICKET COLLECTOR(S)— 

Question re— 

Alleged throwing out from moving 
train of an Oriya boy by & Travel- 

» ling —of the Bengal Nagpur | 
way.) 3i55-56. j 

Grant of free quarters or:rent in 
Hiew to the — onthe Bast “Indian 
Railway. 338. 

“TICKET EXAMINER(S)— 

Question. re— 
Check over the work of traveiling — 
हर आर ‘North Western Railway. 

“Confirmation of Special on _ the 
North Western: Railway. ~S0ll. 

Permanent travelling al Gates for 
‘Travelling — of the East Indian 
Railway.  2600-0. 

Pressure on — to increase their earn- 
ings: 5 

Removal of the travelling —- from the 
list of running staff. 2688-89. 

Report of the Misra Committee on 
- the position bee tre er 'ए of travel- 

jing — on the Bast Indsan Rail- 

Sos Special: — i Heodit ake jak —in | the eudquarters 
Office, North Western ~ Railway. 
2989. zr, 

Railway. 3338. 
“Travelling = the North Western 

Se ee ee 

TICKET INSPECTOR(S)}—’ 
Question re— 

Conse! lidated allowances of Travel- 
ling —, -ete., on the asv Indian 
Railway. 2772. 

Pay and allowances of Travelling — 
oy the HastIndian Railway. 207- 

TICKETLESS PASSENGER(S 
“D., 6 + 7 7 

_ 86९ “ ‘Passenger(s)’ काल 

TICKETLESS TRAVELLERS— 
Question. re — charged and) punished 

in. India. -..25&-52.. 

TICKETLESS TRAVELLING— 
Question re— F 

Honorary Special Magistiave dealing 
h cases of — on State hatlways. क् 

— on: State Railways. 2694-85. 

TIME PUNCHING MACHINE(S)— 

Question re installatiom+of —-in the 
४ $ Board Office: 343, 3i49- 

TIME-SCALE(S)— 

Question re promotions to फटे: ४ के 
posts of हर ssistants im the’ Railway 
Board. © 3348. 

TIME TABLE(S)— 
Question 7e— J 

Tricrease- in the Ge ofthe, East 
Indian’ Railway — 27. 

Printing in.— the) detention. period 
of trains..at- Junction Stations in 
case connecting trains are late. 
06-77. ne j 

TINNEVELLY TIRUCHENDUR 
RAILWAY— 

866 “Railway({s)”*. 

TINSUKIA— 

Question re railway collision between 
—and Lumding District — on: the 
Assam. Bengal Railway. 33]4. 

TOBACCO FACTORY— : 

Question re strike in the Bangalore 
—.  2984-86,. ; % 

4 

TONNAGE— . 
Question re number and — of Indian 

ships in the ocean-going traffic. 853. * 
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TOTTENHAM, MR. G. RB. F— 
Cantonments: (Amendment) Bill— 

Motion to consider.. 483-87, 525-27. 
C png कक of clause 4. §29-3L 

5388-40, 544-42 
“SGonsideration of clause 0. 547-50. 

Consideration of clause 6. 55I. 
‘Consideration हर ee 22, 5535-54. 
Consideration of ; use 33. 555. 

of clause 34. 557-58. Consideration 

‘of ¢lausée 38. 558. 
of clause 44. 559-60, 
of clause 46. 56, 562- 

‘Consideration 
onsideration 

of clause 48. 
of clause 0. 

Consideration 
‘Consideration 563, 

a 564-65, 566-67, 569, 4572. 
‘Consideration of clause 22, 574-75. 

| Consideration of clause 68.. 575-76, 
5 Motion to pass. 956-37, 42. 
al Oath of Office. 2479 

~o  » Geneva Convention Implementing 
Bill 

Conside 2, 3002, 
* $003, 3004, 

“Manoeuvres Field Firing and Artillery 
Practice Bill— 
Motion for leave to introduce. 2993. 
Motion to circulate. 3265-66, 3268 

| 3270; 522, “S273, 3274, “3287-83. 
Red Cross Society (Allocation of Pro- 

perty) 
Motion for leave to introduce. 934. 

eonsider. : 3030, 505: 
Hof caluses, 3033. 

Motion to pass. 3034. 

TOUR(S) 

Question fegulating 
and restricting the — of supervising 
officerstof the Posts and Telegray hs 
Dey tino the Hill © Districts. 

2" 

TOWN. SUB-OFFICE(S)— 
<page  “‘Sub-Office(s) 

Question re— 
Appointment of Sir Charles. Innes 

and Sir Fredrick Wh: Com 
missioners to 
cial Relations 
ment of the Board of —. Negotia- 

ai 237. 
Relations. 575-76. 

by अंत ee India pink by 

er- 

क्र 

| es Depart- 

or 

TRADE—<éontd. 

Question re—contd. 

Quota ‘principle of regulating 
hetween India and Japan,  259i-92. 
Result of the Ottawa Trade Agree- 
pas on the foreign — of India. 

i 
— licensé bye-laws passed in Marik- 

burg, South Africa, curtailing 
Indian interests, 337. 

TRADE AGREEMENT(S)\— 
Question re— 4 

Action taken the Resolution re “Ottawa — 788 2 
ppointment of a to 

the examine the working 
committee 

of 

Interests 
Bombay 

Article entitled ‘Indian 
First’’ published in the 
Sentinel regarding negotiations to 
replace the Ottawa — 

te: h 

55. 
Consultation with Governments con- 

cerned in the Ottawa — re their 
continuation, 728-39, 

Delay in-giving notice of termination 
of the Ottawa —. 338. 

Exclusion of Burma in the negotia- 
tions for 2 fresh — with Japan. 
335! 

Functionssof the unofficial advisers 
ent in connection with 

the Indo-British —. 2849-50, 
Indian don in. con- 

nection with the conelusion of a — 
B Place of the Ottawa —. 2I7I- 
7 

»» Negotiations for a fresh Indo-Japan- 
3299. 

Negotiations for a fre: 
Great Britain in place 
Ottawa —. 

Negotiations for a — in place of the 
Ottawa’ —. 2582-85. 

Negotiations for an Indo-British —. 
50I-03. 

Tndo-Japar Negotiations for an 
36, 

है ons for bilateral ith: 
at eee कमाते other sommes 

Trade “Agréements एल 60, 
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TRADE AGREEMENT z 

Question re—contd 

Negotiations with, the. British, ish, Gov- 
७ ernment for a new —. Ve & 

Notice of termination of the Ottawa 
ria 

Judi posals for 
— between India, and Ceylon. 
422-23, 

Question and answer in_ the House 
of Commons on the 7. June, 
regarding. 497९ of the Ottawa 
—. 8-9. ; 

Renewal of the Indo-Japan तन 
220, 989-90. 

Result of the Ottawa — on the 
foreign trade of India. 409-20. 

Revision of the Indo-Japanese —. 
240. 

mag Indo-Japanese, — in 

Temporary trade agreements between 
am and Great Britain 2i2-I65. 

Termination. of the Ottawa —. 
227, ३ 989-90, 20i8-9 

— between India and Ceylon 
Views Lace by the 

Natio of Commerce 
on the Indo-Japanese — > 

TRADE AND NAVIGATION  AC- 
COUNTS— 
Question re publication of the “‘Sea- 

Borne —”’. 

TRADE COMMISSIONER— 
Question re— 
Appe intment of a — for Ceylon in 

~ . India. 228. 
Appointment of Indian Consuls and 
eae foreign coun’ 265-66. 

Appointment of Indian — in Japan 
and East Africa, 2497. ~ 

Appointment of — in Foreign’ coun- 
tries कै 

TRADE DEPRESSION— 
Question re Sir pean ne ~— Webb's 

Book on the — and fall in prices in 
India. “83. 

TRADE DISPUTE (AMENDMENT) 

See “Bill(s): 

TRADE MARK(S}— 
Question re insistence by the Railway 

st pane oun 3 अजब 

TRADE NEGOTIATION(S)— 
Question re — with Ceylon. 24]. 

TRADE RELATION(S)— 

Question re negotiations for the estab- 
foreign: lishment of better — with 

countries. 2032-4 

TRADE UNION(S)— 

See “Union(s)"’. 

TRADE UNION, ACT. 

See “Indian under **Act(s)’” 

TRADER(S)— 
Question re stoppa; 

ese Turkestan 
India via Leh. 

TRAFFIC— 

ge — from Chin- 

TH 

6707, eine 
Filling up of neaney 

Director of —, Railway. 
उ8-82. 

Motor and lorry — competition with 
railway on the occasion of the 

Kurukshetra fair. 28. 
Number and tonnage _ of... 
ships in the ocean-going ie हर 

of the 
Board 

TRAFEIC DEPARTMENT— 
Demand. for Excess Grant in respect 

of “Wor <—. Expenses—Expenses of 
the 

Question re— न मा कर कर 
Dividend declared by di 

and Kumaon Railway and stoppage 
of promotions in the — 

Employees in the’ — of the ~ Rohil- 
kund and Kumaon Railway‘ dis- 
charged on grounds of protracted 
ee उा70. का 
on-provision of quarters at 35&॥- 
bagh Junction, Bareilly and Mail- 
ami for the members ot the — and 
Loco. Department, 373 

TRAFFIC INSPECTOR(S)— 

Question ‘re checking of the work of 
Station Masters by a — on the East 
ndian Railway. 

TRAFFIC SERVICE— 

Question re amalgam 

roceeding to- 
94%. “ = 

~~



| 
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TRAIN(S)— TRAINING CORPS— .. . 

n re University — Motion for Adjour 
of female passengers eave fence 
female eompa: 7. ociaf rtments of —, 

“Qliestion re— 
Alleged throwing out from a moying 

ing Ticket Callacter of ad 
arse girl in pal 
Passenger —. 3332-32. 

Boards indicating the destinations 
of — fitted on through compart- 

कि ae en ents on the Kast Indian Railway. 

Cleaning” 6 carriages and latrines 
of —. 3908. 

Collision of special mela — at Kalat 
railway station, North ! / Western 
Railway. 284I HE 

‘Collision of — on the occasion of the 
Kurukshetra fair. 28-29. 

Death of one Zamir Ahmad by & —, 
at the Devi Nagar cro: 
Changigarh Raih 

Legislation to restrict the mimber’ of 
— on any, railway. 

Non-stoppage of I-Up and 2-Down — 
at Shahabad Markanda on _ the 
North Western Railway. _ 2837-39. 

* Printing in time tables the detention 
erat of — at, Junction. Stations 
in case connecting — are late. 
446 

Workmen’s — running from and to 
Jamalpur on the East Indian Rail- 

yy. 2743-44. 

vims at Ra; P i) 
suspension of the 

cht Rail 

Question कट 

Appointment for — in yh eee 
cial and Transportation Groups on 

TW ethe North Western Railway. 2867- 
68. 

Rules for the recrnitment and — of 
clerical staff and the avenues for 
their promotion on the East Indian 

"Railway. | 2020. 

© Rules for the recruitment and — of 
staff 

of Indians’ in. field work. 

TRAINING GROUND(S)— 
Question re value of India as a — for 

British. troops. 

TRANSFER— 

Question. re— 
— of a portion of the Postal Audit 
52 Madras, to Rangoon. 2960- 

— of certain clerks in the Punj. 
and North-West Frontier Circle. 

"7 5362-63. re 
— of certain industrial employees of 
» the Government of India — Press. 

Calcutta; from the tetlaeat 
the permanent establishment. 267. 

— of postal clerks who suffered in 
- the Qnetta earthquake to the 

Punjab Circle. 2335-36." 
— of staff from one. division to 

division on the North 
है री 3५८३८ 6४ 

— of the Imperial Institute ‘of Ani- 
mal Husbandry and Deere from 
Bangalore to Delhi. 

TRANSFER TO THE FUND FOR 
THE ECONOMIC DEVELOPMENT 
AND IMPROVEMENT OF RURAL 
AREAS— 

Demand for Excess Grant... 65262. 

TRANSHIPMENT— <5, 
Question re — of postal articles’ from 

cities d with the 
Bengal and North Western Railway. 

eee) 
r TRANSLATION(S)— 

Question. re. —-from. reg of . the 
notices pasted on Railway Platforms 
and inside the compartments. 746. 

TRANSPORT ADVISORY COUNCIL— 
ion 76-+ 

)Qitestion’ ‘re object in — of terrorist 
prisoners ६0 the Andathans.  990-9I. 

= 
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= DEPART- 
MENT(S)— 
Question re commercial and — of the 

East Indian Railway. |. 

TRANSPORTATION GROUP— 

Question + tm for training 
in the Commercial and — on__ the 
North Western Railway. 2867-68. 

TRANSPORTATION INSPEC- 
TOR(S)— 
Question re— 

Posts of — sanctioned by the East 
Indian Railway. 67, 2636-37. 

Promotion of clerical staff tothe 
posts of — and lower gazetted 
officers. 

TRANSPORTATION INSPECTOR(S! 
COMMERGEALS j 
See “Trispector(s)”. ~ 

TRANSPORTATION STAFF— 
Question re seniority of 

mercial staff on the East 
Railway. .07, 3242. 

TRANSVAAL— - 
Question re condition of Indians in — 

ahd British Guiana. 

TRAVELLING— 

Question: re— 

Conditions for — of servants with 

0... com- 
Tndian 

their — in सरल 5 seve 
के elass railway co! ent 

sales 70 
a Tig it, —on State Railways, 049- 

‘East Indian Railway 7e 
alternate routes for 
and break of journey. het a 674. 

TRAVELLING ALLOWANCE— 
Ser “Allowance(s)"’. 

-TRAVELEING:» 
RULES— 
See.\‘Rule(s)": 

TRAVELLING EXPENSE(S)— 
ation 

३ sna मी खो BOM eter: 
tion Camp. 3295-96. 

TRAVELLING PUBLIC— 
Question re— 

Facilities for. the — on the East 
प् ondian, Railway. 34285... 

TRAVELLING PUBLIC—contd. 

Question re—contd. 

Grievances ‘of the — we ainst the 
Bengal and North Western. Rail: 
way. 2065-66 

Grievances of the — on the ary al 
and North Western Railway. . ' 

Hardship and inconyenience of the 
— on the District Railway Branch 
line vanning from figuri = to 

3072- 
कक i, the safety of — the 

TRAVELLING RADIO SERVICE— 

See ‘‘Radio Service’. 

TRAVELLING ~ TICKET 
TOR— 

See Picket, Collector(s)”. 

GOLLE (0- 

EXAMIN: 

See ‘Ticket Examiner(s)’”. * 

TRAVELLING TICKET. ..INSPEC- 
TOR 
See “Ticket Inapéctor(s)": 

TREASURY BILL(8)— 
Question re— 
“Policy in respect of the issue of —. 

506-07. 
See also under ““Bill(s)”. 

TREATMEN 
Question re tated ingen received 

from the deter 85३ 
ese out to them 

TREATY (IES)— a 
Question 7e— 
Appointment of Sir Charles Innes, 

and Sir Fredrick Whyte as Com- 
missioners to assist the Commer. 
cial d 
of the Board of Trade <a 

ge a ५... आर igning of the ion Naval — by 
India. 

TREE(S)— 
Question *e cutting of — the own- 

ers of bungalows in the we Can- 
tonment. 768-69. ES 

estion re release of persons detained’ 
viyiinoee — in: Jails, 2995-96. 

55 

o
n
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TRIBAL AREA(S)— 

Question re amount, allotted for. the 
2४9; development of श82- 

TRIBUNAL(S)— 
Question re— 

nea th of, the ery 
- ae Fi 

rt. 
Recommendations of the Indo-Burma 

Financial —. 

PROBLY (Es)— बे 
Question 76 purchase of new. 

for the motor —.by the East In: 
dian Railway. 027-8, : 

TROOPS— 
Question 7९-- 

British — in India and their cost: 
के oi maintenance. 497-99. 

J Bipenses on — sent from India to 
Abyssinia during the —_ Italo: 
Abyssinian War. 46, 

Serving of British — under the com 
mand of an Indian. 590-9. 

Value of India as 8 training ground 
for British — 97. 

TRUNK CALL(S)— 
_ Question re— 
~ Reduetion of Telephone — charges 

“3820-2I. 
sigpaanm — bills. >486:- 

486. estion #€ — call bills 

sation 
~= & Bei 

See. also under. “Telephone Line(s)”” 
589. 

tig, TRUST(S)— 

"Question re rules for suing Government 
for appt ' of — in respect to service 
con etc, 286-I7 

TRUSTEE(S)— = 

Question re official — of Bengal. 2850: 
ae. 

TRUSTEESHIP AND DISCRIMINA- — = 
‘ON: 

TUBERCULOSIS— 
Question re— 

ge ae! suffering from’ — # Deoli 

— in Ajmer!” 790. 

TUNDLA— 

Question re— 

Reduction in’ the grant-in‘aid of the 
East Indian way  Anglo- 
Vernacular High 3 

Stoppag e of the teaching of ~ Sans 

n I ay Vernacula> 
High ‘School, —.” 98-99. 

TUNGABHADRA— 

Question re negotiations for the settle 
nvent of the — dispute. 

TUNGABHADRA, DISPUTE— 

the = 744; Anestion. > 

TUNGABHADRA PROJECT 
Question re negotiations for the — 

250-52 

TWENTY-FOUR PARGANAS— 

Motion for adjourmm extension 
by the Government of of the 
provisions of Chapters. II and III 
of the Bengal Public Secutity Act, 
932, to the Town of: Caleutia and 
the Districts of — and Howrah _ 
772-74. 

TYPIST(S)—= डे 
‘Question ve supply on payment of ap- 

plication forms for the post of a — 
in the Divisional peewee. क 
Office, Moradabad. 06-07. 

%०४77२१४१॥ 

U 

UMAR ALI SHAH, MR= 

Arya Marriage Validation 
Consideration of clauses. 

Question re— 
Abolition 

fae in, firemen and 
on the Eastern: Bengal 

Milne silowans 
Ec} allowance. granted for crew 

न Sore Eastern Bengal Rail- 
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UMAR ALI SHAH, MR.—contd.._, 

Question re—contd. 

Powers given to Agents of State 
Railways to modify the rules for 
the grant of allowances. 7 
68. 

Provision of box khalasies 
the boxes of Indian 
3365. 

carry 
‘drivers 

Provision. of cooks to drivers on, the 
हर Indian Railway. 3365. 

fares from passengers on _ the 
Eastern Bengal * Railway.  3365- 
66. PA guar ae 

basse se oe mo and Central 
Y: 

“working expenses” on Reduction i 
the Eastern Bengal Railway 
3367. 

Relieving allowance to staff sent to 
outstations to relieve Station 
Masters, “signallers and clerks. 
3364. ह 

Retrospective sf fect. to concessions 

“School éstablished at ‘Calcutta to 
train firemen,  shunters and 
drivers. 

Senior subordinate 

UNCLAIMED AMOUNT— 

See “‘Amount(s)”. u 

officers in’ the 
epartment. 7 

Central 
ing ia Re 

" UNDERFRAME(S)-4 ४7३8 Li? 9/3 
Question ‘re— 

‘Annual éontract’ placed’ by the 
Indian iat the 

nd wagon” 2335 

ied for the supply of Red 
for ‘railway wagons and —. 

UNDER SBCREVARY, OF STATE, 
FOR INDIA— 
Question ré’statement of the — about 

Subhash ‘Chandra Bose’s arrest. 

UNEMPLOYMENT— 

Question re— 

Avticle ehtitled ““Inter-related  pro- 
blems” published in the Hindus- 
fea fi Times se} ६ — problem. 

Article वात published in 
the Hindu regarding educational 
reconstruction 503.06 

Measures to combat 847-48, 
Organisation of public ‘works in 
coupes with the relief of —. 

reforms is for educational 

i
 

mities? on ~ 

Schemes ag 
gested by ‘the Sapru 
258-59. 

Lackling of the — problem: 
— problem. - 4000-02, 929: 

Committee. 

4859. 

UNTFORM(S)— 
Question re supp ly. of necessary — for” 

a cabinmen officiating as ४ ard 
the Great Indian Penin Rail 
way. 

=~ HON 

Joining ०! ul 
tions by Railwar 8: 

Non-eligibility of temporary Gor 
} to become members 

of recognised — an 
3324-25. r 

Postmen and Lower Grade Staff 
‘nion, Province. 84-85... =~ 

Recognised Service — and Associa 
ne we sed a of ae Posts 
an ele; 8 epartinont = 
330485 wer 

Caleta. i itt 38 
6; 
of vidual ‘cases 

by service — and associations. 
4 

Recognition of “Workers” Workeny ४ 

4 Resolutions passed by the |Cordite 
i a Labour —, Aruvankadu. 

Staff of State Railways attending 
z inset of their Trade —.; 2768. 
ZY ing eae es staff, on 

eee attending 
ngs of ‘their Trade —. | 

~ 
> अ 
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UNION OF SOUTH AFRICA— ~ 
See “South Africa”, ——~ 

»Question re’ promotions» to the rank of 
a Jam: co Subedar in * Indian- 

२५घ४% 

UNITED KINGDOM— 
Motion for adjournment re reduction 

of the import duty on grey scotton 
oods and on bordered and 

beached cotton goods imported 

they आजा किस प 
Question re 
Demands to’ put off all negotiations 

by fresh agreements between the 
— and India. 586. 

Export of raw ,cotton and raw 
cotton purchased by the — and 
Japan. 586. 

Persons paid from Indian Revenues 
in the — and the B: 
aL रे 

कल, = 
Hig ‘Excellency the Message from 

Viceroy and Governor General dis- 
allowing Mr. Mohan Lal. Saksena’s 
motion for adjournment re Secrecy 
of vote in the.rural-areas of the —. 

Motion for Adjournment re— 
Interference by the Goy eb. of 

he — with the Sunni है 72: 
Lucknow. 604-05, 

~ Restrictions by the =~ Government 
on the movements the 

~ pablic at Lucknow: 

areas of 

UNITED STATES OF AMERICA— 
Question re— 

Sy Restrictisis the movement’ cf 
Nath Ghose} a 

3297. 

on 

Discontent. among the — of. India 
ee od grants made to them 

UNIVERSITY (IBS)—contd. 
Question re—cont. 

Educational assistance to the chil- 
the, railway staff reading 

“tn the Hindu and Muslim —. 
8 

Strikes of students'in’ the Aligarh 
पडता £580-8L. 

7 S008 69 29888. in the 

UNLVERSITY BOARD(S)— _ 

Question rz constitution of the Cen- 
tral 

Suffrage of the — 
Central Provinces. 

UNIVERSITY CERTIFICATES— 
Ser ‘‘Certificate(s)”. 

UNIVERSITY TRAINING CORPS— 

Question re -₹ 3835-86. 

UNLOADING WORK— 
ohaeaiee ve loading and — of the 

See ‘‘Adviser(s)’”’... 

UPLIFT WORK—. 
Question" re progress “made in the 

village — in the ceritrally adminis- 
tered areas. -2338-I 

UPPER TIMESCALE 

SF Pime- Seale (&)'' 

GRINAL(S)}— 
~. Question re construction of hydrants 

supplying. drinking water or — and 
latrines by the roadside in New 

HEN 

Question re recruitment of Biharis aud 
ba rr 222 2 

mm" outta ' 
Ree i 

UTENSIL (8)= + _-cewleas 
- Question 76 न कु enus for 

replacing —, dings a warm 
clothings, ete. _ 

ant 
rsa 368 SED 

re— 5 के पे 

मा — inthe Dacca Head Post 
Office filled in contravention of 
the vevised communal orders. 9. 
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VACANCY(IES)—contd, 
Question re—contd. 

Filling ap of — of coolies and. wire 
men in the Electri¢ Department of 

eee Western Railway, 
i. 

ae up of — on the Rast Indian 
Railway without: the medium of 
Selection’ Boards. 00. 

पा रण stenographers in Headquarters 
and Divisional Offices A the 

orth Western Railway. 2989. 
r 

VALUE— 

Question ze Asseasment of annual — of 
property in the Nasirabad Canton- 
ment. L7Ld: 

VALVE(S)— 
Question re 

compe nents. | 

VARMA, MR. 8. B.— 
Question re— 

Accident at Segauli on the’ Bengal 
and . North. Western, Railway. 
909-20. 

Bihari employees in’ the superior ser 
vice of the Bengal and North 
Western Railway. » 

Enquiry into. the, 
and ‘ploy * 

one Western Railway. 2858. 

‘Geeds ons) of uierpengel ap 
North We estern Railway. Tio tt. 

Grievances of the travelling public 
on the Bengal and North Westen 

; Railway. 909. $ 
weave, passes, ctc:, of the staff on 

he Bengalsane’ North Western 
Railway. 2855-58. 4 चका. 

Non-maintenance of sufficient 
tumber of Hamals on the Bengal 
and North Western Rai j 

ARNISH(BS)— के 
Question re— $4. tee 

Determination ‘of the quality of 
paints, — and enamels, etc. 2726. 

Non-supply of accurate forecasts of 
53395 कर ४ by the Railway Board 
re ane its and —. 
28767 कर 

Tenders for the supply of inside 
— 4 noved oat r the» Enst 

Indian Rat way, 34-42. 

VEGETABLE GHEE 

नल 

VEHICULAR TRAFEIC— 

Question re, availabilty, _ of 
Dufferin Bridge near Benares, for — 

ate 
ne inion Indian _inter- 5 

a 2504-05 
VENDOR(S)- 

Question re— 
Differentiation made \by|— of food 
शो मा Railway. ‘Stations. 2i57 

Meat — on the North Western 
Railway. 3302. 

VERNACULAR SCHOOL— 
See ‘‘School{s)"?. 

VETERINARY CORPS— 
Question r2— 

rt, ee 

fixed for wives of In- 
ts in the Indian Army 

VICEREGAL ESTATE— 
Question re— 

Mi 

Proyision of a bridge over the Gan 
viver at ae Ghat. near 

Pusa. 
Railway servants and 

killed in the aceident at Se; 
land, Nerth Western 

“way. 
Restriction of the जी आई of Sup 

intendents of 
certain matters. 

Retrenchment i the Rongpur Postal 
Division in disre; mre of the Gov 
simment orders. 

Third class carriages built. by ee 
gal and North Westem: i}- 

iation in the office of the — 
Superintendent, —. 379-80. 

Reeruitmant ee a Sikh a पल हक 
of: perintendent of a=: 
Sg0.84 

>5अमज 8 

हा ament ot) ae SPiN 
nara areas of the i eee 

Mohan Lal Saksena’s motion. tor ad 
journment re rnment 

R. Masaani from the Pun- 
6353. 
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VICEROY HIS EXCELLENCY THE | 
—contd. | 

‘Message from — disallowing Qazi | 
5. Muhesemad Kazmi's motion | 
)osfor ad. ent prohibition of 

° the recital of “MadheSehaba in 
e Lucknow. 2380. how? 

5 sa eee 7 
Question, re— 
Details of’ certain allowances of —'s 

~_~ 5. Household. 509-0. 
° Platform tickets for persons going 

2 5 $6 vailwiey stations te “receive — 
and Governors. —257-29. 

3 Sie ech delivered to the Council of — 
State end the Legiaatine -Assem- 
aie by, —., 4554. 

— See Govermr Goncral, His Bx 
celleney the 

, 

« =) VILLAGE(S)— 
= Question re— 

= Assault. ov thy inhabitants of a — 
p> near Garha ubiulpe by 

— in th ) <i = Delhi Province. 

5p. rue 4 yet 
Persons convicted in connection 

with the raid on the —. “660-6l, 
|. Provisions of radio sets in —. 788- 

_ 2 Taxes levied ve the Dehra Dun 

५ TL 0 certain 
=~ — Post Offices opened during the 
° last two’ years. 

; = 

2 

; = = = 

_ ee PROGRAMME— 
wee, See Programme”. 

a 
: VILLAGE RECONSTRUCTION 

Question re 
. ay Assam. 

OTLLAGE UPLIFT WORK— 
Question re progress made in “the 

centrally administered areas. 
iol 

VISION(S)— 

Indian Railway 
the aera tof 

suffering from defective — to 
posts. 4022. 

Staff with defective — 4२:42 aS 
«drivers and Assistant Loco, , Fore- 

State” Railways. 

VISIT (S$) 
Question” re — of Sit Muha: ad 
5875 in Khun and  Raizada tan 

sie j to the Andamans. 3070-7I, 

VISITOR(S)— ae जम 
ie ff 

cial — for the Cellular’ Jail - and 
Gonvict. Settlement in the (Anda 
mans. 

VISSANJL, MR. MATHURADAS— 
(Amendment) 

हि devation of — 
959. Clause 7. 

lanse 40, 520-2l, L75l,...« 
Clause 42.. 243.44, 2279. ... 

Question 2 
ag ses of the ‘Tariff’ Board. 

Investigation of the Indian imcome- 
6 fax system by éxperts. 

business. 3325. 
Quota principl 

tween Indi; हक 

हि 

f regulating trade 
and Japan. 9. 

Viva VOCR— 
Question re— 

VIZAGAPATAM— 
Question re— 
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= SIAL | | SNe eo 
Question. re practising of rifle shoot _ pQtestion re—contd. कि लक 

ing with an air-gun by the — of the Contract! fors.the nul Red 
Hindustani Seva, Dal. 66]. Oxide fee ees = and under 

= frames. a 
VOTE(S)— 

Message from. His. Excellency the 
Viceroy and Governor General dis 
allowing Mr. Mohan Saksena’s 
motion for adjournment re Secrecy 
of in the rural areas' ‘of: | the —in 
United Provinces. 

_ Motion for Bis ceed a 
-- xote in tl 

+ Porvinces. 

VOTER(S)— 

Question 7e— रे 

Enrolment ‘or ive e ied —vby the 
system ss at Great Bri- 

‘Shortage the number of — for 
the reformed tive Assem- 
bly of Madras. 9503. - 

VOTING— 

Question re— 

Determination “of methods of — in 
he Pro’ 

Indian delegation — against 7 the 
| British delegation in the League 

of Nations, 2508- as 
‘oviIn- 

at Uae Hanne of कपल 
हे Vaan or withont bols. 

ines donee 
WAGEH(S)— 

Question re—. Pie eer. nee 

Convention re estal of a 
br ah for 

Proposed re saat of railway 
= staff phe wwering of — and 

: salaries. 84, i 
— in the manufacture of sugar and 

in the cultivation of —sugar-cane. 
2625. Bree iy Ret 

AE Seiad Siero 

Goods — of the हक, (0 and | North 
Western Railway. 0-ii. 

Old coaching and catriages 
and, रा 90 . the Baroda. 
eae Centrab India Railway. 3064- 

as unr ailwayy 058 7 ie 
Use’ ofespray guns for painting of 

2855. 
—_ एक्षंगराल्व black by the Hast Indian 

Railway. | 2725 

WAITING LIST(S)— 

a id 

~ Tay R 2 
Re-appointment 6} = 

sons borne on ‘the 
26i2 

WAITING ROOM(S) 
Question #-- 

i) Absence of a — or. shed dty = 
-  Phulwari Sharif Stationéton 
East’ Indian Railway; 2067 ty 

Absence of intermediate: class — on 
the Rohilkund and Kumaon Rail- E 

Amalgamation of . Booking.’ Offices 
jon of — at Waltair 

Provision St Ny ४ thriagar 
Station. Pe 

Provision, of,a.— {or intermediate 
a passengers, at Saharanpur. ' 
V 

Provision of proper — for inter- 
mediate class passengers at- Delhi 
4702-02. 

— for intermediate class passengers. 
at the venares panlonmel Rail- 
wa) 

Want of a bathr: lavatory 
in the Second 22227 Moghul 
Sarai. ॥77- 

i= epee ee लक classy ut 
Cantonment: ; Railway 

ST imate ‘tiie 
“Want of an — at 4 

al 
— Ae न tag Meee, 

WAMRAD WR singe ss need 
or by the Members" sitting “of the = 

Opposition Benches. 327-28, 



हे 

. z a PORE LY DH etc 
. INDEX ‘rd LEGISLATIVE ASSEMBLY DEBATES. “OT 
Q ‘ ae SS a = eed 

So WALTAIR— | 
mr Qiidation re eae न | 

. _ Amalgamation Booking Offices | storm — atid» ‘sullage 
कं and extension of waiting rooms at — bere in Karol Bagh, Delhi. 

554008) > 
a परत की cof; carta: 4 Arrangement for the ‘supply of 

ह — by the Bengal Nagpur Rail- rinking — Roden Sis 8 s on the 
Ce way. 77970. Fast, Indian — 

sas Arrangement for (7-5 on apt 
WAR— a4 the Assam my way. 

Bd रन “Construction of - hydrants. supplying” 
eS Question | drinking —_or_ urinals and latrines 

Disability. pension. to military em- 
pee invalided during the 

reat —. i 2649. |. So. 2756 35, 2669 
ya Expenses on troops sent from India 

“Abyssinia 22“ the Italo- 
: Abyssinian —. "245 

: Feelings in India regarding Indians 
not helping 2 reat Britain in 
future — MT. 

# ० Great Britain’s consultation with 
before joining.the last —. . ae 

29 लहर कर ५ 

India’s 

| 

Indians sent overseas during the 
| last) European —. 3306-07, 

Loss of Indian lives or ‘properties in 
the Italo-Abyssinian —. 88-89 

by the roadside in New Delhi 

ease inthe — rates..in the 
Lahore Cantonment. _009, 

Tack of -- arran, aimee at. . Kot. 
Daya Kishen’ on North West- 
evn Railways) 2839-40. soit 

Short-eon.ings in’ the ‘scheme of 
attle impr and. reducti 
of the canal — rate. 023. 

फू Be 

WATER, BOARD— 

ee ee advanced to the 

WATER CHARGE(S}— «7 
Question re levy of — from the in- 

ferior servautS of the Posts and 

Money from ‘the: Indian-. Exche 
ae et aver the last European —. 

te raised by volantary _contri- 
butions for the Great — _ 3307. 

Number of persons recruited during 
the 3307. 

Preparations for — by the European 
E oe en penens 4780-82. c 

जज Protection of the onl mer- 
oF civil — 

| >4ै5. 
— Bonds and Cash Certificates 

issued during the Great — remain. 
22 ing unpaid. 2090-9l, ~~~ © 

~ Advisability of not sending away 
any Indian officer under the —. 

= 3306. 
=~ Indiansysent away from the Anny 

5 ae 
: WAR BOND(S}—" 

¢ — and Cash Certificates 
रु “कि एक; the Great War remain- 

paid. 2090-90 

ml 

Department in Delhi and 
New Delhi... 2882-83. 

WATER RESERVOIRS— 

Question ve contamination of certain -= 
in. Delite 907-08. 

WATER SUPPLY— 
Question re— 

Rate charged for — in the Nasira- 
had Cantonment. 777; aie 

Refund of the amount paid by the 
Nasirabad Cantonment’ Board for 
the —. 7702 G 

sin cantonments. 698-99. 
=e 

WATER TAP(S)— 

Question ve pausity of drinking — at 
street corners. or road crossings in 
New Delhi. 607... Serr 

WATER TAX— 



Question re tanning industry in India 
and duty free import of — extract 
१47-48: 

atl t 

WEAVER(S)— 
Question re— 

Effects of the 

Ve 

“* 
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WATTLE BARK— = " WHEELER'S ST कक ध- उह ८ 
Question re fixation of the value of a 

shilling in Indian Currenty for the 
kalevof English books at the — on 
‘Railway Stations. 2626, 

WIFE(VES)— 
Q ti i 

f 
‘ariff Board on ‘the Cotton 

Textile In a upon the hand 
Joom =. 

Help’ to the bandloom --. 2077-78 
Plight of — in’ Madras.’ 998-99 
Steps taken to improve the plight af 
handloon. — 0-7 

‘WEBB, SIR MONTAGU 
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